21.03.2025 ADVANCE CAUSE LIST

COURT NO. 01
DIVISION BENCH- I
HON'BLE THE CHIEF JUSTICE

HON'BLE MR.JUSTICE TUSHAR RAO GEDELA

NOTE 1: NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST”

NOTE 2: ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM
WHILE APPEARING THROUGH VIRTUAL MODE, I.E., ENSURE THE VIDEO IS ON WHEN THE
MATTER IS TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY BACKGROUND NOISE/

DISTURBANCE.

NOTE 3: COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.

NOTE 4: COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR

FROM A PUBLIC PLACE.

NOTE 5: COUNSELS JOINING VC SHOULD WRITE THEIR APPEARANCE IN CHATBOX AND UNMUTE
THEMSELVES ONLY WHEN THEIR MATTER IS CALLED UP, SO THAT THE COURT PROCEEDINGS IN

PROGRESS ARE NOT DISRUPTED.

NOTE 6: COUNSELS JOINING VC THROUGH MOBILE PHONES ARE REQUESTED TO TAKE SUFFICIENT MEASURES
SO AS NOT TO CAUSE ANY DISTURBANCE WHILE JOINING OR OTHERWISE IN THE WORKING OF

COURT PROCEEDINGS.

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt9

MEETING NO. 25125678824

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

Courtmasterdbone@gmail . com

courtmaster253@gmail.com

ITEM
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME
TOP OF THE BOARD
1 LPA-1054/2024 SANDEEP KUMAR BHATT MOHIT NANDWANI
CM APPL. 61894/2024 V/s INSOLVENCY AND BANKRUPTCY BOARD
CM APPL. 1284/2025 OF INDIA & ORS. & ORS.

OTHER DETAILS OF ADVOCATES:
MOHIT

OTHER INFORMATION

NANDWANI(ADVMOHITNANDWANI@GMAIL.COM)(9899937993)(PETITIONER)
SANDEEP KUMAR BHATT(SKBMICA@GMAIL.COM)(9971066266)(PETITIONER)
INSOLVENCY AND BANKRUPTCY(CHAIRPERSON@IBBI.GOV.IN)(0)(RESPONDENT)
DISCIPLINARY COMMITTE(LEGAL.PROCEEDING@IBBI.GOV.IN)(0)(RESPONDENT)

PRASAD(PRASAD.JAYANTI@IBBI.GOV.IN)(0)(RESPONDENT)

MAYANK(MAYANK.MEHTA@IBBI.GOV.IN)(0)(RESPONDENT)

MOHIT
NANDWANI(OFFICE@ MOHITNANDWANI.COM)(9899937993)(PETITIONER)
2 LPA-151/2025 DELHI TRANSPORT INFRASTRUCTURE AMIET ANDLAY
CM APPL. 12025/2025 DEVELOPMENT CORPORATION LTD
CM APPL. 12026/2025 V/s MUKESH SINGH & ANR.

CM APPL. 12027/2025
OTHER DETAILS OF ADVOCATES:

AMIT ANDLAY(AMIETANDLAY@HOTMAIL.COM)(9811151686)(PETITIONER)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT)

AMAN (ADV.AMAN.JHA@GMAIL.COM)(0)(RESPONDENT)



https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt9
mailto:Courtmasterdbone@gmail.com
mailto:courtmaster253@gmail.com
mailto:ADV.AMAN.JHA@GMAIL.COM)(0)(RESPONDENT)
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3 W.P.(C)-11366/2023 SHRI LAXMAN DASS SACHDEVA MEMORIAL NAMIT SURI
WITH W.P.(C) 11374/2023 EDUCATIONAL SOCIETY
W.P.(C) 11382/2023 V/s DIRECTORATE OF HIGHER EDUCATION

GOVERNMENT OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

ARJUN KAUSHAL(LISTING@LEXINDIS.COM )()(PETITIONER)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
DIRTTE(DIRTTE.DELHI@NIC.IN)()(RESPONDENT)

4 W.P.(C)-11374/2023 SOCIETY FOR EMPLOYMENT AND CAREER  |NAMIT SURI
COUNSELING (REGD.).
V/s DIRECTORATE OF HIGHER EDUCATION
GOVERNMENT OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

NAMIT SURI(LISTING@LEXINDIS.COM)(8178010667)(PETITIONER)

ANUJ AGGARWAL(ANUJAGGARWALASCGNCTD@GMAIL.COM,
STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
DIR(DIRHIEDU@NIC.IN, DIRTTE.DELHI@NIC.IN,
DTEHEDU@GMAIL.COM)()(RESPONDENT)

5 W.P.(C)-11382/2023 SHREE MAA LEELAWATI SHIKSHAN NAMIT SURI
CM APPL. 64725/2023 SANSTHAN
V/s DIRECTORATE OF HIGHER EDUCATION
GOVERNMENT OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

NAMIT SURI AND RAMEEZUDDIN
RAJA(LISTIN@LEXINDIS.COM)(8178010667)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
DIRECTORATE OF GIGHER EDUCATION(DIRTTE.DELHI@NIC.IN,
DTEHEDU@GMAIL.COM, DIRHIEDU@NIC.IN)(9810362400)(RESPONDENT)

ANUJ AGGARWAL AND SHUBHAM
PUNDHIR(ANUJAGGARWALCOMPANY@GMAIL.COM,
ANUJAGGARWAL1984@GMAIL.COM)()(RESPONDENT)

NAMIT SURI(LISTING@LEXINDIS.COM)(8178010667)(PETITIONER)
GNCTD(SCSERVICESGNCTD@GMAIL.COM, DIRTTE.DELHI@NIC.IN,
DIRHIEDU@NIC.IN)()(RESPONDENT)

ANUJ AGGARWAL(ANUJAGGARWALASCGNCTD@GMAIL.COM,
STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

FRESH MATTERS & APPLICATIONS

6 W.P.(C)-3207/2025 RAGHAVENDRA BAGAL VISHAL VERMA
CM APPL. 14988/2025 V/s UNION OF INDIA & ANR.
CM APPL. 14989/2025

OTHER DETAILS OF ADVOCATES:
VISHAL VERMA(VISHAL@MPARTNERS.IN)(9811278000)(PETITIONER)
VISHAL VERMA(VISHAL@MPARTNERS.IN)(9811278000)(PETITIONER)
AORD, VISA MUSCAT, UNION OF INDIA(AORD@MEA.GOV.IN,
VISA.MUSCAT@MEA.GOV.IN,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

AORD, VISA MUSCAT, UNION OF INDIA(AORD@MEA.GOV.IN,
VISA.MUSCAT@MEA.GOV.IN,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

7 W.P.(C)-3234/2025 SUYOG GURBAXANI FUNICULAR ROPEWAYS MANMEET KAUR SAREEN
CM APPL. 15264/2025 LIMITED THROUGH THE CHIEF PROJECT
CM APPL. 15265/2025 MANAGER
CM APPL. 15266/2025 V/s NATIONAL HIGHWAYS LOGISTICS

MANAGEMENT LIMITED AN SPV UNDER
NHAI THROUGH CHIEF OPERATING OFFICER
& ORS.

OTHER DETAILS OF ADVOCATES:

MANMEET KAUR SAREEN(MANMEET @ MKSLAW.IN)(8851008721)(PETITIONER)
SUNIL YADAV, NHAI, VASANT JOSHI(SUNIL_YADAV@NHAI.ORG,
CHAIRMAN@NHAI.ORG, JOSHI.VASANT@GMAIL.COM)(0)(RESPONDENT)

SK OFFICE(ADVSKOFFICE@GMAIL.COM)(0)(RESPONDENT)

FOR ADMISSION

8 W.P.(C)-8963/2024 GYANENDER SINGH NISHANT SHOKEEN
CM APPL. 36624/2024 V/s DSIIDC
CM APPL. 36625/2024

OTHER DETAILS OF ADVOCATES:

RESOLUTE
LEGAL(NISHANTSHOKEEN@RESOLUTELEGAL.IN)(9999966646)(PETITIONER)
DSSIDCLC(DSIIDCLC@GMAIL.COM)(0)(RESPONDENT)



mailto:DSIIDCLC@GMAIL.COM)(0)(RESPONDENT)
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AFTER NOTICE MISC. MATTERS
9 W.P.(C)-16006/2023

10 W.P.(C)-17923/2024
CM APPL. 76256/2024

FOR DIRECTIONS
11 W.P.(C)-7391/2016

12 W.P.(C)-1393/2017

ADVANCE CAUSE LIST

MANGE RAM AND OTHERS
V/s GOVERNMENT OF NCT OF DELHI AND
OTHERS

TRIBHUVAN NARAIN SINGH

OTHER DETAILS OF ADVOCATES:
T N SINGH AND VIKAS KR.
SINGH(TNSOFFICESC@GMAIL.COM)(9911111246)(PETITIONER)

DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)

THE STANDING COUNSEL(GNCTD.SCLA.SKP@GMAIL.COM)()(RESPONDENT)
GOVERNMENT OF NCT OF
DELHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

PHILIPS INDIA LIMITED J. SAGAR ASSOCIATES, TARUN
V/s UNION OF INDIA & ORS. JOHRI, KHAITAN & CO.,
RADHALAKSHMI R

OTHER DETAILS OF ADVOCATES:

J. SAGAR ASSOCIATES(PPT@JSALAW.COM,
MOHIT.SHARMA@JSALAW.COM)(9810172127)(PETITIONER)
UNION OF INDIA, HLL HITES, BRI SENGAL(UOIDHC@GMAIL.COM,
CEO@HLLHITES.COM, BRIJ.SENGAR@SIEMENS-
HEALTHINEERS.COM)(1123384193)(RESPONDENT)

TARUN JOHRI(GIRISH1985_UTT@YAHOO.CO.IN)(9818430743)(RESPONDENT)
KHAITAN & CO.
(COURTCLERK.DEL@KHAITANCO.COM)(9811182853)(PETITIONER)
RADHALAKSHMI
R(RADHALAKSHMIADV@GMAIL.COM)(9654611805)(PETITIONER)

PRAVEEN KUMAR & ANR. ESHA MAZUMDAR, MANIKA
V/s UNION OF INDIA & ORS. TRIPATHY

OTHER DETAILS OF ADVOCATES:

MANIKA
TRIPATHY(TRIPATHYMANIKA@GMAIL.COM)(9811831835)(RESPONDENT)
SHIV SHANKAR SHIV HARE & ORS M. AMANULLAH

V/s GOVT. OF NCT OF DELHI & ORS

OTHER DETAILS OF ADVOCATES:
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COURT NO. 37

ADVANCE CAUSE LIST

HON'BLE MR. JUSTICE VIBHU BAKHRU
HON'BLE MR. JUSTICE PURUSHAINDRA KUMAR KAURAV
HON'BLE MR.JUSTICE AMIT MAHAJAN

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED,, PLEASE CONTACT,
MS.MRIDULA SHARMA (PH 9650908783) COURT MASTER TO HON’'BLE MR.JUSTICE VIBHU BAKHRU]

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt?

cmmridulasharma.dhc@gov.in
daya.nidhi@dhc.nic.in

cmpooja.dhc@gov.in

ITEM
NUMBER CASE NUMBER
AFTER NOTICE MISC. MATTERS

1 CM APPL. 60932023
In W.P.(C)-1268/2015(Disposed off case)

PARTY NAME ADVOCATE NAME OTHER INFORMATION

TINNA RUBBER & INFRASTRUCTURE LIMITED ADITYA BHATTACHARYA, YOGENDRA
V/s UNION OF INDIA & ANR. ALDAK, V. LUXMI KUMARAN

OTHER DETAILS OF ADVOCATES:

V. LAKSHMIKUMARAN
(YOGENDRA.ALDAK@LAKSHMISRI.COM)(9560712505)(PETITIONER)

V.
LAKSHMIKUMARAN(YOGENDRA.ALDAK@LAKSHMISRI.COM)(9560712505)(PETITIONER)
ANURAG (ANURAGCGSC@GMAIL.COM)()(RESPONDENT)
ANURAG(ANURAGCGSC@GMAIL.COM)()(RESPONDENT)
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COURT NO. 37

ADVANCE CAUSE LIST

HON'BLE MR. JUSTICE VIBHU BAKHRU
HON'BLE MR.JUSTICE AMIT MAHAJAN

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED,,

PLEASE CONTACT,

MS.MRIDULA SHARMA (PH 9650908783) COURT MASTER TO HON’BLE MR.JUSTICE VIBHU BAKHRU]

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt?

cmmridulasharma.dhc@gov.in
cmpooja.dhc@gov.in

ITEM
NUMBER CASE NUMBER

FOR FINAL HEARING

1. |CONT.CAS(C)-3552024
WITH W.P.(C) 7425/2017
W.P.(C) 10274/2017
W.P.(C) 9670/2021
W.P.(C) 7426/2017
W.P.(C) 7427/2017
W.P.(C) 74282017
W.P.(C) 7429/2017
W.P.(C) 7430/2017
W.P.(C) 74322017
W.P.(C) 77372017
W.P.(C) 77382017
W.P.(C) 10235/2017
W.P.(C) 67722018

2. W.P.(C)-102352017
3. W.P.(C)-102742017

WITH W.P.(C) 74252017

4. |W.P.(C)-7425/2017

WITH W.P.(C) 9670/2021

5. |W.P.(C)-7426/2017

6. |W.P.(C)-7427/2017

7. |W.P.(C)-7428/2017

8. W.P.(C)-7429/2017

9. W.P.(C)-7430/2017

PARTY NAME

M/S SRI SAI VISHWAS POLYMERS
V/s SH. SACHIN KUMAR SINGH

OTHER DETAILS OF ADVOCATES:

MMTC PAMP INDIA PVT. LTD.
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

ABANS JEWELS PRIVATE LIMITED
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

KUNDAN CARE PRODUCTS LIMITED
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

AUGMONT ENTERPRISES PRIVATE LIMITED
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

ZAVERI AND COMPANY PRIVATE LIMITED
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

SUNANDA POLYMERS
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

SHRI SAI VISHWAS POLYMERS
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
KHANDWALA ENTERPRISES PRIVATE LIMITED
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

ADVOCATE NAME

AKASH VERMA

ASHWANI KUMAR SHARMA, ANURAG

AHLUWALIA

TARUN GULATI, KISHORE KUNAL

TARUN GULATI, KISHORE KUNAL

TARUN GULATI, KISHORE KUNAL

TARUN GULATI, KISHORE KUNAL

TARUN GULATI, KISHORE KUNAL

TARUN GULATI, KISHORE KUNAL

TARUN GULATI, KISHORE KUNAL

OTHER
INFORMATION
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10. \W.P.(C)-7432/2017

11. \W.P.(C)-7737/2017

12. \W.P.(C)-77382017

13. |W.P.(C)-6772/2018

14. \W.P.(C)-9670/2021
CM APPL. 298432021

PART-HEARD MATTERS

15. |W.P.(C)-1176/2015
CM APPL. 44457/2017

16. W.P.(C)-5899/2016

17. \W.P.(C)-4018/2017
CM APPL. 177082017

18. \W.P.(C)-7269/2017

19. \W.P.(C)-1942/2020
CM APPL. 6801/2020

FOR FINAL HEARING (CONNECTED)

20. W.P.(C)-7982/2013
CM APPL. 186542015
CM APPL. 300/2016

21. W.P.(C)-7983/2013

22. W.P.(C)-79842013

23. W.P.(C)-79852013

ADVANCE CAUSE LIST

DIAMOND FOREVER INTERNATIONAL TARUN GULATI, KISHORE KUNAL
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

SALASAR SYNTHETICS TARUN GULATI, KISHORE KUNAL
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

M.D. OVERSEAS LTD. TARUN GULATI, KISHORE KUNAL
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

AJ GOLD & SILVER REFINERIES PAWASH PIYUSH, KISHORE KUNAL
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
PAWASH PIYUSH(PIYUSH633@GMAIL.COM)(8130136928)(PETITIONER)
KISHORE KUNAL(KISHORE.KUNAL@KKCOLAW.IN)(9871278561)(PETITIONER)

SEEMA GUPTA PAWAN SHREE AGRAWAL
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

PAWANSHREE AGARWAL(PAWANSHREE.ADV@GMAIL.COM)(9873802102)(PETITIONER)
MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
SONU BHATNAGAR(BHATNAGARSONU@GMAIL.COM)(9810113467)(RESPONDENT)

THE BANYAN TREE SCHOOL SANDEEP MITTAL, ANUJ AGGARWAL,
V/s GOVERNMENT OF NCT OF DELHI & ANR VIERAT K. ANAND

OTHER DETAILS OF ADVOCATES:
VIERAT K. ANAND (VIERATD@GMAIL.COM)(9717713067)(PETITIONER)

SPRINGDALES SCHOOL PRAMOD GUPTA, SHUBHANKAR
V/s DIRECTORATE OF EDUCATION CHOUDHARY

OTHER DETAILS OF ADVOCATES:

SHUBHANKAR
CHOUDHARY(SHUBHANKAR.CHOUDHARY96@GMAIL.COM)(8800429179)(PETITIONER)
MATER DEI SCHOOL ROMY CHACKO, ANUJ AGGARWAL

V/s GNCT OF DELHI AND ORS

OTHER DETAILS OF ADVOCATES:

S D PUBLIC SCHOOL PRAMOD GUPTA, SATYAKAM
V/s DIRECTORATE OF EDUCATION

OTHER DETAILS OF ADVOCATES:
SATYAKAM (SATYAKAMADVOCATE@GMAIL.COM)(9868219633)(RESPONDENT)

SPRING BALES PUBLIC SR. SEC. SCHOOL K P SUNDAR RAO
V/s DIRECTORATE OF EDUCATION

OTHER DETAILS OF ADVOCATES:
K P SUNDAR RAO()(9811089906)(PETITIONER)

9X MEDIA PVT. LTD. & ORS NIDHI JAIN, SNIGDHA SHARMA,

V/s TELECOM REGULATORY AUTHORITY OF INDIA VIVEK SARIN, SAKET SINGH, RAJAT
ARORA, PRASHANT BEZBORUAH,
MANEESHA DHIR, K & T LAW
OFFICES, SURENDRA KUMAR,
SHWETA SHARMA, NITI JAIN

OTHER DETAILS OF ADVOCATES:
NITI JAIN(NITI339@GMAIL.COM)(9899944170)(PETITIONER)
NITI JAIN(NITI339@GMAIL.COM)(9899944170)(PETITIONER)

B4U BROADBAND (INDIA) PVT. LTD. & ORS NIDHI JAIN, SAKET SINGH, PRASHANT
V/s TELECOM REGULATORY AUTHORITY OF INDIA BEZBORUAH, MANEESHA DHIR, NITI
JAIN

OTHER DETAILS OF ADVOCATES:
NITI JAIN(NITI339@GMAIL.COM)(9899944170)(PETITIONER)

TV VISION LIMITED & ORS NIDHI JAIN, SAKET SINGH, PRASHANT
V/s TELECOM REGULATORY AUTHORITY OF INDIA BEZBORUAH, MANEESHA DHIR, NITI
JAIN

OTHER DETAILS OF ADVOCATES:
NITI JAIN(NITI339@GMAIL.COM)(9899944170)(PETITIONER)

SUN TV NETWORKS LIMITED ABHISHEK MALHOTRA, SAKET SINGH,
V/s TELECOM REGULATORY AUTHORITY OF INDIA PRASHANT BEZBORUAH, MANEESHA
DHIR

OTHER DETAILS OF ADVOCATES:
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24,

25.

26.

27.

28.

29.

30.

31.

32.

33.

34.

35.

36.

W.P.(C)-7987/2013

W.P.(C)-7988/2013

W.P.(C)-7989/2013
CM APPL. 4541/2014
WITH W.P.(C) 4307/2021

W.P.(C)-4307/2021
CM APPL. 20632/2021
WITH W.P.(C) 7989/2013

W.P.(C)-276/2014
CM APPL. 58972014
WITH W.P.(C) 544/2014

W.P.(C)-544/2014

W.P.(C)-312/2014

W.P.(C)-724/2014

W.P.(C)-739/2014

W.P.(C)-1150/2014
CM APPL. 24082014

W.P.(C)-29442014

W.P.(C)-3804/2014
CM APPL. 7659/2014

W.P.(C)-6602/2014

ADVANCE CAUSE LIST

E 24 GLAMORU LIMITED
V/s TELECOM REGULATORY AUTHORITY OF INDIA

ABHISHEK MALHOTRA, SAKET SINGH,
PRASHANT BEZBORUAH, MANEESHA
DHIR, ASHUTOSH SHUKLA

OTHER DETAILS OF ADVOCATES:
ASHUTOSH SHUKLA(ASHUTOSHS701@GMAIL.COM)(9205659057)(PETITIONER)

PIONEER CHANNEL FACTORY PVT. LTD NIDHI JAIN, SAKET SINGH, PRASHANT
V/s TELECOM REGULATORY AUTHORITY OF INDIA BEZBORUAH, MANEESHA DHIR

OTHER DETAILS OF ADVOCATES:

M/S NEWS BRADCASTER ASSOCIATION & ORS
V/s TELECOM REGULATORY AUTHORITY OF INDIA

NISH BHAMBHANI, LAKSHITA SETHI,
SAKET SINGH, NISHA BHAMBHANI,
PRASHANT BEZBORUAH, MANEESHA
DHIR, RAHUL BHATIA, SHWETA
SHARMA, RAJAT ARORA

OTHER DETAILS OF ADVOCATES:
RAJAT ARORA(RAJATARORA1984@GMAIL.COM)(9958593888)(PETITIONER)

NEWS BROADCASTERS ASSOCIATION ORS RAHUL BHATIA, MANEESHA DHIR,
V/s UNION OF INDIA RAJAT ARORA

OTHER DETAILS OF ADVOCATES:

RAHUL BHATIA(RAHULBHATIA@LLBLAWFIRM.IN)(9899365332)(PETITIONER)

MOHAMMAD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
MANEESHADHIR(MAHIPAL16.SINGH@GMAIL.COM)(9899804788)(PETITIONER)

MANEESHA DHIR(ABHISHEK.KUMAR@DHIRASSOCIATES.COM)(9891138990)(PETITIONER)
RAHUL(RAHULBHATIA@LLBLAWFIRM.IN)()(RESPONDENT)

RAJAT ARORA(RAJATARORA1984@GMAIL.COM)(9958593888)(PETITIONER)

SARTHAK ENTERTAINMENT PVT. LTD. ANKUR SOOD, PRASHANT
V/s TELECOM REGULATROY AUTHORITY OF INDIA BEZBORUAH, MANEESHA DHIR

OTHER DETAILS OF ADVOCATES:

CELEBRITIES MANAGEMENT PVT LTD & ANR.
V/s TELECOM REGULATORY AUTHORITY OF INDIA

SAMIR SAGAR SASISHTA, SAKET
SINGH, PRASHANT BEZBORUAH,
MANEESHA DHIR

OTHER DETAILS OF ADVOCATES:

KALAIGNAR TV PVT. LTD.
V/s TELECOM REGULATORY AUTHORITY OF INDIA

G.S. MANI, PRASHANT BEZBORUAH,
MANEESHA DHIR

OTHER DETAILS OF ADVOCATES:

EENADU TELEVISION PRIVATE LIMITED BALAIJI SRINIVASAN, SAKET SINGH,
V/s TELECOM REGULATORY AUTHORITY OF INDIA AND | JASMEET SINGH, PRASHANT
ANR BEZBORUAH, MANEESHA DHIR

OTHER DETAILS OF ADVOCATES:

RAJ TELEVISION PRIVATE LIMITED BALAJI SRINIVASAN, VIKRAM JETLEY,
V/s TELECOM REGULATORY AUTHORITY OF INDIA & ANR PRASHANT BEZBORUAH, MANEESHA
DHIR, MAANAV KUMAR, MANAV

OTHER DETAILS OF ADVOCATES:

M/S. MAA TELEVISION NETWORK LIMITED
V/s TELECOM REGULATORY AUTHORITY OF INDIA

Y. RAJA GOPALA RAO, PRASHANT
BEZBORUAH, MANEESHA DHIR

OTHER DETAILS OF ADVOCATES:

MEDIAWATCH - INDIA ( A REGISTERED SOCIETY) GAURAV KUMAR BANSAL, SAKET
V/s TELECOM REGULATORY AUTHORITY OF INDIA (TRIA) |SINGH, PRASHANT BEZBORUAH,
MANEESHA DHIR

OTHER DETAILS OF ADVOCATES:

M/S. NDTV LIFESTYLE LIMITED AND ANR.
V/s TELECOM REGULATORY AUTHORITY OF INDIA

RRG & ASSO., SAKET SINGH,
PRASHANT BEZBORUAH, MANEESHA
DHIR

OTHER DETAILS OF ADVOCATES:

ODISHA TELEVISION LIMITED
V/s TELECOM REGULATORY AUTHORITY OF INDIA

ANUPAM PRAKASH, SAKET SINGH,
PRASHANT BEZBORUAH, MANEESHA
DHIR

OTHER DETAILS OF ADVOCATES:



21.03.2025 ADVANCE CAUSE LIST

COURT NO. 37

DIVISION BENCH - II

HON'BLE MR. JUSTICE VIBHU BAKHRU
HON’'BLE MR. JUSTICE TEJAS KARIA

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED,, PLEASE CONTACT,
MS .MRIDULA SHARMA (PH 9650908783) COURT MASTER TO HON’BLE MR.JUSTICE VIBHU BAKHRU]

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

CLICK HERE TO JOIN VC
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt?

cmmridulasharma.dhc@gov.in

:;II-::I“I\:BER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
TOP OF THE BOARD
1 W.P.(C)-1308/2025 PUNJAB AND SIND BANK ANANYA KAPOOR
CM APPL. 6489/2025 V/s ASSISTANT COMMISSIONER OF INCOME

TAX CIRCLE 19 1 DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

SALIL KAPOOR, SANAT KAPOOR, ANANYA KAPOOR, SHIVAM YADAV, TARUN
KAPOOR(SUMIT@SALILKAPOOR.CO,
UTKARSA@SALILKAPOOR.CO)(9910629894)(PETITIONER)

INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)

FRESH MATTERS & APPLICATIONS

2 ITA-66/2025 THE COMMISSIONER OF INCOME TAX - RUCHIR BHATIA, NIKHIL RANJAN
INTERNATIONAL TAXATION -3
V/s QUALCOMM INCORPORATED USA

OTHER DETAILS OF ADVOCATES:

RUCHIR BHATIA(RBSRSTANDINGCOUNSEL@GMAIL.COM)(9810371417)(PETITIONER)
SANJAY(SANJAY1.SHARMA@LUMIERELP.COM)(0)(RESPONDENT)
NUSRATH(NUSRATH.FARHEEN@IN.EY.COM)(0)(RESPONDENT)

NIKHIL RANJAN(SANJAY1.SHARMA@LUMIERELP.COM)(9999971690)(RESPONDENT)

3 ITA-68/2025 THE COMMISSIONER OF INCOME TAX - RUCHIR BHATIA, NIKHIL RANJAN
INTERNATIONAL TAXATION -3
V/s QUALCOMM INCORPORATED USA

OTHER DETAILS OF ADVOCATES:
RUCHIR BHAITA(RBSRSTANDINGCOUNSEL@GMAIL.COM)(9810371417)(PETITIONER)
SANJAY(SANJAY1.SHARMA@LUMIERELP.COM)(0)(RESPONDENT)

NUSRATH FARHEEN(NUSRATH.FARHEEN@IN.EY.COM)(0)(RESPONDENT)

NIKHIL RANJAN(SANJAY1.SHARMA@LUMIERELP.COM)(9999971690)(RESPONDENT)

4 ITA-69/2025 THE COMMISSIONER OF INCOME TAX - RUCHIR BHATIA, NIKHIL RANJAN
INTERNATIONAL TAXATION -3
V/s QUALCOMM INCORPORATED USA

OTHER DETAILS OF ADVOCATES:

RUCHIR BHATIA
(RBSRSTANDINGCOUNSEL@GMAIL.COM)(9810371417)(PETITIONER)

NUSRATH (NUSRATH.FARHEEN@IN.EY.COM)(0)(RESPONDENT)

NIKHIL RANJAN(SANJAY1.SHARMA@LUMIERELP.COM)(9999971690)(RESPONDENT)

5 ITA-71/2025 THE COMMISSIONER OF INCOME TAX - RUCHIR BHATIA
CM APPL. 15419/2025 INTERNATIONAL TAXATION -3
V/s QUALCOMM INCORPORATED USA

OTHER DETAILS OF ADVOCATES:
RUCHIR BHATIA
(RBSRSTANDINGCOUNSEL@GMAIL.COM)(9810371417)(PETITIONER)
SANJAY(SANJAY1.SHARMA@LUMIERELP.COM)(0)(RESPONDENT)

6 ITA-72/2025 THE COMMISSIONER OF INCOME TAX - RUCHIR BHATIA
CM APPL. 15430/2025 INTERNATIONAL TAXATION -3
CM APPL. 15431/2025 V/s QUALCOMM INCORPORATED USA
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FOR ADMISSION

7

10

W.P.(C)-1106/2025
CM APPL. 5467/2025

W.P.(C)-1931/2025
CM APPL. 9049/2025
CM APPL. 9050/2025

W.P.(C)-2938/2025
CM APPL. 13955/2025
CM APPL. 13956/2025

W.P.(C)-3192/2025
CM APPL. 14923/2025

AFTER NOTICE MISC. MATTERS

11

12

13

14

15

EFA(COMM)-17/2024
CM APPL. 71269/2024
CM APPL. 71270/2024

FAO (COMM)-105/2022
CM APPL. 31546/2022

FAO (COMM)-132/2024

ITA-462/2014
WITH ITA 678/2014
ITA 699/2014

ITA-678/2014

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:

RUCHIR BHATIA
(RBSRSTANDINGCOUNSEL@GMAIL.COM)(9810371417)(PETITIONER)
SANJAY(SANJAY1.SHARMA@LUMIERELP.COM)(0)(RESPONDENT)

BRINDA ARENJA
V/s DEPUTY COMMISSIONER OF INCOME
TAX, CENTRAL CIRCLE -18 & ANR.

SATYEN SETHI

OTHER DETAILS OF ADVOCATES:

SATYEN SETHI(SATYENSETHI@GMAIL.COM)(1126510104)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN,
DELHI.DCIT.CEN18@INCOMETAX.GOV.IN)(0)(RESPONDENT)

M/S MHJ METALTECHS PVT. LTD. ABHINAV SHARMA
V/s INCOME TAX OFFICER, WARD 16 (1),
DELHI

OTHER DETAILS OF ADVOCATES:

ABHINAV SHARMA & SHREESH
PATHAK(ADVASOFFICE@GMAIL.COM)(9953264242)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN,
DELHL.ITO16.1@INCOMETAX.GOV.IN)(0)(RESPONDENT)

RAJESH GUPTA & ORS. ROHIT JAIN
V/s DEPUTY COMMISSIONER OF INCOME TAX
CENTRAL CIRCLE 15 & ORS.

OTHER DETAILS OF ADVOCATES:

VINAY VAISH(ROHIT-TAX@VAISHLAW.COM)(1142492525)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN,
CIT.JUDICIAL@DELHI@INCOMETAX.GOV.IN)(0)(RESPONDENT)

PLANETCAST MEDIA SERVICES LIMITED LM KAMAL SAWHNEY
MEDIA SERVICES PRIVATE LIMITED NOW

MERGED WITH PLANETCAST MEDIA SERVICES

LIMITED

V/s INCOME TAX OFFICER, WARD

INTERNATIONAL TAX-2-2-1

OTHER DETAILS OF ADVOCATES:

KAMAL SAWHNEY/ NIKHIL
AGARWAL(SANJAY1.SHARMA@LUMIERELP.COM)(9818849573)(PETITIONER)
INCOME
TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

RANA IRON AND POWER LTD
V/s M/S GUPTA POWER INFRASTRUCTURE
LTD

HASHMAT NABI

OTHER DETAILS OF ADVOCATES:

D D KISAN & ANR. UDDYAM MUKHERJEE, GAURAV
V/s K. P. PRODUCTION GUPTA

OTHER DETAILS OF ADVOCATES:
UDDYAM
MUKHERJEE(UDDYAN.MUKHERJEE@GMAIL.COM)(8860507980)(PETITIONER)
MANOJ(MANOJ.DEFCOLOFFICE@GMAIL.COM)()(RESPONDENT)

GAURAV GUPTA(DEFCOL.OFFICE@GMAIL.COM)(9958444233)(RESPONDENT)

M/S DUSTERS TOTAL SOLUTIONS SERVICES APOORYV JHA
PVT.LTD

V/s ALL INDIA INSTITUTE OF MEDICAL

SCIENCES, NEW DELHI

OTHER DETAILS OF ADVOCATES:

ANUPAM KISHORE SINHA, PRADEEP, APOORV
(NARENANUPAM@GMAIL.COM)(8510024204)(PETITIONER)
SATYARANJAN(SATYARANJANKLS@GMAIL.COM)(0)(RESPONDENT)

POSCO ENGINEERING AND CONSTRUCTION  PRAKASH KUMAR, RAHUL
COMPANY LIMITED CHAUDHARY

V/s DIRECTOR OF INCOME TAX, INTERNATION

TAXATION -1, NEW DELHI

OTHER DETAILS OF ADVOCATES:

DIT BALBIR SINGH, PRAKASH KUMAR
V/s POSCO ENGINEERING & CONSTRUCTION
COMPANY LIMITED

OTHER DETAILS OF ADVOCATES:



21.03.2025

16

17

18

19

20

21

22

23

24

25

26

ITA-699/2014

RFA(COMM)-99/2023

RFA(COMM)-54/2024
CM APPL. 9268/2024
CM APPL. 9269/2024

RFA(COMM)-479/2024
CM APPL. 66614/2024

RFA(COMM)-498/2024
CM APPL. 67953/2024

W.P.(C)-6482/2022
CM APPL. 19664/2022

W.P.(C)-17566/2022
CM APPL. 16867/2024

W.P.(C)-140/2023

W.P.(C)-13084/2023
CM APPL. 51641/2023

W.P.(C)-13096/2024
CM APPL. 54734/2024

W.P.(C)-13572/2024
CM APPL. 56719/2024

ADVANCE CAUSE LIST

POSCO ENGINEERING & CONSTRUCTION
COMPANY LIMITED
V/s DIRECTOR OF INCOME TAX

PRAKASH KUMAR

OTHER DETAILS OF ADVOCATES:

M/S RAITANI ENGINEERING WORKS PVT. LTD \GAGAN GUPTA, ANANTA PRASAD
V/s NORTHERN RAILWAY & ANR. MISHRA

OTHER DETAILS OF ADVOCATES:

GAGAN GUPTA(GAGANG222@GMAIL.COM)(9811212776)(PETITIONER)
SHAGUN(ADV.SHAGUNSHAHI@GMAIL.COM)()(RESPONDENT)

ANANTA PRASAD
MISHRA(MISHRA.ANANTAPRASAD@GMAIL.COM)(9990937838)(PETITIONER)

RAJESH BANSAL AMIT KUMAR
V/s M/S. ORIENT LINKS PVT LTD.

OTHER DETAILS OF ADVOCATES:

M/S K HOME APPLIANCES DHANANJAI SHEKHAWAT, YASH
V/s M/S MARVS TRAVEL INDIA PVT LTD AND |YADAV
ORS

OTHER DETAILS OF ADVOCATES:
YASH YADAV(ADVYASHYADAV@GMAIL.COM)(9555989694)(RESPONDENT)

M S TARUNA TEXTILES ARPIT SHARMA, SUMMIT KAUSHAL
V/s WELCOME SAREE CREATION PVT. LTD

OTHER DETAILS OF ADVOCATES:
SUMMIT KAUSHAL
(SUMMITKAUSHAL123@GMAIL.COM)(9810313802)(RESPONDENT)

BHARAT HEAVY ELECTRICALS LTD. PIYUSH KAUSHIK
V/s PRINCIPAL COMMISSIONER OF INCOME
TAX -1, DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
PIYUSH KAUSHIK()(9811310355)(PETITIONER)

UNION OF INDIA (UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

DELHI DCIT JUDICIAL
HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

AGARWAL ORNAMENTS PVT LTD RAJAT NAVET, KUNAL SHARMA
V/s INCOME TAX OFFICER

OTHER DETAILS OF ADVOCATES:
RAJAT NAVET(RAJATNAVET@HOTMAIL.COM)(9650881816)(PETITIONER)

DELHI DCIT JUDICIAL
HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9999971690)(RESPONDENT)
RAJAT NAVET(RAJATNAVET@HOTMAIL.COM)(9650881816)(PETITIONER)
INCOME TAX, KUNAL SHARMA(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN,
KUNALSHARMALAWYER@GMAIL.COM)()(RESPONDENT)

KUNAL SHARMA
(KUNALSHARMALAWYER@GMAIL.COM)(9910200911)(RESPONDENT)

IREO GRACE REALTECH PVT. LTD. RUCHESH SINHA
V/s ACIT (OSD), NEW DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
RUCHESH SINHA (NIVEDITA872@GMAIL.COM)()(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

PRATEEK RATHI & ANR. MUKESH SUKHUJA
V/s THE INCOME TAX OFFICER, WARD 26(3)
DELHI

OTHER DETAILS OF ADVOCATES:

MUKESH SUKHIJA(MUKESH@AASTHALAW.COM)(9810296468)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN,
DELHI.ITO26.3@INCOMETAX.GOV.IN)()(RESPONDENT)

ACHARAJ RAM SHAMBHU RAM A ABHIMANYU JHAMBA
PARTNERSHIP FIRM THROUGH ITS PARTNER

SHAILENDER SONI

V/s INCOME TAX OFFICER WARD 46 -1 & ANR.

OTHER DETAILS OF ADVOCATES:

ABHIMANYU JHAMBA(AJ@ABHIMANYUJHAMBA.COM)(9218999999)(PETITIONER)
DELHI DCIT JUDICIAL
HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)

M/S HUAWEI TELECOMMUNICATIONS (INDIA) KISHORE KUNAL
COMPANY PVT. LTD.

V/s ASSISTANT COMMISSIONER OF INCOME

TAX, CENTRAL CIRCLE-2, DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

10
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27 W.P.(C)-13687/2024
CM APPL. 57322/2024

28 \W.P.(C)-621/2025
CM APPL. 2858/2025

29 W.P.(C)-1938/2025
CM APPL. 9067/2025

CONNECTED MATTERS (ANMM)
30 ITA-557/2013

31 ITA-558/2013

32 ITA-559/2013

33 ITA-560/2013

34 ITA-562/2013

35 ITA-574/2015

36 ITA-575/2015

37 ITA-577/2015

ADVANCE CAUSE LIST

KISHORE KUNAL(KISHORE.KUNAL@KKCOLAW.IN,
OFFICE@KKCOLAW.IN)(9871278561)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)

ERNST AND YOUNG EMEIA SERVICES LIMITED KAMAL SAWHNEY
V/s ASSISTANT COMMISSIONER OF INCOME
TAX CIRCLE-INTERNATIONAL TAX-1-2-2, DELHI

OTHER DETAILS OF ADVOCATES:

KAMAL
SAWHNEY(SANJAY1.SHARMA@LUMIERELP.COM)(9999971690)(PETITIONER)
INCOME
TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

M/S KOUSHAL CLOTH HOUSE RAVI KANT CHANDHOK
V/s NATIONAL FACELESS ASSESSMENT

CENTRE, DELHI THROUGH PR. CHIEF

COMMISSIONER OF INCOME-TAX, & ORS.

OTHER DETAILS OF ADVOCATES:

VASDEV LALWANI & RAVI KANT CHANDHOK, M.L. SHARMA & ROHIT
GAUTAM(LALWANI.VASDEV@GMAIL.COM)(9891668321)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)

APTIV GLOBAL OPERATIONS LIMITED SHANKEY AGRAWAL
V/s COMMISSIONER OF INCOME TAX

(INTERNATIONAL TAXATION)- 1, DELHI &

ANR.

OTHER DETAILS OF ADVOCATES:

MUKESH BUTANI/ SHANKEY AGRAWAL/ HARSH
SHUKLA(SHANKEY.AGRAWAL@BMRLEGAL.IN)(9650687645)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN,
DELHI.DCIT.IT1.1.1@INCOMETAX.GOV.IN)(0)(RESPONDENT)

INCOME TAX(DELHI.PCIT.ITL@INCOMETAX.GOV.IN)(0)(RESPONDENT)

THE DIRECTOR OF INCOME TAX - I
V/s M/S QUALCOMM INCORPORATED

DILEEP SHIVPURI, DEEPAK CHOPRA

OTHER DETAILS OF ADVOCATES:
TARUN GULATI(SANJAY1.SHARMA@PDSLEGAL.COM)(9999971690)(PETITIONER)

THE DIRECTOR OF INCOME TAX - I DILEEP SHIVPURI, DEEPAK CHOPRA
V/s M/S QUALCOMM INCORPORATED

OTHER DETAILS OF ADVOCATES:
TARUN GULATI(SANJAY1.SHARMA@PDSLEGAL.COM)(9999971690)(PETITIONER)

THE DIRECTOR OF INCOME TAX - I DILEEP SHIVPURI, DEEPAK CHOPRA
V/s M/S QUALCOMM INCORPORATED

OTHER DETAILS OF ADVOCATES:
TARUN GULATI(SANJAY1.SHARMA@PDSLEGAL.COM)(9999971690)(PETITIONER)

DIRECTOR OF INCOME TAX - Il DILEEP SHIVPURI, DEEPAK CHOPRA
(INTERNATIONAL TAXATION)
V/s M/S QUALCOMM INCORPORATED

OTHER DETAILS OF ADVOCATES:
TARUN GULATI(SANJAY1.SHARMA@PDSLEGAL.COM)(9999971690)(PETITIONER)

THE DIRECTOR OF INCOME TAX - Il DILEEP SHIVPURI, DEEPAK CHOPRA
V/s M/S. QUALCOMM INCORPORATED

OTHER DETAILS OF ADVOCATES:
TARUN GULATI(SANJAY1.SHARMA@PDSLEGAL.COM)(9999971690)(PETITIONER)

QUALCOMM INCORPORATED DEEPAK CHOPRA PDS LEGAL, RAHUL
V/s THE COMMISSIONER OF INCOME TAX -lll, |CHAUDHARY

RANGE -lll, INTERNATIONAL TAXATION &

ANR.

OTHER DETAILS OF ADVOCATES:
TARUN GULATI(SANJAY1.SHARMA@PDSLEGAL.COM)(9999971690)(PETITIONER)

QUALCOMM INCORPORATED DEEPAK CHOPRA PDS LEGAL, RAHUL
V/s THE COMMISSIONER OF INCOME TAX -lll, |CHAUDHARY
RANGE -lll, INTERNATIONAL TAXATION

OTHER DETAILS OF ADVOCATES:

TARUN GULATI(SANJAY1.SHARMA@PDSLEGAL.COM)(9999971690)(PETITIONER)
QUALCOMM INCORPORATED DEEPAK CHOPRA PDS LEGAL, RAHUL
V/s THE DEPUTY COMMISSIONER OF INCOME (CHAUDHARY

TAX CIRCLE 3(1)(1), INTERNATIONAL

TAXATION

OTHER DETAILS OF ADVOCATES:
TARUN GULATI(SANJAY1.SHARMA@PDSLEGAL.COM)(9999971690)(PETITIONER)
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38

39

40

ITA-640/2015

ITA-1079/2018
WITH ITA 1087/2018
ITA 1232/2018

ITA-87/2024
CM APPL. 6543/2024
CM APPL. 6544/2024

CONNECTED MATTERS (ANMM)

41

42

43

44

45

46

W.P.(C)-7594/2023

W.P.(C)-15948/2023
CM APPL. 64222/2023

W.P.(C)-15958/2023
CM APPL. 64238/2023

W.P.(C)-15970/2023
CM APPL. 64257/2023

W.P.(C)-15972/2023
CM APPL. 64261/2023

W.P.(C)-13544/2024
CM APPL. 56656/2024

ADVANCE CAUSE LIST

QUALCOMM INCORPORATED DEEPAK CHOPRA PDS LEGAL, RAHUL
V/s THE COMMISSIONER OF INCOME TAX-IIl |CHAUDHARY

OTHER DETAILS OF ADVOCATES:
TARUN GULATI(SANJAY1.SHARMA@PDSLEGAL.COM)(9999971690)(PETITIONER)

THE COMMISSIONER OF INCOME TAX - RUCHIR BHATIA
INTERNATIONAL TAXATION -3
V/s QUALCOMM INCORPORATED

OTHER DETAILS OF ADVOCATES:
RUCHIR BHATIA(BHATIARUCHIR@GMAIL.COM)(9810371417)(PETITIONER)
TARUN GULATI(SANJAY1.SHARMA@PDSLEGAL.COM)(9999971690)(RESPONDENT)

THE COMMISSIONER OF INCOME TAX - RUCHIR BHATIA
INTERNATIONAL TAXATION -3
V/s QUALCOMM TECHNOLOGIES INC.

OTHER DETAILS OF ADVOCATES:
RUCHIR BHATIA(RUCHIRBHATIA210@GMAIL.COM)(9810371417)(PETITIONER)
DEEPAK(DEEPAK.CHOPRA@AZBPARTNERS.COM)()(RESPONDENT)

OPPO MOBILES INDIA PRIVATE LIMITED KAMAL SAWHNEY
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

KAMAL
SAWHNEY(SANJAY1.SHARMA@LUMIERELP.COM)(9999971690)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN,
UOIDHC@GMAIL.COM)(9013851550)(RESPONDENT)

M/S HUAWEI TELECOMMUNICATIONS (INDIA) KISHORE KUNAL, INDRUJ SINGH RAI
COMPANY PVT. LTD.

V/s ASSISTANT COMMISSIONER OF INCOME

TAX, CENTRAL CIRCLE-2, DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

KISHORE KUNAL, ANKITA
PRAKASH(KISHORE.KUNAL@KKCOLAW.IN)(9871278561)(PETITIONER)
ASSISTANT COMMISSIONER OF INCOME TAX , CENTRAL CIRCLE
2(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

INDRUIJ SINGH RAI(INDRUJ.RAI@GMAIL.COM)(9820161582)(RESPONDENT)

M/S HUAWEI TELECOMMUNICATIONS (INDIA) KISHORE KUNAL, INDRUJ SINGH RAI
COMPANY PVT. LTD.

V/s ASSISTANT COMMISSIONER OF INCOME

TAX, CENTRAL CIRCLE-2, DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

KISHORE KUNAL, ANKITA
PRAKASH(KISHORE.KUNAL@KKCOLAW.IN)(9871278561)(PETITIONER)
ASSISTANT COMMISSIONER OF INCOME TAX , CENTRAL CIRCLE
2(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

INDRUIJ SINGH RAI(INDRUJ.RAI@GMAIL.COM)(9820161582)(RESPONDENT)

M/S HUAWEI TELECOMMUNICATIONS (INDIA) KISHORE KUNAL, INDRUJ SINGH RAI
COMPANY PVT. LTD.

V/s ASSISTANT COMMISSIONER OF INCOME

TAX, CENTRAL CIRCLE-2, DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
KISHORE KUNAL, ANKITA
PRAKASH(KISHORE.KUNAL@KKCOLAW.IN)(9871278561)(PETITIONER)
ASSISTANT COMMISSIONER OF INCOME TAX , CENTRAL CIRCLE
2(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

INDRUJ SINGH RAI(INDRUJ.RAI@GMAIL.COM)(9820161582)(RESPONDENT)

M/S HUAWEI TELECOMMUNICATIONS (INDIA) KISHORE KUNAL, INDRUJ SINGH RAI
COMPANY PVT. LTD.

V/s ASSISTANT COMMISSIONER OF INCOME

TAX, CENTRAL CIRCLE-2, DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

KISHORE KUNAL, ANKITA
PRAKASH(KISHORE.KUNAL@KKCOLAW.IN)(9871278561)(PETITIONER)
ASSISTANT COMMISSIONER OF INCOME TAX , CENTRAL CIRCLE
2(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

INDRUJ SINGH RAI(INDRUJ.RAI@GMAIL.COM)(9820161582)(RESPONDENT)

M/S HUAWEI TELECOMMUNICATIONS (INDIA) KISHORE KUNAL
COMPANY PVT. LTD.

V/s ASSISTANT COMMISSIONER OF INCOME

TAX, CENTRAL CIRCLE-2, DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

KISHORE KUNAL(KISHORE.KUNAL@KKCOLAW.IN,
OFFICE@KKCOLAW.IN)(9871278561)(PETITIONER)

INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)
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47

48

49

50

51

52

53

54

W.P.(C)-13545/2024
CM APPL. 56660/2024

W.P.(C)-13546/2024
CM APPL. 56669/2024

W.P.(C)-13547/2024
CM APPL. 56671/2024

W.P.(C)-13553/2024
CM APPL. 56682/2024
WITH W.P.(C) 13572/2024

W.P.(C)-13564/2024
CM APPL. 56704/2024

W.P.(C)-14897/2024

CM APPL. 62464/2024
WITH W.P.(C) 14898/2024
W.P.(C) 14899/2024

W.P.(C)-14898/2024
CM APPL. 62466/2024

W.P.(C)-14899/2024
CM APPL. 62468/2024

FOR FINAL HEARING

55

FAO (COMM)-86/2021

ADVANCE CAUSE LIST

M/S HUAWEI TELECOMMUNICATIONS (INDIA) KISHORE KUNAL
COMPANY PVT. LTD.

V/s ASSISTANT COMMISSIONER OF INCOME

TAX, CENTRAL CIRCLE-2, DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

KISHORE KUNAL(KISHORE.KUNAL@KKCOLAW.IN,
OFFICE@KKCOLAW.IN)(9871278561)(PETITIONER)

INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)

M/S HUAWEI TELECOMMUNICATIONS (INDIA) KISHORE KUNAL
COMPANY PVT. LTD.

V/s ASSISTANT COMMISSIONER OF INCOME

TAX, CENTRAL CIRCLE-2, DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

KISHORE KUNAL(KISHORE.KUNAL@KKCOLAW.IN,
OFFICE@KKCOLAW.IN)(9871278561)(PETITIONER)

INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)

M/S HUAWEI TELECOMMUNICATIONS (INDIA) KISHORE KUNAL
COMPANY PVT. LTD.

V/s ASSISTANT COMMISSIONER OF INCOME

TAX, CENTRAL CIRCLE-2, DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

KISHORE KUNAL(KISHORE.KUNAL@KKCOLAW.IN,
OFFICE@KKCOLAW.IN)(9871278561)(PETITIONER)

INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)

M/S HUAWEI TELECOMMUNICATIONS (INDIA) KISHORE KUNAL
COMPANY PVT. LTD.

V/s ASSISTANT COMMISSIONER OF INCOME

TAX, CENTRAL CIRCLE-2, DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

KISHORE KUNAL(KISHORE.KUNAL@KKCOLAW.IN,
OFFICE@KKCOLAW.IN)(9871278561)(PETITIONER)

INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)

M/S HUAWEI TELECOMMUNICATIONS (INDIA) KISHORE KUNAL
COMPANY PVT. LTD.

V/s ASSISTANT COMMISSIONER OF INCOME

TAX, CENTRAL CIRCLE-2, DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

KISHORE KUNAL(KISHORE.KUNAL@KKCOLAW.IN,
OFFICE@KKCOLAW.IN)(9871278561)(PETITIONER)

INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)

M/S HUAWEI TELECOMMUNICATIONS (INDIA) KISHORE KUNAL
COMPANY PVT. LTD.

V/s ASSISTANT COMMISSIONER OF INCOME

TAX, CENTRAL CIRCLE-2, DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

KISHORE KUNAL(KISHORE.KUNAL@KKCOLAW.IN,
OFFICE@KKCOLAW.IN)(9871278561)(PETITIONER)

INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)

M/S HUAWEI TELECOMMUNICATIONS (INDIA) KISHORE KUNAL
COMPANY PVT. LTD.

V/s ASSISTANT COMMISSIONER OF INCOME

TAX, CENTRAL CIRCLE-2, DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
KISHORE KUNAL(KISHORE.KUNAL@KKCOLAW.IN,
OFFICE@KKCOLAW.IN)(9871278561)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)

M/S HUAWEI TELECOMMUNICATIONS (INDIA) KISHORE KUNAL
COMPANY PVT. LTD.

V/s ASSISTANT COMMISSIONER OF INCOME

TAX, CENTRAL CIRCLE-2, DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

KISHORE KUNAL(KISHORE.KUNAL@KKCOLAW.IN,
OFFICE@KKCOLAW.IN)(9871278561)(PETITIONER)

INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)

M/S INSIGHT CUSTOMER CALL SOLUTIONS YOGENDER KUMAR, POONAM
LIMITEDTHROUGH ITS AUTHORISED AGARWAL, JASBIR BIDHURI
REPRESENTATIVE MR. GOVIND GAHLOT

V/s MAHANAGAR TELEPHONE NIGAM LTD &

ANR.

OTHER DETAILS OF ADVOCATES:
13
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ADVANCE CAUSE LIST

M/S INSIGHT CUSTOMER CALL SOLUTIONS LIMITEDTHROUGH ITS AUTHORISED
REPRESENTATIVE MR. GOVIND GAHLOT
(ADV_SKSHARMA@YAHOO.CO.IN)(9654337437)(RESPONDENT)

M/S INSIGHT CUSTOMER CALL SOLUTIONS LIMITEDTHROUGH ITS AUTHORISED
REPRESENTATIVE MR. GOVIND GAHLOT
(ADV_SKSHARMA@YAHOO.CO.IN)(9654337437)(RESPONDENT)

M/S INSIGHT CUSTOMER CALL SOLUTIONS LIMITEDTHROUGH ITS AUTHORISED
REPRESENTATIVE MR. GOVIND GAHLOT
(ADV_SKSHARMA@YAHOO.CO.IN)(9654337437)(RESPONDENT)

M/S INSIGHT CUSTOMER CALL SOLUTIONS LIMITEDTHROUGH ITS AUTHORISED
REPRESENTATIVE MR. GOVIND GAHLOT
(ADV_SKSHARMA@YAHOO.CO.IN)(9654337437)(RESPONDENT)

PRAYAS ANEJA(ADV_SKSHARMA@YAHOO.CO.IN)(9810017915)(PETITIONER)
YOGENDERKUMAR(YOGENDERKUMAR34@YAHOO.COM)(9654337437)(PETITIONER)
POONAM (POONAMSI@REDIFFMAIL.COM)(9810569828)(RESPONDENT)
POONAM AGARWAL(POONAMSI@REDIFFMAIL.COM)(9810569828)(PETITIONER)
JASBIR BIDHURI(SANJEEVKU2007 @GMAIL.COM)(9871773187)(RESPONDENT)
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21.03.2025 ADVANCE CAUSE LIST

COURT NO. 38

HON'BLE MR.JUSTICE YASHWANT VARMA
HON'BLE MR.JUSTICE NAVIN CHAWLA
HON'BLE MR.JUSTICE DHARMESH SHARMA

CLICK HERE TO JOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvecll

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmrajeevkumar.dhc@gov.in
rajesh.malhotra@dhc.nic.in

faisal.zaki@dhc.nic.in

ITEM NUMBER |CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

CONNECTED MATTERS (ANMM)

1.  W.P.(C)-133252018 KTC (INDIA ) PVT.LTD ANURAG OJHA
WITH W.P.(C) 2311/2019 V/s COMMISSIONER OF CENTRAL GST AUDIT-II
W.P.(C) 2138/2019 DELHI & ANR.
W.P.(C) 2479/2019
W.P.(C) 54282024

OTHER DETAILS OF ADVOCATES:
ANURAG OJHA(ANURAGDULAW@GMAIL.COM)(8860069704)(PETITIONER)

2. W.P.(C)-2138/2019 M/S T.R. SAWHNEY MOTORS PVT.LTD. J.K. MITTAL
CM APPL. 19531/2023 V/s UNION OF INDIA & ANR.
WITH W.P.(C) 2479/2019

OTHER DETAILS OF ADVOCATES:

J.K. MITTAL(JKMITTALSERVICETAX@GMAIL.COM)(9810158797)(PETITIONER)
J.K.MITTAL(JKMITTALSEVICETAX@GMAIL.COM)(9810158797)(PETITIONER)
HARPREET(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(9811253531)(RESPONDENT)

3. W.P.(C)-2311/2019 M/S NVM DESIGN AND CONTRACTS PVT. LTD ANURAG OJHA, HARPREET SINGH
CM APPL. 10762/2019 V/s COMMISSIONER OF CENTRAL GST AUDIT -I
CM APPL. 37409/2021 DELHI & ORS.

WITH W.P.(C) 11269/2019
W.P.(C) 13531/2019

OTHER DETAILS OF ADVOCATES:

ANURAG OJHA(ANURAGDULAW@GMAIL.COM)(8860069704)(PETITIONER)
HARPEET
SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(9811253531)(PETITIONER)
ANURAG AHLUWALIA(ANURAGCGSC@GMAIL.COM)(9811418995)(RESPONDENT)
ANURAG (ANURAGDULAW®@GMAIL.COM)(8860069704)(RESPONDENT)

4. W.P.(C)-2479/2019 M/S SERVICES INTERNATIONAL LIMITED J.K. MITTAL
CM APPL. 19590/2023 V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

J.K. MITTAL(JKMITTALSERVICETAX@GMAIL.COM)(9810158797)(PETITIONER)

J K MITTAL (JKMITTALSERVICETAX@GMAIL.COM)(9810158797)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

HARPREET SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)()(RESPONDENT)

5. W.P.(C)-5928/2019 M/S.KOENIG SOLUTIONS PVT. LTD. J.K. MITTAL, HARPREET SINGH,
CM APPL. 9162/2022 V/s UNION OF INDIA & ORS. RAGHUPATHY RAMACHANDRAN, RAVI
CM APPL. 19587/2023 PRAKASH, RAGHUPATHY
CM APPL. 42074/2024 RAMACHANDRAN

OTHER DETAILS OF ADVOCATES:

J.K. MITTAL(JKMITTALSERVICETAX@GMAIL.COM)(9810158797)(PETITIONER)

J K MITTAL(JKMITTALSERVICETAX@GMAIL.COM)(9958510785)(PETITIONER)
HARPREET
SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(9811253535)(RESPONDENT)
UNION OF INDIA (UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

J K MITTAL(JKMITTALSERVICETAX@GMAIL.COM)(9810158797)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

HARPREET SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)()(RESPONDENT)
JK MITTAL(JKMITTALSERVICETAX@GMAIL.COM)(0)(PETITIONER)

R. RAMACHANDRAN(RRCADV1@GMAIL.COM)(9868211477)(RESPONDENT)
RAGHUPATHY RAMACHANDRAN(RRCADV1@GMAIL.COM)(9868211477)(RESPONDENT)

6. W.P.(C)-8161/2019 M/S TRAVLITE (INDIA) ANURAG OJHA, HARPREET SINGH
CM APPL. 33801/2019 V/s COMMISSIONER OF CENTRAL GST AUDIT-II
CM APPL. 654/2022 DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
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10.

11.

12.

13.

W.P.(C)-5428/2024
CM APPL. 22439/2024
WITH W.P.(C) 1332572018

W.P.(C)-11269/2019
CM APPL. 464532019

W.P.(C)-13531/2019
CM APPL. 54802/2019
CM APPL. 6802/2022

W.P.(C)-8610/2019
CM APPL. 35560/2019
CM APPL. 3612/2022

W.P.(C)-9264/2019

CM APPL. 13816/2022
WITH W.P.(C) 9551/2019
W.P.(C) 8610/2019

W.P.(C)-9551/2019

W.P.(C)-9640/2021
WITH W.P.(C) 2138/2019

ADVANCE CAUSE LIST

ANURAG OJHA(ANURAGDULAW@GMAIL.COM)(8860069704)(PETITIONER)
HARPREET
SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(9811253531)(PETITIONER)
ANURAG(CORPORATEJUDISLLP@GMAIL.COM)(8860069704)(RESPONDENT)

RAVI PRAKASH(RAVIPRAKASH1066@GMAIL.COM)(9810529222)(RESPONDENT)

THE INDURE PRIVATE LIMITED SANDEEP CHILANA
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

SANDEEP CHILANA(SANDEEP.CHILANA@CCLAW.IN)(9910084446)(PETITIONER)
ANURAG DULAW(ANURAGDULAW@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(R.SECY@GOV.IN, COMMR.GSTSOUTH@GOV.IN, )()(RESPONDENT)

M/S NETCO CABLES INDUSTRIES (P) LTD R K PHILLIPS, AMIT BANSAL, SONU
V/s ASSISTANT COMMISSIONER (CIRCLE-9) AND | BHATNAGAR
ORS

OTHER DETAILS OF ADVOCATES:
R K PHILLIPS()(9811091366)(PETITIONER)
SONU BHATNAGAR(BHATNAGARSONU@GMAIL.COM)(9810134678)(RESPONDENT)

M/S GEETANJALI YOG LLP DEEPAK ANAND, HARPREET SINGH
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

DEEPAK ANAND(DANANDADV@GMAIL.COM)(9910039942)(PETITIONER)

SATISH KUMAR (SATISHKUMAR8673@GMAIL.COM)()(PETITIONER)

HARPREET
SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(9811253533)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

ARUSHI EXPORTS RAJAT NAVET, HARPREET SINGH
V/s UNION OF INDIA AND ANR.

OTHER DETAILS OF ADVOCATES:

RAJAT NAVET()(9650881816)(PETITIONER)
RAJAT(RAJATNAVET@HOTMAIL.COM)(9650881816)(RESPONDENT)

HARPREET
SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(9811253531)(RESPONDENT)

SOLVINA INDIA PVT. LTD. TUSHAR JARWAL, HARPREET SINGH
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:
TUSHAR JARWAL()(9818089666)(PETITIONER)

HARPREET
SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(9811253531)(PETITIONER)
TANVEER(TANVEER350@GMAIL.COM)()(RESPONDENT)
RAHUL(RAHUL.SATEEJA@DUMEDS.COM)()(RESPONDENT)
TUSHAR(TUSHAR.JARWAL@DUMEDS.COM)()(RESPONDENT)

NDTV CONVERGENCE LTD
V/s UNION OF INDIA & ORS

OTHER DETAILS OF ADVOCATES:
ANURADHA DUTT()(9810044138)(PETITIONER)

M/S CLINTUS NETWORK LIMITED
V/s UNION OF INDIA AND ORS & ANR.

DIVYA GARG

OTHER DETAILS OF ADVOCATES:
SEEMA BENGANI(SINGH311294@GMAIL.COM)(9891975608)(PETITIONER)

MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
SATISH KUMAR()(9810419742)(RESPONDENT)
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21.03.2025 ADVANCE CAUSE LIST

COURT NO. 38
HON'BLE MR.JUSTICE YASHWANT VARMA
HON’'BLE MR.JUSTICE ANUP JAIRAM BHAMBHANI

CLICK HERE TO JOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvcll

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO
cmrajeevkumar.dhc@gov.in

cmvijaypal.dhc@gov.in

ITEM NUMBER |CASE NUMBER PARTY NAME

AFTER NOTICE MISC. MATTERS

1.  CRL.REF.-1/2020 COURT ON ITS OWN MOTION
WITH W.P.(CRL) 1560/2017 V/s STATE
W.P.(CRL) 25632021

OTHER DETAILS OF ADVOCATES:

ADVOCATE NAME

AS DIRECTED, RHA SIKANDER, ANANT
KUMAR ASTHANA

R. H. A. SIKANDER(SIKANDER@RHASIKANDER.COM)(9810471891)(RESPONDENT)
ANANT KUMAR ASTHANA(ANANT.ASTHANA@GMAIL.COM)(9212117105)(RESPONDENT)

2. W.P.(CRL)-1560/2017 SADHAN HALDAR
CRL.M.A. 497872018 V/s THE STATE NCT OF DELHI & ORS
WITH CRL.REF. 1/2020
W.P.(CRL) 25632021

OTHER DETAILS OF ADVOCATES:

NEENA MALHOTRA, NANDITA RAO,
RICHA DHAWAN, RHA SIKANDER

R. H. A. SIKANDER(SIKANDER@RHASIKANDER.COM)(9810471891)(RESPONDENT)

3. W.P.(CRL)-2563/2021 DELHI COMMISSION FOR PROTECTION OF CHILD
WITH CRL.REF. /2020 RIGHTS (DCPCR)
W.P.(CRL) 1560/2017 V/s GOVERNMENT OF NATIONAL CAPITAL TERRITORY

OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
DELHI COMMISSION FOR PROTECTION OF CHILD
RIGHTS(DCPR@HOTMAIL.COM)()(PETITIONER)

TUSHAR SANNU DAHIYA

GOVERMENT OF NATIONAL(SECRETARY.WED@DELHI.GOV.IN)()(PETITIONER)

THE SECRETARY(PSHOME@NIC.IN)()(PETITIONER)

GOVERMENT OF NATIONAL(SECRETARY.WED@DELHI.GOV.IN)()(RESPONDENT)
KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

THE SECRETARY(PSHOME@NIC.IN)()(RESPONDENT)

DELHI STATE LEGAL SERVICE AUTHORITY(LAE-DSLSA@GOV.IN)()(RESPONDENT)
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21.03.2025 ADVANCE CAUSE LIST

COURT NO. 38
HON'BLE MR.JUSTICE YASHWANT VARMA

HON'BLE MR.JUSTICE DHARMESH SHARMA

CLICK HERE TO JOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvcll

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmrajeevkumar.dhc@gov.in
faisal.zaki@dhc.nic.in

:-S:AABER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
1 CM APPL. 6052/2025 METALAX INDUSTRIES VIBHOOTI MALHOTRA, HARPREET
REVIEW PET. 50/2025 V/s GST OFFICER WARD 66 & ORS. SINGH
In W.P.(C)-4710/2024(Disposed off
case)

WITH W.P.(C) 6915/2024

OTHER DETAILS OF ADVOCATES:
VIBHOOTI MALHOTRA AND BHUVNESH
SATIJA(OFFICE@RKSLAW.IN)(41607299)(PETITIONER)

DELHI NORTH'(DELHINORTH-LEGAL@GOV.IN)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250602)(RESPONDENT)
HARPREET SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)()(RESPONDENT)
HARPREET ARORA(HARPREETARORAADV@GMAIL.COM)()(RESPONDENT)

UDIT SHARMA(UDITSHARMARKS @GMAIL.COM)(0)(PETITIONER)

HARPREET
SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(9811253531)(RESPONDENT)

PART-HEARD MATTERS

2 W.P.(C)-337/2025 ICICI BANK LIMITED HARSH MAKHIJA
CM APPL. 1687/2025 V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

SUDIPTA BHATTACHARIJEE, ONKAR, HARSH MAKHUJA/
TANVIM(HARSH.MAKHIJA@KHAITANCO.COM)(9810814871)(PETITIONER)
UNION OF INDIA, STATE OF MAHARASHTRA, ANURAG(UOIDHC@GMAIL.COM,
SEC.EXP@MAHARASHTRA.GOV.IN,
ANURAGDULAW@GMAIL.COM)(1123384193)(RESPONDENT)

ANUSHREE NARAIN, GST OF MUMBAI(ANUSHREENARAIN@GMAIL.COM, EAST-
GSTMUM@GOV.IN)(0)(RESPONDENT)

PART-HEARD MATTER(END OF THE BOARD)

3 |W.P.(C)-7177/2019 PUNJAB NATIONAL BANK & ORS. KAMAL SAWHNEY, SATISH
CM APPL. 29877/2019 V/s UNION OF INDIA & ORS. AGARWALA, ANURAG OJHA
WITH W.P.(C) 8685/2020
W.P.(C) 11672/2022
W.P.(C) 3634/2020
W.P.(C) 6291/2020
W.P.(C) 2499/2022
W.P.(C) 15421/2023

OTHER DETAILS OF ADVOCATES:
KAMAL SAWHNEY(SANJAY1.SHARMA@PDSLEGAL.COM)(9999971690)(PETITIONER)
ANURAG OJHA(ANURAGDULAW@GMAIL.COM)(8860069704)(RESPONDENT)

4 W.P.(C)-3634/2020 JAMMU & KASHMIR BANK M/S KHAITAN & KHAITAN, SONU
CM APPL. 12946/2020 V/s UNION OF INDIA & ORS. BHATNAGAR, SATISH AGGARWALA,
WITH W.P.(C) 6291/2020 RAGHUPATHY RAMACHANDRAN

OTHER DETAILS OF ADVOCATES:
M/S KHAITAN &
KHAITAN(ARSALAN.S@KHAITANANDHKAITAN.COM)(9958603750)(PETITIONER)
THE DEPUTY, ASSISTANT
COMMISSIONER,(AURANGABAD)(CEXAURAN@EXCISE.NIC.IN)()(RESPONDENT)
THE DEPUTY, ASSISTANT COMMISSIONER (KOREGAON PARK)(CCI-
CEXPUNE@NIC.IN)()(RESPONDENT)

THE DUPTY, ASSISTANT COMMISSIONER (RANCHI)(CCU-
CEXRANCHI@NIC.IN)()(RESPONDENT)

THE DEPUTY, ASSISTANT COMMISSIONER (KOLKATA
)(KOLSOUTH.GST@GOV.IN)()(RESPONDENT)
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7

W.P.(C)-6291/2020

CM APPL. 22382/2020
CM APPL. 29984/2020
WITH W.P.(C) 7177/2019

W.P.(C)-8685/2020

W.P.(C)-5057/2021
CM APPL. 15483/2021

ADVANCE CAUSE LIST

SHIVA LAKSHMI(SHIVALAKSHMI.CGSC@GMAIL.COM)(9818054806)(RESPONDENT)
SATISH AGGARWAL(SATISHAGGARWALA@GMAIL.COM)(9899816666)(RESPONDENT)
THE DEPUTY /ASSISTANT
COMMISSIONERC(AETCGSTHRY@GMAIL.COM)()(RESPONDENT)

THE DEPUTY,ASSISTANT
(ALIGARH)(COMMISSIONERATEAGRA@GMAIL.COM)()(RESPONDENT)

THE DEPUTY, ASSISTANT COMMISSIONER (MANDI)(ETC-HP@NIC.IN)()(RESPONDENT)
THE DEPUTY , ASSISTANT COMMISSIONER,(JAIPUR)(COMMR-
CEXJPR@NIC.IN)()(RESPONDENT)

THE DEPUTY ,ASSISTANT COMMISSIONER
(VADODARA)(DIVISION_1@REDIFFMAIL.COM)()(RESPONDENT)

THE DEPUTY , ASSISTANT COMMISSIONER, (MUMBAI)(CCU-
CEXMUM1@NIC.IN)()(RESPONDENT)

THE DEPUTY, ASSISTANT COMMISSION
(HYDERABAD)(CGST.HYDCOMMR@GOV.IN)()(RESPONDENT)

THE DEPUTY , ASSISTANT COMMISSIONER
(RAIPUR)(CEXRAIPU@EXCIS.NIC.IN)()(RESPONDENT)

THE DEPUTY , ASSISTANT COMMISSIONER(GOA)(COMM-
CTAX.GOA@NIC.IN)()(RESPONDENT)

THE DEPUTY ,ASSISTANT COMMISSIONER, (BHOPAL)(CCU-CEXBPL@NIC.IN ,
CCOPHOPAL@GMAIL.COM)()(RESPONDENT)

THE DEPUTY , ASSISTANT COMMISSIONER(MYSORE)(TECHMYS1DIY-
CEXMYS@GOV.IN)()(RESPONDENT)

THE DEPUTY COMMISSIONER (BALLABAGH)(CXMNGST4NIC.IN)()(RESPONDENT)
THE DEPUTY , ASSISTANT COMMISSIONER
(PATNA)(CEXPATNA@NIC.IN)()(RESPONDENT)

THE DEPUTY, ASSISTANT COMMISSIONER
(GHAZIABAD)(CGSTRANGESNOIDA@GMAIL.COM)()(RESPONDENT)

THE DEPUTY ,ASSISTANT
COMMISSIONER(MEERUT)(CGSTMEERUTZONE@GMAIL.COM)()(RESPONDENT)

THE DEPUTY , ASSISTANT COMMISSIONER
(CHENNAI)(CEXCHENNAI2@GMAIL.COM)()(RESPONDENT)

THE DEPUTY, ASSISTANT COMMISSIONER (MORADABAD)(COMMR-
CEXALHD@NIC.IN)()(RESPONDENT)

THE DEPUTY, ASSISTANT COMMISSIONER (LUCKNOW)(HELP.ASSECEXLU-
UP@NIC.IN.)()(RESPONDENT)

THE DEPUTY, ASSISTANT COMMISSIONER (DEHRADUN)(COMMR-
CEXDDUN@NIC.IN)()(RESPONDENT)

THE DEPUTY, ASSISTANT (VARANASI)(CCOCEXLU-UP@NIC.IN)()(RESPONDENT)
SONU BHATNAGAR(BHATNAGARSONU@GMAIL.COM)(9810134678)(RESPONDENT)
SATISH
AGGARWALA(SATISHAGGARWALA@GMAIL.COM)(9899816666)(RESPONDENT)
SONU BHATNAGAR(BHATNAGARSONU@GMAIL.COM)(9810134678)(RESPONDENT)
RAGHUPATHY RAMACHANDRAN(RRCADV1@GMAIL.COM)(9868211477)(PETITIONER)

IDBI BANK LTD ASHWIN KUMAR NAIR
V/s THE UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
KUNAL VERMA, YUGANDHARA PAWAR
JHA(OFFICEOFKUNALVERMA@GMAIL.COM)(9019034001) (PETITIONER)

HARPREET
SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(9811253531)(RESPONDENT)
MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
ASHWINNAIR(ANAIR0089@GMAIL.COM)(8826677580)(PETITIONER)

KUNAL VERMA & YUGANDHARAPAWAR
JHA(OFFICEOFKUNALVERMA@GMAIL.COM)(8826677580)(PETITIONER)

HARPREET (HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)()(RESPONDENT)

MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)

PUNJAB & SIND BANK ONKAR, ADITYA SINGLA
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
ONKAR(ASHOKSHARMA2@ADVAITALEGAL.COM)(7506197477)(PETITIONER)

ONKAR, HARSH MAKHIJA, ARJYADEEP
ROY(HARSHMAKHIJA@ADVAITALEGAL.COM)(9650411995)(PETITIONER)

ONKAR , HARSH MAKHIJA & ARJYADEEP
ROY(HARSHMAKHIJA@ADVAITALEGAL.COM)(9650411995)(PETITIONER)

MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
AMIT KUNDRA(AMIT@KUNDRABANSALBANSAL.COM)()(RESPONDENT)

SATISH C. AGGARWAL()(9899816666)(RESPONDENT)
SATISH(SATISHAGGARWAL@GMAIL.COM)()(RESPONDENT)

SATISH
AGGARWALA(SATISHAGGARWALA@GMAIL.COM)(9899816666)(RESPONDENT)
MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
ADITYA SINGLA(ADITYA_SINGLA@HOTMAIL.COM)(9818601006)(RESPONDENT)

DBS BANK INDIA LIMITED HARSH MAKHIJA, HARSH MAKHIJA
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

SUDIPTA
BHATTACHARJEE(HARSH.MAKHIJA@KHAITANCO.COM)(9810814871)(PETITIONER)
MOHAMMAD

19



21.03.2025

8

9

10

11

12

13

W.P.(C)-11672/2022
CM APPL. 34704/2022

W.P.(C)-2499/2022
CM APPL. 7165/2022

W.P.(C)-15421/2023
CM APPL. 61840/2023

W.P.(C)-3573/2020
CM APPL. 12708/2020

WITH W.P.(C) 6724/2023

W.P.(C) 6618/2023
W.P.(C) 6719/2023

W.P.(C)-6618/2023

CM APPL. 25977/2023
CM APPL. 29561/2023
CM APPL. 35497/2023
CM APPL. 35500/2023
CM APPL. 61175/2024

WITH W.P.(C) 3573/2020

W.P.(C) 6719/2023
W.P.(C) 6724/2023

W.P.(C)-6719/2023

CM APPL. 26290/2023
CM APPL. 26293/2023
CM APPL. 29560/2023
CM APPL. 35498/2023
CM APPL. 35499/2023
CM APPL. 61177/2024
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MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
SATISH LAW(SATISHLAW@YAHOO0.COM)(9810419742)(RESPONDENT)

INDUSIND BANK LIMITED RAJPAL SINGH, RAJPAL SINGH
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

MPS LEGAL (MPSLEGALOFFICES@GMAIL.COM)(9873849435)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)
ADDITIONAL DIRECTORATE
GENERAL(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)()(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

RAJPAL SINGH (MPSLEGALOFFICES@GMAIL.COM)(9873849435)(PETITIONER)

RBL BANK LIMITED KARAN SACHDEV
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

V. LAKSHMIKUMARAN AND BL NARASIMHANL, BADARI
NARAYANAN(CHARANYA.1@LAKSHMISRI.COM,
KARAN.SACHDEV@LAKSHMISRI.COM)(9560712505)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)
SATISH LAW(SATISHLAW@YAHOO.COM)(9810419742)(RESPONDENT)

ICICI BANK LIMITED HARSH MAKHIJA
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

SUDIPTA
BHATTACHARJEE(HARSH.MAKHIJA@KHAITANCO.COM)(9810814871)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

TATA POWER DELHI DISTRIBUTION LTD. J. SAGAR ASSOCIATES, SANJEEV
V/s DELHI ELECTRICITY REGULATORY MAHAJAN
COMMISSION

OTHER DETAILS OF ADVOCATES:

J. SAGAR ASSOCIATES(A.GUPTA@JSALAW.COM)(9818644755)(PETITIONER)
PRATIMA
GUPTA(PRATIMA.GUPTAADVOCATE@GMAIL.COM)(9811282222)(RESPONDENT)
SANJEEV MAHAJAN(SANJEEVMAHAJAN11@GMAIL.COM)(9811156437)(PETITIONER)
SANJEEV
MAHAJAN(SANJEEVMAHAJAN11@GMAIL.COM)(9811156437)(RESPONDENT)

BSES RAJDHANI POWER LTD & ANR. AMIT KAPUR, PRASHANT MEHTA,
V/s DELHI ELECTRICITY REGULATORY SANJEEV MAHAJAN
COMMISSION

OTHER DETAILS OF ADVOCATES:

J. SAGAR ASSOCIATES(KRISHAN@JSALAW.COM)(9818644755)(PETITIONER)
SECY(SECYDERC@NIC.IN)(9811156434)(RESPONDENT)

J SAGAR ()()(PETITIONER)

SANJEEV MAHAJAN (SECYDERC@NIC IN )()(RESPONDENT)

J. SAGAR ASSOCIATES(MANU.TIWARI@JSALAW.COM,
WWW.JSALAW.COM)(7428924500)(PETITIONER)
SECY(SECYDERC@NIC.IN)()(RESPONDENT)
SANJEEV(SANJEEVMAHAJAN11@GMAIL.COM)()(RESPONDENT)

J.SAGAR ASSOCIATES(MANU.TIWARI@JSALAW.COM,
WWW.JSALAW.COM)(7428924500)(PETITIONER)
SANJEEV(SANJEEVMAHAJAN11@GMAIL.COM, SECYDERC@NIC.IN)()(RESPONDENT)
PRASHANT
MEHTA(PRASHANTMOHANMEHTA@GMAIL.COM)(9999590003)(RESPONDENT)
KRISHAN (KRISHAN@JSALAW.COM, ANUPAM@JSALAW.COM,
ADITYA@JSALAW.COM)(0)(RESPONDENT)

SANJEEV
MAHAJAN(SANJEEVMAHAJAN11@GMAIL.COM)(9811156437)(RESPONDENT)

BSES YAMUNA POWER LTD ANR. DUSHYANT MANOCHA, PRASHANT
V/s DELHI ELECTRICITY REGULATORY MEHTA
COMMISSION

OTHER DETAILS OF ADVOCATES:

DUSHYANT MANOCHA(DUSHYANT@MGLAWASSOCIATES.COM,
ANANNYA@MGLAWASSOCIATES.COM)(9999714826)(PETITIONER)

DELHI ELECTRICITY REGULATORY COMMISSION(SECYDERC@NIC.IN)()(RESPONDENT)

ANANNYA GHOSH(ANANNYA@MGLAWASSOCIATES.COM)(9999714826)(PETITIONER)
DUSHYANT MANOCHA (DOEL@MGLAWASSOCIATES.COM)(9818321492)(PETITIONER)
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14  |\W.P.(C)-6724/2023
CM APPL. 26299/2023
CM APPL. 61174/2024

15  W.P.(C)-9031/2020
CM APPL. 29122/2020
WITH W.P.(C) 9226/2020
W.P.(C) 10841/2020

16 |W.P.(C)-10841/2020
CM APPL. 33995/2020
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17 W.P.(C)-9226/2020
CM APPL. 29796/2020
CM APPL. 29797/2020
CM APPL. 8169/2022

18  |W.P.(C)-1373/2023
CM APPL. 5105/2023
WITH W.P.(C) 7177/2019

ADVANCE CAUSE LIST

ANNANYA GHOSH (ANNANYA@MGLAWASSOCIATES.COM
)(9999714826)(PETITIONER)

SECYDERC(SECYDERC@NIC.IN )()(RESPONDENT)

SANJEEV MAHAJAN (SANJEEVMAHAJAN11@GMAIL.COM )()(RESPONDENT)

SANJEEV MAHAJAN(SANJEEVMAHAJAN11@GMAIL.COM)()(RESPONDENT)
ANANNYA GHOSH(ANANNYA2MGLAWASSOCIATES.COM)(9999714826)(PETITIONER)
SANJEEV MAHAJAN(SANJEEVMAHAJAN11@GMAIL.COM)()(RESPONDENT)
ANANNYA GHOSH(ANANNYA@MGLAWASSOCIATES.COM)(9999714826)(PETITIONER)
DUSHYANT(DUSHYANT@MGLAWASSOCIATES.COM,
ANANNYA@MGLAWASSOCIATES.COM)(0)(PETITIONER)

PRASHANT
MEHTA(PRASHANTMOHANMEHTA@GMAIL.COM)(9999590003)(RESPONDENT)

TATA POWER DELHI DISTRIBUTION LIMITED  VENKATESH, PRASHANT MEHTA
V/s DELHI ELECTRICITY REGULATORY
COMMISSION

OTHER DETAILS OF ADVOCATES:

SKV LAW OFFICES(LAWYERS @SKVLAWOFFICES.COM)(1147099999)(PETITIONER)
SECY(SECYDERC@NIC.IN, DIRLAW@DERC.GOV.IN)()(RESPONDENT)

ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)(9810029802)(RESPONDENT)
PRASHANT
MEHTA(PRASHANTMOHANMEHTA@GMAIL.COM)(9999590003)(RESPONDENT)
SKV LAW OFFICES(LAWYERS @SKVLAWOFFICES.COM)(0)(RESPONDENT)

DCB BANK LTD (EARLIER KNOWN AS KARAN SACHDEV, KARAN SACHDEV
DEVELOPMENT CREDIT BANK LTD)
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

V. LAKSHMIKUMARN(CHARANYA.1@LAKSHMISRI.COM,
KARAN.SACHDEV@LAKSHMISRI.COM)(9560712505)(PETITIONER)
SATISH(SATISHLAW@YAHOO0.COM)(9810419742)(RESPONDENT)

MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)

BANDHAN BANK LIMITED HARSH MAKHIJA, AKSHAY
V/s UNION OF INDIA & ORS. AMRITANSHU, SATISH KR., ASHOK
JAIN, SATISH KUMAR

OTHER DETAILS OF ADVOCATES:
SUDIPTA
BHATTACHARJEE(HARSHMAKHIJA2002@GMAIL.COM)(9650411995)(PETITIONER)
SATISH(SATISHLAW@YAHOO.COM)(9810419742)(RESPONDENT)
SATISH(SATISHLAW@YAHOO.COM)(9810419742)(RESPONDENT)

MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
HARSH MAKHUA(HARSHMAKHIJA2002@GMAIL.COM)()(PETITIONER)

AKSHAY AMRITANSHU
(AKSHAYAMRITANSHU@GMAIL.COM)(9931282222)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

HARSH MAKHIJA(HARSHMAKHIJA2002@GMAIL.COM)()(RESPONDENT)

SATISH LAW(SATISHLAW@YAHOO.COM)()(RESPONDENT)

AKSHAY
AMRITANSHU(AKSHYAMRITANSHU@GMAIL.COM)(9931282222)(RESPONDENT)
SATISH KUMAR(SATISHLAW716@GMAIL.COM)(9810419742)(PETITIONER)
SATISH KUMAR(SATISHLAW716@GMAIL.COM)(9810419742)(RESPONDENT)

UNITED BANK OF INDIA (NOW KNOWN AS ONKAR, AKSHAY AMRITANSHU,
PUNJAB NATIONAL BANK) SATISH KUMAR

V/s 1 UNION OF INDIA THROUGH SECRETARY

& ORS.

OTHER DETAILS OF ADVOCATES:
ONKAR , HARSH MAKHIJA AND ARJYADEEP
ROY(HARSHAKHIJA@ADVAIALEGAL.COM)(9650411995)(PETITIONER)

MR. SATISH KUMAR(SATISHLAW@YAHOO.COM)(9810419742)(RESPONDENT)
MOHD.
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
SATISH (SATISHLAW@YAHOO.COM)(9810419742)(RESPONDENT)

AKSHAY
AMRITANSHU(AKSHAYAMRITANSHU@GMAIL.COM)(9931282222)(PETITIONER)
HARSH MAKHIJA(HARSHMAKHIJA2002@GMAIL.COM)()(PETITIONER)

SATISH LAW(SATISHLAW@YAHOO.COM)()(RESPONDENT)

HARSH MAKHIA(HARSHMAKHIJA2002@GMAIL.COM)()(RESPONDENT)
SATISH KUMAR(SATISHLAW716 @GMAIL.COM)(9810419742)(PETITIONER)

UCO BANK HARSH MAKHUA
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
SUDIPTA
BHATTACHARJEE(HARS.MAKHIJA@KHAITANCO.COM)(9810814871)(PETITIONER)
UCO BANK(GST@UCOBANK.CO.IN)()(PETITIONER)

UCO BANK(HOACS.GST@UCOBANK.CO.IN)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

SATISH LAW (SATISHLAW@YAHOO.COM)()(RESPONDENT)
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19  W.P.(C)-120/2024
CM APPL. 596/2024

20 |W.P.(C)-2712/2024
CM APPL. 11061/2024
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CTBC BANK COLTD ANMOL MEHTA, ANISH ROY
V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:

ANMOL MEHTA(AMOL_SHARMA@SNGPARTNERS.IN)(9643866104)(PETITIONER)
SATISH LAW(SATISHLAW@YAHOO.COM)(9810419742)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

ANISH ROY(ANISHROYY@GMAIL.COM)(9582241162)(RESPONDENT)

ICICI BANK LIMITED HARSH MAKHIJA, ANUSHREE NARAIN
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

SUDIPTA BHATTACHARIJEE, ONKAR, HRSH MAKHIJA, ARJYADEEP ROY, ANISHKA
GUPTA(HARSH.MAKHIJA@KHAITANCO.COM)(9810814871)(PETITIONER)

STATE OF MAHARASHTRA(SEC.EXP@MAHARASHTRA.GOV.IN)()(RESPONDENT)

GST & CEX(EAST-GSTMUM@GOV.IN)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

SATISH KUMAR(SATISHLAW@YAHOO.COM)()(RESPONDENT)

ANUSHREE NARAIN(ANUSHREENARAIN@GMAIL.COM)(9910014337)(RESPONDENT)
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COURT NO. 38
HON'BLE MR.JUSTICE YASHWANT VARMA

HON'BLE MR.JUSTICE RAVINDER DUDEJA

CLICK HERE TO JOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvcll

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmrajeevkumar.dhc@gov.in
cmnegi93@gmail .com

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME
FOR ADMISSION
1 ITA-836/2018 PR. COMMISSIONER OF INCOME TAX DELHI - 2 ZOHEB HOSSAIN, ANANYA

V/s M/S. BLUE BIRD SOFTWARE PVT. LTD. KAPOOR
OTHER DETAILS OF ADVOCATES:
ZOHEB HOSSAIN(HOSSAINZOHEB@GMAIL.COM,OFFICEZHOSSAIN@GMAIL.COM,VSDEEPAK99@GMAIL.COM,
ADARSHGUPTA11157@GMAIL.COM)(9999711099)(PETITIONER)
SALIL KAPOOR(ANANYA@SALILKAPOOR.COM)(0)(PETITIONER)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)

2 CM APPL. 65113/2024 I.ILL.M INSTITUTE FOR HIGHER EDUCATION SANDEEP MITTAL, VIERAT K.
In W.P.(C)-12875/2018 V/s PRINCIPAL COMMISSIONER, CENTRAL GOODS AND SERVICES TAX & ANR. ANAND, MOHAMMAD AKRAM
(Disposed off case) SISODIYA

OTHER DETAILS OF ADVOCATES:

SANDEEP MITTAL(CAPTAIN_MITTAL@HOTMAIL.COM)(9810005698)(PETITIONER)

CSK PARTNERS(VIERAT@CSKPARTNERS.IN)(9717713067)(PETITIONER)

ARUNIMA DWIVEDI(ARUNIMA.ASSOCIATES@GMAIL.COM)(0)(RESPONDENT)
MOHAMMAD AKRAM SISODIYA(AKRAM.LEGAL@GMAIL.COM)(9899350599)(PETITIONER)
MOHAMMAD AKRAM SISODIYA(AKRAM.LEGAL@GMAIL.COM)(9899350599)(PETITIONER)
VIERAT K. ANAND (VIERATD@GMAIL.COM)(9717713067)(PETITIONER)

3 REVIEW PET. 449/2024 GDR FINANCE AND LEASING PRIVATE LIMITED PRAKASH KUMAR
In W.P.(C)-4512/2023(Disposed V/s INCOME TAX OFFICER, WARD 10(1), NEW DELHI
off case)

WITH W.P.(C) 8891/2023
OTHER DETAILS OF ADVOCATES:
PRAKASH KUMAR(PRAKASHKUMARO0809@GMAIL.COM)(9811212920)(PETITIONER)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

4 CM APPL. 7431/2025 ELENA SHVEDOVA PRABJYOTI KAUR CHADHA,
CM APPL. 7432/2025 V/s UNOIN OF INDIA AND ORS ANUSHREE NARAIN
REVIEW PET. 61/2025
In W.P.(C)-
10971/2023(Disposed off case)

OTHER DETAILS OF ADVOCATES:

D S CHADDA(PELICANC@YAHOO.CO.IN)(9958148182)(PETITIONER)

SATISH AGGARWALA(SATISHAGGARWALA@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

PANKAJ JUNGPURA(PANKAJ.JUNGPURA@GMAIL.COM)(0)(RESPONDENT)
ANUSHREE NARAIN(ANUSHREENARAIN@GMAIL.COM)(9910014337)(RESPONDENT)

5 CM APPL. 71332/2024 BLUE EVOLUTION TRADING PVT. LTD. SRIJAN SINHA, RAGHUPATHY
REVIEW PET. 456/2024 V/s COMMISSIONER, CENTRAL EXCISE AND CENTRAL GST COMISSIONERATE DELHI RAMACHANDRAN,

In W.P.(C)- SOUTH & ANR. PRIYADARSHI MANISH
12267/2023(Disposed off case)
OTHER DETAILS OF ADVOCATES:
SRIJAN SINHA(INFO@EDICTUMLAW.COM)(9818628999)(PETITIONER)
HARPREET(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM, COMMR.GSTSOUTH@GOV.IN,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
R. RAMCHANDRAN(RRCADV1@GMAIL.COM)(9868211477)(PETITIONER)
EDICTUM(INFO@EDICTUMLAW.COM, SRIAN@EDICTUMLAW.COM)(0)(RESPONDENT)
PRIYADARSHI MANISH(ADVPAMO01@GMAIL.COM,MANISH406P@REDIFFMAIL.COM)(9212143535)(PETITIONER)
6 CM APPL. 68324/2024 KAWALPREET SINGH LALIT MOHAN GROVER

CM APPL. 68325/2024 V/s INCOME TAX OFFICER, WARD 58 (1), DELHI & ANR.
CM APPL. 68326/2024

REVIEW PET. 434/2024

In W.P.(C)-

12633/2024(Disposed off case)

OTHER DETAILS OF ADVOCATES:
ESTEEM LAW ASSOCIATES LLP(ESTEEMLAWASSOCIATES@GMAIL.COM,
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LALIT.G.LAW@GMAIL.COM)(9810113968)(PETITIONER)

INCOME TAX, UNION OF INDIA(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN,
UOIDHC@GMAIL.COM)(0)(RESPONDENT)

ESTEEM LAW ASSOCIATES LLP(ESTEEMLAWASSOCIATES@GMAIL.COM)(9810113968)(PETITIONER)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)

AFTER NOTICE MISC. MATTERS

7 CM APPL. 4509/2025 COMMISSIONER OF CENTRAL TAX, GST DELHI-EAST SONU BHATNAGAR, ANUSHREE
CM APPL. 4510/2025 V/s M/S PANACEA BIOTEC LTD. NARAIN, SOMIRAN SHARMA
REVIEW PET. 34/2025
In SERTA-1/2021(Disposed off
case)

OTHER DETAILS OF ADVOCATES:

SONU BHATNAGAR(BHATNAGARSONU@GMAIL.COM)(9810134678)(PETITIONER)
ANUSHREE NARAIN(ANUSHREENARAIN@GMAIL.COM)(9910014337)(PETITIONER)
SOMIRAN SHARMA(ADVOCATESOMIRAN@GMAIL.COM)(9958359002)(RESPONDENT)

PART-HEARD MATTERS

8 CM APPL. 73255/2024 MANAGEMENT OF ASHOK HOTEL (ITDC) AYUSHYA KUMAR, PRATIBHA
REVIEW PET. 477/2024 V/s THEIR WORKMEN & ANR. KUMARI, HARIOM GAUTAM &
In LPA-199/2013(Disposed off V K SINHA, GAURAV GOYAL,
case) VAIBHAV KALRA, KAWAUIT

SINGH BHATIA, SUMITRA
KUMARI CHOUDHARY

OTHER DETAILS OF ADVOCATES:

A P DHAMIJA(APDHAMIJAADVOCATE@GMAIL.COM)(0)(PETITIONER)

PRATIBHA SINHA(PRATIBHA.SINHA155@GMAIL.COM)(9711401792)(RESPONDENT)

KAWALIIT SINGH BHATIA(KAWALJITBHATIAADV@GMAIL.COM)(9650183158)(PETITIONER)

SUMITRA KUMARI CHOUDHARY(ADVSUMITRACHOUDHARY@GMAIL.COM)(8800556098)(PETITIONER)

9 W.P.(C)-12210/2019 M/S. NOKIA SOLUTIONS AND NETWORKS OY DEEPAK CHOPRA AZB &
V/s ASSISTANT COMMISSIONER OF INCOME TAX, & ANR. PARTNERS

OTHER DETAILS OF ADVOCATES:

10 CM APPL. 73379/2024 RAJENDER KUMAR NITIN KANWAR
CM APPL. 73380/2024 V/s INCOME TAX DEPARTMENT AND ANR
REVIEW PET. 480/2024
In W.P.(C)-9005/2024(Disposed
off case)

OTHER DETAILS OF ADVOCATES:

NITIN KANWAR(NITINKANWAR@GLOBALCA.IN)(9810387163)(PETITIONER)

DELHI DCIT JUDICIAL HC(DELHI.CIT.JUDICIAL@INCOMETAX.GOV.IN)(0)(RESPONDENT)
AMARTHA(AMARATHA@YAHOO.COM, SEMWALPARTH@GMAIL.COM)(0)(RESPONDENT)
NITIN KUNWAR (NITINKANWAR@GLOBALCA.IN)(9810387163)(PETITIONER)

RUCHIR BHATIA(BHATIARUCHIR@GMAIL.COM, MAIL@ADPCHAMBERS.IN,
EASHA@LGCLASSOCIATES.COM)(0)(RESPONDENT)

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)

PART-HEARD MATTER(END OF THE BOARD)

11 W.P.(C)-519/2021 ASHOK ALEXANDER KAVITA JHA, ROHIT JAIN
V/s DY DIRECTOR OF INCOME TAX (INV.) UNIT 2(1) NEW DELHI

OTHER DETAILS OF ADVOCATES:

ASHOK ALEXANDER(KAVITA@VAISHLAW.COM)(9818174307)(RESPONDENT)
KAVITAJHA(KAVITA@VAISHLAW.COM)(9818174307)(PETITIONER)

VINAY VAISH AND KAVITA JHA(KAVITA@VAISHLAW.COM)(9818174307)(PETITIONER)

DY DIRECTOR OF INCOME TAX (INV.) UNIT 2(1) NEW
DELHI(DELHI.DDIT.INV2.1@INCOMETAXGOV.IN)()(PETITIONER)

SHRI DANISH ABDULLAH(DEL.ADDLCIT.CEN5@INCOMETAX.GOV.IN)(23593454)(RESPONDENT)
ROHIT JAIN(ROHIT-TAX@VAISHLAW.COM)(9810771910)(PETITIONER)

12 W.P.(C)-1503/2021 SURENDRA KUMAR JAIN KAVITA JHA
WITH W.P.(C) 1692/2021 V/s ADDL. COMMISSIONER OF INCOME TAX, CENTRAL RANGE-5, NEW DELHI
W.P.(C) 1693/2021
W.P.(C) 5012/2021
W.P.(C) 5561/2021

OTHER DETAILS OF ADVOCATES:

SURENDRA KUMAR JAIN(KAVITA@VAISHLAW.COM)(9818174307)(RESPONDENT)
KAVITAJHA(KAVITA@VAISHLAW.COM)(9818174307)(PETITIONER)

VINAY VAISH AND KAVITA JHA(KAVITA@VAISHLAW.COM)(9818174307)(PETITIONER)

KUNAL JAIMAN AND SUVEER GAUR()(9610265315)(PETITIONER)

ADDL. COMMISSIONER OF INCOME TAX CENTRAL RANGE 5 NEW
DELHI(DEL.ADDLCIT.CEN5@INCOMETAX.GOV.IN)()(PETITIONER)

SHRI MITHUN NANDKUMAR SHETE(DEL.ADDLCIT.CEN5@INCOMETAX.GOV.IN)(23593454)(RESPONDENT)

13  |W.P.(C)-1692/2021 POONAM JAIN KAVITA JHA
V/s ADDL. COMMISSIONER OF INCOME TAX CENTRAL RANGE 5 NEW DELHI

OTHER DETAILS OF ADVOCATES:

POONAM JAIN(KAVITA@VAISHLAW.COM)(9818174307)(RESPONDENT)
KAVITAJHA(KAVITA@VAISHLAW.COM)(9818174307)(PETITIONER)

VINAY VAISH AND KAVITA JHA(KAVITA@VAISHLAW.COM)()(PETITIONER)

ADDL. COMMISSIONER OF INCOME TAX CENTRAL RANGE 5 NEW
DELHI(DEL.ADDLCIT.CEN5@INCOMETAX.GOV.IN)()(PETITIONER)

DELHI DCIT JUDICIAL(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)
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14  \W.P.(C)-1693/2021

15  W.P.(C)-5012/2021

16 |W.P.(C)-5561/2021

17 W.P.(C)-5007/2021
WITH W.P.(C) 5181/2021
W.P.(C) 5170/2021

18 W.P.(C)-5170/2021

19 W.P.(C)-5181/2021

20  W.P.(C)-5294/2021

ADVANCE CAUSE LIST

GEETIKA JAIN KAVITA JHA
V/s ADDL. COMMISSIONER OF INCOME TAX, CENTRAL RANGE-5, NEW DELHI

OTHER DETAILS OF ADVOCATES:

GEETIKA JAIN(KAVITA@VAISHLAW.COM)(9818174307)(RESPONDENT)

VINAY VAISHAND KAVITA JHA()(9818174307)(PETITIONER)
KAVITAJHA(KAVITA@VAISHLAW.COM)(9818174307)(PETITIONER)

ADDL. COMMISSIONER OF INCOME TAX CENTRAL RANGE 5 NEW
DELHI(DEL.ADDLCIT.CEN5@INCOMETAX.GOV.IN)()(PETITIONER)

SHRI MITHUN NANDKUMAR SHETE(DEL.ADDLCIT.CEN5@INCOMETAX.GOV.IN)(23593454)(RESPONDENT)

MANAVINDER SINGH KAVITA JHA, PIYUSH SHARMA
V/s DY DIRECTOR OF INCOME TAX (INV) UNIT 3(4) NEW DELHI

OTHER DETAILS OF ADVOCATES:

MANAVINDER SINGH(KAVITA@VAISHLAW.COM)(9818174307)(RESPONDENT)
KAVITAJHA(KAVITA@VAISHLAW.COM)(9818174307)(PETITIONER)

VINAY VAISH & KAVITA JHA(KAVITA@VAISHLAW.COM)(23320484)(PETITIONER)

DY DIRECTOR OF INCOME TAX (INV) UNIT 3(4) NEW
DELHI(DEL.ADDLCIT.CEN5@INCOMETAX.GOV.IN)()(PETITIONER)

DY DIRECTOR OF INCOME TAX(DEL.ADDLCIT.CEN5@INCOMETAX.GOV.IN)()(RESPONDENT)
PIYUSH SHARMA(PIYUSH.SHARMA@UNITYLEGAL.COM)(9810222509)(PETITIONER)

ROBERT VADRA SUMAN J. KHAITAN
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

ROBERT VADRA(ARTEXRV@YAHOO.COM)()(RESPONDENT)

ROBERT VADRA(ARTEXRV@YAHOO.COM)()(RESPONDENT)

SUMAN KHAITAN(ADMIN@KHAITANPARTNERS.IN)(9810722784)(PETITIONER)

SUMAN KHAITAN AND CO(SUMAN@SUMANKHAITANCO.IN)(9968636993)(PETITIONER)
PRINCIPAL COMMISSIONER OF INCOME TAX, CENTRAL 3,
DELHI(DELHI.CIT.CEN3@INCOMETAX.GOV.IN)()(PETITIONER)

ASSISTANT COMMISSIONER OF INCOME TAX, CENTRAL CIRCLE 27(DELHI.DCIT.CEN27@INCOMETAX.GOV.IN
)()(PETITIONER)

CHAIRMAN, CENTRAL BOARD OF DIRECT TAXES(CHAIRMANCBDT@NIC.IN)()(PETITIONER)
ADDITIONAL COMMISSIONER OF INCOME TAX, CENTRAL RANGE
7(DELHI.ADDLCIT.CEN7@INCOMETAX.GOV.IN)()(PETITIONER)

PRINCIPAL COMMISSIONER OF INCOME TAX, CENTRAL 3,
DELHI(DELHI.CIT.CEN3@INCOMETAX.GOV.IN)()(PETITIONER)

ASSISTANT COMMISSIONER OF INCOME TAX, CENTRAL CIRCLE 27(DELHI.DCIT.CEN27@INCOMETAX.GOV.IN
)()(PETITIONER)

UNION OF INDIA(SECY-FS@NIC.IN )()(PETITIONER)

UNION OF INDIA(SECY-FS@NIC.IN )()(PETITIONER)

CHAIRMAN, CENTRAL BOARD OF DIRECT TAXES(CHAIRMANCBDT@NIC.IN)()(PETITIONER)
ADDITIONAL COMMISSIONER OF INCOME TAX, CENTRAL RANGE
7(DELHI.ADDLCIT.CEN7@INCOMETAX.GOV.IN)()(PETITIONER)

DELHI DCIT JUDICIAL(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)
MOHAMMAD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)

ANIL KUMAR MITTAL ROOH-E-HINA DUA, AYUSH
V/s ADDL.COMMISSIONER OF INCOME TAX PURI

OTHER DETAILS OF ADVOCATES:

ROOHE HINA DUA(ROOHINA16@GMAIL.COM)(9899923180)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)
AYUSH PURI(OFFICEAYUSHPURI@GMAIL.COM)(9811439334)(PETITIONER)

ANOOP KUMAR GUPTA ROOH-E-HINA DUA, AYUSH
V/s ADDL.COMMISSIONER OF INCOME TAX PURI

OTHER DETAILS OF ADVOCATES:

ROOHE HINA DUA(ROOHINA16@GMAIL.COM)(9899923180)(PETITIONER)

KAPIL SHARMA (DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)
AYUSH PURI(OFFICEAYUSHPURI@GMAIL.COM)(9811439334)(PETITIONER)

ARUN KUMAR GUPTA ROOH-E-HINA DUA, AYUSH
V/s ADDL.COMMISSIONER OF INCOME TAX PURI

OTHER DETAILS OF ADVOCATES:

ROOHE HINA DUA, ARAV PANDIT(ROOHINA16@GMAIL.COM)(9899923180)(PETITIONER)
ADDL COMMISSIONER OF INCOME TAX CENTRAL
RANGE(DELHI.ADDLCIT.CEN5@INCOMETAX.GOV.IN)()(RESPONDENT)

AYUSH PURI(OFFICEAYUSHPURI@GMAIL.COM)(9811439334)(PETITIONER)

DEEPAK TALWAR PRABHAV RALLI
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

PRABHAVRALLI(RALLIPRABHAV93@GMAIL.COM)(9999249666)(PETITIONER)

TANEVEER AHMED MIR, PRABHAV RALLI (TANVEER@TAMLAW.IN)(9810521939)(PETITIONER)

CHAIRMAN CENTRAL BOARD OF DIRECT TAXES UNION GOVT. OF INDIA (CHAIRMANCBDT@NIC.IN)()(PETITIONER)
UNION OF INDIA(MOHAMMEDMUQEEM@GMAIL.COM )()(PETITIONER)

PRINCIPAL COMMISSIONER (CENTRAL 2) (INCOME TAX-
2)(MOHAN.K.SINGHANIA@INCOMETAX.GOV.IN)()(PETITIONER)

JOINT COMMISSIONER- INCOME TAX CENTRAL RANGE 4 NEW DELHI, INCOME TAX
DEPARTMENT(DELHI.ADDLCIT.CEN4@INCOMETAX.GOV .IN)()(PETITIONER)
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21

22

23

24

25
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W.P.(C)-5559/2021
WITH W.P.(C) 4225/2022
W.P.(C) 5559/2021

W.P.(C)-4225/2022

W.P.(C)-6092/2021

W.P.(C)-217/2022
WITH W.P.(C) 3816/2023

W.P.(C)-3816/2023
WITH W.P.(CRL) 1877/2019
W.P.(CRL) 618/2019

W.P.(C)-3746/2022

ADVANCE CAUSE LIST

JOINT COMMISSIONER - INCOME TAX CENTRAL RANGE 5 NEW DELHI, INCO1NE TAX DEPARTINENT, MINISTRY OF
FINANCE, UNION GOVT. OF INDIA(DELHI.ADDLCIT.CEN5 @INCOMETAX.GOV .IN)()(PETITIONER)

MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
INCOMETAX(DELHI.ADDLCIT.CEN5@INCOMETAX.GOV.IN)()(RESPONDENT)

CHAIR MANCBDR(CHAIRMANCBDR@NIC.IN)()(RESPONDENT)

MOHAN K SINGH(MOHAN.K.SINGHANIA@INCOMETAX.GOV.IN)()(RESPONDENT)
ADDICIT(DELHI.ADDLCIT.CEN4@INCOMETAX.GOV.IN)()(RESPONDENT)

HARVANSH CHAWLA RUCHESH SINHA
V/s MINISTRY OF FINANCE & ORS.

OTHER DETAILS OF ADVOCATES:

HARVANSH CHAWLA (CHAWLAHARVANSH@GMAIL.COM)()(RESPONDENT)

HARVANSH CHAWLA (CHAWLAHARVANSH@GMAIL.COM)()(RESPONDENT)

HARVANSH CHAWLA (CHAWLAHARVANSH@GMAIL.COM)()(RESPONDENT)

HARVANSH CHAWLA (CHAWLAHARVANSH@GMAIL.COM)()(RESPONDENT)

RUCHESH SINHA(RUCHESH_11@REDIFFMAIL.COM)(9650569757)(PETITIONER)

CENTRAL BOARD OF DIRECT TAXES(CHAIRMANCBDT@NIC.IN)()(PETITIONER)

ADDL. COMMISSIONER INCOME TAX (DELHI.ADDLCIT.CEN2@INCOMETAX.GOV.IN)()(PETITIONER)
MINISTRY OF FINANCE(MOHAMMEDMUQEEM@GMAIL.COM)()(PETITIONER)

CENTRAL BOARD OF DIRECT TAXES(CHAIRMANCBDT@NIC.IN)()(PETITIONER)

ADDL. COMMISSIONER INCOME TAX (DELHI.ADDLCIT.CEN2@INCOMETAX.GOV.IN)()(PETITIONER)
MINISTRY OF FINANCE(MOHAMMEDMUQEEM@ GMAIL.COM)()(PETITIONER)

CENTRAL BOARD OF DIRECT TAXES(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(PETITIONER)
ADDL. COMMISSIONER INCOME TAX (DELHI.ADDLCIT.CEN2@INCOMETAX.GOV.IN)()(PETITIONER)
MINISTRY OF FINANCE(MOHAMMEDMUQEEM@GMAIL.COM)()(PETITIONER)

CENTRAL BOARD OF DIRECT TAXES(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(PETITIONER)
ADDL. COMMISSIONER INCOME TAX (DELHI.ADDLCIT.CEN2@INCOMETAX.GOV.IN)()(PETITIONER)
MINISTRY OF FINANCE(MOHAMMEDMUQEEM@GMAIL.COM)()(PETITIONER)

MOHAMMAD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
DELHI DCIT JUDICIAL(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

MADHULIKA TIWARI ANANYA KAPOOR, KUNAL
V/s JOINT COMMISSIONER OF INCOME TAX, CENTRAL CIRCLE, RANGE 5 DELHI AND SHARMA
ANR.

OTHER DETAILS OF ADVOCATES:

SALIL KAPOOR(ANANYA@SALIKAPOOR.CO)(9910629894)(PETITIONER)

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9999971690)(RESPONDENT)
KUNAL SHARMA (KUNALSHARMALAWYER@GMAIL.COM)(9910200911)(RESPONDENT)

KRISHAN LAL MADHOK ATUL GUPTA, KUNAL SHARMA
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

KRISHAN LAL MADHOK(DNSHUKLA@INDIANARTCORP.COM)()(RESPONDENT)

KRISHAN LAL MADHOK(DNSHUKLA@INDIANARTCORP.COM)()(RESPONDENT)
ATULGUPTA(ATULGUPTAADV@HOTMAIL.COM)(9810862405)(PETITIONER)

ATUL GUPTA(ATULGUPTAADV@HOTMAIL.COM)(9810862405)(PETITIONER)

UNION OF INDIA(MOHAMMEDMUQEEM@GMAIL.COM)()(PETITIONER)

THE ADDL COMMISSIONER OF INCOME TAX(DELHI.ADDLCIT.CEN4@INCOMETAX.GOV.IN)()(PETITIONER)
THE ADDL COMMISSIONER OF INCOME TAX(DELHI.ADDLCIT.CEN4@INCOMETAX.GOV.IN)()(PETITIONER)
CENTRAL BOARD OF DIRECT TAXES(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(PETITIONER)
UNION OF INDIA(MOHAMMEDMUQEEM@GMAIL.COM)()(PETITIONER)

CENTRAL BOARD OF DIRECT TAXES(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(PETITIONER)
DELHI DCIT JUDICIAL(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
MOHAMMAD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)

KUNAL SHARMA (KUNALSHARMALAWYER@GMAIL.COM)(9910200911)(RESPONDENT)

MR MOHIT JAIN ANURADHA DUTT
V/s DY DIRECTOR OF INCOME TAX INV & ORS.

OTHER DETAILS OF ADVOCATES:

ANURADHA DUTT(ADMIN@DMD.LAW, SACHIT.JOLLY@DMD.LAW)(9910044138)(PETITIONER)
DELHI DCIT JUDICIAL(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
DELHI DCIT JUDICIAL(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

R.D. PURI AGARWAL LAW ASSOCIATES
V/s DEPUTY DIRECTOR OF INCOME TAX (INV) UNIT 3(2), & ANR.

OTHER DETAILS OF ADVOCATES:

MAHESH AGARWAL(RISHI@AGLAW.IN, PRATHAM@AGLAW.IN)(9810188705)(PETITIONER)
HOSSAIN ZOHEB(HOSSAINZOHEB@GMAIL.COM)()(RESPONDENT)

INCOME TAX(DELHI.DCIT.INV3.2@INCOMETAX.GOV.IN)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

MON MOHAN KOHLI THROUGH RISHAB KOHLI LEGAL REPRESENTATIVE FOR KAVITA JHA
FINANCIAL AND TAX MATTERS APPOINTED BY THIS HONORABLE COURT
V/s ADDL. COMMISSIONER OF INCOME TAX

OTHER DETAILS OF ADVOCATES:

VINAY VAISH AND KAVITA JHA(KAVITA@VAISHLAW.COM)(9818174307)(PETITIONER)

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9999971690) (RESPONDENT)
DELHI ADDLCIT(DELHI.ADDLCIT.CEN2 @INCOMETAX.GOV.IN)()(RESPONDENT)

26


mailto:DELHI.ADDLCIT.CEN2@INCOMETAX.GOV.IN)()(RESPONDENT)

21.03.2025

27

28

29

30

31

32

33

34

W.P.(C)-3892/2022
WITH W.P.(C) 6562/2022
W.P.(C) 4291/2022
W.P.(C) 4292/2022
W.P.(C) 5206/2022
W.P.(C) 6261/2022
W.P.(C) 8625/2022

W.P.(C)-4291/2022

W.P.(C)-4292/2022

W.P.(C)-5206/2022
CM APPL. 18197/2022
WITH W.P.(C) 443/2024

W.P.(C)-6261/2022

W.P.(C)-6562/2022

W.P.(C)-4252/2022

W.P.(C)-443/2024
CM APPL. 2031/2024
WITH W.P.(C) 5206/2022

ADVANCE CAUSE LIST

DEEPAK NARGIS KHAITAN & CO.
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
AJAY B(AJAY.BHARGAVA@KHAITANCO.COM)(9811182853)(PETITIONER)

AJAY BHARGAVA(AJAY.BHARGAVA@KHAITANCO.COM)(9811182853)(PETITIONER)
ASHOK MANCHANDA(ASHOKMANCHANDA19@GMAIL.COM)()(RESPONDENT)
RSECY(RSECY@NIC.IN)()(RESPONDENT)

DELHI CIT CENTRAL(DELHI.CIT.CENTRAL1@INCOMETAX.GOV.IN)()(RESPONDENT)
DELH DCIT(DELHI.DDIT.INC3.4@INCOMETAX.GOV.IN)()(RESPONDENT)

DELHI CIT CENTRAL(DELHI.CIT.CENTRALL@INCOMETAX.GOV.IN)()(RESPONDENT)
UNION OF INDIA (UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

ASHOK MANCHANDA(ASHOKMANCHANDA19@GMAIL.COM)()(RESPONDENT)
DELHI ADDL CIT CEN(DELHI.ADDL.CIT.CEN2@INCOMETAX.GOV.IN)()(RESPONDENT)
RSECY(RSECY@NIC.IN)()(RESPONDENT)

DELHI ADDL CIT CEN(DELHI.ADDL.CIT.CEN2@INCOMETAX.GOV.IN)()(RESPONDENT)
DELHI DCIT(DELHI.DCIT.INV3.4@INCOMETAX.GOV.IN)()(RESPONDENT)

RAJENDRA PRASAD NARGIS KHAITAN & CO.
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

AJAY BHARGAVA(AJAY.BHARGAVA@KHAITANCO.COM)(9811182853)(PETITIONER)
AJAY BHARGAVA(ASHOKMANCHANDA19@GMAIL.COM)(9811182853)(PETITIONER)
ASHOK MANCHANDA(ASHOKMANCHANDA19@GMAIL.COM)()(RESPONDENT)
RSECY(RSECY@NIC.IN)()(RESPONDENT)

ASHOK MANCHANDA(ASHOKMANCHANDA19@GMAIL.COM)()(RESPONDENT)

DELH CIT CENTRAL(DELHI.CIT.CENTRALL@INCOMETAX.GOV.IN)()(RESPONDENT)
DELH ADDLE CIT CEN(DELHI.ADDLE.CIT.CEN2@INCOMETAX.GOV.IN)()(RESPONDENT)
DELHI DDIT INV(DELHI.DDIT.INC3.4@INCOMETAX.GOV.IN)()(RESPONDENT)

SUDHA NARGIS KHAITAN & CO.
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

AJAY BHARGAVA(AJAY.BHARGAVA@KHAITANCO.COM)(9811182853)(PETITIONER)
AJAY BHARGAVA(AJAY.BHARGAVA@KHAITANCO.COM)(9811182853)(PETITIONER)
UNION OF INDIA (UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
ASHOK(ASHOKKMANCHANDA19@GMAIL.COM)()(RESPONDENT)

DELHI ADDL CIT CEN(DELHI.ADDL.CIT.CEN2@INCOMETAX.GOV.IN)()(RESPONDENT)
DELHIDDIT(DELHI.DDIT.INV3.4@INCOMETAX.GOV.IN)()(RESPONDENT)

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9999971690)(RESPONDENT)
DELHI ADDL CIT CEN(DELHI.ADDL.CIT.CEN2@INCOMETAX.GOV.IN)()(RESPONDENT)
ASHOK MANCHANDA(ASHOKMANCHANDA19@GMAIL.COM)()(RESPONDENT)
RSECY(RSECY@NIC.IN)()(RESPONDENT)

DELHI CIT CENTRAL(DELHI.CIT.CENTRAL1@INCOMETAX.GOV.IN)()(RESPONDENT)

RAVI BHARADWA) GAURAV JAIN
V/s ADDL. COMMISSIONER OF INCOME TAX

OTHER DETAILS OF ADVOCATES:
GAURAYV JAIN(AKSHITAGOYAL.ADV16@GMAIL.COM)(9717720707)(PETITIONER)

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9999971690)(RESPONDENT)
GAURAV JAIN()(9717720707)(PETITIONER)

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

KRISHNA KUMAR MOWDGAL GAURAV JAIN
V/s ADDL COMMISSIONER OF INCOME TAX CENTRAL RANGE 2 NEW DELHI

OTHER DETAILS OF ADVOCATES:
GAURAV JAIN AND AKSHITA GOYAL(AKSHITAGOYAL.ADV16@GMAIL.COM)()(PETITIONER)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

DHARAM VIR CHUGH GAURAV JAIN
V/s ASSISTANT DIRECTOR OF INCOME TAX,INVESTIGATION, UNIT 4(1),

OTHER DETAILS OF ADVOCATES:
GAURAV JAIN AND AKSHITA GOYAL(AKSHITAGOYAL.ADV16@GMAIL.COM)()(PETITIONER)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

ROHIT TIWARI ANANYA KAPOOR
V/s JOINT COMMISSIONER OF INCOME TAX, CENTRAL CIRCLE, RANGE-5 & ANR.

OTHER DETAILS OF ADVOCATES:
SALIL KAPOOR(ANANYA@SALIKAPOOR.CO)(9910629894)(PETITIONER)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9999971690)(RESPONDENT)

RAVI BHARDWAIJ GAURAV JAIN
V/s COMMISSIONER OF INCOME TAX CENTRAL RANGE 2 NEW DELHI

OTHER DETAILS OF ADVOCATES:
GAURAV JAIN(GAURAVJAIN_81@REDIFFMAIL.COM)(9810262615)(PETITIONER)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
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21.03.2025 ADVANCE CAUSE LIST

35  |W.P.(C)-8927/2022 ASHOK KUMAR SINGH PIYUSH KUMAR KAMAL
V/s UNION OF INDIA AND ANR

OTHER DETAILS OF ADVOCATES:

PIYUSH KUMAR KAMAL(PIYUSHKAMALDELHI@GMAIL.COM)(8010199008)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

DELHI DCIT JUDICIAL(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

36 |W.P.(C)-13974/2022 SAGRI SINGH KAVITA JHA, PIYUSH SHARMA
V/s DY DIRECTOR OF INCOME TAX (INV)

OTHER DETAILS OF ADVOCATES:

VINAY VAISH AND KAVITA JHA(KAVITA@VAISHLAW.COM)()(PETITIONER)

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
PIYUSH SHARMA(PIYUSH.SHARMA@UNITYLEGAL.COM)(9810222509)(PETITIONER)

37 |W.P.(C)-14020/2022 GURPREETESH SINGH MAINI AND ORS. TUSHAR AGARWAL, PRATIMA
WITH W.P.(C) 1503/2021 V/s UNION OF INDIA AND ORS NAIN LAKRA

OTHER DETAILS OF ADVOCATES:

TUSHAR AGARWAL(TUSHARAGARWAL92@GMAIL.COM)(9971374150)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9999971690)(RESPONDENT)
ZOHEB HOSSAIN(HOSSAINZOHEB@GMAIL.COM)(9999711099)(RESPONDENT)

PRATIMA NAIN LAKRA(OFFICEOFADVOCATEPRATIMA@GMAIL.COM)(9968324260)(RESPONDENT)

38 W.P.(C)-247/2023 DHARAM VIR CHUGH GAURAV JAIN
V/s PRINCIPAL DIRECTOR OF INCOME TAX, INVESTIGATION-2, NEW DELHI

OTHER DETAILS OF ADVOCATES:
GAURAV JAIN AKSHITA(GAURAVJAIN81@REDIFFMAIL.COM)(9810262615)(PETITIONER)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9999971690)(RESPONDENT)

39 W.P.(C)-3732/2023 DHRUV LAMBA KAVITA JHA
V/s DY DIRECTOR OF INCOME TAX (INV) & ANR.

OTHER DETAILS OF ADVOCATES:

VINAY VAISH AND KAVITA JHA(KAVITA@VAISHLAW.COM)()(PETITIONER)

VINAY VAISH AND KAVITA JHA(KAVITA@VAISHLAW.COM)()(PETITIONER)

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

40 |W.P.(C)-3801/2023 BHUPINDER SINGH ANAND KIRAN CHAUDHURI,
CM APPL. 65399/2024 V/s DEPUTY DIRECTOR OF INCOME TAX INVESTIGATION DDIT ADIT (INV) 3(1) NEW ABHINAV JAIN
WITH W.P.(C) 5561/2021 DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

ANAND CHAUDHURI(INFO.MAHESHKUMAR.DELHI@GMAIL.COM)(9810084798)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

ANAND CHAUDHURI(DEEPANSHUWORK18@GMAIL.COM)(9891612399)(PETITIONER)

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)
SHLOK CHANDRA(SHLOKCHANDRA@CHANDRALAWCHAMBERS.COM)(0)(RESPONDENT)

41 W.P.(C)-3802/2023 MUKUND CHOUDHARY ANAND KIRAN CHAUDHURI
WITH W.P.(C) 3805/2023 V/s DEPUTY DIRECTOR OF INCOME TAX INVESTIGATION DD ADIT (INV) 2(1) FAIU
DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
ANAND CHAUDHURI(INFO.MAHESHKUMAR.DELHI@GMAIL.COM)(9810084798)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

42 W.P.(C)-3805/2023 KAPIL CHOUDHARY ANAND KIRAN CHAUDHURI
V/s DEPUTY DIRECTOR OF INCOME TAX INVESTIGATION DD ADIT (INV) 2(1) FAIU
DELHI & ORS & ORS.

OTHER DETAILS OF ADVOCATES:
ANAND CHAUDHURI(INFO.MAHESHKUMAR.DELHI@GMAIL.COM)(9810084798)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

43 W.P.(CRL)-1877/2019 RITU KHAITAN MADHAV KHURANA, BIRENDER
CRL.M.A. 30829/2019 V/s UNION OF INDIA & ORS. BHATT, ADITYA GHADGE,
CRL.M.A. 12695/2020 ZOHEB HOSSAIN

CRL.M.A. 4955/2021
CRL.M.A. 19745/2021

OTHER DETAILS OF ADVOCATES:

MADHAV KHURANA()(9582145433)(PETITIONER)

ZOHEB HOSSAIN(HOSSAINZOHEB@GMAIL.COM)(9999711099)(PETITIONER)
BIRENDER(BIRENDER.LAWYER@GMAIL.COM)()(RESPONDENT)

ADITYA GHADGE(ADITYA@OPKHAITAN.COM)()(RESPONDENT)
BASOYA(BASOYA1612@GMAIL.COM)()(RESPONDENT)

MADHAV KHURANA(MADHAV.KHURANA@GMAIL.COM)()(RESPONDENT)
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44  |W.P.(CRL)-618/2019 GAUTAM KHAITAN MADHAV KHURANA, BIRENDER
CRL.M.A. 12696/2020 V/s UNION OF INDIA & ORS BHATT, ADITYA GHADGE,
CRL.M.A. 4991/2021 ZOHEB HOSSAIN

CRL.M.A. 8400/2021
CRL.M.A. 12572/2021
WITH W.P.(CRL) 1877/2019
W.P.(C) 14827/2023
W.P.(C) 3732/2023

OTHER DETAILS OF ADVOCATES:

MADHAV KHURANA()(9582145433)(PETITIONER)

ZOHEB HOSSAIN(HOSSAINZOHEB@GMAIL.COM)(9999711099)(PETITIONER)

ZOHEB HOSSAIN(HOSSAINZOHEB@GMAIL.COM)(9999711099)(PETITIONER)

BASOYA, MADHAV KHURANA, BIRENDER(BASOYA1612@GMAIL.COM, MADHAV.KHURANA@GMAIL.COM,
BIRENDER.LAWYER@GMAIL.COM)()(RESPONDENT)

ADITYA GHADGE(ADITYA@OPKHAITAN.CM)()(RESPONDENT)

45  |W.P.(C)-4115/2023 VINEY KRISHAN CHAUDHRI ARJUN KAKKAR
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

ARJUN KAKKAR(ARJUNKAKKAR95@GMAIL.COM)(9999962672)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

INCOME TAX(DELHI.DDIT.INV4.3@INCOMETAX.GOV.IN,
DELHI.ADDLCIT.CEN1@INCOMETAX.GOV.IN)()(RESPONDENT)

INCOME TAX(DELHI.CIT.APL31@INCOMETAX.GOV.IN, CHAIRMANCBDT@NIC.IN)()(RESPONDENT)

46 W.P.(C)-5312/2023 RAJESH KUMAR GUPTA ANANYA KAPOOR
CM APPL. 20711/2023 V/s JOINT COMMISSIONER OF INCOME TAX, CENTRAL CIRCLE, CENTRAL RANGE 4 &
ANR.

OTHER DETAILS OF ADVOCATES:
SALIL KAPOOR AND SANAT KAPOOR(ANANYA@SALILKAPOOR.COM)(9910629894)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

47 W.P.(C)-5396/2023 VAIDYANATHAN VENKATESWARAN SIVAKUMAR KAVITA JHA
V/s ASSISTANT DIRECTOR OF INCOME TAX (INV)

OTHER DETAILS OF ADVOCATES:

VINAY VAISH(KAVITA@VAISHLAW.COM)(9818174307)(PETITIONER)

DELHI DCIT JUDICIAL(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

INCOME TAX(CIT.JUDICIAL.DELHI@INCOMETAX.GOV.IN, DELHI.DDIT.INV8.4@INCOMETAX.GOV.IN)()(RESPONDENT)

48 W.P.(C)-8154/2023 SANJAY BHASKAR AKHILESH TALLURI, PRATIMA
V/s UNION OF INDIA THROUGH ITS SECRETARY & ORS. NAIN LAKRA

OTHER DETAILS OF ADVOCATES:

AKHILESH TALLURI(OFFICE@GRSCHAMBERS.ORG)(9899436986)(PETITIONER)

HOSSAIN ZOHEB(HOSSAINZOHEB@GMAIL.COM, DELHI.DDIT.INV4.4@INCOMETAX.GOV.IN)()(RESPONDENT)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN, UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
PRATIMA NAIN LAKRA(OFFICEOFADVOCATEPRATIMA@GMAIL.COM)(9968324260)(RESPONDENT)

49 W.P.(C)-9641/2023 ANIKET BAKSHI AKHILESH TALLURI
CM APPL. 36956/2023 V/s UNION OF INDIA & ORS.
WITH W.P.(C) 9962/2023

OTHER DETAILS OF ADVOCATES:

AKHILESH TALLURI(OFFICE@GRSCHAMBERS.ORG)(9899436986)(PETITIONER)

DELHI DCIT JUDICIAL(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)
UOI (UOIDHC@GMAIL.COM)()(RESPONDENT)

50 W.P.(C)-9962/2023 TARUN BAKSHI AKHILESH TALLURI, PRATIMA
CM APPL. 38378/2023 V/s UNION OF INDIA THROUGH THE MINISTRY OF HOME AFFAIRS & ORS. NAIN LAKRA

OTHER DETAILS OF ADVOCATES:

AKHILESH TALLURI (OFFICE@GRSCHAMBERS.ORG)(9899436986)(PETITIONER)
INCOMETAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

DELHI DDIT(DELHI.DDIT.INV.FAIU.1@INCOMETAX.GOV.IN)()(RESPONDENT)

DCIT CEN(DELHI.DCIT.CEN5@INCOMETAX.GOV.IN)()(RESPONDENT)

AMARTHA (AMARATHA@YAHOO.COM)()(RESPONDENT)
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT)

PRATIMA NAIN LAKRA(OFFICEOFADVOCATEPRATIMA@GMAIL.COM)(9968324260)(RESPONDENT)

51 W.P.(C)-14827/2023 MR. DEEPAK TALWAR YASH DATT
CM APPL. 58994/2023 V/s UNION OF INDIA AND ORS
CM APPL. 58996/2023

OTHER DETAILS OF ADVOCATES:
TANVEER AHMED MIR, VAIBHAV SURI(TAMLAW.VAIBHAV@GMAIL.COM)(9891984221)(PETITIONER)
UNION OF INDIA AND ORS(UOIDHC@GMAIL.COM, CHAIRMANCBDT@NIC.IN)()(RESPONDENT)

52 W.P.(C)-16549/2023 VIJAY PAL SACHDEV ANKITA PRAKASH
CM APPL. 66687/2023 V/s DEPUTY DIRECTOR OF INCOME TAX (INV.) UNIT 3(1) NEW DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
ANKITA PRAKASH(OFFICE@KKCOLAW.IN)(9871278561)(PETITIONER)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
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53

54

55

56

W.P.(C)-16568/2023
CM APPL. 66779/2023
WITH W.P.(C) 5559/2021

W.P.(C)-1853/2024

CM APPL. 7731/2024
CM APPL. 42383/2024
WITH W.P.(C) 1503/2021

W.P.(C)-4558/2024

CM APPL. 18698/2024
CM APPL. 28191/2024
WITH W.P.(C) 1503/2021
W.P.(C) 6728/2024

W.P.(C)-6728/2024

CM APPL. 27987/2024
CM APPL. 9105/2025

CM APPL. 13954/2025
WITH W.P.(C) 1503/2021

ADVANCE CAUSE LIST

RAJESH KUMAR GUPTA
V/s DEPUTY DIRECTOR OF INCOME TAX - INVESTIGATION & ORS.

ANANYA KAPOOR

OTHER DETAILS OF ADVOCATES:
SALIL KAPOOR(SUMIT@SALILKAPOOR.COM)(9910629894)(PETITIONER)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

KUMUD CHOWDHARY KAVITA JHA, VIPUL AGRAWAL,
V/s THE ASSISTANT DIRECTOR OF INCOME TAX (INV)-3(1) NEW DELHI NEERAJ KUMAR JAIN

OTHER DETAILS OF ADVOCATES:

VINAY VAISH AND KAVITA JHA(KAVITA@VAISHLAW.COM)()(PETITIONER)

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
KAVITA JHA(KAVITA@VAISHLAW.COM)(0)(PETITIONER)

VIPUL AGRAWAL(VIPULAGR.OFFICE@GMAIL.COM)(9958045501)(RESPONDENT)

NEERAJ KUMAR JAIN(NEERAJ-TAX@VAISHLAW.COM)(9810148853)(PETITIONER)

SUVIGYA JAIN SINGHI
V/s ADDL DIRECTOR OF INCOME TAX AND ORS

JAGIJIT SINGH SAHNI

OTHER DETAILS OF ADVOCATES:

JAGIJIT SINGH SAHNI(JSSAHNI.ADV@GMAIL.COM)(9350088666)(PETITIONER)

ADDL DIRECTOR OF INCOME TAX AND ORS(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)
JAGIJIT SINGH SAHNI(JSSAHNI.ADV@GMAIL.COM)(9350088666)(PETITIONER)

INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

JASMOHAN SINGH
V/s DY DIRECTOR OF INCOME TAX INVESTIGATION UNIT 4 4 NEW DELHI

MAYANK NAGI, DEBESH
PANDA

OTHER DETAILS OF ADVOCATES:

MAYANK NAGI, TARUN SINGH(MAYANKNAGI@GMAIL.COM)(9818656669)(PETITIONER)
DIRECTOR OF INCOME TAX INVESTIGATION UNIT 4 4 NEW
DELHI(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

DEBESH PANDA(MAIL@ADPCHAMBERS.IN)(9873547805)(RESPONDENT)

MAYAN NAGI(MAYANKNAGI@GMAIL.COM)(0)(RESPONDENT)

MAYYANK NAGI(MAYANKNAGI@GMAIL.COM)(0)(PETITIONER)

DEBESH PANDA(MAIL@ADPCHAMBERS.IN)(9873547805)(RESPONDENT)
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COURT NO. 38

DIVISION BENCH-III
HON'BLE MR.JUSTICE YASHWANT VARMA

HON'BLE MR.JUSTICE HARISH VAIDYANATHAN SHANKAR

CLICK HERE TO JOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvcll

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmrajeevkumar.dhc@gov.in

:JLEJ':\"ABER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
TOP OF THE BOARD
1 |[FAO(0S)-147/2016 DK JAIN (SINCE DECEASED THR HIS LEGAL HEIRS) ANKIT JAIN, ABHIJAT, RISHABH Listing Remarks:
CM APPL. 18284/2016 V/s CS AGARWAL AND ANR BANSAL, DEVESH SINGH, CREDO, AT 2:30PM
CM APPL. 18285/2016 PARITOSH, RAGHUVEER KAPUR
WITH FAO(OS) 148/2016
LPA 306/2016
LPA 308/2016
OTHER DETAILS OF ADVOCATES:
RAGHUVEER KAPUR(RAGHUVEERKAPUR@GMAIL.COM)(9899328630)(RESPONDENT)
2 FAO(0S)-148/2016 NIRMAL JAIN ANKIT JAIN, ABHIJAT, RISHABH Listing Remarks:
CM APPL. 18455/2016 V/s CS AGARWAL AND ANR BANSAL, CREDO AT 2:30PM
CM APPL. 18456/2016
OTHER DETAILS OF ADVOCATES:
3 LPA-306/2016 NIRMAL JAIN ANKIT JAIN, DEVESH SINGH, CREDO,  Listing Remarks:
CM APPL. 18437/2016 V/s CS AGARWAL AND ANR UDIT ATUL KOKANTHANKAR AT 2:30PM
CM APPL. 18439/2016
OTHER DETAILS OF ADVOCATES:
UDIT ATUL
KOKANTHANKAR(UDITATULKUMAR@GMAIL.COM)(9711530305)(RESPONDENT)
UDIT ATUL KOKANTHANKAR(UDITATULKUMAR@GMAIL.COM)(9711530305)(PETITIONER)
4  LPA-308/2016 DK JAIN ANKIT JAIN, ABHIJAT, RISHABH Listing Remarks:
CM APPL. 18446/2016 V/s CS AGARWAL AND ANR BANSAL, DEVESH SINGH, CREDO, AT 2:30PM
CM APPL. 18448/2016 PARITOSH, UDIT ATUL KOKANTHANKAR
OTHER DETAILS OF ADVOCATES:
UDIT ATUL

KOKANTHANKAR(UDITATULKUMAR@GMAIL.COM)(9711530305)(RESPONDENT)
UDIT ATUL KOKANTHANKAR(UDITATULKUMAR@GMAIL.COM)(9711530305)(PETITIONER)

FRESH MATTERS & APPLICATIONS

5 FAO(0S)-22/2025 RAKESH KUMAR MITTAL UMESH KUMAR SINGHAL
CM APPL. 10950/2025 V/s GL TANDON AND ORS
CM APPL. 10951/2025

OTHER DETAILS OF ADVOCATES:
U K SINGHAL(LEGAL@SIGMALEGAL.IN)(9599043048)(PETITIONER)
SEERAT SINGH(SINGH.SEERAT@GMAIL.COM)(0)(RESPONDENT)
CHIRAG(CHIRAG.MADAN@MSLAWCHAMBERS.COM)(0)(RESPONDENT)
CHAAVI ARORA(CHAAVIARORA2296@GMAIL.COM)(0)(RESPONDENT)

6 CM APPL. 15032/2025(CM For  |M/S BALA JI ENTERPRISES PRANAY JAIN
Restoration) V/s PRINCIPAL COMMISSIONER OF GOODS AND
CM APPL. 15033/2025 SERVICE TAX NORTH DELHI
In W.P.(C)-8086/2024(Disposed
off case)

OTHER DETAILS OF ADVOCATES:

PRANAY JAIN(PRANNAYAJAIIN@GMAIL.COM)(8527817330)(PETITIONER)
PRANNAYA(PRANNAYAJAIN@GMAIL.COM)(8527817330)(PETITIONER)
PULKIT PANDEY(DELHINORTH-LEGAL@GOV.IN)()(RESPONDENT)

PULKIT PANDEY(DELHINORTH-LEGAL@GOV.IN)()(RESPONDENT)

PRANAY JAIN(PRANNAYAJAIIN@GMAIL.COM)(8527817330)(PETITIONER)

7 W.P.(C)-3163/2025 MANSURA BRUSH WORKS THROUGH ITS M A ANSARI
PROPRIETOR MOHAMMAD HASHIM
V/s COMMISSIONER OF DELHI GOODS AND
SERVICE TAX DGST & ORS.

OTHER DETAILS OF ADVOCATES:

M.A. ANSARI, TABBASSUM
FIRDAUSE(ANSARIADVOCATE15@GMAIL.COM)(9718503000)(PETITIONER)
SANTOSH KUMAR TRIPATHI, CTT DELHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
CTT.DELHI@NIC.IN)(9868250806)(RESPONDENT)
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8 W.P.(C)-3178/2025 BHAGVAN SINGH THROUGH ITS PROPRIETOR M A ANSARI
V/s COMMISSIONER OF DGST & ANR.

OTHER DETAILS OF ADVOCATES:

M.A. ANSARI , TABBASSUM
FIRDAUSE(ANSARIADVOCATE15@GMAIL.COM)(9718503000)(PETITIONER)
SANTOSH KUMAR TRIPATHI, CTT DELHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
CTT.DELHI@NIC.IN)(9868250806)(RESPONDENT)

FOR ADMISSION

9 FAO(0S)-24/2025 MR. SUNNY SANGWAN SAHIM KHAN
V/s DR. SAURABH SHANDILYATHROUGH HIS
DULY CONSTITUTED ATTORNEY MR. NIKHIL
PRASAD OJHA & ANR.

OTHER DETAILS OF ADVOCATES:
SHOEB SHAKEEL(ADVSHOEB@GMAIL.COM)(9871424829)(PETITIONER)
RAV I(RAVI@RKAPOOR.IN)(0)(RESPONDENT)

10 FAO(OS)-33/2025 RAKESH KUMAR MITTAL UMESH KUMAR SINGHAL
CM APPL. 13961/2025 V/s MAJ GENERAL JN GOEL

OTHER DETAILS OF ADVOCATES:
U K SINGHAL(LEGAL@SIGMALEGAL.IN)(9599043048)(PETITIONER)

C SINGH(C.SINGH.SEERAT@GMAIL.COM)(0)(RESPONDENT)

CHAAVI (CHAAVIARORA2296@GMAIL.COM)(0)(RESPONDENT)

MS LAW CHAMBERS(CHIRAG.MADAN@MSLAWCHAMBERS.COM)(0)(RESPONDENT)

11  |CM APPL. 10254/2025(CM For  |SH. UMESH KUMAR ALAMINE
Restoration) V/s UNION OF INDIA & ORS.
In W.P.(C)-13975/2024(Disposed
off case)

OTHER DETAILS OF ADVOCATES:

ALAMINE (ALITALUKDAR09@GMAIL.COM)(8826112034)(PETITIONER)

HARPREET SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(0)(RESPONDENT)
ALAMINE (ALITALUKDAR09@GMAIL.COM)(8802611203)(PETITIONER)

12 W.P.(C)-2484/2025 M/S AMBADEEP ESTATES PVT LTD RAJAT MITTAL
CM APPL. 11753/2025 V/s COMMISSIONER OF GOODS AND SERVICES
TAX DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

RAJAT MITTAL, SUPRATEEK
NEOGI(RAJAT@MSSLAWCHAMBERS.IN)(9971933199)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

AFTER NOTICE MISC. MATTERS

13 FAO (COMM)-125/2021 RITESHPURI SANJIVE ROHATGI
V/s AAKASH EDUCATIONAL SERVICES PVT. LTD.

OTHER DETAILS OF ADVOCATES:
RITESHPURI(KKROHATGI 1945@YAH60.COM)()(RESPONDENT)

K K ROHATGI , SANJIV
ROHATGI(KKROHATGI1945@YAHOO.COM)(9810134860)(PETITIONER)

AAKASH EDUCATIONAL SERVICES PVT. LTD.(DWARKASEC11@AESL.IN)()(PETITIONER)
AAKASH EDUCATIONAL SERVICES PVT. LTD(DWARKASEC11@AESL.IN)()(RESPONDENT)

14 FAO (COMM)-179/2022 M/S KCA INFRASTRUCTURE & ANR. K & K ASSOCIATES, RAHUL POONIA
CM APPL. 51218/2022 V/s HDB FINANCIAL SERVICES LTD

OTHER DETAILS OF ADVOCATES:

K & K ASSOCIATES(VKUMAR@KANDKASSOCIATES.IN)(9811554435)(PETITIONER)
V KUMAR(VKUMAR@KANDKASSOCIATES.IN)()(RESPONDENT)
JANGRA(JANGRAADVOCATE@GMAIL.COM)()(RESPONDENT)

RAHUL POONIA(RAHULPOONIA994@GMAIL.COM)(9953323099)(RESPONDENT)

15 FAO (COMM)-30/2023 PRADEEP KUMAR AMIT GUPTA
V/s KAILASH SHARMA & ANR.

OTHER DETAILS OF ADVOCATES:
ATUL KUMAR & ABHIMANYU SHARMA()(9560960020)(PETITIONER)
KAILESH SHARMA(SAPPERSKOSHIEO@GMAIL.COM)()(RESPONDENT)

16 FAO (COMM)-211/2023 MS INDOSPIRIT BARS PVT LTD BEENASHAW NANDA SONI, SURESH
CM APPL. 54026/2023 V/s SMT PRABHA AGGARWAL CHAND SINGHAL

OTHER DETAILS OF ADVOCATES:
BEENASHAW N SONI(BEENASHAW.LAWOFFICE@GMAIL.COM)(9810046611)(PETITIONER)
PRABHA AGGARWAL(ANAND.BALAJI108@GMAIL.COM)()(RESPONDENT)
SURESH CHAND SINGHAL(SCSINGHAL@REDIFFMAIL.COM)(9810061558)(RESPONDENT)
17  FAO(0S)-85/2017 DR MAHESHWAR NATH SHARMA DEEPAK DHINGRA, SAMEER VASHISHT,
CM APPL. 11140/2017 V/s STATE THR NCT OF DELHI & ORS PANKHURI TIWARI
WITH RFA(OS) 37/2017
OTHER DETAILS OF ADVOCATES:
SAMEER VASHISHT(SAMEER.VASHISHT@GMAIL.COM)(9818280821)(RESPONDENT)
PANKHURI TIWARI(PANKHURITIWARI22@GMAIL.COM)(9566195249)(RESPONDENT)
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18

19

20

21

22

23

24

25

RFA(0S)-37/2017

CM APPL. 23050/2017
CM APPL. 35800/2017
WITH FAO(OS) 85/2017

FAO(0S)-169/2017
CM APPL. 20733/2017
WITH FAO(OS) 171/2017

FAO(0S)-171/2017
CM APPL. 20744/2017

FAO(OS)-44/2022

FAO(0S)-33/2023
CM APPL. 10589/2023
CM APPL. 12526/2025

FAO(OS) (COMM)-183/2021
CM APPL. 47418/2021
CM APPL. 47420/2021

FAO(OS) (COMM)-101/2023
CM APPL. 24906/2023

CM APPL. 42297/2023
WITH FAO(OS) (COMM)
103/2023

FAO(OS) (COMM)-103/2023
CM APPL. 24911/2023

ADVANCE CAUSE LIST

PANKHURI TIWARI(PANKHURITIWARI22@GMAIL.COM)(9566195249)(RESPONDENT)
PANKHURI TIWARI(PANKHURITIWARI22@GMAIL.COM)(9566195249)(RESPONDENT)
PANKHURI TIWARI(PANKHURITIWARI22@GMAIL.COM)(9566195249)(RESPONDENT)

DR MAHESHWAR NATH SHARMA DEEPAK DHINGRA, JAGIJIT SINGH,
V/s DR MUKESH SHARMA & ORS SAMEER VASHISHT, PANKHURI TIWARI

OTHER DETAILS OF ADVOCATES:

SAMEER VASHISHT(SAMEER.VASHISHT@GMAIL.COM)(9818280821)(RESPONDENT)
PANKHURI TIWARI(PANKHURITIWARI22@GMAIL.COM)(9566195249)(RESPONDENT)
PANKHURI TIWARI(PANKHURITIWARI22@GMAIL.COM)(9566195249)(RESPONDENT)
PANKHURI TIWARI(PANKHURITIWARI22@GMAIL.COM)(9566195249)(RESPONDENT)
PANKHURI TIWARI(PANKHURITIWARI22@GMAIL.COM)(9566195249)(RESPONDENT)

MAHANAGAR TELEPHONE NIGAM LIMITED M/S SIKRI & COMPANY, AYUSH
V/s M/S MOTOROLA INC SHARMA

OTHER DETAILS OF ADVOCATES:

MAHANAGAR TELEPHONE NIGAM LIMITED
V/s M/S MOTOROLA & INC

M/S SIKRI & CO, AYUSH SHARMA

OTHER DETAILS OF ADVOCATES:

S K MITTAL
V/s NCT OF DELHI & ORS.

RAJESH CHHETRI

OTHER DETAILS OF ADVOCATES:

PAWAN R UPADHAYAY & RAJESH
CHHETRI(UNUCONSULTANTS@GMAIL.COM)(9810881396)(PETITIONER)

SK MITTAL(SKM1011@GMAIL.COM)()(PETITIONER)

S STRY(SSSASTRY@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHY(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

DHARAM VIR KSHITIZ AHUJA, MUKESH GUPTA, ALOK
V/s STATE SINGH

OTHER DETAILS OF ADVOCATES:

KSHITIZ AHUJA(KSHITIZAHUJA@GMAIL.COM)(9211456885)(PETITIONER)
SANTOSH KUMAR
TRIPATHY(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SACHIN SINGH SAHI()(6398396980)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
ALOK SINGH (ATTORNEYALOK@GMAIL.COM)(9213228352)(PETITIONER)

SOLAR ENERGY CORPORATION OF INDIA LTD ANINDITA DEKA, BABITA KUSHWAHA
V/s MBP SOLAR PVT LTD

OTHER DETAILS OF ADVOCATES:

ANINDITA DEKA(SECRETARYBHARAT@GMAIL.COM)(23070079)(PETITIONER)
SHIVAJI JADHAV(SHIVAJIMJADHAV@GMAIL.COM)()(RESPONDENT)

BABITA KUSHWAHA(BEBOKUSH04@GMAIL.COM)(9711028819)(PETITIONER)

GREAT EASTERN ENERGY CORPORATION KHAITAN & CO., ARCHANA LAKHOTIA,
LIMITED SIDDHARTH SACHAR
V/s SOPAN PROJECTS

OTHER DETAILS OF ADVOCATES:
AJAY BHARGAVA , ASEEM CHATURVEDI,
SHIVANK(ASEEM.CHATURVEDI@KHAITANCO.COM)(9899682235)(PETITIONER)

GREAT EASTERN ENERGY CORPORATION LTD(TKK@GEECL.COM)()(PETITIONER)
SOPAN PROJECTS(CVKADVEKAR@SOPAN.CO.IN)()(RESPONDENT)

AJAY BHARGAVA, ASEEM
CHATURVEDI(ASEEM.CHATURVEDI@KHAITANCO.COM)(9718257889)(PETITIONER)
GAURAV(GAURAV@SOPAN.CO.IN)()(RESPONDENT)

SESHA GIRI(SESHAGIRI@NSACHAMBERS.COM)()(RESPONDENT)

ARCHANA LAKHOTIA(ARCHANALAKHOTIA@GMAIL.COM)(9899692002)(RESPONDENT)
SIDDHARTH SACHAR(SIDDHARTHWORK24@GMAIL.COM)(8587809030)(RESPONDENT)
SIDDHARTH SACHAR(SIDDHARTHWORK24@GMAIL.COM)(8587809030)(RESPONDENT)
SIDDHARTH SACHAR(SIDDHARTHWORK24@GMAIL.COM)(8587809030)(RESPONDENT)

GREAT EASTERN ENERGY CORPORATION KHAITAN & CO., ARCHANA LAKHOTIA,
LIMITED SIDDHARTH SACHAR
V/s SOPAN PROJECTS

OTHER DETAILS OF ADVOCATES:

AJAY BHARGAVA , ASEEM CHATURVEDI,
SHIVANK(ASEEM.CHATURVEDI@KHAITANCO.COM)(9899682235)(PETITIONER)

GREAT EASTERN ENERGY CORPORATION LTD(TKK@GEECL.COM)()(PETITIONER)
SOPAN PROJECTS(CVKADVEKAR@SOPAN.CO.IN)()(RESPONDENT)

ARCHANA LAKHOTIA(ARCHANALAKHOTIA@GMAIL.COM)(9899692002)(RESPONDENT)
SIDDHARTH SACHAR(SIDDHARTHWORK24@GMAIL.COM)(8587809030)(RESPONDENT)
SIDDHARTH SACHAR(SIDDHARTHWORK24@GMAIL.COM)(8587809030)(RESPONDENT)
SIDDHARTH SACHAR(SIDDHARTHWORK24@GMAIL.COM)(8587809030)(RESPONDENT)
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26

27

28

29

30

31

32

33

34

FAO(OS) (COMM)-107/2023
CM APPL. 26306/2023

FAO(OS) (COMM)-110/2023
CM APPL. 27393/2023
CM APPL. 38335/2024

FAO(OS) (COMM)-54/2024
CM APPL. 16288/2024

LPA-506/2021
CM APPL. 47189/2021

LPA-621/2023
CM APPL. 46003/2023

RFA(COMM)-96/2022
CM APPL. 51078/2022

RFA(COMM)-188/2023
CM APPL. 44726/2023
CM APPL. 44730/2023

RFA(COMM)-229/2023

RFA(COMM)-541/2024
CM APPL. 73451/2024

ADVANCE CAUSE LIST

M/S HI TECH SYSTEMS
V/s UNION OF INDIA

RATTAN LAL

OTHER DETAILS OF ADVOCATES:

M/S HI TECH SYSTEMS(APEXTLCINDIA@GMAIL.COM)(9920053155)(PETITIONER)
UNION OF INDIA (UOIDHC@GMAIL.COM)()(RESPONDENT)
MOHIT(MOHITAGGARWALIC@GMAIL.COM)()(RESPONDENT)

BHARAT SANCHAR NIGAM LIMITED SONDHI NARULA DALAL AND
V/s M /S MAVERICK MOBILE SOLUTION ASSOCIATES

OTHER DETAILS OF ADVOCATES:

SONDHI NARULA DALAL(INFO@SNDLAWYERS.COM)(9953994696)(PETITIONER)
MALVIKA (MALVIKA.KALRA@PARINAMLAW.COM)()(RESPONDENT)

PRANAV SARTHI(PRANAV.SARTHI@PARINAMLAW.COM)()(RESPONDENT)
SONDHI NARULA DALAL(INFO@SNDLAWYERS.COM)(9953994696)(PETITIONER)
PRANAV SARTHI(PRANAV.SARTHI@PARINAMLAW.COM)(0)(RESPONDENT)
MALVIKA(MALVIKA.KALRA@PARINAMLAW.COM)(0)(RESPONDENT)

DELHI METRO RAIL CORPORATION ANKUR CHHIBBER, ANUSUYA SALWAN
V/s M/S MBL INFRASTRUCTURES LTD

OTHER DETAILS OF ADVOCATES:
ANUSUYA SALWAN(ANU11SALWAN@YAHOO.CO.IN)(9811225368)(RESPONDENT)

RGV INFRA PVT LTD & ANR. ADITYA VIKRAM GUPTA, ASHOK
V/s INDIAN BANK (ERSTWHILE ALLAHABAD KUMAR JAIN
BANK) & ORS.

OTHER DETAILS OF ADVOCATES:

ADITYA VIKRAM GUPTA(AADI1995@GMAIL.COM)(8800732313)(PETITIONER)
ARUN KUMAR(RGVINFRA@HOTMAIL.COM)()(PETITIONER)

RGV INFRA PVT LTD(RGVINFRA@HOTMAIL.COM)()(PETITIONER)

RESERVE BANK OF INDIA(MAIL@LEXORBIS.COM)()(RESPONDENT)

INDIAN BANK(SAMLB.NEWDELHI@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

INDIA BANK(BR.DEL_LAJPAT@ALLAHABADBANK.IN)()(RESPONDENT)

ASHOK KUMAR JAIN(JAINANDCOADV@GMAIL.COM)(9810012586)(RESPONDENT)

PUNJAB NATIONAL BANK NISHI CHAUDHARY, NISHI CHAUDHARY,
V/s HITESH MITTAL & ORS. SANTOSH KUMAR ROUT

OTHER DETAILS OF ADVOCATES:

HITESH MITTAL(INFO@AEGISLEGALLP.COM)()(PETITIONER)

NISHI CHAUDHARY & YASHARTHA
GUPTA(NISHI.EAP@GMAIL.COM)(9899154299)(PETITIONER)
SARFAZ(SARFAZADV@YAHOO.CO.IN)(9899140169)(RESPONDENT)

THE SUPERINTEND OF POLICE(HOBEOLDEL@CBI.GOV.IN)()(RESPONDENT)
JAIN(ADVOCATEJAINOFFICE@GMAIL.COM)()(RESPONDENT)

UCO BANK(CHAL7B@UCOBHANK.CO.IN)()(RESPONDENT)

NISHI CHAUDHARY(NISHI.CHAUDHARY1@GMAIL.COM)(9899154299)(PETITIONER)
SANTOSH KUMAR ROUT(ADVSKROUT@YAHOO0.COM)(9990432878)(RESPONDENT)

RAVI JOSHI & ANR. SURESH CHANDRA SHARMA
V/s MANTARAM SERVICES PVT LTD

OTHER DETAILS OF ADVOCATES:
BIPIN KUMAR(EXIMIUSLEGAL@GMAIL.COM)(9899972768)(PETITIONER)
BIPIN KUMAR & SURESH CHANDRA
SHARMA(EXIMIUSLEGAL@GMAIL.COM)(9899972768)(PETITIONER)
MANTARAM(MANTARAM@GMAIL.COM)()(RESPONDENT)

MANTARAM SERVICE PVT LTD(MANTARAM@GMAIL.COM)()(RESPONDENT)

SMT SHANTI BHANDARI NAZIA PARVEEN, VIVEK KUMAR
V/s CANARA BANK GAURAV

OTHER DETAILS OF ADVOCATES:

NAZIA PARVEEN(NAAZANSARIS1@GMAIL.COM)(9278693021)(PETITIONER)

CANARA BANK(PRADEEP@RADNPARTNERS.COM)()(RESPONDENT)

VIVEK KUMAR GAURAV (ADV.VKG.DELHI@GMAIL.COM)(9717073987)(RESPONDENT)

ANIL KUMAR BANSAL, PROPRIETOR OF M/S DHEERAJ JAGWANI
MAYANK ENTERPRISES

V/s MUKESH YADAV & ANR.

OTHER DETAILS OF ADVOCATES:

DEZINETREE PROJECTS PVT. LTD. AKASH OJHA

V/s SPOKES DIGITAL INC AND ANR

OTHER DETAILS OF ADVOCATES:

CAUVERY RAWAL(INFO@CAUVERYLAWOFFICES.COM)(9711851069)(PETITIONER)
SPOKES DIGITAL(INNOVATE@SPOKESDIGITAL.US)(0)(RESPONDENT)

VARUN PATEL(VARUN.PATEL@RETUNNONWEB.COM)(0)(RESPONDENT)
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21.03.2025

35 RFA(0OS)-28/2020
CM APPL. 13113/2020
CM APPL. 66334/2024
CM APPL. 5376/2025

36 RFA(OS)(COMM)-15/2019
CM APPL. 4379/2023
CM APPL. 29623/2024

37  |RFA(OS)(COMM)-37/2019
CM APPL. 35294/2022

38 RFA(OS)(COMM)-6/2023
CM APPL. 17722/2023
CM APPL. 51023/2023

39 RFA(OS)(COMM)-24/2024
CM APPL. 72790/2024

40  |W.P.(C)-3949/2021

ADVANCE CAUSE LIST

PARAMIIT KAUR PAINTAL (SINCE DECEASED NIKHIL PALLI, D.K. RUSTAGI, HEMANT

THROUGH LRS) CHAUDHRI, SUMAN MALHOTRA,
V/s PRADEEP KUMAR BHATIA TARUN SHARMA, D.K. RUSTAGI,
HEMANT CHAUDHRI

OTHER DETAILS OF ADVOCATES:

NIKHIL PALLI(PALLILAWFIRM@GMAIL.COM)(9811676973)(PETITIONER)

HEMANT CHAUDHARY(HCCLAW@GMAIL.COM)(9810035336)(RESPONDENT)

SUMAN MALHOTRA(ADVSUMANMALHOTRA@YAHOO.COM)(9811205361)(PETITIONER)
TARUN SHARMA(TARUNSHARMA999@GMAIL.COM)(9910330722)(RESPONDENT)

D.K. RUSTAGI(ADMIN@DKRUSTAGI.COM)(9210795248)(PETITIONER)

HEMANT CHAUDHRI(HCCLAW@GMAIL.COM)(9810035336)(PETITIONER)

BHASIN TOBACCOS LTD & ORS S K GANDHI, RAJAN NARAIN, ANANYA
V/s GAMBRO NEXIM (INDIA) MEDCIAL LTD & BHATTACHARYA, RAJAN NARAIN,
ORS HIMANGI KAPOOR

OTHER DETAILS OF ADVOCATES:
S K GANDHI()(9810122555)(PETITIONER)

MOHINI NARAIN,RAJAN
NARAIN(MOHININARAIN@REDIFFMAIL.COM)(9871605262)(PETITIONER)
SUNIL(MAGONSUNIL@YAHOO.CO.IN)()(RESPONDENT)

SHAAN RAWAT(SHAANRAWAT28@GMAIL.COM)()(RESPONDENT)

MOHINI NARAIN(MOHININARAIN@REDIFFMAIL.COM)(9871605262)(PETITIONER)
MAGON SUNIL(MAGONSUNIL@YAHOO.CO.IN)()(RESPONDENT)

AWASTHI GAUTAM(AWASTHIGAUTAM@YAHOO.CO.IN)()(RESPONDENT)

AK CNCOY(AKCNCOY@GMAIL.COM)()(RESPONDENT)

ANANYA BHATTACHARYA(AKCNCOY@GMAIL.COM)(9811758559)(PETITIONER)
RAJAN NARAIN(RAJANNARAINADV@GMAIL.COM)(7042830838)(PETITIONER)
HIMANGI KAPOOR(HIMANGIKAPOOR®@GMAIL.COM)(9650552762)(PETITIONER)
HIMANGI KAPOOR(HIMANGIKAPOOR@GMAIL.COM)(9650552762)(PETITIONER)
HIMANGI KAPOOR(HIMANGIKAPOOR@GMAIL.COM)(9650552762)(PETITIONER)
HIMANGI KAPOOR(HIMANGIKAPOOR@GMAIL.COM)(9650552762)(PETITIONER)
HIMANGI KAPOOR(HIMANGIKAPOOR@GMAIL.COM)(9650552762)(PETITIONER)
HIMANGI KAPOOR(HIMANGIKAPOOR®@GMAIL.COM)(9650552762)(PETITIONER)
HIMANGI KAPOOR(HIMANGIKAPOOR®@GMAIL.COM)(9650552762)(PETITIONER)
HIMANGI KAPOOR(HIMANGIKAPOOR@GMAIL.COM)(9650552762)(PETITIONER)

IMPERIA STRUCTURE LTD & ORS ATHENA LEGAL, INDERJEET, NISHANT
V/s M/S AMBAWATTA BUILDWELL PVT LTD & KUMAR, UMANG VERMA, AKSHAY JAIN
ANR

OTHER DETAILS OF ADVOCATES:
ATHENA LEGAL()(9818691800)(PETITIONER)

ATHENA LEGAL(NEHA.GUPTA@ATHENALEGAL.IN)(9873574763)(PETITIONER)

TC JURISTS(TCJURISTS@GMAIL.COM)()(RESPONDENT)

NISHANT KUMAR(NISHANT.KR.84@GMAIL.COM)(9430009409)(RESPONDENT)
NISHANT KUMAR(NISHANT.KR.84@GMAIL.COM)(9430009409)(RESPONDENT)
UMANG VERMA(UMANGVERMA.ADV@GMAIL.COM)(9958927041)(PETITIONER)
AKSHAY JAIN(JAINAKSHAY948@GMAIL.COM)(9560263545)(PETITIONER)

HINDUSTAN SPIRITS LTD TANMAYA MEHTA, RADHIKA
V/s R AND A INFRACON PVT LTD KHUSHALDAS, RADHIKA KHUSHALDAS

OTHER DETAILS OF ADVOCATES:
TANMAYA MEHTA (TANMAYAMEHTA@GMAIL.COM)(9999255931)(PETITIONER)
S SINGH(S11.SINGH@GMAIL.COM)()(RESPONDENT)

RADHIKA
KHUSHALDAS(RADHIKACHANDRASEKHAR@YMAIL.COM)(9810504823)(PETITIONER)
SPICEJET LIMITED K R SASIPRABHU

V/s BKP ENTERPRISE & ANR. & ORS.

OTHER DETAILS OF ADVOCATES:
R S PRABHU(OFFICE@RSPRABHU.COM)(0)(PETITIONER)

R S PRABHU(OFFICE@RSPRABHU.COM)(8851382791)(PETITIONER)

BHUVAN MISHRA (OFFICEOFBHUVANMISHRA@GMAIL.COM)(0)(RESPONDENT)
BHARAT ZAVERI(BHARAT.ZAVERI@ZAVERICAR.COM)(0)(RESPONDENT)
SOHIL(SOHIL.ZAVERI@ZAVICARE.COM)(0)(RESPONDENT)

BHUVAN MISHRA (OFFICEOFBHUVANMISHRA@GMAIL.COM)(0)(RESPONDENT)
BHUVAN(BHUVAN.MISHRA@GMAIL.COM)(0)(RESPONDENT)
SOHIL(SOHIL.ZAVERI@ZAVICARE.COM)(0)(RESPONDENT)

BHARAT (BHARAT.ZAVERI@ZAVERICAR.COM)(0)(RESPONDENT)

FRAGRANCE DREAMS HOMES PVT. LTD. RAJESH JAIN
V/s COMMISSIONER OF CGST, DELHI EAST

OTHER DETAILS OF ADVOCATES:

FRAGRANCE DREAMS HOMES PVT. LTD.
(INFOTAX@REDIFFMAIL.COM)(9810042928)(RESPONDENT)

RAJESH JAIN AND S.B. JAIN(INFOTAX@REDIFFMAIL.COM)(9810042928)(PETITIONER)
RAJESHJAIN(INFOTAX@REDIFFMAIL.COM)(9810042928)(PETITIONER)

COMMISSIONER OF CGST, DELHI
EAST(HARPREETSINGHGSTSTANDINGCOUNSEL@GMAIL.COM)(9811253531)(PETITIONER)
HARPREET(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(9811253531)(RESPONDENT)
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21.03.2025 ADVANCE CAUSE LIST

41 W.P.(C)-12876/2021 MEDICAL BUREAU RAJESH MAHNA
CM APPL. 24633/2024 V/s COMMISSIONER OF CENTRAL GOODS AND
SERVICE TAX DELHI NORTH & ANR.

OTHER DETAILS OF ADVOCATES:
RAJESH MAHAN AND CO(RAJESHMAHNA@YAHOO.CO.IN)()(PETITIONER)

HARPREET ARORA(HARPREETARORAADV@GMAIL.COM)(9811253531)(RESPONDENT)
DELHI DCIT
JUDICIAL(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
RAJESH MAHNA CO.(RAJESHMAHNA@YAHOO.CO.IN)(7373900606)(PETITIONER)

A SINGLA(ASINGLASSC@GMAIL.COM)()(RESPONDENT)

42 W.P.(C)-4615/2023 SHYAM AVTAR LIGHTS P LTD RUCHIR BHATIA
V/s COMMISSIONER OF STATE GOODS AND
SERVICES TAX DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

RUCHIR BHATIA(DALIP210@GMAIL.COM)(9810371417)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
RA LAW CO(RALAWCO@GMAIL.COM)()(RESPONDENT)

43 W.P.(C)-10347/2023 RUSHI GULATI PROPRIETOR OF M/S RUSHI VINEET BHATIA
CREATION
V/s COMMISSIONER OF CGST, DELHI-WEST AND
ORS.

OTHER DETAILS OF ADVOCATES:

VINEET BHATIA(BHATIAV68@GMAIL.COM,
VINEET@BNBLEGAL.IN)(9811081159)(PETITIONER)

LEGALST DELHI(LEGALSTDELHI3@GMAIL.COM)()(RESPONDENT)

44 W.P.(C)-5053/2024 MS DLF HOME DEVELOPERS LTD KUSHAL RAJ
V/s ADDIIONAL COMMISSIONER Il & ANR.

OTHER DETAILS OF ADVOCATES:

INDUS PROMPT LEGALS LLP()(9871425797)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250602)(RESPONDENT)
ADDIICOMMISSIONER(LEKH.RAJ73@GOV.IN, COMMR-CEXDELL@NIC.IN)()(RESPONDENT)
DELHI NORTH LEGAL(DELHINORTH-LEGAL@GOV.IN)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250602)(RESPONDENT)

45 W.P.(C)-6780/2024 M/S B.C. POWER CONTROLS LTD. ABHISHEK GARG
CM APPL. 28264/2024 V/s UNION OF INDIA THROUGH MINISTRY OF
CM APPL. 5830/2025 FINANCE & ORS.

OTHER DETAILS OF ADVOCATES:
ABHISHEK GARG(ABHISHEK@AGSLEGAL.COM)(9056299999)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

GST DELHI EAST LEGAL(GSTDELHIEAST.LEGAL@GMAIL.COM,
SHASHANK_SHARMA1@OUTLOOK.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

46  W.P.(C)-7339/2024 KAPIL RAJ ANAND SUMIT KUMAR BATRA
V/s GST OFFICER, WARD 109, DELHI

OTHER DETAILS OF ADVOCATES:

RAJESH MAHNA AND SUMIT K.
BATRA(OFFICE@KLYTOSLEGAL.COM)(7290911000)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

47 W.P.(C)-14270/2024 INDIA RETAILS AND HOSPITALITY PRIVATE ABHISHEK GARG
CM APPL. 59756/2024 LIMITED
WITH W.P.(C) 14288/2024 V/s SALES TAX OFFICER CLASS Il AVATO WARD

101 ZONE 9 DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
ABHISHEK GARG(ABHISHEK@AGSLEGAL.COM)(9056299999)(PETITIONER)
SANTOSH KUMAR TRIPATHI, GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM,
SCSERVICESGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

48 |\W.P.(C)-14288/2024 INDIA RETAILS AND HOSPITALITY PRIVATE ABHISHEK GARG
CM APPL. 59797/2024 LIMITED
V/s SALES TAX OFFICER CLASS Il AVATO WARD
101 ZONE 9 DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
ABHISHEK GARG(ABHISHEK@AGSLEGAL.COM)(9056299999)(PETITIONER)
SANTOSH KUMAR TRIPATHI, GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM,
SCSERVICESGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
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49 W.P.(C)-16262/2024

50 |W.P.(C)-1087/2025
CM APPL. 5357/2025

51  |W.P.(C)-1140/2025
CM APPL. 5605/2025

52 W.P.(C)-2739/2025

FOR HEARING
53 FAO(OS) (COMM)-189/2023

FOR FINAL DISPOSAL
54 W.P.(C)-11366/2024

PART-HEARD MATTER(END OF THE BOARD)

55 ITA-380/2018
WITH ITA 819/2018
ITA5/2021
ITA 24/2021

56 ITA-819/2018

57 ITA-24/2021

58 ITA-5/2021

ADVANCE CAUSE LIST

M/S ANANTA POLYRUBB PRIVATE LIMITED
V/s GST OFFICER WARD NO 03 DEPARTMENT OF
TRADE AND TAXES

AJIT KUMAR JHA

OTHER DETAILS OF ADVOCATES:

AJIT KUMAR JHA(AJIT5422@GMAIL.COM)(9355672267)(PETITIONER)
GST(GST-APPEAL2DELHI@GOV.IN, GSTDELHIEAST.LEGAL@GMAIL.COM)(0)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

HARSH GOEL (LEGAL HEIR OF LT. SH. PUSHKAR  |PUNEET RAI
GOEL PROPRIETOR OF M/S. NAND PLASTICS

INDUSTRIES)

V/s GST OFFICER /AVATO, WARD 63, ZONE 6,

DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

PUNEET RAI(PUNEETRAIADVOCATE@GMAIL.COM)(9810023745)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

SHRI SANJAY CHAWLA KARAN KANWAL
V/s PRINCIPAL ADDITIONAL DIRECTOR GENERAL
ADJUDICATION AND ANR

OTHER DETAILS OF ADVOCATES:

PRABHAT KUMAR AND KARAN KANWAL(ADVOCATES00@GMAIL.COM,
KARANKANWAL@GMAIL.COM)(9999336794)(PETITIONER)

DSU REPORTING, INVDGGI, DGGI(SIO.DZUREPORTING1@GOV.IN, INVDGGI.HQ@GOV.IN,
ADJN-DGGI-MUMBAI@GOV.IN)(0)(RESPONDENT)
ANURAG(ANURAGDULAW@GMAIL.COM)(0)(RESPONDENT)

DIVINE ENTERPRISES MANORATH RATHI
V/s COMMISSIONER OF CENTRAL EXCISE AND

SERVICE TAX CENTRAL TAX DELHI SOUTH CGST

COMMISSIONERATE SOUTH

OTHER DETAILS OF ADVOCATES:
MANORATH RATHI(MANORATH@RJALEGAL.IN)(9933787672)(PETITIONER)
CGST DELHI SOUTH(LEGAL.CGSTDELHISOUTH@GOV.IN)(0)(RESPONDENT)

DELHI DEVELOPMENT AUTHORITY
V/s KR ANAND & ANR.

VRINDA KAPOOR

OTHER DETAILS OF ADVOCATES:
VRINDA K DEV(VRINDA@ACELEGAL.IN)(9899029387)(PETITIONER)
K R ANAND(SHANNRAWAT28@GMAIL.COM)()(RESPONDENT)

KING IMPEX
V/s COMMISSIONER OF DELHI GOODS AND
SERVICES TAX

RAJESH JAIN

OTHER DETAILS OF ADVOCATES:

RAJESHJAIN AND VIRAG TIWARI(INFOTAX@REDIFFMAIL.COM)(9810042928)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

ANALJIT SINGH
V/s PRINCIPAL COMMISSIONER OF INCOME TAX-
6,

DEEPAK CHOPRA AZB & PARTNERS

OTHER DETAILS OF ADVOCATES:

PR. COMMISSIONER OF INCOME TAX, DELHI-6 |AJIT SHARMA
V/s ANALJIT SINGH

OTHER DETAILS OF ADVOCATES:
AJIT SHARMA(SHARMA.AJIT@GMAIL.COM)(7838029831)(PETITIONER)

NEELU ANAUIT SINGH DEEPAK CHOPRA AZB & PARTNERS
V/s PRINCIPAL COMMISSIONER OF INCOME TAX-
6

OTHER DETAILS OF ADVOCATES:

PR.COMMISSIONER OF INCOME TAX-7
V/s NEELU ANALJIT SINGH

VIBHOOTI MALHOTRA

OTHER DETAILS OF ADVOCATES:

VIBHOOTI MALHOTRA, SHAILENDERA
SINGH(VIBHOOTIMALHOTRA.LAW@GMAIL.COM)(9811155275)(PETITIONER)
VIBHOOTIMALHOTRA(VIBHOOTIMALHOTRA@GMAIL.COM)(9811155275)(PETITIONER)
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21.03.2025

59

ITA-17/2025
WITH ITA 380/2018

ADVANCE CAUSE LIST

THE COMMISSIONER OF INCOME TAX - RUCHIR BHATIA
INTERNATIONAL TAXATION -3
V/s SH. ANAUIT SINGH

OTHER DETAILS OF ADVOCATES:

RUCHIR BHATIA (RUCHIRBHATIA210@GMAIL.COM)(9810371417)(PETITIONER)
DEEPAK CHOPRA (DEEPAK.CHOPRA@AZBPARTNERS.COM)(0)(RESPONDENT)
RAVINDER(RAVINDER.SINGH@MAXVENTURES.CO.IN)(0)(RESPONDENT)
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21.03.2025 ADVANCE CAUSE LIST

COURT NO. 42

HON'BLE MS.JUSTICE PRATHIBA M. SINGH
HON'BLE MR.JUSTICE NAVIN CHAWLA
HON'BLE MR.JUSTICE AMIT SHARMA

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, PLEASE CONTACT,
MS. SAPHALTA BHATI (MOB:-7428238686) COURT MASTER TO HON’BLE MS. JUSTICE PRATHIBA M. SINGH.]

CLICK HERE FOR VC
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6

Meeting No. 1669 92 0249

Join from a video conferencing system or application
Dial:

dhcvirtualcourt6@dhcvirtualcourt.webex.com

You can also dial 210.4.202.4 and enter your meeting number.

Join by phone
Access Code: 1669 92 0249

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO
courtmaster@pmsingh.in

rajesh.malhotra@dhc.nic.in

mahendra.kadian@dhc.nic.in

NOTE: Counsels and Litigants may send their apperances through the following
link/form. This form shall be available during Court hearing days
from 09:00 A.M - 04:30 P.M..

https://forms.gle/LszUZHy9YMBfTrAu7

:Jl-ll.glll\\/l/IBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
AFTER NOTICE MISC. MATTERS
1 FAO(OS)-48/2023 ALOK KALIA VIJAY DATT GAHTORI,
CM APPL. 18126/2023 V/s CHARU AGRAWAL RAGHAV BHATIA, RISHABH
KAPUR

OTHER DETAILS OF ADVOCATES:

MANISH (MANISH_68@YAHOO0.COM)(9811023331)(PETITIONER)
CHARU (CHARU1470@GMAIL.COM)()(RESPONDENT)

RAGHAV

BHATIA(RAGHAVKBHATIA@ GMAIL.COM)(9711745654)(PETITIONER)
RISHABH
KAPUR(MAIL@RISHABHKAPUR.COM)(7042181838)(RESPONDENT)
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21.03.2025 ADVANCE CAUSE LIST

COURT NO. 42

DIVISION BENCH- IV

HON'BLE MS.JUSTICE PRATHIBA M. SINGH
HON’BLE MR.JUSTICE RAJNEESH KUMAR GUPTA

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, PLEASE CONTACT,
MS. SAPHALTA BHATI (MOB:-7428238686) COURT MASTER TO HON’BLE MS. JUSTICE PRATHIBA M. SINGH.]

CLICK HERE FOR VC
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6

Meeting No. 1669 92 0249

Join from a video conferencing system or application
Dial:

dhcvirtualcourt6@dhcvirtualcourt.webex.com

You can also dial 210.4.202.4 and enter your meeting number.

Join by phone
Access Code: 1669 92 0249

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO
courtmaster@pmsingh.in

NOTE: Counsels and Litigants may send their apperances through the following
link/form. This form shall be available during Court hearing days
from 09:00 A.M - 04:30 P.M..

https://forms.gle/LszUZHy9YMBfTrAu7

ITEM
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME

AFTER NOTICE MISC. MATTERS

1 CONT.APP.(C)-13/2018 GEETA KUMARI & ORS ABHIK CHIMNI, R VASANTH

V/s PRAMOD KUMAR

OTHER DETAILS OF ADVOCATES:
ABHIK CHIMNI()(9971830490)(PETITIONER)
R VASANTH(VASANTH@TRINITYCHAMBERS.IN)(9873122974)(RESPONDENT)

2 W.P.(C)-9772/2018 H S BANGA SONALIKA BHARGAVA, ANKUR
WITH W.P.(C) 14673/2021 V/s THE NAV JAGRITI CGHS LTD. & ANR. ARORA, TUSHAR SINGH, RAJIV
SHUKLA, SATYAKAM, PARAMJEET

SINGH

OTHER DETAILS OF ADVOCATES:

SONALIKA BHARGAVA()(9958733351)(PETITIONER)

ANKUR ARORA(ADVANKURARORA@GMAIL.COM)(9811929774)(PETITIONER)
ANKUR ARORA(ADVANKURARORA@GMAIL.COM)(9811929774)(PETITIONER)
TUSHAR SINGH(TUSHARSINGH145@GMAIL.COM)(9811634530)(PETITIONER)
RAJIV SHUKLA(SHUKLAW@GMAIL.COM)(9810110572)(RESPONDENT)
SATYAKAM (SATYAKAMADVOCATE@GMAIL.COM)(9868219633)(RESPONDENT)

PARAMIJEET SINGH(ADVPARAMIJEETSINGH7 @GMAIL.COM)(9999950551)(PETITIONER)

3 W.P.(C)-14673/2021 URMILA @ SUMAN DECEASED THROUGH LRS (SH. UTTAM PRANAV SACHDEVA, ANKUR
CM APPL. 46212/2021 CHAND) ARORA, TUSHAR SINGH,
CM APPL. 46213/2021 V/s THE NAV JAGRITI CGHS LTD & ORS. SATYAKAM

CM APPL. 5118/2025

OTHER DETAILS OF ADVOCATES:

PRANAV SACHDEVA(PRANAVSACHEDVA@GMAIL.COM)(9910523811)(PETITIONER)
SUMEER(ADVOCATESUMEER@GMAIL.COM)(9868262092)(RESPONDENT)
SANTOSH KUMAR
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21.03.2025

4

5

AT THE END OF BOARD (CONNECTED MATTER)

6

10

11

12

W.P.(C)-412/2021

W.P.(C)-15398/2024

CONT.CAS(C)-191/2008
WITH LPA 310/2010

LPA-310/2010

CM APPL. 55020/2024
WITH LPA 362/2010

LPA 416/2012

FAO(OS) (COMM) 249/2023
LPA 7460/2009

CONT.CAS(C)-889/2009
CM APPL. 17090/2009
CM APPL. 11922/2024
CM APPL. 11923/2024
WITH W.P.(C) 7460/2009

W.P.(C)-7460/2009
CM APPL. 4169/2010
CM APPL. 27280/2017
WITH LPA 310/2010

LPA-362/2010
WITH LPA 416/2012

LPA-416/2012

W.P.(C)-7689/2000

ADVANCE CAUSE LIST

TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
ANKUR ARORA(ADVANKURARORA@GMAIL.COM)(9811929774)(RESPONDENT)

DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8950510963)(RESPONDENT)
RAJIV BANSAL(RAJIVBANSAL@RAJIVBANSAL.COM)(9810114141)(RESPONDENT)
PRANAV SACHDEVA()(9910523811)(PETITIONER)

ANKUR ARORA(ADVANKURARORA@GMAIL.COM)(9811929774)(PETITIONER)
TUSHAR SINGH(TUSHARSINGH145@GMAIL.COM)(9811634530)(PETITIONER)
SATYAKAM (SATYAKAMADVOCATE@GMAIL.COM)(9868219633)(RESPONDENT)

OM PARKASH JHALANI BHARAT
V/s REGISTRAR COOPERATIVE SOCIETIES & ORS.

OTHER DETAILS OF ADVOCATES:

BHARAT BAGGA(ADVOCATEBHARATBAGGA@GMAIL.COM)(9899584189)(PETITIONER)
DY DIRECTOR GROUP HOSING DELHI DEVELOPMENT
AUTHORITY(DDACHAMBERHC@GMAIL.COM)()(PETITIONER)

REGISTRAR COOPERATIVE SOCIETIES (RCOOP@NIC.IN )(1123742806)(PETITIONER)
REGISTRAR COOPERATIVE SOCIETIES
(STANDINGCOUNSELGNCT@GMAIL.COM)(8588089272)(PETITIONER)

DY DIRECTOR GROUP HOSING DELHI DEVELOPMENT
AUTHORITY(DDACHAMBERHC@GMAIL.COM)()(PETITIONER)

SANT TULSI DASS COOPERATIVE()(9811394195)(RESPONDENT)
DDA(DDACHAMBERHC@GMAIL.COM)(8950510963)(RESPONDENT)

M/S KESRI STEELS LIMITED ARIF AHMED KHAN
V/s COMMISSIONER TRADE AND TAXES & ANR.

OTHER DETAILS OF ADVOCATES:

ARIF AHMED KHAN(LEGALASSOCIATES.AAK@GMAIL.COM)(7678676654)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
SANTOSHTRIPATHIOFFICE@GMAIL.COM)(9868250806)(RESPONDENT)

MAHESH CHAND BAHL MR.NARESH K.DAKSH, AJAY

V/s K.S.MEHRA & ORS. ARORA, ZUBEDA BEGUM, KAPIL
DUTTA

OTHER DETAILS OF ADVOCATES:

AMARIEET SINGH AVTAR SINGH, PARVINDER

V/s MCD & ANR CHAUHAN, SAROJ BIDAWAT,
PRAVEEN SURI, NAUSHAD AHMED
KHAN

OTHER DETAILS OF ADVOCATES:
PRAVEEN SURI(PRAVEENSURI7Z3@GMAIL.COM)(9899528188)(PETITIONER)
NAUSHAD AHMED KHAN(ASCGNCTD@GMAIL.COM)(9868111799)(RESPONDENT)

RAJ KUMAR ANAND RAJAT ANEJA, KAPIL DUTTA
V/s KS MEHRA & ORS

OTHER DETAILS OF ADVOCATES:
ANEJA & ANEJA(RANEJA@ANEJAANDANEJA.COM)(9810727771)(PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(RESPONDENT)
CLO MCD(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

SC SERVICE(SCSERVICESGNCTD@GMAIL.COM)()(RESPONDENT)

RAJ KUMAR ANAND RAJAT ANEJA, AJAY ARORA, KAPIL
V/s MCD & ORS. DUTTA, GAGANMEET SINGH
SACHDEVA

OTHER DETAILS OF ADVOCATES:
GAGANMEET SINGH SACHDEVA(GAGANMEET3@GMAIL.COM)(9582055425)(RESPONDENT)

DINA NATH AMARIJEET YADAV, SUPARNA
V/s MUNICIPAL CORPORATION OF DELHI SRIVASTAVA

OTHER DETAILS OF ADVOCATES:

SOUTH DELHI MUNICIPAL CORPORATION NARESH K DAKSH
V/s MAHESH CHAND BAHL

OTHER DETAILS OF ADVOCATES:
NARESH K DAKSH(NARESHDAKSH_ADV@YAHOO.COM)(9810539912)(RESPONDENT)

DEVI RAM & ORS. VIRENDRA SINGH, M. SINGH,

V/s UOI & ORS. VISHWAJIT SINGH, AMIT, SETH,
SHOBHA TAKKIAR, PRERNA SAHNI,
PARVINDER CHAUHAN

OTHER DETAILS OF ADVOCATES:
WITHOUT GENERATE ()()(RESPONDENT)
WITHOUT GENERATE ()()(RESPONDENT)
WITHOUT GENERATE ()()(RESPONDENT)
PARVINDER CHAUHAN (PARVINDERCHAUHAN.ADV@GMAIL.COM)(9868102274)(PETITIONER)
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21.03.2025

13

14

15

16

17

18

19

20

W.P.(C)-3705/2006
WITH W.P.(C) 4591/2008
W.P.(C) 4593/2008
W.P.(C) 4594/2008
W.P.(C) 252/2009

LPA 416/2012

LPA 362/2010
CONT.CAS(C) 191/2008
CONT.CAS(C) 889/2009
W.P.(C) 7460/2009
W.P.(C) 7689/2000
W.P.(C) 9269/2007
LPA 310/2010

W.P.(C)-9269/2007

W.P.(C)-4591/2008

W.P.(C)-4593/2008

W.P.(C)-4594/2008

W.P.(C)-252/2009
CM APPL. 33558/2024

W.P.(C)-4200/2006
WITH W.P.(C) 3705./2006

W.P.(C)-7463/2006

ADVANCE CAUSE LIST

KISHNA & ORS.
V/s UOI & ORS.

MR.RAJIV YADAV, SHIVINDER
CHOPRA, AJAY VERMA, VIRENDER
SINGH, GAURAV SARIN

OTHER DETAILS OF ADVOCATES:

WITHOUT GENERATE ()()(PETITIONER)
WITHOUT GENERATE ()()(PETITIONER)
WITHOUT GENERATE ()()(PETITIONER)
WITHOUT GENERATE ()()(PETITIONER)

SHANTI DEVI & ORS.
V/s UOI & ORS.

MR.RAJIV YADAV, MR. RAMESH
RAY, MR. AJAY VERMA, MR. P.L.
GAUTAM, PARVINDER CHAUHAN

OTHER DETAILS OF ADVOCATES:
PARVINDER CHAUHAN (PARVINDERCHAUHAN.ADV@GMAIL.COM)(9868102274)(PETITIONER)

RAM NARAIN & ORS RAJIV YADAYV, V.K. SINGH, S.
V/s U.0.1 & ORS SRIVASTAVA, DEEPIKA

OTHER DETAILS OF ADVOCATES:

JAGMOHAN & ORS
V/s U.0.|

RAIJIV YADAV, V.K. SINGH, S.
SRIVASTAVA, DEEPIKA

OTHER DETAILS OF ADVOCATES:

RAM MEHER & ORS
V/s U.0.1 & ORS

RAJIV YADAV, V.K. SINGH, S.
SRIVASTAVA, DEEPIKA, PARVINDER
CHAUHAN, ABHILASH VASHISHT

OTHER DETAILS OF ADVOCATES:
PARVINDER CHAUHAN (PARVINDERCHAUHAN.ADV@GMAIL.COM)(9868102274)(PETITIONER)
ABHILASH VASHISHT(ADVOCATEABHILASH91@GMAIL.COM)(9873700067)(PETITIONER)

SANIJEEV SIKKA & ORS. MR.RAJIV YADAV, RAJIV YADAV,
V/s UOI & ORS. GAGANMEET SINGH SACHDEVA

OTHER DETAILS OF ADVOCATES:
GAGANMEET SINGH SACHDEVA(GAGANMEET3@GMAIL.COM)(9582055425)(RESPONDENT)

SAT NARAIN & ORS. MR.RAIJIV YADAV, MR. AJAY

V/s UOI & ORS. VERMA, MR. SANJAY KUMAR
PATHAK, MS. J.J. SARKAR, VIKAS
DUDEIJA, RAJIV DAWAR, MR. AMIT
MEHRA, MR. AAKASH PRATAP

OTHER DETAILS OF ADVOCATES:
WITHOUT GENERATE ()()(RESPONDENT)

NAND KISHOR & ORS.
V/s UOI & ORS.

MR.RAIJIV YADAV, MR. AJAY
VERMA, MR. AMIT MEHRA, MR.
VIKAS DUDEJA, MR.SANJAY KUMAR
PATHAK, MR. RAJIV DAWAR, MR.
SMITA SHANKAR

OTHER DETAILS OF ADVOCATES:
WITHOUT GENERATE ()()(RESPONDENT)
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21.03.2025 ADVANCE CAUSE LIST

COURT NO. 04

DIVISION BENCH-V

HON'BLE MR.JUSTICE NAVIN CHAWLA
HON’BLE MS.JUSTICE RENU BHATNAGAR

Click below to join the VC:

https://delhihighcourt.webex.com/join/dhcecourtve5

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

rajesh.malhotra@dhc.nic.in

dhc.court2102@gmail.com

All counsels are requested to send their appearance through this form.

https://forms.gle/klodruPgPt5hgFQJ9

This form shall be available on all court hearing days from 10:00 AM to 05:00 PM.
Counsels are requested to fill this form only once.
The first submission shall be treated as final.

:JLEJ':\"”BER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
1 [EFA(OS) (COMM)-20/2024 ANAND DIVINE DEVELOPERS PVT. LTD AND  KARTIK NAYAR
CM APPL. 70308/2024 ANR
CM APPL. 70309/2024 V/s PALLIPPURAM RAMAKRISHNAN
CM APPL. 70310/2024 LAKSHMINARAYANAN
OTHER DETAILS OF ADVOCATES:
K N LEGAL(SECRETARY@KNLEGAL.IN)(9810426989)(PETITIONER)
ROHIL(ROHIL@ANANDANDANAND.COM)(0)(RESPONDENT)
SAIF KHAN(SAIF@ ANANDANDANAND.COM)(0)(RESPONDENT)
ACHUTHAN
SREEKUMAR(ACHUTHAN@ANANDANDANAND.COM)(0)(RESPONDENT)
2 [EFA(OS) (COMM)-21/2024 ALMOND INFRABUILD PVT LTD AND ANR  |KARTIK NAYAR
CM APPL. 70311/2024 V/s GAGANDEEP SINGH PURI
CM APPL. 70312/2024
CM APPL. 70313/2024
OTHER DETAILS OF ADVOCATES:
KASHISH BANSAL(SECRETARY@KNLEGAL.IN)(9810426989)(PETITIONER)
ROHIL(ROHIL@ANANDANDANAND.COM)(0)(RESPONDENT)
SAIF KHAN(SAIF@ ANANDANDANAND.COM)(0)(RESPONDENT)
ACHUTHAN
SREEKUMAR(ACHUTHAN@ANANDANDANAND.COM)(0)(RESPONDENT)
3 [EFA(OS) (COMM)-22/2024 ALMOND INFRABUILD PVT LTD AND ANR  |KARTIK NAYAR
CM APPL. 70317/2024 V/s ANAND GUPTA AND ANR
CM APPL. 70318/2024
OTHER DETAILS OF ADVOCATES:
KRISH KALRA(SECRETARY @KNLEGAL.IN)(9810426989)(PETITIONER)
ROHIL(ROHIL@ANANDANDANAND.COM)(0)(RESPONDENT)
SAIF KHAN(SAIF@ ANANDANDANAND.COM)(0)(RESPONDENT)
ACHUTHAN
SREEKUMAR(ACHUTHAN@ANANDANDANAND.COM)(0)(RESPONDENT)
4  [EFA(OS) (COMM)-24/2024 ALMOND INFRABUILD PVT LTD AND ANR  |KARTIK NAYAR
CM APPL. 70321/2024 V/s NAVDEEP SHERGILL

CM APPL. 70322/2024
CM APPL. 70323/2024

OTHER DETAILS OF ADVOCATES:
KASHISH BANSAL(SECRETARY @KNLEGAL.IN)(9810426989)(PETITIONER)
ROHIL(ROHIL@ANANDANDANAND.COM)(0)(RESPONDENT)

SAIF (SAIF@ ANANDANDANAND.COM)(0)(RESPONDENT)

ACHUTHAN
SREEKUMAR(ACHUTHAN@ANANDANDANAND.COM)(0)(RESPONDENT)
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21.03.2025

FOR ADMISSION

5

MAT.APP.(F.C.)-441/2024
CM APPL. 75873/2024
CM APPL. 75874/2024

MAT.APP.(F.C.)-83/2025
CM APPL. 11711/2025

W.P.(C)-7010/2024
CM APPL. 29182/2024

AFTER NOTICE MISC. MATTERS

8

10

11

12

13

14

LPA-801/2024
CM APPL. 47459/2024

MAT.APP.(F.C.)-132/2019
CM APPL. 21472/2019

MAT.APP.(F.C.)-88/2021

MAT.APP.(F.C.)-56/2023

MAT.APP.(F.C.)-173/2023

MAT.APP.(F.C.)-259/2023
CM APPL. 46214/2023
CM APPL. 46215/2023

MAT.APP.(F.C.)-234/2024
CM APPL. 41955/2024

ADVANCE CAUSE LIST

KAUSILIYA
V/s GAUTAM MAHTO

ZEBA KHAIR

OTHER DETAILS OF ADVOCATES:
ZEBA KHAIR(LEGESWORLDLAWFIRM@GMAIL.COM)(9810602612)(PETITIONER)
RAJESH KUMAR(KUMARRAJESH.ADV@GMAIL.COM)(0)(RESPONDENT)

SHIKHA JAIN KUSHAL CHOUDHARY
V/s SIDDHARTH JAIN

OTHER DETAILS OF ADVOCATES:

ANGAD AHLUWALIA
(AHLUWALIA.CHOUDHARY@GMAIL.COM)(9999502544)(PETITIONER)
SIDDHARTH JAIN (JAIN_SIDDHARTH7@YAHOO.CO.IN)(0)(RESPONDENT)

SMT BRAMI W/O LATE SH BHAGAT RAM BIRDI CHAND NAGAR
MEENA EX DIESEL ASSISTANT
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
B C NAGAR (NAGARBC58@GMAIL.COM)(8368228808)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

MEGH KUMAR JAIN
V/s M/S INDIA OVERSEAS CORPORATION &
ORS.

KRISHNA CHANDRA DUBEY

OTHER DETAILS OF ADVOCATES:

KRISHNA
CHANDRA(KCDUBEYASSOCIATES@GMAIL.COM)(9810445502)(PETITIONER)
KRISHNA
CHANDRA(KCDUBEYASSOCIATES@GMAIL.COM)(9810445502)(PETITIONER)
LABDL(LABDLCNNW.DELHI@NIC.IN)(0)(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
DL(LABDLCNNW.DELHI@NIC.IN)(0)(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

DOLLY GOEL PRANAV VASHISTHA, ROHIT
V/s VINEET GOEL BHARADWAJ, SAMAMA SUHAIL

OTHER DETAILS OF ADVOCATES:
PRANAV VASHISTHA()(8860803090)(PETITIONER)

ROHIT BHARADWAJ(BHARADWAIJADV@GMAIL.COM)(9911557338)(PETITIONER)
SAMAMA SUHAIL(SAMAMASUHAIL@GMAIL.COM)(9717044477)(PETITIONER)

SUMAN MALHOTRA JUGAL WADHWA, ALEX JOSEPH,
V/s SANJAY MALHOTRA SANJAY S CHHABRA, KAUSHAL
KISHORE LAL GAUTAM, SHAMBHAVI

OTHER DETAILS OF ADVOCATES:

KAUSHAL KISHORE LAL
GAUTAM(KKLG4DS@GMAIL.COM)(9871911183)(RESPONDENT)

SHAMBHAVI (AASHI15SHAMBHAVI@GMAIL.COM)(7388143213)(RESPONDENT)

SMT KANCHAN CHAUHAN KUSH SHARMA, BALDEV RAJ
V/s SH ABHISHEK KUMAR

OTHER DETAILS OF ADVOCATES:

KUSH SHARMA (INFO@KSALAWOFFICES@GMAIL.COM)(9311399002)(PETITIONER)
HEMRAJTEWATIA(ADVOCATEHEMRAITEWATIA@GMAIL.COM)()(RESPONDENT)
BALDEV RAJ (BALDEVRAJ.CO@GMAIL.COM)(8588844284)(RESPONDENT)

BALDEV RAJ (BALDEVRAJ.CO@GMAIL.COM)(8588844284)(PETITIONER)

ANSHUMAAN GAURI HARSH KUMAR, SAKSHI JAIN
V/s RADHIKA

OTHER DETAILS OF ADVOCATES:

HARSH KUMAR & SIKHA
GOGOI(ADVOCATEHARSHKUMAR@GMAIL.COM)(8076772278)(PETITIONER)
ANITA(ADVOCATE.ANITA32@GMAIL.COM)()(RESPONDENT)

SAKSHI JAIN(ADVOCATE.SAKSHI12@GMAIL.COM)(8800898769)(PETITIONER)

RITU JUHI ARORA
V/s RAJ KUMAR

OTHER DETAILS OF ADVOCATES:
JUHI ARORA &
ASSOCIATES(ADVJUHI.ARORA@GMAIL.COM)(9654652295)(PETITIONER)
RITU()(8168694704)(PETITIONER)

SWAPNIL SHANTARAM SAHARE NARENDER PRABHAKAR, KANHAIYA
V/s SHWETA SAHARE KUMAR

OTHER DETAILS OF ADVOCATES:
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15

16

17

18

19

20

MAT.APP.(F.C.)-276/2024
CM APPL. 48347/2024

MAT.APP.(F.C.)-311/2024
CM APPL. 55880/2024
CM APPL. 55881/2024
CM APPL. 55882/2024

W.P.(C)-4600/2020

CM APPL. 16627/2020
WITH W.P.(C) 4601/2020
W.P.(C) 4602/2020
W.P.(C) 4603/2020
W.P.(C) 9363/2021

W.P.(C)-4601/2020
CM APPL. 16632/2020

W.P.(C)-4602/2020
CM APPL. 16638/2020

W.P.(C)-4603/2020
CM APPL. 16642/2020
CM APPL. 9486/2021

ADVANCE CAUSE LIST

SANDEEP(SANDEEPK12791@GMAIL.COM)(0)(PETITIONER)
SHWETHA(SHWETHA.SWEET16@GMAIL.COM)(0)(RESPONDENT)
KANHAIYA
KUMAR(KANHAIYASUPREME@GMAIL.COM)(9650525711)(RESPONDENT)

SHEELA DEVI ARCHIT ARORA, BIR SINGH RANA
V/s KULDEEP SINGH

OTHER DETAILS OF ADVOCATES:

PRAVEEN BHARADWAJ & ARCHIT
ARORA(ADVARCHITARORA@GMAIL.COM)(9871443380)(PETITIONER)
KULDEEP()(9818795083)(RESPONDENT)

BIR SINGH RANA(BSRANA.ADVOCATE@GMAIL.COM)(9871079321)(PETITIONER)

PREETI DEVDUTT BHARDWAJ
V/s RAVINDER KUMAR

OTHER DETAILS OF ADVOCATES:

AKPATHAK& G C
SINGH(AMANPATHAK1983@GMAIL.COM)(9971320953)(PETITIONER)
AKPATHAK& G C
SINGH(AMANPATHAK1983@GMAIL.COM)(9971320953)(PETITIONER)
RAVI KUMAR(RAVIKUMAR7412@GMAIL.COM)(0)(RESPONDENT)
RAVI KUMAR(RAVIKUMAR7412@GMAIL.COM)(0)(RESPONDENT)

NIRDOSH GAUTAM & ORS. SANJEEV MALIK, PARDEEP KUMAR
V/s GOVERNMENT OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
SANJEEVMALIK(SKMALIKADVOCATE@GMAIL.COM)(9914179991)(PETITIONER)
S.K. MALIK(SKMALIKADVOCATES@GMAIL.COM)(9914179991)(PETITIONER)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(RESPONDENT)
DIRGEN(DIRGEN-MSDE@GOV.IN)(1125731103)(RESPONDENT)
DDGAT(DDGAT-DGET@NIC.IN)(9811795470)(RESPONDENT)

MOHD
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
PARDEEP KUMAR(PARDEEPKUMAR.LLB@GMAIL.COM)(9560097052)(PETITIONER)

SANDEEP & ORS. SANJEEV MALIK
V/s GOVERNMENT OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

S K MALIK(SKMALIKADVOCATES@GMAIL.COM)(9914179991)(PETITIONER)
SANJEEVMALIK(SKMALIKADVOCATE@GMAIL.COM)(9914179991)(PETITIONER)
AVNISH AHLAWAT
(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(RESPONDENT)

MOHD.
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
DIRECTOR GENERALDIRECTORATE OF TRAINING (DDGAT-
DGET@NIC.IN)(9811795470)(RESPONDENT)

NATIONAL COUNCIL FOR VOCATION TRAINING(SECY-
MSDE@NIC.IN)(23465852)(RESPONDENT)

DIRECTOR GENERAL DIRECTORATE OF TRAINING(DIRGEN-
MSDE@GOV.IN)(25731103)(RESPONDENT)

BHAWANA
KATARIA(STANDINGCOUNSELGNCTD@GMAIL.COM)(8588089272)(RESPONDENT)

KULDEEP KUMAR & ORS. SANJEEV MALIK
V/s GOVERNMENT OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

S K MALIK(SKMALIKADVOCATES@GMAIL.COM)(9914179991)(PETITIONER)
SANJEEVMALIK(SKMALIKADVOCATE@GMAIL.COM)(9914179991)(PETITIONER)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(RESPONDENT)
DIRECTOR GENERAL DIRECTORATE OF TRAINING(DIRGEN-
MSDE@GOV.IN)(9811795474)(RESPONDENT)

MOHD.
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
NATIONAL COUNCIL FOR VOCATIONAL TRAINING(SECY-
MSDE@NIC.IN)(23465852)(RESPONDENT)

BHAWANA
KATARIA(STANDINGCOUNSELGNCTD@GMAIL.COM)(8588089272)(RESPONDENT)
DIRECTOR GENERAL DIRECTORATE OF TRAINING (DIRGEN-
MSDE@GOV.IN)(25731103)(RESPONDENT)

AMARIJEET & ORS.
V/s GOVERNMENT OF NCT OF DELHI
THROUGH CHIEF SECY. & ORS.

SANJEEV MALIK, VIJAY CHANDRA
JOSHI, PARDEEP KUMAR

OTHER DETAILS OF ADVOCATES:
SANJEEVMALIK(SKMALIKADVOCATE@GMAIL.COM)(9914179991)(PETITIONER)
S K MALIK(SKMALIKADVOCATES@GMAIL.COM)(9914179991)(PETITIONER)
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21 W.P.(C)-9363/2021
CM APPL. 29094/2021

22 |\W.P.(C)-7583/2021
CM APPL. 23725/2021
WITH W.P.(C) 15112/2022

23 |\W.P.(C)-15112/2022
WITH W.P.(C) 7583/2021

24 \W.P.(C)-16274/2024
CM APPL. 68494/2024

FOR FINAL HEARING

25 | MAT.APP.(F.C.)-94/2021
CM APPL. 13441/2022
CM APPL. 44311/2024

FOR DISPOSAL

26 LPA-419/2024
CM APPL. 31028/2024
CM APPL. 31029/2024

ADVANCE CAUSE LIST

BHAWANA
KATARIA(STANDINGCOUNSELGNCTD@GMAIL.COM)(8588089272)(RESPONDENT)
MOHD.
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
AVNISHA
AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(RESPONDENT)
DIRECTOR GENERAL DIRECTORATE OF
TRAINING(DDGAT=DGET@NIC.IN)(9811795470)(RESPONDENT)

NATIONAL COUNCIL FOR VOCATIONAL TRAINING (SECY-
MSDE@NIC.IN)(23465852)(RESPONDENT)

DIRECTOR GENERAL DIRECTORATE OF TRAINING(DIRGEN-
MSDE@GOV.IN)(25731103)(RESPONDENT)

DIRECTOR GENERAL DIRECTORATE OF TRAINING(DDGAT-
DGETA@NIC.IN)()(RESPONDENT)

VIJAY JOSHI(ADVOCATEVIJAYJOSHI@GMAIL.COM)(9873677817)(PETITIONER)

S K MILIK()(9991417999)(PETITIONER)

VIJAY JOSHI(ADVOCATEVIJAYJOSHI@GMAIL.COM)(9873677817)(RESPONDENT)
PARDEEP KUMAR(PARDEEPKUMAR.LLB@GMAIL.COM)(9560097052)(PETITIONER)

SUSHIL KUMAR & ORS. SANJEEV MALIK, SANJEEV MALIK
V/s GOVERNMENT OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

S K MALIK()(9914179991)(PETITIONER)

MOHD
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)

C S DELHI(CSDELHI@NIC.IN)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

MAHANAGER TELEPHONE NIGAM LIMITED |CHANDAN KUMAR, CHANDAN
AND OTHERS KUMAR
V/s ARVIND KUMAR GAHLAUT

OTHER DETAILS OF ADVOCATES:

CHANDAN KUMAR(CKUMAR7691@GMAIL.COM)(8851510588)(PETITIONER)
CHANDAN
KUMAR(CHANDAN@KUMARASSOCIATES.IN)(9810312011)(PETITIONER)
SHANKAR
KUMARJHA(SHANKAR_KUMARJHA@REDIFFMAIL.COM)()(RESPONDENT)

ARVIND KUMAR GAHLAUT DEEPAK TYAGI
V/s MAHANAGAR TELEPHONE NIGAM

LIMITED THROUGH CHAIRMAN AND

MANAGING DIRECTOR & ANR.

OTHER DETAILS OF ADVOCATES:
DEEPAK TYAGI()(9811120780)(PETITIONER)
SAKET SIKRI(SAKET.SIKRI@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA & ORS. JASWINDER SINGH, GAURAV PAL
V/s RAMESH CHANDRA SHUKLA

OTHER DETAILS OF ADVOCATES:
JASWINDER SINGH(JASWINDER.PHULL@GMAIL.COM)(9811232066)(PETITIONER)
RAHUL KUMAR, DEEPTANSHU(RAHULKUMAR37455@GMAIL.COM,
DEEPTANSHU.SHUKLA@GMAIL.COM)(0)(PETITIONER)

DHANKHARS , SUNIL SHARMA(DHANKHARSRAVI75@GMAIL.COM,
SUNILSHARMA20192019@GMAIL.COM)(0)(RESPONDENT)

GAURAV PAL(IADVOCATEGAURAV@GMAIL.COM)(8800501800)(RESPONDENT)

GHANSHYAM SINGH JAYENDRA SEVADA, MIR AKHTAR
V/s PAYAL SINGH HUSSAIN

OTHER DETAILS OF ADVOCATES:
JAYENDRA SEVADA & KNISHKA
BHATT(JAYENDRASEVADA@GMAIL.COM)(9717011717)(PETITIONER)

PAYAL (PAYALGSINGH@REDIFFMAIL.COM)()(RESPONDENT)

BHARATI LAW (MIRAKHTARADVOCATE@GMAIL.COM)(9810014414)(PETITIONER)
MIR AKHATR HUSSAIN , SONIA GOSWAMI
(MIRAKHTARADVOCATE@GMAIL.COM)(9810014414)(PETITIONER)

JAYENDRA (JAYENDRASEVADA@GMAIL.COM)(0)(RESPONDENT)
GHANSHAYM(GHANSHYAM2723@REDIFFMAIL.COM)(0)(RESPONDENT)
JAYENDRA (JAYENDRASEVADA@GMAIL.COM)(0)(RESPONDENT)
GHANSHAYM(GHANSHYAM2723@REDIFFMAIL.COM)(0)(RESPONDENT)

BHARTI LAW
CONSULTANTS(MIRAKHTARADVOCATES@GMAIL.COM)(9810014414)(PETITIONER)
GHANSHYAM(GHANSHYAM2723@REDIFFMAIL.COM)()(RESPONDENT)
MIRAKHTARA(MIRAKHTARADVOCATES@GMAIL.COM)()(RESPONDENT)

THE MANAGER CENTRAL WAREHOUSING RAJIV SHUKLA, SYED HASAN
CORPORATION ISFAHANI
V/s VEER SINGH D THROUGH LRS & ORS.

OTHER DETAILS OF ADVOCATES:
46
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JUSTITIA LAW OFFICES(SHUKLAW@GMAIL.COM)(9810110572)(PETITIONER)

SYED HASAN
ISFAHANI(HASANISFAHANI@GMAIL.COM)(9990067910)(PETITIONER)
27 W.P.(C)-9078/2014 0.P. SHARMA S.S. TIWARI
WITH W.P.(C) 9139/2014 V/s UNION OF INDIA & ORS

OTHER DETAILS OF ADVOCATES:

28 W.P.(C)-9139/2014 A.K. AGARWAL S.S. TIWARI
V/s UNION OF INDIA & ORS

OTHER DETAILS OF ADVOCATES:

29 W.P.(C)-301/2024 DELHI SUBORDINATE SERVICES SELECTION  |AVNISH AHLAWAT
CM APPL. 1348/2024 BOARD AND ANR
V/s MS YASMEEN JAHAN

OTHER DETAILS OF ADVOCATES:
MR. ANMOL
PANDITA(ADVANMOLPANDITA@OUTLOOK.COM)(9953145182)(RESPONDENT)

FOR ARGUMENT
30 MAT.APP.(F.C.)-218/2017 SAVITA BHANOT BALRAJ ANAND, ANIL KUMAR
CM APPL. 45827/2017 V/s LT COLV D BHANOT BAKSHI, N S DALAL

CM APPL. 10507/2025

OTHER DETAILS OF ADVOCATES:

BALRAJ ANAND (DRAKBAKSHI@GMAIL.COM)(9810024309)(PETITIONER)
RS DALAL(RSDALAL.CO@GMAIL.COM)(0)(RESPONDENT)

DEVESH ADV(DEVESH.ADV@GMAIL.COM)(0)(RESPONDENT)

END OF THE BOARD/FOR DISPOSAL MATTERS

31 W.P.(C)-10018/2019 OM PRAKASH SINGH A KSINGH, KAMAL KANT JHA
V/s NORTH DELHI MUNICIPAL
CORPORATION & ORS.

OTHER DETAILS OF ADVOCATES:
A K SINGH()(9717786952)(PETITIONER)
KAMAL KANT JHA(KKJASSOCIATES@REDIFFMAIL.COM)(9811403833)(PETITIONER)
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21.03.2025 ADVANCE CAUSE LIST

COURT NO. 05

HON'BLE MR.JUSTICE C.HARI SHANKAR
HON'BLE MR.JUSTICE AMIT MAHAJAN

NOTE 1: Learned Counsel are requested to provide electronic copies of compilations of judgments/written submissions at least 24 hours in
advance of the hearing, by way of email to the Court Master [cmpraveenkumar.dhc@gov. in] and court Master
(vikram.224@dhc.nic.in. The compilations should be

indexed (alongwith relevant para numbers of judgments specifically mentioned), bookmarked and OCR compatible. They should not be
marked or highlighted.

Note 2: Please note that ordinarily no adjournment would be granted in cases which are ripe for hearing.

Note 3: In matters in which there is an earlier order directing the matter to be listed for hearing or for disposal, no adjournment will be

granted unless a requested for adjournment is circulated a day in advance to [cmpraveenkumar . dhC@gOV in] and Court Master
(vikram.224@dhc.nic.in. or an adjournment slip is filed a day in advance, specifying the ground of adjournment.

NOTE 4: LEARNED COUNSEL ARE REQUESTED TO OBTAIN THE ELECTRONIC COPY OF THE COURT RECORDS IN ADVANCE, TO FACILITATE HEARING.

NOTE 5: SUBJECT TO AVAILABILITY OF TIME, REGULAR MATTTERS WOULD BE TAKEN UP AFTER THE MISCELLANEOUS BOARD IS OVER.

To join hearing please click the link given below:-
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtl9

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmpraveenkumar.dhc@gov.in
cmpooja.dhc@gov.in

ITEM NUMBER |CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

FOR ADMISSION

1 CM APPL. 84972025 NAVODAVYA VIDYALAYA SAMITI ASHOK KUMAR PODDAR, AVINASH
In W.P.(C)-60/2025 V/s NIDHI RANI AND ORS
(Disposed off case)

OTHER DETAILS OF ADVOCATES:
ASHOK KUMAR PODDAR(AKPODDAR.ADV@GMAIL.COM)(9999916638)(PETITIONER)
NIDHI, KAPIL, VISHAL(RANINIDHI531@GMAIL.COM, KAPILNCERT29@GMAIL.COM,
VISHALJANAGIDALOD@GMAIL.COM)(0)(RESPONDENT)

RASHMI, SHREYA, PRATIBHA(RASHMIGANG123@GMAIL.CO,
SHREYAMALVIYA1996@GMAIL.CO, PRATIBHA94168@GMAIL.COM)(0)(RESPONDENT)
RITU SHARMA, DEEPTY, SAVAN(RITUSHARMA12SEP@GMAIL.COM,
DEEPTY.MAHAWAR.52@GMAIL.COM, SAVANJMD@GMAIL.COM)(0)(RESPONDENT)
ANNU RAI, AVINASH PATEL(ANNURAI0007@GMAIL.COM,
AVINASH4068@GMAIL.COM)(0)(RESPONDENT)
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21.03.2025 ADVANCE CAUSE LIST

COURT NO. 05

HON'BLE MR.JUSTICE C.HARI SHANKAR
HON'BLE MR. JUSTICE ANISH DAYAL

NOTE 1: Learned Counsel are requested to provide electronic copies of compilations of judgments/written submissions at least 24 hours in

advance of the hearing, by way of email to the Court Master [cmpraveenkumar.dhc@gov. in] and court Master
(vikram.224@dhc.nic.in. The compilations should be

indexed (alongwith relevant para numbers of judgments specifically mentioned), bookmarked and OCR compatible. They should not be
marked or highlighted.

Note 2: Please note that ordinarily no adjournment would be granted in cases which are ripe for hearing.

Note 3: In matters in which there is an earlier order directing the matter to be listed for hearing or for disposal, no adjournment will be

granted unless a requested for adjournment is circulated a day in advance to [cmpraveenkumar . dhC@gOV in] and Court Master
(vikram.224@dhc.nic.in. or an adjournment slip is filed a day in advance, specifying the ground of adjournment.

NOTE 4: LEARNED COUNSEL ARE REQUESTED TO OBTAIN THE ELECTRONIC COPY OF THE COURT RECORDS IN ADVANCE, TO FACILITATE HEARING.

NOTE 5: SUBJECT TO AVAILABILITY OF TIME, REGULAR MATTTERS WOULD BE TAKEN UP AFTER THE MISCELLANEOUS BOARD IS OVER.

To join hearing please click the link given below:-
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtl9

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmpraveenkumar .dhc@gov.in

ITEM CASE NUMBER PARTY NAME ADVOCATE NAME OTHER
NUMBER INFORMATION
1 CM APPL. 28104/2024 SANGAM VIHAR VIKAS RAMA SHANKER, UDIT MALIK, S.K.TRIPATHI, DHANESH RELAN
REVIEW PET. 209/2024 MANCH
In W.P.(C)-6466/2013 V/s UNION OF INDIA & ORS

(Disposed off case)

OTHER DETAILS OF ADVOCATES:

RAMA SHANKER(RAMASHANKER15@YAHOO.COM)()(PETITIONER)

UDIT MALIK(UDITGNCTD@GMAIL.COM)(9811981128)(RESPONDENT)

SR LAW(SRLAWOADMN@DDA.ORG.IN)()(RESPONDENT)

UNION OF INDIA, PSTOLG, DIRDHS, DIVCOM(UOIDHC@GMAIL.COM, PSTOLG.DELHI@NIC.IN, DIRDHS@NIC.IN,
DIVCOM@NIC.IN)()(RESPONDENT)
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COURT NO. 05
DIVISION BENCH-VI

HON'BLE MR.JUSTICE C.HARI SHANKAR
HON’'BLE MR.JUSTICE AJAY DIGPAUL

NOTE 1: Learned Counsel are requested to provide electronic copies of compilations of judgments/written submissions at least 24 hours in
advance of the hearing, by way of email to the Court Master [cmpraveenkumar.dhc@gov. in] and court Master
(vikram.224@dhc.nic.in. The compilations should be

indexed (alongwith relevant para numbers of judgments specifically mentioned), bookmarked and OCR compatible. They should not be
marked or highlighted.

Note 2: Please note that ordinarily no adjournment would be granted in cases which are ripe for hearing.

Note 3: In matters in which there is an earlier order directing the matter to be listed for hearing or for disposal, no adjournment will be

granted unless a requested for adjournment is circulated a day in advance to [cmpraveenkumar . dhC@gOV in] and Court Master
(vikram.224@dhc.nic.in. or an adjournment slip is filed a day in advance, specifying the ground of adjournment.

NOTE 4: LEARNED COUNSEL ARE REQUESTED TO OBTAIN THE ELECTRONIC COPY OF THE COURT RECORDS IN ADVANCE, TO FACILITATE HEARING.

NOTE 5: SUBJECT TO AVAILABILITY OF TIME, REGULAR MATTTERS WOULD BE TAKEN UP AFTER THE MISCELLANEOUS BOARD IS OVER.

To join hearing please click the link given below:-
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtl9

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmpraveenkumar .dhc@gov.in

vikram.224@dhc.nic.in

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
AFTER NOTICE MISC. MATTERS
1 W.P.(C)-13906/2019 PUNIT KUMAR SAAHILA LAMBA, RAJAN
CM APPL. 55747/2019 V/s UNION OF INDIA AND ORS. SABHARWAL

OTHER DETAILS OF ADVOCATES:
SAAHILA LAMBA()(9818153010)(PETITIONER)

2 W.P.(C)-7125/2021 MAJ R K SHARMA(RETD) AJIT KUMAR KAKKAR
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
MAJ R K
SHARMA(RETD)(AJITKAKKAR@HOTMAIL.COM)(9999864964)(PETITIONER)
AJITKAKKAR(AJITKAKKAR@HOTMAIL.COM)(9990006409)(PETITIONER)
AJIT KAKKAR AND
ASSOCIATES(AJITKAKKAR@HOTMAIL.COM)(9958006409)(PETITIONER)
THE DIRECTOR GENERAL(PHQ-MEG@NIC.IN)(112534025)(PETITIONER)
UNION OF
INDIA(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(PETITIONER)
THE CHIEF OF ARMY
STAFF(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(PETITIONER)
PHQ MEG(PHQ-MEG@NIC.IN)(112534025)(RESPONDENT)

MOHAMMAD
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
3 W.P.(C)-3631/2022 ANUPAM BHANDARI PALLAVI AWASTHI

V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
MS. PALLAVI AWASTHI()(9717359636)(PETITIONER)
UNION OF INDIA (UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

4 W.P.(C)-12256/2022 SUNITA DEVI SAHIL CHANDRA
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
EDPDTE(EDPDTE@BSF.NIC.IN)()(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)
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5  |W.P.(C)-589/2023

6  |W.P.(C)-1397/2023

7  |W.P.(C)-1988/2023

8 W.P.(C)-8289/2023

9 W.P.(C)-8578/2023

CM APPL. 32603/2023

10 W.P.(C)-11297/2023
CM APPL. 14238/2024

11  W.P.(C)-11835/2023

12 |W.P.(C)-12141/2023

13 \W.P.(C)-3771/2024

14  |W.P.(C)-4384/2024

ADVANCE CAUSE LIST

MUSTRI BEGAM ANKUR CHHIBBER
V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:

ANKUR CHHIBBER(ANKURCHHIBER@GMAIL.COM)(9810082847)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

EX CADET SHUBHAM BISHT PALLAVI AWASTHI
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

VED
PRAKASH(ADVOCATEPALLAVI17@GMAIL.COM)(9717359636)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

YOGENDRA SINGH CHETAN SWRUP
V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:

TAPAN DAS(DASTAPAS722@GMAIL.COM)(9971316453)(PETITIONER)
UNION OF INDIA(BRO-DIRLEGAL@NIC.IN,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
DIRADMIN(DIRADMIN@NIC.IN)()(RESPONDENT)
UPSC(FEEDBACK-UPSC@GOV.IN)()(RESPONDENT)
LEGAL(BRO_LEGAL@NIC.IN)()(RESPONDENT)

NARESH KAUSHIK(NARESHKAUSHIK9@GMAIL.COM)()(RESPONDENT)

ANIL KUMAR ANKUR CHHIBBER
V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:

ANKUR
CHHIBBER(ANKURCHHIBBER@GMAIL.COM)(9810082847)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

RAJNEESH LAMBA ANKUR CHHIBBER
V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:

ANKUR
CHHIBBER(ANKURCHHIBBER@GMAIL.COM)(9810082847)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

DR ASHA NARDE ISHAN SANGHI, PRATIMA NAIN
V/s UNION OF INDIA & ORS. LAKRA

OTHER DETAILS OF ADVOCATES:

ISHAN SANGHI(ISHAN@SANGHI.C0)(9999712309)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM, CPGRAMSCRPF@CRPF.GOV.IN,
COMMNSEC@CRPF.GOV.IN)(1123384193)(RESPONDENT)
CRPF(IGADM@CRPF.GOV.IN)()(RESPONDENT)
ISHAN(ISHAN@SANGHI.COM)()(PETITIONER)

PRATIMA N.
LAKRA(ADVOCATEPRATIMA@GMAIL.COM)(9968324260)(RESPONDENT)
DEVASOTH MADHU ABHISHEK KUMAR CHOUDHARY

V/s UNION OF INDIA AND ANR

OTHER DETAILS OF ADVOCATES:

ABHISHEK KUMAR
(ABHISHEKCHOUDHARYLEGAL@GMAIL.COM)(9654771281)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

EX CT GD DEEPAK KUMAR AJIT KUMAR KAKKAR
V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:

AJIT KAKKAR AND
ASSOCIATES(AJITKAKKAR@GMAIL.COM)(9958006409)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

PARDEEP KUMAR SAAHILA LAMBA
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
SAAHILA LAMBA(SAAHILALAMBA@GMAIL.COM)(9818153010)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

SHIVAM KUMAR RAKESH MAHAJAN
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

MR. RANJIT KUMAR SINGH AND MR. BIJOY KUMAR
PRADHAN()(9310937484)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)
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FOR FINAL HEARING

15

16

17

PART-HEARD MATTERS/ AT 2:30 P.M.

18

19

20

21

22

W.P.(C)-3390/2008

W.P.(C)-407/2017

W.P.(C)-373/2019

W.P.(C)-1265/2018

CM APPL. 9919/2025
WITH W.P.(C) 5221/2018
W.P.(C) 10928/2019
W.P.(C) 4705/2018

W.P.(C)-4705/2018

CM APPL. 20533/2023
CM APPL. 47780/2023
CM APPL. 10838/2024
CM APPL. 16042/2024
CM APPL. 16043/2024

W.P.(C)-5221/2018

W.P.(C)-10928/2019
CM APPL. 55140/2019
WITH W.P.(C) 1265/2018

W.P.(C)-167/2019

ADVANCE CAUSE LIST

EX.CONSTABLE VINOD KUMAR
V/s UOI & ORS.

D.K.SHARMA, JYOTI SINGH,
ANKUR CHHIBBER, KARAN
BINDRA

OTHER DETAILS OF ADVOCATES:

SUB-INSPECTOR (MIN) DEOVERT
UPADHYAY & ORS.
V/s UNION OF INDIA & ORS.

PUNAM SINGH & ANKITA
PATNAIK, ESHNA KUMAR,
GAURANG KANTH

OTHER DETAILS OF ADVOCATES:

NAVIK DEEPAK YADAV
V/s UNION OF INDIA AND ORS.

AJIT KAKKAR

OTHER DETAILS OF ADVOCATES:
AJIT KAKKAR()(9958006409)(PETITIONER)

GOVT. OF NCT OF DELHI AND ANR
V/s DE. YOGINDER GUPTA AND ANR.

SANJAY DEWAN, RAJIV
AGARWAL, MISHA ROHATGI
MOHTA, JAIDEEP SINGH, ANKUR
CHHIBBER, RAJIV AGARWAL

Listing Remarks:
AT 2:30PM

OTHER DETAILS OF ADVOCATES:

SANJAY DEWAN()(9811036782)(PETITIONER)

RAJIV AGARWAL (RAJIVAGGL@YAHOO0.COM)(9811142757)(PETITIONER)
SANJAY (SANJAYDEWANADV@GMAIL.COM)(0)(RESPONDENT)
STANDING
COUNSEL(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT)
AVNISH (AVNISH@AHLAWATASSOCIATES.IN)(0)(RESPONDENT)
AVNISHAHLAWAT(AVINSHAHLAWAT@YAHOO.COM)(0)(RESPONDENT)
MISHA ROHATGI MOHTA(OFFICE@NMLEGAL.IN)(9899705974)(PETITIONER)
JAIDEEP SINGH(REACHJAI@GMAIL.COM)(9711152428)(RESPONDENT)
ANKUR
CHHIBBER(ANKURCHHIBBER@GMAIL.COM)(9810082847)(RESPONDENT)
RAJIV AGARWAL(RAJIVAGGL@YAHOO.COM)(9811142757)(PETITIONER)

GOVT OF NCT OF DELHI & ORS AVNISH AHLAWAT, VIVEK KUMAR |Listing Remarks:
V/s DR. H.C GUPTA TANDON, VAIBHAV YADAV, AT 2:30PM
ATISHAY SETHI, SANJAY KUMAR
VISEN, NILANSH GAUR

OTHER DETAILS OF ADVOCATES:
AVNISH AHLAWAT()(9313964463)(PETITIONER)

VIVEK KUMAR
TANDON(VIVEKKUMARTANDON@GMAIL.COM)(9810177733)(PETITIONER)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)
AVNISH AHLAWAT(AVNISH@AHLAWATASSOCIATES.IN)()(PETITIONER)
VAIBHAV YADAV(172DHC@GMAIL.COM)(8527849710)(RESPONDENT)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)
ATISHAY SETHI(ATISHAY171@GMAIL.COM)(9468001007)(PETITIONER)
AVNISH AHLAWAT(AVNISH@AHLAWATASSOCIATES.IN,
AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)

ATISHAY SETHI(ATISHAY171@GMAIL.COM)(9468001007)(PETITIONER)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)
SANJAY KUMAR VISEN(VISEN22@GMAIL.COM)(9899980152)(RESPONDENT)

DR. P.S. SARANGI & ORS UJJAL BANERJEE, MISHA ROHATGI |Listing Remarks:
V/s GOVT. OF NCT OF DELHI & ORS MOHTA, VARUN SINGH AT 2:30PM

OTHER DETAILS OF ADVOCATES:

UJJAL BANERJEE()(9818537063)(PETITIONER)

MISHA ROHATGI MOHTA(OFFICE@NMLEGAL.IN)(9899705974)(PETITIONER)
VARUN
SINGH(VARUN.SINGH@SKVLAWOFFICES.COM)(9999422728)(PETITIONER)
VARUN
SINGH(VARUN.SINGH@SKVLAWOFFICES.COM)(9999422728)(PETITIONER)

DR. KUMUD BHARTI MUKESH KUMAR
V/s GOVT. OF NCT OF DELHI AND ORS.

Listing Remarks:
AT 2:30PM

OTHER DETAILS OF ADVOCATES:
MUKESH KUMAR()(9211059000)(PETITIONER)
MUKESH KUMAR()(9211059000)(PETITIONER)

DR. MAHESH CHAUHAN NEERAJ KUMAR GUPTA
V/s GOVT. OF NCT OF DELHI AND ORS.

Listing Remarks:
AT 2:30PM

OTHER DETAILS OF ADVOCATES:
NEERAJ KUMAR GUPTA()(9899191983)(PETITIONER)
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23 W.P.(C)-4929/2019 DR. RADHA DUBEY SHREE PRAKASH SINHA Listing Remarks:
CM APPL. 21908/2019 V/s GOVT. OF NCT OF DELHI AND ORS. AT 2:30PM
CM APPL. 21909/2019
WITH W.P.(C) 1265/2018

OTHER DETAILS OF ADVOCATES:
SHREE PRAKASH SINHA()(9560436295)(PETITIONER)

24 |W.P.(C)-13272/2019 NARENDER KUMAR M K GAUR, HARISH KUMAR Listing Remarks:
CM APPL. 28483/2023 V/s UNION OF INDIA & ORS AT 2:30PM

OTHER DETAILS OF ADVOCATES:
M K GAUR()(9810278876)(PETITIONER)

HARISH KUMAR GARG()(9810150029)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)
CAT OFFICE WORK(CAT.OFFICEWORK@GMAIL.COM)()(RESPONDENT)
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COURT NO. 33
DIVISION BENCH-VII

HON'BLE MR.JUSTICE CHANDRA DHARI SINGH
HON’'BLE MR.JUSTICE ANUP JAIRAM BHAMBHANI

Click below to join the VC:

https://delhihighcourt.webex.com/meet/dhcecourtvec?

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sumanchawala575@agmail.com

cmvijaypal.dhc@gov.in

ITEM
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME
TOP OF THE BOARD
1 |CRL.A.-51/2002 MOHAN @ AKKAR MR. R.N. MITTAL, MR. RAKESH
WITH CRL.A. 74/2002 V/s STATE PRABHAKAR, MR. ANIL SONI, MR.
M.N. DUDEJA, MR. SANTOSH
GHOSH, PUNEET MITTAL,
SHUBHLAXMI DUBEY
OTHER DETAILS OF ADVOCATES:
WITHOUT GENERATE ()()()
WITHOUT GENERATE ()()()
WITHOUT GENERATE ()()()
SHUBHLAXMI DUBEY(SHUBHIDUBEY90@GMAIL.COM)(7011482320)(PETITIONER)
2 [CRL.A.-74/2002 VIJAY @ CHAMPION @ PAHARI D.K.MATHUR, AKSHAY BIPIN,
V/s STATE ANAND KUMAR, RAVINDER
CHADDHA, RAKESH MUKHIJA, AJAY
BURMAN, TANYA HARNAL, VARUN
SETH
OTHER DETAILS OF ADVOCATES:
WITHOUT GENERATE ()()(PETITIONER)
WITHOUT GENERATE ()()(PETITIONER)
VARUN SETH(VARUNADVOCATE727 @GMAIL.COM)(8826680187)(PETITIONER)
3 |CRL.M.(BAIL) 227/2025 MUKESH ANTIL ANIL VYAS

In CRL.A.-662/2023 V/s THE STATE

OTHER DETAILS OF ADVOCATES:

HANEEF MOHAMMAD
(HANEEFMADADV97@GMAIL.COM)(9818238292)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
HANEEF
MOHAMMAD(HANEEFMDADV97@GMAIL.COM)(9818238292)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

54

OTHER INFORMATION

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(MANDIR MARG-128/1998)

CRL.M.C. 261/2001 FILED BY VIJAY ALIAS
CHAMPION ALIAS PAH (DISPOSED ON : 2001-01-23
)

CRL.A. 74/2002 FILED BY VIJAY @ CHAMPION @
PAHARI (D. OF HEARING : 2025-03-21)

CRL.A. 74/2002 FILED BY VIJAY @ CHAMPION @
PAHARI (D. OF HEARING : 2025-03-21)
W.P.(CRL) 697/2003 FILED BY MOHAN @ AKKAR
(DISPOSED ON : 2003-06-02 )

W.P.(CRL) 738/2003 FILED BY 20HAN @ AKKAR
(DISPOSED ON : 2003-07-08 )

P.S.-FIR NO. :(MANDIR MARG-128/1998)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(MANDIR MARG-128/1998)

CRL.M.C. 261/2001 FILED BY VIJAY ALIAS
CHAMPION ALIAS PAH (DISPOSED ON : 2001-01-23
)

W.P.(CRL) 697/2003 FILED BY MOHAN @ AKKAR
(DISPOSED ON : 2003-06-02 )

W.P.(CRL) 738/2003 FILED BY 20HAN @ AKKAR
(DISPOSED ON : 2003-07-08 )

CRL.A. 51/2002 FILED BY MOHAN @ AKKAR (D. OF
HEARING : 2025-03-21 )

P.S.-FIR NO. :(MANDIR MARG-128/1998)

P.S.-FIR NO. :(MAHINDRA PARK-539/2016)


https://delhihighcourt.webex.com/meet/dhcecourtvc7
mailto:sumanchawala575@gmail.com
mailto:sumanchawala575@gmail.com
mailto:cmvijaypal.dhc@gov.in
mailto:DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

21.03.2025

SUSPENSION OF SENTENCE

4  |CRL.M.(BAIL) 1367/2024
In CRL.A.-743/2024

FRESH MATTERS & APPLICATIONS

5 CRL.A.-281/2025
CRL.M.(BAIL) 513/2025
CRL.M.(BAIL) 514/2025
CRL.M.(BAIL) 515/2025
CRL.M.A. 7334/2025

AFTER NOTICE MISC. MATTERS

6 CRL.M.A. 1171/2025
In CRL.A.-347/2024

7 CRL.A.-1035/2024

8 CRL.A.-1234/2024

9 CRL.M.A. 31146/2024

(CM For Restoration)

In W.P.(CRL)-2014/2024
(Disposed off case)

10  \W.P.(CRL)-125/2025

11  \W.P.(CRL)-847/2025

ADVANCE CAUSE LIST

NANDAN @ NANDU ADIT SUBRAMANIAM PUJARI

V/s STATE (NCT OF DELHI) (DHCLSC), ASHISH KUMAR

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
UDAT CHAUHAN(CHUAHANUDAY93@GMAIL.COM)(9212843448)(PETITIONER) :(MEHRAULI-221/2015)

KAPIL BAIL APPLN. 621/2016 FILED BY NANDDAN @

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) INANDU (DISPOSED ON : 2016-07-12 )
ASHISH KUMAR(ASHISH.KUMARCL@GMAIL.COM)(9990924745)(RESPONDENT)
P.S.-FIR NO. :(MEHRAULI-221/2015)

TILAK SINGH & ORS. GAURAYV VASHISHTH
V/s THE STATE GOVT OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
GURAV :(USMANPUR-362/2010)
VASHISHTH(GAURAVVASHISHTH1519@GMAIL.COM)(9868265757)(PETITIONER) BAIL APPLN. 1105/2011 FILED BY TILAK SINGH
KAPIL (DISPOSED ON : 2013-05-27))

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) BAIL APPLN. 1782/2011 FILED BY BHANWAR
SINGH (DISPOSED ON : 2013-05-27 )
W.P.(CRL) 14/2013 FILED BY PRATAP SINGH
(DISPOSED ON : 2013-01-04 )
BAIL APPLN. 1963/2014 FILED BY TILAK SINGH
(DISPOSED ON : 2014-09-19))
BAIL APPLN. 268/2017 FILED BY SANJAY
(DISPOSED ON : 2017-11-15)

P.S.-FIR NO. :(USMANPUR-362/2010)

RAJESH KUMAR ADIT SUBRAMANIAM PUJARI
V/s THE STATE (GOVT. OF NCT), DELHI (DHCLSC), ADIT SUBRAMANIAM
PUJARI
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(MADHU VIHAR-81/2013)
BHASKAR PANDEY(BHASKARPANDEY7 @GMAIL.COM)(9953781206)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
NAVDEEP SINGH PRASHANT PRAKASH
V/s STATE NCT OF DELHI
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(SPECIAL BRANCH LODHI ROAD-
M.S KHAN (MSKHAN@MSKHAN.ORG)(0)(PETITIONER) 239/2022)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KHURAM PARVEZ KARTIK VENU

V/s NATIONAL INVESTIGATION AGENCY

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(NIZAMABAD AZAMGARH UP-
KARTIK VENU(OFFICE.KARTIKVENU@GMAIL.COM)(9650560472)(PETITIONER) 30/2021)

NATIONAL INVESTIGATION AGENCY(INFO.NIA@GOV.IN)(0)(RESPONDENT)

SHRI NISHANT KAPOOR HARSHITA, SHARAD MALHOTRA,

V/s STATE OF NCT DELHI & ORS. SAJAL MANCHANDA

OTHER DETAILS OF ADVOCATES:
SOUMYA KUNDU(SOUMYAKUNDU16@GMAIL.COM)(0)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
SHARAD
MALHOTRA(MALHOTRASHARAD2@GMAIL.COM)(9953018022)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@ GMAIL.COM)(9891919167)(RESPONDENT)
SAJAL
MANCHANDA(MANCHANDA.SAJAL@GMAIL.COM)(9811477809)(RESPONDENT)
CHANDRA SHEKHAR JHA SHACHI PANDEY

V/s STATE OF NCT GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

SURYODAYA PRAKASH ()(8285221073)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SMT. SWETA SHARMA KARAN DUA
V/s COMMISSIONER OF POLICE & ORS.

OTHER DETAILS OF ADVOCATES:

AMAN CHAWLA (AMANCHAWLA.P4@GMAIL.COM)(9999483959)(PETITIONER)
AMAN CHAWLA (AMANCHAWLA.P4@GMAIL.COM)(9999483959)(PETITIONER)
KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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COURT NO. 37
HON'BLE MR.JUSTICE VIBHU BAKHRU

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED,, PLEASE CONTACT,
MS .MRIDULA SHARMA (PH 9650908783) COURT MASTER TO HON’BLE MR.JUSTICE VIBHU BAKHRU]

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt?

cmmridulasharma.dhc@gov.in

:\TII.EJ“I\:BER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
AFTER NOTICE MISC. MATTERS
1 CM APPL. 40101/2024 MANOJ KUMAR AND ANR MM SINGH, TUSHAR SANNU DAHIYA,
CM APPL. 40102/2024 V/s GNCT OF DELHI AND ANR AJAY VERMA

REVIEW PET. 268/2024

In W.P.(C)-6848/2010(Disposed off case)
OTHER DETAILS OF ADVOCATES:
TUSHAR SANNU(ADV.TUSHARSANNU@GMAIL.COM)(9911991166)(PETITIONER)
TUSHAR SANNU(ADV.TUSHARSANNU@GMAIL.COM)(9911991166)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

COURT NO. 05
HON'BLE MR.JUSTICE C.HARI SHANKAR

NOTE 1: Learned Counsel are requested to provide electronic copies of compilations of judgments/written submissions at least 24 hours in

advance of the hearing, by way of email to the Court Master [cmpraveenkumar.dhc@gov. inj. The compilations should be
indexed (alongwith relevant para numbers of judgments specifically mentioned), bookmarked and OCR compatible. They should not be
marked or highlighted.

Note 2: Please note that ordinarily no adjournment would be granted in cases which are ripe for hearing.

Note 3: In matters in which there is an earlier order directing the matter to be listed for hearing or for disposal, no adjournment will be

granted unless a requested for adjournment is circulated a day in advance to [cmpraveenkumar . dhC@gOV inj or an adjournment
slip is filed a day in advance, specifying the ground of adjournment.

NOTE 4: LEARNED COUNSEL ARE REQUESTED TO OBTAIN THE ELECTRONIC COPY OF THE COURT RECORDS IN ADVANCE, TO FACILITATE HEARING.

NOTE 5: REGULAR MATTTERS WILL BE TAKEN UP AS SOON AS THE MISCELLANEOUS BOARD IS OVER.

To join hearing please click the link given below:-
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtl9

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmpraveenkumar .dhc@gov.in

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
END OF THE BOARD/FOR DISPOSAL MATTERS
1 CM APPL. 33750/2023 MUKESH GUPTA AND ORS. LOKESH KUMAR SHARMA,
CM APPL. 7520/2025 V/s DELHI DEVELOPMENT AUTHORITY |ARVIND KUMAR GUPTA,
REVIEW PET. 56/2020 PUNEET SHARMA, GAGANMEET
REVIEW PET. 172/2023 SINGH SACHDEVA, PUNEET
In W.P.(C)-344/2019(Disposed off case) SHARMA

OTHER DETAILS OF ADVOCATES:
LOKESH KUMAR SHARMA()(9810314245)(PETITIONER)
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ARVIND KUMAR
GUPTA(ABHISHUMATGUPTA@GMAIL.COM)(9811088800)(PETITIONER)
DDA CHAMBER(DDACHAMBERHC@YAHOO.COM,
SANJAYKLAW@YAHOO.COM)()(RESPONDENT)

PUNEET SHARMA(P-
SHARMA2013@NLAW.NORTHWESTERN.EDU)(9650906820)(PETITIONER)
DR RAHUL CHHOKER(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT)
GAGANMEET SINGH
SACHDEVA(GAGANMEET3@GMAIL.COM)(9582055425)(RESPONDENT)
PUNEET SHARMA(P-
SHARMA2013@NLAW.NORTHWESTERN.EDU)(9650906820)(PETITIONER)
GAGANMEET SINGH
SACHDEVA(GAGANMEET3@GMAIL.COM)(9582055425)(RESPONDENT)

COURT NO. 33
HON’BLE MR.JUSTICE CHANDRA DHARI SINGH

Click below to join the VC:

https://delhihighcourt.webex.com/meet/dhcecourtve?

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sumanchawala575@gmail.com

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME
PART-HEARD MATTERS
1 CRLM.C.-1435/2023 ALEXANDER NEUSS KANIKA KUMAR, TAMRADHWA)J
CRL.M.A. 5494/2023 V/s STATE (NCT OF DELHI) & ANR. SHARMA
WITH CRL.M.C. 1436/2023
CRL.M.C. 1437/2023
CRL.M.C. 5684/2023
CRL.M.C. 5691/2023
OTHER DETAILS OF ADVOCATES:
HSA(WWW.HSALEGAL.COM)(9811743279)(PETITIONER)
HSA(WWW.HSALEGAL.COM)(9811743279)(PETITIONER)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
M/S SCORPION NEWS XIMMUNICATION PVT
LTD(SCORPIANNEWS2008@GMAIL.COM)()(RESPONDENT)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
TAMRADHWAJ
SHARMA(TAMRADHWAJ.SHARMAS3@GMAIL.COM)(9873641398)(RESPONDENT)
2 |CRL.M.C.-1436/2023 ALEXANDER NEUSS KANIKA KUMAR, TAMRADHWAJ
CRL.M.A. 5497/2023 V/s STATE (NCT OF DELHI) & ANR. SHARMA
OTHER DETAILS OF ADVOCATES:
M/S SNG EXIM PVT LTD(SNGEXIM1995@GMAIL.COM)()(RESPONDENT)
HSA(WWW.HSALEGAL.COM)()(RESPONDENT)
TAMRADHWAJ
SHARMA(TAMRADHWAJ.SHARMAS3@GMAIL.COM)(9873641398)(RESPONDENT)
3  |CRL.M.C.-1437/2023 ALEXANDER NEUSS KANIKA KUMAR, TAMRADHWAJ
CRL.M.A. 5500/2023 V/s STATE (NCT OF DELHI) & ANR. SHARMA

OTHER DETAILS OF ADVOCATES:

HSA (WWW.HSALEGAL.COM)(9811743279)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
M/S SCORPION NEWS XIMMUNICATION PVT
LTD(SCORPIANNEWS2008@GMAIL.COM)()(RESPONDENT)

TAMRADHWA
SHARMA(TAMRADHWAJ.SHARMAS3@GMAIL.COM)(9873641398)(RESPONDENT)
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COURT NO. 44
HON'BLE MR.JUSTICE SUBRAMONIUM PRASAD

NOTE: IN CASE LEARNED COUNSELS FOR THE PARTIES WISH TO RELY UPON SOME PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGMENTS, THEY ARE
DIRECTED TO FILE THE SAME DURING THE COURT WORKING HOURS ATLEAST A DAY PRIOR TO THE DATE OF LISTING OF SUCH MATTERS.
ANY PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGEMENTS FILED BEYOND THE AFORESAID PRESCRIBED PERIOD SHALL NEITHER BE FORWARDED
TO THE COURT NOR BE ENTERTAINED.

NOTE: COUNSEL APPEARING THROUGH VIDEO CONFERENCING ARE REQUESTED TO GIVE THEIR APPERANCES IN THE CHAT BOX ALONGWITH
THEIR MOBILE NUMBERS.

TO JOIN VC:

https://delhihighcourt.webex.com/meet/dhcecourtvcl3

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO
pankaj.shukla@dhc.nic.in

:;lrll::l'l\\n/lBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
1 CRL.M.A. 28429/2024 HABIBBUR RAHMAN SURUCHI MITTAL, JAYENDRA
In CRL.M.C.-932/2022(Disposed off |V/s STATE OF NCT OF DELHI SEVADA, JAYENDRA SEVADA
case)
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(SPECIAL BRANCH LODHI ROAD-
SURUCHI MITTAL(SURUCHI.M142GAMIL.COM)(9711357001)(PETITIONER) 132/2021)
KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
JAYENDRA SEVADA(JAYENDRASEVADA@GMAIL.COM)(9717011717)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
JAYENDRA SEVADA(JAYENDRASEVADA@GMAIL.COM)(9717011717)(PETITIONER)
JAYENDRA SEVADA(JAYENDRASEVADA@GMAIL.COM)(9717011717)(PETITIONER)

COURT NO. 46
HON'BLE MS.JUSTICE JYOTI SINGH

NOTE : “SUPPLEMENTARY PASS-OVER SHALL BE TAKEN UP IMMEDIATELY AFTER COMPLETION OF
SUPPLEMENTARY LIST.”

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO
cmnijeshnair@gmail.com

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1£fa995927d292326703dfbal3f

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
PART-HEARD MATTERS
1 RFA-35/2018 SHEELA & ORS RAJAT ANEJA, SHEKHAR DASI, H L DASI &
CM APPL. 1474/2018 V/s DEVINDER SINGH ASSOCIATES

CM APPL. 12173/2019
CM APPL. 27417/2024

OTHER DETAILS OF ADVOCATES:
RAJAT ANEJA()(9958687604)(PETITIONER)

RAJAT ANEJA()(9958687604)(PETITIONER)

H L DASI(DASI.SHEKHAR@GMAIL.COM)(9871655327)(RESPONDENT)
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2 W.P.(C)-19243/2006 DR.D.K.MODI LUTHRA & LUTHRA, ANIL GROVER, VIJAY
WITH W.P.(C) 8974/2011 V/s MCD & ORS. GUPTA, AKSHAY CHANDRA, NILESH
KUMAR, RAHUL MALHOTRA, ARTI BANSAL

OTHER DETAILS OF ADVOCATES:
NILESH KUMAR(NILESHCLC@GMAIL.COM)(9310101214)(PETITIONER)
RAHUL MALHOTRA(RAHULMALHOTRA8@GMAIL.COM)(9871133184)(RESPONDENT)

ARTI

BANSAL(ARTIBANSALO7@YAHOO.COM,COOL.NEERAJ@YAHOO.COM)(9999442349)(RESPONDENT)
3 W.P.(C)-8974/2011 DK MODI ANIL GROVER, DEV. P.BHARDWAJ, ALSHAY

V/s MUNICIPAL CORPORATION OF DELHI & ORS CHANDRA, NILESH KUMAR, ARTI BANSAL

OTHER DETAILS OF ADVOCATES:

NILESH KUMAR(NILESHCLC@GMAIL.COM)(9310101214)(PETITIONER)

ARTI
BANSAL(ARTIBANSALO7@YAHOO.COM,COOL.NEERAJ@YAHOO.COM)(9999442349)(RESPONDENT)

COURT NO. 43
HON'BLE MR. JUSTICE PRATEEK JALAN

NOTE: “THE COUNSEL AND LITIGANTS ARE REQUESTED TO KEEP THE PDF PAGE NUMBERS OF THEIR RESPECTIVE CASES IN
ACCORDANCE WITH THE COURT FILE READY WITH THEM DURING THE HEARING/ARGUMENTS OF THEIR CASES FOR THE
CONVENIENCE OF THE HON’BLE COURT AND SMOOTH FUNCTIONING OF THE COURT PROCEEDINGS.

NOTE: “COUNSEL AND LITIGANTS WHO ARE APPEARING THROUGH VIDEO CONFERENCING MODE ARE REQUESTED TO ADHERE
TO VIDEO CONFERENCING RULES 2021.”

NOTE: “NO MENTIONING WILL BE ENTERTAINED UNLESS REPRESENTED EITHER BY ALL COUNSELS FOR THE PARTIES OR BY
ALL THE LITIGANTS AT THE TIME OF MENTIONING.”
NOTE: “PASSED-OVER MATTERS OF THE SUPPLEMENTARY LIST WILL BE TAKEN UP IMMEDIATELY AFTER THE
SUPPLEMENTARY LIST, UNLESS SPECIFICALLY DIRECTED.”
NOTE: 1IN THE ADVANCE LIST, MATTERS WILL BE TAKEN UP IN THE FOLLOWING ORDER: -
(a) “FRESH MATTERS AND APPLICATIONS;
(b) “FOR ADMISSION” MATTERS;
(c) MATTERS WHICH ARE MARKED AS “EXPEDITED MATTERS” OR “ SPECIALLY DIRECTED MATTERS” .

(d) ™ AFTER NOTICE MISCELLANEOUS MATTERS” WILL BE TAKEN UP CHRONOLOGICALLY.

CLICK HERE FOR VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt3

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sanjoyojha73@gmail.com

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FOR ADMISSION
1 W.P.(C)-12763/2009 CAPTAIN DILIP DESMOND T K THOMAS, NINA GUPTA, SAURABH
CM APPL. 50644/2022 V/s UNION OF INDIA AND ORS CHAUHAN, LALIT BHASIN, P K
CM APPL. 50647/2022 JAYAKRISHNAN, SAURABH CHAUHAN,

AMIT KUMAR MISHRA, SVARNITI LAW
OFFICES, SHREE PRAKASH SINHA

OTHER DETAILS OF ADVOCATES:
NIAN GUPTA(LBHASIN@GMAIL.COM)(9810979505)(PETITIONER)
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UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

THOMAS JOSEPH(JOSEPHKUTY2001@GMAIL.COM,
CONTACT@SCALEGAL.CO.IN)()(RESPONDENT)

SAURABH CHAUHAN AND
ASSOCIATES(CONTACT@SCALEGAL.CO.IN)(9810442334)(PETITIONER)

| BHASIN(IBHASIN@GMAIL.COM)()(RESPONDENT)

SAURABH CHAUHAN(CONTACT@SCALEGAL.CO.IN)(9810442334)(PETITIONER)
AMIT KUMAR MISHRA(ABHISHEK@SVARNITI.COM)(8700611021)(RESPONDENT)
AMIT KUMAR MISHRA(ABHISHEK@SVARNITI.COM)(8700611021)(RESPONDENT)
()((RESPONDENT)

SHREE PRAKASH SINHA(SHREE167@YAHOO.CO.IN)(9560436295)(PETITIONER)

2 W.P.(C)-3124/2025 DR O P SINGH PANKAJ KUMAR
CM APPL. 14793/2025 V/s DELHI SKILL AND ENTREPRENEURSHIP
UNIVERSITY & ANR.

OTHER DETAILS OF ADVOCATES:

PANKAJ KUMAR(AORPANKAJKUMAR@GMAIL.COM,
SIDDHARTH.KUMAR23@GMAIL.COM)(9958683901)(PETITIONER)
SHIVENDRA SINGH, PRAMOD(SHIVENDRASINGH065@GMAIL.COM,
PRAMOD.K.GOYAL@DSEU.AC.IN)(0)(RESPONDENT)

AFTER NOTICE MISC. MATTERS

3 |CONT.CAS(C)-78/2016 BINDU KHANNA RAJ KUMAR SHERAWAT, Listing Remarks:
WITH W.P.(C) 6514/2015 V/s GAIL DEMONTE & ORS CHANDRASHEKHAR A.C., HARINDER  |FOR FINAL DISPOSAL
DEEP SINGH BAINS, BINDU KHANNA,
ASHOK CHHABRA, ASHOK CHHABRA &
ASSOCIATES, KAMAL GUPTA
OTHER DETAILS OF ADVOCATES:

KAMAL GUPTA(KAMALGUPTAANDCOMPANY@GMAIL.COM)(9810988094)(RESPONDENT)
KAMAL GUPTA(KAMALGUPTAANDCOMPANY@GMAIL.COM)(9810988094)(RESPONDENT)

4 W.P.(C)-6514/2015 THE MANAGING COMMITTEE OF THE PINNACLE  |ASHOK CHHABRA, BINDU KHANNA, RAJ |Listing Remarks:
CM APPL. 11863/2015 SCHOOL KUMAR SHERAWAT, HARINDER DEEP  |FOR FINAL DISPOSAL
CM APPL. 2418/2016 V/s THE DIRECTOR OF EDUCATION AND ANR. SINGH BAINS, ANANT NIGAM, KAMAL
CM APPL. 6962/2016 GUPTA

CM APPL. 7427/2016

CM APPL. 35594/2016
CM APPL. 32317/2017
CM APPL. 42058/2017

OTHER DETAILS OF ADVOCATES:
ANANT NIGAM(ADVOCATEANANTNIGAM@GMAIL.COM)(8178188748)(PETITIONER)
KAMAL GUPTA(KAMALGUPTAANDCOMPANY@GMAIL.COM)(9810988094)(PETITIONER)

5 W.P.(C)-9477/2003 PRAVEEN SHARMA & ORS. SANJEEV SAGAR, S.RAJAPPA, GAURI
V/s NATIONAL INSTITUTE OF OPEN SCHOOLING & [CHHABRA, S. RAJAPPA, RANI CHHABRA,
ANR. RAVI CHABRA, RAKESH KUMAR SHUKLA

OTHER DETAILS OF ADVOCATES:
RAKESH KUMAR SHUKLA(RKSHUKLARKSHUKLA@GMAIL.COM)(9711373820)(PETITIONER)
RAKESH KUMAR SHUKLA(RKSHUKLARKSHUKLA@GMAIL.COM)(9711373820)(PETITIONER)

6 W.P.(C)-4576/2004 GANGA SINGH KHAIRWAL SATISH KUMAR, INDERJIT SINGH
V/s ADMINISTRATOR & DISCIPLINARY A

OTHER DETAILS OF ADVOCATES:

7  |W.P.(C)-13285/2004 HARI SINGH RAWAT & ORS. ATUL BANDHU, HEMANAT MALHOTRA, Listing Remarks:
WITH W.P.(C) 11399/2009 V/s UNIVERSITY OF DELHI & ANR APS AHLUWALIA, PARMANAND GAUR |FOR FINAL HEARING
W.P.(C) 1527/2011
W.P.(C) 1274/2007

OTHER DETAILS OF ADVOCATES:
WITHOUT GENERATE ()()(PETITIONER)

WITHOUT GENERATE ()()(PETITIONER)

PARMANAND GAUR(PARMANANDGAUR@GMAIL.COM)(9312242835)(RESPONDENT)

8 W.P.(C)-1274/2007 RAJINDER PAL BATRA MR.RAJ CHATTERIJEE, OM PRAKASH Listing Remarks:
V/s UNIVERSITY OF DELHI & ORS. FOR FINAL HEARING

OTHER DETAILS OF ADVOCATES:
OM PRAKASH(OUMLAWASSOCIATES@GMAIL.COM)(9818199103)(RESPONDENT)

9 W.P.(C)-14503/2004 N.S.GUJRAL MR.SHYAM MOORIJANI, MR.RAJIV
V/s UOI & ORS. MEHRA, MR.JAGAT ARORA,
MR.A.S.CHANDHIOK, MONICA GARG,
GAURAYV SHARMA, RAJAT ARORA,
MR.M.K.DATTA, MR.P.P.MALHOTRA,
TANPREET S GULATI

OTHER DETAILS OF ADVOCATES:
TANPREET S GULATI(GULATITANPREET@GMAIL.COM)(8285973031)(PETITIONER)

10 W.P.(C)-13040/2005 D.K.SARASWAT B.K.SINHA & CO., RAJESH GUPTA
WITH W.P.(C) 12533/2006 V/s N.T.P.C. LTD. & ANR.

OTHER DETAILS OF ADVOCATES:
WITHOUT GENERATE ()()(PETITIONER)
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W.P.(C)-12533/2006

W.P.(C)-3913/2006

CM APPL. 16432/2013
WITH W.P.(C) 9638/2006
W.P.(C) 2984/2013

W.P.(C)-584/2010
CM APPL. 62561/2024

W.P.(C)-8011/2012

W.P.(C)-2636/2013

W.P.(C)-11940/2016

W.P.(C)-1707/2017

W.P.(C)-2997/2017

CM APPL. 13124/2017
CM APPL. 21686/2024
CM APPL. 21695/2024
WITH W.P.(C) 3015/2017

W.P.(C)-3015/2017

CM APPL. 13194/2017
CM APPL. 21688/2024
CM APPL. 21725/2024
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D.K.SARASWAT
V/s NATIONAL THERMAL POWER CORPORA

MS. PRATIBHA SINHA, MR S.K.TANEJA,
MR RAJESH GUPTA, MR TK TIWARI, MR
BK SINHA

OTHER DETAILS OF ADVOCATES:

PYARA SINGH
V/s DELHI METRO RAIL CORPORATION L

MR.VIRENDER MEHTA, KUMAR AND
KUMAR, S.K.GUPTA, SHIV KUMAR,
ANUSUYA SALWAN, KAPIL DUTTA,
R.V.SINHA, RENUKA ARORA, AJAY
ARORA, BAHORUR BARQUI, SANJAY
KUMAR PATHAK, KULJEET SINGH
SACHDEVA, DR. RAMINDER SINGH
SASAN

OTHER DETAILS OF ADVOCATES:

KULJEET SINGH SACHDEVA(COSACHDEVA@GMAIL.COM)(9811133477)(PETITIONER)
DR. RAMINDER SINGH
SASAN(RAMINDERS_SASAN@YAHOO.CO.IN)(9250922672)(PETITIONER)

SHAITAN SINGH MEENA NAUSHAD ALAM, SAURABH KANSAL,
V/s PANDIT DEENDAYAL UPADHYAYA INSTITUTE |VIPIN CHANDER BHARTI
FOR THE PHYSICALLY HANDICAPPED & ORS

OTHER DETAILS OF ADVOCATES:

SAURABH KANSAL(SK@PSAASOCIATES.IN)(9958378565)(PETITIONER)
DDAPDUNIPPD(DDAPDUNIPPD@GMAIL.COM)(0)(RESPONDENT)

VIPIN CHANDER
BHARTI(VIPIN_CHANDER10@REDIFFMAIL.COM)(9650587450)(RESPONDENT)
VIPIN CHANDER
BHARTI(VIPIN_CHANDER10@REDIFFMAIL.COM)(9650587450)(PETITIONER)

ASHOK KUMAR JATIN RAJPUT, KAMAL MEHTA
V/s LIC OF INDIA AND ANR

OTHER DETAILS OF ADVOCATES:

GORDHAN SINGH SANGWAIYA
V/s UNION BANK OF INDIA & ANR

RS MANN, GAJENDER GIRI Listing Remarks:

FOR HEARING

OTHER DETAILS OF ADVOCATES:

NIKHIL KHATRI
V/s STATE BANK OF INDIA

PARVEEN KUMAR, REKHA BAKSHI Listing Remarks:

FOR FINAL HEARING

OTHER DETAILS OF ADVOCATES:

HPS CHAUHAN
V/s TRIBE COOPERATIVE MARKETTING
DEVELOPMENT FEDERATION OF INDIA AND ORS

INDERIJIT SINGH, GAUTAM TALUKDAR |[Listing Remarks:
FOR FINAL HEARING

OTHER DETAILS OF ADVOCATES:
GAUTAM
TALUKDAR(GAUTAMTALUKDAR.LEGAL@GMAIL.COM)(9873895552)(RESPONDENT)

ISHWAR SINGH DEVENDRA SINGH, ANANT KUMAR
V/s THE NODAL OFFICER / ADM (NEW DELHI) & VATSYA, SHLOK CHANDRA, SANJAY
ORS KUMAR PATHAK

Listing Remarks:
FOR FINAL HEARING

OTHER DETAILS OF ADVOCATES:

DEVENDER SINGH(DEVENDRASINH@GMAIL.COM)(9810141145)(PETITIONER)

ADM NEW DELHI, DHARMENDRA, AAI(NEWDELHIADM@GMAIL.COM,
DHARMENDRA.K0201@GMAIL.COM, CHAIRMAN@AAI.AERO)()(RESPONDENT)

SHLOK CHANDRA, AAI(SHLOKCHANDRA@CHANDRALAWCHAMBERS.COM,
EDLM@AAI.AERO, LMNR@AAI.AERO)()(RESPONDENT)

SANJAY KUMAR PATHAK, ANJANA GOSAIN, DIGGI
RAI(PATHAKSANJAYKUMAR@GMAIL.COM, ANJANAGOSAINCHAMBERS@GMAIL.COM,
DIGGIRAI@GMAIL.COM)()(RESPONDENT)

DEVENDER SINGH(DEVENDRASINH@GMAIL.COM)(9810141145)(PETITIONER)

SHLOK CHANDRA, AAI(SHLOKCHANDRA@CHANDRALAWCHAMBERS.COM,
EDLM@AAI.AERO, LMNR@AAI.AERO)()(RESPONDENT)

NEW DELHI ADM, DHARMENDRA, AAI(NEWDELHIADM@GMAIL.COM,
DHARMENDRA.K0201@GMAIL.COM, CHAIRMAN@AAI.AERO)()(RESPONDENT)
SANJAY KUMAR PATHAK, ANJANA GOSAIN, DIGGI
RAI(PATHAKSANJAYKUMAR@GMAIL.COM, ANJANAGOSAINCHAMBERS@GMAIL.COM,
DIGGIRAI@GMAIL.COM)()(RESPONDENT)

RAN SINGH DEVENDRA SINGH, ANANT KUMAR
V/s NADAL OFFICER / ADM (NEW DELHI) & ORS |VATSYA, SHLOK CHANDRA, SANAY
KUMAR PATHAK

Listing Remarks:
FOR FINAL HEARING

OTHER DETAILS OF ADVOCATES:

DEVENDRA SINGH (DEVENDRASINH@GMAILCOM )(9810141145)(PETITIONER)
PATHAKSANJAYKUMAR(PATHAKSANJAYKUMAR@COM)()(RESPONDENT)

NEW DELHIADM, DHARMENDRA , CHAIRMAN , EDLM (NEWDELHIADM@GMAIL.COM,
DHARMENDRA.K0201@GMAIL.COM, CHAIRMAN@AAI.AERO,
EDLM@AAI.A)()(RESPONDENT)

ANJANA GOSAIN (ANJANAGOSAINCHAMBERS@GMAIL.COM)()(RESPONDENT)
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W.P.(C)-4775/2017
CM APPL. 20708/2017

W.P.(C)-7692/2017
CM APPL. 64313/2023

W.P.(C)-3437/2018
CM APPL. 13590/2018

W.P.(C)-4394/2018
WITH W.P.(C) 5756/2018
W.P.(C) 9872/2019

W.P.(C)-7002/2018

CM APPL. 26497/2018

CM APPL. 26498/2018
WITH W.P.(C) 13065/2018
W.P.(C) 13624/2021
W.P.(C) 2843/2022

W.P.(C)-13065/2018
CM APPL. 50746/2018

W.P.(C)-13624/2021

W.P.(C)-2843/2022
CM APPL. 8195/2022

W.P.(C)-8385/2018

ADVANCE CAUSE LIST

DEVENDER SINGH(DEVENDRASINH@GMAIL.COM)(9810141145)(PETITIONER)

SANJAY KUMAR PATHAK, ANJANA GOSAIN, DIGGI

RAI(PATHAKSANJAYKUMAR@GMAIL.COM, ANJANAGOSAINCHAMBERS@GMAIL.COM,

DIGGIRAI@GMAIL.COM)()(RESPONDENT)

NEW DELHI ADM, DHARMENDRA, AAI(NEWDELHIADM@GMAIL.COM,
DHARMENDRA.K0201@GMAIL.COM, CHAIRMAN@AAI.AERO)()(RESPONDENT)
SHLOK CHANDRA, AAI(SHLOKCHANDRA@CHANDRALAWCHAMBERS.COM,
EDLM@AAI.AERO, LMNR@AAI.AERO)()(RESPONDENT)

NITISH CHAUDHARY, ARUN AGGARWAL |Listing Remarks:

RAJBIR PHOGAT
V/s DENA BANK

OTHER DETAILS OF ADVOCATES:

RUCHIKA TANWAR
V/s THE REGISTRAR, GURU GOBIND SINGH
INDRAPRASTHA UNIVERSITY & ANR

OTHER DETAILS OF ADVOCATES:
SHIVANSHU

RAJIV AGARWAL, SHIVANSHU
BHARDWAJ

BHARDWAJ(CONTACT.SHIVANSHUBHARDWAJ@GMAIL.COM)(9958864562)(PETITIONER)
BALEDNU (OFFICEOFBALENDU@GMAIL.COM)()(RESPONDENT)
ANITA SAHANI(ANITASAHANI@GMAIL.COM)()(RESPONDENT)

MAHAVIR VISHWA VIDYAPEETH
V/s ASHA RANI & ORS

OTHER DETAILS OF ADVOCATES:

RAHUL GUPTA & ASSOCIATES,
SUDHANSHU TAMAR, MEENAKSHI
MIDHA, GAURAV BHARADWAJ, ALOK
BHACHAWAT

RAHUL GUPTA & ASSOCIATES()(9868790800)(PETITIONER)
GAURAV BHARADWAJ(GAURAVINTERPRO@GMAIL.COM)(9871343205)(RESPONDENT)
ALOK BHACHAWAT(ALOK@BHACHAWAT.COM)(9811105362)(PETITIONER)

SHRI MAHAVIR VISHWA VIDYAPEETH
V/s BHUMANAND AND ANR.

OTHER DETAILS OF ADVOCATES:
RAHUL GUPTA()(9868790800)(PETITIONER)

RAHUL GUPTA, MEENASHI MIDHA,
ALOK BHACHAWAT, GAURAV
BHARADWAIJ

ALOK BHACHAWAT(ALOK@BHACHAWAT.COM)(9811105362)(PETITIONER)
GAURAV BHARADWAJ(GAURAVINTERPRO@GMAIL.COM)(9871343205)(RESPONDENT)

DEEPIKA ANAND
V/s DIRECTORATE OF EDUCATION, DELHI AND
ORS.

OTHER DETAILS OF ADVOCATES:
AVNEESH GARG()(9971811685)(PETITIONER)

AVNEESH GARG, SANJAY KUMAR
KHANNA

SANJAY KUMAR KHANNA(ADVKHANNA2002@GMAIL.COM)(9899305640)(RESPONDENT)

SMT. DEEPIKA ANAND
V/s DIRECTORATE OF EDUCATION AND ORS.

OTHER DETAILS OF ADVOCATES:
AVNEESH GARG()(9818479699)(PETITIONER)

SMT DEEPIKA ANAND
V/s DIRECTORATE OF EDUCATION DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

AVNEESH GARG

AVNEESH GARG

AVNEESH GARG(AVNEESH.LEGAL@GMAIL.COM)(9818479699)(PETITIONER)
BINDU E. KOSHY(BINDUKOSHY@MOUNTCARMELSCHOOL.COM)()(RESPONDENT)
ATULA N. JAMIR SINGH(ATULANJAMIR@MOUNTCARMELSCHOOL.COM)()(RESPONDENT)

SANTOSH KUMAR

TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
MANAGING COMMITTEE(MICHAELWILLIAM500@GMAIL.COM)()(RESPONDENT)
ROMADAS(ROMADAS@MOUNTCARMELSCHOOL.COM)()(RESPONDENT)

DEEPIKA ANAND
V/s DIRECTORATE OF EDUCATION , DELHI AND
ORS.

OTHER DETAILS OF ADVOCATES:

AVNEESH GARG

AVNEESH GARG(AVNEESH.LEGAL@GMAIL.COM)(9818479699)(PETITIONER)
RAMDAS(RAMDAS@MOUNTCARMELSCHOOL.COM)()(RESPONDENT)
AVNISH AHLAWAT(AVNISHALAWAT@YAHOO.COM)(9810134741)(RESPONDENT)

SANTOSH KUMAT

TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
MICHAEL WILLIAM(MICHAELWILLIAMS500@GMAIL.COM)()(RESPONDENT)

RAJ SINGH
V/s DISTRICT AND SESSIONS JUDGE (HQS)

OTHER DETAILS OF ADVOCATES:
SAAHILA LAMBA()(9818153010)(PETITIONER)
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FOR FINAL HEARING
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FOR FINAL HEARING
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FOR FINAL HEARING



21.03.2025

29

30

31

32

33

34

35

36

37

W.P.(C)-9902/2018
CM APPL. 38584/2018
CM APPL. 9814/2019

W.P.(C)-4652/2019
CM APPL. 20658/2019

W.P.(C)-12254/2019
CM APPL. 50089/2019
CM APPL. 4553/2020
CM APPL. 4554/2020
CM APPL. 55273/2024
CM APPL. 60371/2024

W.P.(C)-1662/2020

W.P.(C)-6317/2020
CM APPL. 22423/2020

W.P.(C)-7651/2020
CM APPL. 25322/2020

W.P.(C)-10963/2020

W.P.(C)-12308/2021

W.P.(C)-14885/2021

MR. SUMIT KUMAR AND ORS.
V/s RESERVE BANK OF INDIA AND ANR.

OTHER DETAILS OF ADVOCATES:
SUNIL FERANNADES()(9910792104)(PETITIONER)
SUNIL FERANNADES()(9910792104)(PETITIONER)

PROF. ANOOP CHAWLA
V/s IIT DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:

ADVANCE CAUSE LIST

SUNIL FERANNADES

ALEX JOSEPH AND DHRUV JOSE

ALEX JOSEPH AND DHRUV JOSE()(9818547444)(PETITIONER)

KRISHAN KUMAR AND ORS.
V/s LT. GOVERNOR OF DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:
RAHUL KADYAN()(9868068529)(PETITIONER)

RAHUL KADYAN, PRADEEP KUMAR
ARYA, ANAND YADAV, JAWAHAR RAIJA,
MANIKA TRIPATHY, ANAND YADAV

PRADEEP KUMAR ARYA()(9810359511)(PETITIONER)

ANAND YADAV(ANANDYADAV_3@YAHOO.COM)(9810126454)(RESPONDENT)
JAWADHAR RAJA(OFFICE.JAWAHARRAJA@GMAIL.COM)(9810933083)(PETITIONER)
PRADEEP KUMAR ARYA(PARYA.ADVOCATE@GMAIL.COM)(0)(RESPONDENT)
MANIKA TRIPATHY(TRIPATHYMANIKA@GMAIL.COM)(9811831835)(RESPONDENT)
ANAND YADAV(ANANDYADAV_3@YAHOO.COM)(9810126454)(PETITIONER)

MS. CHANDRA KALA

V/s GOVT. OF NCT OF DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:
YOGESH SHARMA()(9818148728)(PETITIONER)

YOGESH SHARMA, SHIIVNATH KUMAR

SHIIVNATH KUMAR (ADV.SHIVNATH@GMAIL.COM)(9873198385)(RESPONDENT)

MRS RAJLAKSHMI

V/s GOVT OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

AJAY TEJPAL, RASHMI CHOPRA

AJAY(AJAY.TEJPAL18@GMAIL.COM)(9873005030)(PETITIONER)

AJAY TEJPAL(AJAY.TEJPAL18@GMAIL.COM)(9873005030)(PETITIONER)

AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(RESPONDENT)

AIR FORCE STATION(AIRFORCESHOOL1720083@GMAIL.COM)(25672404)(RESPONDENT)
SHAMBHU THAKUR(SHAMBHUTHAKUR1973@GMAIL.COM)()(RESPONDENT)

RASHMI CHOPRA(RASHMICHOPRA6897 @GMAIL.COM)(9810311218)(PETITIONER)

DINESH PRASAD SINGH

V/s VIVEKANAND SCHOOL & ANR.

OTHER DETAILS OF ADVOCATES:

ANUJ AGGARWAL

ANUJ(TENZINGTHINLAY05@GMAIL.COM)(9891403206)(PETITIONER)
ANUJ AGGARWAL , TENZING THINLAY LEPCHA AND SAURABH
AHUJA(ANUJAGGARWAL1984@GMAIL.COM)(9891403206)(PETITIONER)
VIVEKANAND SCHOOL(INFO@VIVEKANANDSCHOOL.IN)()(PETITIONER)
DIRECTORATE OF EDUCATION(DIREDU@HUB.NIC.IN)()(PETITIONER)

COUNSEL FOR THE DIRECTORATE OF

EDUCATION(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(RESPONDENT)

THE MANAGER MANAGING

COMMITTEE(INFO@VIVEKANANDSCHOOL.IN)(22141527)(RESPONDENT)

PRATHAM KUMAR

VISHNU PRASAD SINGH, TARKESHWAR

V/s THE STATE TRADING CORPORATION OF INDIA |NATH

LTD & ORS.

OTHER DETAILS OF ADVOCATES:

PRATHAM KUMAR(VISHNU.P.SINGH@HOTMAIL.COM)()(RESPONDENT)
VISHNU SINGH(VISHNU.P.SINGH@HOTMAIL.COM)(9810276825)(PETITIONER)

V P SINGH()(9810276825)(PETITIONER)

TARKESHWAR NATH(TARKESHWARNATH®@REDIFFMAIL.COM)(9810106237)(RESPONDENT)
TARKESHWAR NATH (TARKESHWARNATH@REDIFFMAIL.COM)(9810162373)(PETITIONER)

MEENA OBEROI

V/s CAMBRIDGE FOUNDATION SCHOOL & ORS.

OTHER DETAILS OF ADVOCATES:

KUMAR UTKARSH

ASHOK AGARWAL(JURISTASHOK@GMAIL.COM)(9811101923)(PETITIONER)
CAM BRIDGE FOUND (INFO@CAMBRIDGEFOUNDATIONSCHOO.IN)()(RESPONDENT)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)

SANTOSH KUMAR

TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

SMT. KANCHAN VASUDEV
V/s THE CHAIRPERSON INDIAN COUNCIL OF
SOCIAL SCIENCE RESEARCH & ORS.

OTHER DETAILS OF ADVOCATES:

NEHA BHATNAGAR, AMITESH KUMAR

VAIBHAV KALRA(VAIBHAV.S.KALRA@KALRACO.COM)(9650310194)(PETITIONER)
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(RESPONDENT)
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(RESPONDENT)

63

Listing Remarks:
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FOR HEARING
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38

39

40

41

W.P.(C)-472/2022

WITH W.P.(C) 11385/2022

W.P.(C)-11385/2022

WITH W.P.(C) 472/2022

W.P.(C)-4585/2022

CM APPL.
CM APPL.
CM APPL.
CM APPL.
CM APPL.
CM APPL.
CM APPL.
CM APPL.
CM APPL.
CM APPL.
CM APPL.
CM APPL.
CM APPL.

13748/2022
54967/2022
36595/2023
46949/2024
49274/2024
49275/2024
57209/2024
57210/2024
57830/2024
63767/2024
73947/2024
75667/2024
8752/2025

W.P.(C)-17352/2022

CM APPL.

55193/2022

ADVANCE CAUSE LIST

HARJEET SINGH CHADHA AND ORS.
V/s GOVERNMENT OF NCT OF DELHI AND ORS.

RASHMI CHOPRA

OTHER DETAILS OF ADVOCATES:
ACHAL GUPTA (ACHALG61@GMAIL.COM)(8130653733)(PETITIONER)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)

MR PRASHANT KUMAR AND OTHERS RASHMI CHOPRA
V/s GOVT OF NCT OF DELHI AND OTHERS

OTHER DETAILS OF ADVOCATES:

RASHMI CHP(RASHMICHOPRA6897 @GMAIL.COM)(8130653733)(PETITIONER)
DELHI SKILL AND ENTREPRENEURSHIP(SHIVENDRASINGH86@LIVE.COM,
VOFFICE@DSEU.AC.IN)(9582194010)(RESPONDENT)

AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO0.COM)(1123384517)(RESPONDENT)

VINOD KUMAR KATARIA BHARAT SINGH, BHUDEV PRASAD
V/s UNION OF INDIA AND OTHERS VAISHNAV, YASHPAL SINGH, YASHPAL
SINGH

OTHER DETAILS OF ADVOCATES:

BHARAT SINGH(LEGALFIGHTERS16@GMAIL.COM)(7011811261)(PETITIONER)
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT)

SECY CVC(SECY.CVC@NIC.IN)()(RESPONDENT)

SECY CULTURE(SECY-CULTURE@NIC.IN)()(RESPONDENT)

JS AKADEMI(JS-AKADEMI-CULTURE@GOV.IN)()(RESPONDENT)

YASHPAL RANGI(YASHRANGI73@GMAIL.COM)()(RESPONDENT)
CCRT(DIRECTOR.CCRT@GOV.IN)()(RESPONDENT)

BHARAT SINGH(LEGALFIGHTERS16@GMAIL.COM)(7011811261)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

YASHPAL RANGI(YASHPALRANGI73@GMAIL.COM)()(RESPONDENT)

B.P. VAISHNAV & ASSOCIATES(BPVAISHNAV66@GMAIL.COM)(9911149032)(PETITIONER)
MONIKA, UNION OF INDIA(OFFICEADVMONIKA@GMAIL.COM, UOIDHC@GMAIL.COM,
YASHRANGI73@GMAIL.COM)(0)(RESPONDENT)

B P VAISHNAV AND ASSOCIATES(BPVAISHNAV66@GMAIL.COM)(9911149032)(PETITIONER)
MONIKA(OFFICEADVMONIKA@GMAIL.COM)(0)(RESPONDENT)

B P VAISHNAV AND ASSOCIATES(BPVAISHNAV66@GMAIL.COM)(9911149032)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)
MONIKA(OFFICEADVMONIKA@GMAIL.COM, UOIDHC@GMAIL.COM,
YASHRANGI73@GMAIL.COM)(0)(RESPONDENT)

LEGAL FIGHTERS(LEGALFIGHTERS16@GMAIL.COM,
OFFICEADVMONIKA@GMAIL.COM)()(PETITIONER)
YASHPAL(YASHRANGI73@GMAIL.COM)(9811944784)(RESPONDENT)

B P VAISHNAV(BPVAISHNAV66@GMAIL.COM)(9911149032)(PETITIONER)

YASH RANGI(YASHRANGI73@GMAIL.COM)(0)(RESPONDENT)
MONIKA(OFFICEADVMONIKA@GMAIL.COM)(0)(RESPONDENT)
CCRT(DIRECTOR.CCRT@GOV.IN)(0)(RESPONDENT)

SECY CULTURE(SECY-CULTURE@NIC.IN)(0)(RESPONDENT)

JS- AKADEMI(JS-AKADEMI-CULTURE@GOV.IN)(0)(RESPONDENT)

B P VAISHNAV AND ASSOCIATES(BPVAISHNAV66@GMAIL.COM)(9911149032)(PETITIONER)
YASH AL RANGI(YASHRANGI73@GMAIL.COM)(0)(RESPONDENT)

B P VAISHNAV AND ASSOCIATES(BPVAISHNAV66@GMAIL.COM)(9911149032)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

YASHPAL RANGI(YASHRANGI73@GMAIL.COM)(0)(RESPONDENT)

B P VAISHNAV AND ASSOCIATES()(9911149032)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)
MONIKA(OFFICEADVMONIKA@GMAIL.COM)(0)(RESPONDENT)

YASHPAL SINGH(YASHRANGI73@GMAIL.COM)(9811944784)(PETITIONER)

SAMEER GUPTA ANURAG PANDEY, SANDEEP
V/s THE INSTITUTE OF COMPANY SECRETARIES OF |CHATTERIJEE, RAJ LATHA KOTNI
INDIA THROUGH ITS PRESIDENT, & ORS.

OTHER DETAILS OF ADVOCATES:

ANURAG PANDEY (ANURAGSCAOR@YAHOO.COM)(9818209192)(PETITIONER)
ANURAG PANDEY(ANURAGSCAROR@YAHOO.COM)(9818209192)(PETITIONER)
INSTITUTIONAL AREA()(8590301539)(RESPONDENT)

THE INSTITUTE OF COMPANY SECRETARIES OF INDIA()(9823239397)(RESPONDENT)
PRESIDENT(PRESIDENT@ICSI.EDU)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

SANDEEP CHATTERJEE(LEGAL@CHATTERJEE-LAW.COM)(9911558224)(PETITIONER)
RAJ LATHA KOTNI(RAJLATHA@LEXPORT.IN)(9899978082)(RESPONDENT)
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42 W.P.(C)-17381/2022
CM APPL. 55331/2022

43 CM APPL. 12510/2023
In W.P.(C)-3218/2023

44  |CM APPL. 13752/2023
CM APPL. 13753/2023
CM APPL. 49509/2023
CM APPL. 49510/2023
In W.P.(C)-3539/2023

45 W.P.(C)-11606/2023
WITH W.P.(C) 11744/2023
W.P.(C) 11768/2023

46  |W.P.(C)-11744/2023

47  |W.P.(C)-11768/2023

48  |\W.P.(C)-11826/2023

49 W.P.(C)-12995/2023

50 |W.P.(C)-10662/2024
WITH W.P.(C) 10694/2024

ADVANCE CAUSE LIST

VINAY KUMAR BAHL M. TARIQUE SIDDIQUI, CHANDAN
V/s CENTRE FOR RAILWAY INFORMATION KUMAR

SYSTEMS (AN ORGANISATION UNDER MINISTRY

OF RAILWAYS)

OTHER DETAILS OF ADVOCATES:

M. TARIQUE SIDDIQUI(TARIQUE379@GMAIL.COM)(9811202991)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

DK SINGH(DKSINGH@CRIS.ORG.IN)()(RESPONDENT)

CHANDAN KUMAR(CKUMAR7691@GMAIL.COM)(9810312011)(RESPONDENT)

JITENDRA KRISHAN KUMAR
V/s NATIONAL COMMISSOIN FOR SCHEDULED
CASTES AND SCHEDULED TRIBES

OTHER DETAILS OF ADVOCATES:

KRISHAN KUMAR (ADVKUMARKRISHAN@GMAIL.COM)(9810068578)(PETITIONER)
NATIONAL COMMISSION FOR
SCHEDULED(ADVOCAETASINGH@GMAIL.COM)(9971529687)(RESPONDENT)

KEDAR NATH AJAY KUMAR THAKUR
V/s SWAMI SHRADDHANAND COLLEGE & ORS.

OTHER DETAILS OF ADVOCATES:
A.K.THAKUR(AKTLAWASSOCIATES@GMAIL.COM)(1143541402)(PETITIONER)
CHAIRMAN(CHAIRMAN-OFFICE@NCBC.NIC.IN)()(RESPONDENT)
PRINCIPAL(PRINCIPAL@SS.DU.AC.IN)()(RESPONDENT)
PRINCIPAL(PRINCIPALSSNCOLLEGE@GMAIL.COM)()(RESPONDENT)

RUPAL MOHINDER (RUPALMOHINDER@GMAIL.COM)()(RESPONDENT)
DU(REGISTRAR@DU.AC.IN)()(RESPONDENT)

AK THAKUR, RISHI RAJ, RIA YADAV , SUJEET
KUMAR(AKTLAWASSOCIATES@GMAIL.COM)()(PETITIONER)

RUPAL MOHINDER (RUPALMOHINDER@GMAIL.COM)()(RESPONDENT)

SS DU AC(PRINICIPAL@SS.DU.AC.IN)()(RESPONDENT)

PRINCIPAL SS N COLLEGE (PRINCIPALSSNCOLLEGE@GMAIL.COM)()(RESPONDENT)
DU AC IN(REGISTAR@DU.AC.IN)()(RESPONDENT)
NCBC(CHAIRMAN-OFFICE@NCBC.NIC.IN)()(RESPONDENT)

SH RAM PHAL ESHA MAZUMDAR
V/s GOVERNMENT OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
CURARE LEGAL(MAIL@CURARELEGAL.COM)(9873109672)(PETITIONER)
GNCTD(GNCTD.SCLA.SKP@GMAIL.COM)()(RESPONDENT)

SH RAM DUTT ESHA MAZUMDAR
V/s GOVERNMENT OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

CURARE LEGAL(MAIL@CURARELEGAL.COM)(9873109672)(PETITIONER)

GNCTD SCLA SKP(GNCTD.SCLA.SKP@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

SH DAYA KISHAN ESHA MAZUMDAR
V/s GOVERNMENT OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

CURARE LEGAL(MAIL@CURARELEGAL.COM)(9873109672)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

SAKSHI PANCHAL MEENAKSHI SALARYA
V/s WILDLIFE CRIME CONTROL BUREAU & ANR.

OTHER DETAILS OF ADVOCATES:

DYNAMIC LAW
CONSULTANTS(MEENAKSHISANGRA@GMAIL.COM)(8800802195)(PETITIONER)
DYNAMIC LAW
CONSULTANTS(MEENAKSHISANGRA@GMAIL.COM)(8800802195)(PETITIONER)
WCCB(ADDLDIR-WCCB@GOV.IN, UOIDHC@GMAIL.CO M,
VRG.IYER@NIC.IN)(1123384193)(RESPONDENT)

HARI KISHAN ESHA MAZUMDAR
V/s GOVERNMENT OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
CURARE LEGAL(MAIL@CURARELEGAL.COM)(9873109672)(PETITIONER)
GNCTD(GNCTD.SCLA.SKP@GMAIL.COM)()(RESPONDENT)

PRABHAT CHAND GOPALAN SATWIK MISRA
V/s UNION OF INDIA THROUGH SECRETARY &
ORS.

OTHER DETAILS OF ADVOCATES:

SATWIK MISRA(CHAMBERSOFSATWIKMISRA@GMAIL.COM)(8130620000)(PETITIONER)
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UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)
DIG VIJAY RAI(DIGVIJAYRAI@REDIFFMAIL.COM)(0)(RESPONDENT)

51 W.P.(C)-10694/2024 BHUPINDER SINGH SATWIK MISRA
V/s UNION OF INDIA THROUGH SECRETARY &
ORS.

OTHER DETAILS OF ADVOCATES:
SATWIK MISRA(CHAMBERSOFSATWIKMISRA@GMAIL.COM)(8130620000)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

DIG VIJAY RAI(DIGVIJAYRAI@REDIFFMAIL.COM)(0)(RESPONDENT)

52 W.P.(C)-1432/2025 KULDEEP AND OTHERS VATSALA CHAUHAN
V/s TEHSILDAR (KANJHAWALA)

OTHER DETAILS OF ADVOCATES:

SUNIL CHAUHAN, VATSALA
CHAUHAN(SUNILCHAUHAN@SVALEGAL.CO.IN)(9810213040)(PETITIONER)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT)

53 W.P.(C)-1939/2025 MEERA DEVI KAMLESH KUMAR MISHRA
CM APPL. 9068/2025 V/s CHIEF GENERAL MANAGER, RESERVE BANK OF
INDIA AND ORS

OTHER DETAILS OF ADVOCATES:

KAMLESH KUMAR MISHRA(KAMLESH.LEGALAID@GMAIL.COM)(9582388509)(PETITIONER)
SANTOSH KUMAR TRIPATHI, AVNISH AHLAWAT(STANDINGCOUNSELGNCTD@GMAIL.COM,
AVNISH@AHLAWATASSOCIATES.IN)(9868250806)(RESPONDENT)

GNCTD, HAMEL PARIHAR(SCSERVICESGNCTD@GMAIL.COM,
HAMELPARIHAR@REDIFFMAIL.COM)(0)(RESPONDENT)

COURT NO. 36
HON'BLE MR.JUSTICE ANUP JAIRAM BHAMBHANI

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO
cmvijaypal.dhc@gov.in

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtl3

ITEM

NUMBER (CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
PART-HEARD MATTERS
1 \W.P.(CRL)-2241/2024 MANIDEEP MAGO MUSKAAN KHURANA
CRL.M.A. 21882/2024 V/s UNION OF INDIA & ORS.
CRL.M.A. 30909/2024
WITH W.P.(CRL) 2391/2024
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO. :(CRIME
RISHI SEHGAL AND RAILWAY-111/2024)
(ADVOCATESEHGAL.RISHI@GMAIL.COM)(9417219804)(PETITIONER) W.P.(CRL) 2391/2024 FILED BY SANJAY SETHI (D. OF
UNION OF INDIA (UOIDHC@GMAIL.COM)(0)(RESPONDENT) HEARING : 2025-03-21 )
RISHI SEHGAL
(ADVOCATESEHGAL.RISHI@GMAIL.COM)(9417219804)(PETITIONER) P.S.-FIR NO. :(CRIME AND RAILWAY-111/2024)
UNION OF INDIA (UOIDHC@GMAIL.COM)(0)(RESPONDENT)
2 \W.P.(CRL)-2391/2024 SANJAY SETHI ARVEEN SEKHON
CRL.M.A. 23401/2024 V/s UNION OF INDIA & ORS.
CRL.M.A. 23402/2024
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO. :(CRIME
ARVEEN AND RAILWAY-111/2024)

SEKHON(ARVEENKAURSEKHON@GMAIL.COM)(9779356787)(PETITIONER) W.P.(CRL) 2241/2024 FILED BY MANIDEEP MAGO (D. OF
HEARING : 2025-03-21 )

P.S.-FIR NO. :(CRIME AND RAILWAY-111/2024)
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COURT NO. 30
HON'BLE MR.JUSTICE SANJEEV NARULA

ADVANCE CAUSE LIST

NOTE: “SUPPLEMENTARY PASSED OVER MATTERS WILL BE TAKEN UP JUST AFTER THE SUPPLEMENTARY LIST

IS OVER.”

[NOTE:1. IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED,

PLEASE CONTACT,

Click below to join the VC:

https://delhihighcourt.webex.com/meet/dhcecourtvc9

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmnandansingh.dhc@gov.in

ITEM
NUMBER CASE NUMBER

BAIL
1 BAIL APPLN.-3618/2024

2 BAIL APPLN.-4797/2024

3 BAIL APPLN.-23/2025

4 BAIL APPLN.-571/2025

5 BAIL APPLN.-622/2025

6 BAIL APPLN.-677/2025

PARTY NAME

NITISH @ SINTI
V/s THE STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

ADVOCATE NAME

MADHU KUMARI, LEWISH EDWARD

ARUN SHARMA(ADVOCATEARUN.AS@GMAIL.COM)(9811441770)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

LEWISH EDWARD(ADVLEWISHEDWARD@GMAIL.COM)(9686805809)(PETITIONER)

MOHD RAZIQUE AHAMAD
V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

SATYENDRA KUMAR RAI

S.K. RAI(SATYENDRA4ORAI@GMAIL.COM)(9811312676)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

SAPNA CHAMLING
V/s STATE OF GNCT OF DELHI

OTHER DETAILS OF ADVOCATES:

MAHIR MALHOTRA

MAHIR MALHOTRA (INFO@YASHANDASSOCIATES.COM)(9810424820)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ALAMGIR @ BABU KHAN

V/s THE STATE GOVT. OF NCT OF DELHI AND

ORS.

OTHER DETAILS OF ADVOCATES:

M.S HUSSAIN ()(9810304526)(PETITIONER)

KAPIL SHARMA

KARAN BIDHURI

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

GOVIND KUMAR
V/s STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:

CHANDER HARISH(CHANDERHARISH3112@GMAIL.COM)(7838217753)(PETITIONER)

KAPIL SHARMA

HARISH CHAND

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

DEEPESH MITTAL
V/s THE STATE(NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:

KUNDAN KUMAR (ADVKUNDANKUMAR12@GMAIL.COM)(9911463748)(PETITIONER)

KAPIL SHARMA

SAURABH SRIVASTAVA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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MR .NANDAN SINGH (9319815952) ,COURT MASTER TO HON'BLE MR. JUSTICE SANJEEV NARULA.

OTHER INFORMATION

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(PUNJABI BAGH-865/2023)

BAIL APPLN. 1913/2024 FILED BY VANSH GOLA
(DISPOSED ON : 2024-08-05 )

BAIL APPLN. 1412/2024 FILED BY GAURAV RANA
(DISPOSED ON : 2024-08-22 )

BAIL APPLN. 3473/2024 FILED BY AAKASH @ KASA
(DISPOSED ON : 2025-01-15)

P.S.-FIR NO. :(PUNJABI BAGH-865/2023)

P.S.-FIR NO. :(JAMIA NAGAR-196/2017)

P.S.-FIR NO. :(CIVIL LINES-184/2023)

P.S.-FIR NO. :(PREM NAGAR-288/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(BURARI-918/2021)

BAIL APPLN. 4488/2024 FILED BY VIRENDRA
KUMAR (DISPOSED ON : 2025-01-20 )

P.S.-FIR NO. :(BURARI-918/2021)

P.S.-FIR NO. :(K.N.KATJU MARG-616/2024)


https://delhihighcourt.webex.com/meet/dhcecourtvc9
mailto:cmnandansingh.dhc@gov.in
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7 BAIL APPLN.-772/2025
CRL.M.A. 5581/2025

SUSPENSION OF SENTENCE

8 CRL.REV.P.-377/2019
CRL.M.(BAIL) 599/2019
CRL.M.A. 6773/2019

FOR ADMISSION
9 W.P.(CRL)-2118/2023

AFTER NOTICE MISC. MATTERS

10 |CRL.A.-376/2017
WITH CRL.A. 431/2017
CRL.A. 1120/2017

11 CRL.A.-69/2018
CRL.M.A. 10914/2024

12 CRL.A.-170/2018
CRL.M.A. 2761/2018
WITH CRL.L.P. 109/2018
CRL.L.P. 175/2018

13 CRL.L.P.-109/2018
CRL.M.A. 2732/2018
WITH CRL.L.P. 175/2018

ADVANCE CAUSE LIST

AFZAL VINAY KUMAR SHARMA
V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

AADITYA ADV(ADVAADITYA650@GMAIL.COM)(0)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

HARVIR SINGH
V/s GOVT OF NCT OF DELHI

SANJEEV KUMAR

OTHER DETAILS OF ADVOCATES:
SANJEEV KUMAR()(8920525314)(PETITIONER)

GEETA ANAND
V/s STATE OF DNCT

NANDITA ABROL, KAPIL MIDHA,
AADARSH KOTHARI

OTHER DETAILS OF ADVOCATES:

NANDITA ABROL
(NANDITALEGALASSOCIATES@GMAIL.COM)(9899970368)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KAPIL MIDHA(KAPIL@ MKMIDHA.COM)(9818382806)(PETITIONER)

AADARSH KOTHARI(AAADARSHKOTHARI@GMAIL.COM)(7980402727)(PETITIONER)

PRINCE ADITYA WADHWA, KRISHNA KANT
V/s STATE NCT OF DELHI GAUTAM

OTHER DETAILS OF ADVOCATES:
KRISHNA KANT
GAUTAM(THEJUSCOMMUNE@GMAIL.COM)(9911119106)(PETITIONER)

VIRENDER SINGH
V/s STATE (GOVT. OF NCT OF DELHI)

B S CHAUHAN, ANUJ SAINI

OTHER DETAILS OF ADVOCATES:

B S CHAUHAN()(9312706649)(PETITIONER)

SWATI YADAV(ADVOCATEANUJSAINI9O@GMAIL.COM)(8860815455)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891991968)(RESPONDENT)

MAHINDER SINGH AMIT PAWAN
V/s STATE& ORS

OTHER DETAILS OF ADVOCATES:

AMIT PAWAN()(9811280692)(PETITIONER)

MAHINDER SINGH AMIT PAWAN

V/s STATE & ORS

OTHER DETAILS OF ADVOCATES:
AMIT PAWAN()(9811398031)(PETITIONER)
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P.S.-FIR NO. :(WAZIRABAD-675/2024)

P.S.-FIR NO. :(MUKHERJEE NAGAR-448/2001)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SUNLIGHT COLONY-226/2014)

CRL.A. 431/2017 FILED BY AKASH @ TAMLU (D.
OF HEARING : 2025-05-02 )

CRL.A. 1120/2017 FILED BY NARENDER SINGH @
KAKE (D. OF HEARING : 2025-05-02 )

P.S.-FIR NO. :(SUNLIGHT COLONY-226/2014)

P.S.-FIR NO. :(PANDAV NAGAR-436/2014)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ASHOK VIHAR-272/2012)

BAIL APPLN. 935/2013 FILED BY VIJAY SINGH
(DISPOSED ON : 2013-05-31)

BAIL APPLN. 17/2014 FILED BY ARUN KUMAR
(DISPOSED ON : 2014-07-23 )

CRL.L.P. 175/2018 FILED BY STATE (D. OF
HEARING : 2025-03-21)

CRL.L.P. 109/2018 FILED BY MAHINDER SINGH (D.
OF HEARING : 2025-03-21)

P.S.-FIR NO. :(ASHOK VIHAR-272/2012)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ASHOK VIHAR-272/2012)

BAIL APPLN. 935/2013 FILED BY VIJAY SINGH
(DISPOSED ON : 2013-05-31 )

BAIL APPLN. 17/2014 FILED BY ARUN KUMAR
(DISPOSED ON : 2014-07-23 )

CRL.L.P. 175/2018 FILED BY STATE (D. OF
HEARING : 2025-03-21 )

CRL.A. 170/2018 FILED BY MAHINDER SINGH (D.
OF HEARING : 2025-03-21)

P.S.-FIR NO. :(ASHOK VIHAR-272/2012)



21.03.2025 ADVANCE CAUSE LIST

14  CRL.L.P.-175/2018 STATE RAJNI GUPTA, SWETANK SHANTANU
CRL.M.A. 4924/2018 V/s ARUN KUMAR & ORS
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
RAINI GUPTA()(9871216664)(PETITIONER) :(ASHOK VIHAR-272/2012)
BAIL APPLN. 935/2013 FILED BY VIJAY SINGH
(DISPOSED ON : 2013-05-31 )
BAIL APPLN. 17/2014 FILED BY ARUN KUMAR
(DISPOSED ON : 2014-07-23 )
CRL.L.P. 109/2018 FILED BY MAHINDER SINGH (D.
OF HEARING : 2025-03-21 )
CRL.A. 170/2018 FILED BY MAHINDER SINGH (D.
OF HEARING : 2025-03-21 )
P.S.-FIR NO. :(ASHOK VIHAR-272/2012)
15  CRL.A.-400/2018 SONU CHAUHAN & ANR S N QURESHI, RAVI PARTAP SINGH
CRL.M.A. 2585/2023 V/s STATE OF NCT OF DELHI BHATTI
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
S N QURESHI()(9811051431)(PETITIONER) :(USMANPUR-177/2012)
RPS BHATTI(RPSBHATTI37@GMAIL.COM)(9810568180)(PETITIONER) W.P.(CRL) 736/2019 FILED BY SH. MAHI PAL
KAPIL SIGNH & ANR. (DISPOSED ON : 2019-12-16 )

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
P.S.-FIR NO. :(USMANPUR-177/2012)

16  CRL.A.-1156/2018 STATE ( NCT OF DELHI) RAJESH MAHAJAN, MOHIT JOSHI,
CRL.M.A. 3624/2019 V/s AFAQ HUSSAIN & ORS ABHIMANYU KAMPANI LAW OFFICES,
CRL.M.A. 6887/2025 C.P. NAUTIYAL, RAJIV MOHAN LAW
CRL.M.A. 6888/2025 OFFICES, AMITABH NARENDRA,
WITH CRL.A. 596/2019 KAUSTUBH ANSHURAJ
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
RAJESH MAHAJAN()(8826804607)(PETITIONER) :(CRIME AND RAILWAY-144/2016)
RAJIV MOHAN LAW BAIL APPLN. 1565/2017 FILED BY SARFARAZ @
OFFICES(RAJIVMOHANLAWOFFICES@GMAIL.COM)(9818647579)(PETITIONER) BILLI (DISPOSED ON : 2017-08-21 )
KAPIL CRL.M.C. 3201/2018 FILED BY ICICI BANK LTD
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |(DISPOSED ON : 2018-09-04 )
ABHIMANYU KAMPANI LAW OFFICES()(9818647579)(PETITIONER) CRL.A. 596/2019 FILED BY ARSHAD ALI KHAN
(DISPOSED ON : 2023-03-28 )
CRL.M.C. 3563/2019 FILED BY STATE (NCT OF
DELHI) (DISPOSED ON : 2023-11-03 )
P.S.-FIR NO. :(CRIME AND RAILWAY-144/2016)
17  [CRL.A.-34/2022 BABY NAAZ SEEMA GUPTA
CRL.M.A. 1363/2022 V/s THE STATE
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(JAMA MASJID-88/2012)
SEEMA GUPTA(GSEEMAGUPTA1968@GMAIL.COM)(9212412289)(PETITIONER)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
18  [CRL.L.P.-126/2012 DIRECTORATE OF REVENUE INTELLIGENCE SATISH AGGARWALA, PRADEEP JAIN
WITH CRL.L.P. 20/2014 V/s RAVI GARG

OTHER DETAILS OF ADVOCATES:

19 CRL.M.C.-1236/2025 NIKHIL SETHI MOHIT CHAUDHARY
CRL.M.A. 5515/2025 V/s STATE OF NCT OF DELHI & ANR.
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(NEW FRIENDS COLONY-308/2020)

MOHIT CHAUDHARY (KUSHAL82KUMAR@GMAIL.COM)(9810074159)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

20 CRL.REV.P.-1256/2019 SURESH DUDANI PAYAL JAIN
V/s MS. SHRUTY DUDANI

OTHER DETAILS OF ADVOCATES:

21 CRL.M.A. 38558/2024 RASMI SEHRAWAT SANTOSH KUMAR CHAURIHAA,
In CRL.REV.P.-112/2021 V/s PRAVEEN SEHRAWAT ASHUTOSH DUBEY, ASHWINI KUMAR
WITH CRL.REV.P. 190/2021

OTHER DETAILS OF ADVOCATES:
SANTOSHCHAURIHAA(CMLAWCHAMBERS@GMAIL.COM)(9811193843)(PETITIONER)
SANTOSH CHARIHAA & ASHUTOSH
DUBEY(CHAURIHAA@GMAIL.COM)(9811193843)(PETITIONER)
PRAVEEN SEHRAWAT (ADVOCATE.SEHRAWAT@GMAIL.COM
)(9810290055)(PETITIONER)

PRAVEEN SEHRAWAT (ADVOCATE.SEHRAWAT@GMAIL.COM
)(9810290055)(PETITIONER)

PRAVEEN SEHRAWAT (ADVOCATE.SEHRAWAT@GMAIL.COM
)(9810290055)(PETITIONER)

PRAVEEN SEHRAWAT (ADVOCATE.SEHRAWAT@GMAIL.COM
)(9810290055)(PETITIONER)
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22

23

24

25

26

CRL.M.A. 37911/2024
In CRL.REV.P.-190/2021

CRL.REV.P.-186/2021

W.P.(CRL)-1259/2023
CRL.M.A. 11901/2023

W.P.(CRL)-3258/2023

CRL.M.A. 33519/2024(CM For
Restoration)

CRL.M.A. 33520/2024

In W.P.(CRL)-3763/2023(Disposed
off case)

ADVANCE CAUSE LIST

PRAVEEN SEHRAWAT (ADVOCATE.SEHRAWAT@GMAIL.COM
)(9810290055)(PETITIONER)

PRAVEEN
SEHRAWAT(ADVOCATE.SEHRAWAT@GMAIL.COM)(9810290055)(RESPONDENT)
SANTOSH CHAURIHAA (CHAURIHAA@GMAIL.COM)(9953587630)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
ASHWINI KUMAR(LAWSINDIA@GMAIL.COM)(8588870612)(RESPONDENT)

PRAVEEN KUMAR SEHRAWAT ASHWINI KUMAR, ASHUTOSH DUBEY
V/s RASHMI SEHRAWAT

OTHER DETAILS OF ADVOCATES:

PRAVEEN KUMAR
SEHRAWAT(ADVOCATE.SEHRAWAT@GMAIL.COM)(9810290055)(RESPONDENT)
PRAVEEN KUMAR
SEHRAWAT(ADVOCATE.SEHRAWAT@GMAIL.COM)(9810290055)(RESPONDENT)
PRAVEEN KUMAR
SEHRAWAT(ADVOCATE.SEHRAWAT@GMAIL.COM)(9810290055)(RESPONDENT)
PRAVEEN KUMAR
SEHRAWAT(ADVOCATE.SEHRAWAT@GMAIL.COM)(9810290055)(RESPONDENT)
ASHWANI KUMAR(LAWSINDIA@GMAIL.COM)(8588870612)(PETITIONER)

RASHMI SEHRAWAT(SAHRAWATMRASHMI@GMAIL.COM)(8851860799)(PETITIONER)
RASHMI SEHRAWAT(SAHRAWATMRASHMI@GMAIL.COM)(8851860799)(PETITIONER)
RASHMI SEHRAWAT(SAHRAWATMRASHMI@GMAIL.COM)(8851860799)(PETITIONER)
RASHMI SEHRAWAT(SAHRAWATMRASHMI@GMAIL.COM)(8851860799)(PETITIONER)
SEHRAWAT(SEHRAWATMRASHMI@GMAIL.COM)()(RESPONDENT)

PRAVEEN
SEHRAWAT(ADVOCATESHERAWAT@GMAIL.COM)(9810290055)(RESPONDENT)
ASHUTOSH DUBEY(ADVDUBEY@GMAIL.COM)(9953587630)(PETITIONER)
SEHRAWAT(ADVOCATES.SEHRAWAT@GMAIL.COM)(0)(RESPONDENT)

P. SHIVARAM BHAT VIKASH CHANDRA SHUKLA
V/s THE STATE THR. CBI

OTHER DETAILS OF ADVOCATES:
PRUDENTIA & PARTNERS(VCSHUKLA.ADV@GMAIL.COM)(9899300224)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT)

ANIL KUMAR MALPANI AND ANR. JITENDER SINGH, SHAILESH CHANDRA

V/s STATE OF NCT OF DELHI AND ANR. JHA

OTHER DETAILS OF ADVOCATES:
SHAILESH CHANDRA JHA(ADVSCIHA@GMAIL.COM)(9873297272)(PETITIONER)

RAMDEV SHARMA & ANR. KAMAL MEHTA
V/s STATE (NCT OF DELHI) AND ANR.

OTHER DETAILS OF ADVOCATES:
KAMAL MEHTA(KAMAL77MEHTA@GMAIL.COM)(9868249232)(PETITIONER)
KAPIL SHARMA

(DHCPROSECTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT)

AMIT KUMAR NARANG ARPIT BHALLA, VIMAL PUGGAL
V/s THE STATE OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

ARPIT BHALLA (ADVOCATEARPITBHALLA@GMAIL.COM)(9990766666)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
ARPIT BHALLA (ADVOCATEARPITBHALLA@GMAIL.COM)(9990766666)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
VIMAL PUGGAL(VIMAL_PUGGAL@YAHOO.COM)(9811085804)(PETITIONER)
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OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-DST-2017-A-0019)

CRL.M.C. 2189/2020 FILED BY CHANCHAL GHOSH
AND ANR (DISPOSED ON : 2024-12-17 )
CRL.M.C. 883/2020 FILED BY KABITA GHOSH &
ANR (DISPOSED ON : 2022-04-13 )

P.S.-FIR NO. :(CBI-DST-2017-A-0019)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CONNAUGHT PLACE-64/2023)

CRL.M.C. 4458/2023 FILED BY ANIL KUMAR
MALPANI (DISPOSED ON : 2024-09-27 )

BAIL APPLN. 1886/2023 FILED BY SANJAY
MALPANI (DISPOSED ON : 2023-07-05 )

BAIL APPLN. 1901/2023 FILED BY ANIL KUMAR
MALPANI (DISPOSED ON : 2023-07-05 )

P.S.-FIR NO. :(CONNAUGHT PLACE-64/2023)

P.S.-FIR NO. :(PATPARGANJ INDUSTRIAL AREA-
659/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(KRISHNA NAGAR-158/2023)

W.P.(CRL) 2314/2024 FILED BY AMIT KUMAR
NARANG (DISPOSED ON : 2024-10-16 )

BAIL APPLN. 374/2025 FILED BY AMIT KUMAR
NARANG (DISPOSED ON : 2025-01-31 )

P.S.-FIR NO. :(KRISHNA NAGAR-158/2023)
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FOR FINAL DISPOSAL
27  \W.P.(CRL)-287/2023

28  |W.P.(CRL)-468/2023

COURT NO. 07

ADVANCE CAUSE LIST

VARUN ARYA VIRENDRA KUMAR
V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:
VIRENDRA KUMAR(VVVK2185@GMAIL.COM)(8285818181)(PETITIONER)
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT)

OMAR FAROOQ ASIM NAEEM
V//s STATE OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

NAEEM LAW CHAMBERS(ASIMNAEEMADV@GMAIL.COM)(9811056644)(PETITIONER)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

HON'BLE MR.JUSTICE MANOJ KUMAR OHRI

CLICK TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt14

MEETING ID : 2528 229 8537

NOTE: “IN ALL 498 - APETITIONS WHEREIN QUASHING IS SOUGHT ON THE BASIS OF SETTLEMENT, ONLY HUSBAND IS
REQUIRED TO APPEAR PHYSICALLY IN COURT AND OTHER RELATIVES CAN JOIN THROUGH VC.”

NOTE : ALL COUNSEL FOR THE PARTIES,LITIGANTS AND 10 ARE REQUESTED TO KEEP THEIR MIC ON MUTE MODE TILL THEIR

MATTER IS CALLED.

NOTE: PLEASE GIVE APPEARANCE IN THE CHAT BOX OF VC AS FOLLOWS

ITEM NO:-
CASE NO:-

NAME OF COUNSEL APPEARING FOR :-

MOB. NO:-

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmpankajgoel.dhc@gov.in

ITEM
NUMBER CASE NUMBER

FOR ADMISSION
1 LA.APP.-112/2017

2 LA.APP.-191/2022
CM APPL. 33434/2022
CM APPL. 21185/2024

PARTY NAME ADVOCATE NAME
UNION OF INDIA YEESHU JAIN, KUNAL, SANJAY KUMAR
V/s BHOOP SINGH & ANR PATHAK

OTHER DETAILS OF ADVOCATES:
SANJAY KUMAR PATHAK(PATHAKSANJAYKUMAR@GMAIL.COM)(9910770311)(PETITIONER)

JAGE RAM RANA (SINCE DECEASED) THROUGH JAGAN NATH KAUSHIK, TUSHAR SANNU
LRS DAHIYA, AZAD BANSALA, TAJINDER VIRDI
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

J.N. KAUSHIK(JNKAUSHIKADV@GMAIL.COM)(9953862490)(PETITIONER)
DHC(DHCFILING@GMAIL.COM)()(RESPONDENT)
DYN(DYANSCZ@MCD.ORG.IN)()(RESPONDENT)
CLO(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)
MANIRANA(MANIRAN1973@GMAIL.COM)()(RESPONDENT)
SWADM(SWADM@NIC.IN)()(RESPONDENT)
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT)
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OTHER INFORMATION


https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt14
mailto:cmpankajgoel.dhc@gov.in
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3

10

11

CM APPL. 7244/2025
In LA.APP.-520/2023

RC.REV.-515/2017

RC.REV.-496/2018

CM APPL. 43278/2018
CM APPL. 24213/2019
CM APPL. 52325/2024
CM APPL. 74340/2024
CM APPL. 74341/2024

RC.REV.-500/2019

RC.REV.-577/2019

RC.REV.-618/2019
CM APPL. 47714/2019
WITH RC.REV. 66/2024

RC.REV.-66/2024
CM APPL. 12937/2024

RC.REV.-7/2020

RC.REV.-216/2020
CM APPL. 25664/2020
CM APPL. 1313/2024

ADVANCE CAUSE LIST

TUSHAR SANNU(ADV.TUSHARSANNU@GMAIL.COM)(9911991166)(PETITIONER)
TUSHAR SANNU(ADV.TUSHARSANNU@GMAIL.COM)(9911991166)(PETITIONER)
AZAD BANSALA(AZADBANSALACLCDU@GMAIL.COM)()(RESPONDENT)
DYANSCZ(DYANSCZ@MCD.ORG.IN)()(RESPONDENT)
SWADM(SWADM@NIC.IN)()(RESPONDENT)
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT)

IN KAUSHIK(JNKAUSHIKADV@GMAIL.COM)()(RESPONDENT)
MANIRAN(MANIRAN1973@GMAIL.COM)()(RESPONDENT)

IN KAUSHIK(JNKAUSHIKADV@GMAIL.COM)()(RESPONDENT)
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT)
SWADM(SWADM@NIC.IN)()(RESPONDENT)
DYANSCZ(DYANSCZ@MCD.ORG.IN)()(RESPONDENT)

AZAD BANSALA(AZADBANSALACLCDU@GMAIL.COM)()(RESPONDENT)
MANIRAN(MANIRAN1973@GMAIL.COM)()(RESPONDENT)

AZAD BANSALA(AZADBANSALACLCDU@GMAIL.COM)(9997799519)(RESPONDENT)
TAJINDER VIRDI(TAJVIRDI@GMAIL.COM)(9818834444)(RESPONDENT)

DELHI STATE INDUSTRIAL AND INFRASTRUCTURE |RAKESH KUMAR DHAWAN, GULSHAN
DEVELOPMENT CORPORATION LTD (DSIIDC) KUMAR SHARMA
V/s SH RAJA RAM & ANR.

OTHER DETAILS OF ADVOCATES:

R K DHAWAN(RKDHAWAN9@GMAIL.COM)(9899775330)(PETITIONER)
GNCTD(GNCTD.SCLA.SKP@GMAIL.COM)()(RESPONDENT)

GULSHAN KR. SHARMA(ADVGULSHANSHARMA@GMAIL.COM)(9212282239)(PETITIONER)
R K DHAWAN(RKDHAWAN9@GMAIL.COM)(0)(RESPONDENT)

VED KUMARI SHARMA SEEMA SETH, ISHA AGGARWAL
V/s VINEETA & ORS

OTHER DETAILS OF ADVOCATES:

MOHD FURKAN @ RAJA & ANR
V/s NOOR JAHAN

S D ANSARI, IMRAN AHMAD, SANJEEV
KUMAR, ROHIT SHARMA, SANJEEV
KUMAR

OTHER DETAILS OF ADVOCATES:

S D ANSARI()(9810036438)(PETITIONER)

IMRAN AHMAD()(9971481484)(RESPONDENT)

SANJEEV KUMAR(LEGALLAWYER.SANJEEV@GMAIL.COM)(9990004422)(PETITIONER)
IMAHD(IMAHD2012@GMAIL.COM)(0)(RESPONDENT)

SANJEEV KUMAR(LEGALLAWYER.SANJEEV@GMAIL.COM)(9990099555)(PETITIONER)
IMAHD(IMAHD2012@GMAIL.COM)(0)(RESPONDENT)

SANJEEV KUMAR(LEGALLAWYER.SANJEEV@GMAIL.COM)(9990004422)(PETITIONER)

JUGLAL RAM CHANDER P KRAWAL, S S JAIN & VEENA RUPANA,
V/s SURINDER PAL JAIN DEEPAK VOHRA, RAHUL DUBEY

OTHER DETAILS OF ADVOCATES:

P K RAWAL()(9811485082)(PETITIONER)

DEEPAK VOHRA(ADVODEEPAK@GMAIL.COM)(9810538000)(PETITIONER)
RAHUL DUBEY(RAHULDUBEY.17@GMAIL.COM)(9717760551)(PETITIONER)

RAMNIVAS SHARMA & ANR ROBIN R DAVID, ANAND KUMAR, RAHUL
V/s SATINDER BHATI SAGAR SAHAY

OTHER DETAILS OF ADVOCATES:
ROBIN R DAVID()(9899778389)(PETITIONER)
RAHUL SAGAR SAHAY(RAHUL.SAHAY @SAHAYCHAMBERS.COM)(9958867445)(PETITIONER)

AMRIT LAL ARVIND MISHRA, JANANI SRINIVASAN
V/s KAMLA DEVI

OTHER DETAILS OF ADVOCATES:
ARVIND MISHRA()(8368259391)(PETITIONER)
JANANI SRINIVASAN(JANANI.IYER@REDIFFMAIL.COM)(9818210044)(PETITIONER)

DHARMENDER TOMAR AJAY GUPTA
V/s KAMLA DEVI

OTHER DETAILS OF ADVOCATES:
AJAY KUMAR GUPTA(LAWYERAJAY@YAHOO.COM)(9810717486)(PETITIONER)
AKRIS(AKRIS.N.ASSOCIATES@GMAIL.COM)()(RESPONDENT)

RAM VILAS MOHD JARIJISH & RAJAT SRIVASTAV
V/s GULKANDI DEVI

OTHER DETAILS OF ADVOCATES:
MOHD JARJISH & RAJAT SRIVASTAV()(9891251363)(PETITIONER)

JITENDER KUMAR AJAY GUPTA, PURUSHOTTAM KUMAR,
V/s RAKESH KUMAR JAIN PURUSHOTTAM KUMAR

OTHER DETAILS OF ADVOCATES:

AJAY KUMAR GUPTA(LAWYERAJAY@YAHOO.COM)(9810717486)(PETITIONER)
AJAYGUPTA(LAWYERAJAY@YAHOO.COM)(9810717486)(PETITIONER)
PURUSHOTTAM KUMAR, HITESH
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12

13

14

15

16

17

18

19

20

21

RC.REV.-279/2024
CM APPL. 60167/2024

RC.REV.-325/2024
CM APPL. 66134/2024

RC.REV.-45/2025
CM APPL. 7044/2025
CM APPL. 7045/2025

W.P.(C)-6646/2010
CM APPL. 40835/2022

W.P.(C)-7048/2010

W.P.(C)-5139/2012

W.P.(C)-8213/2016
CM APPL. 48449/2023

CM APPL. 906/2024(CM For

Restoration)
CM APPL. 907/2024
CM APPL. 908/2024

In W.P.(C)-1479/2017(Disposed off

case)

W.P.(C)-6091/2017

W.P.(C)-6339/2017
CM APPL. 26252/2017

ADVANCE CAUSE LIST

PANDEY(HITESH9362@GMAIL.COM)(9818347871)(PETITIONER)
AJAY(LAWYERAJAY@YAHOO.COM)()(RESPONDENT)

PURUSHOTTAM
KUMAR(PURSHOTTAMKUMARADVOCATE@65GMAIL.COM)(9818347871)(RESPONDENT)
SAVITRI DEVI MEHUL GUPTA

V/s AMRIT LAL

OTHER DETAILS OF ADVOCATES:

GIRISH C SHARMA(GIRISHSHARMAG67.GS@GMAIL.COM)(9811589167)(PETITIONER)
SAVITRI DEVI()(7009129186)(PETITIONER)

AMRIT()(8447534817)(RESPONDENT)

SATISH KUMAR MITTAL
V/s SHRI MANOJ GUPTA

VIKAS JAIN, SAHIL GARG

OTHER DETAILS OF ADVOCATES:

VIKAS JAIN AND
ASSOCIATES(ADVOCATEVIKASJAIN11@GMAIL.COM)(9811469236)(PETITIONER)
VIKAS JAIN (ADVOCATEVIKASJAIN11@GMAIL.COM)(9811469236)(PETITIONER)
SAHIL GARG(GARGSAHILADV@GMAIL.COM)(9560690036)(RESPONDENT)

SH KAMAL CHIB SONALI MALHOTRA
V/s MADAN LAL DAWAR

OTHER DETAILS OF ADVOCATES:

SUNIL MALHOTRA
(SUNILMALHOTRAANDASSOCIATES@GMAIL.COM)(9810006974)(PETITIONER)

SUNIL MALHOTRA & SONALI
MALHOTRA(SUNILMALHOTRAANDASSOCIATES@GMAIL.COM)(9810006974)(PETITIONER)

ATLANTA LIMITED SANDEEP SHARMA, CHIRAG M SHROFF,
V/s NATIONAL HIGHWAY AUTHORITY OF INDIA & PADAM PRIYA, CHIRAG M. SHAROFF,
ANR. NEETICA SHARMA

OTHER DETAILS OF ADVOCATES:

CHIRAG M. SHROFF(OFFICE@SHROFFCO.IN)(9811032077)(PETITIONER)

CHIRAG M SHROFF(CMSHROFF.ASSOCIATES@GMAIL.COM)(9811032077)(PETITIONER)
NEETICA SHARMA(DELHI@MVKINI.COM)(9810680998)(PETITIONER)

NOVALUXLTD DHIR AND DHIR ASSOCIATES, MUKESH
V/s UOI AND ORS ANAND, RAHUL KAUSHIK

OTHER DETAILS OF ADVOCATES:

SAMDEEP MOHAN VARGHESE
V/s UNION OF INDIA AND ORS

M.K.GEORGE, KIRTIMAN SINGH,
KIRITIMAN SINGH, PRATIMA NAIN LAKRA

OTHER DETAILS OF ADVOCATES:
PRATIMA NAIN
LAKRA(OFFICEOFADVOCATEPRATIMA@GMAIL.COM)(9968324260)(RESPONDENT)

THIRUVARA HANSA PANDEY & ORS. DPSA LEGAL, IMAAN KHERA,
V/s UNION OF INDIA & ORS. PRABHSAHAY KAUR, MRINALININ SEN
GUPTA, SAUMAY KAPOOR

OTHER DETAILS OF ADVOCATES:

DPSA LEGAL(ATOOR8@GMAIL.COM)(9560301608)(PETITIONER)
BHARATHI RAJU(BHARATHIRAJU216@GMAIL.COM)()(RESPONDENT)
BHAVOOK(BHAVOOK@GMAIL.COM)()(RESPONDENT)
SARFARAZ(SARFARAZADV@YAHOO.CO.IN)()(RESPONDENT)

BHARATHI RAJU NEW(BHARTHIRAJUNEW@GMAIL.COM)()(RESPONDENT)
TUSHAR SANNU(ADV.TUSHARSANNU@GMAIL.COM)()(RESPONDENT)
MIRNALINI GUPTA (MRINALINISGUPTA@GMAIL.COM)()(RESPONDENT)
SAUMAY KAPOOR(SKAPOOR.RC@GMAIL.COM)(8375849491)(PETITIONER)

PAWAN KUMAR SIDHARTH JOSHI
V/s GNCT OF DELHI AND ORS

OTHER DETAILS OF ADVOCATES:

SIDHARTH JOSHI(OFFICESIDHARTHJOSHI@GMAIL.COM)(8287138358)(PETITIONER)
AAKASH NAVAL(AAKASHNAVAL@NAVALANDASSOCIATES.COM,
DRTNAVAL@NAVALANDASSOCIATES.COM)()(RESPONDENT)

DELHI TRANSCO LIMITED VASUNDHRA BHARDWAJ, AVNISH
V/s SANJAY CHHIBBER AND ORS AHLAWAT

OTHER DETAILS OF ADVOCATES:
AVNISH AHLAWAT(AVNISH@AHLAWATASSOCIATES.IN)(9810134741)(PETITIONER)

SANJAY JALALI RITESH KUMAR PANDEY, RAJESH PANDIT,
V/s MEDICAL COUNCIL OF INDIA & ORS KALICHARAN, AKASH SINHA, MODASSIR
HUSAIN KHAN, ABHUIT CHAKRAVARTY

OTHER DETAILS OF ADVOCATES:

MODASSIR HUSAIN KHAN (ADVMODASSIRKHAN@GMAIL.COM)(7379941951)(RESPONDENT)
ABHUIT CHAKRAVARTY(ABHUITC.ADV@GMAIL.COM)(8130033159)(PETITIONER)
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22

23

24

25

26

27

28

29

30

31

32

33

W.P.(C)-9899/2017
WITH W.P.(C) 9900/2017

W.P.(C)-9900/2017

W.P.(C)-10106/2018
CM APPL. 39444/2018
CM APPL. 62687/2023

W.P.(C)-10334/2018
CM APPL. 40290/2018

W.P.(C)-3361/2019
CM APPL. 15421/2019

W.P.(C)-5392/2019
CM APPL. 23691/2019

W.P.(C)-5624/2019

CM APPL. 24670/2019
WITH W.P.(C) 5654/2019
W.P.(C) 11770/2019
W.P.(C) 11812/2019
W.P.(C) 11827/2019
W.P.(C) 3529/2020

W.P.(C)-11770/2019

CM APPL. 48340/2019
WITH W.P.(C) 11812/2019
W.P.(C) 11827/2019
W.P.(C) 5624/2019
W.P.(C) 5654/2019

W.P.(C)-11812/2019
CM APPL. 48421/2019
WITH W.P.(C) 3529/2020

W.P.(C)-11827/2019
CM APPL. 48473/2019

W.P.(C)-5654/2019
CM APPL. 24794/2019

W.P.(C)-3529/2020
CM APPL. 12540/2020

ADVANCE CAUSE LIST

SHREEYAM POWER AND STEEL INDUSTRIES
LIMITED

V/s UNION OF INDIA MINISTRY OF CORPORATE
AFFAIRS AND ORS.

V. N. DUBEY, SAJAL AWASTHI

OTHER DETAILS OF ADVOCATES:
SAJAL AWASTHI(ADV.SAJALAWASTHI@GMAIL.COM)(9161870767)(PETITIONER)

SHREEYAM POWER AND STEEL INDUSTRIES V. N. DUBEY, SAJAL AWASTHI
LIMITED

V/s UNION OF INDIA MINISTRY OF CORPORATE

AFFAIRS AND ORS.

OTHER DETAILS OF ADVOCATES:
SAJAL AWASTHI(ADV.SAJALAWASTHI@GMAIL.COM)(9161870767)(PETITIONER)

SANJAY BHANDARI
V/s DIRECTORATE OF ENFORCEMENT

OTHER DETAILS OF ADVOCATES:
AVNEESH ARPUTHAM()(9654412354)(PETITIONER)
AVNEESH(AVNEESHLAW@GMAIL.COM)()(PETITIONER)

ZOHEB HUSSAIN(HOSSAINZOHEB@GMAIL.COM)(9999711099)(RESPONDENT)

AMBRISH AGGARWAL MANISH KAUSHIK
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:
MANISH KAUSHIK()(9818218885)(PETITIONER)

MAHARASHTRA EQUESTRIAN ASSOCIATION SANJEEV MENON, MUKESH KUMAR
V/s UNION OF INDIA & ORS TIWARI

OTHER DETAILS OF ADVOCATES:
SANJEEV MENON()(9868700009)(PETITIONER)
MUKESH KUMAR TIWARI(MUKESHBGH@GMAIL.COM)(8368422800)(PETITIONER)

RENUKA DEVI MESSRS CHOUDHARY ALI ZIA KABIR
V/s DELHI URBAN SHELTER IMPROVEMENT
BOARD AND ANR.

OTHER DETAILS OF ADVOCATES:
MESSRS CHOUDHARY ALI ZIA KABIR()(9911614099)(PETITIONER)

O P KHAITAN AT PATRA
V/s SHRI YOGESHWAR SHARMA

OTHER DETAILS OF ADVOCATES:

AT PATRA()(9582145433)(PETITIONER)

NIPSHELL BUILDERS PVT. LTD. AND ORS. MADHAV KHURANA

V/s SHRI YOGESHWAR SHARMA DEPUTY
DIRECTOR

OTHER DETAILS OF ADVOCATES:
MADHAV KHURANA()(9810119627)(PETITIONER)

SMT. REKHA KHAITAN
V/s SHRI YOGESHWAR SHARMA DEPUTY
DIRECTOR

O P KHAITAN AND OC.

OTHER DETAILS OF ADVOCATES:
O P KHAITAN AND OC.()(9582145433)(PETITIONER)

GAUTAM KHAITAN
V/s SHRI YOGESHWAR SHARMA DEPUTY
DIRECTOR DIRECTORATE OF ENFORCEMENT

MADHAV KHURANA

OTHER DETAILS OF ADVOCATES:
MADHAV KHURANA()(9582145433)(PETITIONER)

SH. GAUTAM KHAITAN AND ANR.
V/s SHRI YOGESHWAR SHARMA

ATPATRA

OTHER DETAILS OF ADVOCATES:
AT PATRA()(9582145433)(PETITIONER)
RITU KHAITAN

V/s YOGESHWAR SHARMA DEPUTY DIRECTOR,
DIRECTORATE OF ENFORCEMENT

ADITYA GHADHE

OTHER DETAILS OF ADVOCATES:
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34

35

36

37

38

39

40

41

42

43

W.P.(C)-12599/2019
CM APPL. 51468/2019
CM APPL. 49201/2024

W.P.(C)-13478/2019
CM APPL. 54610/2019

WITH W.P.(C) 13479/2019

W.P.(C) 13519/2019
W.P.(C) 13545/2019
W.P.(C) 13553/2019
W.P.(C) 13560/2019
W.P.(C) 203/2020

W.P.(C)-13479/2019
CM APPL. 54612/2019

W.P.(C)-13519/2019
CM APPL. 54749/2019

W.P.(C)-13545/2019
CM APPL. 54847/2019

W.P.(C)-13553/2019
CM APPL. 54865/2019

W.P.(C)-13560/2019
CM APPL. 54880/2019

W.P.(C)-203/2020
CM APPL. 632/2020

W.P.(C)-8921/2020
CM APPL. 28767/2020

W.P.(C)-9350/2020
CM APPL. 30130/2020

ADVANCE CAUSE LIST

ANAND SINGH
V/s MEDICAL COUNCIL OF INDIA & ORS

SHUBHAM SAKET, ZEESHAN KHAN,
RANJAN KUMAR

OTHER DETAILS OF ADVOCATES:
SHUBHAM SAKET()(8430083288)(PETITIONER)

ZEESHAN KHAN(ADVZEEK09@GMAIL.COM)(8393958010)(PETITIONER)

SINGH DEV(OFFICESINGHDEV@GMAIL.COM,
RANJANKUMARSC@GMAIL.COM)(0)(RESPONDENT)

RANJAN KUMAR(RANJANKUMARSC@GMAIL.COM)(9810941533)(RESPONDENT)
RANJAN KUMAR(RANJANKUMARSC@GMAIL.COM)(9810941533)(PETITIONER)

RAMESH CHAND RANA RANJIT SINGH, ABHISHEK KUMAR
V/s UNION OF INDIA AND ORS. PATHAK

OTHER DETAILS OF ADVOCATES:
RANA RANJIT SINGH()(9810162881)(PETITIONER)
ABHISHEK KUMAR PATHAK(PATHAK26.ADV@GMAIL.COM)(9971931446)(PETITIONER)

SAURABH AND ANR. RANA RANJIT SINGH, ABHISHEK KUMAR
V/s UNION OF INDIA AND ORS. PATHAK

OTHER DETAILS OF ADVOCATES:
RANA RANJIT SINGH()(9810162881)(PETITIONER)
ABHISHEK KUMAR PATHAK(PATHAK26.ADV@GMAIL.COM)(9971931446)(RESPONDENT)

RAJ KUMAR AND ORS. RANA RANIJIT SINGH, ABHISHEK KUMAR
V/s UNION OF INDIA AND ORS. PATHAK

OTHER DETAILS OF ADVOCATES:
RANA RANJIT SINGH()(9810162881)(PETITIONER)
ABHISHEK KUMAR PATHAK(PATHAK26.ADV@GMAIL.COM)(9971931446)(RESPONDENT)

SUKHVINDER PAL PURI RANA RANJIT SINGH, ABHISHEK KUMAR
V/s UNION OF INDIA AND ORS. PATHAK

OTHER DETAILS OF ADVOCATES:
RANA RANJIT SINGH()(9810162881)(PETITIONER)
ABHISHEK KUMAR PATHAK(PATHAK26.ADV@GMAIL.COM)(9971931446)(RESPONDENT)

VINOD KUMAR AND ORS. RANA RANJIT SINGH, ABHISHEK KUMAR
V/s UNION OF INDIA AND ORS. PATHAK

OTHER DETAILS OF ADVOCATES:
RANA RANJIT SINGH()(9810162881)(PETITIONER)
ABHISHEK KUMAR PATHAK(PATHAK26.ADV@GMAIL.COM)(9971931446)(RESPONDENT)

NARENDRA KANOIJIA AND ANR. RANA RANJIT SINGH, ABHISHEK KUMAR
V/s UNION OF INDIA AND ORS. PATHAK

OTHER DETAILS OF ADVOCATES:
RANA RANJIT SINGH()(9810162881)(PETITIONER)
ABHISHEK KUMAR PATHAK(PATHAK26.ADV@GMAIL.COM)(9971931446)(RESPONDENT)

MALTI KAPOOR AND ORS. RANA RANIJIT SINGH, ABHISHEK KUMAR
V/s UNION OF INDIA AND ORS. PATHAK

OTHER DETAILS OF ADVOCATES:
RANA RANJIT SINGH()(9810162881)(PETITIONER)
ABHISHEK KUMAR PATHAK(PATHAK26.ADV@GMAIL.COM)(9971931446)(RESPONDENT)

AGRO CHEM FEDERATION OF INDIA & ANR. MAMTA RANI, MAMTA RANI
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
AGRO CHEM FEDERATION OF INDIA(KALYAN.GOSWAMI@ACFIINDIA.COM)()(PETITIONER)
DR KALYAN BALLAV GOSWAMI(KALYAN.GOSWAMI@ACFIINDIA.COM)()(PETITIONER)
MAMTARANI(MAMTA@INTTLADVOCARE.COM)(9953738008)(PETITIONER)

CENTRAL INSECTICIDES BOARD(CIBSECY@NIC.IN)()(PETITIONER)

UNION OF INDIA(JSPP-DAC@GOV.IN)()(PETITIONER)

REGISTRATION COMMITTEE(CIBSECY@NIC.IN)()(PETITIONER)

JSPP DAC(JSPP-DAC@GOV.IN)(9431225300)(RESPONDENT)

MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
NIC(CIBSECY@NIC.IN)(9560170769)(RESPONDENT)

DR. MANIK CHANDRA KHAN & ANR.

V/s NATIONAL MEDICAL COMMISSION EARLIER
KNOWN AS BOARD OF GOVERNORS IN
SUPERSESSION OF MEDICAL COUNCIL OF INDIA &
ORS.

RABIN MAJUMDER, RABIN MAJUMDER,
SANJOY KUMAR GHOSH

OTHER DETAILS OF ADVOCATES:
RABINMAJUMDER(DELHI.MEDICAL.LAWYERS@GMAIL.COM)(9899259811)(PETITIONER)
AKANSHA SRIVASTAVA(DELHI.MEDICAL.LAWYERS@GMAIL.COM)(9899259811)(PETITIONER)
T. SINGHDEV(TANOODBHAV@GMAIL.COM)(9999012345)(RESPONDENT)

SANJOY KUMAR GHOSH(ADV.SANJOY.GHOSH@GMAIL.COM)(9810097983)(RESPONDENT)

75

Listing Remarks:
LEAD MATTER



21.03.2025

COURT NO. 41
HON'BLE MR.JUSTICE JASMEET SINGH

ADVANCE CAUSE LIST

NOTE: “CASES IN WHICH THE FIR IS TO BE QUASHED BASED ON SETTLEMENT, PARITIES OR THEIR COUNSELS MAY INFORM
THE COURT MASTER BY 1 P.M. OF THEIR PRESENCE. ONLY THE MAIN PETITIONER & COMPLAINANT NEED TO
BE PRESENT IN COURT OR THROUGH VIRTUAL MODE, AS PER THEIR CONVENIENCE. ALL SUCH MATTERS WILL BE
TAKEN UP POST LUNCH SESSION ( AT 02:15 P.M.).

NOTE: MATTERS PERTAINING TO CANCELLATION OF BAIL WILL BE TAKEN UP AFTER LUNCH (IMMEDIATELY AFTER

THE QUASHING OF FIR MATTERS ARE OVER) .

CLICK HERE TO JOIN VC
https://delhihighcourt.webex.com/meet/dhcecourtvc8

Meeting No:

916 436 579

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

pramod@dhec.nic.in

ITEM
NUMBER

AFTER NOTICE MISC. MATTERS

1

CASE NUMBER

PARTY NAME

W.P.(CRL)-2333/2021(Disposed off SMT SHAKUNTLA DEVI

case)

PART-HEARD MATTERS

2

CRL.M.C.-303/2021
CRL.M.A. 1550/2021

V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

ADVOCATE NAME

SATYENDRA KUMAR RAI,

AAYUSHMAN AGGARWAL, JITESH

VIKRAM SRIVASTAVA

S.K. RAI(STAYENDRA4ORAI@GMAIL.COM)(9811312676)(PETITIONER)

KAPIL

OTHER INFORMATION

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(GOVIND PURI-484/2021)
BAIL APPLN. 3361/2021 FILED BY JITENDER

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) |(DISPOSED ON : 2021-09-24 )

AAYUSHMAN

BAIL APPLN. 3423/2021 FILED BY DEEPAK

AGGARWAL(AAYUSHMAN.AGGARWAL97@GMAIL.COM)(7022920318)(RESPONDENT) |(DISPOSED ON : 2021-09-24 )

JITESH VIKRAM

SRIVASTAVA(JITESHLAWYER@GMAIL.COM)(9910879375)(RESPONDENT)

ANIL KAPOOR
V/s GOVT OF NCT OF DELHI & ANR.

WITH CRL.M.C. 1785/2021

OTHER DETAILS OF ADVOCATES:

RAAJ MALHOTRA(RAAJMALHOTRA2020@GMAIL.COM)(9811158979)(PETITIONER)

DELHI

POLICE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
ANSHUL KUMAR(ANSHULKUMARADV@GMAIL.COM)(9999210288)(RESPONDENT)

MRIGANK

RAAJ MALHOTRA, MRIGANK
PRABHAKAR

PRABHAKAR(PRABHAKARMRIGANK@GMAIL.COM)(9953068680)(RESPONDENT)

76

BAIL APPLN. 3362/2021 FILED BY SMT
SHAKUNTLA DEVI (DISPOSED ON : 2021-09-24 )
W.P.(CRL) 2332/2021 FILED BY SMT SHAKUNTLA
DEVI & ORS. (DISPOSED ON : 2023-03-01 )

BAIL APPLN. 3375/2021 FILED BY SUNIL
(DISPOSED ON : 2021-09-24 )

W.P.(CRL) 1822/2021 FILED BY RAJBEER SINGH
(DISPOSED ON : 2021-09-22 )

P.S.-FIR NO. :(GOVIND PURI-484/2021)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(KASHMERE GATE-159/1999)

W.P.(CRL) 1104/2000 FILED BY O.P.KAPOOR &
ORS. (DISPOSED ON : 2001-01-16 )

W.P.(CRL) 131/2001 FILED BY O.P.KAPOOR
(DISPOSED ON : 2002-01-28 )

CRL.M.C. 2937/2009 FILED BY O.P. KAPOOR & ORS
(DISPOSED ON : 2010-09-20 )

CRL.M.C. 1238/2015 FILED BY RAMAN KAPOOR
(DISPOSED ON : 2015-04-09 )

CRL.M.C. 3446/2015 FILED BY O P KAPOOR & ORS
(DISPOSED ON : 2018-10-03 )

CRL.M.C. 1785/2021 FILED BY LALIT KAPOOR &
ANR. (D. OF HEARING : 2025-03-21 )

P.S.-FIR NO. :(KASHMERE GATE-159/1999)


https://delhihighcourt.webex.com/meet/dhcecourtvc8
mailto:pramod@dhc.nic.in

21.03.2025 ADVANCE CAUSE LIST

3 CRL.M.C.-1785/2021 LALIT KAPOOR & ANR. RAAJ MALHOTRA, ANIL KUMAR
CRL.M.A. 12427/2021 V/s STATE OF GOVT NCT OF DELHI & ANR.
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
RAJ MALHOTRA(RAAJMALHOTRA2020@GMAIL.COM)(9811158979)(PETITIONER) :(KASHMERE GATE-159/1999)
KAPIL W.P.(CRL) 1104/2000 FILED BY O.P.KAPOOR &
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) ORS. (DISPOSED ON : 2001-01-16 )
SHRIRAMAN KAPOOR(99992102@GMAIL.COM)(9999210288)(RESPONDENT) W.P.(CRL) 131/2001 FILED BY O.P.KAPOOR

ANIL KUMAR (HOODAADVOCATE1975@GMAIL.COM)(9810307802)(PETITIONER) (DISPOSED ON : 2002-01-28 )
CRL.M.C. 2937/2009 FILED BY O.P. KAPOOR & ORS
(DISPOSED ON : 2010-09-20 )
CRL.M.C. 1238/2015 FILED BY RAMAN KAPOOR
(DISPOSED ON : 2015-04-09 )
CRL.M.C. 3446/2015 FILED BY O P KAPOOR & ORS
(DISPOSED ON : 2018-10-03 )
CRL.M.C. 303/2021 FILED BY ANIL KAPOOR (D. OF
HEARING : 2025-03-21)

P.S.-FIR NO. :(KASHMERE GATE-159/1999)
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21.03.2025 ADVANCE CAUSE LIST

COURT NO. 47
HON'BLE MR. JUSTICE PURUSHAINDRA KUMAR KAURAV

NOTE: AS DIRECTED, ADVOCATES/LITIGANTS APPEARING THROUGH VIDEO CONFERENCING IN THE COURT
OF HMJ PURUSHAINDRA KUMAR KAURAV ARE TO MENTION ITEM NUMBER BEFORE THEIR NAME & SHALL STICTLY
ADHERE TO VIDEO CONFERENCING RULES OF THE HIGH COURT OF DELHI, DATED 26.10.2021 AND BAR CONCIL
OF DELHI CIRCULAR NO. 602/GEN/SF/2024, DATED 12.11.2024 FAILING WHICH THE MATTER SHALL BE
REFERRED TO THE BAR COUNCIL OF DELHI FOR APPROPRIATE ACTION.

NOTE: REGULAR MATTERS LISTED BEFORE HON’'BLE MR. JUSTICE PURUSHAINDRA KUMAR KAURAV WILL BE TAKEN UP
AFTER COMPLETION OF ADVANCE CAUSE LIST ON DAILY BASIS.

NOTE: FOR MOVING ADJOURNMENT SLIP BY 06:00 P.M. ON LAST WORKING DAY PLEASE MAIL TO:

daya.nidhi@dhc.nic.in

CLICK HERE TO JOIN VC:-

https://virtualcourtdhc.webex.com/meet/virtualcourtdhcll

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
1 CM APPL. 11047/2025 CHANDRA SHEKHAR & ANR. SHIVAM MALHOTRA, ROUNAK
CM APPL. 11048/2025 V/s MUNICIPAL CORPORATION OF RAMAKRISHNA NAYAK
CM APPL. 11049/2025 DELHI & ORS.

REVIEW PET. 98/2025
In W.P.(C)-8482/2023(Disposed off case)

OTHER DETAILS OF ADVOCATES:

SHIVAM
MALHOTRA(SHIVAM.MALHORA95@GMAIL.COM)(8860499530)(PETITIONER)
MUNICIPAL CORPORATION OF
DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT
)

ROHIT SHARMA(ROUNAKNAYAK@GMAIL.COM)(9958035522)(PETITIONER)
MUNICIPAL CORPORATION OF
DELHI(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)

AFTER NOTICE MISC. MATTERS

2 CM APPL. 69918/2024 SYED MOHD YAHYA NIZAMI SYED SAAD NIZAMI, ABDUL SATTAR, RAJAT
REVIEW PET. 445/2024 V/s MOHD NAEEM ANEJA
In TR.P.(C.)-59/2024(Disposed off case)

OTHER DETAILS OF ADVOCATES:

NIZAMI &
ASSOCIATES(ADVOCATENIZAMI@GMAIL.COM)(9891950340)(PETITIONER)
NAEEM()(7289071768)(RESPONDENT)

ABDUL SATTAR(ADVABDULSATTAR930@GMAIL.COM)(0)(PETITIONER)
NIZAMI(ADVOCATENIZAMI@GMAIL.COM)(0)(RESPONDENT)
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NOTE:

CLICK

COURT NO. 26

ADVANCE CAUSE LIST

HON'BLE MS.JUSTICE NEENA BANSAL KRISHNA

IT IS CIRCULATED FOR INFORMATION OF THE LD. COUNSELS/ LITIGANTS THAT NO ADJOURMENT SHALL BE GRANTED IN
ANY MATTER LISTED BEFORE HER LADYSHIP ON THE GROUND OF NON AVAILABLITY / ILLNESS UNLESS THERE IS AN
ADJOURNMENT SLIP IN THE PRESCRIBED FORMAT CIRCULATED AS PER RULES.

TO JOIN VC:

MEETING LINK: https://delhihighcourt.webex.com/meet/dhcecourtvcl

MEETING NUMBER: 2512 399 8226

PASSWORD: 1234

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmpankaj.dhc@gov.in

ITEM
NUMBER

BAIL
1

CASE NUMBER

BAIL APPLN.-310/2025

BAIL APPLN.-624/2025
CRL.M.A. 4483/2025

BAIL APPLN.-637/2025

BAIL APPLN.-646/2025

AFTER NOTICE MISC. MATTERS

5

6

CRL.A.-20/2021
WITH CRL.A. 31/2021

CRL.A.-31/2021

PARTY NAME ADVOCATE NAME

AMARPAL DIVAKAR UPADHYAYA
V/s DIRECTORATE OF REVENU INTELLIGENCE

OTHER DETAILS OF ADVOCATES:
DIVAKAR UPADHYAY(BHARDWAIJRAJIVADV@GMAIL.COM)(9810341320)(PETITIONER)
DIVAKAR (LAWYERDIVAKARUPADHYAYA@GMAIL.COM)(0)(RESPONDENT)

YUNISH ABHISHEK SAXENA
V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ROHIT KUMAR AKASH CHAUHAN
V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
AKASH CHAUHAN(AKASHCHAUHAN1C2@GMAIL.COM)(9711382897)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

FIROZ KHAN THROUGH PAROKAR MANOJ KUMAR SHARMA
V/s THE STATE OF N.C.T OF DELHI THROUGH S.H.0O.
P.S SHAKARPUR

OTHER DETAILS OF ADVOCATES:
MANOJ KUMAR SHARMA (FIRMDELHILAW@GMAIL.COM)(9213613448)(PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

M/S SENIOR BUILDER LTD AND ORS PRIYANKA VYAS
V/s REGISTRAR OF COMPANIES

OTHER DETAILS OF ADVOCATES:

M/S SENIOR BUILDER LTD AND
ORS(PARIHAR.PUNEET@GMAIL.COM)(9810086054)(RESPONDENT)

M/S SENIOR BUILDER LTD AND
ORS(PARIHAR.PUNEET@GMAIL.COM)(9810086054)(RESPONDENT)

M/S SENIOR BUILDER LTD AND
ORS(PARIHAR.PUNEET@GMAIL.COM)(9810086054)(RESPONDENT)

PUNEET PARIHAR & AJAY
SHARMA(PARIHAR.PUNEET@GMAIL.COM)(9810086054)(PETITIONER)
PRIYANKAVYAS(PVYAS1908@GMAIL.COM)(9876551329)(PETITIONER)
REGISTRAR OF COMPANIES(ROC.DELHI@MCA.GOV.IN)(26235703)(PETITIONER)
REGISTRAR OF COMPANIES(ROC.DELHI@MCA.GOV.IN)(26235703)(PETITIONER)
REGISTRAR OF COMPANIES(ROC.DELHI@MCA.GOV.IN)(26235703)(PETITIONER)
ROC(ROC.DELHI@MCA.GOV.IN)()(RESPONDENT)

VINOD SHARMA AVNEESH SARAN
V/s REGISTRAR OF COMPANIES

OTHER DETAILS OF ADVOCATES:
AVNEESHSARAN(AVNEESHS.ADV@GMAIL.COM)(9810771107)(PETITIONER)
AVNEESH SARAN(AVNEESHSARANCO192@GMAIL.COM)(9810771107)(PETITIONER)
REGISTRAR OF COMPANIES(ROC.DEDELHI@MCA.GOV.IN)()(RESPONDENT)
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OTHER INFORMATION

P.S.-FIR NO. :(DIRECTORATE OF
REVENUE INTELLIGENCE-SC 161/2021)

P.S.-FIR NO. :(BURARI-603/2024)

P.S.-FIR NO. :(FATEHPUR BERI-50/2023)

P.S.-FIR NO. :(SHAKARPUR-712/2016)
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7 CRL.M.C.-1034/2017
CRL.M.A. 4330/2017
WITH CRL.M.C. 2071/2017
CRL.M.C. 2085/2017
CRL.M.C. 2842/2017
CRL.M.C. 2853/2017

8 CRL.M.C.-2071/2017
CRL.M.A. 8698/2017
WITH CRL.M.C. 2085/2017

9 CRL.M.C.-2085/2017
CRL.M.A. 8583/2017

10 |CRL.M.C.-2842/2017
CRL.M.A. 11826/2017
WITH CRL.M.C. 2853/2017

11 CRL.M.C.-2853/2017
CRL.M.A. 11807/2017

12 CRL.M.C.-4724/2017

13 CRL.M.C.-5429/2017

14  |CRL.M.C.-3830/2018
CRL.M.A. 29062/2018
CRL.M.A. 16005/2021

15 CRL.M.C.-4391/2018
CRL.M.A. 30977/2018

16 |CRL.M.C.-4433/2018

17 CRL.M.C.-5926/2018
CRL.M.A. 47973/2018
CRL.M.A. 30781/2019
CRL.M.A. 28809/2023

ADVANCE CAUSE LIST

SAI SAPTHAGIRI SPONGE P.LTD.
V/s THE STATE & ANR.

GIRDHAR GOVIND

OTHER DETAILS OF ADVOCATES:

SRI SAI SAPTHAGIRI SPONGE PVT LTD
V/s STATE & ANR

GIRDHAR GOVIND

OTHER DETAILS OF ADVOCATES:

SRI SAl SAPTHAGIRI SPONGE PVT LTD
V/s STATE & ANR

GIRDHAR GOVIND

OTHER DETAILS OF ADVOCATES:

SRI SAI SAPTHAGIRI SPONGE PVT LTD
V/s THE STATE & ANR

GIRDHAR GOVIND

OTHER DETAILS OF ADVOCATES:

SRI SAl SAPTHAGIRI SPONGE PVT LTD
V/s THE STATE & ANR

GIRDHAR GOVIND

OTHER DETAILS OF ADVOCATES:

LEASEPLAN INDIA PVT LTD & ANR
V/s GOVT. OF NCT OF DELHI AND ORS.

SANCHIT GURU, SONALI JAITLEY

OTHER DETAILS OF ADVOCATES:

APARNA BHATTACHARYA
V/s THE STATE GOVT OF NCT OF DELHI & ORS

YASH ANAND

OTHER DETAILS OF ADVOCATES:

UPENDER KUMAR DUBLESH
V/s DIRECTORATE OF ENFORCEMENT, NEW DELHI

RAJA PARAMDEEP, HARSHIT SETHI

OTHER DETAILS OF ADVOCATES:

RAJA PARAMDEEP()(991500087)(PETITIONER)

HARSHIT SETHI(HARSHITSETHIADVOCATE@GMAIL.COM)(9915000087)(PETITIONER)
CENTRAL GOVERNMENT STANDING COUNSEL(CGSC461@GMAIL.COM)()(RESPONDENT)

VIJAY NAITHANI
V/s STATE (GOVT OF NCT OF DELHI

JEEWAN CHANDRA, RAJIV THUKRAL

OTHER DETAILS OF ADVOCATES:
JEEWAN CHANDRA()(9717110848)(PETITIONER)

ROHINI GUPTA
V/s THE STATE NCT OF DELHI & ORS

SHRINGIRISHI & CO., PIYUSH BERIWAL

OTHER DETAILS OF ADVOCATES:
SHRINGIRISHI & CO.()(9312390819)(PETITIONER)
PIYUSH BERIWAL(BERIWAL.LAWYER@GMAIL.COM)(9910396352)(RESPONDENT)

NAVINDER OBEROI
V/s THE STATE ( NCT OF DELHI) & ORS

PETITIONER IN PERSON, VINOD, KHANNA
& ASSOCIATES, TAJINDER SINGH SALUJA,
ANURAG CHAUHAN

OTHER DETAILS OF ADVOCATES:

PETITIONER IN PERSON()(8527469964)(PETITIONER)

PETITIONER IN PERSON()(9999802321)(PETITIONER)

NOBEROI (NOBEROI999@GMAIL.COM)(9999627207)(PETITIONER)
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OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(DIRECTORATE OF
ENFORCEMENT-ECIR 7/2008)

CRL.M.C. 4332/2022 FILED BY
DIRECTORATE OF ENFORCEMENT THR.
ASSISTANT DIRECTOR (DISPOSED ON :
2024-05-28)

P.S.-FIR NO. :(DIRECTORATE OF
ENFORCEMENT-ECIR 7/2008)

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(HAUZ KHAS-556/2001)
CRL.M.C. 4340/2001 FILED BY
K.K.GUPTA & ORS. (DISPOSED ON :
2001-12-06 )

CRL.M.C. 378/2002 FILED BY K.K.GUPTA
(DISPOSED ON : 2002-02-04 )

CRL.M.C. 4187/2001 FILED BY
K.K.GUPTA & ORS. (DISPOSED ON :
2001-12-06 )

CRL.M.C. 592/2002 FILED BY K.K.GUPTA
& ANR. (DISPOSED ON : 2002-03-07 )
CRL.M.C. 3720/2003 FILED BY PUSHPA
GUPTA & ORS. (DISPOSED ON : 2004-01-
19)

P.S.-FIR NO. :(HAUZ KHAS-556/2001)

P.S.-FIR NO. :(RAJOURI GARDEN-
538/2013)
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18

19

20

21

22

CRL.M.C.-6210/2018
CRL.M.A. 49091/2018

CRL.M.C.-46/2021
CRL.M.A. 211/2021
CRL.M.A. 1848/2021
CRL.M.A. 13522/2024
CRL.M.A. 13523/2024

CRL.M.C.-748/2021
CRL.M.A. 3732/2021
WITH CRL.M.C. 2252/2021
CRL.M.C. 2457/2021
CRL.M.C. 2460/2021
CRL.M.C. 2458/2021

CRL.M.C.-2252/2021
CRL.M.A. 15077/2021

CRL.M.C.-2457/2021
CRL.M.A. 16155/2021

ADVANCE CAUSE LIST

KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
VINOD (ADVVINOD1985@GMAIL.COM)(8527469964)(PETITIONER)
VINOD (ADVVINOD1985@GMAIL.COM)(8527469964)(PETITIONER)
VINOD (ADVVINOD1985@GMAIL.COM)(8527469964)(PETITIONER)

MS. RUCHIKA AHUJA MANISH SHARMA, ARPIT VERMA
V/s SMT. ANURADHA DHINGRA @ PUSHPA

OTHER DETAILS OF ADVOCATES:
MANISH SHARMA()(9899784264)(PETITIONER)
ARPIT VERMA(ADV.ARPITVERMA@GMAIL.COM)(9990055878)(PETITIONER)

NIRVIKAR SINGH SHREED KRSNA, SHASHANK DEWAN,
V/s CENTRAL BUREAU OF INVESTIGATION GURFATEH SINGH KHOSA, SAYALI KADU

OTHER DETAILS OF ADVOCATES:
SHASHANK DEWAN & SHREED A
KRSNA(SHASHANK.DEWAN92@GMAIL.COM)(9999130505)(PETITIONER)
DLA(DLACBIDHC@GMAIL.COM)()(RESPONDENT)
TAJAIN(ADVOCATEJAINOFFICE@GMAIL.COM)()(RESPONDENT)

KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SHASHANK DEWAN & SHREED KRSNA
(SHASHANK.DEWAN92@GMAIL.COM)(9999130505)(PETITIONER)

MRIDUL JAIN(ADVOCATEJAINOFFICE@GMAIL.COM)(9810302811)(RESPONDENT)
SHRI SINGH(SHRISINGH@DELAW.IN)(9871115581)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT)

SAYALI KADU(SAYALI.KADU93@GMAIL.COM)(9437978634)(PETITIONER)

DEPUTY DIRECTOR DIRECTORATE OF RAVI PRAKASH, RAVI PRAKASH, SHIV
ENFORCEMENT RAM SHARMA
V/s ARJUN

P.S.-FIR NO. :(CBI-AC1 2015 A 0003)

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(DIRECTORATE OF
ENFORCEMENT-ECIR 7/2014)

CRL.M.C. 2460/2021 FILED BY
DIRECTORATE OF ENFORCEMENT (D. OF
HEARING : 2025-03-21)

CRL.M.C. 2458/2021 FILED BY
DIRECTORATE OF ENFORCEMENT (D. OF
HEARING : 2025-03-21)

CRL.M.C. 2457/2021 FILED BY
DIRECTORATE OF ENFORCEMENT (D. OF
HEARING : 2025-03-21 )

CRL.M.C. 2252/2021 FILED BY DEPUTY

OTHER DETAILS OF ADVOCATES:

DEPUTY DIRECTOR DIRECTORATE OF ENFORCEMENT(RAVIPRAKASH1066@GMAIL.COM
)(9899136507)(RESPONDENT)

DEPUTY DIRECTOR DIRECTORATE OF ENFORCEMENT(RAVIPRAKASH1066@GMAIL.COM
)(9899136507)(RESPONDENT)

DEPUTY DIRECTOR DIRECTORATE OF ENFORCEMENT(RAVIPRAKASH1066@GMAIL.COM
)(9899136507)(RESPONDENT)

DEPUTY DIRECTOR DIRECTORATE OF ENFORCEMENT(RAVIPRAKASH1066@GMAIL.COM
)(9899136507)(RESPONDENT)

RAVI PRAKASH()(9871452750)(PETITIONER)
ARJUN(YOGIADVOCATE1@GMAIL.COM)(9650509433)(PETITIONER)
ARJUN(YOGIADVOCATE1@GMAIL.COM)(9650509433)(PETITIONER)
ARJUN(YOGIADVOCATE1@GMAIL.COM)(9650509433)(PETITIONER)
ARJUN(YOGIADVOCATE1@GMAIL.COM)(9650509433)(PETITIONER) DIRECTOR, DIRECTORATE OF
ARJUN(YOGIADVOCATE1@GMAIL.COM)(9650509433)(RESPONDENT) ENFORCEMENT (D. OF HEARING : 2025-
SHIV RAM SHARMA(SRS822711@GMAIL.COM)(9717822711)(RESPONDENT) 03-21)

P.S.-FIR NO. :(DIRECTORATE OF
ENFORCEMENT-ECIR 7/2014)

DEPUTY DIRECTOR, DIRECTORATE OF
ENFORCEMENT
V/s AMIT KUMAR BHOUT

RAVI PRAKASH, RAVI PRAKASH

OTHER DETAILS OF ADVOCATES:
DEPUTY DIRECTOR, DIRECTORATE OF ENFORCEMENT (RAVIPRAKASH1066@GMAIL.COM
)(9795309119)(RESPONDENT)
DEPUTY DIRECTOR, DIRECTORATE OF ENFORCEMENT (RAVIPRAKASH1066@GMAIL.COM
)(9795309119)(RESPONDENT) DIRECTOR DIRECTORATE OF
RAVI PRAKASH(ANKITSINGHBHADAR@GMAIL.COM)(8368861101)(PETITIONER) ENFORCEMENT (D. OF HEARING : 2025-
RAVI PRAKASH(RAVIPRAKASH1066@GMAIL.COM)(979509119)(PETITIONER) 03-21)
AMIT KUMAR BHOUT(YOGIADVOCATE1@GMAIL.COM )(9650509433)(PETITIONER) CRL.M.C. 2460/2021 FILED BY
AMIT KUMAR BHOUT(YOGIADVOCATE1@GMAIL.COM )(9650509433)(PETITIONER) DIRECTORATE OF ENFORCEMENT (D. OF
AMIT KUMAR BHOUT(YOGIADVOCATE1@GMAIL.COM)(9650509433)(RESPONDENT) HEARING : 2025-03-21)
CRL.M.C. 2458/2021 FILED BY
DIRECTORATE OF ENFORCEMENT (D. OF
HEARING : 2025-03-21 )
CRL.M.C. 2457/2021 FILED BY
DIRECTORATE OF ENFORCEMENT (D. OF
HEARING : 2025-03-21 )

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(DIRECTORATE OF
ENFORCEMENT-ECIR 7/2014)

CRL.M.C. 748/2021 FILED BY DEPUTY

P.S.-FIR NO. :(DIRECTORATE OF
ENFORCEMENT-ECIR 7/2014)

DIRECTORATE OF ENFORCEMENT
V/s PRADEEP ALIAS MACHENDER

RAVI PRAKASH, RAVI PRAKASH

OTHER DETAILS OF ADVOCATES:
JAGDISH JANAK(JAGDISHIANAK73@GMAIL.COM)(9911300909)(RESPONDENT)
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OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(DIRECTORATE OF
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23

24

25

26

CRL.M.C.-2458/2021
CRL.M.A. 16157/2021

CRL.M.C.-2460/2021
CRL.M.A. 16160/2021

CRL.M.C.-791/2021
CRL.M.A. 3918/2021

CRL.M.C.-1492/2021

ADVANCE CAUSE LIST

DIRECTORATE OF ENFORCEMENT RAVI PRAKASH, RAVI PRAKASH
V/s AJAY NAGARWAL

OTHER DETAILS OF ADVOCATES:
RAVI PRAKASH(RAVIPRAKASH1066@GMAIL.COM)(9795309119)(PETITIONER)
KARTIK GAUR(ULTIMTEGUYKARTIK@GMAIL.COM)(9315428625)(RESPONDENT)

DIRECTORATE OF ENFORCEMENT RAVI PRAKASH, RAVI PRAKASH
V/s JOGINDER ALIAS JOHNY

OTHER DETAILS OF ADVOCATES:

RAVI PRAKASH(RAVIPRAKASH1066@GMAIL.COM)(9795309119)(PETITIONER)
RAVI PRAKASH(RAVIPRAKASH1066@GMAIL.COM)(9795309119)(PETITIONER)
INDU KAUL(INDUKAUL298@YAHOO.COM)(9899064376)(RESPONDENT)

DHRITIMAN SARKAR SATYAM THAREJA, RAHAT BANSAL
V/s STATE & ANR.

OTHER DETAILS OF ADVOCATES:

NITIN SALUJA(SALUJA.NITIN6@GMAIL.COM)(9811722485)(PETITIONER)

KAPIL SHARMA(DHCPROSECUTIONDELHI@GMAIL.COM)(9891919168)(RESPONDENT)
RAHAT BANSAL(ADVRAHATBANSAL@GMAIL.COM)(9899057063)(RESPONDENT)
RAHAT BANSAL(ADVRAHATBANSAL@GMAIL.COM)(9899057063)(RESPONDENT)

CENTRAL BUREAU OF INVESTIGATION PRAKARSH AIRAN, LAKSHMAN, VISHNU
V/s DR. ARVIND PANDALAI PRASAD SINGH

OTHER DETAILS OF ADVOCATES:

CENTRAL BUREAU OF
INVESTIGATION(ANUPAMSHARMAADVOCATE@HOTMAIL.COM)(9810009734)(RESPONDENT)
CENTRAL BUREAU OF
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ENFORCEMENT-ECIR 7/2014)

CRL.M.C. 748/2021 FILED BY DEPUTY
DIRECTOR DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-
03-21)

CRL.M.C. 2460/2021 FILED BY
DIRECTORATE OF ENFORCEMENT (D. OF
HEARING : 2025-03-21 )

CRL.M.C. 2458/2021 FILED BY
DIRECTORATE OF ENFORCEMENT (D. OF
HEARING : 2025-03-21 )

CRL.M.C. 2252/2021 FILED BY DEPUTY
DIRECTOR, DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-
03-21)

P.S.-FIR NO. :(DIRECTORATE OF
ENFORCEMENT-ECIR 7/2014)

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(DIRECTORATE OF
ENFORCEMENT-ECIR 7/2014)

CRL.M.C. 748/2021 FILED BY DEPUTY
DIRECTOR DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-
03-21)

CRL.M.C. 2460/2021 FILED BY
DIRECTORATE OF ENFORCEMENT (D. OF
HEARING : 2025-03-21 )

CRL.M.C. 2457/2021 FILED BY
DIRECTORATE OF ENFORCEMENT (D. OF
HEARING : 2025-03-21 )

CRL.M.C. 2252/2021 FILED BY DEPUTY
DIRECTOR, DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-
03-21)

P.S.-FIR NO. :(DIRECTORATE OF
ENFORCEMENT-ECIR 7/2014)

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(DIRECTORATE OF
ENFORCEMENT-ECIR 7/2014)

CRL.M.C. 748/2021 FILED BY DEPUTY
DIRECTOR DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-
03-21)

CRL.M.C. 2458/2021 FILED BY
DIRECTORATE OF ENFORCEMENT (D. OF
HEARING : 2025-03-21 )

CRL.M.C. 2457/2021 FILED BY
DIRECTORATE OF ENFORCEMENT (D. OF
HEARING : 2025-03-21 )

CRL.M.C. 2252/2021 FILED BY DEPUTY
DIRECTOR, DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-
03-21)

P.S.-FIR NO. :(DIRECTORATE OF
ENFORCEMENT-ECIR 7/2014)

P.S.-FIR NO. :(BARAKHAMBA ROAD-
58/2018)

P.S.-FIR NO. :(CBI-DAI-2014-A-0014)



21.03.2025

27 CRL.M.C.-1736/2021

28 CRL.M.C.-1818/2021

29 CRL.REV.P.-68/2009

30 W.P.(CRL)-42/2021
CRL.M.A. 381/2021

CONNECTED MATTERS (ANMM)

31 CRL.M.C.-2326/2020
WITH CRL.M.C. 86/2021
CRL.M.C. 87/2021
CRL.M.C. 3801/2022
CRL.M.C. 2517/2023

32 CRL.M.C.-86/2021
CRL.M.A. 392/2021

WITH CRL.M.C. 3801/2022

ADVANCE CAUSE LIST

INVESTIGATION(ANUPAMSHARMAADVOCATE@HOTMAIL.COM)(9810009734)(RESPONDENT)

ANUPAM S
SHARMA(ANUPAMSHARMAADVOCATE@HOTMAIL.COM)(9810009734)(PETITIONER)
PRAKARSHAIRAN(PRAKARSH.AIRAN@GMAIL.COM)(9829292345)(PETITIONER)
LAKSHMAN (LAKSHMAN.RS@GMAIL.COM)(9958756642)(PETITIONER)

VISHNU PRASAD SINGH(VISHNU.P.SINGH@HOTMAIL.COM)(9810276825)(RESPONDENT)

JAIVEER SINGH & ANR. ANIL PANWAR, PRAMOD KUMAR
V/s STATE & ORS.

OTHER DETAILS OF ADVOCATES:

ANIL PANWAR(PANWARASSOCIATES@GMAIL.COM)(9810028027)(PETITIONER)
ANILPANWAR(PANWARASSOCIATES@GMAIL.COM)(9818266633)(PETITIONER)
*S.H.0()(7533046803)(RESPONDENT)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

PRAMOD KUMAR(PRMDKUMAR20@GMAIL.COM)(9717888012)(PETITIONER)

RAJENDRA MANKUMAR AGARWAL & ORS. GAURAV KUMAR
V/s BIBBY FINANCIAL SERVICES INDIA LTD.

OTHER DETAILS OF ADVOCATES:

GAURAV SINGH(GAURAVSINGH@GMAIL.COM)(9999720412)(PETITIONER)
KUNDAN KUMAR(KUNDANK741@GMAIL.COM)(9716986149)(PETITIONER)
BIBBY FINANCIAL SERVICES INDIA
LTD.(APRABHAKAR@BIBBYFINANCIALSERVICES.COM.)()(PETITIONER)
APRA(APRABHAKAR@BIBBYFINANCIALSERVICE.COM)()(RESPONDENT)

MANI RAM GAURAV M. LIBERHAN, PRAMOD KR
V/s STATE OF (NCT) OF DELHI YADAV, RAHUL SHARMA

OTHER DETAILS OF ADVOCATES:
RAHUL SHARMA(LEGALPANACEA@GMAIL.COM)(9911339930)(RESPONDENT)

SUNIL UPADHYAY SACHIN MITTAL, SACHIN MITTAL
V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:

SUNIL UPADHYAY(MAIL.SMALAWYERS@GMAIL.COM)(9810166992)(RESPONDENT)

SUNIL UPADHYAY(MAIL.SMALAWYERS@GMAIL.COM)(9810166992)(RESPONDENT)

SACHIN MITTAL(MAIL.SMALAWYERS@GMAIL.COM)(9810166992)(PETITIONER)

SACHIN MITTAL(MAIL.SMALAWYERS@GMAIL.COM)(9810166992)(PETITIONER)
RAJESH(RAJESHLAWYER@YAHOO.CO.IN)()(RESPONDENT)

MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
SATISH KUMAR (SATISHLAW@YAHOO.COM) U.|

SUMAN CHAUHAN (JISASSOCIATES9@GMAIL.COM, ADVMANAVNARULA@GMAIL.COM) U.|

RANI SHARMA SHANMUGA PATRO

V/s STATE NCT OF DELHI AND ANOTHER

OTHER DETAILS OF ADVOCATES:
RANI SHARMA(AMIT@TECHNONETWORKINDIACOM)(9899992549)(RESPONDENT)
SHANMUGAPATRO(SHANMUGA_OFFICE@YAHOO.COM)(9891044766)(PETITIONER)
SHANMUGA PATRO(SHANMUGA_OFFICE@YAHOO.COM)(9891044766)(PETITIONER)
STATE NCT OF DELHI AND
ANOTHER(DHCPROSECUTIONDELHIPOIICE@GMAIL.COM)(9891919168)(PETITIONER)
DELHI POLICE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
RICHA SHARMA(RICHA012013@GMAIL.COM)(8851328999)(RESPONDENT)

AMIT SHARMA
V/s STATE NCT OF DELHI AND ANOTHER

OTHER DETAILS OF ADVOCATES:

DEEPIKA SHARMA(DEEPUFEB1981@GMAIL.COM)()(RESPONDENT)

AMIT SHARMA(ANTIT@ TECHNONETWORKINDIA.COM)(9212042577)(RESPONDENT)
SHANMUGAPATRO(SHANMUGA_OFFICE@YAHOO.COM)(9891044766)(PETITIONER)
SHANMUGA PATRO(SHANMUGA_OFFICE@YAHOO.COM)(9891044766)(PETITIONER)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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SHANMUGA PATRO, SHANMUGA PATRO

P.S.-FIR NO. :(AMAN VIHAR-1368/2016)

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(BHARAT NAGAR-333/2018)
CRL.M.C. 87/2021 FILED BY DEEPIKA
SHARMA (D. OF HEARING : 2025-03-21)
CRL.M.C. 86/2021 FILED BY AMIT
SHARMA (D. OF HEARING : 2025-03-21)
CRL.M.C. 3801/2022 FILED BY
PRASHANT SHARMA (D. OF HEARING :
2025-03-21)

CRL.M.C. 2517/2023 FILED BY SACHIN
SHARMA (D. OF HEARING : 2025-03-21)

P.S.-FIR NO. :(BHARAT NAGAR-
333/2018)

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(BHARAT NAGAR-333/2018)
CRL.M.C. 2326/2020 FILED BY RANI
SHARMA (D. OF HEARING : 2025-03-21)
CRL.M.C. 87/2021 FILED BY DEEPIKA
SHARMA (D. OF HEARING : 2025-03-21)
CRL.M.C. 3801/2022 FILED BY
PRASHANT SHARMA (D. OF HEARING :
2025-03-21)

CRL.M.C. 2517/2023 FILED BY SACHIN
SHARMA (D. OF HEARING : 2025-03-21)

P.S.-FIR NO. :(BHARAT NAGAR-
333/2018)


mailto:MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)

21.03.2025

33

34

35

CRL.M.C.-87/2021
CRL.M.A. 394/2021

CRL.M.C.-3801/2022
CRL.M.A. 15890/2022

CRL.M.C.-2517/2023
CRL.M.A. 9580/2023

PART-HEARD MATTERS

36

37

CRL.L.P.-10/2021

CRL.REV.P.-100/2013

DEEPIKA SHARMA
V/s STATE NCT OF DELHI AND ANOTHER

OTHER DETAILS OF ADVOCATES:

ADVANCE CAUSE LIST

TARUN KUMAR, TARUN KUMAR

DEEPIKA SHARMA(DEEPUFEB1981@GMAIL.COM)()(RESPONDENT)
TARUNKUMAR(TARUNJURIS@GMAIL.COM)(9810683336)(PETITIONER)

SHANMUGA PATRO AND

ASSOCIATES(SHANMUIJGA_OFFICE@YAHOO.COM)(9891044766)(PETITIONER)
KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

PRASHANT SHARMA

V/s STATE NCT OF DELHI AND ANOTHER & ANR.

OTHER DETAILS OF ADVOCATES:

SHANMUGA PATRO, KARTIKAY MUDGAL

SHANMUGA PATRO(SHANMUGA_OFFICE@YAHOO.COM)(989144766)(PETITIONER)
KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KARTIKAY MUDGAL(MKARTIKAY@GMAIL.COM)(7982555873)(PETITIONER)

SACHIN SHARMA
V/s STATE NCT OF DELHI AND ANOTHER

OTHER DETAILS OF ADVOCATES:

SHANMUGA PATRO

SHANMUGA PATRO (SHANMUGA_OFFICE@YAHOO.COM)(9891044766)(PETITIONER)
KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

PARAMIEET SINGH
V/s THE STATE NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

KRISHAN KUMAR

KRISHAN KUMAR(KUMARKRISHAN1972@GMAIL.COM)(9810068578)(PETITIONER)
KRISHANKUMAR(KUMARKRISHAN1972@GMAIL.COM)(9810068578)(PETITIONER)
SURJIT SINGH()(9515015253)(RESPONDENT)
KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT)

INDER KAUR()(9515015253)(RESPONDENT)

CENTRAL BUREAU OF INVESTIGATION
V/s PRIYA JAIN & ORS.

OTHER DETAILS OF ADVOCATES:

NARENDER MANN, SUNIL KUMAR,
RAJESH KUMAR

RAJESH KUMAR(RAJESH.LAWS@GMAIL.COM)(9891235156)(PETITIONER)
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OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(BHARAT NAGAR-333/2018)
CRL.M.C. 2326/2020 FILED BY RANI
SHARMA (D. OF HEARING : 2025-03-21)
CRL.M.C. 86/2021 FILED BY AMIT
SHARMA (D. OF HEARING : 2025-03-21)
CRL.M.C. 3801/2022 FILED BY
PRASHANT SHARMA (D. OF HEARING :
2025-03-21)

CRL.M.C. 2517/2023 FILED BY SACHIN
SHARMA (D. OF HEARING : 2025-03-21))

P.S.-FIR NO. :(BHARAT NAGAR-
333/2018)

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(BHARAT NAGAR-333/2018)
CRL.M.C. 2326/2020 FILED BY RANI
SHARMA (D. OF HEARING : 2025-03-21)
CRL.M.C. 87/2021 FILED BY DEEPIKA
SHARMA (D. OF HEARING : 2025-03-21))
CRL.M.C. 86/2021 FILED BY AMIT
SHARMA (D. OF HEARING : 2025-03-21))
CRL.M.C. 2517/2023 FILED BY SACHIN
SHARMA (D. OF HEARING : 2025-03-21))

P.S.-FIR NO. :(BHARAT NAGAR-
333/2018)

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(BHARAT NAGAR-333/2018)
CRL.M.C. 2326/2020 FILED BY RANI
SHARMA (D. OF HEARING : 2025-03-21)
CRL.M.C. 87/2021 FILED BY DEEPIKA
SHARMA (D. OF HEARING : 2025-03-21))
CRL.M.C. 86/2021 FILED BY AMIT
SHARMA (D. OF HEARING : 2025-03-21)
CRL.M.C. 3801/2022 FILED BY
PRASHANT SHARMA (D. OF HEARING :
2025-03-21)

P.S.-FIR NO. :(BHARAT NAGAR-
333/2018)

P.S.-FIR NO. :(CBI-1-E-2006)



21.03.2025

COURT NO. 49

ADVANCE CAUSE LIST

HON'BLE MR.JUSTICE DINESH KUMAR SHARMA

CLICK TOJOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvc?

MEETING ID : 1766397421

NOTE : ALL COUNSELS FOR THE PARTIES,LITIGANTS ARE REQUESTED TO KEEP THEIR MIC IN MUTE MODE TILL THEIR

MATTER IS CALLED OUT.

NOTE: PLEASE GIVE YOUR APPEARANCES IN THE CHAT BOX OF VC AS FOLLOWS

ITEM NO:-
CASE NO:-

NAME OF COUNSEL APPEARING FOR :-

MOB. NO:-

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO pramod.kumar@dhc.nic.in

ITEM

NUMBE |CASE NUMBER
R

FOR ADMISSION

1 RSA-137/2015
CM APPL. 6605/2015

2 RSA-88/2024
CM APPL. 27836/2024

3 RSA-133/2024
CM APPL. 42801/2024

AFTER NOTICE MISC. MATTERS

4 EX.F.A.-22/2017
CM APPL. 37695/2017

5 EX.S.A.-1/2024
CM APPL. 13943/2024
WITH EX.S.A. 2/2024

6 EX.S.A.-2/2024
CM APPL. 14005/2024

PARTY NAME ADVOCATE NAME OTHER INFORMATION

RAJESH YADAV ATUL KUMAR
V/s M/S JUPITOR POLYTEX (INDIA) PVT LTD

OTHER DETAILS OF ADVOCATES:

AASTHA MEHTA & ANR. RAHUL K DUBEY, JAYA TOMAR
V/s STATE BANK OF INDIA

OTHER DETAILS OF ADVOCATES:
RASHMI SINGHLA &
ASSOCIATES(RASHMI.SINGHLA.ASSOCIATES@GMAIL.COM)(9810106722)(PETITIONER)
SBI(SBI.05169@SBI.CO.IN)()(RESPONDENT)

JAYA TOMAR(TOMARJAYA@GMAIL.COM)(9810522962)(RESPONDENT)

SH BABU LAL BAGORIYA AND ORS AAKANKSHA KAUL, JEEVESH NAGRATH
V/s SH LEKH RAJ BHARTI AND ANR

OTHER DETAILS OF ADVOCATES:

AAKANKSHA KAUL, AMAN SAHANI, DIGVIJAY PRASAD, VERSHA
SINGH(AAKANKSHAKAUL154@GMAIL.COM)(9818131566)(PETITIONER)

JEEVESH NAGRATH(J.NAGRATH@NAGRATHLAW.COM)(9810710058)(RESPONDENT)

HARI KISHAN KHULLAR & ORS RAJEEV KAPOOR, HARINDER S
V/s DHARAM CHAND HANDA &ANR CHAUHAN, HEMANT CHOUDHARY,
MANU PARASHAR

OTHER DETAILS OF ADVOCATES:
MANU PARASHAR(ADVOCATEMANUPARASHAR@GMAIL.COM)(9958407368)(RESPONDENT)

PURAN CHAND SHAILENDER SINGH DAHIYA
V/s PUSHPA GUPTA

OTHER DETAILS OF ADVOCATES:

SHAILENDER DAHIYA (SHAILENDER_967@YAHOO.COM)(9312275287)(PETITIONER)
SHAILENDER DAHIYA &
ASSOCIATES(SHAILENDER_967@YAHOO0.CM)(9312275287)(PETITIONER)

PUSHPA GUPTA(68VIRENDRA@GMAIL.COM)()(RESPONDENT)
R(68VIRENDRA@GMAIL.COM)()(RESPONDENT)

PURAN CHAND SHAILENDER SINGH DAHIYA
V/s RAMESHWAR DAYAL GUPTA

OTHER DETAILS OF ADVOCATES:
SHAILENDER DAHIYA (SHAILENDER_967@YAHOO.COM)(9312275287)(PETITIONER)
SHAILENDER DAHIYA &
ASSOCIATES(SHAILENDER_967@YAHOO.CM)(9312275287)(PETITIONER)
VIRENDRA (68VIRENDRA@GMAIL.COM)()(RESPONDENT)
VIRENDER(68VIRENDRA@GMAIL.COM)()(RESPONDENT)
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7

10

11

12

13

14

15

16

17

18

19

CM APPL. 9026/2024
In RFA-575/2014

RSA-214/2013

RSA-75/2017
CM APPL. 9235/2017

RSA-96/2017
CM APPL. 12105/2017
CM APPL. 12106/2017

RSA-37/2018

RSA-81/2018
CM APPL. 21194/2018

RSA-117/2019

RSA-193/2019

RSA-73/2021
CM APPL. 36081/2021

RSA-50/2022

RSA-67/2022

RSA-38/2024

CAV 90/2024

CM APPL. 11738/2024
WITH RSA 46/2024

RSA-46/2024
CM APPL. 12850/2024
WITH RSA 38/2024

ADVANCE CAUSE LIST

UNION OF INDIA
V/s KALKA PRASAD AGGARWAL & ORS

SIDDHARTH PANDA, MANIKA
TRIPATHY, SIDHARTH JOSHI, ANAND
YADAV

OTHER DETAILS OF ADVOCATES:
MANIKA TRIPATHY(MANIKATRIPATHY@YAHOO.COM)(9811831835)(PETITIONER)
ANAND YADAV(ANANDYADAV_3@YAHOO.COM)()(RESPONDENT)
SIDDHUPANDA(SIDDHUPANDA@®GMAIL.COM)()(RESPONDENT)

DELHI DEVELOPMENT AUTHORITY N.N.AGGARWAL, FKJHA, S KGIRI,
V/s DEEPAK KAMAKSHI SEHGAL

OTHER DETAILS OF ADVOCATES:
KAMAKSHI SEHGAL(KAMAKSHI.SEHGAL1093@GMAIL.COM)(9891010234)(PETITIONER)

THE NAINITAL BANK LIMITED R P AGRAWAL & CO, ANNA MALHOTRA,
V/s M/S CHEMICAL CENTRE (INDIA) & ORS ARVIND KUMAR GUPTA

OTHER DETAILS OF ADVOCATES:
ARVIND KUMAR GUPTA(ARVINDGUPTAADV@YAHOO.CO.IN)(9811088800)(RESPONDENT)

INDIAN BANK & ANR BRIJESH KUMAR TAMBER, ANJU JAIN,
V/s PREM SAGAR JAIN & ORS HITESH SACHAR

OTHER DETAILS OF ADVOCATES:

SUNIL & ORS
V/s SAHIB SINGH & ORS

SUNIL CHAUHAN

OTHER DETAILS OF ADVOCATES:

SUMANT & ANR
V/s HARVIR SINGH

ANIL SHARMA

OTHER DETAILS OF ADVOCATES:
ANIL SHARMA()(9999976632)(PETITIONER)

SHANTI DEVI (DECEASED) THR LRS SUSHIL BAJAJ, GAGAN GANDHI, HEENA
V/s STATE & ORS MONGIA

OTHER DETAILS OF ADVOCATES:
SUSHIL BAJAJ()(8588829765)(PETITIONER)

JASWANT SINGH
V/s MAHABIR SINGH YADAV

GAUR BROTHERS, RANDHIR KUMAR

OTHER DETAILS OF ADVOCATES:
GAUR BROTHERS()(9911040316)(PETITIONER)
RANDHIR KUMAR(RANDHEERADV@GMAIL.COM)(9899978028)(RESPONDENT)

LALITA DEVI GEETA VERMA, GEETA VERMA, KAMAL
V/s KRIPA SHANKAR KANT JHA

OTHER DETAILS OF ADVOCATES:

GEETA VERMA ()(9873039690)(PETITIONER)

KRIPA SHANKAR()(8860288048)(RESPONDENT)

KAMAL KANT JHA(KKJASSOCIATES@REDIFFMAIL.COM)(9811403833)(PETITIONER)

KRISHAN GOPAL THR. LR'S & ORS. IRFAN FIRDOUS
V/s GOVT. OF NATIONAL CAPITAL TERRITORY OF
DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

IRFAN FIRDOUS AND ASSOCIATES(VINODADLO@GMAIL.COM)(9811390011)(PETITIONER)
STANDING(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
COMR(COMMR-NORTHDMC@MCD.NIC.IN)()(RESPONDENT)
DDA(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)

SMT APRAIJITA SINGH SURESH BHARTI, RHEA LUTHRA
V/s SH NAND KISHORE SINGH & ANR.

OTHER DETAILS OF ADVOCATES:
OP PAHUIJA, SURESH BHARTI(ADVOCATEBHARTI7Z0@GMAIL.COM)(9213107534)(PETITIONER)
RHEA LUTHRA(ADVRTALCHAMBERS@GMAIL.COM)(9917079999)(PETITIONER)

M/S WOMB LABORATORIES PVT. LTD. SIDDHARTH BATRA, JUSNEET SINGH
V/s VIJAY AHUJA AND ANR KOHLI

OTHER DETAILS OF ADVOCATES:
JUSNEET SINGH KOHLI(JASNEETSINGHKOHLI@GMAIL.COM)(9999631964)(RESPONDENT)

PAYAL AHUJA AND ANR. SIDDHARTH BATRA, JUSNEET SINGH
V/s V.S. PHARMACEUTICALS KOHLI

OTHER DETAILS OF ADVOCATES:

SHIVANI CHAWLA, ARCHANA
YADAV(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(PETITIONER)
JASNEET(JASNEETSINGHKOHLI@GMAIL.COM)()(RESPONDENT)

JUSNEET SINGH KOHLI(JASNEETSINGHKOHLI@GMAIL.COM)(9999631964)(RESPONDENT)
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20 RSA-190/2024 DHARAM SINGH & ANR. SUKRIT GUPTA
CM APPL. 64767/2024 V/s SOMNATH DECEASED THR LRS

OTHER DETAILS OF ADVOCATES:

21 TR.P.(C.)-135/2024 INTRATECH COMPUTERS PVT LTD AKSHAT GUPTA
V/s GAURAV KUMAR ARYA

OTHER DETAILS OF ADVOCATES:
AKSHAT GUPTA()(9654528406)(PETITIONER)
GAURAV()(9971313256)(RESPONDENT)
FOR CONSIDERATION
22 RFA-374/2007 GOVT OF NCT OF DELHI & ORS ARUNA TIKU, MITTAL &MITTAL, RAJ K.
CM APPL. 9642/2007 V/s GRAPHISADS PVT LTD MITTAL
CM APPL. 9643/2007
CM APPL. 16913/2007
CM APPL. 15765/2010

OTHER DETAILS OF ADVOCATES:

23 RSA-18/2018 GEETA RAKHEE GUPTA, YOGINDER SINGH
CM APPL. 22724/2019 V/s SOMPAL SINGH ROHILA, NIYATI SHARMA, NIYATI
CM APPL. 68287/2024 SHARMA, SWAPNIL CHOUDHARY,
CM APPL. 68288/2024 PULKIT CHOUDHARY

OTHER DETAILS OF ADVOCATES:

YOGINDER SINGH ROHILA()(8810483901)(PETITIONER)

NIYATI SHARMA(SHARMA.NIYATI29@GMAIL.COM)(8587027428)(PETITIONER)

YOGINDER SINGH(YOGINDERSINGHADVOCATE@GMAIL.COM)(0)(RESPONDENT)

NIYATI SHARMA(SHARMA.NIYATI29@GMAIL.COM)(8587027428)(PETITIONER)

SWAPNIL CHOUDHARY(SWAPNILCHAUDHARY44@GMAIL.COM)(8607222221)(PETITIONER)
PULKIT
CHOUDHARY(PULKITCHOUDHARYADVOCATE@GMAIL.COM)(9711856467)(PETITIONER)

FOR DISPOSAL

24 EX.F.A.-1/2024 M/S NIKUND WOODS (P) LTD ANIRUDH GUPTA, SANJEEV
V/s M/S M.S.ENTERPRISES

OTHER DETAILS OF ADVOCATES:

ANIRUDH GUPTA(MAIL@ANIRUDHGUPTA.CO.IN)(9811993041)(PETITIONER)
SANJEEV KUMAR(SANJEEV.KUMAR@KNOWLEX.IN)()(RESPONDENT)
SANJEEV (SANJEEV.KUMAR@KNOWLEX.IN)(9868738523)(PETITIONER)

END OF THE BOARD/FOR DISPOSAL MATTERS

25 RSA-62/2021 GIAN CHAND BANSIWAL SUSHANT KUMAR BHADURI, MRINALINI
CM APPL. 24529/2021 V/s DELHI DEVELOPMENT AUTHORITY AND ORS SEN GUPTA

OTHER DETAILS OF ADVOCATES:

GIAN CHAND BANSIWAL (SUSHANT.BHADURI@GMAIL.COM )(9810439195)(RESPONDENT)
GIAN CHAND BANSIWAL (SUSHANT.BHADURI@GMAIL.COM )(9810439195)(RESPONDENT)
GIAN CHAND BANSIWAL (SUSHANT.BHADURI@GMAIL.COM )(9810439195)(RESPONDENT)
GIAN CHAND BANSIWAL (SUSHANT.BHADURI@GMAIL.COM )(9810439195)(RESPONDENT)
GIAN CHAND BANSIWAL (SUSHANT.BHADURI@GMAIL.COM )(9810439195)(RESPONDENT)
GIAN CHAND BANSIWAL (SUSHANT.BHADURI@GMAIL.COM )(9810439195)(RESPONDENT)
GIAN CHAND BANSIWAL (SUSHANT.BHADURI@GMAIL.COM )(9810439195)(RESPONDENT)
SUSHANT BHADURI(SUSHANT.BHADURI@GMAIL.COM)(9810439195)(PETITIONER)
SUSHANT BHADURI(SUSHANT.BHADURI@GMAIL.COM)(9810439195)(PETITIONER)

S K BHADURI(SUSHANT.BHADURI@GMAIL.COM)(9810439195)(PETITIONER)

DELHI DEVELOPMENT AUTHORITY (DDACHAMBERHC@GMAIL.COM
)(8950510963)(PETITIONER)

DELHI DEVELOPMENT AUTHORITY (DDACHAMBERHC@GMAIL.COM
)(8950510963)(PETITIONER)

DELHI DEVELOPMENT AUTHORITY (DDACHAMBERHC@GMAIL.COM
)(8950510963)(PETITIONER)

DELHI DEVELOPMENT AUTHORITY (DDACHAMBERHC@GMAIL.COM
)(8950510963)(PETITIONER)

DELHI DEVELOPMENT AUTHORITY (DDACHAMBERHC@GMAIL.COM
)(8950510963)(PETITIONER)

DELHI DEVELOPMENT AUTHORITY (DDACHAMBERHC@GMAIL.COM
)(8950510963)(PETITIONER)

DELHI DEVELOPMENT AUTHORITY (DDACHAMBERHC@GMAIL.COM
)(8950510963)(PETITIONER)

MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
DDA(DDACHAMBERHC@GMAIL.COM)()(RESPONDENT)

MRINALINI SEN GUPTA(MRINALINISGUPTA@GMAIL.COM)(9873367274)(PETITIONER)
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21.03.2025 ADVANCE CAUSE LIST

COURT NO. 25
HON'BLE DR.JUSTICE SWARANA KANTA SHARMA

CLICK HERE TO JOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvec

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmbharatqulati.dhc@gov.in

ITEM
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME
BAIL
1 BAIL APPLN.-4566/2024 SHAHNE ALAM @ SAHIL CHAUDHARY VIJAY DALAL, ASHISH KUMAR
V/s THE STATE (GOVT. OF NCT OF DELHI) &
ANR.
OTHER DETAILS OF ADVOCATES:
VIJAY DALAL (VIJAYYADV0011@GMAIL.COM)(9990633330)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
ASHISH KUMAR(ASHISH.KUMARCL@GMAIL.COM)(9990924745)(RESPONDENT)
2 BAIL APPLN.-658/2025 ABHISHEK TIWARI CYRIL IGNATIOUS

V/s THE STATE (GOVT. OF NCT) DELHI

OTHER DETAILS OF ADVOCATES:

RAMANUJ SHARMA (ADV.RAHUL4815@GMAIL.COM)(9413476777)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

3 BAIL APPLN.-660/2025 BASANT KUMAR SUBHASH CHAND KALRA
V/s THE STATE GOVT OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

S.C KALRA(SUBHASH.KALRA@YAHOO.COM)(9818654460)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

4 BAIL APPLN.-1059/2025 DIPENDER PRADEEP SINGH RANA
CRL.M.A. 8001/2025 V/s THE STATE (GOVT. OF NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:

PRADEEP RANA(RANAPRADEEP1020@GMAIL.COM)(8586877727)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
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OTHER INFORMATION

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(MOHAN GARDEN-611/2021)

CRL.M.C. 2791/2022 FILED BY SAHNE ALAM @
SAHIL CAUDHARY (DISPOSED ON : 2024-09-27 )

P.S.-FIR NO. :(MOHAN GARDEN-611/2021)

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
61/2022)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DARYA GANJ-179/2021)

BAIL APPLN. 2920/2021 FILED BY DARSHAN LAL
(DISPOSED ON : 2021-09-23 )

BAIL APPLN. 3193/2021 FILED BY SH. BASANT
KUMAR (DISPOSED ON : 2021-09-23 )

BAIL APPLN. 1306/2023 FILED BY BASANT KUMAR
(DISPOSED ON : 2023-05-09 )

BAIL APPLN. 2662/2024 FILED BY BASANT KUMAR
(DISPOSED ON : 2024-08-30 )

P.S.-FIR NO. :(DARYA GANJ-179/2021)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(RANHOLA-148/2025)

BAIL APPLN. 983/2025 FILED BY RAKESH
(DISPOSED ON : 2025-03-10 )

BAIL APPLN. 986/2025 FILED BY MUKESH
(DISPOSED ON : 2025-03-10 )

BAIL APPLN. 987/2025 FILED BY SUNIL (DISPOSED
ON : 2025-03-10)

BAIL APPLN. 988/2025 FILED BY POONAM
(DISPOSED ON : 2025-03-10 )

BAIL APPLN. 989/2025 FILED BY NARENDER
(DISPOSED ON : 2025-03-10 )

BAIL APPLN. 991/2025 FILED BY SANDEEP
(DISPOSED ON : 2025-03-10 )

BAIL APPLN. 992/2025 FILED BY DEV (DISPOSED
ON : 2025-03-10)

BAIL APPLN. 985/2025 FILED BY HARENDER
(DISPOSED ON : 2025-03-10 )

BAIL APPLN. 1054/2025 FILED BY PRADEEP
(DISPOSED ON : 2025-03-12 )
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SUSPENSION OF SENTENCE

5 CRL.M.(BAIL) 1919/2024 KAMAL @ SAMIR
In CRL.A.-1072/2024 V/s STATE GOVT. OF NCT OF DELHI

WITH CRL.REV.P. 1204/2024

OTHER DETAILS OF ADVOCATES:

ANUSHKAA ARORA (MALIKADVOCATES05@GMAIL.COM)(0)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

6 CRL.REV.P.-1204/2024 KAMAL @ SAMIR
CRL.M.A. 30314/2024 V/s STATE OF NCT OF DELHI

CRL.M.A. 30315/2024

OTHER DETAILS OF ADVOCATES:

BMALIK ADVOCATES(BMALIKADVOCATES05@GMAIL.COM)(0)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

7 CRL.A.-150/2025 0.S. PARMAR
CRL.M.(BAIL) 261/2025 V/s SECURITIES AND EXCHANGE BOARD OF
INDIA & ANR. & ORS.

OTHER DETAILS OF ADVOCATES:

ADVANCE CAUSE LIST

ARJUN MALIK (DHCLSC)

ARJUN MALIK(DHCLSC)

KARTIK YADAV

KARTIK YADAV(ADVKARTIKYADAV@GMAIL.COM)(0)(PETITIONER)

ASHISH AGGARWAL(AASHISHADVOCATE@GMAIL.COM)(0)(RESPONDENT)

8 CRL.REV.P.-91/2024 BALWANT SINGH
CRL.M.(BAIL) 117/2024 V/s RAMESH KUMAR

OTHER DETAILS OF ADVOCATES:
RANDHIR KUMAR
LAL(PANDHIRLAL@LALANDASSOCIATES.COM)(9811116796)(PETITIONER)

CRL.M.C. (CANCELLATION OF INTERIM BAIL/BAIL)

9 CRL.M.C.-696/2022 DHARMENDER MEHTO
V/s THE STATE GOVT. OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
PANKAJ VIVEK(PANKAJVIVEK@GMAIL.COM)(9811215778)(PETITIONER)

RANDHIR KUMAR

PANKAIJ VIVEK

PV BALAYAN (PVBALAYAN@GMAIL.COM)()(PETITIONER)

KAPIL

P.S.-FIR NO. :(RANHOLA-148/2025)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SAKET-550/2016)

CRL.REV.P. 1204/2024 FILED BY KAMAL @ SAMIR
(D. OF HEARING : 2025-03-21)

P.S.-FIR NO. :(SAKET-550/2016)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SAKET-550/2016)

CRL.A. 1072/2024 FILED BY KAMAL @ SAMIR (D.
OF HEARING : 2025-03-21 )

P.S.-FIR NO. :(SAKET-550/2016)

Listing Remarks:
FOR COMPLIANCE

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(MEHRAULI-315/2017)

BAIL APPLN. 1639/2017 FILED BY JAVED ALI
(DISPOSED ON : 2017-10-26 )

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) BAIL APPLN. 167/2018 FILED BY POOJA DUGGAL

10 CRL.M.C.-2741/2022 VINOD KUMAR BABUTA
CRL.M.A. 11334/2022 V/s THE STATE & ANR.

WITH CRL.M.C. 2753/2022

OTHER DETAILS OF ADVOCATES:
SACHIN MISHRA(SACHINMISHRA1982@GMAIL.COM)(9811966422)(PETITIONER)
KAPIL

NITIKA BAKSHI, JASPREET SINGH

(DISPOSED ON : 2018-12-05)

P.S.-FIR NO. :(MEHRAULI-315/2017)

Listing Remarks:
FOR FINAL DISPOSAL

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(VIKAS PURI-77/2021)
CRL.M.C. 1462/2021 FILED BY DILPREET SINGH

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) |(DISPOSED ON : 2021-08-06 )
JASPREET SINGH(ADVJS13@GMAIL.COM)(9999027820)(RESPONDENT)

11 CRL.M.C.-2753/2022 VINOD KUMAR BABUTA
CRL.M.A. 11368/2022 V/s STATE & ANR.

OTHER DETAILS OF ADVOCATES:

VINOD KUMAR
BABUTA(VINEETABABUTA36@GMAIL.COM)(9811193574)(PETITIONER)

SACHIN MISHRA(SACHINMISHRA1982@GMAIL.COM)(9811966422)(PETITIONER)

NITIKA BAKSHI, JASPREET SINGH

RAJIV SONI(RAJIVSONIDOLLY @GMAIL.COM)()(PETITIONER)

KAPIL

BAIL APPLN. 2452/2021 FILED BY BHUPINDER
SINGH (DISPOSED ON : 2021-08-06 )

BAIL APPLN. 2469/2021 FILED BY DILPREET SINGH
(DISPOSED ON : 2021-08-06 )

CRL.M.C. 1467/2021 FILED BY BHUPINDER SINGH
(DISPOSED ON : 2021-08-06 )

W.P.(CRL) 949/2021 FILED BY BHUPINDER SINGH
& ANR. (DISPOSED ON : 2021-08-06 )

CRL.M.C. 2753/2022 FILED BY VINOD KUMAR
BABUTA (D. OF HEARING : 2025-03-21 )

P.S.-FIR NO. :(VIKAS PURI-77/2021)

Listing Remarks:
FOR FINAL DISPOSAL

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(VIKAS PURI-77/2021)

CRL.M.C. 1462/2021 FILED BY DILPREET SINGH
(DISPOSED ON : 2021-08-06 )

BAIL APPLN. 2452/2021 FILED BY BHUPINDER
SINGH (DISPOSED ON : 2021-08-06 )

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) |BAIL APPLN. 2469/2021 FILED BY DILPREET SINGH

DILPREET SINGH(DHINGRAMONA75@GMAIL.COM)(9891190000)(RESPONDENT)

(DISPOSED ON : 2021-08-06 )
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FOR ADMISSION

12

CRL.REV.P.(MAT.)-153/2024
CRL.M.A. 37452/2024

AFTER NOTICE MISC. MATTERS

13

14

15

16

17

18

19

20

21

CRL.A.-407/2007

CRL.A.-567/2024
WITH CRL.REV.P. 956/2024

CRL.REV.P.-956/2024
CRL.M.A. 22009/2024
WITH CRL.A. 567/2024

CRL.M.C.-2489/2021
CRL.M.A. 16312/2021
WITH CRL.M.C. 117/2022
CRL.M.C. 118/2022
CRL.M.C. 119/2022
CRL.M.C. 120/2022
CRL.M.C. 121/2022

CRL.M.C.-117/2022
CRL.M.A. 461/2022

CRL.M.C.-118/2022
CRL.M.A. 463/2022

CRL.M.C.-119/2022
CRL.M.A. 465/2022

CRL.M.C.-120/2022
CRL.M.A. 467/2022

CRL.M.C.-121/2022
CRL.M.A. 469/2022

ADVANCE CAUSE LIST

STATE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
JASPREET SINGH(ADVJS13@GMAIL.COM)(9999027820)(PETITIONER)

RASHMI SHARMA @ POOJA
V/s LALIT BHARDWAJ

OTHER DETAILS OF ADVOCATES:

SUJEET KUMAR MISHRA

SK MISHRA(SERVICES@SKMLEGALASSOCIATES.COM)(9873377910)(PETITIONER)
SK MISHRA(SKMISHRALEGALASSOCIATES@GMAIL.COM)(0)(RESPONDENT)

ARJUN PATIL
V/s UOI & ORS

OTHER DETAILS OF ADVOCATES:

SACHIN DHINGRA

V/s HARDEEP DHINGRA & ANR.

OTHER DETAILS OF ADVOCATES:

INDERJIT SINGH KAPUR, BHARATHI
RAJU

SHARVAN DEV

SHARVAN (9213295609@GMAIL.COM)(7703894232)(PETITIONER)

SACHIN DHINGRA

V/s HARDEEP DHINGRA & ANR.

OTHER DETAILS OF ADVOCATES:

SHARVAN DEV

SHARVAN DEV(SDEV@9213295609@GMAIL.COM)(9213295609)(PETITIONER)

DEEPAK TALWAR
V/s INCOME TAX OFFICE

OTHER DETAILS OF ADVOCATES:

PRABHAV RALLI

TANVEER AHMED MIR(TANVEER@TAMLAW.IN)(9810521939)(PETITIONER)
DEEPAK TALWAR(DTALWAR2021@GMAIL.COM)()(PETITIONER)

KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

INCOME TIX OFFICE(OFFICEZHOSSAIN@GMAIL.COM)(9999711099)(RESPONDENT)

INCOME TIX OFFICE(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

DEEPAK TALWAR
V/s INCOME TAX OFFICE

OTHER DETAILS OF ADVOCATES:

PRABHAV RALLI

TANVEER AHMED MIR(TANVEER@TAMLAW.IN)(9810521939)(PETITIONER)
PRABHAV RALLI(TAMLAW.PRABHAV@GMAIL.COM)(9999249666)(PETITIONER)
ZHOSSAIN(OFFICEZHOSSAIN@GMAIL.COM)()(RESPONDENT)

INCOME TIX OFFICE(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

DEEPAK TALWAR
V/s INCOME TAX OFFICE

OTHER DETAILS OF ADVOCATES:

PRABHAV RALLI

TANVEER AHMED MIR(TANVEER@TAMLAW.IN)(9810521939)(PETITIONER)
PRABHAV RALLI(TAMLAW.PRABHAV@GMAIL.COM)(9999249666)(PETITIONER)
ZHOSSAIN(OFFICEZHOSSAIN@GMAIL.COM)()(RESPONDENT)

INCOME TIX OFFICE(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

DEEPAK TALWAR
V/s INCOME TAX OFFICE

OTHER DETAILS OF ADVOCATES:

PRABHAV RALLI

TANVEER AHMED MIR(TANVEER@TAMLAW.IN)(9810521939)(PETITIONER)
PRABHAV RALLI(TAMLAW.PRABHAV@GMAIL.COM)(9999249666)(PETITIONER)

INCOME TIX OFFICE(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

ZHOSSAIN(OFFICEZHOSSAIN@GMAIL.COM)()(RESPONDENT)

DEEPAK TALWAR
V/s INCOME TAX OFFICE

OTHER DETAILS OF ADVOCATES:

DEEPAK TALWAR
V/s INCOME TAX OFFICE

OTHER DETAILS OF ADVOCATES:

PRABHAV RALLI

PRABHAV RALLI

TANVEER AHMED MIR(TANVEER@TAMLAW.IN)(9810521939)(PETITIONER)
PRABHIV RALLI(TAMLAW.PRABHAV@GMAIL.COM)(9999249666)(PETITIONER)
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CRL.M.C. 1467/2021 FILED BY BHUPINDER SINGH
(DISPOSED ON : 2021-08-06 )

W.P.(CRL) 949/2021 FILED BY BHUPINDER SINGH
& ANR. (DISPOSED ON : 2021-08-06 )

CRL.M.C. 2741/2022 FILED BY VINOD KUMAR
BABUTA (D. OF HEARING : 2025-03-21)

P.S.-FIR NO. :(VIKAS PURI-77/2021)
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22 CRL.M.C.-222/2022
CRL.M.A. 903/2022

23 CRL.M.C.-422/2022

24  |CRL.M.C.-611/2022
CRL.M.A. 2625/2022
CRL.M.A. 17292/2023
WITH CRL.M.C. 6235/2022

25 CRL.M.C.-6235/2022
CRL.M.A. 24440/2022

26  |CRL.M.C.-665/2022

27  CRL.M.C.-1478/2022
CRL.M.A. 6413/2022
WITH W.P.(CRL) 2925/2022
CRL.M.C. 499/2023
CRL.M.C. 1702/2023
W.P.(CRL) 96/2022

ADVANCE CAUSE LIST

ZHOSSAIN(OFFICEZHOSSAIN@GMAIL.COM)()(RESPONDENT)
METAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

HARIJIT SINGH PRASHANT DIWAN, NIMISH CHIB
V/s STATE (GOVT. OF GNCT) & ORS.

OTHER DETAILS OF ADVOCATES:

PRASHANT
DIWAN(LEGALPARTNERS@DIWANSLAWFIRM.IN)(9811937371)(PETITIONER)
KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

NIMISH CHIB(NIMISHCHIB@GMAIL.COM)(9810823566)(PETITIONER)

P SASI
V/s CBI

SIDDHARTH YADAV

OTHER DETAILS OF ADVOCATES:
SIDDHARTH S.YADAV(SIDDHARTH658 @GMAIL.COM)(7838888886)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT)

NETHERLAND INDIA COMMUNICATIONS
ENTERPRISES LTD. (NICE) @ ORS.
V/s STATE

DHRUV TAMTA, MANU BERI

OTHER DETAILS OF ADVOCATES:
MANU BERI(BERIMANU@GMAIL.COM)(9810244108)(PETITIONER)

CHINMOY SHARMA AND ANR
V/s STATE AND ANR

DHRUV TAMTA, MANU BERI

OTHER DETAILS OF ADVOCATES:

DHRUV TAMTA(TAMTAADVOCATES@OUTLOOK.COM)(9899989917)(PETITIONER)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
MANU BERI(BERIMANU@GMAIL.COM)(9810244108)(PETITIONER)

ARUNESH CHADDHA & ANR.
V/s STATE & ANR.

RAVI SHARMA

OTHER DETAILS OF ADVOCATES:

RAVI SHARMA(ADVRAVISHARMA2895@GMAIL.COM)(9654665565)(PETITIONER)
BARKHA CHHADHA(CHADDHABARKHA@GMAIL.COM)()(RESPONDENT)

DELHI
POLICE(DHCPORSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
BARKHA CHADHHA(BHARKHABHAYANA@GMAIL.COM)()(RESPONDENT)

DELHI
POLICE(DHCPORSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

DIRECTORATE OF ENFORCEMENT NITESH K RANA
V/s MR. GAGAN DHAWAN & ANR.

OTHER DETAILS OF ADVOCATES:
GAGAN DHAWAN(MAIL@HANDOOANDHANDOO.COM)()(PETITIONER)
NITESH RANA(NITESHRANA18@GMAIL.COM)(9811692022)(PETITIONER)
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OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ECONOMIC OFFENCE WING-70/2017)
W.P.(CRL) 1379/2017 FILED BY RANJIV KHANNA
(DISPOSED ON : 2017-05-08 )

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
70/2017)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-AC1-2007-A-0001)

CRL.M.C. 417/2013 FILED BY P.SASI (DISPOSED ON
:2022-08-25)

CRL.REV.P. 1324/2024 FILED BY P. SASI (D. OF
HEARING : 2025-02-28 )

P.S.-FIR NO. :(CBI-AC1-2007-A-0001)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(MALVIYA NAGAR-258/2018)

W.P.(CRL) 3236/2019 FILED BY NETHERLAND
INDIA COMMUNICATION ENTERPRISES LTD. &
ANR. (DISPOSED ON : 2022-03-24 )

BAIL APPLN. 579/2020 FILED BY ROHIT KUMAR
(DISPOSED ON : 2021-09-15 )

BAIL APPLN. 578/2020 FILED BY DR. N.P.SEN
(DISPOSED ON : 2021-09-15 )

CRL.M.C. 6235/2022 FILED BY CHINMOY SHARMA
AND ANR (D. OF HEARING : 2025-03-21 )

P.S.-FIR NO. :(MALVIYA NAGAR-258/2018)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(MALVIYA NAGAR-258/2018)

W.P.(CRL) 3236/2019 FILED BY NETHERLAND
INDIA COMMUNICATION ENTERPRISES LTD. &
ANR. (DISPOSED ON : 2022-03-24 )

BAIL APPLN. 579/2020 FILED BY ROHIT KUMAR
(DISPOSED ON : 2021-09-15 )

BAIL APPLN. 578/2020 FILED BY DR. N.P.SEN
(DISPOSED ON : 2021-09-15 )

CRL.M.C. 611/2022 FILED BY NETHERLAND INDIA
COMMUNICATIONS ENTERPRISES LTD. (NICE) @
ORS. (D. OF HEARING : 2025-03-21 )

P.S.-FIR NO. :(MALVIYA NAGAR-258/2018)

P.S.-FIR NO. :(KIRTI NAGAR-415/2019)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DIRECTORATE OF ENFORCEMENT-ECIR 17/2017)
CRL.M.C. 4654/2017 FILED BY DIRECTORATE OF
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28

29

30

31

32

33

W.P.(CRL)-2925/2022
CRL.M.A. 25637/2022
WITH CRL.M.C. 1478/2022

CRL.M.C.-3423/2022

CRL.M.C.-3579/2022
CRL.M.A. 14981/2022

CRL.M.C.-3605/2022
CRL.M.A. 15101/2022

CRL.M.C.-3736/2022
CRL.M.A. 15644/2022

CRL.M.C.-4885/2022
CRL.M.A. 19566/2022

ADVANCE CAUSE LIST

NITESH RANA(NITESHRANA18@GMAIL.COM)(9811692022)(PETITIONER)
HANDOO HANDOO(MAIL@HANDOOANDOO.COM)()(RESPONDENT)

ROHIT MUKUL MALIK
V/s DIRECTORATE OF ENFORCEMENT

OTHER DETAILS OF ADVOCATES:
MUKUL MALIK(ADVMUKULMALIK@GMAIL.COM)(7011865252)(PETITIONER)
DIRECTORATE OF ENFORCEMENT(DL.HC-ED@GOV.IN)()(RESPONDENT)

JITENDER KUMAR & ANR.
V/s STATE (GOVT. OF NCT OF DELHI) & ORS.

VISHAL TIWARI

OTHER DETAILS OF ADVOCATES:
PRADEEP SHARMA(KAGHZAAT@GMAIL.COM)()(PETITIONER)
KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

BHIM SINGH AND ORS.
V/s STATE OF NCT OF DELHI AND ANR.

SAJU JAKOB

OTHER DETAILS OF ADVOCATES:
LILY THOMAS(OFFICE@LILYTHOMAS.ORG)(9667661678)(PETITIONER)
KAPIL

ENFORCEMENT (DISPOSED ON : 2017-11-10)
W.P.(CRL) 262/2018 FILED BY STERLING BIOTECH
LTD (D. OF HEARING : 2030-01-26 )

CRL.REV.P. 107/2018 FILED BY DIRECTORATE OF
ENFORCEMENT (DISPOSED ON : 2019-08-06 )
BAIL APPLN. 1061/2018 FILED BY ANUP PRAKASH
GARG (DISPOSED ON : 2018-08-06 )

CRL.REV.P. 1180/2018 FILED BY DIRECTORATE OF
ENFORCEMENT (DISPOSED ON : 2019-08-06 )
CRL.M.C. 5097/2019 FILED BY HEMANT S. HATHI
(DISPOSED ON : 2019-12-18))

MISC. APPEAL(PMLA) 4/2021 FILED BY
DIRECTORATE OF ENFORCEMENT THROUGH
DEPUTY DIRECTOR (DISPOSED ON : 2021-08-11)
MISC. APPEAL(PMLA) 5/2021 FILED BY
DIRECTORATE OF ENFORCEMENT, THROUGH
DEPUTY DIRECTOR (DISPOSED ON : 2021-08-11)
MISC. APPEAL(PMLA) 3/2021 FILED BY THE
DEPUTY DIRECTOR, DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-04-02 )

P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 17/2017)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DIRECTORATE OF ENFORCEMENT-ECIR 23/2021)
W.P.(CRL) 2903/2022 FILED BY ROHIT (DISPOSED
ON :2022-12-05)

CRL.M.C. 2104/2024 FILED BY DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-03-20 )
CRL.M.C. 2218/2024 FILED BY DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-03-20 )
BAIL APPLN. 3979/2024 FILED BY JATIN CHOPRA
(DISPOSED ON : 2024-11-26 )

P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 23/2021)

P.S.-FIR NO. :(PREM NAGAR-635/2021)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(BURARI-977/2021)
W.P.(CRL) 1744/2023 FILED BY KALA SHARMA

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) |(DISPOSED ON : 2024-10-28 )

SMT. KALA SHARMA(KALA.SHARMA@HOTMAIL.COM)()(RESPONDENT)

RAJEEV MALHOTRA
V/s MANOJ MALHOTRA

DEEPAK KOHLI

OTHER DETAILS OF ADVOCATES:
DEEPAK KHOLI(DEEPAK_ADV1@YAHOO.COM)(9811376026)(PETITIONER)

GULAB SINGH HARSH KUMAR
V/s RAJNI AND ANR.

OTHER DETAILS OF ADVOCATES:

HARSH KUMAR(ADVOCATEHARSHKUMAR@GMAIL.COM)(8076772278)(PETITIONER)

RAJESH SINGH(RAJESHSINGH1987Z2@GMAIL.COM)()(RESPONDENT)

DAXESH MAHENDRABHAI PARMAR & ORS. RAJUL KUMAR SHRIVASTAVA
V/s THE STATE & ANR.

OTHER DETAILS OF ADVOCATES:
RAHUL SRIVASTAV(ADVRAHUL@GMAIL.COM)(9891860220)(PETITIONER)
KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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CRL.M.C. 9671/2024 FILED BY DEEPAK SHARMA
(DISPOSED ON : 2024-12-10)

P.S.-FIR NO. :(BURARI-977/2021)

P.S.-FIR NO. :(PUNJABI BAGH-402/2022)


mailto:DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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34

35

36

37

38

39

40

41

42

43

CRL.M.C.-5548/2022
CRL.M.A. 22018/2022
CRL.M.A. 8686/2024

CRL.M.C.-6161/2022
CRL.M.A. 24244/2022

CRL.M.C.-6190/2022
CRL.M.A. 24328/2022

CRL.M.C.-6210/2022
CRL.M.A. 24388/2022
CRL.M.A. 36581/2024

CRL.M.C.-6439/2022
CRL.M.A. 25095/2022

CRL.M.C.-6701/2022
CRL.M.A. 26083/2022

CRL.M.C.-291/2025
CRL.M.A. 1440/2025

CRL.M.C.-299/2025

WITH CRL.M.C. 303/2025

CRL.M.C.-303/2025

CRL.REV.P.-11/2017

ADVANCE CAUSE LIST

PREETI BELWAL & ANR.
V/s GOVT OF NCT OF DELHI & ANR.

GOPAL SINGH, RASHID KHAN

OTHER DETAILS OF ADVOCATES:

GOPAL SINGH(GSMAURYA.2611@GMAIL.COM)(8920631209)(PETITIONER)
XXXXXXXXX(QUITASHNA@GMAIL.COM)(8287670603)(RESPONDENT)

GOVT. OF NCT
DELHI(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
GOPAL SINGH (GSMAURYA.2611@GMAIL.COM)(8920631209)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
RASHID KHAN(RASHIDKHANADV635@GMAIL.COM)(9810439127)(PETITIONER)

VIJAYLAXMI NARAYAN PRABHU NAMIT SURI, NAMIT SURI
V/s VIKAS RADIATORS PVT LTD

P.S.-FIR NO. :(OKHLA INDUSTRIAL AREA-
584/2022)

OTHER DETAILS OF ADVOCATES:

SURABHI SINHA(SURABHI.SINHA@LEXINDIS.COM)()(PETITIONER)
LISTING (LISTING@LEXINDIS.COM)()(PETITIONER)
VIKAS(VIKAS_RADIATORS@YAHOO.COM)()(RESPONDENT)

NAMIT SURI(NAMITSURI1990@GMAIL.COM)(9582410211)(PETITIONER)

RACHIT SETH EESHA BAKSHI

V/s THE STATE (GOVT. OF NCT OF DELHI)

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
FEHA BAKSHI(EFSHABKSHI.LEGAL@GMAIL.COM)(7706864222)(PETITIONER) 81/2013)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RAJENDRA KUMAR GOEL & ORS. ARVIND KUMAR SHARMA, ANITEJA
V/s STATE NCT OF DELHI & ANR. SHARMA, ANITEJA SHARMA, ARCHNA
MIDHA

OTHER DETAILS OF ADVOCATES:
ARVIND KUMAR SHARMA(AKOG1966@GMAIL.COM)(9810131448)(PETITIONER)
XXXXXX(RITZ225@GMAIL.COM)()(RESPONDENT)

ANITEJA SHARMA()(8826279878)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
ANITEJA SHARMA (ANITEJA1996@GMAIL.COM)(8826279878)(PETITIONER)

ARCHNA MIDHA(ARMIDHA@GMAIL.COM)(8510988004)(RESPONDENT)

MRS ANITA SONI & ANR. AAROHI MIKKILINENI
V/s STATE & ANR.

OTHER DETAILS OF ADVOCATES:
CHANDAN BHATIA(CHANDAN_BHATIA2009@GMAIL.COM)()(PETITIONER)

MANO!J JEET(MANOJJEET193@GMAIL.COM)()(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
INFO@(INFO@TRULEGAL.CO.IN)()(RESPONDENT)

SIDDHARTH JANI RAJAT MATHUR
V/s STATE NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

UDBHAV SINHA(UDBHAVSINHA2467 @GMAIL.COM)(9971116494)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RAJ KUMAR & ORS. RADHIKA ARORA
V/s STATE GNCT DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

RADHIKA ARORA (ARORALAWOFFICE@ALO.NET.IN)(9711137315)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

DINESH GUPTA SUNIL BAINSLA, PUNEET BAJA)
V/s HT MEDIA LIMITED & ANR.

OTHER DETAILS OF ADVOCATES:
SUNIL (SUNIL_CHB@YAHOO.CO.IN)(9899750209)(PETITIONER)

PUNEET BAJAJ(ADVOCATE.PUNEET@GMAIL.COM)(0)(RESPONDENT)
PUNEET BAJAJ(BAJAINBAJAJ@GMAIL.COM)(9811700978)(RESPONDENT)

DINESH GUPTA SUNIL BAINSLA
V/s HINDUSTAN MEDIA VENTUERS LIMITED &
ANR.

OTHER DETAILS OF ADVOCATES:
SUNIL CHOUDHARY(SUNIL_CHB@YAHOO.CO.IN)(9899750209)(PETITIONER)
AMIT BAJAJ(BAJAJ.BAJAI227 @GMAIL.COM)(0)(RESPONDENT)

CBI RAJDIPA BEHURA, HITENDER KAPUR,
V/s SN S SIDHU & ORS ANINDYA MALHOTRA, MANJEET
GODARA, MANJEET KUMAR

OTHER DETAILS OF ADVOCATES:
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OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
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44

45

46

47

48

49

50

51

52

CRL.REV.P.-483/2017
CRL.M.A. 13290/2017
CRL.M.A. 17981/2017

CRL.REV.P.-540/2017

CRL.REV.P.-902/2017
CRL.M.A. 26434/2023
WITH CRL.REV.P. 903/2017
CRL.REV.P. 39/2018

CRL.REV.P.-903/2017
WITH CRL.REV.P. 39/2018

CRL.REV.P.-39/2018
WITH CRL.REV.P. 902/2017
CRL.REV.P. 903/2017

CRL.REV.P.-59/2024
CRL.M.A. 1422/2024

CRL.REV.P.-97/2024
CRL.M.A. 2098/2024
CRL.M.A. 2100/2024
CRL.M.A. 2101/2024

CRL.REV.P.-286/2024
CRL.M.A. 6398/2024

CRL.REV.P.-341/2024
CRL.M.A. 7701/2024
CRL.M.A. 7702/2024
CRL.M.A. 7703/2024

ADVANCE CAUSE LIST

MANJEET KUMAR (ADVMKGODARA@GMAIL.COM)(9958950002)(RESPONDENT)

MADHU CHAUHAN
V/s NAKUL KAPOOR

OTHER DETAILS OF ADVOCATES:
SMT SUDERSHAN SHARMA
V/s STATE & ORS

OTHER DETAILS OF ADVOCATES:

VIJAY MAHAJAN @ VIJAYA
V/s THE STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:

J P DHANDA, VISHWENDRA VERMA,
ANKIT GUPTA

THAKUR VIRENDER PRATAP, RAKESH
KUMAR

ANKIT GUPTA, CHET PARKASH

PARKASH (ADVOCATECP@GMAIL.COM)(9871522295)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SUBHASH MAHAJAN
V/s THE STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:

RAM MAHAJAN
V/s THE STATE GOVT OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
ANKIT GUPTA()(9717134040)(PETITIONER)

KRISHAN KUMAR
V/s CENTRAL BUREAU OF INVESTIGATION

OTHER DETAILS OF ADVOCATES:

ANKIT GUPTA

ANKIT GUPTA

ANAND

CBI (DLACBIDHC@GMAIL.COM)()(RESPONDENT)

MASTER KARAN SINGH
V/s BALJINDER SINGH

OTHER DETAILS OF ADVOCATES:

POONAM PATWAL
V/s SMT RITU

OTHER DETAILS OF ADVOCATES:

MANSI SHAMRA

YAKSH GARG

POONAM PATWAL(POONAMPATWAL16@GMAIL.COM)(7835853383)(PETITIONER)
RITU(AORBRIJESHGUPTA@GMAIL.COM)()(RESPONDENT)

SUNIL KUMAR
V/s SONIA & ANR.
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NAOMI CHANDRA

:(CBI-DAI-2007-A-0034)

CRL.REV.P. 462/2012 FILED BY ASHOK MALHOTRA
(DISPOSED ON : 2012-09-19 )

CRL.M.C. 3259/2012 FILED BY LALMANI
(DISPOSED ON : 2012-09-17 )

P.S.-FIR NO. :(CBI-DAI-2007-A-0034)

P.S.-FIR NO. :(MOTI NAGAR-586/1995)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ADARSH NAGAR-50/1995)

CRL.M.C. 2242/2014 FILED BY NEELAM MAHAJAN
& ANR (DISPOSED ON : 2016-04-08 )

CRL.REV.P. 903/2017 FILED BY SUBHASH
MAHAJAN (D. OF HEARING : 2025-03-21 )
CRL.REV.P. 39/2018 FILED BY RAM MAHAIJAN (D.
OF HEARING : 2025-03-21)

P.S.-FIR NO. :(ADARSH NAGAR-50/1995)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ADARSH NAGAR-50/1995)

CRL.M.C. 2242/2014 FILED BY NEELAM MAHAJAN
& ANR (DISPOSED ON : 2016-04-08 )

CRL.REV.P. 902/2017 FILED BY VIJAY MAHAJAN @
VIJAYA (D. OF HEARING : 2025-03-21 )

CRL.REV.P. 39/2018 FILED BY RAM MAHAIJAN (D.
OF HEARING : 2025-03-21)

P.S.-FIR NO. :(ADARSH NAGAR-50/1995)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ADARSH NAGAR-50/1995)

CRL.M.C. 2242/2014 FILED BY NEELAM MAHAJAN
& ANR (DISPOSED ON : 2016-04-08 )

CRL.REV.P. 902/2017 FILED BY VIJAY MAHAJAN @
VIJAYA (D. OF HEARING : 2025-03-21)

CRL.REV.P. 903/2017 FILED BY SUBHASH
MAHAJAN (D. OF HEARING : 2025-03-21)

P.S.-FIR NO. :(ADARSH NAGAR-50/1995)

P.S.-FIR NO. :(CBI-EOU-1-2006-E-0016)
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53 CRL.REV.P.-439/2024
CRL.M.A. 10270/2024

54 CRL.REV.P.-529/2024
CRL.M.A. 11912/2024
CRL.M.A. 16515/2024
WITH CRL.REV.P. 538/2024

55 CRL.REV.P.-538/2024
CRL.M.A. 12062/2024
CRL.M.A. 16526/2024

56  |CRL.REV.P.-537/2024
CRL.M.A. 12031/2024

57 CRL.REV.P.-542/2024
CRL.M.A. 12124/2024

58 CRL.REV.P.-611/2024

59 CRL.REV.P.-668/2024
CRL.M.A. 15352/2024
CRL.M.A. 5950/2025

60 CRL.REV.P.-751/2024
CRL.M.A. 17634/2024

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:

NAOMI
CHANDRA(NAOMICGHANDRAWORK®@GMAIL.COM)(9818655744)(PETITIONER)
SONIAA(2012SONIAA@GMAIL.COM)()(RESPONDENT)

PAPPU BHAVNEET SINGH
V/s THE STATE OF NCT OFDELHI & ORS.

OTHER DETAILS OF ADVOCATES:

SHASHI KANT(ADVSKGUPTA.07 @GMAIL.COM)(9999656267)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

MS. MANILA KUNDARA HIREIN SHARMA, SATYA NARAYAN
V/s SH. AJAY GOYAL PADHI

OTHER DETAILS OF ADVOCATES:

HIREIN
SHARMA(HIREINSHARMAADVOCATE@GMAIL.COM)(9811367166)(PETITIONER)
HIREIN SHARMA
(HIREINSHARMAADVOCATE@GMAIL.COM)(9811367166)(PETITIONER)
ARUNKRENU (ARUNKRENU@GMAIL.COM)()(RESPONDENT)

JITENDRA KUMAR AND SATYA
NARAYAN(NARAYANSATYA69@YAHOO.COM)(9810532043)(PETITIONER)
HIREIN SHARMA(HIREINSHARMAADVOCATE@GMAIL.COM)()(RESPONDENT)
SATYA NARAYAN
PADHI(NARAYANSATYA69@YAHOO.COM)(9810532043)(RESPONDENT)

MS. DEEPALI KUNDARA HIREIN SHARMA, SATYA NARAYAN
V/s SH. AJAY GOYAL PADHI

OTHER DETAILS OF ADVOCATES:

HIREIN
SHARMA(HIREINSHARMAADVOCATE@GMAIL.COM)(9811367166)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

JITENDRA KUMAR (NARAYANSATYA69@YAHOO.COM)(9810532043)(PETITIONER)
HIREIN SHARMA (HIREINSHARMAADVOCATE@GMAIL.COM)()(RESPONDENT)
SATYA NARAYAN
PADHI(NARAYANSATYA69@YAHOO.COM)(9810532043)(RESPONDENT)

SANDEEP KUMAR RAVI PARTAP SINGH BHATTI
V/s RITA & ANR.

OTHER DETAILS OF ADVOCATES:
RPS BHATTI (RPSBHATTI37@GMAIL.COM)(9810568180)(PETITIONER)

AMIT CHAUDHARY PRAG CHAWLA
V/s AMIT RANA

OTHER DETAILS OF ADVOCATES:

PURAN LAL & ANR. ZAHID ALI
V/s STATE GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
ZAHID ALI(ADV.ZAHID76@GMAIL.COM)()(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

POOJA WALIA SUDARSHAN RAJAN, ANKIT HANDA,
V/s ARUN HANDA ANKIT HANDA, RAIJNISH KUMAR
GAIND

OTHER DETAILS OF ADVOCATES:
SITHYA(SITHYA@GMAIL.COM)(9650075050)(PETITIONER)

SUDARSHAN RANJAN(SROFFICE113@GMAIL.COM)(9895737374)(PETITIONER)
RAINISH GAIND(RAJNISHGAINDO1@GMAIL.COM)()(RESPONDENT)

ANKIT HANDA(ADV.ANKIT.HANDA@GMAIL.COM)(9899150554)(PETITIONER)
RAINEESH GAIND(RAJNEESH.GAIND@REDIFFMAIL.COM)(0)(RESPONDENT)
ANKIT HANDA(ADV.ANKIT.HANDA@GMAIL.COM)(9899150554)(PETITIONER)
RAINISH KUMAR
GAIND(RAINEESH_GAIND@REDIFFMAIL.COM)(9810262633)(RESPONDENT)

CBI THROUGH ITS DIRECTOR MRIDUL JAIN
V/s M/S SUPERIOR CRAFTS AND ORS.

OTHER DETAILS OF ADVOCATES:
MRIDUL JAIN (ADVOCATEJAINOFFICE@GMAIL.COM)(9810302811)(PETITIONER)
MRIDUL JAIN (ADVOCATEJAINOFFICE@GMAIL.COM)(9810302811)(PETITIONER)
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OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SONIA VIHAR-306/2023)

CRL.REV.P. 669/2024 FILED BY THE STATE OF
GNCT OF DELHI (D. OF HEARING : 2025-04-08 )

P.S.-FIR NO. :(SONIA VIHAR-306/2023)

Listing Remarks:
PART-HEARD

Listing Remarks:
PART-HEARD

P.S.-FIR NO. :(CHHAWLA-301/2013)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-CY1-2006-E-0004)

W.P.(CRL) 1768/2024 FILED BY ASHWANI KUMAR
LUTHRA (D. OF HEARING : 2025-03-21 )
W.P.(CRL) 1618/2024 FILED BY PRADEEP KUMAR
AGGARWAL (D. OF HEARING : 2025-03-21 )



21.03.2025 ADVANCE CAUSE LIST

CRL.REV.P. 905/2024 FILED BY YOGESH KUMAR
JARWAD@ MEENA (D. OF HEARING : 2025-03-21 )
CRL.REV.P. 973/2024 FILED BY AMIT MALIK (D. OF
HEARING : 2025-03-21)

CRL.REV.P. 1074/2024 FILED BY SHRI RAJINDER
KUMAR SAINI (D. OF HEARING : 2025-03-21)
CRL.REV.P. 1075/2024 FILED BY MRS. RADHA
BHALLA (D. OF HEARING : 2025-03-21)
CRL.REV.P. 1181/2024 FILED BY SHRI BHAGWAN
DAS SINGHAL (D. OF HEARING : 2025-03-21)
CRL.REV.P. 1182/2024 FILED BY MRS SAROJ
CHADHA (D. OF HEARING : 2025-03-21 )

P.S.-FIR NO. :(CBI-CY1-2006-E-0004)

61 CRL.REV.P.-762/2024 WG.CDR.MANISH MAHAJAN PURNIMA MAHESHWARI, R. K. SAINI
CRL.M.A. 22819/2024 V//s STATE NCT OF DELHI AND ORS

OTHER DETAILS OF ADVOCATES:

PURNIMA
MAHESHWARI(ADVPURNIMA111@GMAIL.COM)(9810153018)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
R. K. SAINI(RKSAINI6458 @GMAIL.COM)(9310255162)(RESPONDENT)

62 CRL.REV.P.-781/2024 RAVINDER SINGH MUMTAZ AHMAD
V/s TILAK RAJ

OTHER DETAILS OF ADVOCATES:
MUMTAZ AHMAD(MUMTAZ512@GMAIL.COM)(9811884380)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
63 CRL.REV.P.-811/2024 JASMIN HUSAIN VIJAY SHANKAR TIWARI
CRL.M.A. 18810/2024 V/s SMT. ANAM ALIZA & ANR.

CRL.M.A. 18812/2024
OTHER DETAILS OF ADVOCATES:

64 CRL.REV.P.-889/2024 ASHOK KUMAR RITESH
V/s SMT JAYA KUMARI & ORS.

OTHER DETAILS OF ADVOCATES:
RITESH DHIOR(ADVRITESHDHIR@GMAILCOM)(7610100013)(PETITIONER)
JAYA UPADHYAY(JAYU976 @GMAILCOM)(0)(RESPONDENT)

65 CRL.REV.P.-977/2024 STATE (GOVERNMENT OF NCT OF DELHI) RICHA DHAWAN
V/s SHAILESH KUMAR GOYAL

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
RICHA DHAWAN (RICHA1290@GMAIL.COM)(9999890553)(PETITIONER) :(BINDAPUR-872/2022)
CRL.REV.P. 1211/2023 FILED BY X VICTIM (D. OF
HEARING : 2025-04-17 )

P.S.-FIR NO. :(BINDAPUR-872/2022)

66 CRL.REV.P.-997/2024 KAPIL KUMAR & ORS. VAIBHAV GAGGAR
CRL.M.A. 22919/2024 V/s KOMAL & ANR.

OTHER DETAILS OF ADVOCATES:

VAIBHAV GAGGAR (VAIBHAV@VAIBHAVGAGGAR.COM)(9958808548)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

67 CRL.REV.P.-1009/2024 DEEPAK YADAV SHIVEE PANDEY
CRL.M.A. 23410/2024 V/s STATE OF NCT OF DELHI & ANR.
CRL.M.A. 23411/2024
CRL.M.A. 23413/2024

OTHER DETAILS OF ADVOCATES:
RAHUL SINHA(INFO@SINHAANDPARTNERS.COM)(9519279222)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
68  |CRL.REV.P.-1042/2024 RENU CHAND VERMA JUHI ARORA
CRL.M.A. 25001/2024 V/s RAVI CHAUHAN & ORS.

OTHER DETAILS OF ADVOCATES:
JUHI ARORA(ADVJUHI.ARORA@GMAIL.COM)(9654652295)(PETITIONER)

69 CRL.REV.P.-1294/2024 M/S KERNAL SERVICES THROUGH I TS ARVIND KUMAR DUBEY
CRL.M.(BAIL) 1909/2024 PROPRIETOR PRAVEEN CHAUHAN
V/s SAMRIDDHI ELECTROMART PVT LTD

OTHER DETAILS OF ADVOCATES:
A.K DUBEY (ADVDUBEY84@GMAIL.COM)(7838122354)(PETITIONER)
SUNDEEP SEHGAL (INFILEGAL@GMAIL.COM)(0)(RESPONDENT)
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70  |CRL.REV.P.-1344/2024 NAVEEN & ORS. RAVI KUMAR
CRL.M.A. 36772/2024 V/s STATE OF NCT OF DELHI & ANR.
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(KHAJOORI KHAS-137/2018)
DEEPAK KUMAR(LAWWARRIORDK@GMAIL.COM)(8588890495)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
71 CRL.REV.P.(MAT.)-50/2024 SH LALIT MOHAN MAHARA HARI SHANKER
CRL.M.A. 29468/2024 V/s SMT MEENAKHSHI MAHARA AND ANR

OTHER DETAILS OF ADVOCATES:
HARISHANKER(GULZARKHAN98@GMAIL.COM)(0)(PETITIONER)
MEENAKSHI MAHARA (MEENAKASHIMAHARA@GMAIL.COM)(0)(RESPONDENT)

72 CRL.REV.P.(MAT.)-146/2024 RAKHI SAXENA KAPIL YADAV
V/s HEMENDRA KUMAR

OTHER DETAILS OF ADVOCATES:
KAPIL YADAV (LEGUMPERITUM@GMAIL.COM)(9811370721)(PETITIONER)

73 CRL.REV.P.(NI)-41/2025 MUKESH KUMAR MEHTO VAIBHAV SHARMA, MANINDER
CRL.M.A. 4793/2025 V/s STATE GOVT. OF NCT OF DELHI AND ANR. |SINGH ADHANA
WITH CRL.REV.P.(NI) 42/2025

OTHER DETAILS OF ADVOCATES:

URAVSHI SHARMA(ADV.URVASHI22@GMAIL.COM)(0)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
MANINDER SINGH
ADHANA(MANINDERADHANA1646@GMAIL.COM)(9968648080)(RESPONDENT)

74 CRL.REV.P.(NI1)-42/2025 MUKESH KUMAR MEHTO VAIBHAV SHARMA, MANINDER
CRL.M.A. 4795/2025 V/s STATE GOVT. OF NCT OF DELHI AND ANR. |SINGH ADHANA

OTHER DETAILS OF ADVOCATES:

VAIBHAV SHARMA(ADVVAIBHAVSHARMA@GMAIL.COM)(9999009500)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
MANINDER SINGH
ADHANA(MANINDERADHANA1646@GMAIL.COM)(9968648080)(RESPONDENT)

75 W.P.(CRL)-2229/2014 SHIV NARAIN SINGH SIDHU ASUTOSH LOHIA, ANURAG K ANDLEY
CRL.M.A. 26390/2024 V/s CENTRAL BUREAU OF INVESTIGATION
WITH W.P.(CRL) 2230/2014

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(CBI-DAI-2007-A-0052)
ANURAG ANDLEY(ANURAGANDLEY93@GMAIL.COM)(9654419650)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

ANURAG K ANDLEY(ANURAGANDLEY93@GMAIL.COM)(9654419650)(PETITIONER)

ANURAG K ANDLEY(ANURAGANDLEY93@GMAIL.COM)(9654419650)(PETITIONER)

76  |W.P.(CRL)-2230/2014 SHIV NARAIN SINGH SIDHU ASUTOSH LOHIA, ANURAG K ANDLEY
CRL.M.A. 26392/2024 V/s CENTRAL BUREAU OF INVESTIGATION
WITH W.P.(CRL) 2229/2014

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(CBI-DAI-2007-A-0046)
ANURAG ANDLEY(ANURAGANDLEY93@GMAIL.COM)(9654419650)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

ANURAG K ANDLEY(ANURAGANDLEY93@GMAIL.COM)(9654419650)(PETITIONER)

ANURAG K ANDLEY(ANURAGANDLEY93@GMAIL.COM)(9654419650)(PETITIONER)

77 W.P.(CRL)-494/2025 DAVINDER KUMAR HARSHIT JOSHI, SURYA MALIK
V/s THE STATE GOVT. OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
SUMIT RAWAT (ADVOCATESUMITRAWAT@GMAIL.COM)(9871065324)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SURYA MALIK(ADV.SURYAMALIK@GMAIL.COM)(8800209050)(PETITIONER)

FOR FINAL HEARING

78 CRL.REV.P.-1171/2024 SAURABH BHALLA MANOJ KUMAR
CRL.M.A. 28781/2024 V/s ANJU BHALLA

OTHER DETAILS OF ADVOCATES:
S.K. GAUTAM(SATISHGGAUTAM@GMAIL.COM)(9810106622)(PETITIONER)
ANJUTHE GREAT(ANUJUTHEGREAT@YAHOO.COM)(0)(RESPONDENT)
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COURT NO. 51
HON'BLE MS.JUSTICE TARA VITASTA GANJU

NOTE: “NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST”

NOTE: “PASSOVERS WILL BE TAKEN UP IMMEDIATELY AFTER LUNCH”.

NOTE : “ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM
WHILE APPEARING THROUGH VIRTUAL MODE, I.E.,ENSURE THE VIDEO IS ON WHEN THE

MATTER IS TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY BACKGROUND NOISE/
DISTURBANCE.

COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.

COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR
FROM A PUBLIC PLACE.”

NOTE: “REGULAR MATTERS WILL BE TAKEN UP EVERY THURSDAY AT 03:30 P.M.”

CLICK HERE TO JOIN VC:

https://virtualcourtdhc.webex.com/meet/virtualcourtdhcl

MEETING NO. 2512 822 1186.

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

bhupesh.kumar@dhc.nic.in

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
1 CMAPPL.9174/2025 ZAHIDA SIDDIQUI & ANR VIVEK SINGH, SAUMYA DWIVEDI,
In MAC.APP.-155/2017 V/s VIMAL KUMAR SIL & ORS SAUMYA DWIVEDI
OTHER DETAILS OF ADVOCATES:
SAUMYA DWIVEDI()(9648862566)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)
SAUMYA
DWIVEDI(DWIVEDI.SAUMYA2207 @GMAIL.COM)(9648862566)(PETITIONER)
2 MAC.APP.-121/2025 GO DIGIT GENERAL INSURANCE CO.LTD.  SAMEER NANDWANI
CM APPL. 9361/2025 V/s ASHA DEVI & ORS.

CM APPL. 9362/2025

OTHER DETAILS OF ADVOCATES:
SAMEER NANDWANI(APEXLAW@HOTMAIL.COM)(9810528802)(PETITIONER)
SAMEER NANDWANI(APEXLAW@HOTMAIL.COM)(9810528802)(RESPONDENT)

FOR ADMISSION

3 C.R.P.-66/2013 RAMPHAL RAKESH GAUR
V/s JAI KISHAN & ORS.

OTHER DETAILS OF ADVOCATES:

4 MAC.APP.-1095/2014 CHOLAMANDALAM MS GENERAL SUMAN BAGGA
INSURANCE CO.LTD
V/s PALAK SHARMA & ORS

OTHER DETAILS OF ADVOCATES:
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5 W.P.(C)-9258/2015 ACB (INDIA) POWER LIMITED RAGHVENDRA K SINGH, SATYAKAM |Listing Remarks:

PART-HEARD

CM APPL. 21210/2015
CM APPL. 17273/2016

V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:

6 MAC.APP.-870/2016 MASTER MUKUL (THR FATHER PRADEEP MANISH MAINI
KUMAR)
V/s SURENDER KUMAR & ORS (UNITED
INDIA INSURANCE CO LTD)
OTHER DETAILS OF ADVOCATES:
7 CM APPL. 34103/2018 IFFCO TOKIO GENERAL INSURANCE CO LTD |BRIJESH BAGGA & ASSO, JATINDER
CM APPL. 62971/2023 V/s REKHA & ORS KAMRA
In MAC.APP.-330/2017(Disposed off
case)
OTHER DETAILS OF ADVOCATES:
JATINDER KAMRA()(9810254409)(PETITIONER)
BRIJESH(BRIJESHBAGGA@GMAIL.COM)()(PETITIONER)
JATINDER KAMRA (JATINKAMRA@YAHOO.COM)(9810254409)(RESPONDENT)
8 C.R.P.-55/2018 BSES RAJDHANI POWER PVT LTD J SAGAR ASSOCIATES, RAKESH
CM APPL. 11244/2018 V/s DWARKA COURT BAR ASSOCIATION & MITTAL
ORS
OTHER DETAILS OF ADVOCATES:
J SAGAR ASSOCIATES()(9818644755)(PETITIONER)
9 MAC.APP.-569/2018 IFFCO TOKIO GENERAL INSURANCE CO LTD |BRUJESH BAGGA
CM APPL. 25560/2018 V/s MASTER SHIVAM PANDEY & ANR
CM APPL. 25562/2018
OTHER DETAILS OF ADVOCATES:
BRIJESH BAGGA()(9810278229)(PETITIONER)
10 MAC.APP.-879/2018 AMIT SHARMA SUNIL KUMAR, DHANANJAI RANA
CM APPL. 40667/2018 V/s MOHIT SHARMA & ORS (THE NEW
CM APPL. 65122/2024 INDIA ASURANCE COLTD)
OTHER DETAILS OF ADVOCATES:
SUNIL KUMAR()(9811028518)(PETITIONER)
SUNIL KUMAR, ANIL MEHTA
(ARCHNAGOUR@GMAIL.COM)(9811028518)(RESPONDENT)
11 MAC.APP.-926/2018 NATIONAL INSURANCE CO LTD KISHORE RAWAT, PRADEEP GAUR
WITH MAC.APP. 8/2019 V/s AMIT KANOJIA & ORS & ASSOCIATES
OTHER DETAILS OF ADVOCATES:
KISHORE RAWAT()(9810585620)(PETITIONER)
12 MAC.APP.-1082/2018 M/S PATEL INFRASTRUCTURE PVT LTD & ASHUTOSH KAUSHIK, RAJIV
CM APPL. 50726/2018 ANR KUMAR, C M PATEL, VARUN SARIN,
CM APPL. 50727/2018 V/s IFFCO TOKIO GENERAL INSURANCE RAJIV KUMAR, SUMAN BAGGA
CM APPL. 32271/2022 COMPANY LTD & ORS ( IFFCO TOKIO
CM APPL. 44868/2023 GENERAL INSURANCE COMPANY LTD )
CM APPL. 44869/2023
WITH MAC.APP. 938/2019
OTHER DETAILS OF ADVOCATES:
ASHUTOSH KAUSHIK()(9711070545)(PETITIONER)
RAJIV KUMAR(RAJIVSINGH555@GMAIL.COM)(8800212991)(PETITIONER)
VARUN(VARUN.SARIN@SARINPARTNERS.COM.)()(RESPONDENT)
PETEL(PETEL15@GMAIL.COM)()(RESPONDENT)
RAJIV KUMAR(RAJIVSINGH555@GMAIL.COM)(8800212991)(PETITIONER)
PATELCM(PATELCM15@GMAIL.COM)()(RESPONDENT)
VARUN SARIN(VARUN.SARIN@SARINPARTNERS.COM)()(RESPONDENT)
RAJIV KUMAR(RAJIVSINGH555@GMAIL.COM)(8800212991)(PETITIONER)
SUMAN BAGGA (BAGGASUMAN@GMAIL.COM)(9810167439)(RESPONDENT)
13 MAC.APP.-938/2019 SAVITRI PATEL & ORS C M PATEL, RAJIV KUMAR
CM APPL. 53108/2019 V/s IFFCO TOKIO GENERAL INSURANCE CO
LTD & ORS
OTHER DETAILS OF ADVOCATES:
C M PATEL()(7683041412)(PETITIONER)
RAJIV KUMAR(RAJIVSINGH555@GMAIL.COM)(8800212991)(RESPONDENT)
14 MAC.APP.-778/2019 JAG MOHAN & ANR NAVNEET GOYAL, A K SONI
CM APPL. 61167/2024 V/s AMIT KUMAR & ORS
CM APPL. 61168/2024
OTHER DETAILS OF ADVOCATES:
NAVNEET GOYAL()(9811224831)(PETITIONER)
NAVNEET GOYAL
(NAVNEETGOYAL.ADV@GMAIL.COM)(9811224831)(PETITIONER)
SUMAN BAGGA (BAGGASUMAN@GMAIL.COM)(0)(RESPONDENT)
15 C.R.P.-25/2020 YOGESH CHANDER JHALANI & ORS V P RANA, VIKRAM SINGH NAYAL

CM APPL. 4934/2020

V/s RAJNI GUPTA & ANR

OTHER DETAILS OF ADVOCATES:
V P RANA()(9811165700)(PETITIONER)
VIKRAM SINGH NAYAL(ADVVIKRAMO1@GMAIL.COM)(8800708830)(PETITIONER)
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16

17

18

19

20

21

22

23

24

25

MAC.APP.-104/2020
CM APPL. 7698/2020

MAC.APP.-167/2022
CM APPL. 27791/2022
WITH MAC.APP. 224/2022

MAC.APP.-224/2022

MAC.APP.-309/2022

MAC.APP.-425/2022

C.R.P.-325/2023
CM APPL. 57890/2023

C.R.P.-332/2023

C.R.P.-363/2023

MAC.APP.-318/2023

C.R.P.-227/2024
CM APPL. 43219/2024

ADVANCE CAUSE LIST

VAISHALI (MINOR THROUGH HER MOTHER) UMESH KUMAR, SEEMA GULATI
V/s NATIONAL INSURANCE CO LTD

OTHER DETAILS OF ADVOCATES:
UMESH KUMAR()(9654909310)(PETITIONER)
SEEMA GULATI(SEEMA_LAWYER10@YAHOO.CO.IN)(9350414180)(RESPONDENT)

THE ORIENTAL INSURANCE COMPANY RAJESH KUMAR TRIPATHI,
LIMITED ANSHUMAN BAL
V/s SUBHASH CHAND AND ORS

OTHER DETAILS OF ADVOCATES:

R.K. TRIPATHI(RKTRIPATHI72@GMAIL.COM)(9811602923)(PETITIONER)
ANSHUMAN
BAL(ANSHUMANBAL2000@YAHOO.COM)(9810955203)(RESPONDENT)

SUBASH CHAND ANSHUMAN BAL
V/s ORIENTAL INSURANCE CO. LTD. & ORS.

OTHER DETAILS OF ADVOCATES:

ANSHUMAN BAL AND KARAN
BAL(ANSHUMANBAL2000@GMAIL.COM)(9810955203)(PETITIONER)
RK(RKTRIPATHI72@GMAIL.COM)()(RESPONDENT)

CHIEF MANAGER RAJASTHAN STATE ROAD RITU BHARDWAJ
TRANSPORT CORPORATION
V/s GIRRAJ KISHOR MEHROTRA & ANR.

OTHER DETAILS OF ADVOCATES:

RITU
BHARDWAIJ(DRRITUBHARDWAJ15@GMAIL.COM)(9891375537)(PETITIONER)
RENU & ORS. RAJESH JANGRA, ASHWANI KUMAR
V/s PAWAN KUMAR & ORS. SONI

OTHER DETAILS OF ADVOCATES:

RAJESH JANGRA(JANAGRAADVOCATE@GMAIL.COM)(9958726491)(PETITIONER)
ASHWANI KUMAR
SONI(ASHWANIKUMARSONI@GMAIL.COM)(9811404055)(RESPONDENT)

PRATEEK MITTAL NIDISH GUPTA
V/s SHANKILA MITTAL

OTHER DETAILS OF ADVOCATES:

RAKESH KUMAR, ANJANEY MISHRA(INFO@CREDENCELAW.COM,
ANJANEYA.CREDENCE@GMAIL.COM)()(PETITIONER)

PRATEEK MITTAL(MITTALPRATIK91@YAHOO.COM)(8950380040)(PETITIONER)
SHANKILA MITTAL(SHANKILA1990@GMAIL.COM)(9873947677)(RESPONDENT)

MOHD. SULEMAN ANSARI (SENIOR CITIZEN) |IMOHAMMAD HASIBUDDIN
V/s MOHD. IKRAM

OTHER DETAILS OF ADVOCATES:

CHARANIJEET GULATI AND ANR VAIBHAV SETHI, YOGENDER
V/s INDER KUMAR GULATI KUMAR

OTHER DETAILS OF ADVOCATES:
YOGENDER
KUMAR(YOGENDERKUMAR34@YAHOO.COM)(9654337437)(PETITIONER)

KARAN CHOPRA MANISH MAINI, ASHWANI KUMAR
V/s BAJAJ ALLIANZ GEN. INS. CO. LTD. AND |SONI
ORS

OTHER DETAILS OF ADVOCATES:

MANNIE & ASSOCIATES (MANNIEXCHAMBERS@GMAIL.COM )()(PETITIONER)
SHYAMA.VATS(SHYAMA.VATS@BAJAJALLIANZ.CO.IN )()(RESPONDENT)
ASHWANI KUMAR
SONI(ASHWANIKUMARSONI@GMAIL.COM)(9811404055)(RESPONDENT)

SUBHASH CHAND GUPTA VED PAL RANA, SANJAY KUMAR
V/s SUNITA GARG & ORS. CHIRIPAL

OTHER DETAILS OF ADVOCATES:

V P RANA(VPRANALEGALASSOCIATES@GMAIL.COM)(9811165700)(PETITIONER)
RAMAN
KUMAR(RKGARGASSOCIATES@GMAIL.COM)(9811513220)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)
NICK(NICKSHOKEEN@YAHOO.COM)(0)(RESPONDENT)

SANJAY KUMAR
CHIRIPAL(CHIRIPALLAWFIRM@GMAIL.COM)(9810049212)(RESPONDENT)
SANJAY KUMAR
CHIRIPAL(CHIRIPALLAWFIRM@GMAIL.COM)(9810049212)(RESPONDENT)
SANJAY KUMAR
CHIRIPAL(CHIRIPALLAWFIRM@GMAIL.COM)(9810049212)(RESPONDENT)
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27

28

29

30

31

32

33

34

C.R.P.-362/2024
CM APPL. 70268/2024

C.R.P.-367/2024
CM APPL. 71112/2024

C.R.P.-369/2024
CM APPL. 71466/2024

MAC.APP.-203/2024

MAC.APP.-295/2024
CM APPL. 34278/2024

MAC.APP.-322/2024
CM APPL. 37176/2024

CM APPL. 65673/2024(CM For
Restoration)

In MAC.APP.-417/2024(Disposed off
case)

MAC.APP.-615/2024
CM APPL. 70264/2024

W.P.(C)-16007/2024
CM APPL. 67307/2024

ADVANCE CAUSE LIST

SANJAY KUMAR
CHIRIPAL(CHIRIPALLAWFIRM@GMAIL.COM)(9810049212)(PETITIONER)
SH. BIRESHWAR BHATTACHARYA SUNIL KUMAR VERMA

V/s SMT. NEELAM DEVI AND ORS.

OTHER DETAILS OF ADVOCATES:

V N JHA (ADVOCATEVIVEK1@YAHOO.IN)(8586903263)(PETITIONER)

V N JHA(ADVOCATEVIVEK1@YAHOO.IN)(8586903263)(PETITIONER)
PRASHANT (PRASHANT.KUMAR@HDFC.COM)(0)(RESPONDENT)

AMAN NARULA(AMANNARULA20@GMAIL.COM)(0)(RESPONDENT)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT)
PRASHANT (PRASHANTKUMAR@HDFC.COM)(0)(RESPONDENT)
SBI(SBI11559@SBI.CO.IN)(0)(RESPONDENT)
BHARDWAJ(BHARDWAIJLAWOFFICES2015@GMAIL.COM)(0)(RESPONDENT)
KMVANRENDE(OFFICERKMVNARENDRAPUR@GMAIL.COM)(0)(RESPONDENT)
CLO MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)
PMNRF(PMNRF@GOV.IN)(0)(RESPONDENT)
NDF(NDF@GOV.IN)(0)(RESPONDENT)

BHARDWAIJ
OFFICE(BHARDWAIJLAWOFFICES2015@GMAIL.COM)(0)(RESPONDENT)
SMT. SUSHILA DEVI ZAHID ALI

V/s KAMAL SINGH & ORS.

OTHER DETAILS OF ADVOCATES:
ZAHID ALI(ADV.ZAHID76@GMAIL.COM)(9871099868)(PETITIONER)
MADHU(ADVOCATEMADHU.LATA@GMAIL.COM)(0)(RESPONDENT)

RAJENDER KUMAR SAXENA SANDEEP GAUR
V/s JITENDER KUMAR GUPTA

OTHER DETAILS OF ADVOCATES:
AMAN GAUR(OFFICE@ASK-ADVOCATES.COM)(9717093414)(PETITIONER)
BHUPENDER(ADVOCATEBKTYAGI@GMAIL.COM)(0)(RESPONDENT)

MANOJ KUMAR SINGH VARUN SARIN, SANTOSH KUMAR
V/s SAHRE AALAM & ORS. (ICICI LOMBARD |BAITHA
INSURANCE COMPANY)

OTHER DETAILS OF ADVOCATES:

VARUN
SARIN(VARUN.SARIN@SARINPARTNERS.COM)(9910160045)(PETITIONER)
SUMAN(SUMANBAGGAADV@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
BAITHA(SANTOSHBAITHA.2012@GMAIL.COM)(8826676834)(RESPONDENT)

CHOLAMANDALAM MS GENERAL SUMAN BAGGA
INSURANCE CO. LTD
V/s SH. YUDHVIR SINGH AND OTHERS

OTHER DETAILS OF ADVOCATES:

RELIANCE GENERAL INSURANCE CO. LTD BRIJESH BAGGA
V/s SMT SHIVANI AND OTHERS

OTHER DETAILS OF ADVOCATES:

MAZHAR ABBAS AND ANR ANWAR KHALIL, SHAHID ALI
V/s NATIONAL INSURANCE COMPANY
LIMITED AND ORS.

OTHER DETAILS OF ADVOCATES:

MOHD SADIQ (MSADIQ.DHC@GMAIL.COM)(9810589363)(PETITIONER)
PANKAJ SETH(SETHPANKAJ74@GMAIL.COM)(0)(RESPONDENT)

MOHD SADIQ(MSADIQ.DHC@GMAIL.COM)(9810589363)(PETITIONER)
PANKAJ SETH(SETHPANKAJ74@GMAIL.COM)(0)(RESPONDENT)

MOHD MAHTAB ALAM SOMNATH PARASHAR
V/s ABDUL QUADIR & ORS.

OTHER DETAILS OF ADVOCATES:
S N PARASHAR(PARASHARCHAMBER@GMAIL.COM)(9811185863)(PETITIONER)
ASHWANI SONI(ASHWANKUMARSONI@GMAIL.COM)(0)(RESPONDENT)

SMT SHIPRA JAIN GAURAV KEJRIWAL
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

GAURAV KEJRIWAL(LAWOFFICE@GMAIL.COM)(9811100909)(PETITIONER)
CRC ESCALATION, ROC DELHI, RD NORTH(CRC.ESCALATION@MCA.GOV.IN,
ROC.DELHI@MCA.GOV.IN, RD.NORTH@MCA.GOV.IN)(0)(RESPONDENT)
CHIKAI COMPLIANCE, UNION OF
INDIA(CHIKAL.COMPLIANCE@UNILODGERS.COM,
UOIDHC@GMAIL.COM)(0)(RESPONDENT)
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35

36

MAC.APP.-148/2025
CM APPL. 11297/2025
CM APPL. 11299/2025

MAC.APP.-158/2025

CM APPL. 12164/2025
CM APPL. 12165/2025
CM APPL. 12166/2025
CM APPL. 12167/2025
CM APPL. 12168/2025
CM APPL. 12169/2025

COURT NO. 48

ADVANCE CAUSE LIST

UNITED INDIA INSURANCE COMPANY LTD  |[SONAL ANAND
V/s SMT MEENA CHHABRA & ORS.

OTHER DETAILS OF ADVOCATES:
SONAL ANAND (SANAND@ASA-PARTNERS.COM)(9811101222)(PETITIONER)

SH. RATAN SINGH
V/s UNITED INDIA INSURANCE CO. LTD. &
ORS.

RAM NARESH YADAV

OTHER DETAILS OF ADVOCATES:
RAM NARESH YADAV ()(9310617694)(PETITIONER)

HON'BLE MS. JUSTICE MINI PUSHKARNA

NOTE: FOR MOVING

n.shubhankar@dhc.nic.in

MEETING LINK

'ADJOURNMENT SLIP' PLEASE MAIL TO:

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc?2

ITEM

NUMBER

CASE NUMBER

FOR ADMISSION

1

CM APPL. 50677/2024
CM APPL. 50678/2024
CM APPL. 50679/2024
CM APPL. 65400/2024
CM APPL. 65463/2024
REVIEW PET. 321/2024

In W.P.(C)-4986/2020(Disposed off

case)

W.P.(C)-13336/2024
CM APPL. 55704/2024

W.P.(C)-16707/2024
CM APPL. 70682/2024

PARTY NAME ADVOCATE NAME

NEW AVANTIKA CGHS SOCIETY
V/s DDA

SUSHIL KUMAR, SUSHIL KUMAR GUPTA

OTHER DETAILS OF ADVOCATES:
RAM KUMAR(KRAMJI2015@GMAIL.COM)(9711376612)(PETITIONER)
SUSHILKUMAR(SUSHILKUMAR2408@GMAIL.COM)(9810789876)(PETITIONER)
DDA(DDACHAMBERHC@GMAIL.COM)()(PETITIONER)

DR. RAHUL CHOKKER(DDACHAMBERHC@GMAIL.COM)(8950510963)(RESPONDENT)

DR. SUSHIL KUMAR GUPTA(DRSUSHILGUPTA2004@GMAIL.COM)(9811397124)(PETITIONER)
SHOBHANA TAKIR(SHOBHANA_TAKIAR@YAHOO.CO.IN)(0)(RESPONDENT)

DR. RAHUL CHHOKER(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT)

DR. SUSHIL KUMAR GUPTA(DRSUSHILGUPTA2004@GMAIL.COM)(9811397124)(PETITIONER)
SHOBHANA TAKIR(SHOBHANA_TAKIAR@YAHOO.CO.IN)(0)(RESPONDENT)

SUSHIL KUMAR GUPTA(DRSUSHILGUPTA2004@GMAIL.COM)(9811397124)(PETITIONER)

M/S ADAMS INTERNATIONAL EXPORT PVT. LTD. |MANISH KUMAR
THROUGH ITS MANAGING DIRECTOR SH. MOHAN

SINGH

V/s BSES RAJDHANI POWER LTD. & ANR.

OTHER DETAILS OF ADVOCATES:
MANISH(MANISHKUMARANDASSOCIATES@GMAIL.COM)(9711010239)(PETITIONER)
RISHAB(RISHAB@RRJASSOCIATE.COM)(0)(RESPONDENT)

MS. USHA MEHTA MAROOF AHMAD
V/s NEW DELHI MUNICIPAL COUNCIL (NDMC)

OTHER DETAILS OF ADVOCATES:

MAROOF AHMAD(MAROOFADVOCATE46@GMAIL.COM)(9811042858)(PETITIONER)
NDMC, GROVER(LAW.DEPTT.NDMC@GMAIL.COM,
GROVERADVOCATE@REDIFFMAIL.COM)(0)(RESPONDENT)
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AFTER NOTICE MISC. MATTERS

4  CONT.CAS(C)-1566/2024
WITH W.P.(C) 15269/2023

5 W.P.(C)-15269/2023
CM APPL. 17827/2024
CM APPL. 73290/2024

6  |W.P.(C)-9633/2015
CM APPL. 22846/2015
CM APPL. 10162/2019
CM APPL. 19763/2019

7  |W.P.(C)-2030/2017
CM APPL. 8990/2024
CM APPL. 10224/2024

8  W.P.(C)-11142/2019
CM APPL. 45892/2019

9 W.P.(C)-11710/2019
CM APPL. 48158/2019
CM APPL. 6589/2020

10  |W.P.(C)-4727/2021
CM APPL. 14591/2021

11  W.P.(C)-13187/2021
CM APPL. 1643/2025

ADVANCE CAUSE LIST

GREEN AVENUE RESIDENTS ASSOCIATION & ANR. /ASHU CHOUDHARY ARORA
V/s SH. DHARMENDRA & ORS.

OTHER DETAILS OF ADVOCATES:

ASHU ARORA(ASHUNARORA@GMAIL.COM)(9910800124)(PETITIONER)
DHARMENDRA(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)
DDA(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT)
SANJAY(CP.SANJAYARORA@DELHIPOLICE.GOV.IN)(0)(RESPONDENT)

MALL ROAD VASANT KUNJ RESIDENTS WELFARE |ASHU CHOUDHARY ARORA, RAJESH DUA,
ASSOCIATION RAJESH DUA
V/s GNCT OF DELHI AND ORS

OTHER DETAILS OF ADVOCATES:

ASHU ARORA(ASHUNARORA@GMAIL.COM)(9910800124)(PETITIONER)
MCD(CLOMCDQ@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHY(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868280166)(RESPONDENT)
DDA(PANT_ARJUN@REDIFFMAIL.COM, DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)
ASHU ARORA(ASHUARORA@GMAIL.COM)(9910800124)(PETITIONER)

SANTOSH KUMAR TRIPATHI, MCD, DDA(STANDINGCOUNSELGNCTD@GMAIL.COM,
CLOMCDHQ@GMAIL.COM, DDACHAMBERHC@YAHOO.COM)(9868250806)(RESPONDENT)
SANJAY ARORA(CP.SANJAYARORA@DELHIPOLICE.GOV.IN)()(RESPONDENT)

RAJESH DUA AND SANJAY SETHI (DUAASSOCIATES@YAHOO.COM)(0)(PETITIONER)
ASHUNARORA(ASHUNARORA@GMAIL.COM,
STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT)

DR. RAHUL CHHOKER(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT)

MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)
ARJUN PANT(PANT_ARJUN@REDIFFMAIL.COM)(0)(RESPONDENT)

RAJESH DUA(DUAASSOCIATES@YAHOO.COM)(9811475296)(PETITIONER)

VANDANA CHAK AND ANR ASHISH MOHAN, SUMAN KUMAR DOVAL,
V/s SOUTH DELHI MUNICIPAL CORPORATION AND |NIKHIKESH KRISHNAN, HEMANT MANJANI,
ORS. SHOBHANA TAKIAR AND ASSO, RAJNI

ANAND, PALLAK BHAGAT, RUCHIR MISHRA,
PRAVEEN KUMAR JAIN

OTHER DETAILS OF ADVOCATES:

PALLAK BHAGAT(PALLAK.BHAGAT@GMAIL.COM)(9711774745)(PETITIONER)
RUCHIR MISHRA(MUKESHBGH@GMAIL.COM)(9968276577)(PETITIONER)
PRAVEEN KUMAR JAIN(PKJ@LAWYER.COM)(9871278525)(PETITIONER)

CONTAINER CORPORATION OF INDIA RISHI K AWASTHI, SUNITA OJHA, RISHI
V/s SOUTH DELHI MUNICIPAL CORPORATION & |KUMAR AWSTHI, RAJAN TYAGI, SUNITA
ANR. OJHA, HETU ARORA SETHI

OTHER DETAILS OF ADVOCATES:

RISHI K AWASTHI(RISHIKAWASTHI@YAHOO.CO.IN)(9891920235)(PETITIONER)
SUNIETA OJA(OJHASUNIETA@GMAIL.COM)(8800237326)(RESPONDENT)

SUNITA OJHA(SUNIETA.OJHA@GMAIL.COM)(8800237326)(PETITIONER)

HETU ARORA SETHI(HETUARORASETHIADV@GMAIL.COM)(9910904298)(PETITIONER)

MOHD. AFSAR MOHD. ASLAM
V/s NORTH DELHI MUNICIPAL CORPORATION
AND ORS.

OTHER DETAILS OF ADVOCATES:
MOHD. ASLAM()(9811475852)(PETITIONER)

RISHI SEHDEV ASHISH CHAUHAN, AK ASSOCIATES
V/s SOUTH DELHI MUNICIPAL CORPORATION AND
ORS.

OTHER DETAILS OF ADVOCATES:
ASHISH CHAUHAN()(9717989206)(PETITIONER)
AK ASSOCIATES()(7091778072)(PETITIONER)

SH. OM PRAKASH SATYA BHAN SINGH, ANUPAM JINDAL
V/s NORTH DELHI MUNICIPAL CORPORATION &
ANR.

OTHER DETAILS OF ADVOCATES:

SATYA BHAN SINGH AND SUBHAM(ADVSBSINGH19@GMAIL.COM)(9873180740)(PETITIONER)
ABHISHEK GUPTA(ABHISHEKGUPTA123@HOTMAIL.COM)()(RESPONDENT)

NORTH DELHI MUNICIPAL CORPORATION(CLO-NDMC@MCD.GOV.IN)()(RESPONDENT)

SHIV MANDIR DHARAMSHALAL
RAJPTAN(ABHISHEKGUPTA123@HOTMAIL.COM)()(RESPONDENT)

ANUPAM JINDAL(ADV.ANOUPAMJINDDAL@GMAIL.COM)(9899646743)(RESPONDENT)

KOMAL AND ORS ARUNA MEHTA, VARUN VATS
V/s NORTH DELHI MUNICIPAL CORPORATION
AND ORS

OTHER DETAILS OF ADVOCATES:
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13

14

15

16

17

18

W.P.(C)-1088/2022
CM APPL. 24119/2023

W.P.(C)-5672/2022
CM APPL. 16873/2022

W.P.(C)-4766/2023
CM APPL. 18370/2023

W.P.(C)-9332/2023
CM APPL. 11929/2024

W.P.(C)-10369/2023

W.P.(C)-11050/2023

W.P.(C)-14943/2023

ADVANCE CAUSE LIST

KOMAL(RAJEEVGA57@GMAIL.COM)(8700214107)(RESPONDENT)

ARUNA MEHTA(MEHTA_ASSOCIATE@HOTMAIL.COM)(9560557484)(PETITIONER)
CLO MCD(RAVINDERCLOMCD@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

PAWAN VATS MOHIT KUMAR SHARMA, MANISH KUMAR
V/s GOVERNMENT OF NCT OF DELHI & ANR. SRIVASTAVA, YUDHVIR SINGH CHAUHAN

OTHER DETAILS OF ADVOCATES:

MOHIT KUMAR
SHARMA(ADV.MOHITKUMARSHARMA@GMAIL.COM)(8750763200)(PETITIONER)
SUN BOMBAY(SUN_BOMBEY@REDIFFMAIL.COM)()(RESPONDENT)

SUNIL FERNDES(SUNILF.ADV@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
MOHIT KUMAR
SHARMA(ADV.MOHITKUMARSHARMA@GMAIL.COM)(8750763200)(PETITIONER)
SUNIL(SUNILF.ADV@GMAIL.COM)()(RESPONDENT)

MANISH KUMAR SRIVASTAVA(RAJA@KDATTA.IN)(9811079853)(RESPONDENT)
YUDHVIR SINGH
CHAUHAN(GAURAVJAINWAL1990@GMAIL.COM)(9810153709)(RESPONDENT)

HOTEL HANS PRIVATE LIMITED SUMIT THAKUR, SUKRIT SETH
V/s NEW DELHI MUNICIPAL COUNCIL

OTHER DETAILS OF ADVOCATES:
THAKUR SUMIT(THAKURSUMIT79@GMAIL.COM)(9968454481)(PETITIONER)
NDMC(LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT)

SUKRIT SETH(SUKRITSETH@HOTMAIL.COM)(9871167778)(RESPONDENT)

BSES YAMUNA POWER LTD RISHAB RAJ JAIN
V/s MR FS CHAUHAN

OTHER DETAILS OF ADVOCATES:
RISHAB RAJ JAIN(RISHAB@RRJASSOCIATE.COM)(9811079695)(PETITIONER)

INDER SINGH SOLANKI ANKIT KUMAR, KAJAL SEHRAWAT,
V/s DEPUTY COMMISSIONER MUNICIPAL ABHINAV SARUP SHARMA
CORPORATION OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

ABHAY DIXIT(ADVABHAYDIXIT2020@GMAIL.COM)(9654452476)(PETITIONER)
MCD()(9811062064)(RESPONDENT)
CLOMCDHQ(CLOMCDHQ®@GMAIL.COM)()(RESPONDENT)

JUNIOR ENGINEER, MCD()(9717786813)(RESPONDENT)

NIKHIL JAIN(NIKHILJAIN.122@GMAIL.COM, ABHAYA78@GMAIL.COM,
STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

MCD ASSISTANT ENGINEER()(9717787775)(RESPONDENT)
MCD()(9868361174)(RESPONDENT)

MCD(DYANCNGZ@MCD.ORG.IN, MCDNAJAFGARH@GMAIL.COM,
EEMSNGZSDMC@GMAIL.COM)()(RESPONDENT)

KAJAL SEHRAWAT(ADVKAJALSEHRAWAT@GMAIL.COM)(9911117479)(PETITIONER)

DYAN CNZ, MCD NAJAFGARH, EEEMSGZ SDC(DYANCNGZ@MCD.ORG.IN,
MCDNAJAFGARH@GMAIL.COM, EEEMSGZSDMC@GMAIL.COM)()(RESPONDENT)

ABHAY DIXIT(ADVABHAYDIXIT2020@GMAIL.COM)()(RESPONDENT)

SAMTOSH KUMAR TRIPATHI, NIKHIL JAIN, ABHAYA(STANDINGCOUNSELGNCTD@GMAIL.COM,
NIKHILJAIN.122@GMAIL.COM, ABHAYA78@GMAIL.COM)()(RESPONDENT)

ABHINAV SARUP SHARMA(PINTUYADAV927848@GMAIL.COM)(8448463600)(RESPONDENT)

NEERAJ GUPTA VIPIN SEHRAWAT
V/s BSES RAJDHANI POWER LTD.

OTHER DETAILS OF ADVOCATES:
VIPIN SEHRAWAT(ADV.VIPINSEHRAWAT@GMAIL.COM)(9818150883)(PETITIONER)
RISHABH(RISHAB@RRJASSOCIATE.COM)()(RESPONDENT)

ASHRAF QURESHI RAJESH PRASAD PANDEY
V/s MUNICIPAL CORPORATION OF DELHI AND
ORS.

OTHER DETAILS OF ADVOCATES:

JITENDER TYAGI AND ASSOCIATES(RAJESH.JASCH@GMAIL.COM)(9810131288)(PETITIONER)
DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT)

R N SINGH(SINGHADVOCATE@HOTMAIL.COM)()(RESPONDENT)

MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

VIVEK GARG ADVOCATE VIVEK KUMAR GARG
V/s MUNICIPAL CORPORATION OF DELHI AND
ANR

OTHER DETAILS OF ADVOCATES:

VIVEK GARG(EXPOSE.CORRUPTION@HOTMAIL.COM,
GOVIND2011@YAHOO.IN)(8799727184)(PETITIONER)

MUNICIPAL CORPORATION OF DELHI (CLOMCDHQ®@GMAIL.COM)()(RESPONDENT)
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19 W.P.(C)-1100/2024 SH AKHIL JAIN SHIV MANGAL SHARMA, ABHAY KUMAR
CM APPL. 4626/2024 V/s MUNICIPAL CORPORATION OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(PETITIONER)
AURA AND CO(AURALEAGUE@GMAIL.COM)(7042700133)(PETITIONER)

SMT. ANJU BANSAL()(9136777700)(RESPONDENT)

MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ®@GMAIL.COM)()(RESPONDENT)
MR. RAMESH KUMAR()(9899998277)(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
ABHAY KUMAR(KUMARABHAY2301@GMAIL.COM)(9716104763)(RESPONDENT)

20 W.P.(C)-3676/2024 BSES YAMUNA POWER LIMITED MANISH KUMAR SRIVASTAVA, PUJA
CM APPL. 15151/2024 V/s SMT. PUSHPA & ANR. DEWAN

OTHER DETAILS OF ADVOCATES:

MANISH KUMAR SRIVASTAVA, MOKSH
ARORA(MANISH@KDATTA.IN)(9871102052)(PETITIONER)

AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)
PUJA DEWAN(PUJADEWAN5@GMAIL.COM)(9891595923)(PETITIONER)

21 W.P.(C)-5078/2024 GANGA SAGAR EXPORT PVT LTD VINEET BHAGAT, ARTI BANSAL, AYUSH
CM APPL. 20855/2024 V/s GOVT OF NCT OF DELHI AND ORS SAXENA
CM APPL. 20856/2024
CM APPL. 51797/2024

OTHER DETAILS OF ADVOCATES:

VINEET BHAGAT(VINEETBHAGAT@GMAIL.COM)(9810209570)(PETITIONER)

DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250602)(RESPONDENT)
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ®@GMAIL.COM)()(RESPONDENT)

ARTI
BANSAL(ARTIBANSALO7@YAHOO.COM,COOL.NEERAJ@YAHOO.COM)(9999442349)(PETITIONE
R)
AYUSH SAXENA(AYUSHSAXENAADVOCATE@GMAIL.COM)(9953706040)(RESPONDENT)
22 W.P.(C)-10854/2024 ANSHUL GOEL ROHIT KUMAR MODI
CM APPL. 44666/2024 V/s MUNICIPAL CORPORATION OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

23 W.P.(C)-12626/2024 DR. ARPANA CAUR MADHUMITA SINGH
CM APPL. 57104/2024 V/s GOVT. OF NCT, DELHI THROUGH CHIEF
SECRETARY & ORS.

OTHER DETAILS OF ADVOCATES:

MADHUMITA SINGH(MADHUMITA@CASASSOCIATES.IN,
SAMEER@CASASSOCIATES.IN)(9971117818)(PETITIONER)

SANTOSH KUMAR TRIPATHI, MCD, PWD(STANDINGCOUNSELGNCTD@GMAIL.COM,
CLOMCDHQ@GMAIL.COM, ENIC-PWD@DELHI.GOV.IN)(9868250806)(RESPONDENT)
NMND, NGMA(DG.NMD@GOV.IN, NGMA.DELHI@GMAIL.COM)(0)(RESPONDENT)
MADHUMITA SINGH(MADHUMITA@CASASSOCIATES.IN)(0)(PETITIONER)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT)
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)

24 W.P.(C)-12914/2024 SMT ANGURI DEVI MEENA DEEPAK SINGH
V/s MUNICIPAL CORPORATION OF DELHI AND
ORS.

OTHER DETAILS OF ADVOCATES:

SHAGUN SHAHI CHUG (ADV.SHAGUNSAHI@GMAIL.COM)(9779645915)(PETITIONER)
DEEPAK SINGH THAKUR &
ASSOCIATES(ADVDEEPAKSINGHOFFICIAL@GMAIL.COM)(9654290606)(PETITIONER)
ROHIT CHAUDHARY()(9868099332)(RESPONDENT)

PRASAN JHA()(9599531783)(RESPONDENT)

SANTOSH KUMAR TRIPATHI, MCD, UNION OF
INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM, CLOMCDHQ@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)
DDA(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT)

ANIL (KATYANILEGALSERVICES@GMAIL.COM)(0)(RESPONDENT)

25  |W.P.(C)-16220/2024(Disposed off  SUNIL KUMAR SUNIL PRASAD
case) V/s MUNICIPAL CORPORATION OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

SUNIL PRASAD(ALAMPARVEZ8855@GMAIL.COM)(9625719869)(PETITIONER)

SANTOSH KUMAR TRIPATHI, DDA, MCD(STANDINGCOUNSELGNCTD@GMAIL.COM,
DDACHAMBERHC@DDA.ORG.IN, CLOMCDHQ@GMAIL.COM)(9868250806)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

26 |W.P.(C)-16486/2024 DR. RAMAN MAHINDRA KRITIKA GUPTA, AMIT SETHI
V/s MUNICIPAL CORPORATION OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
KRITIKA GUPTA(KRITIKA0504@GMAIL.COM)(8826331177)(PETITIONER)
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CONNECTED MATTERS (ANMM)

27  W.P.(C)-1972/2012
WITH W.P.(C) 1052/2014
W.P.(C) 1234/2016

28  |W.P.(C)-1234/2016

29  W.P.(C)-2822/2020
WITH W.P.(C) 6321/2020
W.P.(C) 7345/2020
W.P.(C) 1127/2021
W.P.(C) 2876/2021
W.P.(C) 4213/2021

30 |W.P.(C)-6321/2020

31 W.P.(C)-7345/2020

32 |\W.P.(C)-1127/2021

33 W.P.(C)-2876/2021

34 W.P.(C)-4213/2021

ADVANCE CAUSE LIST

ROHIT MAHINDRA, MCD(MAHINDRADENTALCENTRE@HOTMAIL.COM,
CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)
AMIT SETHI(SETHI_AMIT_70@YAHOO.COM)(9811050339)(RESPONDENT)

APEEJAY SURRENDRA PARK HOTELS LTD BHARAT BHUSHAN JAIN, M. TEWATIA,
V/s NEW DELHI MUNICIPAL COUNCIL & ORS ARJUN MITRA

OTHER DETAILS OF ADVOCATES:

APEEJAY SURRENDRA PARK HOTELS LTD. BHARAT BHUSHAN, ABHAY PRAKASH
V/s NEW DELHI MUNICIPAL COUNCIL (NDMC) & |SAHAY, ARJUN MITRA, ABHISHEK MISRA
ANR

OTHER DETAILS OF ADVOCATES:

APEEJAY SURRENDRA PARK HOTELS LTD. B B JAIN
V/s NEW DELHI MUNICIPAL COUNCIL (NDMC)
AND ANR.

OTHER DETAILS OF ADVOCATES:
B B JAIN()(9911116071)(PETITIONER)

APEEJAY SURRENDRA PARK HOTELS LTD. DAMAN POPLI
V/s NEW DELHI MUNICIPAL COUNCIL (NDMC) &
ANR.

OTHER DETAILS OF ADVOCATES:

APEEJAY SURRENDRA PARK HOTELS LTD.(AKHOSLA@APEEJAYGROUP.COM)()(PETITIONER)
DAMAN POPLI(DAMANPOPLIOS@GMAIL.COM)(9717275748)(PETITIONER)

B B JAIN(AMITABHMARWAH®@OUTLOOK.COM)(9911116071)(PETITIONER)
GROVER(GROVERADVOCATE@REDIFFMAIL.COM)()(RESPONDENT)

M/S. RAGUBIR SARAN CHARITABLE TRUST DAMAN POPLI, AMIT SETH
V/s NEW DELHI MUNICIPAL COUNCIL (NDMC) &
ANR.

OTHER DETAILS OF ADVOCATES:

M/S. RAGUBIR SARAN CHARITABLE
TRUST(OPRAKASHBHANDULA@GMAIL.COM)(9953709017)(RESPONDENT)

DAMAN POPLI(DAMANPOPLIOS@GMAIL.COM)(9717275748)(PETITIONER)

B B JAIN , AMITABH MARWAH , AMIT
SETH(AMITABHAMARWAH@OUTLOOK.COM)(9911116071)(PETITIONER)

MOHD. MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
NEW DELHI MUNICIPAL COUNCIL
(GROVERADVOCATE@REDIFFMAIL.COM)(9810412737)(RESPONDENT)

AMIT SETH(ASETH@SETHASSOCIATES.COM)(9212549137)(PETITIONER)

ARJUN KOLHI & ANR. AMITABH MARWAH, SANJEEV MAHAJAN
V/s NEW DELHI MUNICIPAL COUNCIL & ORS.

OTHER DETAILS OF ADVOCATES:
ARJUN KOLHI & ANR.(AK@KGS.IN)(9810010155)(RESPONDENT)

B.B. JAIN(AMITABHMARWAH@OUTLOOK.COM)(9911116071)(PETITIONER)
AMITABHMARWAH(JOSHI.PRAMOD230@GMAIL.COM)(9911116071)(PETITIONER)
NEW DELHI MUNICIPAL COUNCIL &
ORS.(LAW.DEPTT.NDMC@GAMAL.COM)(9810412737)(PETITIONER)
GROVER(GROVERADVOCATE@REDIFFMAIL.COM)(9811089646)(RESPONDENT)

MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
NDMC(LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT)

JAY KAY PRIVATE LTD.(TPHHO@TPHORIENT.COM)(9811392660)(RESPONDENT)
SANJEEV MAHAJAN(SANJEEVMAHAJAN11@GMAIL.COM)(9811156437)(RESPONDENT)

M/S RUNWELL INDIA PVT LTD SUDEEP SINGH
V/s NEWDELHIMUNICIPALCOUNCIL & ANR.

OTHER DETAILS OF ADVOCATES:

M/S RUNWELL INDIA PVT LTD(SUDEEP.SINGH1983@GMAIL.COM)(9717216660)(RESPONDENT)
M/S RUNWELL INDIA PVT LTD(SUDEEP.SINGH1983@GMAIL.COM)(9717216660)(RESPONDENT)
M/S RUNWELL INDIA PVT LTD(SUDEEP.SINGH1983@GMAIL.COM)(9717216660)(RESPONDENT)
SUDEEP (SUDEEP.SINGH1983@GMAIL.COM)(9717216660)(PETITIONER)

SUDEEP SINGH(SUDEEP.SINGH1983@GMAIL.COM)(9717216660)(PETITIONER)
UNIONOFINDIA(MOHAMMEDMUQUEEM@GMAIL.COM)(9999864964)(PETITIONER)
UNIONOFINDIA(MOHAMMEDMUQUEEM@GMAIL.COM)(9999864964)(PETITIONER)
NORTHDELHIMUNICIPALCOUNCIL(LAW.DEPTT.NDMC@GMAIL.COM
)(9871212952)(PETITIONER)
UNIONOFINDIA(MOHAMMEDMUQUEEM@GMAIL.COM)(9999864964)(PETITIONER)
NEWDELHIMUNICIPALCOUNCIL(LAW.DEPTT.NDMC@GMAIL.COM )(9871212952)(PETITIONER)
NEWDELHIMUNICIPALCOUNCIL(LAW.DEPTT.NDMC@GMAIL.COM )(9871212952)(PETITIONER)
MOHAMMAD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
NEW DELHI MUNICIPAL COUNCIL(LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT)

APEEJAY DEVELOPMENT (P) LTD. & ORS AMITABH MARWAH
V/s NEW DELHI MUNICIPAL COUNCIL & ORS.

OTHER DETAILS OF ADVOCATES:
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APEEJAY DEVELOPMENT (P) LTD. &
ORS(HARPOREETKAUR@APEEJAYGROUP.COM)(9205529521)(RESPONDENT)
AMITABHMARWAH(JOSHI.PRAMOD230@GMAIL.COM)(9911116071)(PETITIONER)

B.B. JAIN(AMITABHMARWAH@OUTLOOK.COM)(9911116071)(PETITIONER)

NEW DELHI MUNICIPAL COUNCIL &
ORS.(LAW.DEPTT.NDMC@GAMIL.COM)(1123387921)(PETITIONER)

NEW DELHI MUNICIPAL COUNCIL(LAW.DEPTT.NDMC@GMAIL.COM,
GROVERADVOCATE@REDIFFMAIL.COM)(9811089272)(RESPONDENT)

MOHAMMAD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)

35 W.P.(C)-4088/2021 SOYUZ TRADING COMPANY LIMITED & ORS. PRASHANT MEHTA, VIKRAM JETLY
WITH W.P.(C) 4089/2021 V/s NEW DELHI MUNICIPAL COUNCIL

OTHER DETAILS OF ADVOCATES:

SOYUZ TRADING COMPANY LIMITED
(CORPORATE_SECTT@JINDALGROUP.COM)(9999590003)(RESPONDENT)

RISHI TRADING COMPANY
LIMITED(CORPORATE_SECTT@JINDALGROUP.COM)(9999590003)(RESPONDENT)
CONSOLIDATED FINVEST AND HOLDINGS
LIMITED(CFHL@JINDALGROUP.COM)(9999590003)(RESPONDENT)

JINDAL POLY FILMS LIMITED(POLY@ JINDALGROUP.COM)(999990003)(RESPONDENT)
SOYUZ TRADING COMPANY LIMITED
(CORPORATE_SECTT@JINDALGROUP.COM)(9999590003)(RESPONDENT)

RISHI TRADING COMPANY
LIMITED(CORPORATE_SECTT@JINDALGROUP.COM)(9999590003)(RESPONDENT)
CONSOLIDATED FINVEST AND HOLDINGS
LIMITED(CFHL@JINDALGROUP.COM)(9999590003)(RESPONDENT)

JINDAL POLY FILMS LIMITED(POLY@ JINDALGROUP.COM)(999990003)(RESPONDENT)

RISHI TRADING COMPANY
LIMITED(CORPORATE_SECTT@JINDALGROUP.COM)(9999590003)(RESPONDENT)
CONSOLIDATED FINVEST AND HOLDINGS
LIMITED(CFHL@JINDALGROUP.COM)(9999590003)(RESPONDENT)

JINDAL POLY FILMS LIMITED(POLY@ JINDALGROUP.COM)(999990003)(RESPONDENT)
SOYUZ TRADING COMPANY LIMITED
(CORPORATE_SECTT@JINDALGROUP.COM)(9999590003)(RESPONDENT)

PRASHANT MEHTA(PRASHANTMOHANMEHTA@GMAIL.COM)(9999590003)(PETITIONER)
PRASHANT MEHTA AND DIVITA VYAS()(8527759101)(PETITIONER)

NEW DELHI MUNICIPAL COUNCIL(LAW.DEPTT.NDMC@GMAIL.COM)(23387921)(PETITIONER)
NEW DELHI MUNICIPAL COUNCIL(LAW.DEPTT.NDMC@GMAIL.COM)(23387921)(PETITIONER)
NEW DELHI MUNICIPAL COUNCIL(LAW.DEPTT.NDMC@GMAIL.COM)(23387921)(PETITIONER)
GROVER ADVOCATE(GROVERADVOCATE@GMAIL.COM)()(RESPONDENT)

NEW DELHI MUNICIPAL COUNCIL(LAW.DEPTT.NDMC@GMAIL.COM)(23387921)(RESPONDENT)
VIKRAM JETLY(VIKRAM.JETLY@GMAIL.COM)(9811157321)(RESPONDENT)

36 W.P.(C)-4089/2021 CONSOLIDATED FINVEST & HOLDINGS LIMITED PRASHANT MEHTA, VIKRAM JETLY
V/s NEW DELHI MUNICIPAL COUNCIL & ANR.

OTHER DETAILS OF ADVOCATES:

CONSOLIDATED PHOTO AND FINVEST LIMITED(PRASHANTMOHANMEHTA@GMAIL.COM
)(9999590003)(RESPONDENT)

CONSOLIDATED PHOTO AND FINVEST LIMITED(PRASHANTMOHANMEHTA@GMAIL.COM
)(9999590003)(RESPONDENT)

PRASHANT MEHTA AND DIVITA
VYAS(PRASHANTMOHANMEHTA@GMAIL.COM)(9999590003)(PETITIONER)

PRASHANT MEHTA(PRASHANTMOHANMEHTA@GMAIL.COM)(9999590003)(PETITIONER)
NEW DELHI MUNICIPAL COUNCIL(LAW.DEPTT.NDMC@GMAIL.COM)(23387921)(PETITIONER)
NEW DELHI MUNICIPAL COUNCIL(LAW.DEPTT.NDMC@GMAIL.COM)(23387921)(PETITIONER)
GROVERA ADVOCATE(GROVERADVOCATE@REDIFFMAIL.COM)()(RESPONDENT)

NEW DELHI MUNICIPAL COUNCIL(LAW.DEPTT.NDMC@GMAIL.COM)(23387921)(RESPONDENT)
GROVERA ADVOCATE(GROVERADVOCATE@GMAIL.COM)()(RESPONDENT)

VIKRAM JETLY(VIKRAM.JETLY @GMAIL.COM)(9811157321)(RESPONDENT)

CONNECTED MATTERS (ANMM)
37 W.P.(C)-2508/2021 NORTH DELHI MUNICIPAL CORPORATION AND SUNITA OJHA
ANR

V/s SETH SAGARMAL BAGRODIA CHARITABLE
TRUST

OTHER DETAILS OF ADVOCATES:
SUNITA OJHA(SUNIETA.OJHA@GMAIL.COM)(8800237326)(PETITIONER)

38 W.P.(C)-6982/2021 NORTH DELHI MUNICIPAL CORPORATION SUNITA OJHA
CM APPL. 22036/2021 THROUGH ITS COMMISSIONER & ANR.
V/s SETH SAGARMAL BAGRODIA CHARITABLE
TRUST

OTHER DETAILS OF ADVOCATES:
SUNITA OJHA(SUNIETA.OJHA@GMAIL.COM)(8800237326)(PETITIONER)

39 W.P.(C)-7017/2021 NORTH DELHI MUNICIPAL CORPORATION SUNITA OJHA
CM APPL. 22148/2021 THROUGH ITS COMMISSIONER & ANR.
V/s SETH SAGARMAL BAGRODIA CHARITABLE
TRUST

OTHER DETAILS OF ADVOCATES:
SUNITA OJHA(SUNIETA.OJHA@GMAIL.COM)(8800237326)(PETITIONER)
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W.P.(C)-7105/2021
CM APPL. 22458/2021

W.P.(C)-7119/2021
CM APPL. 22479/2021

W.P.(C)-7121/2021
CM APPL. 22481/2021

W.P.(C)-7122/2021
CM APPL. 22485/2021

W.P.(C)-7123/2021
CM APPL. 22487/2021

W.P.(C)-7124/2021
CM APPL. 22489/2021

W.P.(C)-7127/2021
CM APPL. 22493/2021

W.P.(C)-7129/2021
CM APPL. 22495/2021

W.P.(C)-7136/2021
CM APPL. 22511/2021

W.P.(C)-8166/2021
CM APPL. 25397/2021

W.P.(C)-8352/2021
CM APPL. 25889/2021

ADVANCE CAUSE LIST

NORTH DELHI MUNICIPAL CORPORATION
THROUGH ITS COMMISSIONER & ANR.

V/s SETH SAGARMAL BAGRODIA CHARITABLE
TRUST

SUNITA OJHA

OTHER DETAILS OF ADVOCATES:
SUNITA OJHA(SUNIETA.OJHA@GMAIL.COM)(8800237326)(RESPONDENT)

NORTH DELHI MUNICIPAL CORPORATION SUNITA OJHA
THROUGH ITS COMMISSIONER & ANR.

V/s SETH SAGARMAL BAGRODIA CHARITABLE

TRUST

OTHER DETAILS OF ADVOCATES:
SUNITA OJHA(SUNIETA.OJHA@GMAIL.COM)(8800237326)(PETITIONER)

NORTH DELHI MUNICIPAL CORPORATION SUNITA OJHA
THROUGH ITS COMMISSIONER & ANR.

V/s SETH SAGARMAL BAGRODIA CHARITABLE

TRUST

OTHER DETAILS OF ADVOCATES:
SUNITA OJHA(SUNIETA.OJHA@GMAIL.COM)(8800237326)(PETITIONER)

NORTH DELHI MUNICIPAL CORPORATION SUNITA OJHA
THROUGH ITS COMMISSIONER & ANR.

V/s SETH SAGARMAL BAGRODIA CHARITABLE

TRUST

OTHER DETAILS OF ADVOCATES:
SUNITA OJHA(SUNIETA.OJHA@GMAIL.COM)(8800237326)(PETITIONER)

NORTH DELHI MUNICIPAL CORPORATION SUNITA OJHA
THROUGH ITS COMMISSIONER & ANR.

V/s SETH SAGARMAL BAGRODIA CHARITABLE

TRUST

OTHER DETAILS OF ADVOCATES:
SUNITA OJHA(SUNIETA.OJHA@GMAIL.COM)(8800237326)(PETITIONER)

NORTH DELHI MUNICIPAL CORPORATION SUNITA OJHA
THROUGH ITS COMMISSIONER & ANR.

V/s SETH SAGARMAL BAGRODIA CHARITABLE

TRUST

OTHER DETAILS OF ADVOCATES:
SUNITA OJHA(SUNIETA.OJHA@GMAIL.COM)(8800237326)(PETITIONER)

NORTH DELHI MUNICIPAL CORPORATION SUNITA OJHA
THROUGH ITS COMMISSIONER & ANR.

V/s SETH SAGARMAL BAGRODIA CHARITABLE

TRUST

OTHER DETAILS OF ADVOCATES:
SUNITA OJHA(SUNIETA.OJHA@GMAIL.COM)(8800237326)(PETITIONER)

NORTH DELHI MUNICIPAL CORPORATION SUNITA OJHA
THROUGH ITS COMMISSIONER & ANR.

V/s SETH SAGARMAL BAGRODIA CHARITABLE

TRUST

OTHER DETAILS OF ADVOCATES:
SUNITA OJHA(SUNIETA.OJHA@GMAIL.COM)(8800237326)(PETITIONER)

NORTH DELHI MUNICIPAL CORPORATION SUNITA OJHA
THROUGH ITS COMMISSIONER & ANR.

V/s SETH SAGARMAL BAGRODIA CHARITABLE

TRUST

OTHER DETAILS OF ADVOCATES:
SUNITA OJHA(SUNIETA.OJHA@GMAIL.COM)(8800237326)(PETITIONER)

NORTH DELHI MUNICIPAL CORPORATION SUNITA OJHA
THROUGH ITS COMMISSIONER & ANR.

V/s SETH SAGARMAL BAGRODIA CHARITABLE

TRUST

OTHER DETAILS OF ADVOCATES:
SUNITA OJHA(SUNIETA.OJHA@GMAIL.COM)(8800237326)(PETITIONER)

NORTH DELHI MUNICIPAL CORPORATION
THROUGH ITS COMMISSIONER & ANR.

V/s SETH SAGARMAL BAGRODIA CHARITABLE
TRUST

OTHER DETAILS OF ADVOCATES:
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COURT NO. 21
HON'BLE MR.JUSTICE VIKAS MAHAJAN

NOTE: SUPPLEMENTARY PASS OVER SHALL BE TAKEN UP IMMEDIATELY AFTER THE SUPPLEMENTARY LIST IS OVER.

NOTE: PARTIES SHOULD BE READY WITH SHORT SYNOPSIS IN THE FINAL HEARING/DISPOSAL MATTERS.

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhec3

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

dhcanilkumar@gmail.com

ITEM

NUMBER

CASE NUMBER

PARTY NAME ADVOCATE NAME OTHER INFORMATION

CASES INVOLVING DIFFERENTLY-ABLED PERSONS

1

W.P.(C)-13490/2024
CM APPL. 56425/2024

TOP OF THE BOARD

2

CONT.CAS(C)-869/2015
CM APPL. 21350/2022

FOR ADMISSION

3

W.P.(C)-11974/2024

W.P.(C)-1461/2025

CM APPL. 7094/2025
CM APPL. 7096/2025
CM APPL. 7851/2025

AADRITI PATHAK THROUGH HER NEXT FRIEND AND KUMAR UTKARSH, KAMAL GUPTA
NATURAL MOTHER MRS. SADHANA SHARMA
V/s GD GOENKA PUBLIC SCHOOL & ANR.

OTHER DETAILS OF ADVOCATES:

ASHOK AGARWAL(JURISTASHOK@GMAIL.COM,
KUMARUTKARSHJI@GMAIL.COM)(9811101923)(PETITIONER)

SANTOSH KUMAR TRIPATHI, GD GOENKA SCHOOL(STANDINGCOUNSELGNCTD@GMAIL.COM,
PRINCIPAL@GDGOENKAMODELTOWN.COM)(9868250806)(RESPONDENT)

DIRECTORATE OF EDUCATION(DIREDU@NIC.IN)(0)(RESPONDENT)

KAMAL GUPTA(KAMALGUPTAANDCOMPANY@GMAIL.COM)(9810988094)(RESPONDENT)

ROHITASH SINGH MC DHINGRA, MAHESH CHANDRA DHINGRA,
V/s DR SAUMYA SWAMINATHAN & ORS M/S SIKRI & CO, GAURAV DHINGRA

OTHER DETAILS OF ADVOCATES:
M C DHINGRA(MCDHINGRA@GMAIL.COM)(9968314898)(PETITIONER)

RAVI SIKRI(RAVISIKRI@SIKRILAW.COM)()(RESPONDENT)

GAURAV DHINGRA(MCDHINGRA@HOTMAIL.COM)(9873475990)(PETITIONER)

ANUIJ JAIN & ORS. GURKAMAL HORA ARORA, ARJUN KRISHAN
V/s DELHI DEVELOPMENT AUTHORITY MAHAJAN

OTHER DETAILS OF ADVOCATES:
ASHISH AGGARWAL(ASHISH@INTELLECTLP.COM)(9810034337)(PETITIONER)
ANUJ JAIN(ANUJ.JAIN32@GMAIL.COM)(9811111708)(PETITIONER)

SARITA KUMAR(RK376@YAHOO.COM)(9811140927)(PETITIONER)

DAMINI NARSARIA(KISHANNARSARIA@GMAIL.COM)(9312406431)(PETITIONER)
SUBHASH CHANDER KHANDUJA(ARUNKHANDUJA19@GMAIL.COM,
VIKRAMKHANDUJA.VK@GMAIL.COM)(9021111120)(PETITIONER)

SUBHASH CHANDER KHANDUJA(ARUNKHANDUJA19@GMAIL.COM,
VIKRAMKHANDUJA.VK@GMAIL.COM)(9021111120)(PETITIONER)

SUBHASH CHANDER KHANDUJA(ARUNKHANDUJA19@GMAIL.COM,
VIKRAMKHANDUJA.VK@GMAIL.COM)(9021111120)(PETITIONER)
DDA(DDACHAMBERHC@DDA.ORG.IN)(1123389451)(RESPONDENT)
DDA(DDACHAMBERHC@DDA.ORG.IN)(1123389451)(RESPONDENT)

ARJUN KRISHAN MAHAJAN(AMAHAJAN@MLO.CO.IN)(9810047321)(PETITIONER)

HAMDARD EDUCATION SOCIETY & ANR. VIKALP MUDGAL, SHREYANS SINGHVI, Listing Remarks:
V/s PUNJAB NATIONAL BANK & ANR. VISHWENDRA VERMA 12:30 PM/ WITH W.P.(C)
14908/2024

OTHER DETAILS OF ADVOCATES:

VIKALP MUDGAL(VIKALP.MUDGAL@GMAIL.COM)(9811933231)(PETITIONER)

SKR LAW FIRM, SK ROUT, GEORGE(SKRLAWFIRMS@GMAIL.COM, ADVSKROUT@YAHOO.COM,
SWAROOPGEORGE@OUTLOOK.COM)(0)(RESPONDENT)

PNB, SGP(BO127@PNB.CO.IN, CHAMBERSGP15@GMAIL.COM)(0)(RESPONDENT)

SHREYANS SINGHVI(SHREYANS@SHREYANSSINGHVIADV.COM)(9811463632)(PETITIONER)
VIKALP MUDGAL(VIKALP.MUDGAL®@GMAIL.COM)(0)(RESPONDENT)

VISHWENDRA VERMA(VERMA.VISHWENDRA@YAHOO.CO.IN)(9871704611)(RESPONDENT)
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AFTER NOTICE MISC. MATTERS

5

10

11

12

13

CM APPL. 6168/2019

CM APPL. 45413/2019

CM APPL. 24846/2024

In CONT.CAS(C)-
18/2014(Disposed off case)

CONT.CAS(C)-887/2015

CONT.CAS(C)-
263/2017(Disposed off case)
CM APPL. 45870/2018

CONT.CAS(C)-540/2017

CONT.CAS(C)-43/2018

CONT.CAS(C)-229/2020

CM APPL. 57494/2023

In CONT.CAS(C)-
753/2020(Disposed off case)
WITH CONT.CAS(C) 203/2021

CONT.CAS(C)-638/2021
WITH CONT.CAS(C) 722/2021

CONT.CAS(C)-722/2021

ADVANCE CAUSE LIST

SURJEET SINGH SAINI & ORS RAJ KUMAR SHERAWAT, MAYANK MIKHAIL
V/s DR ROMINDER KAUR RANDAWA-DIRECTOR GURU MUKHERIEE, SATYA BHUSHAN, ABHIMANYU
TEGH BAHADUR INSTITUTE OF TECHNOLOGY & ORS SHARMA, DR SARBJIT SHARMA, SHANKER

RAJU, AJAY VIKRAM SINGH AND PRIYANKA
SINGH, ABINASH K MISHRA & ASSOCIATES,
NIKHILESH KUMAR, ABINASH KUMAR MISHRA

OTHER DETAILS OF ADVOCATES:

MAYANK MIKHAIL MUKHERJEE(MAYANK@MIKHAILCHAMBERS.COM)(9873064245)(PETITIONER)
ABINASH KUMAR MISHRA (ABINASHKMISHRA@GMAIL.COM)()(RESPONDENT)

SATYA BHUSHAN()(9810631754)(PETITIONER)

ABHIMANYU SHARMA()(999719592)(PETITIONER)

NIKHILESH KUMAR(NIKHILESHK9@GMAIL.COM)(9891655677)(PETITIONER)

ABINASH KUMAR MISHRA(ABINASHKMISHRA@GMAIL.COM)(9319272794)(RESPONDENT)
MAYANK MIKHAIL MUKHERJEE(MAYANKMUKHERJEE@GMAIL.COM)(9873064245)(PETITIONER)
SATYABHUSHAN(STBHUSHAN72@GMAIL.COM)(9810631754)(PETITIONER)

SATYA BHUSHAN (STBHUSHAN72@GMAIL.COM)(9810631754)(PETITIONER)

ABINASH K MISHRA (ABINASHKMISHRA@GMAIL.COM)(9811235958)(RESPONDENT)

H M INFORMATICS PRIVATE LIMITED & ANR CICERO FIRM, SANJEEV PATHAK
V/s ANKUSH SAINI

OTHER DETAILS OF ADVOCATES:

GOPAL PANDEY & ORS MONICA KAPOOR & ASSOCIATES, SUMIT
V/s SHURBIR SINGH AND ANR CHANDER, ANUJ AGGARWAL

OTHER DETAILS OF ADVOCATES:
SUMIT CHANDER()(9810024126)(PETITIONER)

OM PRAKASH & ORS ARVIND KUMAR
V/s VARSHA JOSHI & ORS

OTHER DETAILS OF ADVOCATES:

SUMAN CHAWLA SYNERGY LEGAL, G. LAKSHMI NARASIMHA
V/s MADHUP VYAS, COMMISSIONER NORTH DELHI MURTHY, SAMEER VASHISHT, MUKESH GUPTA
MUNICIPAL CORPORATION OF DELHI & ORS

OTHER DETAILS OF ADVOCATES:
SYNERGY LEGAL()(9718156319)(PETITIONER)

SAMEER VASHISHT(SAMEER.VASHISHT@GMAIL.COM)(9818280821)(RESPONDENT)
MUKESH GUPTA(M.GUPTAADVOCATE@YAHOO.IN)(9810144127)(RESPONDENT)

SHALINI DHYANI MALLIKA PARMAR
V/s PARVEEN DHYANI

OTHER DETAILS OF ADVOCATES:
MALLIKA PARMAR()(9971428439)(PETITIONER)

POONAM NARANG KARTIKEYA LAL RASTOGI
V/s GYANESH BHARTI

OTHER DETAILS OF ADVOCATES:
POONAM NARANG(PN243446@GMAIL.COM)(9899822445)(PETITIONER)
KARTIKEYARASTOGI(KARTIKEYARASTOGIADV@GMAIL.COM)(9910007262)(PETITIONER)
KARTIKEYA RASTOGI(KARTIKEYARASTOGIADV@GMAIL.COM)(9870307001)(PETITIONER)
GYANESH BHARTI(CLOSDMC@GMAIL.COM)(9810144127)(PETITIONER)
SDMC(CLOSDMC@GMAIL.COM)(9717788732)(RESPONDENT)

KARTIKEYA RASTOGI(KARTIKEYARASTOGIADV@GMAIL.COM)(9870307001)(PETITIONER)
CLO MCD(CLOMCDHQ®@GMAIL.COM)()(RESPONDENT)

SUNIL WADHWA(SUNILWADHWA@GMAIL.COM)()(RESPONDENT)
CLOSDMC(CLOSDMC@GMAIL.COM)()(RESPONDENT)

SUNDER LAL JAIN HOSPITAL KARAMCHARI UNION MUKESH KUMAR, MANOJ KUMAR PANDEY,
(REGD) THROUGH GENERAL SECRETARY DHARAMVIR KANIKA RAI, ROHIT KHURANA

SINGH

V/s SH. S.K. JAIN & ORS.

OTHER DETAILS OF ADVOCATES:

MUKESH KUMAR(ADVOCATEMUKESH03@GMAIL.COM)(9015109285)(PETITIONER)
RAHUL(RAHUL.LEGAL@GMAIL.COM)()(RESPONDENT)

MANOJ KUMAR
PANDEY(ADVOCATEMANOJPANDEY@GMAIL.COM,SUJEETSAR@GMAIL.COM)(9871548899)(RESPONDEN
T)

KANIKA RAI(KHURANACO@YAHOO.CO.IN)(9311308979)(RESPONDENT)

ROHIT KHURANA(ADVROHITKHURANA@GMAIL.COM)(9873727659)(RESPONDENT)

SUNDER LAL JAIN HOSPITAL KARAMCHARI UNION MUKESH KUMAR, KANIKA RAI, ROHIT
V/s SH SK JAIN & ORS. KHURANA, MANOJ KUMAR PANDEY

OTHER DETAILS OF ADVOCATES:
MUKESH KUMAR(ADVOCATEMUKESHO3@GMAIL.COM)(9015109285)(PETITIONER)
RHUL(RAHUL.LEGAL@GMAIL.COM)()(RESPONDENT)

KANIKA RAI(KHURANACO@YAHOO.CO.IN)(9311308979)(PETITIONER)

ROHIT KHURANA(ADVROHITKHURANA@GMAIL.COM)(9873727659)(RESPONDENT)
MANOJ KUMAR
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PANDEY(ADVOCATEMANOJPANDEY@GMAIL.COM,SUJEETSAR@GMAIL.COM)(9871548899)(RESPONDEN
T)

14 CONT.CAS(C)-733/2021 TUI INDIA PVT. LTD. AMIR ZORAWAR SINGH PASRICH
V/s KRISHAN KUMAR SINGH

OTHER DETAILS OF ADVOCATES:

I L A PASRICH & COMPANY(INBOX@ILAINDIA.COM)(9818249584)(PETITIONER)
TUI INDIA PVT LTD(GARIMA.SAXENA@TUI.COM)()(PETITIONER)

KRISHAN KUMAR(KRISHAN_SINGH@HOTMAIL.COM)(9711130759)(RESPONDENT)

15 CONT.CAS(C)-750/2021 SH. SUNIL KUMAR VED PAL RANA
CM APPL. 35726/2021 V/s SH. PANKAJ ROY GUPTA & ORS.
CM APPL. 19058/2022
CM APPL. 19120/2022

OTHER DETAILS OF ADVOCATES:

V P RANA(VPRANALEGALASSOCIATES@GMAIL.COM)(9811165700)(PETITIONER)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
V P RANA(VEDPALRANAADV@YAHOO.COM)(9811165700)(PETITIONER)

SANTOSH KUMAR TRIPATHY(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
DDA(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)

V P RANA(VEDPALRANAADV@YAHOO.COM)(9811165700)(PETITIONER)
DDA(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)

SANTOSH KUMAR TRIPATHY(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

16 W.P.(C)-41/2013 SUSHIL KUMAR GOYAL AND ANR JYOTI CHATURVEDI, SAMEER JAIN, SUSHIL
CM APPL. 9929/2025 V/s D.D.A. AND ANR DUTT SALWAN, PRAVEEN CHATURVEDI,
PUSHKAR SOOD, VAISH ASSO, RAMAN
GANDHI, GOEL & ASSOCIATES

OTHER DETAILS OF ADVOCATES:
SARTHAK(SARTHAK@ARDENTLEGAL.IN)(0)(PETITIONER)

ANU SURA(SAMEER@PSLCHAMBERS.COM)(0)(RESPONDENT)

SAMEER JAIN (SAMEER@PSLCHAMBERS.COM)(9999288788)(PETITIONER)
SAMEER JAIN (SAMEER@PSLCHAMBERS.COM)(9999288788)(PETITIONER)

17 W.P.(C)-1139/2018 SAURABH RATHEE ANILENDRA PANDEY
V/s UNIVERSITY OF DELHI & ANR

OTHER DETAILS OF ADVOCATES:
ANILENDRA PANDEY()(9868259532)(PETITIONER)

18 W.P.(C)-2877/2018 DR SOUMYA GUHA & ANR PROSENJEET BANERIJEE, JASBIR BIDHURI
CM APPL. 11600/2018 V/s UNION OF INDIA & ORS

OTHER DETAILS OF ADVOCATES:
PROSENJEET BANERJEE()(9654337047)(PETITIONER)
JASBIR BIDHURI(SANJEEVKU2007 @GMAIL.COM)(9871773187)(RESPONDENT)

19 W.P.(C)-3714/2024 SHRI RAM SURYAMANI MAHAVIDYALAYA RAVI KANT
CM APPL. 15244/2024 V/s NATIONAL COUNCIL FOR TEACHER EDUCATION AND
ANR

OTHER DETAILS OF ADVOCATES:

MAYANK MANISH AND RAVI
KANT(MAYANKRAVILEGALOFFICE@GMAIL.COM)(9871522124)(PETITIONER)

NATIONAL COUNCIL FOR TEACHER EDUCATION(NCTEINDHC@GMAIL.COM)()(RESPONDENT)
RAHUL MADAN()(9971030903)(RESPONDENT)

20 W.P.(C)-6912/2024 SALWAN PUBLIC SCHOOL MAYUR VIHAR (2023-24) PRAMOD GUPTA
CM APPL. 28752/2024 V/s DIRECTOR OF EDUCATION

OTHER DETAILS OF ADVOCATES:
PRAMOD GUPTA(INDUSLAW77@GMAIL.COM)(9810083370)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

21 W.P.(C)-7212/2024 SUBRAMANIAN VAIDYANATHAN JATIN ANAND DWIVEDI
V/s DIRECTOR OF EDUCATION GNCTD & ORS.

OTHER DETAILS OF ADVOCATES:

LALIT BHARDWAJ AND JATIN ANAND
DWIVEDI(BHARDWAILALIT438@GMAIL.COM)(9212117811)(PETITIONER)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
DIMPLE SHARMA(DIMPLESHARMAG6666@GMAIL.COM,
EMAILFORDIMPLESHARMA@GMAIL.COM)()(RESPONDENT)

BRAIN INTERNATIONAL(INFO@BRAININTERNATIONAL.ORG)()(RESPONDENT)

22 W.P.(C)-8058/2024 MEENA KULTHIA SAURABH KANSAL, KAMAL GUPTA, KAMAL
CM APPL. 33219/2024 V/s DIRECTORATE OF EDUCATION (DOE) & ANR. GUPTA
CM APPL. 69863/2024

OTHER DETAILS OF ADVOCATES:

SAURABH KANSAL, PALLAVI SHARMA KANSAL, MANISH KUMAR, SURAJ KUMAR JHA, RAGHAV
JHA(INFO@PSAASSOCIATES.IN, SK@PSAASSOCIATES.IN)(9113437257)(PETITIONER)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
IVM_SSS@YAHOO.CO.IN)()(RESPONDENT)

KAMAL GUPTA(KAMALGUPTAANDCOMPANY@GMAIL.COM)(9810988094)(RESPONDENT)
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23 W.P.(C)-17038/2024 MOHD IMRAN AND OTHERS VIJAY KASANA, VIKALP MUDGAL
CM APPL. 72184/2024 V/s HAMDARD INSTITUTE OF MEDICAL SCIENCES AND
CM APPL. 72185/2024 RESEARCH AND ANR

OTHER DETAILS OF ADVOCATES:

VIJAY KASANA(VIJAYDKASANA@GMAIL.COM)(9873416665)(PETITIONER)

HIMSR, SWAROOP, CHAMBER SGP(DEAN@HIMSR.CO.IN, SWAROOPGEORGE@OUTLOOK.COM,
CHAMBERSGP15@GMAIL.COM)(0)(RESPONDENT)

VIKALP MUDGAL(VIKALPMUDGAL@GMAIL.COM)(9818076203)(RESPONDENT)

24 W.P.(C)-427/2025 RAJEEV RANJAN VEDERAH ANAND KUMAR SHRIVASTAVA, ABHISHEK
CM APPL. 2104/2025 V/s RESERVE BANK OF INDIA AND ORS BAID, SAMEER PRAVIN PAREKH
CM APPL. 2105/2025
WITH W.P.(C) 432/2025
W.P.(C) 454/2025

OTHER DETAILS OF ADVOCATES:

ANAND KUMAR SHRIVASTAVA(SERVICE@SAGUSLEGAL.COM,
ANAND@SAGUSLEGAL.COM)(9910892925)(PETITIONER)

LEXORBIS, FEDERAL BANK, PUNIT BHALLA(MAIL@LEXORBIS.COM,
GRIEVANCERESOLUTION@FEDERALBANK.CO.IN, PUNITBHALLA@GMAIL.COM)(0)(RESPONDENT)
HSBC, ICICI BANK, KOTAK(NODALOFFICERINM@HSBC.CO.IN, COMPANYSECRETARY@ICICIBANK.COM,
PNO@KOTAK.COM)(0)(RESPONDENT)

SANJAY GUPTA, GAURAV MITTAL, SIDBARUA(SANJAY_GUPTA@SNGPARTNERS.IN,
GAURAV.MITTAL@INDUSIND.COM, SIDBARUA@GMAIL.COM)(0)(RESPONDENT)

INDUSIND BANK, MANISH, IDBI(CUSTOMERCARE@INDUSIND.COM, MANISH2586@HOTMAIL.COM,
GRO.DELHI@IDBI.CO.IN)(0)(RESPONDENT)

ABHISHEK BAID(ABHIJ81@GMAIL.COM)(9999469777)(RESPONDENT)

SAMEER PRAVIN PAREKH(PAREKHCO@PAREKHCO.COM)(9871772403)(RESPONDENT)

25 W.P.(C)-432/2025 BHUTHALINGAM HARIHARAN ANAND KUMAR SHRIVASTAVA, ABHISHEK
CM APPL. 2112/2025 V/s RESERVE BANK OF INDIA AND ORS BAID, SAMEER PRAVIN PAREKH
CM APPL. 2113/2025

OTHER DETAILS OF ADVOCATES:

ANAND KUMAR SHRIVASTAVA(SERVICE@SAGUSLEGAL.COM)(9910892925)(PETITIONER)
RBI, HSBC, ICICI BANK(MAIL@LEXORBIS.COM, NODALOFFICERINM@HSBC.CO.IN,
NODALOFFICERFRAUD@ICICIBANK.COM)(0)(RESPONDENT)

PUNIT BHALLA, YES BANK(PUNITBHALLA@GMAIL.COM, PUNITBHALLA@AOL.COM,
PRINCIAPL.NODALOFFICER@YESBANK.IN)(0)(RESPONDENT)

AXIS BANK, HDFC BANK(NODAL.OFFICERFRAUD@AXIS.COM, BOHDFCDEL@HDFCBANK.COM,
DPHELP@HDFCBANK.COM)(0)(RESPONDENT)

SNG PARTNERS, NODAL OFFICER SC(SANJAY_GUPTA@SNGPARTNERS.IN,
PRINCIPAL.NODALOFFICER@SC.COM)(0)(RESPONDENT)

CUSTOMER CARE SC, GAURAV MITTAL, INDUSIND(CUSTOMER.CARE@SC.COM,
GAURAV.MITTAL@INDUSIND.COM, CUSTOMERCARE@INDUSIND.COM)(0)(RESPONDENT)
MANISH(MANISH2586 @HOTMAIL.COM)(0)(RESPONDENT)

ABHISHEK BAID(ABHIJ81@GMAIL.COM)(9999469777)(RESPONDENT)

SAMEER PRAVIN PAREKH(PAREKHCO@PAREKHCO.COM)(9871772403)(RESPONDENT)

26 W.P.(C)-454/2025 GAUTAM THAPAR ANAND KUMAR SHRIVASTAVA, SAMEER
CM APPL. 2148/2025 V/s RESERVE BANK OF INDIA AND ORS PRAVIN PAREKH
CM APPL. 2149/2025

OTHER DETAILS OF ADVOCATES:

ANAND KUMAR SHRIVASTAVA(SERVICE@SAGUSLEGAL.COM)(9910892925)(PETITIONER)

LEXORBIS, FEDERAL BANK, PUNIT BHALLA(MAIL@LEXORBIS.COM,
GRIEVANCERESOLUTION@FEDERALBANK.CO.IN, PUNITBHALLA@GMAIL.COM)(0)(RESPONDENT)
HSBC, ICICI BANK, KOTAK(NODALOFFICERINM@HSBC.CO.IN,NODALOFFICERFRAUD@ICICIBANK.COM,
PNO@KOTAK.COM)(0)(RESPONDENT)

PUNIT BHALLA, IDBI(PUNITBHALLA@GMAIL.COM, PUNITBHALLA@AOL.COM,
GRO.DELHI@IDBI.CO.IN)(0)(RESPONDENT)

SANJAY GUPTA, SID BARUA, PNB(SANJAY_GUPTA@SNGPARTNERS.IN, SIDBARUA@GMAIL.COM,
FRMD@PNB.CO.IN)(0)(RESPONDENT)

SKR LAW FIRM, SK ROUT(SKRLAWFIRMS@GMAIL.COM, ADVSKROUT@YAHOO.COM)(0)(RESPONDENT)
SAMEER PRAVIN PAREKH(PAREKHCO@PAREKHCO.COM)(9871772403)(RESPONDENT)

27 W.P.(C)-911/2025 HITRAJ GOSWAMI VINAY RATHI, RUPALI SAMANTA GHOSH
CM APPL. 4521/2025 V/s JOINT ADMISSION COMMITTEE (JAC) & ORS.

OTHER DETAILS OF ADVOCATES:

VINAY RATHI(ADVRATHIVINAY69@GMAIL.COM)(9958799915)(PETITIONER)

RAJIV CHAUDHARY, VEDTU, SANTOSH KUMAR TRIPATHI(RAJIVCHAUDHARY@DTU.AC.IN,
VEDTU@DTU.AC.IN, STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
RUPALI SAMANTA GHOSH(SGLEGALCONSULTANCY@GMAIL.COM)(8368948808)(RESPONDENT)

28  |W.P.(C)-1845/2025 SAJAL CHAUHAN RAVI KRISHAN CHANDNA
V/s THE NATIONAL MEDICAL COMMISSION

OTHER DETAILS OF ADVOCATES:
RAVI KRISHAN CHANDNA(RAVIKRISHANCHANDNA@GMAIL.COM)(9711752002)(PETITIONER)
NMC(ELIGIBILITY@NMC.ORG.IN)(0)(RESPONDENT)

CONNECTED MATTERS (ANMM)

29  \W.P.(C)-4966/2024 JAI KUMAR AND ORS. KULDEEP SHARMA, KAMAL GUPTA
CM APPL. 20347/2024 V/s GOVT. OF NCT OF DELHI AND ORS.
CM APPL. 31476/2024
WITH W.P.(C) 6920/2024
W.P.(C) 7143/2024

OTHER DETAILS OF ADVOCATES:
112
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NAND KUMAR(ADVOCATENANDKUMARIJI@GMAIL.COM)(8377966651)(PETITIONER)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250602)(RESPONDENT)
GOVERNMENT OF NCT OF DELHI(BBPSRH@BALBHARTI.ORG, DCPCR@HOTMAIL.COM,
DYDIRILDDA@GMAIL.COM)()(RESPONDENT)

DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT)

30 W.P.(C)-7143/2024 NIDHI ASWAL THROUGH NEXT FRIEND ORS. YOGINDER SINGH CHOUDHARY, MEGHNA
CM APPL. 29764/2024 V/s GOVT OF NCT OF DELHI ORS. SANKHLA

OTHER DETAILS OF ADVOCATES:

YOGINDER SINGH CHOUDHARY(ADV.YOGINDERSINGH@GMAIL.COM)(9999735003)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

BAL BHARTI PUBLIC SCHOOL(IVSEHGAL@BALBHARTI.ORG, BBPSGRH@BALBHARTI.ORG)()(RESPONDENT)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

DR. RAHUL CHHOKER(DDACHAMBERHC@DDA.ORG.IN)()(RESPONDENT)

MEGHNA SANKHLA(ASSOCIATES@ MEGHNA.NET.IN)(8700615686)(RESPONDENT)

31 W.P.(C)-5536/2024 SAJIYA AND ORS. YOGINDER SINGH CHOUDHARY
CM APPL. 22764/2024 V/s GOVT OF NCT OF DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:

YOGINDER SINGH CHOUDHARY(ADV.YOGINDERSINGH@GMAIL.COM)(9999735003)(PETITIONER)

DR. RAHUL CHHOKER(DDACHAMBERHC@DDA.ORG.IN)()(RESPONDENT)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
BAL BHARTI PUBLIC SCHOOL(IVSEHGAL@BALBHARTI.ORG, BBPSGRH@BALBHARTI.ORG)()(RESPONDENT)
DELHI COMMISSION FOR PROTECTION OF RIGHTS(DCPCR@HOTMAIL.COM, DYDIRILDDA@GMAIL.COM,
SLOLDDDA@YAHOO.COM)()(RESPONDENT)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

FOR FINAL HEARING

32 CONT.CAS(C)-212/2020 CPWD MAZDOOR UNION VARUN PRASAD
WITH CONT.CAS(C) 765/2020 |V/s UNION OF INDIA & ORS
CONT.CAS(C) 705/2021

OTHER DETAILS OF ADVOCATES:
VARUN PRASAD()(9810432893)(PETITIONER)

33 CONT.CAS(C)-765/2020 ALL INDIA CPWD EMPLOYEE UNION AND ANR & ANR. RAJ KUMAR KAPOOR, DEEPAK KHADARIA
V/s SHRI VIVEK BANSAL DEPUTY DIRECTOR GENERAL
CPWD

OTHER DETAILS OF ADVOCATES:

R K KAPOOR(RKKAPOORADVOCATE@GMAIL.COM)(9871603266)(PETITIONER)
RAJKAPOOR(RKKAPOORADVOCATE@GMAIL.COM)(9871603266)(PETITIONER)

SHRI VIVEK BANSAL DEPUTY DIRECTOR GENERAL
CPWD(MOHAMMEDMUQUEEM@GMAIL.COM)(9911222251)(PETITIONER)

MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
DEEPAK KHADARIA(DEEPAKKHADARIA31@GMAIL.COM)(9811057358)(PETITIONER)

34 CONT.CAS(C)-705/2021 ALL INDIA CPWD EMPLOYEES UNION THROUGH ITS RAJ KUMAR KAPOOR, DEEPAK KHADARIA
GENERAL SECRETARY & ANR.
V/s SHRI UMESH BANSAL DEPUTY DIRECTOR GENERAL
CPWD

OTHER DETAILS OF ADVOCATES:

RK KAPOOR(RKKAPOORADVOCATE@GMAIL.COM)(9871603266)(PETITIONER)

SHRI UMESH BANSAL(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

DEEPAK KHADARIA(DEEPAKKHADARIA31@GMAIL.COM)(9811057358)(PETITIONER)

FOR DISPOSAL

35 W.P.(C)-10149/2024 ANSH MALHOTRA (MINOR) THROUGH MOTHER KAVITA |YOGINDER SINGH CHOUDHARY, KAMAL
CM APPL. 41664/2024 V/s GOVT OF NCT OF DELHI & ORS. GUPTA, ARJUN KRISHAN MAHAJAN

OTHER DETAILS OF ADVOCATES:

YOGINDER SINGH CHOUDHARY(ADV.YOGINDERSINGH@GMAIL.COM)(9999735003)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM, LVSEHGAL@BALBHARTI.ORG,
BBPSGRH@BALBHARTI.ORG)(0)(RESPONDENT)

DELHI COMMISSION FOR PROTECTION OF CHILD RIGHT(PRATEEK@PKCCHAMBERS.COM,
DCPCR@HOTMAIL.COM, KAMALGUPTAANDCOMPANY@GMAIL.COM)(0)(RESPONDENT)

DELHI DEVELOPMENT AUTHORITY(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT)

KAMAL GUPTA(KAMALGUPTAANDCOMPANY@GMAIL.COM)(9810988094)(RESPONDENT)

ARJUN KRISHAN MAHAJAN(AMAHAJAN@MLO.CO.IN)(9810047321)(RESPONDENT)

FOR ARGUMENT
36 W.P.(C)-14908/2024 HAMDARD EDUCATION SOCIETY & ANR. VIKALP MUDGAL, ADITYA KAPOOR, SANTOSH |Listing Remarks:
CM APPL. 62541/2024 V/s RESERVE BANK OF INDIA & ORS. KUMAR ROUT, ABHINAV SHARMA AT 12:30 PM

CM APPL. 62543/2024
CM APPL. 67907/2024
CM APPL. 75968/2024

OTHER DETAILS OF ADVOCATES:

VIKALP MUDGAL(VIKALP.MUDGAL@GMAIL.COM)(9811933231)(PETITIONER)
HAMEL PARIHAR, SARFARAZ, SK ROUT(HAMELPARIHAR@GMAIL.COM,
SARFARAZAZADADV@YAHO0O.CO.IN, ADVSKROUT@YAHOO.COM)(0)(RESPONDENT)
RBI, UCO BANK, PNB BANK(RDNEWDELHI@RBI.ORG.IN, TALIMA@UCOBANK.CO.IN,
B0062910@PNB.CO.IN)(0)(RESPONDENT)

SARFARAZ KHAN(SARFARAZADV@YAHOO.CO.IN)(0)(RESPONDENT)

VIKAP MUDGAL(VIKALP.MUDGAL@GMAIL.COM)(9811933231)(PETITIONER)

SKR LAW FIRMS(SKRLAWFIRMS@GMAIL.COM)(0)(RESPONDENT)
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37

W.P.(C)-6969/2021
CM APPL. 22018/2021

PART-HEARD MATTERS(CONNECTED)

38

39

40

41

42

CRL.M.C.-3783/2019
CRL.M.A. 32639/2019
CRL.M.A. 36901/2019
CRL.M.A. 3571/2021
WITH CRL.M.C. 3785/2019
CRL.M.C. 3786/2019
CRL.M.C. 3787/2019
CRL.M.C. 3788/2019
CRL.M.C. 3789/2019
CRL.M.C. 3790/2019
CRL.M.C. 3791/2019
CRL.M.C. 3792/2019
CRL.M.C. 3793/2019
CRL.M.C. 3794/2019
CRL.M.C. 3795/2019
CRL.M.C. 3796/2019
CRL.M.C. 3797/2019
CRL.M.C. 3798/2019
CRL.M.C. 3799/2019
CRL.M.C. 3800/2019
CRL.M.C. 3801/2019
CRL.M.C. 3802/2019
CRL.M.C. 3803/2019
CRL.M.C. 3804/2019
CRL.M.C. 3805/2019

CRL.M.C.-3785/2019
CRL.M.A. 32643/2019
CRL.M.A. 3902/2021

CRL.M.C.-3786/2019
CRL.M.A. 32645/2019
CRL.M.A. 3635/2021

CRL.M.C.-3787/2019
CRL.M.A. 32647/2019
CRL.M.A. 3639/2021

CRL.M.C.-3788/2019
CRL.M.A. 32649/2019
CRL.M.A. 3636/2021
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SANTOSH KUMAR ROUT(ADVSKROUT@YAHOO0.COM)(9990432878)(RESPONDENT)
ABHINAV SHARMA(ABHINAVSHARMAS88@GMAIL.COM)(9818383574)(RESPONDENT)

KIRTI NAGAR SHRI SANATAN DHARAM SABHA & ORS. SUJOY KUMAR, SUJOY KUMAR, NISHANT
V/s GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF ANAND
DELHI THROUGH ITS CHIEF SECRETARY & ORS.

OTHER DETAILS OF ADVOCATES:

SUJOY KUMAR(SUJOYLAW04@GMAIL.COM)(9810048850)(PETITIONER)
SUJOYKUMAR(SUJOYLAW22 @GMAIL.COM)(9810048850)(PETITIONER)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
MOHAMMAD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
NISHANT ANAND(ANAND.NISHANT24@GMAIL.COM)(9717061109)(PETITIONER)

UMA GOEL
V/s GOYAL MG GASES PVT. LTD.

TATINIBASU, ROHIT RANJAN, JATIN SETHI,
GAURAV MAHAIJAN, GIRIDHAR KUMAR
THAKUR

OTHER DETAILS OF ADVOCATES:

TATINIBASU()(9811215768)(PETITIONER)

ROHIT RANJAN()(8368855975)(PETITIONER)

GAURAV MAHAJAN()(9811688721)(PETITIONER)

JATIN SETHI(JATINSSETHI@GMAIL.COM)(8860070760)(PETITIONER)

BAKUL JAIN & GURPREET SINGH(GS.LAWATTORNEY@GMAIL.COM)(9891894030)(RESPONDENT)
GIRIDHAR KUMAR THAKUR(GKT2015@REDIFFMAIL.COM)(9015721930)(RESPONDENT)

UMA GOEL TATINIBASU, JATIN SETHI, M.L. MAHAJAN,
V/s GOYAL MG GASES PVT. LTD. GIRIDHAR KUMAR THAKUR

OTHER DETAILS OF ADVOCATES:
TATINIBASU()(9811215768)(PETITIONER)

JATIN SETHI(JATINSSETHI@GMAIL.COM)(8860070760)(PETITIONER)

GAURAV MAHAJAN()(9811688721)(PETITIONER)

BAKUL JAIN , GURPREET SINGH(GS.LAWATTORNEY@GMAIL.COM)(9891894030)(RESPONDENT)
GIRIDHAR KUMAR THAKUR(GKT2015@REDIFFMAIL.COM)(9015721930)(RESPONDENT)

UMA GOEL TATINIBASU, JATIN SETHI, M.L. MAHAJAN,
V/s GOYAL MG GASES PVT. LTD. GIRIDHAR KUMAR THAKUR

OTHER DETAILS OF ADVOCATES:
TATINIBASU()(9811215768)(PETITIONER)

BAKUL JAIN , GURPREET SINGH(GS.LAWATTORNEY@GMAIL.COM)(9891894030)(PETITIONER)
JATIN SETHI(JATINSSETHI@GMAIL.COM)(8860070760)(PETITIONER)

GAURAV MAHAJAN()(9811688721)(RESPONDENT)

GIRIDHAR KUMAR THAKUR(GKT2015@REDIFFMAIL.COM)(9015721930)(RESPONDENT)

UMA GOEL TATINIBASU, JATIN SETHI, M.L. MAHAJAN,
V/s GOYAL MG GASES PVT. LTD. GIRIDHAR KUMAR THAKUR

OTHER DETAILS OF ADVOCATES:
TATINIBASU()(9811215768)(PETITIONER)

GAURAV MAHAJAN()(9811688721)(PETITIONER)

JATIN SETHI(JATINSSETHI@GMAIL.COM)(8860070760)(PETITIONER)

BAKUL JAIN & GURPREET SINGH(GS.LAWATTORNEY@GMAIL.COM)(9891894030)(RESPONDENT)
GIRIDHAR KUMAR THAKUR(GKT2015@REDIFFMAIL.COM)(9015721930)(RESPONDENT)

UMA GOEL TATINIBASU, JATIN SETHI, M.L. MAHAJAN,
V/s GOYAL MG GASES PVT. LTD. GIRIDHAR KUMAR THAKUR

OTHER DETAILS OF ADVOCATES:

TATINIBASU()(9811215768)(PETITIONER)

BAKUL JAIN , GURPREET SINGH(GS.LAWATTORNEY@ GMAIL.COM)(9891894030)(PETITIONER)
JATIN SETHI(JATINSSETHI@GMAIL.COM)(8860070760)(PETITIONER)

GAURAV MAHAJAN()(9811688721)(RESPONDENT)
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Listing Remarks:
AT 04:00 PM

Listing Remarks:
AT 04:00 PM

Listing Remarks:
AT 04:00 PM

Listing Remarks:
AT 04:00 PM
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44

45

46

47

48

49

50

51

CRL.M.C.-3789/2019
CRL.M.A. 32651/2019
CRL.M.A. 3614/2021

CRL.M.C.-3790/2019
CRL.M.A. 32653/2019
CRL.M.A. 3631/2021

CRL.M.C.-3791/2019
CRL.M.A. 32655/2019
CRL.M.A. 3632/2021

CRL.M.C.-3792/2019
CRL.M.A. 32657/2019
CRL.M.A. 3637/2021

CRL.M.C.-3793/2019
CRL.M.A. 32659/2019
CRL.M.A. 3640/2021

CRL.M.C.-3794/2019
CRL.M.A. 32661/2019
CRL.M.A. 3621/2021

CRL.M.C.-3795/2019
CRL.M.A. 32663/2019
CRL.M.A. 3630/2021

CRL.M.C.-3796/2019
CRL.M.A. 32665/2019
CRL.M.A. 3634/2021

CRL.M.C.-3797/2019
CRL.M.A. 32667/2019
CRL.M.A. 3624/2021

ADVANCE CAUSE LIST

GIRIDHAR KUMAR THAKUR(GKT2015@REDIFFMAIL.COM)(9015721930)(RESPONDENT)

UMA GOEL TATINIBASU, JATIN SETHI, M.L. MAHAJAN,
V/s GOYAL MG GASES PVT. LTD. GIRIDHAR KUMAR THAKUR

OTHER DETAILS OF ADVOCATES:
TATINIBASU()(9811215768)(PETITIONER)

JATIN SETHI(JATINSSETHI@GMAIL.COM)(8860070760)(PETITIONER)

GAURAV MAHAJAN()(9811688721)(PETITIONER)

BAKUL JAIN & GURPREET SINGH(GS.LAWATTORNEY@GMAIL.COM)(9891894030)(RESPONDENT)
GIRIDHAR KUMAR THAKUR(GKT2015@REDIFFMAIL.COM)(9015721930)(RESPONDENT)

UMA GOEL TATINIBASU, JATIN SETHI, M.L MAHAJAN,
V/s GOYAL MG GASES PVT. LTD. GIRIDHAR KUMAR THAKUR

OTHER DETAILS OF ADVOCATES:
TATINIBASU()(9811215768)(PETITIONER)

BAKUL JAIN , GURPREET SINGH(GS.LAWATTORNEY@GMAIL.COM)(9891894030)(PETITIONER)
JATIN SETHI(JATINSSETHI@GMAIL.COM)(8860070760)(PETITIONER)

GAURAV MAHAJAN()(9811688721)(RESPONDENT)

GIRIDHAR KUMAR THAKUR(GKT2015@REDIFFMAIL.COM)(9015721930)(RESPONDENT)

UMA GOEL TATINIBASU, JATIN SETHI, M.L MAHAJAN,
V/s GOYAL MG GASES PVT. LTD. GIRIDHAR KUMAR THAKUR

OTHER DETAILS OF ADVOCATES:
TATINIBASU()(9811215768)(PETITIONER)

JATIN SETHI(JATINSSETHI@GMAIL.COM)(8860070760)(PETITIONER)

BAKUL JAIN , GURPREET SINGH(GS.LAWATTORNEY@GMAIL.COM)(9891894030)(PETITIONER)
GAURAV MAHAJAN()(9811688721)(RESPONDENT)

GIRIDHAR KUMAR THAKUR(GKT2015@REDIFFMAIL.COM)(9015721930)(RESPONDENT)

UMA GOEL TATINIBASU, JATIN SETHI, M.L MAHAJAN,
V/s GOYAL MG GASES PVT. LTD. GIRIDHAR KUMAR THAKUR

OTHER DETAILS OF ADVOCATES:
TATINIBASU()(9811215768)(PETITIONER)

BAKUL JAIN , GURPREET SINGH(GS.LAWATTORNEY@GMAIL.COM)(9891894030)(PETITIONER)
JATIN SETHI(JATINSSETHI@GMAIL.COM)(8860070760)(PETITIONER)

GAURAV MAHAJAN()(9811688721)(RESPONDENT)

GIRIDHAR KUMAR THAKUR(GKT2015@REDIFFMAIL.COM)(9015721930)(RESPONDENT)

UMA GOEL TATINIBASU, JATIN SETHI, M.L MAHAJAN,
V/s GOYAL MG GASES PVT. LTD. GIRIDHAR KUMAR THAKUR

OTHER DETAILS OF ADVOCATES:
TATINIBASU()(9811215768)(PETITIONER)

JATIN SETHI(JATINSSETHI@GMAIL.COM)(8860070760)(PETITIONER)

GAURAV MAHAJAN()(9811688721)(PETITIONER)

BAKUL JAIN & GURPREET SINGH(GS.LAWATTORNEY@GMAIL.COM)(9891894030)(RESPONDENT)
BAKUL JAIN & GURPREET SINGH(GS.LAWATTORNEY@GMAIL.COM)(9891894030)(RESPONDENT)
GIRIDHAR KUMAR THAKUR(GKT2015@REDIFFMAIL.COM)(9015721930)(RESPONDENT)

UMA GOEL TATINIBASU, JATIN SETHI, M.L MAHAJAN,
V/s GOYAL MG GASES PVT. LTD. GIRIDHAR KUMAR THAKUR

OTHER DETAILS OF ADVOCATES:
TATINIBASU()(9811215768)(PETITIONER)

JATIN SETHI(JATINSSETHI@GMAIL.COM)(8860070760)(PETITIONER)

GAURAV MAHAJAN()(9811688721)(PETITIONER)

BAKUL JAIN & GURPREET SINGH(GS.LAWATTORNEY@GMAIL.COM)(9891894030)(RESPONDENT)
GIRIDHAR KUMAR THAKUR(GKT2015@REDIFFMAIL.COM)(9015721930)(RESPONDENT)

UMA GOEL TATINIBASU, JATIN SETHI, M.L MAHAJAN,
V/s GOYAL MG GASES PVT. LTD. GIRIDHAR KUMAR THAKUR

OTHER DETAILS OF ADVOCATES:
TATINIBASU()(9811215768)(PETITIONER)

BAKUL JAIN AND GURPREET SINGH(GS.LAWATTORNEY@GMAIL.COM)(9891894030)(PETITIONER)
JATIN SETHI(JATINSSETHI@GMAIL.COM)(8860070760)(PETITIONER)

MR. GAURAV MAHAJAN()(9811688721)(RESPONDENT)

GIRIDHAR KUMAR THAKUR(GKT2015@REDIFFMAIL.COM)(9015721930)(RESPONDENT)

UMA GOEL TATINIBASU, JATIN SETHI, M.L MAHAJAN,
V/s GOYAL MG GASES PVT. LTD. GIRIDHAR KUMAR THAKUR

OTHER DETAILS OF ADVOCATES:
TATINIBASU()(9811215768)(PETITIONER)

JATIN SETHI(JATINSSETHI@GMAIL.COM)(8860070760)(PETITIONER)

BAKUL JAIN , GURPREET SINGH(GS.LAWATTORNEY@GMAIL.COM)(9891894030)(PETITIONER)
GAURAV MAHAJAN()(9811688721)(RESPONDENT)

GIRIDHAR KUMAR THAKUR(GKT2015@REDIFFMAIL.COM)(9015721930)(RESPONDENT)

UMA GOEL TATINIBASU, JATIN SETHI, M.L MAHAJAN,
V/s GOYAL MG GASES PVT. LTD. GIRIDHAR KUMAR THAKUR

OTHER DETAILS OF ADVOCATES:
TATINIBASU()(9811215768)(PETITIONER)
JATIN SETHI(JATINSSETHI@GMAIL.COM)(8860070760)(PETITIONER)
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52

53

54

55

56

57

58

59

CRL.M.C.-3798/2019
CRL.M.A. 32669/2019
CRL.M.A. 3623/2021

CRL.M.C.-3799/2019
CRL.M.A. 32671/2019
CRL.M.A. 3622/2021

CRL.M.C.-3800/2019
CRL.M.A. 32673/2019
CRL.M.A. 3638/2021

CRL.M.C.-3801/2019
CRL.M.A. 3620/2021

CRL.M.C.-3802/2019
CRL.M.A. 32677/2019
CRL.M.A. 3641/2021

CRL.M.C.-3803/2019
CRL.M.A. 32679/2019
CRL.M.A. 3625/2021

CRL.M.C.-3804/2019
CRL.M.A. 32681/2019
CRL.M.A. 3618/2021

CRL.M.C.-3805/2019
CRL.M.A. 32683/2019
CRL.M.A. 3627/2021

ADVANCE CAUSE LIST

GAURAV MAHAJAN()(9811688721)(PETITIONER)
BAKUL JAIN & GURPREET SINGH(GS.LAWATTORNEY@GMAIL.COM)(9891894030)(RESPONDENT)
GIRIDHAR KUMAR THAKUR(GKT2015@REDIFFMAIL.COM)(9015721930)(RESPONDENT)

UMA GOEL TATINIBASU, JATIN SETHI, M.L MAHAJAN,
V/s GOYAL MG GASES PVT. LTD. GIRIDHAR KUMAR THAKUR

OTHER DETAILS OF ADVOCATES:
TATINIBASU()(9811215768)(PETITIONER)

BAKUL JAIN , GURPREET SINGH(GS.LAWATTORNEY@GMAIL.COM)(9891894030)(PETITIONER)
JATIN SETHI(JATINSSETHI@GMAIL.COM)(8860070760)(PETITIONER)

GAURAV MAHAJAN()(9811688721)(RESPONDENT)

GIRIDHAR KUMAR THAKUR(GKT2015@REDIFFMAIL.COM)(9015721930)(RESPONDENT)

UMA GOEL TATINIBASU, JATIN SETHI, M.L MAHAJAN,
V/s GOYAL MG GASES PVT. LTD. GIRIDHAR KUMAR THAKUR

OTHER DETAILS OF ADVOCATES:
TATINIBASU()(9811215768)(PETITIONER)

BAKUL JAIN , GURPREET SINGH(GS.LAWATTORNEY@GMAIL.COM)(9891894030)(PETITIONER)
JATIN SETHI(JATINSSETHI@GMAIL.COM)(8860070760)(PETITIONER)

GAURAV MAHAJAN()(9811688721)(RESPONDENT)

GIRIDHAR KUMAR THAKUR(GKT2015@REDIFFMAIL.COM)(9015721930)(RESPONDENT)

UMA GOEL TATINIBASU, JATIN SETHI, M.L MAHAJAN,
V/s GOYAL MG GASES PVT. LTD. GIRIDHAR KUMAR THAKUR

OTHER DETAILS OF ADVOCATES:

TATINIBASU()(9811215768)(PETITIONER)

BAKUL JAIN , GURPREET SINGH(GS.LAWATTORNEY@GMAIL.COM)(9891894030)(PETITIONER)
JATIN SETHI(JATINSSETHI@GMAIL.COM)(8860070760)(PETITIONER)

GAURAV MAHAJAN()(9811688721)(RESPONDENT)

GIRIDHAR KUMAR THAKUR(GKT2015@REDIFFMAIL.COM)(9015721930)(RESPONDENT)

UMA GOEL TATINIBASU, JATIN SETHI, M.L MAHAJAN,
V/s GOYAL MG GASES P. LTD. GIRIDHAR KUMAR THAKUR

OTHER DETAILS OF ADVOCATES:

TATINIBASU()(9811215768)(PETITIONER)

JATIN SETHI(JATINSSETHI@GMAIL.COM)(8860070760)(PETITIONER)

BAKUL JAIN , GURPREET SINGH(GS.LAWATTORNEY@GMAIL.COM)(9891894030)(PETITIONER)
GAURAV MAHAJAN()(9811688721)(RESPONDENT)

GIRIDHAR KUMAR THAKUR(GKT2015@REDIFFMAIL.COM)(9015721930)(RESPONDENT)

UMA GOEL TATINIBASU, JATIN SETHI, M.L MAHAJAN,
V/s GOYAL MG GASES PVT. LTD. GIRIDHAR KUMAR THAKUR

OTHER DETAILS OF ADVOCATES:

TATINIBASU()(9811215768)(PETITIONER)

JATIN SETHI(JATINSSETHI@GMAIL.COM)(8860070760)(PETITIONER)

GAURAV MAHAJAN()(9811688721)(PETITIONER)

BAKUL JAIN & GURPREET SINGH(GS.LAWATTORNEY@GMAIL.COM)(9891894030)(RESPONDENT)
GIRIDHAR KUMAR THAKUR(GKT2015@REDIFFMAIL.COM)(9015721930)(PETITIONER)

UMA GOEL TATINIBASU, JATIN SETHI, M.L. MAHAJAN,
V/s GOYAL MG GASES PVT. LTD. GIRIDHAR KUMAR THAKUR

OTHER DETAILS OF ADVOCATES:
TATINIBASU()(9811215768)(PETITIONER)

JATIN SETHI(JATINSSETHI@GMAIL.COM)(8860070760)(PETITIONER)

BAKUL JAIN AND GURPREET SINGH(GS.LAWATTORNEY@GMAIL.COM)(9891894030)(PETITIONER)
MR. GAURAV MAHAJAN()(9811688721)(RESPONDENT)

GIRIDHAR KUMAR THAKUR(GKT2015@REDIFFMAIL.COM)(9015721930)(RESPONDENT)

UMA GOEL TATINIBASU, JATIN SETHI, M.L. MAHAJAN,
V/s GOYAL MG GASES PVT. LTD. GIRIDHAR KUMAR THAKUR

OTHER DETAILS OF ADVOCATES:

TATINIBASU()(9811215768)(PETITIONER)

GAURAV MAHAJAN()(9811688721)(PETITIONER)

JATIN SETHI(JATINSSETHI@GMAIL.COM)(8860070760)(PETITIONER)

BAKUL JAIN & GURPREET SINGH(GS.LAWATTORNEY@GMAIL.COM)(9891894030)(RESPONDENT)
GIRIDHAR KUMAR THAKUR(GKT2015@REDIFFMAIL.COM)(9015721930)(RESPONDENT)

UMA GOEL TATINIBASU, JATIN SETHI, M.L. MAHAJAN,
V/s GOYAL MG GASES PVT. LTD. GIRIDHAR KUMAR THAKUR

OTHER DETAILS OF ADVOCATES:
TATINIBASU()(9811215768)(PETITIONER)

JATIN SETHI(JATINSSETHI@GMAIL.COM)(8860070760)(PETITIONER)

BAKUL JAIN AND GURPREET SINGH(GS.LAWATTORNEY@GMAIL.COM)(9891894030)(PETITIONER)
MR. GAURAV MAHAJAN()(9811688721)(RESPONDENT)

BAKUL JAIN AND GURPREET SINGH(GS.LAWATTORNEY@GMAIL.COM)(9891894030)(RESPONDENT)
GIRIDHAR KUMAR THAKUR(GKT2015@REDIFFMAIL.COM)(9015721930)(PETITIONER)
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END OF THE BOARD/FOR DISPOSAL MATTERS

60 W.P.(C)-6578/2017 URDU EDUCATION BOARD JAVED AHMAD
CM APPL. 27254/2017 V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:

END OF THE BOARD MATTERS

61 CONT.CAS(C)-559/2014 PARAS NATH & ORS KAMLAKSHI SINGH, SUNDARYA SINGH,
V/s S C L DASS & ANR AVNISH AHLAWAT

OTHER DETAILS OF ADVOCATES:
AVNISH AHLAWAT(AVNISH@AHLAWATASSOCIATES.IN)(9810134741)(RESPONDENT)
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COURT NO. 03
HON'BLE MR.JUSTICE TUSHAR RAO GEDELA

NOTE: APPEARANCE OF ONLY THOSE LEARNED COUNSELS WILL BE MARKED, WHO APPEARED WHEN

THE MATTER IS CALLED OUT.

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

courtmaster253@gmail.com

CLICK HERE TO JOIN VC

http://virtualcourtdhc.webex.com/meet/virtualcourtdhc4

:;lrll::l“l\:BER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
AFTER NOTICE MISC. MATTERS
1 W.P.(C)-4413/2012 RAJ RANI SHIV CHARAN GARG, REKHA PART-HEARD
V/s NCT OF DELHI & ORS AGGARWAL, NAUSHAD AHMED KHAN,
JS NARULA, ANUJ AGGARWAL
OTHER DETAILS OF ADVOCATES:
2 CM APPL. 38872/2024 SMT. ROOPA SHARMA MADHUMITA BHATTACHARJEE, PUNEET
In W.P.(C)-6044/2024(Disposed |V/s SANT NIRANKARI BOYS SR. SEC. SCHOOL &  |SINGH BINDRA
off case) ANR.

OTHER DETAILS OF ADVOCATES:
MADHUMITA
BHATTACHARJEE(BHATTACHARIEE.MADHUMITA@GMAIL.COM)(9811785211)(PETITIONER)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(9810315334)(RESPONDENT)

SANT NIRANKARI BOYS SR. SEC.
SCHOOL(JOGINDERSUKHIJA@GMAIL.COM)(9810315334)(RESPONDENT)

MADHUMITA
BHATTAQCHARJEE(BHATTACHARJEE.MADHUMITA@GMAIL.COM)(0)(PETITIONER)

PUNEET SINGH BINDRA(PUNEET@BINDRA.CO.IN)(9560656171)(RESPONDENT)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

PART-HEARD MATTERS

3 W.P.(C)-4380/2022 DELHI STATE ANGANWADI WORKERS AND SNEHA MUKHERJEE, KAWALPREET
CM APPL. 40037/2024 HELPERS UNION KAUR
CM APPL. 43985/2024 V/s GOVERNMENT OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

SNEHA MUKHERJEE(SNEHA@SLIC.ORG.IN)(9999602308)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
KAWALPREET KAUR(KAWALPREET303@YAHOO.IN)(8287908688)(PETITIONER)
SATYAKAMA(SATYAKAMASSOCIATE@GMAIL.COM,
SATYAKAMASCGNCTD@GMAIL.COM)(0)(RESPONDENT)
SATYAKAMA(SATYAKAMASSOCIATE@GMAIL.COM,
SATYAKAMASCGNCTD@GMAIL.COM)(0)(RESPONDENT)

SPECIAL BENCH MATTERS

4 REVIEW PET. 120/2023 LAKH RAM (DECEASED) THR LRS NARENDER SHARMA, RUCHIKA RATHI,
In LA.APP.-152/2019(Disposed V/s UNION OF INDIA & ORS REKHA BAKSHI
off case)

OTHER DETAILS OF ADVOCATES:

NARENDER SHARMA()(9811480411)(PETITIONER)

RUCHIKA RATHI, HARSHIT GUPTA , KASHIKA
GERA(RUCHIKA@CRBLAW.IN)(9711154508)(RESPONDENT)

NARENDER SHARMA(NARENDERSHARMA634@GMAIL.COM)()(RESPONDENT)
YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)()(RESPONDENT)

REKHA BAKSHI(INDUSLAWASSOCIATES@GMAIL.COM)(8750778010)(PETITIONER)
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COURT NO. 08
HON'BLE MR.JUSTICE SACHIN DATTA

CLICK HERE TO JOIN V.C.

https://virtualcourtdhc.webex.com/meet/virtualcourtdhcé6

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sachin.sharma@dhc.nic.in

NOTE: ADMISSION MATTERS SHALL BE TAKEN UP IN THE PRE-LUNCH SESSION AND SUPPLEMENTARY MATTERS WILL BE TAKEN UP IN THE

POST LUNCH SESSION ( 02:30 P.M. ONWARDS)

II:II-SII\\,I/IBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

AFTER NOTICE MISC. MATTERS

1 CONT.CAS(C)-1096/2024 SMRITI BHATIA ADAB SINGH KAPOOR
V/s MUNICIPAL CORPORATION OF DELHI AND
ORS

OTHER DETAILS OF ADVOCATES:

2 W.P.(C)-10052/2019 DR. RATAN LAL ADITAY KUMAR CHOUDHARY
V/s CENTRAL INFORMATION COMMISSION
AND ORS.

OTHER DETAILS OF ADVOCATES:
ADITAY KUMAR CHOUDHARY()(9811573350)(PETITIONER)

3 W.P.(C)-12563/2021 VARDHMAN PROPERTIES LTD PUSHKAR ARYAL, SAMEER VASHISHT
WITH W.P.(C) 15702/2022 V/s COLLECTOR OF STAMPS SUB-DIVISIONAL
MAGISTRATE AND ANR

OTHER DETAILS OF ADVOCATES:

NAVEEN DABAS AND
ASSOCIATES(NAVEENDABAS11@GMAIL.COM)(7840060385)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SAMEER VASHISHT(SAMEER.VASHISHT@GMAIL.COM)(9818280821)(RESPONDENT)

4 W.P.(C)-15702/2022 SMT AMARIJEET KAUR GAGAN GANDHI
CM APPL. 48862/2022 V/s SUB DIVISIONAL MAGISTRATE (RAJOURI
GARDEN) AND ORS

OTHER DETAILS OF ADVOCATES:

NITI NAYAYA LAW
OFFICES(GAGANKRGANDHI@GMAIL.COM)(9818085505)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

5 W.P.(C)-10865/2022 SARITA CHAUHAN & ORS. ALOK KUMAR RAI, SHAMBHU NATH
CM APPL. 593/2025 V/s THE GOVERNMENT OF NCT OF DELHI & KUMAR, KUNAL ANAND
ORS.

OTHER DETAILS OF ADVOCATES:
SHAMBHU NATH SINGH(JAIPALGOYAL7777@GMAIL.COM)(9811656902)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SANGEETA BHARTI(SANGEETABHARTI@GMAIL.COM)()(RESPONDENT)

SHAMBHU NATH SINGH()(9811656902)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
KUNAL ANAND(OFFICE@MARKLEGAL.CO.IN )(8447226339)(RESPONDENT)

6 W.P.(C)-13782/2023 SH. SATPAL SINGH BHARAT
V/s GOVERNMENT OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

BHARAT BAGGA &
ASSOCIATES(BHARATBAGGAADVOCATE123@GMAIL.COM)(9899584189)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
SDMKANJHAWALA@GMAIL.COM)(9868250806)(RESPONDENT)

7 W.P.(C)-16409/2023 RAVI DUTT SHARMA CHETAN SHARMA, AMANDEEP SINGH
V/s STATE, GOVT. OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
CHETAN
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8 W.P.(C)-16503/2023
CM APPL. 4595/2024
CM APPL. 50761/2024

9  |W.P.(C)-652/2024

10 |W.P.(C)-3393/2024
CM APPL. 13898/2024

11 W.P.(C)-13281/2024
CM APPL. 55487/2024
WITH W.P.(C) 13282/2024

12 |W.P.(C)-13282/2024
CM APPL. 55489/2024

13 W.P.(C)-17697/2024

FOR COMPLIANCE
14 W.P.(C)-5048/2023(Disposed off
case)

ADVANCE CAUSE LIST

SHARMA(CHETANSHARMAADVOCATE@GMAIL.COM)(9910868586)(PETITIONER)
HEALTH INDIA INSURANCE TPA SERVICES PVT. LTD.,
GNCTD(CUSTOMERSERVICE@HITPA.CO.IN,
STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

STATE OF GNCT OF DELHI, BAR COUNCIL OF DELHIQ(LAW-GNCTD@DELHI.GOV.IN,
BARCOUNCILOFDELHI@REDIFFMAIL.COM)()(RESPONDENT)

AMANDEEP SINGH(AMAN@DEXTERJURIS.COM)(9796843949)(RESPONDENT)

H.S. SERVICE PROVIDER SAPAN KUMAR MISHRA, MUKUL
V/s UNION OF INDIA & ORS. SINGH

OTHER DETAILS OF ADVOCATES:

SAPAN K MISHRA AND MANSI
GUPTA(MISHRA.SAPAN@GMAIL.COM)(9871185412)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

ADV ENHM(ADVENHM@RB.RAILNET.GOV.IN)()(RESPONDENT)

SAPAN K MISHRA (MISHRA.SAPAN@GMAIL.COM)(9871185412)(PETITIONER)
UNION OF INDIA (UOIDHC@GMAIL.COM)()(RESPONDENT)

SAPAN MISHRA(MISHRA.SAPAN@GMAIL.COM)()(PETITIONER)

MUKU SINGH(MUKULSINGHCGSC@GMAIL.COM)(9971359512)(RESPONDENT)

HIMANSHU SUNDRIYAL AND ORS PRANCHAL PANWAR
V/s GNCT OF DELHI THRU CHIEF SECRETARY

OTHER DETAILS OF ADVOCATES:

RAJARAM C IYER()(9560394800)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

PINTOO PARASHAR @NAINA ARCHER JURISTS LLP
V/s GOVT. OF NCT OF DELHI THROUGH CHIEF
SECRETARY & ANR.

OTHER DETAILS OF ADVOCATES:

ARCHER JURISTS LLP(INFO@ARCHERJURISTS.COM)(9818133353)(PETITIONER)
GOVERNMENT OF NCT OF DELHI(CSDELHI@NIC.IN)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
P KHANNA(PKHANNA44@GMAIL.COM)(9818303283)(RESPONDENT)

M/S. G4S FACILITY SERVICES (INDIA) PVT. LTD. AMITABH CHATURVEDI
V/s GOVT. OF NCT OF DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:

ANKIT MONGA(SANJITBLN.MNY@GMAIL.COM)(9818259354)(PETITIONER)
SANTOSH KUMAR TRIPATHI, SANJAY
GUPTA(STANDINGCOUNSELGNCTD@GMAIL.COM,
SANJAY_GUPTA@SNGPARTNERS.IN)(9868250806)(RESPONDENT)

M/S. G4S SECURE SOLUTIONS (INDIA) PVT. AMITABH CHATURVEDI
LTD.
V/s GOVT. OF NCT OF DELHI AND ORS

OTHER DETAILS OF ADVOCATES:
ANKIT MONGA(SANJITBLN.MNY@GMAIL.COM)(9818259354)(PETITIONER)

DEPUTY COMMISSIONER SOUTH WEST, SDM DWARKA, HONKONG AND SHANGHAI
BANKING(DCSW@NIC.IN, SOMDWARKASW@GMAIL.COM,
SHUBHAM.JAIN@HSBC.CO.IN)(0)(RESPONDENT)

SANJAY GUPTA(SANJAY_GUPTA@SNGPARTNERS.IN)(0)(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

PROF. DEEPAK KUMAR SUNIL KUMAR AGARWAL
V/s JAWAHARLAL NEHRU UNIVERSITY AND
ORS.

OTHER DETAILS OF ADVOCATES:

SUNIL KUMAR
AGARWAL(SUNIL.AGARWAL.SCAOR@GMAIL.COM)(7982527367)(PETITIONER)
RAUTRAY, JNU(MAIL@RAUTRAY.COM, VC@MAIL.JNU.AC.IN,
REGISTRAR@MAIL.JNU.AC.IN, FO@MAIL.JNU.AC.IN)(0)(RESPONDENT)
KAUSHAL KUMAR, PARIMALAV RAO(KAUSHALKUMAR@MAIL.JNU.AC.IN,
PARIMALAVRAO@MAIL.JNU.AC.IN)(0)(RESPONDENT)

KRISHAN DASAN A. MOHAN SHYAM
V/s GOVT. OF NCT OF DELHI THROUGH
SECRETARY & ORS.

OTHER DETAILS OF ADVOCATES:

MOHAN S SAMRIDHI(MOHAN.S@MLCPARTNERS.IN)(9372249197)(PETITIONER)
CEWP(CEWP.DJB@GMAIL.COM, PWDHQDELHI@GMAIL.COM)()(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
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NOTE

NOTE:

NOTE :

COURT NO. 31
HON'BLE MR.JUSTICE AMIT MAHAJAN

ADVOCATES AND PARTIES IN PERSON ARE REQUESTED TO ADDRESS THE COURT AS 'SIR'
AND AVOID ADDRESSING AS 'MY LORD', YOUR LORDSHIP' OR 'YOUR HONOUR'.

"REQUEST SEEKING ADJOURNMENT DUE TO NON AVAILABILITY OF COUNSELS/LAWYERS WILL BE
ENTERTAINED ONLY BETWEEN 10.15 AM TO 10.30 AM & 2.15 PM AND 2.30 PM (PRESENCE OF
COUNSELS FOR BOTH SIDES IS NECESSARY) .”

FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmpooja.dhc@gov.in

CLICK HERE TO JOIN VC

https:

ITEM
NUMBER

BAIL
1

2

3

4

5

//virtualcourtdhc.webex.com/meet/virtualcourtdhc?

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

BAIL APPLN.-4208/2024 SHAILENDER PRASHANT CHAKRAVARTY

CRL.M.A. 34598/2024 V/s STATE NCT OF DELHI
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
KUNDAN KUMAR & :(HAUZ QAZI-7/2021)
ASSOCIATES(ADVKUNDANKUMAR12@GMAIL.COM)(9899521200)(PETITIONER) BAIL APPLN. 3508/2021 FILED BY SHAILENDER
KAPIL (DISPOSED ON : 2022-08-03 )

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |CRL.M.C. 450/2022 FILED BY SHAILENDER

(DISPOSED ON : 2022-07-13)

BAIL APPLN. 1010/2023 FILED BY SHAILENDER
(DISPOSED ON : 2023-03-28 )

BAIL APPLN. 1253/2023 FILED BY SHAILENDER
(DISPOSED ON : 2023-04-19 )

BAIL APPLN. 301/2023 FILED BY SHAILENDER
(DISPOSED ON : 2023-03-03 )

BAIL APPLN. 750/2024 FILED BY SHAILENDER
(DISPOSED ON : 2024-09-06 )

P.S.-FIR NO. :(HAUZ QAZI-7/2021)

BAIL APPLN.-4518/2024 ABHISHEK SAXENA @ ANSHUL UDAY CHAUHAN
WITH CRL.M.C. 462/2025 V/s STATE NCT OF DELHI AND ANR
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
ANUP KR DAS (CHAUHANUDAY93@GMAIL.COM)(9212843448)(PETITIONER) :(TILAK NAGAR-541/2018)
KAPIL SHARMA CRL.M.C. 462/2025 FILED BY ABHISHEK
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) SAXENA@ANSHUL (D. OF HEARING : 2025-03-21 )
P.S.-FIR NO. :(TILAK NAGAR-541/2018)
CRL.M.C.-462/2025 ABHISHEK SAXENA@ANSHUL UDAY CHAUHAN

V/s STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
UDAY CHAUHAN(CHAUHANUDAY93@GMAIL.COM)(9212843448)(PETITIONER) :(TILAK NAGAR-541/2018)
KAPIL BAIL APPLN. 4518/2024 FILED BY ABHISHEK

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |SAXENA @ ANSHUL (D. OF HEARING : 2025-03-21
)

P.S.-FIR NO. :(TILAK NAGAR-541/2018)

BAIL APPLN.-428/2025 OLIVER JAMES @ OLIVER IKECHUKWU ANOOP KUMAR GUPTA
V/s STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(TILAK NAGAR-323/2024)
ANOOP GUPTA (ADVOCATEANOOPGUPTAEGMAIL.COM)(8368305620)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

BAIL APPLN.-481/2025 SUNIL DUTT @ ANNE DOLLY SHARMA

CRL.M.A. 3471/2025 V/s STATE GOVT. OF NCT OF DELHI
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
DOLLY SHARMA (DOLLYSH29@GMAIL.COM)(9953269424)(PETITIONER) :(NARELA-133/2018)
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6 BAIL APPLN.-534/2025

SUSPENSION OF SENTENCE

7 CRL.M.(BAIL) 469/2025
In CRL.A.-194/2023

8 CRL.M.(BAIL) 53/2025
In CRL.A.-28/2025

FOR ADMISSION

9 CRL.M.C.-1003/2025
CRL.M.A. 4633/2025
CRL.M.A. 4634/2025

AFTER NOTICE MISC. MATTERS
10 CRL.A.-1145/2016

11 CRL.A.-66/2020

12 CRL.A.-283/2020
CRL.M.A. 15151/2022
CRL.M.A. 15152/2022

ADVANCE CAUSE LIST

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

BAIL APPLN. 3127/2020 FILED BY RAKESH DIXIT
(DISPOSED ON : 2020-10-16 )

BAIL APPLN. 4591/2024 FILED BY RAKESH DIXIT@
BHAJI (DISPOSED ON : 2024-12-24)

BAIL APPLN. 59/2025 FILED BY RAKESH DIXIT
ALIAS BHAJJI (DISPOSED ON : 2025-01-09 )

BAIL APPLN. 257/2025 FILED BY RAKESH DIXIT @
BHAJJI (DISPOSED ON : 2025-01-31)

P.S.-FIR NO. :(NARELA-133/2018)

BISHAMBER @ ROCKY
V/s STATE GNCT OF DELHI

ASHOK KUMAR MISHRA

OTHER DETAILS OF ADVOCATES:

ASHOK KR. MISHRA(MISHRAASHOK77 @GMAIL.COM)(9990180412)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

P.S.-FIR NO. :(MAURIS NAGAR-72/2024)

UMESH KUMAR
V/s THE STATE NCT OF DELHI

ADITYA SINGH DESHWAL (DHCLSC),
CHETAN BHARDWAJ, CHETAN
BHARDWAJ

OTHER DETAILS OF ADVOCATES:

ADITYA (ADITYADESHWAL695@GMAIL.COM)(9536367061)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
CHETAN BHARDWA
(ADVCHETANBHARDWAIJ@GMAIL.COM)(9717555186)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
CHETAN BHARDWAJ
(ADVCHETANBHARDWAJ@GMAIL.COM)(9717555186)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
CHETAN
BHARDWAJ(ADVCHETANBHARDWAJ@GMAIL.COM)(9717555186)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
CHETAN
BHARDWAJ(ADVCHETANBHARDWAJ@GMAIL.COM)(9717555186)(PETITIONER)

PRAMOD RAUT YATHARTH SINHA
V/s STATE GOVT OF NCT OF DELHI & ANR.

P.S.-FIR NO. :(KRISHNA NAGAR-265/2015)

OTHER DETAILS OF ADVOCATES:

M.P. SINHA(SINHAANDSINHALAWOFFICES@GMAIL.COM)(9958665544)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

P.S.-FIR NO. :(S.P. BADLI-660/2018)

MS BEYOND TELE AND ORS
V/s MS MICROMAX PVT LTD

PRAVEEN SURI

OTHER DETAILS OF ADVOCATES:
PRAVEEN SURI(PRAVEENSURI73@GMAIL.COM)(9810928188)(PETITIONER)
MUDI(MUDI@MINTADVISE.COM)(0)(RESPONDENT)

RAJU SUNAR AZHAR QAYUM @ A.Q. BUTT
V/s STATE (DHCLSC)

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(MUKHERJEE NAGAR-282/2014)

STATE OF NCT OF DELHI
V/s SHAGUN KAUSHIK & ANR

KUSUM DHALLA, R S MALIK

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(PASCHIM VIHAR WEST-178/2013)

CRL.M.C. 3588/2013 FILED BY AYUSH MAGGO
(DISPOSED ON : 2014-11-24)

CRL.M.C. 3593/2013 FILED BY AYUSH MAGGO

(DISPOSED ON : 2014-11-24 )

P.S.-FIR NO. :(PASCHIM VIHAR WEST-178/2013)

JAHANGIR PRASHANT MEHTA (DHCLSC),
V/s STATE PRASHANT MEHTA

OTHER DETAILS OF ADVOCATES:
PRASHANT MEHTA (DHCLSC)()(999959003)(PETITIONER)

MEHTA LAW(LAWMEHTA03@GMAIL.COM)()(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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P.S.-FIR NO. :(SUBHASH PLACE-517/2016)
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13 CRL.A.-610/2020

14 CRL.A.-499/2023
CRL.M.A. 16944/2023
CRL.M.A. 7615/2024

15 CRL.M.(BAIL) 121/2025
In CRL.A.-946/2023

16 CRL.L.P.-488/2018
CRL.M.A. 28794/2018

17 CRL.L.P.-670/2018

18 |CRL.L.P.-30/2022

19 CRL.L.P.-51/2022

20 CRL.L.P.-68/2022
CRL.M.A. 1925/2022

ADVANCE CAUSE LIST

RAJENDER SHARMA
V/s THE STATE (GOVT OF NCT) DELHI

MADHAV KHURANA (DHCLSC)

OTHER DETAILS OF ADVOCATES:

MADHAV
KHURANA(MADHAV@MADHAVKHURANA.COM)(9810119627)(PETITIONER)

DIVYA THAPLIYAL(DIVYA@MADHAVIKHURANA.COM)(967924146)(PETITIONER)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ANWAR KHAN ANWAR KHAN GHAURI
V/s STATE AND ORS.

OTHER DETAILS OF ADVOCATES:

ANWAR KHAN(ANWARKHANG2625@GMAIL.COM)(9811980098)(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
ANWAR KHAN (ANWARKHANG2625@GMAIL.COM)(9811980098)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

PAWAN KUMAR SUNIL BAINSLA (DHCLSC), SUNIL
V/s STATE NCT OF DELHI BAINSLA, ANAND KUMAR DWIVEDI

OTHER DETAILS OF ADVOCATES:

AMIT KALA(WEAREKALAS@GMAIL.COM)(7838656399)(PETITIONER)

KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ABHAS MISHRA (MAIL@ABHASMISHRA.IN)(0)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ANAND KUMAR DWIVEDI(RAMUANANDO5@GMAIL.COM)(8468940206)(PETITIONER)
ANAND KUMAR DWIVEDI(RAMUANANDO5@GMAIL.COM)(8468940206)(PETITIONER)

CENTRAL BUREAU OF INVESTIGATION
V/s DRP SUNDRAM & OTHERS

SANJEEV BHANDARI, ABHISHEK
PRASAD

OTHER DETAILS OF ADVOCATES:
SANJEEV BHANDARI()(9810033444)(PETITIONER)

SHESHAN LAL
V/s DEEN DAYAL KUMAR

RADHESH MAKRANDI, AKHILESH
VIKRAM SHUKLA

OTHER DETAILS OF ADVOCATES:
RADHESH MAKRANDI()(8882229992)(PETITIONER)

STATE MEENAKSHI DAHIYA
V/s PRAVEEN NAIDU

OTHER DETAILS OF ADVOCATES:
MEENAKSHI
DAHIYA(ADVMEENAKSHIDAHIYA@GMAIL.COM)(9953765076)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

STATE AMIT CHADHA
V/s MOHINUDDIN

OTHER DETAILS OF ADVOCATES:

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

BADRI PRASAD GARG MANIBHADRA JAIN, SUNDEEP
V/s SUKHDEV SINGH SEHGAL

OTHER DETAILS OF ADVOCATES:

ALOK KUMAR JHA(AKJHA1783@GMAIL.COM)(7503671783)(PETITIONER)
SUKHDEV SINGH(LALIT.G.LAW@GMAIL.COM)()(RESPONDENT)

SUNDEEP SEHGAL(INFILEGAL@GMAIL.COM)(9810005572)(PETITIONER)
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P.S.-FIR NO. :(SANGAM VIHAR-19/2013)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(KHYALA-355/2017)

BAIL APPLN. 773/2021 FILED BY PAWAN KUMAR
(DISPOSED ON : 2021-03-05 )

BAIL APPLN. 2406/2021 FILED BY PAWAN
(DISPOSED ON : 2021-09-16 )

BAIL APPLN. 321/2023 FILED BY PAWAN KUMAR
(DISPOSED ON : 2023-07-24 )

P.S.-FIR NO. :(KHYALA-355/2017)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-72-2009)

CRL.A. 230/2018 FILED BY NEEL KAMAL (D. OF
HEARING : 2022-09-01 )

CRL.A. 246/2018 FILED BY RAJ KUMAR
(PRESENTLY IN JC) (D. OF HEARING : 2022-09-01 )
CRL.A. 161/2018 FILED BY SATISH SIKRI (D. OF
HEARING : 2022-09-01 )

P.S.-FIR NO. :(CBI-72-2009)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SEEMA PURI-1111/2015)

BAIL APPLN. 283/2016 FILED BY PRAVEEN NAIDU
(DISPOSED ON : 2016-04-04 )

P.S.-FIR NO. :(SEEMA PURI-1111/2015)

P.S.-FIR NO. :(CRIME AND RAILWAY-33/2015)


mailto:INFILEGAL@GMAIL.COM)(9810005572)(PETITIONER)
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21

22

23

24

25

26

27

28

29

30

31

CRL.L.P.-101/2022
WITH CRL.L.P. 102/2022

CRL.L.P.-102/2022
WITH CRL.L.P. 101/2022

CRL.L.P.-132/2022

CRL.L.P.-198/2022
WITH CRL.L.P. 199/2022
CRL.L.P. 200/2022

CRL.L.P.-199/2022

CRL.L.P.-200/2022

CRL.L.P.-211/2022

CRL.L.P.-300/2022

CRL.L.P.-490/2022

CRL.L.P.-581/2022

CRL.M.C.-266/2009
CRL.M.A. 22687/2022

ADVANCE CAUSE LIST

SHRI SAJJAN MITTAL RAJESH KUMAR SINGLA, SUDHIR
V/s SHRI RAJ KUMAR GUPTA SHOKEEN

OTHER DETAILS OF ADVOCATES:

SAJJAN MITTAL(SAJJANMITTAL@GMAIL.COM)(9811103330)(PETITIONER)

RAJESH KUMAR
SINGLA(RAJESHSINGLA1971@GMAIL.COM)(9810248506)(PETITIONER)

SUDHIR SHOKEEN(SUDHIRSHOKEENADV@GMAIL.COM )(9312256004)(PETITIONER)

MS. RUPA MITTAL RAJESH KUMAR SINGLA, SUDHIR
V/s SHRI RAJ KUMAR GUPTA SHOKEEN

OTHER DETAILS OF ADVOCATES:

RAJESH KUMAR
SINGLA(RAJESHSINGLA1971@GMAIL.COM)(9810248506)(PETITIONER)

RUPA MITTAL(SAJJANMITTAL@GMAIL.COM)(9811103330)(PETITIONER)

RAJESH KUMAR
SINGLA(RAJESHSINGLA1971@GMAIL.COM)(9810248506)(PETITIONER)

SUDHIR SHOKEEN(SUDHIRSHOKEENADV@GMAIL.COM )(9312256004)(PETITIONER)

SACHIN KUMAR TYAGI SHIV KUMAR TYAGI, OMKAR
V/s SACHIN

OTHER DETAILS OF ADVOCATES:
OMKAR (ADV.OMKARSHARMA@GMAIL.COM)(9718006200)(PETITIONER)

ARUN NARULA - PROPRIETOR OF PARUL VIKRAM SINGH SAINI
AGENCIES

V/s ELECTROMECH INDUSTRIAL

CORPORATION & ANR.

OTHER DETAILS OF ADVOCATES:

ARUN NARULA - PROPRIETOR OF PARUL VIKRAM SINGH SAINI
AGENCIES

V/s ELECTROMECH INDUSTRIAL

CORPORATION & ANR.

OTHER DETAILS OF ADVOCATES:

VIKRAM SAINI(ADVOCATEVIKRAMSAINI@GMAIL.COM)(999021461)(PETITIONER)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ARUN NARULA- PROPRIETOR OF PARUL VIKRAM SINGH SAINI
AGENCIES

V/s ELECTROMECH INDUSTRIAL

CORPORATION & ANR.

OTHER DETAILS OF ADVOCATES:
VIKRAM SAINI(ADVOCATEVIKRAMSAINI@GMAIL.COM)(999021461)(PETITIONER)
DHC(DHC.TELECOMCENTRE@GMAIL.COM)()(RESPONDENT)

MOHAN KUMAR MOHIT VERMA, ASHISH SHARMA
V/s SATISH KUMAR & ANR.

OTHER DETAILS OF ADVOCATES:

LALIT VERMA(LKVERMA.ASSOCIATES@GTMAIL.COM)(9811015744)(PETITIONER)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
ASHISH
SHARMA(ADVOCATEASHISH.SHARMA78@GMAIL.COM)(9313994317)(RESPONDENT)

GAJENDRA KUMAR DIGVUAY SINGH
V/s MALI RAM SHARMA

OTHER DETAILS OF ADVOCATES:
DIGVIJAY SINGH(VOXVOBISLAWFIRM@YAHOO.COM)(9313563111)(PETITIONER)
IMSBIST(IMSBIST@GMAIL.COM)()(RESPONDENT)

PANKAJ MAINI SHIV KUMAR TYAGI
V/s KUSHMANDA OVERSEAS

OTHER DETAILS OF ADVOCATES:
SHIV K TYAGI(SHIVKTYAGI@GMAIL.COM)(9811059032)(PETITIONER)
S K DAYAL(SKDAYAL176@GMAIL.COM)()(RESPONDENT)

SAMIR JASUJA WASIM ASHRAF
V/s NARESH NAGPAL

OTHER DETAILS OF ADVOCATES:

PROPLEGAL INDIA(SECRETARY@PROPLEGALINDIA.COM)(9811145654)(PETITIONER)
NARENDER LODIWAL(NARENDER.LODIWAL@PROLEGALINDIA.COM)()(PETITIONER)
NIKHIL SINGH(NIKHILSINGHVI@GMAIL.COM)()(RESPONDENT)

INDIAN BANK GAITA, AWASTHI, GAUTAM
V/s MOHAN MURTI SHANDILYA AWASTHI, ANANYA BHATTACHARYA,
ANANYA BHATTACHARYA

OTHER DETAILS OF ADVOCATES:
GAUTAM AWASTHI(AWASTHIGAUTAM@YAHOO.CO.IN)(9999393413)(PETITIONER)
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32 CRL.M.C.-1829/2020
CRL.M.A. 12897/2020

33 CRL.M.C.-2306/2020
CRL.M.A. 16333/2020
WITH CRL.M.C. 2324/2020
CRL.M.C. 2325/2020
CRL.M.C. 32/2021

34  |CRL.M.C.-2324/2020
CRL.M.A. 16403/2020
CRL.M.A. 22616/2023

35 CRL.M.C.-2325/2020
CRL.M.A. 16405/2020

36 CRL.M.C.-32/2021
CRL.M.A. 130/2021

ADVANCE CAUSE LIST

AKCNCOY(AKCNCOY@GMAIL.COM)()(RESPONDENT)
ANANYA BHATTACHARYA(AKCNCOY@GMAIL.COM)(9811758559)(PETITIONER)

PARDEEP KUMAR ANURAG JAIN, ASHIM SHRIDHAR
V/s STATE NCT OF DELHI AND ANR

OTHER DETAILS OF ADVOCATES:

ANURAG JAIN(ANURAGLAWYER2000@GMAIL.COM)(9811235881)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
ASHIM SHRIDHAR(ASHIM_SHRIDHAR@HOTMAIL.COM)(9971547353)(PETITIONER)

PYDI RAMA PRASAD SAGARI DHANDA, SAGARI DHANDA,
V/s CENTRAL BUREAU OF INVESTIGATION PRASUN KUMAR

OTHER DETAILS OF ADVOCATES:

PYDI RAMA PRASAD(DHANDASAGARI@GMAIL.COM)(9810527332)(RESPONDENT)
DR. BHAVNA BAWA AND SAGARI DHANDA AND PRASHANT KUMAR
SHARMA(DHANDASAGARI@GMAIL.COM)(9810527332)(PETITIONER)
SAGARIDHANDA(DHANDASC@REDIFFMAIL.COM)(9810527332)(PETITIONER)
CENTRAL BUREAU OF
INVESTIGATION(DLACBIDHC@GMAIL.COM)(9758929043)(PETITIONER)

CENTRAL BUREAU OF
INVESTIGATION(DLACBIDHC@GMAIL.COM)(9758929043)(RESPONDENT)

PRASUN KUMAR(PRASUNASSOCIATE@GMAIL.COM)(9811105234)(PETITIONER)

P. VJAY KUMAR
V/s CENTRAL BUREAU OF INVESTIGATION

SAGARI DHANDA, SAGARI DHANDA,
NAVEEN KUMAR, NAVEEN KUMAR

OTHER DETAILS OF ADVOCATES:

P. VIJAY KUMAR(DHANDASAGARI@GMAIL.COM )(9810527332)(RESPONDENT)
SAGARIDHANDA(DHANDASC@REDIFFMAIL.COM)(9810527332)(PETITIONER)
CR BHAVNABAWA AND SAGARI DHANADA AND PRASHANT KUMAR
SHARMA(DHANDASAGARI@GMAIL.COM)(9810527332)(PETITIONER)
CENTRAL BUREAU OF INVESTIGATION (DLACBIDHC@GMAIL.COM
)(9758929043)(PETITIONER)

CENTRAL BUREAU OF
INVESTIGATION(DLACBIDHC@GMAIL.COM)(9758929043)(RESPONDENT)
NAVEERN KUMAR (NAVEENKRAOR@GMAIL.COM)(9899697779)(PETITIONER)
RIPUDAMAN(RIPUDAMAN.BHARDWAJ@GMAIL.COM)()(RESPONDENT)
NAVEEN KUMAR(NAVEENKRAOR@GMAIL.COM)(9899697779)(PETITIONER)

SURENDER SINGH BISHT
V/s CENTRAL BUREAU OF INVESTIGATION

SAGARI DHANDA, SAGARI DHANDA

OTHER DETAILS OF ADVOCATES:

SURENDER SINGH
BISHT(DHANDASAGARI@GMAIL.COM)(9810527332)(RESPONDENT)
SAGARIDHANDA(DHANDASC@REDIFFMAIL.COM)(9810527332)(PETITIONER)
DR. BHAVNA BAWA AND SAGARI DHANADA AND PRASHANT KUMAR
SHARMA(DHANDASAGARI@GMAIL.COM)(9810527332)(PETITIONER)
CENTRAL BUREAU OF INVESTIGATION (DLACBIDHC@GMAIL.COM
)(9758929043)(PETITIONER)

CENTRAL BUREAU OF
INVESTIGATION(DLACBIDHC@GMAIL.COM)(9758929043)(RESPONDENT)

N K RAI
V/s CBI

SIDDHESH SHIRISH KOTWAL

OTHER DETAILS OF ADVOCATES:
125

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-1-A-2013)

CRL.REV.P. 347/2015 FILED BY RAJESH SARDA
(DISPOSED ON : 2017-07-03 )

CRL.REV.P. 346/2015 FILED BY SIBNATH
(DISPOSED ON : 2017-07-03 )

CRL.M.C. 2325/2020 FILED BY SURENDER SINGH
BISHT (D. OF HEARING : 2025-03-21 )

CRL.M.C. 2193/2015 FILED BY M.S.BADHAN
(DISPOSED ON : 2017-07-03 )

CRL.M.C. 32/2021 FILED BY N K RAI (D. OF
HEARING : 2025-03-21 )

CRL.M.C. 6023/2018 FILED BY N K RAI (DISPOSED
ON : 2018-11-29)

CRL.M.C. 2324/2020 FILED BY P. VIJAY KUMAR (D.
OF HEARING : 2025-03-21 )

P.S.-FIR NO. :(CBI-1-A-2013)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-1-A-2013)

CRL.REV.P. 347/2015 FILED BY RAJESH SARDA
(DISPOSED ON : 2017-07-03 )

CRL.REV.P. 346/2015 FILED BY SIBNATH
(DISPOSED ON : 2017-07-03 )

CRL.M.C. 2325/2020 FILED BY SURENDER SINGH
BISHT (D. OF HEARING : 2025-03-21 )

CRL.M.C. 2193/2015 FILED BY M.S.BADHAN
(DISPOSED ON : 2017-07-03 )

CRL.M.C. 32/2021 FILED BY N K RAI (D. OF
HEARING : 2025-03-21 )

CRL.M.C. 2306/2020 FILED BY PYDI RAMA
PRASAD (D. OF HEARING : 2025-03-21 )

CRL.M.C. 6023/2018 FILED BY N K RAI (DISPOSED
ON : 2018-11-29)

P.S.-FIR NO. :(CBI-1-A-2013)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-1-A-2013)

CRL.REV.P. 347/2015 FILED BY RAJESH SARDA
(DISPOSED ON : 2017-07-03 )

CRL.REV.P. 346/2015 FILED BY SIBNATH
(DISPOSED ON : 2017-07-03 )

CRL.M.C. 2193/2015 FILED BY M.S.BADHAN
(DISPOSED ON : 2017-07-03 )

CRL.M.C. 32/2021 FILED BY N K RAI (D. OF
HEARING : 2025-03-21 )

CRL.M.C. 2306/2020 FILED BY PYDI RAMA
PRASAD (D. OF HEARING : 2025-03-21 )

CRL.M.C. 6023/2018 FILED BY N K RAI (DISPOSED
ON : 2018-11-29)

CRL.M.C. 2324/2020 FILED BY P. VIJAY KUMAR (D.
OF HEARING : 2025-03-21 )

P.S.-FIR NO. :(CBI-1-A-2013)

WITH CRL.M.C.2306/2020, 2324/2020 &
2325/2020

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
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37

38

CRL.M.C.-104/2025
CRL.M.A. 581/2025
CRL.M.A. 582/2025

CRL.M.C.-183/2025
CRL.M.A. 979/2025

PART-HEARD MATTERS

39

CRL.M.C.-1272/2022

ADVANCE CAUSE LIST

N K RAI(NAWALRAI66@GMAIL.COM)()(RESPONDENT)

:(CBI-1-A-2013)

SIDDHESH KOTWAL(OFFICE@SWARAJANDKOTWAL.COM)(9871656128)(PETITIONER) |CRL.REV.P. 347/2015 FILED BY RAJESH SARDA

CBI(HOBACDEL@CBI.GOV.IN)()(PETITIONER)

CENTRAL BUREAU OF INVESTIGATION(HOBACDEL@CBI.GOV.IN)()(RESPONDENT)
RIPUDAMAN
BHARDWAJ(RIPUDAMAN.BHARDWAJ@GMAIL.COM)(9818030700)(RESPONDENT)

SUNIL SHARMA MEENU DUGGAL
V/s INDU SHARMA

OTHER DETAILS OF ADVOCATES:

SAYYED IFTIKHAR JATIN BHATT
V/s STATE GOVT. OF NCT OF DELHI AND ANR.

OTHER DETAILS OF ADVOCATES:

MEHMOOD PRACHA(MP@LEGALAXIS.NET)(7217710552)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

NEELAM MITTAL MANISHA SURI
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

MANISH SURI(CHAUDHARYLAWOFFICES@GMAIL.COM)(9810075174)(PETITIONER)
ASHOK SINGH()(9999993053)(RESPONDENT)

DELHI
POLICE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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(DISPOSED ON : 2017-07-03 )

CRL.REV.P. 346/2015 FILED BY SIBNATH
(DISPOSED ON : 2017-07-03 )

CRL.M.C. 2325/2020 FILED BY SURENDER SINGH
BISHT (D. OF HEARING : 2025-03-21 )

CRL.M.C. 2193/2015 FILED BY M.S.BADHAN
(DISPOSED ON : 2017-07-03 )

CRL.M.C. 2306/2020 FILED BY PYDI RAMA
PRASAD (D. OF HEARING : 2025-03-21 )

CRL.M.C. 6023/2018 FILED BY N K RAI (DISPOSED
ON : 2018-11-29)

CRL.M.C. 2324/2020 FILED BY P. VIJAY KUMAR (D.
OF HEARING : 2025-03-21 )

P.S.-FIR NO. :(CBI-1-A-2013)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(BHAJAN PURA-165/2020)

BAIL APPLN. 2848/2020 FILED BY SAIYAD
IFTIKHAR (DISPOSED ON : 2020-11-12))

P.S.-FIR NO. :(BHAJAN PURA-165/2020)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(GREATER KAILASH-76/2021)

BAIL APPLN. 2790/2021 FILED BY GULSHAN
KUMAR SINGH (DISPOSED ON : 2021-10-29 )
BAIL APPLN. 472/2022 FILED BY ASHOK SINGH
(DISPOSED ON : 2022-02-14)

W.P.(CRL) 1982/2023 FILED BY MRS NEELAM
MITTAL THROUGH SPA HOLDER (DISPOSED ON :
2023-08-03)

P.S.-FIR NO. :(GREATER KAILASH-76/2021)
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ADVANCE CAUSE LIST

COURT NO. 35
HON'BLE MR. JUSTICE SAURABH BANERJEE

TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc9

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

prakash.aggarwal@dhc.nic.in

ITEM
NUMBER CASE NUMBER

SUSPENSION OF SENTENCE

1 CRL.REV.P.-887/2022
CRL.M.(BAIL) 1558/2022

FOR ADMISSION

2 CRL.M.A. 12850/2023
CRL.M.A. 27400/2023
CRL.M.A. 6172/2024
CRL.M.A. 4227/2025
CRL.M.A. 4228/2025
In W.P.(CRL)-768/2003(Disposed
off case)

AFTER NOTICE MISC. MATTERS

3 CRL.L.P.-234/2017
CRL.M.A. 6529/2017

4 CRL.L.P.-243/2017

5 CRL.L.P.-289/2017
CRL.M.A. 8020/2017
WITH CRL.L.P. 290/2017

PARTY NAME ADVOCATE NAME

MOHD AZAZ KHAN KASIM KHAN
V/s RAGHUBIR SINGH AND ANR

OTHER DETAILS OF ADVOCATES:

VIJAY KUMAR PET IN PERSON, VIJAY KUMAR

V/s THE STATE AND OTHERS AGARWAL, MR.AKSHAY BIPIN,
MS.RAJDIPA BEHURA, C.S.SHARMA,
AKSHAY BIPIN, MS.MUKTA GUPTA

OTHER DETAILS OF ADVOCATES:
VIJAY KUMAR

(VIJAY.KUMAR.AGARWAL.IAS@ GMAIL.COM)(9560172716)(PETITIONER)

KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

VIJAY KUMAR
(VIJAY.KUMAR.AGARWAL.IAS@GMAIL.COM)(9560172716)(PETITIONER)

VIJAY KUMAR
(VIJAY.KUMAR.AGARWAL.IAS@GMAIL.COM)(9560172716)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

VIJAY KUMAR AGARWAL
(VIJAY.KUMAR.AGARWAL.IAS@GMAIL.COM)(9560172716)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

VIJAY KUMAR
AGARWAL(VIJAY.KUMAR.AGARWAL.IAS@GMAIL.COM)(9560172716)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@ GMAIL.COM)(9891919167)(RESPONDENT)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@ GMAIL.COM)(9891919167)(RESPONDENT)
WITHOUT GENERATE ()()()

GAURAV WADHWA PRAG CHAWLA, VARUN KAPUR
V/s M/S MANAV BREWERIES PVT LTD

OTHER DETAILS OF ADVOCATES:
VARUN KAPUR(NURAV604@GMAIL.COM)(9910032035)(RESPONDENT)

S SUNDARANAYAGAM DRUGS INSPECTOR RAJESH MAHAJAN, ANKIT MISHRA
V/s SACHIN GOEL PROP. OF M/S R S PHARMA
& ORS.

OTHER DETAILS OF ADVOCATES:
YOGESH MAHAJAN SWETANK SHANTANU, JAI & RAJ
V/s GULSHAN KHERA ASSOCIASTES

OTHER DETAILS OF ADVOCATES:
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OTHER INFORMATION
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10

11

12

13

14

15

16

17

CRL.L.P.-290/2017
CRL.M.A. 8022/2017

CRL.L.P.-349/2017

CRL.L.P.-475/2017
CRL.M.A. 4896/2023

CRL.L.P.-117/2019
CRL.M.A. 2941/2019
CRL.M.A. 2942/2019
CRL.M.A. 23741/2024
CRL.M.A. 23742/2024

CRL.L.P.-180/2019

CRL.L.P.-722/2019

CRL.L.P.-724/2019

CRL.L.P.-63/2025
CRL.M.A. 2887/2025
CRL.M.A. 2889/2025

CRL.M.C.-2166/2019
CRL.M.A. 8656/2019
CRL.M.A. 22602/2022
CRL.M.A. 26608/2024

CRL.M.C.-2619/2019

CRL.M.A. 10478/2019

CRL.M.C.-3448/2019

CRL.REV.P.-102/2015

WITH CRL.REV.P. 123/2015

ADVANCE CAUSE LIST

YOGESH MAHAJAN
V/s GULSHAN KHERA

SWETANK SHANTANU, JAI & RSAJ
ASSOCIATES

OTHER DETAILS OF ADVOCATES:

RAHUL SAINI
V/s SHYAM SUNDER MALIK

MAMTA SAINI, RAJAT ANEJA

OTHER DETAILS OF ADVOCATES:

ANKUSH GUPTA
V/s RAJESH THAMPI & ORS

VASUDHA GARG

OTHER DETAILS OF ADVOCATES:

VASUDHA GARG(GARGVASUDHA@GMAIL.COM)(9313282646)(PETITIONER)
ASHUTOSH JHA(ASHUTOSHJHA@YAHOO.COM)()(RESPONDENT)

SUNEET GUPTA(SUNEETGUPTA@GMAIL.COM)()(RESPONDENT)

DHURENDER SINGH DALAL PETITIONER IN PERSON, SANJEEV
V/s STATE & ANR KUMAR SHARMA

OTHER DETAILS OF ADVOCATES:

PETITIONER IN PERSON()(9312271428)(PETITIONER)

SANJEEV KR SHARMA(SANJEEV@DSLAWOFFICES.IN)(8826114343)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
SANJEEV KUMAR SHARMA(SHARMA.ADV@GMAIL.COM)(8826114343)(PETITIONER)

MR. RAMIJI LAL M. HASIBUDDIN
V/s THE STATE (N.C.T OF DELHI) & ANR

OTHER DETAILS OF ADVOCATES:
M. HASIBUDDIN()(9810468429)(PETITIONER)

STATE OF NCT OF DELHI
V/s FAIZAN @ FARHAN AND ANR

AMIT AHLAWAT

OTHER DETAILS OF ADVOCATES:
AMIT AHLAWAT()(9958089933)(PETITIONER)

M/S. SUPER HOZE INDUSTRIES
V/s G.N.C.T. OF DELHI & ANR

MEENAKSHI SINGH

OTHER DETAILS OF ADVOCATES:
MEENAKSHI SINGH()(971104284)(PETITIONER)

SANJAY SHARMA
V/s SHIV POOJAN SHARMA

BHARAT

OTHER DETAILS OF ADVOCATES:
BHARAT
BAGGA(BHARATBAGGAADVOCATE123@GMAIL.COM)(9899584189)(PETITIONER)

MRS. SHEELA GEORGE & ORS. ASHWIN VAISH, VINOD PANDEY,
V/s M/S. PLAZA WIRES PVT. LTD. KUNAL SHARMA, DUSHYANT
SWAROOP

OTHER DETAILS OF ADVOCATES:

ASHWIN VAISH, VINOD PANDEY()(9650022033)(PETITIONER)

AJAY PANDEY(ASHWIN.VAISH@GMAIL.COM.)(9650022033)(PETITIONER)
ASHWIN VAISH(ASHWIN.VAISH@GMAIL.COM)(9650022033)(PETITIONER)

JAI NARAIN SAGGU ASUTOSH LOHIA
V/s CENTRAL BUREAU OF INVESTIGATION

OTHER DETAILS OF ADVOCATES:
ASUTOSH LOHIA()(9810120000)(PETITIONER)

RACHNA JOLLY
V/s PAWAN JOLLY

MS. SUMITA HAZARIKA

OTHER DETAILS OF ADVOCATES:
MS. SUMITA HAZARIKA()(9811979264)(PETITIONER)

SUNIL KUMAR D P SINGH, MANU MISHRA
V/s STATE OF NCT, DELHI

OTHER DETAILS OF ADVOCATES:
MANU MISHRA(MANUMISHRA.HNLU@GMAIL.COM)(9770774151)(PETITIONER)
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P.S.-FIR NO. :(USMANPUR-758/2017)

P.S.-FIR NO. :(CBI-5-E-07)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(JAHANGIR PURI-328/2009)

W.P.(CRL) 126/2014 FILED BY OM KAUR BALYAN
(DISPOSED ON : 2014-05-01 )

CRL.REV.P. 123/2015 FILED BY JAGBIR SINGH (D.
OF HEARING : 2025-03-21)

BAIL APPLN. 980/2016 FILED BY HARBHAJAN
SINGH (DISPOSED ON : 2016-09-01 )

BAIL APPLN. 2185/2016 FILED BY HARBHAJAN
SINGH (DISPOSED ON : 2017-07-20 )



21.03.2025

18 CRL.REV.P.-123/2015
CRL.M.A. 3104/2015

19 CRL.REV.P.-554/2016

20  |CRL.REV.P.-565/2016

21 CRL.REV.P.-124/2022
CRL.M.A. 4212/2022
CRL.M.A. 200/2023
CRL.M.A. 201/2023

22 CRL.REV.P.-267/2022

23 CRL.REV.P.-430/2022
CRL.M.A. 8492/2024

24 CRL.REV.P.-573/2022
WITH CRL.REV.P. 731/2022

ADVANCE CAUSE LIST

JAGBIR SINGH
V/s STATE OF NCT, DELHI

D P SINGH, MANU MISHRA

OTHER DETAILS OF ADVOCATES:
MANU MISHRA(MANUMISHRA.HNLU@GMAIL.COM)(9770774151)(PETITIONER)

CHETNA
V/s GOVERNMENT OF NCT OF DELHI & ANR

KAWALJIT KOCHAR

OTHER DETAILS OF ADVOCATES:

STATE OF NCT OF DELHI
V/s VEENA & ORS

RAJESH MAHAJAN, JOSE ABRAHAM

OTHER DETAILS OF ADVOCATES:
JOSE ABRAHAM(ADVOCATEJOSE@GMAIL.COM)(9891417346)(RESPONDENT)

MSA LAXMI PLACEMENT AGENCY AND
SECURITY GUARD PVT LTD
V/s CHILD WELFARE COMMITTEE AND ANR

KANHAIYA PRIYADARSHI

OTHER DETAILS OF ADVOCATES:
MATTAPHOTO STAT(MATTAPHOTOSTAT@GMAIL.COM)()(PETITIONER)

KANHIYA
SINGHAL(KANHYAIYAPRIYADARSHI9@GMAIL.COM)(9810217407)(PETITIONER)
CWCSOTHEASTDEHI(CWCSOTHEASTDEHI@GMAIL.COM)()(RESPONDENT)
KANHAIYA PRIYADARSHI(KANHAIYAPRIYADARSHI9@GMAIL.COM)()(PETITIONER)
CWCSOUTH(CWCSOUTHEASTDELHI@GMAIL.COM)()(RESPONDENT)

GAURAV SAHARAWAT ASHISH KUMAR
V/s THE STATE (GNCTD) AND ORS.

OTHER DETAILS OF ADVOCATES:
JAI SAHAI ENDLAW(JAI@JSECHAMBERS.COM)(9811122114)(PETITIONER)
SUNIL CHAUDHARY(CHAUDHARY.SUNIL@GMAIL.COM)()(RESPONDENT)
KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

UMA GOGIA
V/s KIRAN KUMAR & ORS.

KRISHAN KUMAR SHARMA,
PRADYUMNA SINGH

OTHER DETAILS OF ADVOCATES:
K.K.& CO.(KKSHARMAADVOCATE@GMAIL.COM)(9818140429)(PETITIONER)
K.K.& CO.(KKSHARMAADVOCATE@GMAIL.COM)(9818140429)(PETITIONER)
PRADYUMNA SINGH
(PSINGHADVOCATES58@GMAIL.COM)(9891663778)(PETITIONER)

AKASH KUMAR POOJA ROY, KINNORI GHOSH,
V/s STATE (GOVT. OF NCT OF DELHI) SARVAN KUMAR

OTHER DETAILS OF ADVOCATES:
POOJA BHATNAGAR(BHATNAGARPOOJA01@GMAIL.COM)()(PETITIONER)
KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KINNORI GHOSH(KINNORIGHOSH@GMAIL.COM)(9711537279)(PETITIONER)
SARVAN KUMAR(ADVOCATESARVAN@GMAIL.COM)(9810763691)(RESPONDENT)
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P.S.-FIR NO. :(JAHANGIR PURI-328/2009)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(JAHANGIR PURI-328/2009)

W.P.(CRL) 126/2014 FILED BY OM KAUR BALYAN
(DISPOSED ON : 2014-05-01)

CRL.REV.P. 102/2015 FILED BY SUNIL KUMAR (D.
OF HEARING : 2025-03-21)

BAIL APPLN. 980/2016 FILED BY HARBHAJAN
SINGH (DISPOSED ON : 2016-09-01)

BAIL APPLN. 2185/2016 FILED BY HARBHAJAN
SINGH (DISPOSED ON : 2017-07-20)

P.S.-FIR NO. :(JAHANGIR PURI-328/2009)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SHALIMAR BAGH-250/2008)

CRL.REV.P. 92/2013 FILED BY VIKAS HARJAI
(DISPOSED ON : 2013-02-18 )

P.S.-FIR NO. :(SHALIMAR BAGH-250/2008)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DWARKA NORTH-449/2015)

CRL.M.C. 4217/2015 FILED BY KUSUM GUPTA
(DISPOSED ON : 2017-02-28 )

P.S.-FIR NO. :(DWARKA NORTH-449/2015)

P.S.-FIR NO. :(GOVIND PURI-125/2019)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SUBZI MANDI-270/2012)

CRL.M.C. 6123/2018 FILED BY VIKAS SAHARAWAT
& ORS. (DISPOSED ON : 2018-12-04 )

P.S.-FIR NO. :(SUBZI MANDI-270/2012)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(GAZI PUR-74/2020)

BAIL APPLN. 4172/2020 FILED BY JYOTI
(DISPOSED ON : 2021-08-04 )

BAIL APPLN. 1180/2021 FILED BY AKASH KUMAR
(DISPOSED ON : 2021-06-01 )

BAIL APPLN. 3189/2021 FILED BY AKASH KUMAR
(DISPOSED ON : 2022-03-21 )

BAIL APPLN. 630/2022 FILED BY VIJAY (DISPOSED
ON : 2023-07-11)

CRL.REV.P. 731/2022 FILED BY SACHIN & ANR. (D.



21.03.2025

25

26

27

28

29

30

31

32

CRL.REV.P.-731/2022
CRL.M.A. 22170/2022
CRL.M.A. 25316/2024

CRL.REV.P.-596/2022
CRL.M.A. 18473/2022
CRL.M.A. 18604/2022

CRL.REV.P.-671/2022
CRL.M.A. 20741/2022

CRL.REV.P.-179/2023
CRL.M.A. 4516/2023

CRL.REV.P.-612/2023
WITH CRL.REV.P. 613/2023

CRL.REV.P.-613/2023

CRL.REV.P.-621/2023
CRL.M.A. 14897/2023

CRL.REV.P.-829/2023
CRL.M.A. 21050/2023
CRL.M.A. 21051/2023

ADVANCE CAUSE LIST

SACHIN & ANR.
V/s STATE, NCT OF DELHI

HEMANT GULATI, KINNORI GHOSH,
SARVAN KUMAR

OTHER DETAILS OF ADVOCATES:
HEMANT GULATI(HEMANTGULATI9S@GMAIL.COM)(9999995979)(PETITIONER)
KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KINNORI GHOSH(KINNORIGHOSH@GMAIL.COM)(9711537279)(PETITIONER)
SARVAN KUMAR(ADVOCATESARVAN@GMAIL.COM)(9810763691)(RESPONDENT)

KARAN SINGH
V/s KAVITA & ANR.

KASIM KHAN

OTHER DETAILS OF ADVOCATES:
MAROOF AHMAD(MAROOFADVOCATE46@GMAIL.COM)(9899186420)(PETITIONER)
AMAN MIRZA(AMANMIRZA90@GMAIL.COM)()(RESPONDENT)

STATE OF NCT OF DELHI MANIJEET ARYA
V/s MADHU SHYAM PANDEY

OTHER DETAILS OF ADVOCATES:

MANJEET ARYA(MANJEETARYA@YAHOO.COM)(9810054662)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER)
MANJEET ARYA(MANJEETARYA@YAHOO.COM)(9810054662)(PETITIONER)

NIRAJ KUMAR SINGH SIDDHARTHA SINGH
V/s SANSKRITI SHARMA

OTHER DETAILS OF ADVOCATES:
A.K JHA (ASSOCIATES.SSAK@GMAIL.COM)(9990904350)(PETITIONER)

SHIVANI SHRI KRISHNA ANAND, RAGHAV
V/s PARVEEN KUMAR ANTHWAL

OTHER DETAILS OF ADVOCATES:

SK ANAND (SKANAND2415@GMAIL.COM)(9811124397)(PETITIONER)

PRAVEEN (PRAVEENKUMAR15031975@GMAIL.COM)()(RESPONDENT)

RAGHAV
ANTHWAL(ADV.RAGHAVANTHWAL@GMAIL.COM)(9999757919)(RESPONDENT)

PUSHPA DEVI & ORS SHRI KRISHNA ANAND, RAGHAV
V/s PARVEEN KUMAR ANTHWAL

OTHER DETAILS OF ADVOCATES:

SK ANAND (SKANAND2415@GMAIL.COM)(9811124397)(PETITIONER)

PRAVEEN (PRAVEENKUMAR15031975@GMAIL.COM)()(RESPONDENT)

RAGHAV
ANTHWAL(ADV.RAGHAVANTHWAL@GMAIL.COM)(9999757919)(RESPONDENT)

SH. MANOJ GAUTAM SANDEEP JAIN, DUSHYANT
V/s SMT. ANJU KUMARI @ MINAKSHI CHAUDHARY

OTHER DETAILS OF ADVOCATES:
DUSHYANT CHAUDHARY (DCHAUDHARYADVOCATE@GMAIL.COM
)(9810368560)(PETITIONER)

AAKASH SHARMA
V/s JEEVAN

RAJESH SHERAWAT, RAJESH
SHERAWAT

OTHER DETAILS OF ADVOCATES:

RAJESH SHERAWAT ( SHERAWATRAAJ@ GMAIL.COM)(9318362086)(PETITIONER)
JEEVN(JEEVANRSHARMAG627 @GGMAIL.COM)()(RESPONDENT)

RAJESH SHERAWAT(SHERAWATRAAJ@GMAIL.COM)(7982214306)(PETITIONER)
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OF HEARING : 2025-03-21 )

BAIL APPLN. 1432/2023 FILED BY AKASH KUMAR
(DISPOSED ON : 2023-09-13 )

BAIL APPLN. 3378/2023 FILED BY SACHIN
(DISPOSED ON : 2024-08-16 )

P.S.-FIR NO. :(GAZI PUR-74/2020)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(GAZI PUR-74/2020)

BAIL APPLN. 4172/2020 FILED BY JYOTI
(DISPOSED ON : 2021-08-04 )

BAIL APPLN. 1180/2021 FILED BY AKASH KUMAR
(DISPOSED ON : 2021-06-01 )

BAIL APPLN. 3189/2021 FILED BY AKASH KUMAR
(DISPOSED ON : 2022-03-21 )

BAIL APPLN. 630/2022 FILED BY VIJAY (DISPOSED
ON : 2023-07-11)

CRL.REV.P. 573/2022 FILED BY AKASH KUMAR (D.
OF HEARING : 2025-03-21 )

BAIL APPLN. 1432/2023 FILED BY AKASH KUMAR
(DISPOSED ON : 2023-09-13 )

BAIL APPLN. 3378/2023 FILED BY SACHIN
(DISPOSED ON : 2024-08-16 )

P.S.-FIR NO. :(GAZI PUR-74/2020)

P.S.-FIR NO. :(MAYUR VIHAR-406/2020)


mailto:SHERAWATRAAJ@GMAIL.COM)(7982214306)(PETITIONER)

21.03.2025

33

34

35

36

37

38

39

40

CRL.REV.P.-909/2023

CRL.REV.P.-926/2023
CRL.M.A. 23917/2023

CRL.REV.P.-1057/2023
CRL.M.A. 27356/2023

CRL.REV.P.-1076/2023
CRL.M.A. 27707/2023
CRL.M.A. 27708/2023

CRL.REV.P.-1140/2023

CRL.REV.P.-1144/2023
CRL.M.A. 29315/2023

CRL.REV.P.-1171/2023
CRL.M.A. 29815/2023

CRL.REV.P.-1364/2023
CRL.M.A. 16049/2024

ADVANCE CAUSE LIST

THE STATE OF GNCT OF DELHI
V/s INDRA DEVI & ORS.

MANIJEET ARYA, PREM SHANKAR
SHARMA

OTHER DETAILS OF ADVOCATES:

MANJEET ARYA(MANJEETARYA@YAHOO.COM)(9810054662)(PETITIONER)
PREM SHANKAR
SHARMA(ADVOCATEPSSHARMA19@GMAIL.COM)(9999068863)(RESPONDENT)

BINOD KUMAR GOSWAMI SHASHWAT BHARDWA)
V/s SHARDA GOSWAMI

OTHER DETAILS OF ADVOCATES:

SHASHWAT
BHARDWAJ(ADVSHASHWATBHARDWAJ@GMAIL.COM)(9717577107)(PETITIONER)
SHARDA GOSWAMI(GOSWAMIPK97 @GMAIL.COM)(8130775685)(PETITIONER)

MS X R. ILAM PARIDI, ARJUN SYAL
V/s STATE NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

ILAM PARIDI(ILAMPARIDI@VPLEGAL.IN)(9742751288)(PETITIONER)

ILAM PARIDI(ILAMPARIDI@VPLEGAL.IN)(9742751288)(PETITIONER)

KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
ARJUN SYAL(SYAL.ARJUN@GMAIL.COM)(9953849298)(RESPONDENT)

ARVIND TOMAR
V/s MEENAKSHI

SHEKHAR NANAVATY, MANISH DHIR

OTHER DETAILS OF ADVOCATES:

SHEKHAR NANAVATY
(SHEKHARNANAVATY@GMAIL.COM)(8851287157)(PETITIONER)
MUDDASSARKHAN (ADVOCATEMUDASSARKHAN@GMAIL.COM)()(RESPONDENT)
MANISH DHIR(MANISH.DHIR1@GMAIL.COM)(9654978446)(RESPONDENT)

SHOBHA AND OTHERS VIPUL SRIVASTAV
V/s YOGESH KUMAR SHARMA

OTHER DETAILS OF ADVOCATES:

VIPUL
SRIVASTAVA(VSRVCONSULTANTS.LEGAL@GMAIL.COM)(9810271839)(PETITIONER)
RAJIV SONI(RAJIVSONIDOLLY @GMAIL.COM)()(PETITIONER)

JATIN RAJPUT(JATINRAJPUT@LEXCORPUS.IN)()(RESPONDENT)

MEENA SRI PREMCHANDRA SINGH
V/s SANDEEP KICHEE ALIAS SANDEEP KHICHI

OTHER DETAILS OF ADVOCATES:
SARBENDRA KUMAR ()(8700052976)(PETITIONER)
SARBENDRA KUMAR ()(8700052976)(PETITIONER)

TAIMOOR KHAN @ BHOLA UROOJ AHMAD KHAN
V/s STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

U.A KHAN (UROOJ.KHAN9@GMAIL.COM)(9818786510)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SMT. ARCHANA KUMARI
V/s SH. ROHIT KUMAR & ANR.

NIHARIKA AHLUWALIA, ANUBHAV
DADHICH

OTHER DETAILS OF ADVOCATES:
NIHARIKA AHLUWALIA
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P.S.-FIR NO. :(MUKHERJEE NAGAR-1209/2015)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(HARI NAGAR-309/2022)

W.P.(CRL) 915/2022 FILED BY MS. X (DISPOSED
ON :2022-09-22)

CRL.M.C. 3159/2022 FILED BY MS. X (DISPOSED
ON :2022-09-14)

BAIL APPLN. 2370/2022 FILED BY AMIT SAXENA
(DISPOSED ON : 2023-03-03 )

P.S.-FIR NO. :(HARI NAGAR-309/2022)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SPECIAL BRANCH LODHI ROAD-16/2013)

BAIL APPLN. 3526/2020 FILED BY JOHN HENRY
MARK @HENRY CHINEDU ANAHOBI (DISPOSED
ON :2020-11-12)

BAIL APPLN. 1734/2019 FILED BY JAHN HENRY
MARTK @HENRY CHINEDU ANAHOBI (DISPOSED
ON :2019-09-11)

BAIL APPLN. 358/2022 FILED BY JOHN HENRY
MARK @ HENRY CHINEDU ANAHOBI (DISPOSED
ON : 2022-02-25)

BAIL APPLN. 968/2023 FILED BY TAIMOOR KHAN
@ BHOLA (DISPOSED ON : 2023-08-11 )

CRL.A. 131/2023 FILED BY MANVENDER SINGH
SHEKHAWAT (D. OF HEARING : 2023-02-15 )

BAIL APPLN. 3654/2023 FILED BY TAIMOOR KHAN
@ BHOLA (DISPOSED ON : 2023-12-21)

CRL.A. 10/2024 FILED BY PANNA LAL @ VINOD (D.
OF HEARING : 2025-02-14 )

P.S.-FIR NO. :(SPECIAL BRANCH LODHI ROAD-
16/2013)



21.03.2025

41 W.P.(CRL)-1833/2022

42 W.P.(CRL)-2049/2022
CRL.M.A. 17762/2022
CRL.M.A. 21553/2022
CRL.M.A. 8060/2023
CRL.M.A. 12478/2023
CRL.M.A. 2007/2024

FOR FINAL HEARING

43 CRL.REV.P.-279/2022
CRL.M.A. 22996/2024
CRL.M.A. 22998/2024

44 CRL.REV.P.-1224/2023
CRL.M.A. 25191/2024
CRL.M.A. 25318/2024
CRL.M.A. 25319/2024

ADVANCE CAUSE LIST

(OFFICE.NIHARIKA.AHLIWALIA@GMAIL.COM)(9818099957)(PETITIONER)

NIHARIKA
AHLUWALIA(OFFICE.NIHARIKA.AHLUWALIA@GMAIL.COM)(9818099957)(PETITIONER)
KUMAR SANSKAAR(KUMARSANSKAAR4946@GMAIL.COM)()(RESPONDENT)

ROHIT (ROHIT.RAJORA7@GMAIL.COM)()(RESPONDENT)

KUMAR SANSKAAR (KUMARSANSKAAR4946@GMAIL.COM)()(RESPONDENT)
NIHARIKA
AHLUWALIA(OFFICE.NIHARIKA.AHLUWALIA@GMAIL.COM)(9818099957)(PETITIONER)
ROHIT KUMAR(ROHIT.RAJORA7 @GMAIL.COM)()(RESPONDENT)

ANUBHAV
DADHICH(ANUBHAVDADHICH665@GMAIL.COM)(8800129139)(RESPONDENT)
AJAY@ANJU ABHINAV SARUP SHARMA

V/s STATE GOVT.OF NCT,DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:
SWAROOP & COMPANY(SWAROOP.CO@HOTMAIL.COM)(9311094110)(PETITIONER)

KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

AMAN KATHPAL UDIPTO KOUSHIK SARMAH, UDIPTO

V/s UNION OF INDIA & ANR. KOUSHIK SARMAH, VAIBHAV
SHARMA, JAI ANANT DEHADRAI,
AMAN NAQVI

OTHER DETAILS OF ADVOCATES:
JASKARAN SINGH CHAWLA(ADVISCHAWLA@GMIAL.COM)(9999933511)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

VAIBHAV SHARMA(ADVVAIBHAVSHARMA@GMAIL.COM)()(RESPONDENT)
PIYUSH RANA(ADVRANAPIYUSH@GMAIL.COM)()(RESPONDENT)
DHCCOURT(DHCCOURT30@GMAIL.COM)()(RESPONDENT)

ADV JAI SIR(JAI@DEHADRALIN)()(RESPONDENT)

SIDDHARTH ARORA(SIDDHARTH@DEHADRAL.IN)()(RESPONDENT)

JAI ANANT DEHADRAI(OFFICE@DEHADRALIN)()(PETITIONER)

RANA (ADVRANA.PIYUSH@GMAIL.COM)()(RESPONDENT)

AMAN NAQVI(INFO@FARASATLAW.COM)(7524814779)(PETITIONER)
UNION OF INDIA (UOIDHC@GMAIL.COM)()(RESPONDENT)

JAI ANANT DEHADRAI(OFFICE@DEHADRALIN)(9999933511)(PETITIONER)
AMAN NAQVI (NAQVI.AMAN@HOTMAIL.COM)(7524814779)(RESPONDENT)

SAHIBA ALORIA DEEPAK SINGH, VIPIN RANA Listing Remarks:

V/s STATE GNCT OF DELHI AT 2.15P.M

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
DEEPAK SINGH(DEEPAKSINGHTHAKUR0606@GMAIL.COM)(9654290606)(PETITIONER) |:(KAROL BAGH-550/2021)

KAPIL BAIL APPLN. 780/2022 FILED BY RISHABH RAWAT

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) |(DISPOSED ON : 2023-06-01 )

DEEPAK SINGH

TAHKUR(ADVDEEPAKSINGHOFFICIAL@GMAIL.COM)(9315829565)(PETITIONER) P.S.-FIR NO. :(KAROL BAGH-550/2021)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

VIPIN RANA(ADVOCATEVIPINRANA@GMAIL.COM)(9999669657)(RESPONDENT)

RALSON CARBON BLACK LTD & ANR. ISHAN JAIN, MUDIT SHARMA, MUDIT
V/s BIRLA CARBON INDIA PRIVATE LIMITED SHARMA

OTHER DETAILS OF ADVOCATES:

ISHAN JAIN(YASH.PRAKASH102@GMAIL.COM)(9899355882)(PETITIONER)

HI TECH CARBON(ADITI.GUPTA@ADITYABIRLA.COM)()(RESPONDENT)

MUDIT SHARDA(MUDIT.SHARMA@ MINTADVISE.COM)(9582382576)(PETITIONER)
YASH PRAKASH(YASHPRAKASH102@GMAIL.COM)(0)(PETITIONER)

MUDIT SHARMA(MSSLAWOFFICE@GMAIL.COM)(9811843910)(PETITIONER)
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21.03.2025 ADVANCE CAUSE LIST

COURT NO. 24
HON'BLE MR. JUSTICE ANISH DAYAL

1. CASE MANAGEMENT/ MENTIONINGS SHALL BE FROM 10.30 A.M. TO 10.45 A.M. AND FROM
02.15 P.M. TO 02.30 P.M.

2. MENTIONINGS SHALL NOT BE ENTERTAINED AT ANY OTHER TIME.

3. PRESENCE OF COUNSELS FROM BOTH PARTIES IS NECESSARY FOR MENTIONING.

4. SUPPLEMENTARY PASSOVERS WILL BE TAKEN AT THE END OF SUPLEMENTARY LIST.

5. DATES AT JOINT REQUEST CAN BE TAKEN FROM THE COURT MASTER AT 02.15 P.M.

6. FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO cmatishgoel@gmail.com

7. COUNSELS APPEARING IN COURT ARE TO GIVE APPEARANCE IN WRITING TO COURT STAFF, OR THROUGH GOOGLE FORM
WITH THE HELP OF QR CODE, OR THROUGH THIS LINK

https://docs.google.com/forms/d/1LT2a-F1lYaOwRtiLpk2n6md7Emm8QowmeXwoAOVRCtHY/edit?pli=1

AND THOSE ON VC SHOULD WRITE IN THE CHAT BOX.

8. CLICK HERE TO JOIN VC
https://virtualcourtdhc.webex.com/meet/virtualcourtdhcl2

:JS':\"ABER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
TOP OF THE BOARD
1 |CONT.CAS(C)-410/2024 NEERU GROVER SIDDHARTH SINGH, RAKESH Listing Remarks:
CM APPL. 40844/2024 V/s MCD & ORS. AGRAWAL, RAJESH KUMAR GUPTA, TOP 10 MATTER
CM APPL. 65261/2024 SIDDHARTH SINGH
CM APPL. 65262/2024
OTHER DETAILS OF ADVOCATES:
JATAN
SINGH(JATANSINGHANDASSOCIATES@GMAIL.COM)(9810041079)(PETITIONER)
MCD(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
SIDDHARTH
SINGH(JATANSINGHANDASSOCIATES@GMAIL.COM)(9810041079)(PETITIONER)
CLO MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT)
SANDEEP DHANUKA()(9810103772)(PETITIONER)
R()(9953229353)(RESPONDENT)
CLO MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)
R()(9891440599)(RESPONDENT)
R()(9810041079)(RESPONDENT)
R()(8447239564)(RESPONDENT)
RAJESH KUMAR
GUPTA(RAJESHGUPTA.FIIT@ GMAIL.COM)(9718555929)(RESPONDENT)
SIDDHARTH
SINGH(SIDDHARTHSINGH1409@GMAIL.COM)(7836831441)(PETITIONER)
SIDDHARTH
SINGH(SIDDHARTHSINGH1409@GMAIL.COM)(7836831441)(PETITIONER)
2 |CONT.CAS(C)-1104/2024 RAHUL JAIN NITIN ARORA, KAMAL GARG
CM APPL. 54545/2024 V/s MRS SNEH LATA JAIN & ANR.
OTHER DETAILS OF ADVOCATES:
KAMAL GARG(OFFICEKAMALGARG@GMAIL.COM)(9811270502)(RESPONDENT)
RAHUL JAIN(RAHULJAIN.2005@GMAIL.COM)(0)(RESPONDENT)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT)
3 |RFA-187/2025 MOHD ANSAR SIDDIQUI SHALABH GUPTA Listing Remarks:
CM APPL. 11600/2025 V/s VARUN SACHDEVA 5 MATTER
OTHER DETAILS OF ADVOCATES:
SHALABH GUPTA(SHALABH.ADV@GMAIL.COM)(9818681699)(PETITIONER)
RUCHIRA ARORA (RUCHIRAVARORA@GMAIL.COM)(0)(RESPONDENT)
4  CM APPL. 71258/2024 AIR INDIA SATS AIRPORT SERVICES PRIVATE M V KINI, RAJENDER YADAV, Listing Remarks:

In W.P.(C)-10241/2019 LIMITED RAJENDER YADAV 5 MATTER
V/s MR. AJAY KUMAR YADAV AND ANR.

OTHER DETAILS OF ADVOCATES:
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21.03.2025

FOR ADMISSION

5

10

11

12

13

CM APPL. 49430/2024(CM For
Restoration)

In CONT.CAS(C)-
1180/2023(Disposed off case)

CM APPL. 40532/2024(CM For
Restoration)

In CONT.CAS(C)-229/2024(Disposed
off case)

CONT.CAS(C)-1115/2024

CONT.CAS(C)-1560/2024

CONT.CAS(C)-1768/2024

CONT.CAS(C)-1836/2024
CM APPL. 67435/2024

CONT.CAS(C)-1960/2024
CM APPL. 72612/2024

CONT.CAS(C)-1976/2024

RFA-735/2024
CM APPL. 62056/2024

ADVANCE CAUSE LIST

M V KINI()(9643762083)(PETITIONER)

MV KINI(DELHI@MVKINI.COM)(0)(PETITIONER)

M V KINI(DELHI@MVKINI.COM)(0)(PETITIONER)

RAJENDER YADAV(RAJALLB@GMAIL.COM)(9213366970)(RESPONDENT)
RAJENDER YADAV(RAJSALLB@GMAIL.COM)(9213366970)(RESPONDENT)
RAJENDER YADAV(RAJALLB@GMAIL.COM)(9213366970)(RESPONDENT)
RAJENDER YADAV(RAJALLB@GMAIL.COM)(9213366970)(PETITIONER)

MOHD JAVED ALAMGIR
V/s NAVEEN AGGARWAL & ORS.

OTHER DETAILS OF ADVOCATES:
ALAMGIR(ALAMGIR.ALAMGIR1@GMAIL.COM)(9811483438)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
ALAMGIR (ALAMGIR.ALAMGIR1@GMAIL.COM)(9811483438)(PETITIONER)
CLO MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)

DR. NAJMA RAHMANI ZEYAUL HAQUE
V/s MR VIKAS GUPTA

OTHER DETAILS OF ADVOCATES:

ZEYAUL HAQUE (ZEYAULHAQUE1@GMAIL.COM)(9911814208)(PETITIONER)
RUPAL MOHINDER(RUPALMOHINDER@GMAIL.COM)()(RESPONDENT)
ZEYAUL HAQUE(ZEYAULHAQUE1@GMAIL.COM)(9911814208)(PETITIONER)
RUPAL MOHINDER(RUPALMOHINDER@GMAIL.COM)(0)(RESPONDENT)

SH HARINDER SINGH PRASHANT VAXISH
V/s SH SANJAY ARORA & ANR.

OTHER DETAILS OF ADVOCATES:

ARCHER AND ANGEL VISHAL MALHOTRA
V/s DIRECTOR GENERAL OF FOREIGN TRADE &
ANR.

OTHER DETAILS OF ADVOCATES:

VISHAL MALHOTRA & SUKANYA
BASU(VMALHOTRA@ARCHERANGEL.COM)(9810111610)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)
DGFT(DGFTEDI@NIC.IN)(0)(RESPONDENT)

SHRI PURSHOTTAM LAL SINCE DECEASED RAJEEV KAPOOR
THROUGH HIS LR
V/s SHRI HARBANS SINGH

OTHER DETAILS OF ADVOCATES:

RAJEEV KAPOOR
(RKANDCOMPANY.LEGASERVICES@GMAIL.COM)(9899785517)(PETITIONER)
SMT MANJULA CHADHA & ORS. VIKAS BAPURAO PAKHIDDEY

V/s SMT SUSHIL MEHTA

OTHER DETAILS OF ADVOCATES:
VIKAS BAPURAO
PAKHIDDEY(VBPAKHIDDEY@GMAIL.COM)(9810059987)(PETITIONER)

RAMVEER SINGH BHATI SACHIN BHARTI, HARSHIT CHOPRA
V/s ASHWANI KUMAR COMMISSIONER MCD
& ORS.

OTHER DETAILS OF ADVOCATES:
SACHIN BHARTI(ADVSACHINBHARTI@GMAIL.COM)(9582623787)(PETITIONER)
CLO MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)
DHC(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(0)(RESPONDENT)
DCSILVERLINE(DCSILVERLINEO@GMAIL.COM)(0)(RESPONDENT)

HARSHIT CHOPRA(ADVHARSHITCHOPRA@GMAIL.COM)(9911543883)(PETITIONER)

MAHESH KUMAR YADAV BIBHUTI BHUSHAN MISHRA
V/s SH GOVIND MOHAN & ANR.

OTHER DETAILS OF ADVOCATES:

BIBHUTI BHUSHAN MISHRA
(BIBHUTIBHUSHAN54@GMAIL.COM)(9999517030)(PETITIONER)
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT)
RIPUDAMAN(RIPUDAMAN.BHARDWAJ@GMAIL.COM)(0)(RESPONDENT)
NDMC(LAW.DEPTT.NDMC@GMAIL.COM)(0)(RESPONDENT)
SHPEECHARA(SHPEECHARA@GMAIL.COM)(0)(RESPONDENT)

SHAMIM AHMED MOHAMMAD SHADAN
V/s RAVI KUMAR SINGH

OTHER DETAILS OF ADVOCATES:
BILAL KHAN(BILAL.KHAN609@GMAIL.COM)(0)(PETITIONER)
RAVI(RAVIKUMARASINGA437@GMAIL.COM)(0)(RESPONDENT)
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14

15

RFA-915/2024
CM APPL. 75291/2024

W.P.(C)-11945/2024

AFTER NOTICE MISC. MATTERS

16

17

18

19

20

CM(M)-1369/2023

CM APPL. 43412/2023
CM APPL. 43414/2023
CM APPL. 43415/2023

WITH CONT.CAS(C) 745/2022

CONT.CAS(C) 679/2023

CONT.CAS(C)-745/2022
CM APPL. 31758/2022
CM APPL. 52281/2022
WITH CM(M) 1369/2023
CONT.CAS(C) 679/2023

CONT.CAS(C)-679/2023
CM APPL. 26193/2023

WITH CONT.CAS(C) 745/2022

CM(M) 1369/2023

CONT.CAS(C)-384/2022
CM APPL. 39676/2022
CM APPL. 39678/2022
CM APPL. 39679/2022

CONT.CAS(C)-385/2022

ADVANCE CAUSE LIST

REETA GANDHI SANJANA SRIKUMAR, RAHUL
V/s YOGENDER BAGAI (SINCE DECEASED) THR |SHUKLA
LR & ORS.

OTHER DETAILS OF ADVOCATES:
SANJANA
SRIKUMAR(SRIKUMAR.SANJANA@GMAIL.COM)(9799568482)(PETITIONER)
TARUN ARORA(ADVTARUNARORA®@GMAIL.COM)(0)(RESPONDENT)
RAHUL SHUKLA(RAHUL.LEGAL@GMAIL.COM)(9871735724)(PETITIONER)

MR. AGHA MOHD. NAEEM PRIYANKA PUGLANI
V/s M S IKYA HUMAN CAPITAL SOLUTIONS.

OTHER DETAILS OF ADVOCATES:
ANJUM KUMAR(LESJURIS@HOTMAIL.COM)(8588901609)(PETITIONER)
MANSUR(MANSUR.ALI77@GMAIL.COM,
MANSURNICE77@GMAIL.COM)(0)(RESPONDENT)

SHAAN RAWAT, DAYA RAM,DRAM SEHGAL(SHAANRAWAT28@GMAIL.COM,
DRAMSEHGAL1@GMAIL.COM, DRAMSEHGAL@GMAIL.COM)(0)(RESPONDENT)

SAJAN SETHI VARUN SINGH

V/s RAJAN SETHI

OTHER DETAILS OF ADVOCATES:

YTHARTH, HIMANSHU YADAV, ALANKRITI
DWIVEDI(ADVHIMANSHUO5@GMAIL.COM)(9811997569)(PETITIONER)
RAJAN SETHI(ABHIMANYUWALIA@GMAIL.COM)()(RESPONDENT)

SAJAN SETHI VARUN SINGH, ABHIMANYU ARUN
V/s RAJAN SETHI WALIA

OTHER DETAILS OF ADVOCATES:

VARUN SINGH(VARUN.SINGH@SKVLAWOFFICES.COM)(9420874349)(PETITIONER)
VARUN SINGH(VARUN.SINGH@SKVLAWOFFICES.COM)(9420874349)(PETITIONER)
VARUN SINGH(VARUN.SINGH@SKVLAWOFFICES.COM)(9420874349)(PETITIONER)
ABHIM(ABHIMANYUWALIA@.COM)()(RESPONDENT)

VARUN SINGH(ATIF@SKVLAWOFFICES.COM)(942074349)(PETITIONER)
ABHIM(ABHIMAMYUWALIA@GMAIL.COM)()(RESPONDENT)

ABHIMANYU ARUN
WALIA(ABHIMANYUWALIA@GMAIL.COM)(8800991188)(RESPONDENT)

SAJAN SETHI VARUN SINGH, ABHIMANYU ARUN
V/s RAJAN SETHI WALIA

OTHER DETAILS OF ADVOCATES:
SAJAN SETHI(ADVHIMANSHUO5@GMAIL.COM)()(PETITIONER)
YTHARTH KUMAR, HIMANSHU
YADAV(ADVHIMANSHUO5@GMAIL.COM)(9811997569)(PETITIONER)
RAJAN(ABHIMANYUWALIA@GMAIL.COM)()(PETITIONER)

YTHARTH KUMAR, HIMANSHU
YADAV(ADVHIMANSHUO5@GMAIL.COM)(9811997569)(PETITIONER)
SAJAN SETHI(ADVHIMANSHUO5@GMAIL.COM)()(RESPONDENT)

RAJAN SETHI(ABHIMANYUWALIA@GMAIL.COM)()(RESPONDENT)
ABHIMANYU ARUN
WALIA(ABHIMANYUWALIA@GMAIL.COM)(8800991188)(RESPONDENT)

RONIT BISWAS (MINOR) THROUGH FATHER  JAGMINDER SINGH, ANKIT MANN,
MR. SURAIJIT BISWAS & ORS. ANIL SHARMA
V/s ANJANI KUMAR GOENKA & ORS.

OTHER DETAILS OF ADVOCATES:
J S BEDI(ADVOCATEJSBEDI@GMAIL.COM)(9311958589)(PETITIONER)

AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)
GDGOENKA ROHINI(INFO@GDGOENKAROHINI.EDU.IN)()(RESPONDENT)
GDGOENKA (INFO@GDGOENKAINTERNATIONAL.COM)()(RESPONDENT)
DIREDU(DIREDU@NIC.IN)()(RESPONDENT)

J.S. BEDI(ADCOCATEJSBEDI@GMAIL.COM)(9311958589)(PETITIONER)
INFO(INFO@GDGOENKAINTERNATIONAL.COM)()(RESPONDENT)
DIREDU(DIREDU@NIC.IN)()(RESPONDENT)
INFO(INFO@GDGOENKAROHINI.EDU.IN)()(RESPONDENT)

ANKIT MANN(ANKITMANNO1@GMAIL.COM)(9818545007)(PETITIONER)

ANKIT MANN(ANKITMANNO1@GMAIL.COM)(9818545007)(PETITIONER)

ANKIT MANN(ANKITMANNO1@GMAIL.COM)(9818545007)(PETITIONER)

ANIL SHARMA(ADV.ANILSHARMAO7@GMAIL.COM)(9811532455)(RESPONDENT)

RAVEENA JHA THOURGH COURT
V/s RAVI JHA

OTHER DETAILS OF ADVOCATES:
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21 CONT.CAS(C)-638/2022
CM APPL. 27359/2022
CM APPL. 27360/2022

22 CONT.CAS(C)-705/2022
CM APPL. 46550/2022

23 CONT.CAS(C)-717/2022

24  |CONT.CAS(C)-946/2022

25 CONT.CAS(C)-1053/2022
CM APPL. 19365/2023

26  |CONT.CAS(C)-1093/2022

27 CONT.CAS(C)-161/2023
CM APPL. 57649/2023

28 CONT.CAS(C)-440/2023
CM APPL. 15199/2024
CM APPL. 66277/2024

ADVANCE CAUSE LIST

SEETU NARENDER SINGH
V/s RATNESH PANDEY

OTHER DETAILS OF ADVOCATES:
ANIL SARYAL (ANILSARYAL@GMAL.COM)(9810879518)(PETITIONER)

R SARAVANAN AND ORS ABHISHEK PRASAD, SAMEER
V/s DEVESH SINGH VASHISHT

OTHER DETAILS OF ADVOCATES:

ABHISHEK PRASAD(ABHISHEK@APCHAMBERS.CO.IN)(9999780184)(PETITIONER)
DEVESH SINGH(RCOOP@NIC.IN)()(RESPONDENT)

ABHISHEK PRASHAD(ABHISHEK@APCHAMBERS.CO.IN)(9999780184)(PETITIONER)
RCPOOP(RCOOP@NIC.IN)()(RESPONDENT)

SAMEER VASHISHT(SAMEER.VASHISHT@GMAIL.COM)(9818280821)(RESPONDENT)

YOGESH RANI PRADEEP SINGH RANA
V/s RAJ KUMAR

OTHER DETAILS OF ADVOCATES:

PRADEEP RANA &
ASSOCIATES(RANAPRADEEP1020@GMAIL.COM)(8586877727)(PETITIONER)
RAJ KUMAR()(9599350326)(RESPONDENT)

SILKI RANI RAJESH KUMAR TARUN
V/s ANAND KUMAR

OTHER DETAILS OF ADVOCATES:

R K TARUN &
ASSOCIATES(RAJESHKUMARTARUN@GMAIL.COM)(9811225854)(PETITIONER)
ANAND KUMAR(ANAND.DEC@GMAIL.COM)(9886615214)(RESPONDENT)
VAIBHAV KUMAR()(8527838384)(RESPONDENT)

AMRIT PAL KAUR AND ORS PRAVEEN SURI, KAMAL MEHTA
V/s LIFE INSURANCE CORPORATION OF INDIA
AND ANR

OTHER DETAILS OF ADVOCATES:

PRAVEEN SURI(PRAVEENSURI73@GMAIL.COM)(9810928188)(PETITIONER)
PRAVEEN SURI(PRAVEENSURI73@GMAIL.COM)(9810928188)(PETITIONER)
KAMAL(KAMALNCO@GMAIL.COM)()(RESPONDENT)
KAMAL(KAMALNCO@GMAIL.COM)()(RESPONDENT)

PRAVEEN SURI &
ASSOCIATES(PRAVEENSURI73@GMAIL.COM)(9810928188)(PETITIONER)
KAMAL(KAMALNCO@GMAIL.COM)()(RESPONDENT)

KAMAL MEHTA(KAMALNCO@GMAIL.COM)(9810249271)(PETITIONER)

SUNITA JAIN PAYAL CHAWLA, PAYAL CHAWLA,
V/s DEEPAK JAIN SEEMA SETH

OTHER DETAILS OF ADVOCATES:

SUNITA JAIN(SUNITAJAIN71@GMAIL.COM)(9810044445)(PETITIONER)

HYPEN (PAYALCHAWLA@JUSCONTRACTUS.COM)(9811777786)(PETITIONER)
DEEPAK JAIN(VIPINIMPEX@HOTMAIL.COM)(9810593009)(RESPONDENT)

PAYAL
CHAWLA(PAYALCHAWLA@JUSCONTRACTUS.COM)(9811777786)(PETITIONER)
SEEMA SETH(SEEMA.SETH.ADVOCATE@GMAIL.COM)(9810602729)(RESPONDENT)
PAYAL
CHAWLA(PAYALCHAWLA@JUSCONTRACTUS.COM)(9811777786)(PETITIONER)

COURT ON ITS OWN MOTION THROUGH COURT, ANJALI NEHRA
V/s KAMAL KISHORE KHULLAR

OTHER DETAILS OF ADVOCATES:

JAIN RK(JAINRK691@GMAIL.COM)()(PETITIONER)

KAMAL KISHORE
KHULLAR(KHULLARKAMALKISHORE@GMAIL.COM)(9310055388)(RESPONDENT)

DALIT MANAV UTHAN SANSTHAN AND ORS  |PRAVEEN KUMAR SINGH, KUNAL
V/s SHRI ASHWANI KUMAR VAJANI

OTHER DETAILS OF ADVOCATES:

PRAVEEN KR SINGH(LEXREMEDIUMLAW@GMAIL.COM)(9811657595)(PETITIONER)
PRAVEEN KR SINGH(LEXREMEDIUMLAW@GMAIL.COM)(9811657595)(PETITIONER)
CLO MCD(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

CLO MCD(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

PRAVEEN KUMAR
SINGH(LEXREMEDIUMLAW@GMAIL.COM)(9811657595)(PETITIONER)

CLO MCD(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)
DHAIRYA(DHAIRYA@TCL-INDIA.NET)()(RESPONDENT)

PRAVEEN KUMAR
SINGH(LEXREMEDIUMLAW@GMAIL.COM)(9811657595)(PETITIONER)

MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)
DHAIRYA(DHAIRYA@TCL-INDIA.NET)(0)(RESPONDENT)

KUNAL
VAJANI(FILINGS.NEWDELHI@FOXANDMANDAL.CO.IN)(9871889444)(RESPONDENT)
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29 CONT.CAS(C)-865/2023 ARCHITECT DEEPAK MEHTA ANIL KUMAR AGGARWAL
V/s SMT NEHA BANSAL

OTHER DETAILS OF ADVOCATES:

ARCHITECT DEEPAK(DEEPAKMEHTA1962@GMAIL.COM)(9999219713)(PETITIONER)
ANIL K AGARWAL(ANIL.AGG@PROGRESSIVELAW.IN)(9871228998)(PETITIONER)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)

NEHA BANSAL(AMBDL@NIC.IN)()(RESPONDENT)

30 |CONT.CAS(C)-1039/2023 TANYA ARJUN MISHA ROHATGI MOHTA
V/s GEETA ANAND & ANR.

OTHER DETAILS OF ADVOCATES:

MISHA ROHATGI MOHTA (OFFICE@NMLEGAL.IN)(9899705974)(PETITIONER)
NAKUL MOHTA (NAKUL@NMLEGAL.IN)()(RESPONDENT)

GEETIKA (GEETIKA@AGINDUS.COM)()(RESPONDENT)

31 CONT.CAS(C)-1159/2023 SURENDER KUMAR ARORA KAMLESH KUMAR MISHRA, ADITYA,
CM APPL. 42690/2023 V/s MRS ANGEL BHATI CHAUHAN AND ORS  [BEENASHAW NANDA SONI
CM APPL. 2932/2025

OTHER DETAILS OF ADVOCATES:

KAMLESH KUMAR MISHRA &
ADITYA(KAMLESH.LEGALAID@GMAIL.COM)(9582388509) (PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
DC SOUTH ZONE(DCSOUTHZONE@GMAIL.COM)()(RESPONDENT)
MCD(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

BEENASHAW NANDA
SONI(BEENASHAW.LAWOFFICE@GMAIL.COM)(9811270125)(RESPONDENT)
32 CONT.CAS(C)-1176/2023 GANESH SINGHAL GOBIND MALHOTRA
CM APPL. 43231/2023 V/s GOVT OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

GOBIND MALHOTRA(LAWCHAMBER.GM@GMAIL.COM)(9910553758)(PETITIONER)
GANESH SINGHAL()(9716778178)(PETITIONER)
MCD(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

33 CONT.CAS(C)-1271/2023 GENERAL SECRETARY, CENTRAL ELECTRONICS MOHD NAVED KHAN, ANIL MITTAL
WITH CONT.CAS(C) 1275/2023 LIMITED RETIRED EMPLOYEES WELFARE
ASSOCIATION CELREWA ON BEHALF OF THE
RETIRED NON EXECUTIVES OF CEL
V/s SHRI RAJAT GARG & ORS.

OTHER DETAILS OF ADVOCATES:

NAVED KHAN()(9999261338)(PETITIONER)

RAJAT GARG(RAJATGARG@CELINDIA.CO.IN)()(RESPONDENT)
CMD(CMD@CELINDIA.CO.IN)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

ANIL MITTAL(KUMARMUNNA746@GMAIL.COM)(9810064432)(PETITIONER)

34 CONT.CAS(C)-1275/2023 GENERAL SECRETARY, CENTRAL ELECTRONICS MOHD NAVED KHAN, ANIL MITTAL
LIMITED RETIRED EMPLOYEES WELFARE
ASSOCIATION (CELREWA), THROUGH SHRI
OM PRAKASH VATS
V/s SHRI RAJAT GARG & ORS

OTHER DETAILS OF ADVOCATES:

NAVED KHAN()(9999261338)(PETITIONER)

RAJAT GARG(RAJATGARG@CELINDIA.CO.IN)()(RESPONDENT)
CMD(CMD@CELINDIA.CO.IN)()(RESPONDENT)

ANIL MITTAL(KUMARMUNNA746@GMAIL.COM)(9810064432)(RESPONDENT)

35 CONT.CAS(C)-1335/2023 S K GOEL PRAVEEN KUMAR SINGH
V/s SHURBIR SINGH (CHAIRMAN OF PENSION
TRUST)

OTHER DETAILS OF ADVOCATES:

PRAVEEN KR SINGH(LEXREMEDIUM@GMAIL.COM)(9811657595)(PETITIONER)
SC SCSERVICE(SCSERVICESGNCTD@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)

36 |CONT.CAS(C)-1343/2023 SARAL ADVANCED DIAGNOSTIC PRIVATE ABHISHEK GUPTA
LIMITED
V/s DEEPAK JAIN & ORS.

OTHER DETAILS OF ADVOCATES:

ABHISHEK
GUPTA(ABHISHEKGUPTA123@HOTMAIL.COM)(9871032872)(PETITIONER)
VIRENDER KUMAR(VK_JAIN1@YAHOO.CO.IN)(9899710248)(RESPONDENT)
DEEPAK JAIN(DJ.SLUH@GMAIL.COM)(9910079173)(RESPONDENT)
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37

38

39

40

41

42

43

44

CONT.CAS(C)-1401/2023
CM APPL. 3442/2024

CONT.CAS(C)-1589/2023

CONT.CAS(C)-1628/2023

CM APPL. 47980/2024(CM For
Restoration)

In CONT.CAS(C)-
1831/2023(Disposed off case)

CM APPL. 13698/2024

CM APPL. 18872/2024

In CONT.CAS(C)-
1942/2023(Disposed off case)

CONT.CAS(C)-1949/2023
WITH CONT.CAS(C) 1958/2023

CONT.CAS(C)-1958/2023
CM APPL. 10830/2025

CONT.CAS(C)-277/2024

ADVANCE CAUSE LIST

M/S IMPACT ENTERPRISES
V/s UNION BANK OF INDIA & ORS.

SANJEEV BHANDARI, UZAIR ELAHI

OTHER DETAILS OF ADVOCATES:

M/S IMPACT ENTERPRISES(RAMITIMPACT@GMAIL.COM)(9910074223)(PETITIONER)
SANJEEV BHANDARI(SBADVOCATE111@GMAIL.COM)(9810033444)(PETITIONER)
MANAGING DIRECTOR(MDCEO@UNIONBANKOFINDIA.COM)()(RESPONDENT)
UNION BANK OF
INDIA(UBIN0904635@UNIONBANKOFINDIA.BANK)()(RESPONDENT)

GUPTAM GUPTA(GSUASSOCIATES@GMAIL.COM)(9999332412)(PETITIONER)
SANJEEV BHANDARI(SBADVOCATE111@GMAIL.COM)()(RESPONDENT)

N.P. SATI AND ANR MAHESH KUMAR BHARDWAIJ
V/s NEERAJ MITTAL AND ANR

OTHER DETAILS OF ADVOCATES:

PALLAVI SHARMA
V/s RAJEEV SHARMA

NIDHI MOHAN PARASHAR

OTHER DETAILS OF ADVOCATES:
VIKRANT KUMAR(VIKRANT780@GMAIL.COM)(8448021802)(PETITIONER)
RAJEEV SHARMA(RAJIV_GK@YAHOO0.COM)(9810988382)(RESPONDENT)

DR. A.K BELWAL ABHAY KUMAR BELWAL
V/s MANAN KUMAR MISHRA

OTHER DETAILS OF ADVOCATES:

A K BELWAL(MAITYPABITRA89@GMAIL.COM)(7065750416)(PETITIONER)
PP SINGH(CHAMBERPPSINGH@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
MANAN KUMAR(MANANKUMARMISHRA@GMAIL.COM)()(RESPONDENT)
DR A K BELWAL(MAITYPABITRA89@GMAIL.COM)(0)(PETITIONER)

MANAN KUMAR (MANANKUMARMISHRA@GMAIL.COM)(0)(RESPONDENT)

AMOD GUPTA V.K MISRA, ANUROOP P.S
V/s MS. ANGEL BHATI CHAUHAN AND ANR

OTHER DETAILS OF ADVOCATES:

ATUL VERMA (ATULVARMAS59@GMAIL.COM)()(PETITIONER)

CLO MCD(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

V K MISHRA (ATULVERMAS59@GMAIL.COM)(9999271106)(PETITIONER)
CLO MCD(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

ANUROOP P S, HUMAYUN
KHAN(ADV.ANUROOP@GMAIL.COM)(9582818838)(PETITIONER)
MCDRC(MCDRC@GMAIL.COM)()(RESPONDENT)

ATUL VERMA(ATULVERMA59@GMAIL.COM)()(RESPONDENT)

HITESH BHARDWAJ SAHIL GARG, RAJAT AGHNIHOTRI,
V/s NITESH BHARDWA) PRAKASH CHANDR

OTHER DETAILS OF ADVOCATES:

RAJAT AGHNIHOTRI(RAJATAGNIHOTRI@GMAIL.COM)(9873624672)(RESPONDENT)
PRAKASH CHANDR
(PRAKASHCHANDR9811@GMAIL.COM)(9811572050)(PETITIONER)

HITESH BHARDWAJ SAHIL GARG, PRAKASH CHANDR,
V/s MRIDUL BHARDWAJ & ANR. ATUL SINGH

OTHER DETAILS OF ADVOCATES:
HITESH(HITESH_75@HOTMAIL.COM)(9810506000)(PETITIONER)

SAHIL GARG , ANKIT
GUPTA(GARGSAHILADV@GMAIL.COM)(9560690036)(PETITIONER)

MRIDUL
BHARDWAJ(SAMITACONNECT@OUTLOOL.COM)(9910506000)(RESPONDENT)
PRAKASH CHANDR AND ONKARESHWAR
KANDPAL(OMKAR.KANDPAL786@GMAIL.COM)(9811572050)(PETITIONER)
SAMITA (SAMITACONNECT@OUTLOOK.COM)(0)(RESPONDENT)

PRAKASH CHANDR
(PRAKASHCHANDR9811@GMAIL.COM)(9811572050)(PETITIONER)

ATUL SINGH(ADVDRATUL@GMAIL.COM)(9818786161)(PETITIONER)

INDERVIR SINGH JUNEJA THROUGH MS. PIYUSH SANGHI, DANISH AFTAB
JAYATRI JUNEJA (SPA HOLDER) CHOWDHURY
V/s SANJAY AHUJA

OTHER DETAILS OF ADVOCATES:
GAYATREE(GAYATREE.JUNEJA@GOOGLEMAIL.COM)(9811771178)(PETITIONER)
PIYUSH SANGHI, NIKHIL(SANGHI.PIYUSH@GMAIL.COM)(9899699242)(PETITIONER)
SANJAY(AHUJA67@GMAIL.COM)(9999881188)(RESPONDENT)

DANISH AFTAB
CHOWDHURY(DANISHCHOWDHURY@GMAIL.COM)(9873875390)(PETITIONER)

138


mailto:DANISHCHOWDHURY@GMAIL.COM)(9873875390)(PETITIONER)

21.03.2025

45 CONT.CAS(C)-935/2024

46  |CONT.CAS(C)-954/2024

47  CONT.CAS(C)-1140/2024

48 CONT.CAS(C)-1460/2024
CM APPL. 69867/2024
CM APPL. 69868/2024

49 CONT.CAS(C)-1748/2024

50 |CONT.CAS(C)-1847/2024

51 RFA-273/2020
CM APPL. 28948/2020
CM APPL. 29143/2020

52 RFA-366/2021
CM APPL. 37363/2021

53 CM APPL. 25450/2024
In RFA-99/2023

ADVANCE CAUSE LIST

SANDEEP SINGH KANWAL CHAUDHARY
V/s SANDEEP KUMAR & ORS.

OTHER DETAILS OF ADVOCATES:

KANWAL

CHAUDHARY(KANWALCHAUDHARY @GMAIL.COM)(9810050567)(PETITIONER)
SANDEEP(DCWESTZONE@GMAIL.COM)()(RESPONDENT)

DC WEST(DCWESTZONE@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SUNIL(SUNILF.ADV@GMAIL.COM)()(RESPONDENT)

VARSHA JADHAV SUMIT GOSWAMI, SHAILENDER
V/s DEEPAK JADHAV SINGH DAHIYA

OTHER DETAILS OF ADVOCATES:
SHAILENDER SINGH
DAHIYA(SHAILENDER_967@YAHOO.COM)(9312275287)(PETITIONER)

AJIT SINGH GAUR AND ANR RAVI VASHISHT
V/s SH MANISH KUMAR GUPTA IAS
DIRECTORATE OF CIVIL DEFENCE AND ORS

OTHER DETAILS OF ADVOCATES:

RAVI VASHISHT & RAVI()(9319701246)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

NEERU GROVER SIDDHARTH SINGH, RAKESH Listing Remarks:
V/s MUNICIPAL CORPORATION OF DELHI & AGRAWAL TOP 10 MATTER
ORS.

OTHER DETAILS OF ADVOCATES:

SIDDHARTH SINGH,
TUSHAR(JATANSINGHANDASSOCIATES@GMAIL.COM)(9810041079)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)

SANDEEP DHANUKA AND SATISH
VERMA(AGG.SANDEEP1@GMAIL.COM)(9810445578)(PETITIONER)

MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)
NEERU (R)(8447239564)(RESPONDENT)

SH. RAGHBIR SINGH VED PAL RANA
V/s SH. YASH CHAUDHARY

OTHER DETAILS OF ADVOCATES:
V P RANA(VPRANALEGALASSOCIATES@GMAIL.COM)(9811165700)(PETITIONER)

GOPALIJEE FOODS SHRAVAN KUMAR BANSAL
V/s SUBHASH CHAND

OTHER DETAILS OF ADVOCATES:

SMT BHAWNA GUPTA CHARU AMBWANI, CHARU
V/s SMT USHA GUPTA & ANR. AMBWANI, SANJEEV KUMAR,
MADHU MITTAL

OTHER DETAILS OF ADVOCATES:

SMT BHAWNA GUPTA
(BHAWANAGUPTA252@GMAIL.COM)(9210972770)(PETITIONER)

CHARU AMBWANI(CHARU.AMBWNI@GMAIL.COM)(7838683884)(PETITIONER)
MUKESH GUPTA(MUKESHGUPTA803@GMAIL.COM)()(RESPONDENT)

SANJEEV
KUMAR(ADVOCATE.SANJEEVAU@GMAIL.COM)(9310466556)(RESPONDENT)
MADHU MITTAL(ATTORNEYMADHU@GMAIL.COM)(9810127320)(RESPONDENT)

SHREE VIJAY FABRICS AJAY KUMAR SEJWAL
V/s ISHU KAMRA

OTHER DETAILS OF ADVOCATES:

KAUSTUBH BHARDWAIJ , AJAY
SEJWAL(GAK.COP@GMAIL.COM)(9711179207)(PETITIONER)
VISHWA(VISHWA@ADVOCATEMADAN.COM)(9810017362)(RESPONDENT)

M/S PHOENIX CONTACT INDIA LTD. VICTORY ASSOCIATES, SAURABH
V/s NITIN BHATIA BHARGAVAN, SAURABH
BHARGAVAN

OTHER DETAILS OF ADVOCATES:

VICTORY ASSOCIATES(VINEET.LEGAL@GMAIL.COM)(9810815307)(PETITIONER)
VICTORY ASSOCIATES(VINEET.LEGAL@GMAIL.COM)(9810815307)(PETITIONER)
VICTORY ASSOCIATES(VINEET.LEGAL@GMAIL.COM)(9810815307)(PETITIONER)
N NITIN (NNITIN0O654@GMAIL.COM)()(RESPONDENT)

BHARGAV (CONTACT@BHARGAVANLAWFIRM.COM)()(RESPONDENT)
CONTACT(CONTACT@BHARGAVANLAWFIRM.COM)()(RESPONDENT)

NITIN BHATIA(NNITINO654@GMAIL.COM)(9873482475)(RESPONDENT)

NITIN BHATIA(NNITINO654@GMAIL.COM)(9873482475)(RESPONDENT)
NITIN(NNITIN0O654@GMAIL.COM)()(RESPONDENT)
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54

55

56

57

58

59

60

61

62

RFA-553/2023
CM APPL. 35904/2023
CM APPL. 35905/2023

RFA-799/2023
CM APPL. 50212/2023

CM APPL. 65477/2024
In RFA-431/2024

RFA-511/2024
CM APPL. 53346/2024

RFA-704/2024
CM APPL. 60067/2024

RFA-756/2024

CM APPL. 62982/2024
CM APPL. 65765/2024
WITH RFA 757/2024

RFA-757/2024
CM APPL. 61468/2024
CM APPL. 65763/2024

W.P.(C)-4594/2003
CM APPL. 7935/2003
WITH W.P.(C) 6565/2003

W.P.(C)-6565/2003
CM APPL. 11432/2003
WITH W.P.(C) 4594/2003

ADVANCE CAUSE LIST

VINEET(VINEET.LEGAL@GMAIL.COM)()(PETITIONER)

SAURABH
BHARGAVAN(CONTACT@BHARGAVANLAWFIRM.COM)(9873566019)(RESPONDENT)
SAURABH BHARGAVAN(ADV.SAURABH@YAHOO.COM)(9873566019)(PETITIONER)

BEENA SINGH SUNIL KUMAR
V/s SATISH

OTHER DETAILS OF ADVOCATES:

SUNIL KUMAR , PRERNA
SINGH(SUNILADV20@GMAIL.COM)(9811028518)(PETITIONER)
SUNIL KUMAR , PRERNA SINGH
(SUNILADV20@GMAIL.COM)(9811028518)(PETITIONER)

MADHU VERMA VINAY RATHI, ANIL DUTT SHARMA,
V/s VINOD SUKHANI JAI PRAKASH NARAYAN SHAHI

OTHER DETAILS OF ADVOCATES:

VINAY RATHI(ADVRATHIVINAY69@GMAIL.COM)(9958799915)(PETITIONER)
VINOD SUKHANI(KAMALKMC82@GMAIL.COM)()(RESPONDENT)

ANIL DUTT
SHARMA(ANILSHARMA.ADS.AS@GMAIL.COM)(9211495945)(RESPONDENT)
JAI PRAKASH NARAYAN
SHAHI(ADVJPNSHAHI@GMAIL.COM)(9811148998)(PETITIONER)

ANIL DUTT
SHARMA(ANILSHARMA.ADS.AS@GMAIL.COM)(9211495945)(PETITIONER)

DELHI DEVELOPMENT AUTHORITY THROUGH |ASHIM VACHHER, AKSHIT NAVANEY,
ITS DY. DIRECTOR BANI DIKSHIT

V/s M/S NATYAVEDA INSTITUTE OF DANCE,

MUSIC AND ARTS

OTHER DETAILS OF ADVOCATES:

ASHIM VACHHER(ASHIMVACHHER@VACHHERASSOCIATES.COM)(0)(PETITIONER)
AKSHIT NAVANEY(AKSHIT@REIGENLEGAL.IN)(9999276662)(RESPONDENT)

BANI DIKSHIT(BANIDIKSHIT.ADVOCATE@GMAIL.COM)(9810993368)(RESPONDENT)

KULDEEP KUMAR RANA SIDDHARTH PANDIT
V/s BSES RAJDHANI POWER LTD & ANR.

OTHER DETAILS OF ADVOCATES:
SIDDHARTH PANDIT (SIDDHARTHV.3900@GMAIL.COM)(8826113475)(PETITIONER)

SUDARSHAN KUMAR ANAND AWASTHI
V/s BHUPENDER GUPTA & ANR.

OTHER DETAILS OF ADVOCATES:

ANAND AWASTHI &
NIKHIL(ADV.AANANDAWASTI@GMAIL.COM)(8285536218)(PETITIONER)
BHUPENDER(ADV.KESARSINGHHSAWHENY @GMAIL.COM)(0)(RESPONDENT)
RAKESH(SIDDHANTGAUTAMCEC@GMAIL.COM)(0)(RESPONDENT)

DINESH KUMAR JAIN VISHWENDRA VERMA, RUPENDRA
V/s MADHU JAIN THROUGH LRS AND ORS PRATAP SINGH

OTHER DETAILS OF ADVOCATES:
RUPENDRA PRATAP
SINGH(ADVOCATERPSINGH1@GMAIL.COM)(9818928506)(RESPONDENT)

DINESH KUMAR JAIN VISHWENDRA VERMA, RUPENDRA
V/s RICHA JAIN AND ORS PRATAP SINGH

OTHER DETAILS OF ADVOCATES:
RUPENDRA PRATAP
SINGH(ADVOCATERPSINGH1@GMAIL.COM)(9818928506)(RESPONDENT)

MODERN SCHOOL EDUCATION SOCY. KAMAL MEHTA, H.K.PRIKH, SUDHIR

V/s P.O. INDUSTRIAL TRIBUNAL K SHARMA, NASREEN HASAN, ABHAY
SINGH, ABHAY SINGH & ASSOCIATES,
RAAVI BIRBAL

OTHER DETAILS OF ADVOCATES:

WITHOUT GENERATE ()()(RESPONDENT)
WITHOUT GENERATE ()()(RESPONDENT)
WITHOUT GENERATE ()()(RESPONDENT)
WITHOUT GENERATE ()()(RESPONDENT)

MODERN SCHOOL EDUCATION SOCIETY
V/s PRESIDING OFFICER LABOUR COURT

MR.KAMAL MEHTA, NASREEN
HASAN, ABHAY SINGH,
MR.H.K.PATHAK, SUDHIR SHARMA,
RAAVI BIRBAL

OTHER DETAILS OF ADVOCATES:

WITHOUT GENERATE ()()(PETITIONER)
WITHOUT GENERATE ()()(PETITIONER)
WITHOUT GENERATE ()()(PETITIONER)
WITHOUT GENERATE ()()(PETITIONER)
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63 CM APPL. 43253/2024 DR.GENL.ARCHAEOLOGICAL SURV.OF INDIA  |ARUN BERIWAL, SHILPA, MANOJ
CM APPL. 58651/2024 V/s THE PRESIDING OFFICER,CGIT & ORS. JOSHI, PRATIMA NAIN LAKRA,
In W.P.(C)-5206/2003(Disposed off CHANDER, ABHISHEK MARATHA,
case) NARESH KAUSHIK

OTHER DETAILS OF ADVOCATES:

PRATIMA N LAKRA(ADVOCATEPRATIMA@GMAIL.COM)(0)(PETITIONER)
MANO!J JOSHI(JOSHIAMANOJ@GMAIL.COM)(9871471788)(RESPONDENT)
WITHOUT GENERATE ()()(PETITIONER)

WITHOUT GENERATE ()()(PETITIONER)

PRATIMA NAIN
LAKRA(OFFICEOFADVOCATEPRATIMA@GMAIL.COM)(9968324260)(PETITIONER)
64 W.P.(C)-11617/2009 DAYA NAND M.K. BHARDWAIJ

V/s STATE OF HARYANA & ORS.

OTHER DETAILS OF ADVOCATES:

65 CM APPL. 6185/2017 BRIGHT EXPORT LIMITED SP ARORA, SHOBHA, SIDDHARTH
In W.P.(C)-2095/2011(Disposed off |V/s CENTRAL BOARD OF TRUSTEES,EPF
case) ORGANISATION

OTHER DETAILS OF ADVOCATES:
SIDDHARTH (MAIL@CHAMBERSOFSIDDHARTH.COM)(7838537008)(RESPONDENT)

66 |W.P.(C)-4177/2011 SUNIL KUMAR & ORS S P SHARMA, JAIRAJ SINGH, DEEPAK
CM APPL. 2230/2024 V/s INDRAPRASTHA APOLLO HOSPITAL & ANR |CHOPRA, SHREYA S DABAS, SUMIT
CM APPL. 16431/2024 CHANDER, RATNA DHINGRA

WITH W.P.(C) 5130/2011
W.P.(C) 4180/2011

OTHER DETAILS OF ADVOCATES:

DEEPAK CHOPRA(VAKILCHOPRA@GMAIL.COM)(9810168620)(PETITIONER)
APOLLO HOSPITAL(HR_DELHI@APOLLOHOSPITAL.COM)()(RESPONDENT)
DEEPAK CHOPRA(VAKILCHOPRA@GMAIL.COM)(9810168620)(PETITIONER)
APOLLO HOSPITALS(HR_DELHI@APOLLOHOSPITALS.COM)()(RESPONDENT)
JAIRAJ SINGH (JAIRAJMUDGAL@GMAIL.COM)(9811542920)(PETITIONER)

67 W.P.(C)-4180/2011 INDRAPRASTHA MEDICAL CORPORATION LTD RATNA DWIVEDI, VERONICA
V/s GNCT OF DELHI AND ORS JOHNSON, JAIRAJ SINGH

OTHER DETAILS OF ADVOCATES:
JAIRAJ SINGH (JAIRAJMUDGAL@GMAIL.COM)(9811542920)(PETITIONER)

68 |W.P.(C)-5130/2011 SH. MUKESH KUMAR AND ORS BIJENDER SINGH, JAIRAJ SINGH,
CM APPL. 10403/2011 V/s INDRAPRASTHA APOLLO HOSPITALS LTD |RATNA DHINGRA
CM APPL. 2783/2024
CM APPL. 16776/2024

OTHER DETAILS OF ADVOCATES:
JAIRAJ SINGH(JAIRAJMUDGAL@GMAIL.COM)(9811542920)(PETITIONER)
APOLLO HOSPITAL(HR_DELHI@APOLLOHOSPITAL.COM)()(RESPONDENT)
JAIRAJ SINGH(JAIRAJMUDGAL@GMAIL.COM)(9811542920)(PETITIONER)
APOLLO HOSPITALS(HR_DELHI@APOLLOHOSPITALS.COM)()(RESPONDENT)
JAIRAJ SINGH (JAIRAJMUDGAL@GMAIL.COM)(9811542920)(PETITIONER)

69 W.P.(C)-5823/2012 JAMIA HAMDARD ABHAY N DAS, PRANAV KISHORE WITH W.P.(C) 7274/2024
CM APPL. 9378/2025 V/s JOGINDER SINGH JHA, MOHD WASEEM AKRAM

OTHER DETAILS OF ADVOCATES:
SHAAN RAWAT(SHAANRAWAT28@GMAIL.COM)(0)(RESPONDENT)

70 CM APPL. 59125/2023(CM For EIH LIMITED JAYANT K MEHTA, VIVEK PRASAD
Restoration) V/s STATE OF NCT OF DELHI & ORS GUPTA, ANIL BHAT & SAURABH
CM APPL. 59126/2023 MUNJAL
In W.P.(C)-8207/2013(Disposed off
case)

OTHER DETAILS OF ADVOCATES:

ANIL BHAT , VIVKE P GUPTA
(VIVEKPGUPTA151991@GMAIL.COM)(7059190634)(PETITIONER)
LABDLCS(LABDLCS.DELHI@GMAIL.COM)()(RESPONDENT)

71 W.P.(C)-293/2014 TRU TORN MACHINES (INDIA) LTD. ROHIT SINGHA
CM APPL. 573/2014 V/s MOHD. IQBAL KHAN

OTHER DETAILS OF ADVOCATES:

72 W.P.(C)-8821/2014 KANCHAN SHARMA BIJENDRA SINGH METHAILA,
WITH W.P.(C) 8836/2014 V/s M/S ELECTRONICS CONSORTIUM (P) LTD. AANURAG LAKHOTIA
& ANR

OTHER DETAILS OF ADVOCATES:

73 W.P.(C)-8836/2014 SHAKUNTALA VERMA BIJENDRA SINGH METHAILA,
V/s M/S ELECTRONICS CONSORTIUM (P) LTD. ANURAG LAKHOTIA
& ANR
OTHER DETAILS OF ADVOCATES:

74  |W.P.(C)-11600/2017 CENTRAL BOARD OF TRUSTEES EPFO SATPAL SINGH

THROUGH A.P.F.C DELHI (SOUTH)
V/s M/S TOPS SECURITY SERVICES LTD.

OTHER DETAILS OF ADVOCATES:
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75  |W.P.(C)-9173/2019
CM APPL. 37855/2019

76  |\W.P.(C)-11612/2019

77  \W.P.(C)-12484/2021
CM APPL. 39258/2021
CM APPL. 32422/2022
CM APPL. 6412/2023
CM APPL. 25827/2024

78  |W.P.(C)-5399/2023
CM APPL. 21144/2023

79 |W.P.(C)-15020/2023

80 |CM APPL. 73837/2024
CM APPL. 8765/2025
In W.P.(C)-16920/2024(Disposed
off case)

81 |W.P.(C)-884/2025

82 |W.P.(C)-1897/2025

FOR COMPLIANCE
83  |CONT.CAS(C)-1/2023

ADVANCE CAUSE LIST

SH. DEENA NATH
V/s SH. DAVENDER KUMAR AND ANR.

SANJEEV TYAGI

OTHER DETAILS OF ADVOCATES:
SANJEEV TYAGI()(9971127533)(PETITIONER)

LALLAN SHAH
V/s M/S R.R. ENTERPRISES

OTHER DETAILS OF ADVOCATES:
SHEKHAR KUMAR()(9871008884)(PETITIONER)

M/S ASHOK HOTEL
V/s AKHLINDER AND ANR

SUMITRA KUMARI CHOUDHARY, S S
UPADHYAYA, JAlI PRAKASH SINGH

OTHER DETAILS OF ADVOCATES:

SUMITRA CHOUDHARY(LAWYERSSKC@GMAIL.COM)(8800556098)(PETITIONER)
ASHOK HOTEL MAZDOOR JANT
UNION(SSUPADHYAY@GMAIL.COM)(9810977547)(RESPONDENT)

SUMITRA CHOUDHARY(LAWYERSSKC@GMAIL.COM)(8800556098)(PETITIONER)
S SUPADHYAY(SSUPADHYAY@GMAIL.COM)()(RESPONDENT)

S S UPDHAYAY()(9810977547)(PETITIONER)

SUMITRA CHOUDHARY(LAWYERSSKC@GMAIL.COM)()(RESPONDENT)

SKC LAWYERS & SOLICITORS(LAWYERSSKC@GMAIL.COM)()(PETITIONER)

J.P. SINGH(JPSINGHADV61@GMAIL.COM)(9818025538)(RESPONDENT)

JAI PRAKASH SINGH(JPSINGHADV61@GMAIL.COM)(9818025538)(PETITIONER)

STATE BANK OF INDIA AKSHIT KAPUR
V/s SMT. KAMLA (WIDOW) AND ORS.

OTHER DETAILS OF ADVOCATES:
R P KAPOOR AND CO(RAJIV@RPKAPUR.COM)(9990955931)(PETITIONER)

ANIL KUMAR ANUJ AGGARWAL
V/s SH. NIREN GUPTA

OTHER DETAILS OF ADVOCATES:

SH VIKASH KUMAR AND ORS
V/s ALL INDIA COUNCIL FOR TECHNICAL
EDUCATION AND ANR

RAJIV AGARWAL, DEVVRAT YADAYV,
ARJUN MITRA

OTHER DETAILS OF ADVOCATES:

RAJIV AGGARWAL(RAJIVAGGL@YAHOO.COM)(9811142757)(PETITIONER)
ANIL SONI, BECIL(ANILSON142@GMAIL.COM, DIRECTOR@BECIL.COM,
CMDBECIL@BECIL.COM)(9312224805)(RESPONDENT)

RAJIV AGARWAL , MEGHNA
DE(RAJIVAGGL@YAHOO.COM)(9811142757)(PETITIONER)
ANILSONI(ANILSONI42@GMAIL.COM)(0)(RESPONDENT)

CMD BECIL(CMDBECIL@BECIL.COM)(0)(RESPONDENT)
BECIL(DIRECTOR@BECIL.COM)(0)(RESPONDENT)

DEVVRAT YADAV(ANILSONI.AICTE@GMAIL.COM)(9312224805)(PETITIONER)
RAJIV AGARWAL(RAJIVAGGL@YAHOO.COM)(0)(RESPONDENT)

ARJUN MITRA(AJMITRA@GMAIL.COM)(9810412737)(RESPONDENT)

DEV KUMAR @ DEV NARAYAN ANKIT DWIVEDI
V/s DISTRICT COLLECTION OFFICER, O/O
DISTRICT MAGISTRATE, & ANR.

OTHER DETAILS OF ADVOCATES:

ANKIT DWIVEDI, MOHIT
BHARDWAIJ(ADVANKITDWIVEDI@GMAIL.COM)(9811119293)(PETITIONER)

SDM ALIPUR, SDM HQ NORTH, NORTH ADM, DC
NORTH(SDMALIPUR1@GMAIL.COM, SDMHQNORTH@GMAIL.COM,
NORTHADM@NIC.IN, DCNORTH@NIC.IN)(0)(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

MCD GENERAL MAZDOOR UNION MANOJ KUMAR
V/s THE DY. LABOUR COMMISSIONER & ANR.

OTHER DETAILS OF ADVOCATES:

VARUN PRASAD(PRASADBK737@GMAIL.COM)(9810432893)(PETITIONER)
LABDLCS, KAROL BAGH SDM, AVNISH AHLAWAT(LABDLCS.DELHI@GMAIL.COM,
KAROLBAGHSDM@NIC.IN, AVNISHAHLAWAT@YAHOO.COM)(0)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

SUBHASH CHANDRA PANDEY AND ANR
V/s MR. HHIMANSHU GUPTA AND ORS

SHIKHA SHARMA

OTHER DETAILS OF ADVOCATES:
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84  |CONT.CAS(C)-284/2023

85 |CONT.CAS(C)-737/2024(Disposed
off case)

86 |CONT.CAS(C)-1247/2024

87 RFA-954/2023(Disposed off case)

FOR CONSIDERATION

88  |CONT.CAS(C)-704/2023
CM APPL. 27248/2023

FOR FINAL HEARING

89 RFA-212/2020
CM APPL. 15393/2020
CM APPL. 15396/2020
CM APPL. 16267/2020

90 RFA-483/2022
CM APPL. 43942/2022

91 W.P.(C)-8033/2008

92  |W.P.(C)-11850/2009

93 W.P.(C)-1915/2014

ADVANCE CAUSE LIST

DAKSH & ORS.
V/s DR. R. CHAUDHARY, PRINCIPLE USM
PUBLIC SENIOR SECONDARY SCHOOL

JOYDEEP SARMA

OTHER DETAILS OF ADVOCATES:
JOYDEEP SARMA , PRASHANT KUMAR
PANDEY(CHAMBEROFJOY@OUTLOOK.COM)(9910035893)(PETITIONER)
USM PUBLIC SES SCHOOL
(USMPUBLICSECSCHOOL2016@GMAIL.COM)()(RESPONDENT)

SURESH KUMAR SINGLA YOGENDRA KUMAR VERMA
V/s SHRI GYANESH BHARTI & ORS.

OTHER DETAILS OF ADVOCATES:
YOGENDRA KUMAR
,MANISH(VERMA.YOGENDRA160@GMAIL.COM)(9015236915)(PETITIONER)
DDA(DDACHAMBERHC@DDA.ORG.IN)()(RESPONDENT)
MCD(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

AMAR NATH DIWEDI KULDEEP JAUHARI
V/s INVESTORS EDUCATION AND
PROTECTION FUND AUTHORITY AND ANR

OTHER DETAILS OF ADVOCATES:
KULDEEP JAUHARI(ADVJKULDEEP@GMAIL.COM)(9536190460)(PETITIONER)
INVESTORS EDUCATION AND PROTECTION FUND
AUTHORITY(IEPF@MCA.GOV.IN)(0)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

PRATIMA RANI JANA & ANR. AFROZ AHMAD
V/s MITA RANI JANA & ORS.

OTHER DETAILS OF ADVOCATES:
AFROZ AHMAD(ADVOCATE.AFROZ73@GMAIL.COM)(9899972202)(PETITIONER)

RAMAN KUMAR
V/s RAJEEV KUMAR DAS

ISHA KHANNA

OTHER DETAILS OF ADVOCATES:
ISHA KHANNA()(9811054386)(PETITIONER)
UNION OF INDIA (UOIDHC@GMAIL.COM)()(RESPONDENT)

M/S JAYANTI AVIATION PVT LTD
V/s SH JAGDEEP SACHDEVA

SANKALP GOSWAMI, SANKALP
GOSWAMI, KEWIN KUNJAPPY

OTHER DETAILS OF ADVOCATES:
SANKALPGOSWAMI(SANKALPVGOSWAMI@GMAIL.COM)(9711794546)(PETITIONER)
SANKALP GOSWAMI AND AZHAR
ALAM(SANKALPVGOSWAMI@GMAIL.COM)(9711794546)(PETITIONER)

NITIN SONI(NITINSONI@ACUITYALA.COM)()(RESPONDENT)
SANKALPGOSWAMI(SANKALPVGOSWAMI@GMAIL.COM)(9711794546)(PETITIONER)
SANKALP GOSWAMI AND AZHAR ALAM(SANKALPVGOSWAMI@GMAIL.COM &
AZHARALAM2009@GMAIL.COM)(9711794546)(PETITIONER)

NITIN SONI(NITINSONI@ACUITYALA.COM)()(RESPONDENT)

NITIN SONI(NITINSONI@ACUITYALA.COM)(9810434067)(RESPONDENT)

KEWIN KUNJAPPY(KEWKUNJAPPY@GMAIL.COM)(9654319907)(RESPONDENT)

GARIMA CHOUDHARY(DAWER) SHIKHA SAPRA, RAJESH DUA
V/s JITENDRA SAHNI & ORS.

OTHER DETAILS OF ADVOCATES:
SHIKHA SAPRA(SHIKHASAPRA@GMAIL.COM)(9818055059)(PETITIONER)
JINTEDRA SAHNI(DUAASSOCIATES@YAHOO.COM)(9810218423)(RESPONDENT)
RICK(RICKSAMRICK@YAHOO.IN)()(RESPONDENT)

RAJESH DUA(DUAASSOCIATES@YAHOO.COM)(9811475296)(PETITIONER)

RAMESH CHANDER TARUN SINGLA, PURAN CHAND
V/s THE ZONAL MANAGER BANK OF INDIA

OTHER DETAILS OF ADVOCATES:

DELHI TRANSPORT CORPORATION
V/s DATA RAM

NAWAL KISHORE JHA

OTHER DETAILS OF ADVOCATES:

REGIONAL PF COMMSSIONER BY AND ON
BEHALF OF EMPLOYEES PF ORGANISATION
V/s M/S CREATIVE EXPORT

SHIVNATH MAHANTA, HARVINDER
SINGH, RAJESH KUMAR

OTHER DETAILS OF ADVOCATES:
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94

95

96

97

98

99

100

101

102

103

104

105

W.P.(C)-4455/2014
CM APPL. 8887/2014

W.P.(C)-7594/2014

W.P.(C)-1923/2015

W.P.(C)-7286/2015

W.P.(C)-10842/2015

W.P.(C)-543/2016

W.P.(C)-3727/2016

W.P.(C)-4906/2017

CM APPL. 21263/2017
CM APPL. 21291/2017
CM APPL. 46480/2017

WITH W.P.(C) 5196/2018

W.P.(C)-5196/2018

W.P.(C)-10897/2017
CM APPL. 44619/2017

W.P.(C)-5795/2018
CM APPL. 9525/2019

W.P.(C)-13109/2019
CM APPL. 53429/2019
CM APPL. 15112/2020
CM APPL. 5065/2024

ADVANCE CAUSE LIST

MOOLCHAND KHARAITI RAM HOSPITAL & M.Y. KHAN
AYURVEDIC RESEARCH INSTITUTE
V/s PUSHKAR SINGH

OTHER DETAILS OF ADVOCATES:

KIRAN BALA & ORS RAJIV AGARWAL, M.V. KINI
V/s HOTEL CORPORATION OF INDIA LIMITED
& ANR

OTHER DETAILS OF ADVOCATES:

SUBHASH CHAND PRABHAKAR, AMRESH KUMAR
V/s M/S. VOLGA METAL INDUSTRIES

OTHER DETAILS OF ADVOCATES:

REGIONAL PROVIDENT FUND PIYUSH SHARMA, PUNEET GARG,
COMMISSIONER-I GAURAV VARMA
V/s M/S SPRINGDAYS MODEL SCHOOL

OTHER DETAILS OF ADVOCATES:
GAURAV VARMA(GAURAVVARMAADV@GMAIL.COM)(9711197229)(PETITIONER)

J.P. SHEKHAWAT 1BS THOKCHOM
V/s THE INSTITUTE OF COMPANY
SECRETARIES OF INDIA & ORS

OTHER DETAILS OF ADVOCATES:

RAJ KUMAR ATUL T N, ANAND VARMA
V/s ALL INDIA INSTITUTE OF MEDICAL
SCIENCES

OTHER DETAILS OF ADVOCATES:

DELHI JAL BOARD (DJB) S.K. SINGH
V/s MAHIPAL (SINCE DECEASED) THROUGH
HIS WIFE SMT. GYANWATI

OTHER DETAILS OF ADVOCATES:

M/S INDIAN PRINTING WORKS RAJESH KUMAR, J.M.KALIA & CO., J
V/s RATAN KASHYAP M KALIA

OTHER DETAILS OF ADVOCATES:

RATAN KASHYAP J.M. KALIA & CO.
V/s M/S INDIAN PRINTING WORKS

OTHER DETAILS OF ADVOCATES:
J.M. KALIA & CO.()(9810325510)(PETITIONER)

CENTRAL BOARD OF TRUSTEES EPFO SATPAL SINGH, VINAY KUMAR
THROUGH A. P. F. C. DELHI (SOUTH) BHASIN
V/s M/S B4 SECURITY PVT. LTD.

OTHER DETAILS OF ADVOCATES:

UNION OF INDIA (UOl) RAJESH GOGNA, KULDEEP

V/s RAJINDER MANSUKHANI, PANKAJ KUMAR,
ARUN BIRBAL, RAJESH KUMAR
GOGNA

OTHER DETAILS OF ADVOCATES:
RAJESH GOGNA()(9999815291)(PETITIONER)

KULDEEP MANSUKHANI()(9810019663)(PETITIONER)

ARUN BIRBAL(ARUNBIRBAL@GMAIL.COM)(9810029802)(RESPONDENT)
RAJESH KUMAR GOGNA(OFFICE@GOGNA.CO.IN)(8174843807)(PETITIONER)
RAJESH KUMAR GOGNA(OFFICE@GOGNA.CO.IN)(8174843807)(PETITIONER)

THE CHAIRMAN CENTRAL BOARD OF NIYAZI LAW CHAMBER, MONAZIR
SECONDARY EDUCATION AHSAN NIYAZI, RAJIV AGARWAL
V/s SHRI S P RANA

OTHER DETAILS OF ADVOCATES:

NIYAZI LAW CHAMBER()(9811191180)(PETITIONER)
MONAZIRNIYAZI(NIYAZI786@GMAIL.COM)(9810413706)(PETITIONER)

M A NIYAZI(AK274641@GMAIL.COM)(9810413706)(PETITIONER)

MR. RAJIV AGGARWAL (RAJIVAGGL@YAHOO.COM)(9811142757)(RESPONDENT)
NIYAZI(NIYAZI786@GMAIL.COM)()(PETITIONER)

RAJIV AGARWAL(RAJIVAGGL@YAHOO.COM)(9811142757)(RESPONDENT)
M A NIYAZI (NIYAZI786@GMAIL.COM)(9810413706)(PETITIONER)
MEGHNA DE(MEGHNADES8@GMAIL.COM)(9540617186)(PETITIONER)
RAJIV AGGARAL , MEGHNA
DE(RAJIVAGGL@YAHOO.COM)(9811142757)(RESPONDENT)
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106 |W.P.(C)-11702/2023 CHANDER PAL SHARMA PAWAN KUMAR SHARMA
V/s HOTEL TAJ PALACE & ANR.

OTHER DETAILS OF ADVOCATES:

ADV. PAWAN SHARMA(PAWANK5@AOL.COM)(9953353590)(PETITIONER)
HOTEL TAJ PALACE(MAHAL.DELHI@TAJHOTELS.COM,
CORP@BLACKDRAGONSECURITY.COM)()(RESPONDENT)

FOR DISPOSAL

107 |W.P.(C)-14626/2023 M/S SARVA PRIYA CLUB SAUMITRA SINGHAL, GAJENDRA GIRI
CM APPL. 58175/2023 V/s KISHAN
CM APPL. 5166/2024

OTHER DETAILS OF ADVOCATES:

SAUMITRA SINGHAL & ASSOCIATES()(9818341523)(PETITIONER)

GAJENDRA GIRI(GGIRIADVOCATE@YAHOO.CO.IN)(9213934696)(PETITIONER)
SAUMITRA(SAUMITRA.SINGHAL@GMAIL.COM)()(RESPONDENT)

FOR ARGUMENT
108 |CONT.CAS(C)-943/2023 SUDHIR GIRL URVASHI SINGH, DR. VJENDRA
CM APPL. 27161/2024 V/s MUNICIPAL CORPORATION DELHI & ANR. |SINGH MAHNDIYAN

CM APPL. 52072/2024

OTHER DETAILS OF ADVOCATES:

URVASHI SINGH(URVASHISINGH23@GMAIL.COM)(8800622336)(PETITIONER)
MCD(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

URVASHI SINGH(URVASHISINGH23@GMAIL.COM)(8800622336)(PETITIONER)
MAHESH(MAHESHKUMARDHC@GMAIL.COM)()(RESPONDENT)
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT)

VIJENDRA SINGH
MAHNDIYAN(DRV.MAHNDIYAN@GMAIL.COM)(9310112323)(PETITIONER)
URVASHI SINGH(URVASHISINGH23@GMAIL.COM)(0)(PETITIONER)
SIDDHANT (SIDDHANTADV.NATH@GMAIL.COM)(0)(RESPONDENT)

FINAL ARGUMENTS

109 |W.P.(C)-5754/2021 M/S G4S SECURE PVT. LTD. GULSHAN KUMAR CHAWLA
WITH W.P.(C) 5793/2021 V/s SATISH DAGAR

OTHER DETAILS OF ADVOCATES:

GULSHAN CHAWLA(LEGISPERITUSGC@GMAIL.COM)(9899737099)(PETITIONER)
SATISH DAGAR(ADVOCATE.AJIT49@GMAIL.COM)(9811619336)(PETITIONER)
AJIT(AJITA9@GMAIL.COM)(9811619336)(RESPONDENT)

110 |W.P.(C)-5793/2021 M/S G4S SECURE SOLUTIONS INDIA PVT. LTD. |GULSHAN KUMAR CHAWLA, AJIT
V/s SH. SHANKAR DUTT BHATT KUMAR SINGH

OTHER DETAILS OF ADVOCATES:

GULSHAN CHAWLA(LEGISPERITUSGC@GMAIL.COM)(9899737099)(PETITIONER)
GULSHANCHAWLA(LEGISPERITUSGC@GMAIL.COM)(9899737099)(PETITIONER)

SH. SHANKAR DUTT BHATT(ADVVOCATE.AJIT47@GMAIL.COM)()(PETITIONER)

SH. SHANKAR DUTT BHATT(ADVVOCATE.AJIT47@GMAIL.COM)()(PETITIONER)

AJIT SINGH(ADVOCATE.AJIT49@GMAIL.COM)(9811619336)(RESPONDENT)

AJIT KUMAR SINGH(ADVOCATE.AJIT49@GMAIL.COM)(9811619336)(RESPONDENT)

COURT NO. 28
HON'BLE MR.JUSTICE AMIT SHARMA

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

mahendra.kadian@dhc.nic.in

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhcl3

:;Irll.glll\\n/lBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
BAIL
1 BAIL APPLN.-2166/2024 NITIN JAIN BIRENDRA KUMAR PANDEY
V/s STATE OF NCT OF DELHI THROUGH SHO
EOW

OTHER DETAILS OF ADVOCATES:
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2

3

4

5

6

BAIL APPLN.-3090/2024

BAIL APPLN.-4626/2024

BAIL APPLN.-284/2025

BAIL APPLN.-638/2025

BAIL APPLN.-705/2025

SUSPENSION OF SENTENCE

7

CRL.A.-492/2024
CRL.M.(BAIL) 887/2024

ADVANCE CAUSE LIST

BIRENDRA KUMAR PANDEY
(BIRENPANDEY123@GMAIL.COM)(9818403060)(PETITIONER)

BIRENDRA KUMAR
(ADV.BIRENPANDEY22@GMAIL.COM)(9818403060)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

AMANDEEP PRASHANT KUMAR, RAHUL KUMAR

V/s STATE OF NCT OF DELHI SINGH

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
PRASHANT K(PRASHANTDSNLU@GMAIL.COM)(O0)(PETITIONER) :(SUBHASH PLACE-815/2022)

KAPIL BAIL APPLN. 3700/2022 FILED BY AMANDEEP

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |(DISPOSED ON : 2022-12-12)
RAHUL KUMAR SINGH(RAHUADV01@GMAIL.COM)(9350683101)(RESPONDENT) BAIL APPLN. 4052/2023 FILED BY AMANDEEP
(DISPOSED ON : 2024-01-15)

P.S.-FIR NO. :(SUBHASH PLACE-815/2022)

SONU @ AJAY ISHWAR SINGH
V/s STATE GOVT. OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
ISHWAR SINGH(ISHWARSINGH.DELHI@GMAIL.COM)(9212728374)(PETITIONER) :(MANGOLPURI-178/2024)
KAPIL BAIL APPLN. 2857/2024 FILED BY SONU @ AJAY

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |(DISPOSED ON : 2024-11-27))

P.S.-FIR NO. :(MANGOLPURI-178/2024)

REENA FIROZ IQBAL KHAN
V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
ZORIF LAW FIRM(ZORIFLAWFIRM@GMAIL.COM)(9810020942)(PETITIONER) :(CRIME AND RAILWAY-121/2023)
KAPIL BAIL APPLN. 4360/2023 FILED BY REENA

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) (DISPOSED ON : 2024-02-21 )
BAIL APPLN. 1280/2024 FILED BY TANVEER ALIAS
PRINCE (DISPOSED ON : 2024-09-04 )
BAIL APPLN. 1398/2024 FILED BY REENA
(DISPOSED ON : 2024-04-29 )
BAIL APPLN. 2002/2024 FILED BY REENA
(DISPOSED ON : 2024-05-31 )
BAIL APPLN. 2217/2024 FILED BY REENA
(DISPOSED ON : 2024-07-02 )
BAIL APPLN. 4503/2024 FILED BY REENA
(DISPOSED ON : 2024-12-06 )
BAIL APPLN. 4592/2024 FILED BY REENA
(DISPOSED ON : 2024-12-13 )
W.P.(CRL) 469/2025 FILED BY REENA THROUGH
PAIROKA (DISPOSED ON : 2025-02-11 )

P.S.-FIR NO. :(CRIME AND RAILWAY-121/2023)

JOGINDER DALAL SUMEET SINGH SHOKEEN
V/s STATE GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(BABA HARI DASS NAGAR-51/2023)
SUMEET SHOKEEN (SUMEETSHOKEEN@GMAIL.COM)(9891659697)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

BABULA KHARA HASIM ALAM
V/s STATE GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(NEW DELHI RAILWAY STATION-
HASIM ALAM (HASIMALAM980@GMAIL.COM)(8130208159)(PETITIONER) 182/2023)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SH RAM RATAN (IN J.C.) THROUGH HIS SON |CHANDRESH KUMAR MISHRA,
DINESH DIWAKAR BHARDWA)
V/s THE STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(JAFFARPUR KALAN-131/2018)
C.K MISHRA(CKGROUP18@GMAIL.COM)(7011997541)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

DIWAKAR

BHARDWAJ(DIWAKAR.ADVOCATE1989@GMAIL.COM)(9212657707)(PETITIONER)
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8 CRL.M.(BAIL) 964/2024
In CRL.A.-535/2024

9  CRL.M.(BAIL) 1244/2024
CRL.M.(BAIL) 412/2025
In CRL.A.-659/2024

10 |CRL.M.(BAIL) 1379/2024
In CRL.A.-755/2024

11 CRL.M.(BAIL) 1436/2024
CRL.M.(BAIL) 255/2025
In CRL.A.-780/2024

12 CRL.M.(BAIL) 1699/2024
In CRL.A.-948/2024

13 CRL.M.(BAIL) 2152/2024
In CRL.A.-1193/2024
WITH CRL.A. 1205/2024

14  CRL.M.(BAIL) 2166/2024
In CRL.A.-1205/2024

ADVANCE CAUSE LIST

RANJEET KUMAR @RADHEY
V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
DRAWN(OFFICE.DHRUVGUPTA@GMAIL.COM)(9711240355)(PETITIONER)
KAPIL

DHRUV GUPTA, SAMEER KAUSHIK

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(MEHRAULI-104/2019)
BAIL APPLN. 3321/2021 FILED BY RANJEET KUMAR

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |@ RADHEY (DISPOSED ON : 2021-11-24)

SAMEER KAUSHIK(KAUSHIKSAMEER399@GMAIL.COM
)(9665877107)(RESPONDENT)

PAPPU KUMAR THAKUR
V/s STATE (NCT OF DELHI)

DHRUVA BHAGAT (DHCLSC),
DHRUVA BHAGAT

OTHER DETAILS OF ADVOCATES:
SANDEEP (SK.ADV30@GMAIL.COM)(9999861361)(PETITIONER)
KAPIL

P.S.-FIR NO. :(MEHRAULI-104/2019)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NEB SARAI-104/2021)
CRL.REV.P. 621/2022 FILED BY PAPPU KUMAR

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) THAKUR (DISPOSED ON : 2024-07-18 )

AVI SHIV(AVI.SHIV189@GMAIL.COM)(9105999996)(PETITIONER)
KAPIL

CRL.REV.P. 549/2022 FILED BY PAPPU KUMAR
THAKUR (DISPOSED ON : 2022-08-29 )

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |BAIL APPLN. 43/2023 FILED BY SH. PAPPU KUMAR

RAHUL KUMAR SINGH @ANANT BADRINATH B(DHCLSC), ASHISH
V/s STATE NCT OF DELHI KUMAR

OTHER DETAILS OF ADVOCATES:

ANKUR CHAUDHARY
(ADV.ANKURCHAUDHARY@GMAIL.COM)(9911044818)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ASHISH KUMAR(ASHISH.KUMARCL@GMAIL.COM)(9990924745)(RESPONDENT)

SURENDER & ANR.
V/s STATE OF NCT OF DELHI MITTAL

OTHER DETAILS OF ADVOCATES:

JAGAT SINGH
BAASTA(JAGATSINGHBAASTA@GMAIL.COM)(9810477512)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

JAGAT SINGH
BAASTA(JAGATSINGHBHAASTA@GMAIL.COM)(9810477512)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

MADHUR MITTAL (MADHURMM9@GMAIL.COM)(9870557137)(PETITIONER)

SONU @ MOGLI MOHAN KUMAR
V/s STATE

OTHER DETAILS OF ADVOCATES:
TARUN KUMAR ()(8700240584)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SHUBHAM ALIAS GOLU RAJESH DUA
V/s STATE GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
RAJESH DUA (DUAASSOCIATES@YAHOO.COM)(9811475296)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SAGAR ALIAS JATIN
V/s STATE NCT OF DELHI

RAJESH DUA

OTHER DETAILS OF ADVOCATES:
RAJESH DUA(DUAASSOCIATES@YAHOO.COM)(9811475296)(PETITIONER)
KAPIL

JAGAT SINGH BAASTA, MADHUR

THAKUR (DISPOSED ON : 2023-09-14 )

P.S.-FIR NO. :(NEB SARAI-104/2021)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(UTTAM NAGAR-95/2021)

BAIL APPLN. 250/2023 FILED BY RAHUL SINGH @
ANANT (DISPOSED ON : 2024-01-15)

P.S.-FIR NO. :(UTTAM NAGAR-95/2021)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(BADARPUR-499/2015)

BAIL APPLN. 2763/2015 FILED BY MOHINI @ MONI
(DISPOSED ON : 2016-09-26 )

P.S.-FIR NO. :(BADARPUR-499/2015)

P.S.-FIR NO. :(BABA HARI DASS NAGAR-982/2020)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(G.T.B. ENCLAVE-238/2013)

BAIL APPLN. 548/2014 FILED BY SHUBHAM @
GOLU (DISPOSED ON : 2014-03-10)

BAIL APPLN. 2454/2014 FILED BY SHUBHAM @
GOLU (DISPOSED ON : 2014-12-05)

CRL.A. 1205/2024 FILED BY SAGAR ALIAS JATIN (D.
OF HEARING : 2025-03-21)

P.S.-FIR NO. :(G.T.B. ENCLAVE-238/2013)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(G.T.B. ENCLAVE-238/2013)
BAIL APPLN. 548/2014 FILED BY SHUBHAM @

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) GOLU (DISPOSED ON : 2014-03-10 )
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BAIL APPLN. 2454/2014 FILED BY SHUBHAM @
GOLU (DISPOSED ON : 2014-12-05)

CRL.A. 1193/2024 FILED BY SHUBHAM ALIAS GOLU
(D. OF HEARING : 2025-03-21)



21.03.2025

15 CRL.M.(BAIL) 2201/2024
In CRL.A.-1226/2024

16  |W.P.(CRL)-675/2025
CRL.M.(BAIL) 442/2025
CRL.M.A. 6332/2025

FRESH MATTERS & APPLICATIONS

17 W.P.(CRL)-695/2025
CRL.M.A. 6436/2025
CRL.M.A. 6437/2025

AFTER NOTICE MISC. MATTERS

18 CRL.A.-276/2011
WITH CRL.A. 292/2011

19 CRL.A.-292/2011
WITH CRL.A. 276/2011

20  CRL.A.-865/2024
CRL.M.(BAIL) 1538/2024

21 CRL.A.-1070/2024

ADVANCE CAUSE LIST

CHUNNU KUMAR
V/s STATE NCT OF DELHI

INDERIJEET K SIDHU(DHCLSC)

OTHER DETAILS OF ADVOCATES:

JKSIDHU
ASSOCIATES(IJKSIDHUASSOCIATES@GMAIL.COM)(9810587998)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

AMIT SINGH CHAUHAN @ BINDU
V/s STATE GOVT. OF NCT OF DELHI

ANKIT MUTREJA

OTHER DETAILS OF ADVOCATES:

ANKIT MUITREJA(ADV.ANKITMUTREJA@GMAIL.COM)(9891789459)(PETITIONER)
ANKIT MUTREJA(ADV.ANKITMUTREJA@GMAIL.COM)(9891789459)(PETITIONER)

KAPIL

P.S.-FIR NO. :(G.T.B. ENCLAVE-238/2013)

P.S.-FIR NO. :(KOTWALI-236/2017)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SHAKARPUR-2735/2015)

BAIL APPLN. 1505/2019 FILED BY AMIT SINGH
CHAUHAN @ BINDU (DISPOSED ON : 2019-07-19 )

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) BAIL APPLN. 2375/2023 FILED BY AMIT SINGH

MR. PARVEZ ALAM & ANR.
V/s THE STATE (GOVT OF NCT OF DELHI) &
ANR.

MOHAMMAD HASIBUDDIN

OTHER DETAILS OF ADVOCATES:
M HASIBUDDIN (M.H.N.ASSOCIATES@GMAIL.COM)(9810468429)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

ROOP CHAND
V/s STATE

PRAMOD KUMAR, AMIT KUMAR
SRIVASTAVA, DEV KUMAR

OTHER DETAILS OF ADVOCATES:

AMIT KUMAR
SRIVASTAVA(AKS_ADV1109@YAHOO.CO.IN)(9871960135)(PETITIONER)
DEV KUMAR(DEVKUMARADV80@GMAIL.COM)(9250061180)(PETITIONER)
AMIT KUMAR
SRIVASTAVA(AKS_ADV1109@YAHOO.CO.IN)(9871960135)(PETITIONER)

RAJESH KUMAR @ RAJU
V/s STATE GOVT OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

SANDEEP @ GOLU
V/s STATE (NCT) OF DELHI

AMAN PANWAR(DHCLSC)

OTHER DETAILS OF ADVOCATES:

NISHANK TYAGI (ADVOCATENISHANK@GMAIL.COM)(9899950072)(PETITIONER)
KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT)

TARUN YATHARTH SINHA
V/s STATE ( GOVE OF NCT OF DELHI) & ANR.

OTHER DETAILS OF ADVOCATES:

M.P SINHA (SINHAANDSINHALAWOFFICES@GMAIL.COM)(O0)(PETITIONER)
KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT)
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RAMBIR CHAUHAN, TARUN KHANNA

CHAUHAN (DISPOSED ON : 2023-11-16 )

P.S.-FIR NO. :(SHAKARPUR-2735/2015)

P.S.-FIR NO. :(SHAHEEN BAGH-63/2025)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ANTI-CORRUPTION BRANCH-54/2006)
CRL.REV.P. 252/2008 FILED BY ROOP CHAND
(DISPOSED ON : 2009-04-18 )

CRL.A. 292/2011 FILED BY RAJESH KUMAR @ RAJU
(D. OF HEARING : 2025-03-21 )

P.S.-FIR NO. :(ANTI-CORRUPTION BRANCH-
54/2006)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ANTI-CORRUPTION BRANCH-54/2006)
CRL.REV.P. 252/2008 FILED BY ROOP CHAND
(DISPOSED ON : 2009-04-18 )

CRL.A. 276/2011 FILED BY ROOP CHAND (D. OF
HEARING : 2025-03-21 )

P.S.-FIR NO. :(ANTI-CORRUPTION BRANCH-
54/2006)

P.S.-FIR NO. :(MODEL TOWN-425/2019)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(BABA HARI DASS NAGAR-247/2014)

CRL.M.C. 325/2019 FILED BY TARUN & ANR.
(DISPOSED ON : 2019-01-22 )

CRL.A. 1060/2024 FILED BY KRISHAN (D. OF
HEARING : 2025-03-26 )

P.S.-FIR NO. :(BABA HARI DASS NAGAR-247/2014)



21.03.2025

22 CRL.A.-1086/2024
CRL.M.A. 34929/2024

23 CRL.A.-1145/2024
CRL.M.A. 36798/2024

24  |CRL.M.C.-3439/2021
CRL.M.A. 20656/2021
CRL.M.A. 1165/2022
CRL.M.A. 28809/2024
WITH CRL.M.C. 241/2025
CRL.M.C. 4374/2023

25 CRL.M.C.-4374/2023
CRL.M.A. 16638/2023
CRL.M.A. 13874/2024
WITH CRL.M.C. 3439/2021

26 CRL.M.C.-241/2025
CRL.M.A. 1235/2025

27 CRL.M.C.-1823/2023
CRL.M.A. 6965/2023

28  |CRL.M.C.-3340/2023

ADVANCE CAUSE LIST

XXXX SAIVI KUMARI
V/s STATE OF NCT OF DELHI THROUGH SHO &
ORS.

OTHER DETAILS OF ADVOCATES:

SAIVI KUMARI (SAIVIKUMARIO1@GMAIL.COM)(8130912202)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

XXXX SAIVI KUMARI
V/s STATE OF NCT OF DELHI THROUGH SHO &
ORS.

OTHER DETAILS OF ADVOCATES:

SANJEEV KUMAR (SAIVIKUMARIO1@GMAIL.COM)(8130912202)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

DIRECTORATE OF ENFORCEMENT
V/s SATINDER SINGH MADHOK AND ANR.

ZOHEB HOSSAIN, ANANT NIGAM

OTHER DETAILS OF ADVOCATES:

ZOHEB HOSSAIN(HOSSAINZOHEB@GMAIL.COM)(9999711099)(PETITIONER)
DIRECTORATE OF
ENFORCEMENT(MOHIT.GODRA@GOV.IN)(9996188858)(PETITIONER)

HARSH SETHI(HARSHSETHI@VHSLEGAL.CO.IN)()(RESPONDENT)

ZOHEB HOSSAIN(HOSSAINZOHEB@GMAIL.COM)(9999711099)(PETITIONER)
HOSSAIN CHAMBERS OF LAW(OFFICEZHOSSAIN@GMAIL.COM)()(PETITIONER)
HARSH SETHI(HARSHSETHI@VHSLEGAL.CO.IN)()(RESPONDENT)

ANANT
NIGAM(ADVOCATEANANTNIGAM@GMAIL.COM)(8178188748)(RESPONDENT)

DIRECTORATE OF ENFORCEMENT ZOHEB HOSSAIN, ANANT NIGAM
V/s PARVINDER SINGH KHURANA

OTHER DETAILS OF ADVOCATES:
HOSSAIN CHAMBERS OF
LAW(OFFICEHOSSAIN@GMAIL.COM)(9584487160)(PETITIONER)
HOSSAIN ZOHEB(HOSSAINZOHEB@GMAIL.COM)()(PETITIONER)

HARSH SETHI(HARSHSETHI@VHSLEGAL.COM)()(RESPONDENT)

HARSH SETHI (HARSHSETHI@VHSLEGAL.COM)(9560769121)(PETITIONER)
HOSSIAN CHAMBERS (OFFICEZHOSSAIN@GMAIL.COM)()(RESPONDENT)

SATINDER SINGH MADHOK & ANR. ANANT NIGAM
V/s DIRECTORATE OF ENFORCEMENT

OTHER DETAILS OF ADVOCATES:
HARSH SETHI(HARSHSETHI@VHSLEGAL.COM)(9560769121)(PETITIONER)
ZOHEB HOSSAIN (HOSSAINZOHEB@GMAIL.COM)(0)(RESPONDENT)

GYAN DEEP DIXIT
V/s ICICI BANK LTD.

SACHIN MITTAL

OTHER DETAILS OF ADVOCATES:
SACHIN MITTAL(SMALAWYERS@GMAIL.COM)(9810166992)(PETITIONER)

SANJAY VASUDEVA VIJAY DATT GAHTORI
V/s STATE OF NCT OF DELHI AND ANR

OTHER DETAILS OF ADVOCATES:

NITYANAND KHATUA (GAHTORIVIJAY@GMAIL.COM)(9810641533)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(HAUZ KHAS-194/2020)

CRL.A. 1145/2024 FILED BY XXXX (D. OF HEARING :
2025-03-21)

P.S.-FIR NO. :(HAUZ KHAS-194/2020)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(HAUZ KHAS-194/2020)

CRL.A. 1086/2024 FILED BY XXXX (D. OF HEARING :
2025-03-21)

P.S.-FIR NO. :(HAUZ KHAS-194/2020)

Listing Remarks:
AT 02:15 PM

P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 15/2021)

Listing Remarks:
AT 02:15 PM

Listing Remarks:
AT 02:15 PM

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DIRECTORATE OF ENFORCEMENT-ECIR 15/2021)
BAIL APPLN. 3820/2021 FILED BY SIMANCHALA
MISHRA (DISPOSED ON : 2024-05-15 )

CRL.M.C. 2204/2021 FILED BY DIRECTORATE OF
ENFORCEMENT (DISPOSED ON : 2023-02-14 )
BAIL APPLN. 3307/2021 FILED BY CHANDRA
SEKHAR PANDA (DISPOSED ON : 2024-05-15 )
CRL.M.C. 2241/2021 FILED BY DIRECTORATE OF
ENFORCEMENT (DISPOSED ON : 2023-02-14 )
CRL.M.C. 589/2024 FILED BY RAHUL RATHOD (D.
OF HEARING : 2025-04-28 )

P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 15/2021)


mailto:DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

21.03.2025

29

30

31

32

33

34

35

36

37

CRL.M.C.-4593/2023
CRL.M.A. 17554/2023

CRL.M.C.-5024/2023
CRL.M.A. 19085/2023

CRL.M.C.-6302/2023
CRL.M.A. 23602/2023

CRL.M.C.-7227/2023
CRL.M.A. 26959/2023

WITH CRL.M.C. 7255/2023

CRL.M.C.-7255/2023
CRL.M.A. 27057/2023

CRL.M.C.-7657/2023
CRL.M.A. 28539/2023

CRL.M.C.-8067/2023

CRL.M.C.-8260/2023
CRL.M.A. 30718/2023

CRL.M.C.-9050/2023
CRL.M.A. 33838/2023

ADVANCE CAUSE LIST

LOKESH KUMAR
V/s STATE OF NCT OF DELHI & ANR.

SUNIL KUMAR

OTHER DETAILS OF ADVOCATES:
SUNIL KUMAR (SUNILKNB@GMAIL.COM)(9311515886)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT)

NARINDER SINGH KUNAL MADAN
V/s JIGYAASA & ANR.

OTHER DETAILS OF ADVOCATES:
DHRUV SEHGAL (DHRUVSEHGALADV@GMAIL.COM)(7988792926)(PETITIONER)

SANJEEV KUMAR, VIGGYANA NAND SHARMA
V/s STATE NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

VISHAAL SHARMAA (ADVOCATEVNS@YAHOO.COM)(9811110973)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SHASHANK PATHAK MUDIT SHARMA, SAIVI KUMARI
V/s MAHESH GOEL & ANR.

OTHER DETAILS OF ADVOCATES:

MUDIT SHARMA (YASHIKA@MINTADVISE.COM)(7999712915)(PETITIONER)
MAHESH GGOEL (MAHESHGGOEL@GMAIL.COM)()(RESPONDENT)

SAIVI KUMARI(SAIVIKUMARIO1@GMAIL.COM)(8130912202)(PETITIONER)

SHASHANK PATHAK MUDIT SHARMA, SAIVI KUMARI
V/s SUNITA GOEL & ANR.

OTHER DETAILS OF ADVOCATES:

MUDIT SHARMA (YASHIKA@MINTADVISE.COM)(7999712915)(PETITIONER)
MAHESH (MAHESHGGOEL@GMAIL.COM)()(RESPONDENT)

SAIVI KUMARI(SAIVIKUMARIO1@GMAIL.COM)(8130912202)(PETITIONER)

JIMBLE MATHEW ROHIT BHARADWAJ
V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

DHARAM BIR MAAN A.K. MISHRA

V/s THE STATE NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
A.K MISHRA (ADVOCATE.AKMISHRA@YAHOO.COM)(9650732474)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SANJEEV KUMAR DHANANIJAI KAUSHAL
V/s CENTRAL BUREAU OF INVESTIGATION

OTHER DETAILS OF ADVOCATES:

KAUSHIKAL &
ASSOCIATES(DHANANJAYKSHL@GMAIL.COM)(9599480560)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT)

MRS X SURINDER SINGH
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

SURINDER SINGH (ADVSURINDERSINGH@GMAIL.COM)(9212226354)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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P.S.-FIR NO. :(RAJOURI GARDEN-151/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NEW FRIENDS COLONY-415/2016)

W.P.(CRL) 3103/2017 FILED BY JIMBLE MATHEW
(DISPOSED ON :2017-11-08))

BAIL APPLN. 646/2018 FILED BY JIMBLE MATHEW
(DISPOSED ON : 2018-05-07 )

P.S.-FIR NO. :(NEW FRIENDS COLONY-415/2016)

P.S.-FIR NO. :(VASANT KUNJ SOUTH-496/2023)

P.S.-FIR NO. :(CBI-220-2017-E-0004)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NABI KARIM-251/2018)

W.P.(CRL) 3093/2018 FILED BY ANJU SAWHNEY
(DISPOSED ON : 2019-02-11 )

CRL.M.C. 41/2019 FILED BY ANJU SAWHNEY
(DISPOSED ON : 2023-02-02 )

TR.P.(CRL.) 66/2019 FILED BY SMT. ANJU
SAWHNEY (DISPOSED ON : 2019-09-24 )
CRL.REV.P. 251/2019 FILED BY ANIL BHATIA
(DISPOSED ON : 2020-02-25 )

CRL.REV.P. 1245/2023 FILED BY MRS X (DISPOSED
ON : 2023-11-20 )

P.S.-FIR NO. :(NABI KARIM-251/2018)
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38  |W.P.(CRL)-851/2025
CRL.M.A. 7924/2025

FOR FINAL HEARING

39 CRL.M.C.-1218/2023
CRL.M.A. 4705/2023
CRL.M.A. 8854/2024
CRL.M.A. 36113/2024
CRL.M.A. 36114/2024

40 CRL.M.C.-1510/2023
CRL.M.A. 5742/2023

FOR ARGUMENT

41 CRL.M.C.-7239/2023
CRL.M.A. 27009/2023

FOR FINAL DISPOSAL

42 CRL.A.-1185/2011
CRL.M.A. 3880/2015

ADVANCE CAUSE LIST

RAHUL SHARMA ARPIT SHARMA
V/s STATE GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
ANIL SHARMA (ANNISHARMA13@GMAIL.COM)(9811006742)(PETITIONER) :(SHAHDARA-90/2019)

KAPIL SHARMA BAIL APPLN. 1484/2020 FILED BY AJAY SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) (DISPOSED ON : 2020-07-28)

BAIL APPLN. 1946/2020 FILED BY
RAJKUMAR@RAJU (DISPOSED ON : 2020-08-20 )
BAIL APPLN. 257/2021 FILED BY RAJ SHARMA
(DISPOSED ON : 2021-06-02 )

CRL.REV.P. 215/2021 FILED BY RAJ SHARMA
(DISPOSED ON : 2021-07-13 )

BAIL APPLN. 3670/2021 FILED BY GIRIRAJ
MAHESHWARI (DISPOSED ON : 2022-02-14 )

BAIL APPLN. 3160/2021 FILED BY RAJ SHARMA
(DISPOSED ON : 2023-02-07 )

BAIL APPLN. 2566/2023 FILED BY RAJ SHARMA
(DISPOSED ON : 2023-11-01 )

BAIL APPLN. 2770/2023 FILED BY SH. GIRIRAJ
MAHESWARI (DISPOSED ON : 2023-11-01 )
CRL.M.C. 3713/2024 FILED BY RAHUL SHARMA
(DISPOSED ON : 2024-05-16 )

BAIL APPLN. 4227/2024 FILED BY RAJ SHARMA (D.
OF HEARING : 2025-04-30 )

CRL.M.C. 68/2025 FILED BY RAHUL SHARMA (D. OF
HEARING : 2025-03-20 )

P.S.-FIR NO. :(SHAHDARA-90/2019)

PRATEET KHANNA MUKESH RANA, PRASHANT

V/s STATE OF NCT OF DELHI AND ANR. MENDIRATTA, SIDHARTH JOSHI

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
M RANA (MRANA@JURISADVOCATES.COM)(9899502553)(PETITIONER) :(ECONOMIC OFFENCE WING-7/2016)

KAPIL SHARMA CRL.M.C. 1035/2019 FILED BY PRATEET KHANNA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) (DISPOSED ON : 2019-02-25 )

M RANA(MRANA@JURISADVOCATES.COM)(9899502553)(PETITIONER)

KAPIL P.S.-FIR NO. :(ECONOMIC OFFENCE WING-7/2016)
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

PRASHANT

MENDIRATTA(PMLAWCHAMBERS@GMAIL.COM)(9811182500)(RESPONDENT)

PRASHANT

MENDIRATTA(PMLAWCHAMBERS@GMAIL.COM)(9811182500)(PETITIONER)
SIDHARTH JOSHI(SIDHARTHJOSHI@LIVE.COM)(9818509714)(PETITIONER)

NAMIT ARORA & ANR. PRANAV SARTHI
V/s SERIOUS FRAUD INVESTIGATION OFFICE

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
PARINAM LAW :(SERIOUS FRAUD INVESTIGATION OFFICE
ASSOCIATES(PRANAV.SARTHI@PARINAMLAW.COM)(8826457307)(PETITIONER) MINISTRY OF CORPORATE AFFAIRS-CC 300/2019)
SERIOUS FRAUD INVESTIGATION OFFICE(DIRECTOR@SFIO.NIC.IN)()(RESPONDENT) |CRL.M.C. 2442/2023 FILED BY JAIDEEP BHARGAVA
(D. OF HEARING : 2025-07-08 )
CRL.M.C. 382/2023 FILED BY DELOITTE HASKINS &
SELLS LLP (DISPOSED ON : 2025-02-07 )

P.S.-FIR NO. :(SERIOUS FRAUD INVESTIGATION
OFFICE MINISTRY OF CORPORATE AFFAIRS-CC
300/2019)

GEETA ANAND & ANR. RAKESH KUMAR
V/s TANYA ARJUN

OTHER DETAILS OF ADVOCATES:
R.K GUPTA (RAKESHKLEGAL@GMAIL.COM)(8766001912)(PETITIONER)
NMLEGAL (OFFICE@NMLEGAL.IN)()(RESPONDENT)

KULWANT SINGH DINESH MALIK (DHCLSC), NANDITA

V/s STATE & ORS RAO, SANDEEP KHATRI,
RAGHUVINDER VERMA, MUKESH
KUMAR SINGH, VIBHOR GARG

OTHER DETAILS OF ADVOCATES:

MUKESH KUMAR
SINGH(MUKESHKUMARSINGHADVSC@GMAIL.COM)(9873856650)(RESPONDENT)
VIBHOR GARG(VIBHOR@BAVLEGAL.IN)(9811352998)(RESPONDENT)
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NOTE 1

NOTE 2

NOTE 3

NOTE 4

NOTE 5

ADVANCE CAUSE LIST

COURT NO. 32
HON'BLE MR.JUSTICE GIRISH KATHPALIA

ALL COUNSEL APPEARING THOURGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM WHILE APPEARING
THROUGH VIRTUAL MODE, I.E., ENSURE THE VIDEO IS ON WHEN THE MATTER IS TAKEN UP, APPEAR IN COURT
ATTIRE AND WITHOUT ANY BACKGROUND NOISE/DISTURBANCE.

COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.

COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR FROM A PUBLIC PLACE.

COUNSELS JOINING VC SHOULD WRITE THEIR APPEARANCE IN CHATBOX AND UNMUTE THEMSELVES ONLY WHEN
THEIR MATTER IS CALLED UP, SO THAT THE COURT PROCEEDINGS IN PROGRESS ARE NOT DISRUPTED.

COUNSELS JOINING VC THROUGH MOBILE PHONES ARE REQUESTED TO TAKE SUFFICIENT MEASURES SO AS NOT
TO CAUSE ANY DISTURBANCE WHILE JOINING OR OTHERWISE IN THE WORKING OF COURT PROCEEDINGS.

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

manish.prasad@dhc.nic.in

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc014

ITEM
NUMBER

BAIL
1

2

3

CASE NUMBER

BAIL APPLN.-3074/2024

CRL.M.(BAIL) 1445/2024

BAIL APPLN.-3727/2024

BAIL APPLN.-140/2025
CRL.M.A. 907/2025

PARTY NAME ADVOCATE NAME

RAHUL @ KALE
V/s STATE NCT OF DELHI

PARAS JOSHI

OTHER DETAILS OF ADVOCATES:

URVASHI BHATIA (URVASHIBHATIA.95@GMAIL.COM)(9899905773)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

IBRAHIM SHEIKH @ SAHIL
V/s THE STATE OF NCT OF DELHI

ANIS AHMAD

OTHER DETAILS OF ADVOCATES:

AYYUB AHMAD (AYYUBAHMAD@GMAIL.COM)(9212661342)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SIFARISH KHAN
V/s THE STATE (GOVT OF NCT

HISHAM ESLAM, BIBEK TRIPATHI

OTHER DETAILS OF ADVOCATES:

HISHAM ESLAM (HISHAMESLAMO0440@GMAIL.COM)(8791650724)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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OTHER INFORMATION

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(PUNJABI BAGH-55/2023)

BAIL APPLN. 959/2023 FILED BY RAVI (DISPOSED
ON : 2023-09-26 )

BAIL APPLN. 960/2023 FILED BY SAHIL (DISPOSED
ON : 2023-09-26 )

BAIL APPLN. 1558/2023 FILED BY VIKRAM
(DISPOSED ON : 2023-09-26 )

BAIL APPLN. 1733/2023 FILED BY RAHUL
(DISPOSED ON : 2023-09-26 )

BAIL APPLN. 94/2024 FILED BY VIKRAM
(DISPOSED ON : 2024-02-26 )

CRL.REV.P. 340/2024 FILED BY MAMTA (D. OF
HEARING : 2025-08-07 )

CRL.REV.P. 9/2025 FILED BY ABHILASHA & ORS.
(D. OF HEARING : 2025-08-07 )

P.S.-FIR NO. :(PUNJABI BAGH-55/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(MANDAWALI-154/2021)

BAIL APPLN. 1258/2024 FILED BY
AASIM@HASHIM BABA (DISPOSED ON : 2024-07-
09)

P.S.-FIR NO. :(MANDAWALI-154/2021)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(KOTLA MUBARAKPUR-346/2024)

BAIL APPLN. 210/2025 FILED BY AKHILESHWAR
KUMAR @ANAND KUMAR (DISPOSED ON : 2025-


mailto:manish.prasad@dhc.nic.in
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc014

21.03.2025 ADVANCE CAUSE LIST

BIBEK TRIPATHI(SCLEGALADVICE2011@GMAIL.COM)(9560252487)(PETITIONER) 01-20)
BAIL APPLN. 291/2025 FILED BY AKHILESHWAR
KUMAR (DISPOSED ON : 2025-02-04 )

P.S.-FIR NO. :(KOTLA MUBARAKPUR-346/2024)

4 BAIL APPLN.-513/2025 DENIS KOKOU JAGMAN SINGH KUSHWAHA
V/s THE STATE GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(DWARKA NORTH-297/2022)
1.5 KUSHWAHA

(JAGMANSINGHKUSHWAHA®@GMAIL.COM)(9810139156)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

PAROLE/FURLOUGH
5 W.P.(CRL)-1329/2024 RASHID & ANR. PRAVESH BAHUGUNA
CRL.M.A. 13072/2024 V/s STATE (GOVT. OF NCT OF DELHI)
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
RISHI MALHOTRA(RISHIMALHOTRA369@GMAIL.COM)(9810110060)(PETITIONER) :(GOKULPURI-313/2005)
KAPIL SHARMA BAIL APPLN. 2122/2005 FILED BY SHAJHAHAN
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) (DISPOSED ON : 2005-11-22))

BAIL APPLN. 893/2008 FILED BY SHAHJAHAN
(DISPOSED ON : 2009-05-18 )

BAIL APPLN. 1456/2009 FILED BY RASHID
(DISPOSED ON : 2009-11-06 )

BAIL APPLN. 146/2011 FILED BY RASHID
(DISPOSED ON : 2011-03-10 )

CRL.A. 300/2015 FILED BY SHAHJAHAN & ORS
(DISPOSED ON : 2015-11-20))

W.P.(CRL) 1486/2016 FILED BY SIKANDER
(DISPOSED ON : 2016-05-30 )

W.P.(CRL) 1046/2016 FILED BY RASHID (DISPOSED
ON :2016-03-30)

W.P.(CRL) 1782/2016 FILED BY SHAHJAHAN
(DISPOSED ON : 2016-08-01 )

W.P.(CRL) 1917/2017 FILED BY SHAHJAHAN
(DISPOSED ON : 2017-10-12 )

W.P.(CRL) 63/2018 FILED BY SIKANDER (DISPOSED
ON : 2018-07-11)

W.P.(CRL) 3945/2018 FILED BY SHAHJAHAN
(DISPOSED ON : 2019-02-18 )

W.P.(CRL) 542/2019 FILED BY RASHID (DISPOSED
ON :2019-02-19)

W.P.(CRL) 2276/2019 FILED BY SIKANDER
(DISPOSED ON : 2019-10-22 )

W.P.(CRL) 1556/2020 FILED BY SIKANDER
(DISPOSED ON : 2020-11-20 )

W.P.(CRL) 125/2022 FILED BY SIKANDAR
(DISPOSED ON : 2022-05-30 )

W.P.(CRL) 1992/2023 FILED BY SIKANDER
(DISPOSED ON : 2023-10-06 )

W.P.(CRL) 3562/2024 FILED BY SIKANDER
(DISPOSED ON : 2025-02-07 )

P.S.-FIR NO. :(GOKULPURI-313/2005)

FRESH MATTERS & APPLICATIONS

6 CRL.M.A. 8230/2025 MANASI BERIWALA MAHAJAN VIKHYAT OBEROI
In W.P.(CRL)-3359/2024 V/s STATE OF NCT OF DELHI AND ORS
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
VIKHYAT OBEROI(OFFICEOFVOBEROI@GMAIL.COM)(8932998839)(PETITIONER) :(ECONOMIC OFFENCE WING-115/2024)
KAPIL W.P.(CRL) 3353/2024 FILED BY VIPUL LTD (D. OF

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |HEARING : 2025-04-28 )
VAIBHAV SETHI(OFFICEOFVOVEROI@GMAIL.COM)(8932998839)(PETITIONER)

KAPIL SHARMA P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 115/2024)

VAIBHAV SETHI(OFFICEOFVOBEROI@GMAIL.COM)(8932998839)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
FOR ADMISSION

7 W.P.(CRL)-2373/2024 DEEPAK & ORS. ADITYA SACHDEVA Listing Remarks:
V/s THE STATE NCT OF DELHI & ANR. AT 2:30PM
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(SARAI ROHILLA-330/2020)

KUNWAR VISHAL (ADVKUWARVISHALO1@GMAIL.COM)(9971057039)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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CRL.M.C.-1416/2025
CRL.M.A. 6304/2025
CRL.M.A. 6305/2025

W.P.(CRL)-731/2025
CRL.M.A. 6757/2025

AFTER NOTICE MISC. MATTERS

10

11

12

13

14

15

16

17

18

19

CRL.A.-998/2002

CRL.A.-682/2004

CRL.REV.P.-218/2018
CRL.M.A. 4673/2018
CRL.M.A. 40524/2019

CRL.REV.P.-573/2018

CRL.M.A. 12308/2018

CRL.REV.P.-1081/2018
CRL.M.A. 48848/2018
CRL.M.A. 21398/2022

CRL.REV.P.-1132/2018

W.P.(CRL)-820/2024
CRL.M.A. 7639/2024

W.P.(CRL)-1075/2024

W.P.(CRL)-1740/2024
CRL.M.A. 16970/2024

W.P.(CRL)-1995/2024

ADVANCE CAUSE LIST

ADITI SINGH
V/s AMARENDRA DHARI SINGH

SHIVEN VERMA

OTHER DETAILS OF ADVOCATES:
SHIVEN VARMA(SHIVENV18@GMAIL.COM)(9810768282)(PETITIONER)
AMARENDRA SINGH(AMARENDRASINGH@HOTMAIL.COM)(0)(RESPONDENT)

RAJIV KUMAR PUNEESH GROVER
V/s STATE OF NCT OF DELHI AND ANR

OTHER DETAILS OF ADVOCATES:

LAKHI RAM SANDEEP SETHI, ST.COUNSEL (CBI),
V/s C.B.l. MAMYA TANDON

OTHER DETAILS OF ADVOCATES:
WITHOUT GENERATE ()()(PETITIONER)

KARTAR SINGH & ANR. MR.ALY MIRZA, MS.NEELAM
V/s C.B.l. GROVER, MR.SUNIL KAPOOR, SUNIL
K. MITTAL

P.S.-FIR NO. :(CBI-RC-11A/96)

OTHER DETAILS OF ADVOCATES:

WITHOUT GENERATE ()()(PETITIONER)
WITHOUT GENERATE ()()(PETITIONER)
WITHOUT GENERATE ()()(PETITIONER)

DURGA JAIN
V/s THE STATE GOVT OF NCT OF DELHI

VAIBHAV GAGGAR, SUMEDHA DANG,
MONIKA LAKHANPAL

OTHER DETAILS OF ADVOCATES:

VAIBHAV GAGGAR()(9560867837)(PETITIONER)

SUMEDHA DANG()(9560867837)(PETITIONER)

MONIKA LAKHANPAL (ASHOK@GAGGARPARTNERS.COM)(9999892385)(PETITIONER)

ROHIT & ANR RAKESH KUMAR DUDEIJA, K.K BHARTI
V/s THE STATE (NCT OF DELHI)

P.S.-FIR NO. :(LAJPAT NAGAR-1709/2015)

OTHER DETAILS OF ADVOCATES:
RAKESH KUMAR DUDEJA()(9810147798)(PETITIONER)

SH. SUNIL KUMAR AMAR NATH SAINI, ANIL DABAS
V/s STATE & ORS.

P.S.-FIR NO. :(MUNDKA-244/2017)

OTHER DETAILS OF ADVOCATES:

AMAR NATH SAINI()(9811440079)(PETITIONER)

AMAR NATH SAINI()(9811440079)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
ANIL DABAS(ANILDABASDNB@GMAIL.COM)(9953877332)(PETITIONER)

R.K. YADAV NISHA NARAYANAN
V/s STATE

P.S.-FIR NO. :(ROHINI NORTH-239/2016)

OTHER DETAILS OF ADVOCATES:
NISHA NARAYANAN()(9810649995)(PETITIONER)

RAJ BASANT DAS AKSHAT SRIVASTAVA
V/s STATE

OTHER DETAILS OF ADVOCATES:

AKSHAT SRIVASTAVA
(YOURAMICUS.ADVOCATE@GMAIL.COM)(9721063680)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

VRISHTI MANOJ KUMAR SHARMA
V/s STATE OF NCT OF DELHI & ORS.

P.S.-FIR NO. :(NABI KARIM-357/2021)

OTHER DETAILS OF ADVOCATES:

VIPIN CHANDER PAL (FIRMDELHILAW@GMAIL.COM)(9990313141)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

MD NASIRUDDIN ARBIND KUMAR SINGH,
V/s THE STATE NCT OF DELHI AND ANR. MOHAMMAD HASIBUDDIN

OTHER DETAILS OF ADVOCATES:

A.K. SINGH(ADVSINGHAKO5@GMAIL.COM)(9811689661)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
MOHAMMAD
HASIBUDDIN(M.H.N.ASSOCIATES@GMAIL.COM)(9810468429)(RESPONDENT)

SH RAVINDER BAISOYA BILIS
V/s THE STATE NCT OF DELHI & ANR.

P.S.-FIR NO. :(SHAHEEN BAGH-120/2021)

Listing Remarks:
AT 2:30PM

OTHER DETAILS OF ADVOCATES:
GAURAV SHARMA(SHARMA314GAURAV@GMAIL.COM)(8586998929)(PETITIONER)

P.S.-FIR NO. :(KOTLA MUBARAKPUR-39/2022)
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20  \W.P.(CRL)-2112/2024

21  \W.P.(CRL)-2454/2024

22 \W.P.(CRL)-2812/2024
CRL.M.A. 27493/2024

23 W.P.(CRL)-2961/2024
CRL.M.A. 28900/2024

24  \W.P.(CRL)-3122/2024

25 W.P.(CRL)-3807/2024
CRL.M.A. 36605/2024

26 \W.P.(CRL)-3867/2024
CRL.M.A. 37328/2024
CRL.M.A. 5248/2025

27 W.P.(CRL)-3971/2024

FOR COMPLIANCE
28 W.P.(CRL)-88/2024(Disposed off
case)

ADVANCE CAUSE LIST

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

SH AMIT CHANDELA AND ORS SUMIT JAIN

V/s STATE NCT OF DELHI AND ANR

OTHER DETAILS OF ADVOCATES:

SURENDER ALIAS ROHIT ALIAS PATABA AND | PRAMOD KUMAR

ORS
V/s STATE ON NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

MANOJ KUMAR(NIVESHLAW @GMAIL.COM)(9958218986)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

DINESH KUMAR GUPTA KIRTI AGGARWAL
V/s STATE OF NCT OF DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:

KIRTI AGGARWAL (KIRTIAGGARWAL3001@GMAIL.COM)(9953119062)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

PROPHECY ADVISORS PVT. LTD. EARLIER SHIV CHOPRA, SHIV CHOPRA, RAJESH
KNOWN AS RANGOLI PROJECTS PVT. LTD. GUPTA
V/s STATE OF GNCT DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

SHIV CHOPRA(ADVSHIVCHOPRA@GMAIL.COM)(9711298808)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
SHIV CHOPRA(ADVSHIVCHOPRA@GMAIL.COM)(9711298808)(PETITIONER)

RAJESH GUPTA(RG.LEGALADVISOR@GMAIL.COM)(9582165564)(RESPONDENT)

PRINCE AGGARWAL & ORS. CHANDERMANI GROVER
V/s THE STATE GOVT NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
C.M GROVER ()(9654624323)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ASHA RANI
V/s THE STATE OF NCT OF DELHI

KAPIL YADAV

OTHER DETAILS OF ADVOCATES:
ABHINAV ADVOCATES(ADV.ABHINAV7231@GMAIL.COM)(0)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

SRIJAN RAJ & ANR. PARITOSH DHAWAN
V/s STATE GOVT. OF NCT OF DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:

PARITHOSH
DAWAN(PARITOSHDHAWAN@DHAWANANDCO.COM)(9910335069)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
PARITOSH
BHARDWAIJ(PARITOSHDHAWAN.ADV@GMAIL.COM)(9910335069)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

MOHINDER GOYAL PRADEEP SINGH RANA
V/s THE STATE GOVT. OF NCT OF DELHI AND
ANR.

OTHER DETAILS OF ADVOCATES:

TUSHAR ROHMETRA(ADV.TUSHHARROHMETRA@GMAIL.COM)(0)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

ASIYA ANDRABI
V/s GOVT OF DELHI

SHARIQ IQBAL

OTHER DETAILS OF ADVOCATES:

SHARIQ IQBAL (ADVOCATESHARIQIQBAL@GMAIL.COM)(9990924005)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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Listing Remarks:
AT 2:30PM

P.S.-FIR NO. :(WELCOME COLONY-606/2014)

Listing Remarks:
AT 2:30PM

P.S.-FIR NO. :(AMBEDKAR NAGAR-54/2019)

P.S.-FIR NO. :(BEGAM PUR-425/2024)

P.S.-FIR NO. :(OKHLA INDUSTRIAL AREA-
270/2016)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ANAND VIHAR-103/2023)

W.P.(CRL) 1558/2023 FILED BY PRINCE
AGGARWAL & ANR. (DISPOSED ON : 2023-05-26 )

P.S.-FIR NO. :(ANAND VIHAR-103/2023)

P.S.-FIR NO. :(I.G.I.AIRPORT-216/2021)

P.S.-FIR NO. :(K.N.KATJU MARG-554/2024)

Listing Remarks:
AT 2:30PM

P.S.-FIR NO. :(S.B.DAIRY-148/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NIA-17/2018)

W.P.(CRL) 3852/2018 FILED BY ASIYA ANDRABI &
ORS (DISPOSED ON : 2019-02-21)

CRL.A. 358/2022 FILED BY ASIYA ANDRABI
(DISPOSED ON : 2024-09-30 )

CRL.A. 355/2022 FILED BY SOFI FEHMEEDA



21.03.2025 ADVANCE CAUSE LIST

(DISPOSED ON : 2024-09-30 )
CRL.A. 679/2023 FILED BY ASIYA ANDRABI AND
ORS (DISPOSED ON : 2024-07-11)

P.S.-FIR NO. :(NIA-17/2018)

COURT NO. 22
HON'BLE MR. JUSTICE MANOJ JAIN

Meeting link

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc015

Meeting number

2513 856 5993

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

mjcourtmaster@gmail.com

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
TOP OF THE BOARD
1 CM(M)-2012/2024 K'S FORGE METAL PVT LTD RAJESH PATHAK, ALOKE KUMAR

CM APPL. 13018/2024 V/s SH K K AGGARWAL SINCE DECEASED THROUGH HIS | BHATTACHARYA
LEGAL HEIRSSMT. DEEPIKA AGGARWAL & ORS.

OTHER DETAILS OF ADVOCATES:

RAJESH PATHAK(RAJESHPATHAK1977@GMAIL.COM)(9873720840)(PETITIONER)
ALOK(ALOKEKUMARBHATTACHARYAADVOCATE@GMAIL.COM)()(RESPONDENT)

AKHILESH VERMA(AKHILESHKVERMA@GMAIL.COM)()(RESPONDENT)

ALOKE KUMAR
BHATTACHARYA(ALOKEKUMARBHATTACHARYAADVOCATE@GMAIL.COM)(8447271675)(PETITIONER)
ALOKE KUMAR
BHATTACHARYA(ALOKEKUMARBHATTACHARYAADVOCATE@GMAIL.COM)(8447271675)(RESPONDENT)

FOR ADMISSION

2 CM(M)-3790/2024 SDMC TUSHAR SANNU DAHIYA
CM APPL. 16419/2021 V/s DEEPAK MEHTA

OTHER DETAILS OF ADVOCATES:
AFTER NOTICE MISC. MATTERS

3 CM(M)-853/2019 HARGURSHARAN SINGH VIVEK B SAHARYA, BABLOO
CM APPL. 25794/2019  V/s LT. COL. HARGOBIND SINGH (RETD) THR LRS & ORS
WITH CM(M) 854/2019

OTHER DETAILS OF ADVOCATES:
VIVEK B SAHARYA()(9811156831)(PETITIONER)
BABLOO (BABLOOBHATI90@GMAIL.COM)(9311176941)(RESPONDENT)

4 CM(M)-854/2019 HARGURSHARAN SINGH VIVEK B SAHARYA, BABLOO
CM APPL. 25796/2019 V/s LT COL HARGOBIND SINGH (RETD) THR LRS & ORS

OTHER DETAILS OF ADVOCATES:
VIVEK B SAHARYA()(9811156831)(PETITIONER)
BABLOO (BABLOOBHATI90@GMAIL.COM)(9311176941)(RESPONDENT)

5 CM(M)-580/2022 ABDUL GHANI (DECEASED) THROUGH ANWAR KHAN ANWAR KHAN GHAURI
CM APPL. 27769/2022 (MUTAWALLI)
CM APPL. 13544/2023 V/s RIAZ MOHD (DECEASED) THROUGH HIS LRS AND
CM APPL. 45764/2023 OTHERS
CM APPL. 54687/2024

OTHER DETAILS OF ADVOCATES:

ANWAR KHAN(ANWARKHANG2625@GMAIL.COM)(9811980098)(PETITIONER)
MOHD KAMIL(SMJAMAL1930@GMAIL.COM)(9811391451)(RESPONDENT)
ANWAR KHAN(ANWARKHANG2625@GMAIL.COM)(9811980098)(PETITIONER)
SMJAMAL(SMJAMAL930@GMAIL.COM)()(RESPONDENT)

ANWAR KHAN(ANWARKHANG2625@GMAIL.COM)(9811980098)(PETITIONER)
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10

11

12

13

14

CM(M)-37/2023

CM(M)-157/2023

CM APPL. 4698/2023
CM APPL. 34447/2023
WITH CM(M) 171/2023

CM(M)-171/2023
CM APPL. 5169/2023
WITH CM(M) 157/2023

CM(M)-187/2023
CM APPL. 5875/2023

CM(M)-312/2023
CM APPL. 9592/2023
WITH CM(M) 445/2023

CM(M)-445/2023

CM(M)-499/2023
CM APPL. 14970/2023

CM(M)-593/2023
CM APPL. 52654/2023

CM(M)-933/2023

CM APPL. 29710/2023
CM APPL. 53387/2023
CM APPL. 68418/2024

ADVANCE CAUSE LIST

SMJAMAL(SMJAMAL930@GMAIL.COM)(0)(RESPONDENT)

ANWAR KHAN(ANWARKHANG2625@GMAIL.COM)(9811980098)(PETITIONER)
R()(9811391451)(RESPONDENT)

R()(7982998553)(RESPONDENT)

ARUN KHANNA
V/s SUMIT

VANEETA KHANNA

OTHER DETAILS OF ADVOCATES:
SPA HOLDER (RAJIVSONIDOLLY@GMAIL.COM)(7836845927)(PETITIONER)
AMAR LAWMASTER(LAWMASTER.AMAR@GMAIL.COM)()(RESPONDENT)

SHRI VIPIN KUMAR GUPTA VIPIN KUMAR GUPTA, ARVIND KUMAR
V/s DIPIKA LAL GUPTA

OTHER DETAILS OF ADVOCATES:
ANIL KUMAR JUNEJA (JUNEJA0OO1.LEGAL@GMAIL.COM)(9810016350)(PETITIONER)
ANIL KUMAR JUNEJA()(9810016350)(PETITIONER)

SARKAR SANJEEV(SARKARSANJEEVA@GMAIL.COM)()(RESPONDENT)
SARKAR(SARKARSANJEEV4@GMAIL.COM)()(RESPONDENT)

ARVIND KUMAR (ARVINDGUPTAADV@YAHOO.CO.IN)(9811088800)(PETITIONER)
JUNEJA (JUNEJAOO1.LEGAL@GMAIL.COM)()(RESPONDENT)

SHRI VIPIN KUMAR GUPTA VIPIN KUMAR GUPTA
V/s DIPIKA LAL

OTHER DETAILS OF ADVOCATES:
ANIL KUMAR JUNEJA(VIPINGUPTAADVOCATE23@GMAIL.COM)(9810016350)(PETITIONER)
SARKAR(SARKARSANJEEV4@GMAIL.COM)()(RESPONDENT)

SMT ASHA RANI ROHIT OBEROI
V/s INDIAN OVERSEAS BANK

OTHER DETAILS OF ADVOCATES:
OBEROI(LEGAL@OBEROISRLEGAL.COM)(9810383816)(PETITIONER)
I0B(10B2107@I0B.IN)()(RESPONDENT)
KRISHEN(KRISHENKUMAR@GMAIL.COM)()(RESPONDENT)

ANIL KUMAR KHARBANDA SINCE DECEASED THROUGH | MANU NAYAR, AMIT JAIN, KUNAL MITTAL,
LRS & ORS. SACHIN AGGARWAL

V/s SHRI CHHANGANDA RAM SINCE DECEASED

THROUGH LRS & ORS.

OTHER DETAILS OF ADVOCATES:

MANY NAYAR & CO(MANU_NAYAR@HOTMAIL.COM)(9811331106)(PETITIONER)
NDMC(LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT)
SATISH(SATISH@KLFINDIA.COM)()(RESPONDENT)

AMIT JAIN(AMITJAIN327@GMAIL.COM)(9818512667)(RESPONDENT)

KUNAL MITTAL(KUNALSMITTAL@GMAIL.COM)(9999348834)(RESPONDENT)
SACHIN AGGARWAL(SACHIN.9405@GMAIL.COM)(9599249972)(RESPONDENT)

ANIL KUMAR KHARBANDA SINCE DECEASED THROUGH MANU NAYAR, SACHIN AGGARWAL, KUNAL
LRS & ORS. MITTAL

V/s SHRI CHHANGANDA RAM SINCE DECEASED

THROUGH LRS & ORS.

OTHER DETAILS OF ADVOCATES:
MANU NAYAR & CO(MANU_NAYAR@HOTMAIL.COM)(9811331106)(PETITIONER)
SATISH(SATISH@KLFINDIA.COM)()(RESPONDENT)

SACHIN AGGARWAL(SACHIN.9405@GMAIL.COM)(9599249972)(RESPONDENT)
KUNAL MITTAL(KUNALSMITTAL@GMAIL.COM)(9999348834)(RESPONDENT)
SACHIN AGGARWAL(SACHIN.9405@GMAIL.COM)(9599249972)(RESPONDENT)

RAKESH KUMAR AVDHESH KUMAR
V/s ANURAG JAIN

OTHER DETAILS OF ADVOCATES:
ARUN KR VIDYARTHI(A.RONAK043@GMAIL.COM)(9350433043)(PETITIONER)
R()(8920373074)(RESPONDENT)

ANITA KUMARI
V/s THE STATE AND OTHERS

BANKA BIHARI PANDA, PAWAN KUMAR

OTHER DETAILS OF ADVOCATES:
BANKA BIHARI PANDA & MATHENDER
KUMAR(BBP786PANDA@GMAIL.COM)(7982892966)(PETITIONER)

SANTOSH KUMAR TRIPATHY(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
MCD(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

PAWAN KUMAR(ADVOCATEGUPTA41@GMAIL.COM)(9818320441)(PETITIONER)
R()(9258712794)(RESPONDENT)

GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

R()(7906457253)(RESPONDENT)

CLO MCD(CLOMCDHQ®@GMAIL.COM)()(RESPONDENT)

ASHWANI GUPTA
V/s TALA RAM KAMBOJ & ORS.

ADITYA NAYYAR
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15

16

17

18

19

20

21

22

23

24

CM(M)-1035/2023
CM APPL. 33658/2023

CM(M)-1413/2023
CM APPL. 44832/2023

CM(M)-2028/2023

CM(M)-2055/2023

CM(M)-231/2024
CM APPL. 7162/2024
CM APPL. 53154/2024

CM(M)-2248/2024
CM APPL. 19203/2024
CM APPL. 22773/2024

CM(M)-2538/2024
CM APPL. 27845/2024

CM(M)-2813/2024
CM APPL. 35875/2024
CM APPL. 40911/2024

WITH CM(M) 2814/2024

CM(M)-2814/2024
CM APPL. 35896/2024
CM APPL. 40917/2024

CM(M)-2874/2024
CM APPL. 37888/2024
CM APPL. 61525/2024

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:

J K NAYYAR & ADITYA NAYYAR(NAYYARADI@GMAIL.COM)(8744022322)(PETITIONER)
ADITYA NAYYAR(NAYYARADI@GMAIL.COM)(8744022322)(PETITIONER)

ADITYA NAYYAR(NAYYARADI@GMAIL.COM)(8744022322)(PETITIONER)

ADITYA NAYYAR(NAYYARADI@GMAIL.COM)(8744022322)(PETITIONER)

ROHIT SINGH SANJAY KUMAR JHA, ARUN AGGARWAL
V/s VISHAL GUPTA

OTHER DETAILS OF ADVOCATES:

NAIYAR MATEEN(ADV.NMATEEN@GMAIL.COM)(8287194902)(PETITIONER)
VISHAL GUPTA(PRANJANADV@GMAIL.COM)()(RESPONDENT)

ARUN AGGARWAL(ADVARUN36@GMAIL.COM)(9811087995)(RESPONDENT)

RAKESH SETH VIKRAM SETH, SANJAY AGNIHOTRI
V/s LATE MS. BABY SACHDEVA @ REETA SACHDEVA
(DECEASED THR LRS) & ORS.

OTHER DETAILS OF ADVOCATES:
VIKRAM SETH & CO(VIKRAMSETHLAWFIRM@GMAIL.COM)(9999093759)(PETITIONER)
SANJAY AGNIHOTRI(THEVIDHI@GMAIL.COM)(9990607480)(PETITIONER)

M/S BELA CREATION PRIVATE LIMITED ANMOL PANWAR
V/s JAI DURGA TRADERS PRIVATE LIMITED

OTHER DETAILS OF ADVOCATES:

KAPIL SHARMA KULJEET RAWAL

V/s GOVERNEMNT OF NCT OF DELHI AND ANR

OTHER DETAILS OF ADVOCATES:

KULJEET R AWAL(RAWALADVOCATES@YAHOO.COM)(9811088203)(PETITIONER)
DBLC(LABDLCS.DELHI@GMAIL.COM)()(RESPONDENT)
ANIL(ANILBHANSALI@EMRALDINDUSTRIES.CO.IN)()(RESPONDENT)

NEETU SHARMA UPENDRA PRATAP SINGH
V/s GAURAV SHARMA AND ANR

OTHER DETAILS OF ADVOCATES:
UPENDRA PRATAP SINGH(ADVUPENDRA27 @GMAIL.COM)(8744922595)(PETITIONER)
ANIL MITTAL(ANILMITTAL602@GMAIL.COM)(0)(RESPONDENT)

VIJAYA BANK (NOW BANK OF BARODA) KUSH SHARMA
V/s RAKHI SHARMA

OTHER DETAILS OF ADVOCATES:

KUSH SHARMA & ASSOCIATES(INFO.KSALAWOFFICES@GMAIL.COM)(9311399002)(PETITIONER)
RAKHI SHARMA()(8930554347)(RESPONDENT)

KUSH SHARMA (INFO.KSALAWOFFICES@GMAIL.COM)(9311399002)(PETITIONER)
R()(8930554347)(RESPONDENT)

DEEPAK TOMAR DIRECTOR

V/s SACHDEVA COLLEGE LTD & ANR. SACHDEVA

OTHER DETAILS OF ADVOCATES:

G S CHATURVEDI(GSC_DLF@YAHOO.CO.IN)(9811092221)(PETITIONER)
SACHDEVA(CONTACTUS@SACHDEVACOLLEGE.COM)()(RESPONDENT)

SAURABH SACHDEVA(SAURABHSACHDEVA@HOTMAIL.COM)(9958272829)(RESPONDENT)

SH PARVESH JAIN VINEET HANS, AMARIJIT SINGH, ANUBHA
V/s SAHARA GARMENTS PVT LTD DHULIA

OTHER DETAILS OF ADVOCATES:
VINEET HANS(HANSVINEET@YAHOO.CO.IN)(9811268978)(PETITIONER)
AMARJIT (AMARJITSHAHEER@GMAIL.COM)(0)(RESPONDENT)

AMARIJIT SINGH (AMARJITSHAHEER@GMAIL.COM)(9811680828)(RESPONDENT)
ANUBHA DHULIA(ANUBHADHULIA@GMAIL.COM)(7032442135)(RESPONDENT)

SH PARVESH JAIN VINEET HANS, AMARIJIT SINGH, ANUBHA
V//s JASSICA DEVELOPERS PVT LTD DHULIA

OTHER DETAILS OF ADVOCATES:

VINEET HANS(HANSVINEET@YAHOO.CO.IN)(9811268978)(PETITIONER)
AMARIJIT SHAHEER(AMARJITSHAHEER@GMAIL.COM)(0)(RESPONDENT)
AMARIJIT SINGH (AMARJITSHAHEER@GMAIL.COM)(9811680828)(RESPONDENT)
ANUBHA DHULIA(ANUBHADHULIA@GMAIL.COM)(7032442135)(RESPONDENT)

M/S ACCE GLOBAL SOFTWARE PVT LTD AMARESH KUMAR SINGH, SAURABH DEV
V/s M/S AVANT CAREER PVT LTD KARAN SINGH

OTHER DETAILS OF ADVOCATES:

ABINASH K MISHRA, AMARESH
SINGH(AMARESHSINGHADVOCATE@GMAIL.COM)(9999678571)(PETITIONER)
KARAN(OFFICEOFSDEVKARAN@GMAIL.COM)(0)(RESPONDENT)

AMARESH SINGH(AMARESHSINGHADVOCATE@GMAIL.COM)(0)(PETITIONER)

SAURABH D KARAN SINGH(OFFICEOFSDEVKARAN@GMAIL.COM)(8527022200)(RESPONDENT)
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25

26

27

28

29

30

31

32

33

CM(M)-3070/2024
CM APPL. 43385/2024

CM(M)-3080/2024
CM APPL. 43479/2024

CM(M)-3505/2024
CM APPL. 57230/2024

CM(M)-3556/2024
CM APPL. 59001/2024

WITH CM(M) 3588/2024

CM(M)-3588/2024
CM APPL. 59740/2024

CM(M)-3917/2024
CM APPL. 68974/2024

CM(M)-4002/2024
CM APPL. 71530/2024

CM(M)-4055/2024
CM APPL. 72564/2024

TR.P.(C.)-133/2023

CONNECTED MATTERS (ANMM)

34

35

36

37

CM(M)-2750/2024
CM APPL. 34283/2024
CM APPL. 34285/2024

CM(M)-2751/2024
CM APPL. 34286/2024
CM APPL. 34288/2024

CM(M)-2754/2024
CM APPL. 34298/2024
CM APPL. 34300/2024

CM(M)-2757/2024
CM APPL. 34382/2024
CM APPL. 34384/2024

ADVANCE CAUSE LIST

SMT. BHATERI DEVI (NOW DECEASED) THROUGH LEGAL VED PAL RANA
HEIR

V/s SH. ATTAR SINGH (NOW DECEASED) THROUGH

LEGAL HEIRS

OTHER DETAILS OF ADVOCATES:

DHAN RAJ
V/s M/S SHRING POWER PRIVATE LTD.

MINATI MURARI

OTHER DETAILS OF ADVOCATES:
MINATI MARARI & DEEPAK(MINATIMURARI@YAHOO.CO.IN)(9891404875)(PETITIONER)
M/S SHRING POWER PVT LTD(KADYAN50@GMAIL.COM)(9289444487)(RESPONDENT)

ALP OVERSEAS PVT LTD SAMAKSH GOYAL
V/s AXIS BANK LIMITED

OTHER DETAILS OF ADVOCATES:

SAMAKSH GOYAL(OFFICE.SSGOYAL@GMAIL.COM)(9560028080)(PETITIONER)
SAMAKSHI(OFFICE.SSGOYAL@GMAIL.COM)(9560028080)(PETITIONER)
AVA(AVA@AVALAW.IN)(0)(RESPONDENT)
AVA(AVA@AVALAW.IN)(0)(RESPONDENT)

ASHOK KUMAR SINGH
V/s DHRUB PRASAD SINGH

DEEPAK KUMAR, SHAILENDER SINGH DAHIYA

OTHER DETAILS OF ADVOCATES:

GAURAV JHA(FGAURAVJHA@GMAIL.COM)(7982093678)(PETITIONER)
ASHOK()(9868209203)(PETITIONER)

DHRUV/()(9818154558)(RESPONDENT)

SHAILENDER SINGH DAHIYA(SHAILENDER_967@YAHOO.COM)(9312275287)(RESPONDENT)

ASHOK KUMAR SINGH & ORS. DEEPAK KUMAR, SHAILENDER SINGH DAHIYA
V/s DHRUB PRASAD SINGH

OTHER DETAILS OF ADVOCATES:

GAURAV JHA()(7982093678)(PETITIONER)
SHAILENDER(SHAILENDER_967@YAHO0.CM)(9312275287)(RESPONDENT)

SHAILENDER SINGH DAHIYA(SHAILENDER_967@YAHOO.COM)(9312275287)(RESPONDENT)

DELHI URBAN SHELTER IMPROVEMENT BOARD VINAY RATHI
V/s OM PRAKASH

OTHER DETAILS OF ADVOCATES:

NEERU SAXENA
V/s MUKESH KUMAR KATARIA THROUGH LEGAL HEIRS
AND ORS

AMIT GEORGE

OTHER DETAILS OF ADVOCATES:

DR AMIT GEORGE(AMITGEORGE@OUTLOOK.COM)(991052436)(PETITIONER)
R()(9891649849)(RESPONDENT)
RPS(AP.RPS702266.KUMARAJITSONI@GMAIL.COM)(0)(RESPONDENT)

BABLI JARWAL SHIVAM SHARMA
V/s RAM JI LAL

OTHER DETAILS OF ADVOCATES:
SHIVAM SHARMA ()(9999173290)(PETITIONER)

RITU RANA
V/s ANKIT GAHLOT

VIKAS SHARMA, KARAN SHARMA, YOGESH
AGARWAL

OTHER DETAILS OF ADVOCATES:

MR. SANTOSH KUMAR
V/s M/S M.R. PROVIEW REAL TECH PRIVATE LIMITED

SANJAY KUMAR SHARMA, MAHESH KUMAR
KATYAYEN

OTHER DETAILS OF ADVOCATES:
MAHESH KUMAR KATYAYEN(TRIDENTLAW@HOTMAIL.COM)(9810133604)(RESPONDENT)

SH.VIPIN KUMAR SANJAY KUMAR SHARMA, MAHESH KUMAR
V/s M/S M.R. PROVIEW REAL TECH PRIVATE LIMITED KATYAYEN

OTHER DETAILS OF ADVOCATES:
MAHESH KUMAR KATYAYEN(TRIDENTLAW@HOTMAIL.COM)(9810133604)(PETITIONER)

SH.SUDHIR KUMAR SANJAY KUMAR SHARMA, MAHESH KUMAR
V/s M/S M.R. PROVIEW REAL TECH PRIVATE LIMITED KATYAYEN

OTHER DETAILS OF ADVOCATES:
MAHESH KUMAR KATYAYEN(TRIDENTLAW@HOTMAIL.COM)(9810133604)(RESPONDENT)

VINOD KAPOOR SANJAY KUMAR SHARMA, MAHESH KUMAR
V/s M/S M.R. PROVIEW REAL TECH PRIVATE LIMITED KATYAYEN

OTHER DETAILS OF ADVOCATES:
MAHESH KUMAR KATYAYEN(TRIDENTLAW@HOTMAIL.COM)(9810133604)(RESPONDENT)
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21.03.2025

38 |CM(M)-2774/2024
CM APPL. 34645/2024
CM APPL. 34647/2024

39  CM(M)-2775/2024
CM APPL. 34653/2024
CM APPL. 34655/2024

FOR DISPOSAL

40 |CM(M)-93/2017
WITH CM(M) 98/2017

41  |CM(M)-98/2017
CM APPL. 72000/2024

42 CM(M)-1262/2023
CM APPL. 40322/2023

ADVANCE CAUSE LIST

SH.NITESH KUMAR GUPTA SANJAY KUMAR SHARMA, MAHESH KUMAR
V/s M/S M.R. PROVIEW REAL TECH PRIVATE LIMITED KATYAYEN

OTHER DETAILS OF ADVOCATES:
MAHESH KUMAR KATYAYEN(TRIDENTLAW@HOTMAIL.COM)(9810133604)(RESPONDENT)

URMILA SINHA SANJAY KUMAR SHARMA, MAHESH KUMAR
V/s M/S M.R. PROVIEW REAL TECH PRIVATE LIMITED KATYAYEN

OTHER DETAILS OF ADVOCATES:
MAHESH KUMAR KATYAYEN(TRIDENTLAW@HOTMAIL.COM)(9810133604)(PETITIONER)

VIJAY DEV DABAS V P RANA
V/s STATE (GOVT OF NCT OF DELHI) & ORS

OTHER DETAILS OF ADVOCATES:

VIJAY DEV DABAS V P RANA, POONAM DABAS, B S DHIR &
V/s STATE (GOVT OF NCT OF DELHI) & ORS PUNEET S DHIR, B S DHIR & ASSOCIATES

OTHER DETAILS OF ADVOCATES:

POONAM DABAS(POONAMDABAS@GMAIL.COM)(9811148400)(PETITIONER)
V P RANA(VPRANALEGALASSOCIATES@GMAIL.COM)(0)(PETITIONER)
POONAM DABAS(POONAMDABAS@GMAIL.COM)(9811148400)(RESPONDENT)

SANJAY KUMAR ABHISHEK KUMAR, AMAR KHERA
V/s ASHISH CHAWLA & ORS.

OTHER DETAILS OF ADVOCATES:

ABHISHEK KUMAR (ADVICELAW2@GMAIL.COM)(9811074290)(PETITIONER)
AMAR (LAWMASTER.AMAR@GMAIL.COM)()(RESPONDENT)

ANUPAM JHA(ADVANUPAMJHA@GMAIL.COM)()(RESPONDENT)

CP ADVOCATE(ADVOCATECP@GMAIL.COM)()(RESPONDENT)

AMAR KHERA(LAWMASTER.AMAR@GMAIL.COM)(9999429955)(RESPONDENT)

COURT NO. 16
HON'BLE MR.JUSTICE DHARMESH SHARMA

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

faisal.zaki@dhc.nic.in

CLICK HERE TO JOIN VC:

https://virtualcourtdhc.webex.com/meet/virtualcourtdhcl0

MEETING NUMBER: 25127330441

ITEM
NUMBER CASE NUMBER

TOP OF THE BOARD

1 FAO-249/2024
CM APPL. 43542/2024
CM APPL. 43543/2024

FRESH MATTERS & APPLICATIONS

2 CM APPL. 22760/2019
CM APPL. 14687/2024
In FAO-53/2009

PARTY NAME ADVOCATE NAME OTHER INFORMATION
ANWAR KHAN ANWAR KHAN GHAURI
V/s M. AZAM

OTHER DETAILS OF ADVOCATES:

ANWAR KHAN(ANWARKHANG2625@GMAIL.COM)(9811980098)(PETITIONER)
HUSAIN(MHUSSAINADV360@GMAIL.COM)(0)(RESPONDENT)
AZAM()(9811910632)(RESPONDENT)

SHRI SURINDER SINGH MR. NIRAJ MISHRA, VARUN
V/s THE STATE OF NCT OF DELHI & ORS. GOSWAMI, RAJESH DABAS, V K
TANDON, SK ROUT

OTHER DETAILS OF ADVOCATES:

VARUN GOSWAMI , SAHIL AGARWAL , HRITIK
CHAUDHARY(HRITIK1998.CHAUDHARY @ GMAIL.COM)(9810117465)(PETITIONER)
RAJESH DABAS(RAJESHDABASADVCOATE@GMAIL.COM)()(RESPONDENT)
VARUN

GOSWAMI(HRITIK1998.CHAUDHARY @GMAIL.COM)(9810117465)(PETITIONER)

160


mailto:faisal.zaki@dhc.nic.in
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc10

21.03.2025

FOR ADMISSION

3

FAO-33/2023
CM APPL. 6722/2023

AFTER NOTICE MISC. MATTERS

4

10

11

12

CM APPL. 4484/2025
In FAO-282/2008

FAO-139/2016

CM APPL. 11242/2017
CM APPL. 11243/2017
CM APPL. 19837/2018
CM APPL. 20114/2019
CM APPL. 19524/2023

FAO-47/2018

FAO-154/2019
CM APPL. 16056/2019

FAO-181/2019
CM APPL. 33019/2024

FAO-152/2022
CM APPL. 25413/2022

FAO-174/2022

CM APPL. 29074/2022
CM APPL. 29075/2022
CM APPL. 29076/2022
CM APPL. 32089/2022

FAO-254/2022
CM APPL. 43027/2022

FAO-185/2023

ADVANCE CAUSE LIST

SC SERVICE(SCSERVICESGNCTD@GMAIL.COM)()(RESPONDENT)
RAJESH (RAJESHDABASADVCOATE@GMAIL.COM)()(RESPONDENT)
RAJESH DABAS()(9810171925)(PETITIONER)

SMT. PRIYANKA SHARMA
V/s SMT. SAVITRI DEVI & ANR.

AKSHAY CHOWDHARY

OTHER DETAILS OF ADVOCATES:
AKSHAY

CHOWDHARY(AKSHAYCHOWDHARY.ADV@GMAIL.COM)(9899982488)(PETITIONER)
SAVITRI DEVI(CHANDTRILOK411@GMAIL.COM)(9717435313)(RESPONDENT)

KAUSHALYA DEVI
V/s VEENA YADAV & ORS. RAWAT, VINOD TIWARI, DEEPAK

GOEL, P SHARMA, RAMESH RAWAT

OTHER DETAILS OF ADVOCATES:

GNCTD (SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

RAMESH
RAWAT(ADVOCATERAMESHRAWAT@GMAIL.COM)(9990865829)(RESPONDENT)

SANTOSH CHATURVEDI DAYANI & CO., D.D. DAYANI, SAHIL
V/s STATE (NCT OF DELHI) & ORS. MALIK

OTHER DETAILS OF ADVOCATES:

DAYANI & CO.()(981114262)(PETITIONER)

DAYANI & CO.()(9811114262)(PETITIONER)

SAHIL MALIK(SAHIL.M2529@GMAIL.COM)(9910974494)(RESPONDENT)

SANJAY GROVER D K RUSTAGI & CO
V/s STATE & ANR

OTHER DETAILS OF ADVOCATES:
D K RUSTAGI & CO()(9717764718)(PETITIONER)

SHARMILA & ORS RAJAN SOOD, ASHIMA SOO0D, BP
V/s UNION OF INDIA DUTTA

OTHER DETAILS OF ADVOCATES:
RAJAN SOOD, ASHIMA SOOD()(9311903346)(PETITIONER)

RATISH KUMAR THAKUR SHASHI SHANKER, UDAYAN JAIN
V/s RAJ KUMAR

OTHER DETAILS OF ADVOCATES:
SHASHI SHANKER()(9810433650)(PETITIONER)
SHASHI SHANKER()(9810433650)(PETITIONER)

DEEPIKA OBEROI & ORS.
V/s MANOJ UPPAL AND ORS

D.K. RUSTAGI, RITESH OBEROI

OTHER DETAILS OF ADVOCATES:
D K RUSTAGI(ADMIN@DKRUSTAGI.COM)(9717764718)(PETITIONER)

CHANDAN OBEROI(CHANDANOBEROIS2@GMAIL.COM)()(PETITIONER)

D K RUSTAGI(ADMIN@DKRUSTAGI.COM)(9717764718)(PETITIONER)
RAJPAL(ADVOCATERAJPAL@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHY(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
MANOJ UPPAL()(9810130567)(RESPONDENT)

RITESH OBEROI(RITESHOBEROI058@GMAIL.COM )(9818951058)(PETITIONER)
RITESH OBEROI(RITESHOBEROI058@GMAIL.COM )(9818951058)(PETITIONER)

SMT JAI PALI & ORS. SANDEEP BAJA)
V/s SMT PREM SAHDEV

OTHER DETAILS OF ADVOCATES:

SANDEEP BAJAJ, SOAYIB QURESHI()(9811628787)(PETITIONER)
SANDEEP BAJAJ (ADITIPUNDHIR7 @GMAIL.COM)()(PETITIONER)
CLERKS(CLERKS@PSLCHAMBERS.COM)()(RESPONDENT)

HEMVATI & ORS. YOGESH SWAROOP
V/s UNION OF INDIA

OTHER DETAILS OF ADVOCATES:
KAPIL KAUSHIK(KAPILKAUSHIK5198@GMAIL.COM)(9810371649)(PETITIONER)
JAGJIT SINGH(JAGJITSINGHADVOCATE@YAHOO.CO.IN)()(RESPONDENT)

SH. SURESH KUMAR SATYENDRA KUMAR
V/s SMT. REKHA SAINI

OTHER DETAILS OF ADVOCATES:
SATYENDRA KUMAR , SUNITA
BHARDWAIJ(SATYENDRAKUMARO0505@GMAIL.COM)()(PETITIONER)
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13

14

15

16

17

18

FAO-198/2023

CM APPL. 40468/2023
CM APPL. 40470/2023
CM APPL. 40471/2023

FAO-213/2023
CM APPL. 43603/2023
CM APPL. 43604/2023

FAO-257/2023
CM APPL. 51647/2023

FAO-319/2023

CM APPL. 63550/2023
CM APPL. 63553/2023
CM APPL. 3163/2025
CM APPL. 8068/2025
WITH FAO 321/2023
FAO 322/2023

FAO 323/2023

FAO 324/2023

FAO-321/2023
CM APPL. 63645/2023
CM APPL. 2171/2025

FAO-322/2023

CM APPL. 63656/2023
CM APPL. 63659/2023
CM APPL. 5955/2025

ADVANCE CAUSE LIST

ARVIND GUPTA (ARVINDGUPTAADV@YAHOO.CO.IN)()(RESPONDENT)

DR. NIDHI KHERA AND ANR. SUMEET MALHOTRA, RAJEEV
V/s HONEY MONEY ASSOCIATES LIMITED & SHRIVASTAVA, SAHIL AERON
ANR.

OTHER DETAILS OF ADVOCATES:
LAWCEPTION LAW OFFICES()(9968528874)(PETITIONER)
KAMALDEEP()(9968528874)(PETITIONER)
KARTIK(KARTIK_CONS@YAHOO.CO.IN)()(RESPONDENT)
KARTIK(KARTIKCONS@GMAIL.COM)()(RESPONDENT)
RAJEEV(RAJEEVADV.SHRIVASTAVA@GMAIL.COM)()(RESPONDENT)

RAJEEV SHRIVASTAVA
(RAJEEVADV.SHRIVASTAVA@GMAIL.COM)(9911792701)(RESPONDENT)

SAHIL AERON(ADVOCATESAHILAERON@GMAIL.COM)(9910007125)(PETITIONER)

SHAKUNTALA & ORS. ARTI BANSAL
V/s MURTI DEVI & ORS.

OTHER DETAILS OF ADVOCATES:
KRISHNA YADAV/()(8700182112)(PETITIONER)

ARTI BANSAL &

ASSOCIATES(ARTIBANSALO7 @YAHOO.COM)(9999442349)(PETITIONER)
ARTI BANSAL &

ASSOCIATES(ARTIBANSALO7 @YAHOO.COM)(9999442349)(PETITIONER)
SHAKUNTALA()(9211224567)(PETITIONER)
SHAKUNTALA()(9211224567)(PETITIONER)

KRISHAN YADAV/()(8700182112)(PETITIONER)

KAUSHALYA DEVI()(9971611157)(RESPONDENT)

RAJ KUMAR()(9990422856)(RESPONDENT)

MURTI DEVI()(9990422856)(RESPONDENT)
RAJBALA()(9873601882)(RESPONDENT)

GULSHAN
GAWARI(GULSHAN.GAWRI2020@DDA.GOV.IN)(9891488088)(RESPONDENT)
UMED SINGH()(9873601882)(RESPONDENT)
NEELAM()(9873601882)(RESPONDENT)
SANDEEP(SANDEEP.POONIA2048@DDA.GOV.IN)()(RESPONDENT)
VIJAY PAL()(7042415533)(RESPONDENT)

THE NEW INDIA ASSURANCE CO. LTD. HIMANSHU BHUSHAN, RAMESH
V/s SARVESH KUMAR & ORS. SETHI

OTHER DETAILS OF ADVOCATES:
HIMANSHU BHUSHAN(HBHUSHAN.ADV@GMAIL.COM)(8800720510)(PETITIONER)
SARVESH KUMAR()(8745991942)(RESPONDENT)

RANVEER SINGH RATHORE()(9911423266)(RESPONDENT)

ABDUL RAUF(ABDULSERAUF@GMAIL.COM)()(RESPONDENT)

RANBIR SINGH(RANBIRSINGHRATHORE513@GMAIL.COM)()(RESPONDENT)
RAMESH
SETHI(RAMESHSETHIADVOCATE@GMAIL.COM)(9811255508)(RESPONDENT)

SANTOSH SHARMA AJIT KUMAR NAIR, SAIYAM MAAN
V/s CHANDER BHAN & ORS.

OTHER DETAILS OF ADVOCATES:
AJIT NAIR(AJITNAIRADV18@GMAIL.COM)(9811733315)(PETITIONER)

AJIT NAIR(AJITNAIRADV18@GMAIL.COM)(9811733315)(PETITIONER)

AJIT NAIRGAWADHESH_ADVOCATE@YAHOO.CO.IN)(0)(PETITIONER)

AJIT NAIR(AJITNAIRADV18@GMAIL.COM)(9811733315)(PETITIONER)
DEEPANK(DEEPANKADV@GMAIL.COM)(0)(RESPONDENT)

SAIYAM MAAN(SAIYAMMAAN2000@GMAIL.COM)(9319876699)(RESPONDENT)

SANTOSH SHARMA AJIT KUMAR NAIR, SAIYAM MAAN
V/s LALTA PRASHAD YADAV & ORS.

OTHER DETAILS OF ADVOCATES:

AJIT NAIR(AJITNAIRADV18@GMAIL.COM)(9811733315)(PETITIONER)

AJIT NAIR(ANITNAIRADV18@GMAIL.COM)(0)(RESPONDENT)

SAIYAM MAAN(SAIYAMMAAN2000@GMAIL.COM)(9319876699)(RESPONDENT)

SANTOSH SHARMA AJIT KUMAR NAIR, SAIYAM MAAN
V/s SUSHMA ARORA & ORS.

OTHER DETAILS OF ADVOCATES:

AIT NAIR(AJITNAIRADV18@GMAIL.COM)(9811733315)(PETITIONER)

PANKAJ SHARMA(PANKAJMSHARMA@GMAIL.COM)(0)(RESPONDENT)

SAIYAM MAAN(SAIYAMMAAN2000@GMAIL.COM)(9319876699)(RESPONDENT)
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19

20

21

22

23

24

FAO-323/2023

CM APPL. 63660/2023
CM APPL. 63663/2023
CM APPL. 6952/2025

FAO-324/2023

CM APPL. 63672/2023
CM APPL. 63675/2023
CM APPL. 3164/2025
CM APPL. 8069/2025

FAO-11/2024
CM APPL. 1032/2024

FAO-56/2024
CM APPL. 9985/2024

FAO-104/2024

CM APPL. 17320/2024
CM APPL. 17322/2024
CM APPL. 17324/2024

RFA-139/2016
CM APPL. 3713/2017

ADVANCE CAUSE LIST

SANTOSH SHARMA
V/s SATISH GOEL & ORS.

AJIT KUMAR NAIR, SAIYAM MAAN,
SHALINI, PAURAS TYAGI

OTHER DETAILS OF ADVOCATES:

AJIT NAIR(AJITNAIRADV18@GMAIL.COM)(9811733315)(PETITIONER)
SANTOSH(SANTOSHSHARMA151241@GMAIL.COM)(9810046143)(PETITIONER)
SHWETA(ROHIT.PLANMAN@GMAIL.COM)(9313393863)(RESPONDENT)
SANJAY SHARMA()(9810980770)(RESPONDENT)
POOJA()(9310970015)(RESPONDENT)

SATISH()(9212398345)(RESPONDENT)
SONU(AMARPREETMAAN@GMAIL.COM)(9311884934)(RESPONDENT)

AJIT NAIR(AJITNAIRADV18@GMAIL.COM)(9811733315)(PETITIONER)

AJIT NAIR(AJITNADIRADV18@GMAIFL.COM)(0)(PETITIONER)
AWADHESH(AWADHESH_ADVOCATE@YAHOO.CO.IN)(0)(RESPONDENT)
AWADHESH(AWADHESH_ADVOCATE@YAHOO.CO.IN)(0)(RESPONDENT)
SAIYAM MAAN(SAIYAMMAAN2000@ GMAIL.COM)(9319876699)(RESPONDENT)
SHALINI (ADVSHALINI1980@GMAIL.COM)(9718467409)(RESPONDENT)
PAURAS TYAGI(TYAGIPAURAS@GMAIL.COM)(9971884846)(RESPONDENT)

SANTOSH SHARMA AJIT KUMAR NAIR, SAIYAM MAAN
V/s VARUN CHADHA & ORS.

OTHER DETAILS OF ADVOCATES:

AJIT NAIR(AJITNAIRADV18@GMAIL.COM)(9811733315)(PETITIONER)
SANTOSH(SANTOSHSHARMA151241@GMAIL.COM)(9810046143)(PETITIONER)
SONU(AMARPREETMAAN@GMAIL.COM)(9311884934)(RESPONDENT)
POOJA()(9310970015)(RESPONDENT)

NEELAM()(9210488880)(RESPONDENT)

DHRUV CHADHA()(9899898888)(RESPONDENT)
SUMAN()(9810125666)(RESPONDENT)

SHWETA GUPTA(ROHIT.PLANMAN@GMAIL.COM)(9312400168)(RESPONDENT)
SANJAY()(9810980770)(RESPONDENT)

VARUN()(9212148148)(RESPONDENT)

AJIT NAIR(AJITNAIRADV18@GMAIL.COM)(9811733315)(PETITIONER)
PANKAJ(PANKAJIMSHARMA@ GMAIL.COM)(0)(PETITIONER)
AJIT(AJITNAIRADV18@GMAIL.COM)(0)(RESPONDENT)

SAIYAM MAAN(SAIYAMMAAN2000@GMAIL.COM)(9319876699)(RESPONDENT)

VIDHYA RAM & ANR. RAJAN SOOD
V/s UNION OF INDIA

OTHER DETAILS OF ADVOCATES:
RAJAN SOOD, ASHIMA SOOD(RAJAN-SOOD@HOTMAIL.COM,
ASHIMA.SOOD@HOTMAIL.COM)(9971987890)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)
PORCT(PORCTDLI2022@GMAIL.COM)()(RESPONDENT)

BALWANT KAUR VIKESH RATHI
V/s DELHI DEVELOPMENT AUTHORITY AND
ORS.

OTHER DETAILS OF ADVOCATES:
VIKASH RATHI &
ANKIT(ADVANKITSHARMA10@GMAIL.COM)(9999447348)(PETITIONER)
PRABHA()(9899898454)(RESPONDENT)
SUNIL(ADV.PRADEEPRANA@GMAIL.COM)(8076040464)(RESPONDENT)

SHRI RAMESH CHAND BATHEJA RAJEEV KAPOOR, AMAYA M NAIR
V/s STATE (GOVT. OF NCT OF DELHI) & ORS.

OTHER DETAILS OF ADVOCATES:
RAJEEV
KAPOOR(RKANDCOMPANY.LEGASERVICES@GMAIL.COM)(9899785517)(PETITIONER)
RAMESH()(9810422622)(PETITIONER)

SURESH()(9711812473)(RESPONDENT)

MEENA()(9819058502)(RESPONDENT)

BHAGWANTI()(9305884712)(RESPONDENT)

MAMTA()(9599732057)(RESPONDENT)

JUHI()(9810088969)(RESPONDENT)

KAVITA()(8795465444)(RESPONDENT)

KAMLA()(9971046214)(RESPONDENT)

RAJ KUMAR()(9818507605)(RESPONDENT)

NEHA()(9312222093)(RESPONDENT)

NEELU()(9351125285)(RESPONDENT)

DEEPAK()(8448158244)(RESPONDENT)

AMAYA M NAIR(AMAYA.NAIR@AUREUSLAW.COM)(9899100927)(PETITIONER)

GURBACHAN KAUR ARJUN SINGH KHURANA, T S AHUJA,
V/s MANJEET KAUR VARUN AHUJA, VARUN SINGH AHUJA

OTHER DETAILS OF ADVOCATES:
VARUN SINGH AHUJA(ALO@AHUJALAWOFFICES.COM)(9971673660)(RESPONDENT)
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25

26

27

28

29

30

31

32

CM APPL. 72691/2024

In RFA-683/2016(Disposed off case)

RFA-485/2017

RFA-490/2018
CM APPL. 25546/2018

CM APPL. 7327/2025
CM APPL. 7328/2025
In RFA-982/2018

RFA-1024/2018
CM APPL. 53677/2018

RFA-243/2019

CM APPL. 13406/2019
CM APPL. 13408/2019
CM APPL. 13410/2019
CM APPL. 35920/2019
CM APPL. 31163/2021
CM APPL. 8890/2022
WITH RFA 252/2019

RFA-252/2019

CM APPL. 13797/2019
CM APPL. 13799/2019
CM APPL. 13800/2019
CM APPL. 39943/2019
WITH RFA 243/2019

RFA-450/2019

CM APPL. 22687/2019
CM APPL. 2419/2024
WITH RFA 454/2019

ADVANCE CAUSE LIST

JAI PRAKASH NAUTIYAL
V/s MOHIT SHARMA

AJAY DABAS & ASSOCIATES, AYUSH
SINGHAL, VISHAL BAKSHI

OTHER DETAILS OF ADVOCATES:
AJAY DABAS & ASSOCIATES()(9718248119)(PETITIONER)

P K KHANNA SANJAY MANN & ASSOCIATES, S K
V/s AJAY KHURANA GULATI, AMITABH KRISHAN,
GAURAYV BISHNOI, SAHIL KAKKAR

OTHER DETAILS OF ADVOCATES:

GAURAYV BISHNOI(GAURAVBISHNOIS0@GMAIL.COM)(9654807687)(RESPONDENT)
GAURAYV BISHNOI(GAURAVBISHNOI50@GMAIL.COM)(9654807687)(RESPONDENT)
GAURAYV BISHNOI(GAURAVBISHNOIS0@GMAIL.COM)(9654807687)(PETITIONER)
SAHIL KAKKAR (ADV.SAHILKAKKAR@GMAIL.COM)(7838276040)(RESPONDENT)

SUDHA KIRAN NAMITA ROY & ABHUIT ACHARYA
V/s RAVINDER D PARMAR

OTHER DETAILS OF ADVOCATES:
NAMITA ROY & ABHUJIT ACHARYA()(9810748178)(PETITIONER)

UMA AGGARWAL SAJAY DUA, ARJUN MALIK, BRIJESH
V/s GURPREET SINGH BHATTAL SHARMA, AMAN SHARMA

OTHER DETAILS OF ADVOCATES:

SAJAY DUA()(9811122114)(PETITIONER)

SAJAY DUA()(8920052402)(PETITIONER)

ARJUN MALIK(MALIKADVOCATES05@GMAIL.COM)(9873503295)(PETITIONER)
JAI SAHAI(JAISAHAI@GMAIL.COM)()(RESPONDENT)
JSECHAMBERS(JAI@JSECHAMBES.COM)()(RESPONDENT)

ARJUN MALIK()(9873503295)(PETITIONER)

JAI SAHAI ENDLAW/(JAISAHAI@GMAIL.COM)(0)(RESPONDENT)

ARJUN MALOK()(9873503295)(PETITIONER)

JAI SAHAI ENDLAW/(JAISAHAI@GMAIL.COM,
BSADVDELHI@YAHOO.COM)(0)(RESPONDENT)

BRIJESH SHARMA(BSADVDELHI@YAHOO.COM)(9810115969)(RESPONDENT)
AMAN SHARMA(AMAN@AMANSHARMA.PRO)(9717490965)(RESPONDENT)

HARCHARAN SINGH PRATEEK PRABHAKAR
V/s GAJANAND

OTHER DETAILS OF ADVOCATES:
PRATEEK PRABHAKAR()(9810580541)(PETITIONER)

PADMAIJA MENON NIKHIL SINGHVI, ARVIND KUMAR
V/s SATYAWATI & ORS GUPTA, RAJIV MOHAN, SANDEEP
GAUR

OTHER DETAILS OF ADVOCATES:

NIKHIL SINGHVI()(9971428737)(PETITIONER)

ARVIND KUMAR GUPTA()(9971182705)(RESPONDENT)

ARVIND KUMAR
GUPTA(ARVINDGUPTAADV@YAHOO.CO.IN)(9811088800)(PETITIONER)
RAJIV MOHAN(RAJIVMOHANLAWOFFICE@GMAIL.COM)()(RESPONDENT)
ARVIND KUMAR
GUPTA(ARVINDGUPTAADV@YAHOO.CO.IN)(9811088800)(PETITIONER)
SANDEEP GAUR(SANDEEPGAUR@ASK-ADVOCATE.COM)()(RESPONDENT)
SANDEEP
GAUR(ADVOCATESANDEEPGAUR@GMAIL.COM)(9999168027)(PETITIONER)

PADMAIJA MENON MOHIT SETH, NIKHIL SINGHVI, RAJIV
V/s SATYAVATI @ SATTO & ORS MOHAN, SANDEEP GAUR

OTHER DETAILS OF ADVOCATES:

MOHIT SETH , NIKHIL SINGHVI()(8826130600)(PETITIONER)

RAJIV MOHAN()(9818647579)(PETITIONER)

SANDEEP
GAUR(ADVOCATESANDEEPGAUR@GMAIL.COM)(9999168027)(PETITIONER)

SHEELA DEVI (DECEASED) THR LRS SAURABH JAIN, RAJNEESH CHOPRA
V/s VIKAS MOHAN (DECEASED) THR LRS

OTHER DETAILS OF ADVOCATES:

SAURABH JAIN()(9899030099)(PETITIONER)

PRAYAG JAIN(PRAYAG.GODHA07@GMAIL.COM)()(RESPONDENT)

BHAGAT SINGH(BHAGATSINGHIS@YAHOO.COM)()(RESPONDENT)

RAINEESH CHOPRA(INFO@CANDCASSOCIATES.NET)(9873811345)(RESPONDENT)
SAURABH (SAURABHJAIN.LAW@GMAIL.COM)()(RESPONDENT)
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21.03.2025

33

RFA-454/2019
CM APPL. 22767/2019
WITH RFA 450/2019

FOR FINAL HEARING

34

35

36

FAO-274/2014

RFA-799/2018
CM APPL. 38426/2018
WITH RFA 800/2018

RFA-800/2018
CM APPL. 38429/2018

PART-HEARD MATTERS

37

38

CM(M)-661/2020

CM APPL. 149/2021
CM APPL. 31139/2024
WITH CM(M) 56/2021

CM(M)-56/2021
CM APPL. 2482/2021

ADVANCE CAUSE LIST

SHEELA DEVI (DECEASED) THR LRS
V/s VIKAS MOHAN (DECEASED) THR LRS

SAURABH JAIN

OTHER DETAILS OF ADVOCATES:
SAURABH JAIN()(9899030099)(PETITIONER)

NORTH DELHI MUNICIPAL CORP.
V/s SATNAM SINGH

SUNIL GOEL, NIRANJAN KAUR

OTHER DETAILS OF ADVOCATES:
NIRANJAN KAUR(NIRANJANKAUR92@GMAIL.COM)(9999337791)(RESPONDENT)

ASHOK KRIPLANI SUBHASHISH MOHANTY, ASHOK
V/s JAWATRI DEVI KRIPLANI

OTHER DETAILS OF ADVOCATES:
SUBHASHISH MOHANTY()(9810751634)(PETITIONER)

DHANWANTI DEVI (DECEASED) THR LRS SUBHASISH MOHANTY, BAlIJ) NATH
V/s JAWATRI DEVI PATEL, ASHOK KRIPLANI, ABINASH
KUMAR MISHRA

OTHER DETAILS OF ADVOCATES:

SUBHASISH MOHANTY()(9810751634)(PETITIONER)

ABINASH KUMAR
MISHRA(ABINASHKMISHRA@GMAIL.COM)(9319272794)(PETITIONER)

MANAK ESTATES AND FINANCE PVT. LTD
V/s THREE C SHELTERS PVT LTD. & ORS.

SIBO SANKAR MISHRA, VIJETA SINGH

OTHER DETAILS OF ADVOCATES:

MANAK ESTATES AND FINANCE PVT.
LTD(SIBO.MISHRA@GMAIL.COM)(9810122138)(PETITIONER)

SIBO SANKAR MISHRA & OMITA
UNANKAR(SIBO.MISHRA@GMAIL.COM)(9810122138)(PETITIONER)

THREE C SHELTERS PVT
LTD.(GREENOPOLIS.GURUGRAM@GMAIL.COM)()(PETITIONER)

ORRIS INFRASTRUCTURE PVT. LTD.(SURJEET.BHADU@BSMLEGAL.IN)()(PETITIONER)
ARBITRAL TRIBUNAL(CHAMBERSOFJUSTICEDKJAIN@OUTLOOK.IN)()(PETITIONER)
VINEET(VINEET.MAHESHWARI@ORRIS.IN)()(RESPONDENT)
SOFI(CHAMBERSOFJUSTICEDKJAIN@OUTLOOK.IN)()(RESPONDENT)
SURJEET(SURJEET.BHADU@BSMLEGAL.IN)()(RESPONDENT)

MANAK ESTATES AND FINANCE PVT.
LTD(SIBO.MISHRA@GMAIL.COM)(9810122138)(RESPONDENT)

SIBO MISHRA(SIBO.MISHRA@GMAIL.COM)(9810122138)(PETITIONER)

SIBO SANKAR MISHRA , OMITA UNANKAR
(SIBO.MISHRA@GMAIL.COM)(9810122138)(PETITIONER)

DK JAIN(CHAMBERSOFJUSTICEDKJAIN@OUTLOOK.IN)()(RESPONDENT)
VINEET.MAHESHWARI(VINEET.MAHESHWARI@ORRIS.IN)()(RESPONDENT)
VIJETA SINGH(ADVOCATEVIJETASINGH@GMAIL.COM)(9654470663)(PETITIONER)
SIBO (SIBO.MISHRA@GMAIL.COM)()(RESPONDENT)
ORRIS(INFO@ORRIS.IN)()(RESPONDENT)

M S STRONGBIZ PROPBUILD PRIVATE KNM & PARTNERS, LAW OFFICES,
LIMITED MONAL GUPTA

V/s M S ORRIS INFRASTRUCTURE PRIVATE

LIMITED & ORS.

OTHER DETAILS OF ADVOCATES:

M S STRONGBIZ PROPBUILD PRIVATE
LIMITED(INFO@)PRATEEKGROUP.COM)()(RESPONDENT)

M S STRONGBIZ PROPBUILD PRIVATE
LIMITED(INFO@)PRATEEKGROUP.COM)()(RESPONDENT)

KNM & PARTNERS, VIJAY NAIR, MANORANJAN SHARMA, KARAN
(MSHARMA@KNM.IN)(43115000)(PETITIONER)

ARBITRAL TRIBUNAL PRESIDED BY JUSTICE D K JAIN PRESIDING ARBITRATOR
THROUGH ITS NODAL
OFFICER(VINEET.MAHESHWARI@ORRIS.IN)(9810120304)(PETITIONER)

M S ORRIS INFRASTRUCTURE PRIVATE
LIMITED(SURJEET.BANDHU@BSMLEGAL.IN)()(PETITIONER)

ARBITRAL TRIBUNAL PRESIDED BY JUSTICE D K JAIN PRESIDING ARBITRATOR
THROUGH ITS NODAL
OFFICER(VINEET.MAHESHWARI@ORRIS.IN)(9810120304)(PETITIONER)

M S THREE C SHELTERS PRIVATE
LIMITED(CORPORATE.AFFAIRS@THE3C.IN)()(PETITIONER)

M S ORRIS INFRASTRUCTURE PRIVATE
LIMITED(SURJEET.BANDHU@BSMLEGAL.IN)()(PETITIONER)

M S THREE C SHELTERS PRIVATE
LIMITED(CORPORATE.AFFAIRS@THE3C.IN)()(PETITIONER)
VINEET(VINEETMAHESHWARI@ORRIS.IN)()(RESPONDENT)
ORRIS(INFO@ORRIS.IN)()(RESPONDENT)
SURJEET(SURJEET.BHADU@BSMLEGAL.IN)()(RESPONDENT)

GREEN (GREENOPOLIS.GURUGRAM@GMAIL.COM)()(RESPONDENT)

MONAL GUPTA(MONALGUPTA7@GMAIL.COM)(9205958504)(RESPONDENT)
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21.03.2025 ADVANCE CAUSE LIST

COURT NO. 29
HON'BLE MS.JUSTICE SHALINDER KAUR

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

akhil.saxena@dhc.nic.in

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt?

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
BAIL
1 BAILAPPLN.-3013/2024 HONEY TYAGI @ NISHANT BHARDWA)J PRATEEK LAKRA
V/s THE STATE (NCT OF DELHI)
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
CLERGY (INFO@CLERGYWISEMEN.COM)(9971266872)(PETITIONER) :(NARELA INDUSTRIAL AREA-359/2022)
KAPIL SHARMA BAIL APPLN. 3410/2022 FILED BY ANKIT TYAGI
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) (DISPOSED ON : 2023-03-13 )
BAIL APPLN. 2959/2023 FILED BY PARVESH MANN
(DISPOSED ON : 2023-10-17 )
P.S.-FIR NO. :(NARELA INDUSTRIAL AREA-
359/2022)
2 |BAIL APPLN.-4246/2024 s SATYAM THAREJA (DHCLSC)
V/s STATE (NCT OF DELHI)
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(OKHLA INDUSTRIAL AREA-
SATYAM THAREJA(OFFICE@STHAREJA.IN)(0)(PETITIONER) 327/2018)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
3 BAIL APPLN.-24/2025 PRASHANT PRADEEP SINGH RANA
V/s STATE GOVT. OF NCT OF DELHI
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
KAPIL SHARMA :(BEGAM PUR-258/2022)
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) BAIL APPLN. 3093/2023 FILED BY PRASHANT

(DISPOSED ON : 2024-10-29 )

P.S.-FIR NO. :(BEGAM PUR-258/2022)

FOR ADMISSION

4 CRL.L.P.-473/2024 RAJESH KUMAR SAMEER CHANDRA
CRL.M.A. 29173/2024 V/s AKASH PATHAK
CRL.M.A. 29174/2024

OTHER DETAILS OF ADVOCATES:

NAVDEEP KUMAR
(SAMEERCHANDRAADVOCATE@GMAIL.COM)(9810395160)(PETITIONER)
5 CRL.L.P.-592/2024 MUKESH GUPTA SANJAY SHARMA
CRL.M.A. 36564/2024 V/s LOVELY JAIN

OTHER DETAILS OF ADVOCATES:

SANJAYSHARMA(SANJAYSHARMA.CL27 @GMAIL.COM)(885130310)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

6 CRL.L.P.-599/2024 M/S JAYSHREE TEA AND INDUSTRIES LTD SANJAY AGGARWAL
V/s SH RAMAN KUMAR

OTHER DETAILS OF ADVOCATES:

SANJAY
AGGARWAL(AGGARWAL.SANJAY1974@GMAIL.COM)(9871369954)(PETITIONER)
7  CRLL.P.-616/2024 GOPAL RAVINDER KUMAR
CRL.M.A. 38084/2024 V/s STATE GOVT OF NCT OF DELHI THROUGH
SHO & ANR.

OTHER DETAILS OF ADVOCATES:

DR RAVINDER KUMAR(RAVIKUMAR7412@GMAIL.COM)(9212414777)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
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CRL.L.P.-627/2024

CRL.M.A. 38864/2024
CRL.M.A. 38865/2024
CRL.M.A. 38866/2024

CRL.L.P.-639/2024
CRL.M.A. 39327/2024

AFTER NOTICE MISC. MATTERS

10

11

12

13

14

15

16

17

18

19

CRL.A.-332/2013

CRL.A.-818/2013

CRL.L.P.-22/2023

CRL.L.P.-124/2023

CRL.L.P.-156/2023

CRL.L.P.-167/2023

CRL.L.P.-175/2023
CRL.M.A. 8736/2023
CRL.M.A. 8737/2023

CRL.L.P.-179/2023

CRL.L.P.-185/2023

CRL.L.P.-219/2023
CRL.M.A. 11110/2023
CRL.M.A. 11111/2023

ADVANCE CAUSE LIST

INTEX TECHNOLOGIES INDIA LIMITED
V/s M/S GAURAV DISTRIBUTORS ORS

DILIP KUMAR NIRANJAN

OTHER DETAILS OF ADVOCATES:
KARMVEER (KARAMVEER@LEXANALYTICO.COM)(9891396019)(PETITIONER)
PRAMIT GARGH (PRAMITGARGH@GMAIL.COM)(0)(RESPONDENT)

SANDEEP ADLAKHA PRADEEP SINGH RANA
V/s THE STATE GOVT. OF NCT OF DELHI AND
ANR.

OTHER DETAILS OF ADVOCATES:

PRADEEP RANA (RANAPRADEEP1020@GMAIL.COM)(8586877727)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

S KULJEET SINGH
V/s ROSY BABAAR

O N SHARMA, SANJEEV BHARDWAJ

OTHER DETAILS OF ADVOCATES:

NOIDA DHATU PVT LTD
V/s UDAI CONTINENTALS & ANR

VISHWENDRA VERMA, ROSHAN SAINI

OTHER DETAILS OF ADVOCATES:
ROSHAN SAINI(LAWYERSAINI@YAHOO.COM)(9312210067)(RESPONDENT)

ANIRUDH TALWAR (THROUGH SPA) YASHVIR SINGH KADIAN, VIPIN
V/s SAHIL SAPRA DILAWARI

OTHER DETAILS OF ADVOCATES:
YASHVIR SINGH(YASHVIRSINGHKADIAN@GMAIL.COM)(9868066460)(PETITIONER)
VIPIN DILAWARI(VIPINDILAWARI83@GMAIL.COM)(9312203957)(RESPONDENT)

ANSAR RANDHIR KUMAR
V/s MOHD TASKEEN

OTHER DETAILS OF ADVOCATES:
S.K DAYAL (SDDAYAL76 @GMAIL.COM)(9560837577)(PETITIONER)

SH. SRINIVASULU VIJAYARAO SANJEEV KUMAR JHA
V/s SH. KURAKU SIVA PRASAD

OTHER DETAILS OF ADVOCATES:

YOGENDER PAL

SINGH(YOGINDER.SINGH306 @GMAIL.COM)(8527305402)(PETITIONER)
KURAKUSIVA PRASAD(KURAKUSIVAPRASAD@GMAIL.COM)()(RESPONDENT)

SUNIL RATHOR RAKESH
V/s DINESH KUMAR

OTHER DETAILS OF ADVOCATES:
RAKESH &
ASSOCIATES(RAKESH.SHARMA.2112@GMAIL.COM)(9716150607)(PETITIONER)
YOGESH BHRD(YOGESH.BHRD@GMAIL.COM)()(PETITIONER)

VIKRAM SINGH(ADV.VIKRAMSINGHO1@GMAIL.COM)()(RESPONDENT)

DHC FILING(DHCFILING@GMAIL.COM)()(RESPONDENT)

MOHD SADIQ SATISH KUMAR
V/s SHRI ASIF KHAN

OTHER DETAILS OF ADVOCATES:

SATISH (SATISHKADV@YAHOO.COM)()(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

M/S J K TYRE AND INDUSTRIES LTD ARUN MAHAJAN
V/s STATE NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

ARUN MAHAJAN (ARUNMAHAJAN2004REDIFFMAIL.COM)(981048346)(PETITIONER)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

UDAIBIR SINGH RITESH OBEROI, SHALU KUMARI
V/s S. RAJAGOPALAN

OTHER DETAILS OF ADVOCATES:
RITESH (RITESHOBEROI088@GMAIL.COM)(9818951058)(PETITIONER)
SHALU KUMARI(JANGRASHALU01@GMAIL.COM)(9354508112)(RESPONDENT)

CENTRAL BANK OF INDIA ANUJ JAIN
V/s AKANSHA VERMA

OTHER DETAILS OF ADVOCATES:

CENTRAL BANK OF
INDIA(BMDELA0311@CENTRALBANK.CO.IN)(9667546200)(PETITIONER)
ANUJ JAIN(AAJ2700@GMAIL.COM)(9212196159)(PETITIONER)
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20

21

22

23

24

25

26

27

28

29

CRL.L.P.-246/2023

CRL.L.P.-340/2023
CRL.M.A. 18158/2023

CRL.L.P.-383/2023
WITH CRL.L.P. 466/2023

CRL.L.P.-466/2023
CRL.M.A. 24706/2023

CRL.L.P.-395/2023
CRL.M.A. 20885/2023

CRL.L.P.-556/2023

CRL.L.P.-619/2023
WITH CRL.L.P. 621/2023

CRL.L.P.-621/2023
CRL.M.A. 34374/2023

CRL.L.P.-237/2024
CRL.M.A. 14067/2024
WITH CRL.L.P. 238/2024

CRL.L.P.-238/2024
CRL.M.A. 14072/2024

CHANCHAL VERMA

V/s STATE (NCT OF DELHI) & ANR.

OTHER DETAILS OF ADVOCATES:
SUMESH GANDHI(SUMESHGANDHI29@GMAIL.COM)(9810439447)(PETITIONER)

KAPIL SHARMA

(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
TARANG SRIVASTAVA, RAJESH

STATE
V/s PRAVESH

OTHER DETAILS OF ADVOCATES:
RAJESH KUMAR(ADV.RAZESH@GMAIL.COM)(8287915428)(RESPONDENT)

H. YOGENDRA
V/s SRINATH RAGHAVAN

OTHER DETAILS OF ADVOCATES:

ADVANCE CAUSE LIST

HIMALI GANDHI

KUMAR

ATUL SHARMA, GAURAV
BHARADWAIJ

ATUL SHARMA (ASA@ASALEGAL.IN)(9654012526)(PETITIONER)
ASA (ASA@ASLEGAL.IN)(9654012526)(PETITIONER)
ASA LEGAL(ASA@ASALEGAL.IN)(9654012526)(PETITIONER)

GAURAV

BHARADWAJ(GAURAVINTERPRO@GMAIL.COM)(9871343205)(RESPONDENT)

H. YOGENDRA
V/s SRINATH RAGHAVAN

OTHER DETAILS OF ADVOCATES:

ATUL SHARMA, GAURAV
BHARADWA)

ASA LEGAL SERVICES LLP(ASA@ASALEGAL.IN)(9654012526)(PETITIONER)
ASA LEGAL(ASA@ASALEGAL.IN)(9654012526)(PETITIONER)

ATUL SHARMA(ABHINAV@ASALEGAL.IN)(9873144315)(PETITIONER)
ATUL SHARMA(ABHINAV@ASALEGAL.IN)(9873144315)(PETITIONER)

SRINATH

RAGHAVAN(SRINATHRAGHAVAN1995@GMAIL.COM)(9560932924)(RESPONDENT)

SRINATH

RAGHAVAN(SRINATHRAGHAVAN1995@GMAIL.COM)(9560932924)(RESPONDENT)

GAURAV

BHARADWAJ(GAURAVINTERPRO@GMAIL.COM)(9871343205)(RESPONDENT)

STATE GOVT OF NCT OF DELHI
V/s MAHENDER PRATAP SINGH

OTHER DETAILS OF ADVOCATES:

AMIT AHLAWAT

AMIT AHLAWAT(AMITAHLAWATADV@YAHOO.COM)()(PETITIONER)

KAPIL SHARMA

(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

MADAN KHURANA

V/s STATE OF NCT OF DELHI (THROUGH SHO

PS RANI BAGH)

OTHER DETAILS OF ADVOCATES:

ABHINAV SHARMA

JITENDER SINGH(GIRISHJIITENDER@GMAIL.COM)()(PETITIONER)

KAPIL SHARMA

(DHCPROSECTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT)

ANIL KUMAR SHARMA
V/s ANINDER SINGH

OTHER DETAILS OF ADVOCATES:

ANIL KUMAR SHARMA
V/s ANINDER SINGH

OTHER DETAILS OF ADVOCATES:
ARCHIT UPADHAYAY (AORARCHIT@GMAIL.COM)(9990323136)(PETITIONER)
ARCHIT UPADHAYA (AORARCHIT@GMAIL.COM)(9990323136)(PETITIONER)

PURSHOTTAM SAHARAWAT,
PURSHOTTAM SAHARAWAT

DEEPIKA RATHORE
V/s GAURAV CHAUHAN

OTHER DETAILS OF ADVOCATES:

PURSHOTTAM

SAHARAWAT(PURU.SAHARAWAT22 @GMAIL.COM)(9911337698)(PETITIONER)

ARCHIT UPADHAYAY

ARCHIT UPADHAYAY

HIMANSHU(ADVHIMANSHU0027 @GMAIL.COM)()(RESPONDENT)

PURSHOTTAM

SAHARAWAT(PURU.SAHARAWAT22@GMAIL.COM)(9911337698)(PETITIONER)
PURSHOTTAM SAHARAWAT

DEEPIKA RATHORE
V/s GAURAV CHAUHAN

OTHER DETAILS OF ADVOCATES:

PURSHOTTAM

SAHARAWAT(PURU.SAHARAWAT22 @GMAIL.COM)(9911337698)(PETITIONER)

HIMANSHU(ADVHIMANSHU0027 @ GMAIL.COM)()(RESPONDENT)
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30 |CRL.L.P.-412/2024 ANJANA GUPTA DEEPAK
CRL.M.A. 24855/2024 V/s KAMAL JOHNSON VICTOR

OTHER DETAILS OF ADVOCATES:
AMIT SINHA ()(9910345439)(PETITIONER)

31 CRL.L.P.-418/2024 MOHAMMAD WARIS RAJESH SHERAWAT, RAHUL
CRL.M.A. 25174/2024 V/s THE STATE NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

TASNIM ULLA KHAN(ADVOCATEKHAN951@GMAIL.COM)(0)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
RAHUL (ADVRAHUL15131@GMAIL.COM)(9873020252)(PETITIONER)

32 CRL.L.P.-606/2024 SUMIT MALIK & ANR. DEEPAK MEHRA
CRL.M.A. 37440/2024 V/s SHAKIR KHAN & ORS.

OTHER DETAILS OF ADVOCATES:

DEEPAK
MEHRA(ADVOCATEDEEPAKMEHRA@GMAIL.COM)(9811066636)(PETITIONER)
SHAKIR KHAN()(9899698387)(RESPONDENT)

33 CRL.REV.P.-166/2020 STATE MEENAKSHI DAHIYA, BUSHRA
V/s NARINDER LAMBA & ORS. WASEEM
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
MEENAKSHI DAHIYA()(9873564772)(PETITIONER) :(TILAK MARG-351/2015)

BUSHRA WASEEM(BUSHRA_WASEEM@OUTLOOK.COM)(9999973708)(PETITIONER) \W.P.(CRL) 3067/2015 FILED BY NARINDER LAMBA
BUSHRA WASEEM(BUSHRA_WASEEM@OUTLOOK.COM)(9999973708)(RESPONDENT) & ANR (DISPOSED ON : 2018-03-15 )

P.S.-FIR NO. :(TILAK MARG-351/2015)

SPECIAL BENCH MATTERS(AS DIRECTED BY HON'BLE THE CHIEF JUSTICE)

34 CRL.A.-639/2003 GHANSHYAM V.M.ISSAR
CRL.M.A. 2464/2003 V/s STATE
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(PUNJABI BAGH-637/2001)
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21.03.2025 ADVANCE CAUSE LIST

COURT NO. 27
HON'BLE MR.JUSTICE RAVINDER DUDEJA

CLICK HERE TO JOIN VC:

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt04

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

cmnegi93@gmail.com

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
BAIL
1 BAIL APPLN.-590/2024 ANKIT GOYAL SWARAN DEEP SINGH
V/s NARCOTICS CONTROL BUREAU
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
SWARANDEEP SINGH :(N.C.B. R.K.PURAM-VIII/21/DZU/2023)
(ADVOCATESWARANDEEPSINGH@GMAIL.COM)(9821510040)(PETITIONER) BAIL APPLN. 3220/2023 FILED BY SAQUIB PARVEZ
SWARANDEEP SINGH (DISPOSED ON : 2025-01-30 )
(ADVOCATESWARANDEEPSINGH@GMAIL.COM)(9821510040)(PETITIONER) BAIL APPLN. 4109/2024 FILED BY PANKAJ SAHU
SUBHASH BANSAL (BANSAL_SUBHASH@YAHOO.COM)()(RESPONDENT) (DISPOSED ON : 2024-12-10 )
SUBHASH BANSAL (BANSAL_SUBHASH@YAHOO.COM)()(RESPONDENT)
P.S.-FIR NO. :(N.C.B. R.K.PURAM-
VIiI/21/DZU/2023)
2 BAILAPPLN.-1932/2024 ANSH JINDAL NISHANT SINGH
CRL.M.A. 17097/2024 V/s STATE OF NCT OF DELHI
WITH BAIL APPLN. 1939/2024
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(S.P. BADLI-431/2024)
BAIL APPLN. 1939/2024 FILED BY NAVITA (D. OF
HEARING : 2025-03-21)
P.S.-FIR NO. :(S.P. BADLI-431/2024)
3 BAILAPPLN.-1939/2024 NAVITA NISHANT SINGH
CRL.M.A. 17164/2024 V/s STATE OF NCT OF DELHI
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
SOUMAVA :(S.P. BADLI-431/2024)
KARMAKAR(SOUMAVAKARMAKAR2471987@GMAIL.COM)(8918210300)(PETITIONER) BAIL APPLN. 1932/2024 FILED BY ANSH JINDAL (D.
KAPIL OF HEARING : 2025-03-21)
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
P.S.-FIR NO. :(S.P. BADLI-431/2024)
4  BAIL APPLN.-3157/2024 MR KANON EVARAD @ JEKEW ANKIT SHARMA
WITH CRL.M.C. 6118/2024 V/s STATE OF NCT OF DELHI
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
AKSHAY YADAV (KLAD.CO.LAW@GMAIL.COM)(8700572099)(PETITIONER) :(ECONOMIC OFFENCE WING-43/2023)
KAPIL SHARMA CRL.M.C. 7425/2023 FILED BY JAIVEER LOHIA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) (DISPOSED ON : 2024-03-14 )
CRL.M.C. 2057/2024 FILED BY JAIVEER LOHIA
(DISPOSED ON : 2024-03-13 )
P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
43/2023)
5  |BAIL APPLN.-3718/2024 INDAL NONIYA HARSH YADAV
CRL.M.A. 7672/2025 V/s NARCOTICS CONTROL BUREAU
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(N.C.B. R.K.PURAM-SC 15/2023)
MOHIT YADAV(MOHITYADAV4303@GMAIL.COM)(9205504303)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
MOHIT(MOHITYADAV4303@GMAIL.COM)(9205504303)(PETITIONER)
NARCOTICS CONTROL BUREAU(LEGDZU-NCB@GOV.IN)(0)(RESPONDENT)
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7

10

11

12

13

BAIL APPLN.-4108/2024

BAIL APPLN.-4536/2024

BAIL APPLN.-29/2025
CRL.M.A. 130/2025
CRL.M.A. 131/2025

BAIL APPLN.-97/2025

BAIL APPLN.-218/2025

BAIL APPLN.-731/2025
CRL.M.A. 5303/2025
CRL.M.A. 5305/2025

BAIL APPLN.-893/2025

BAIL APPLN.-944/2025

ADVANCE CAUSE LIST

ISHWAR RAJBIR SINGH SAGAR, IMRAN KHAN
V/s STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(PREM NAGAR-311/2023)
RAJIV PRATAP

SINGH(ADVOCATERPSTOMAR@GMAIL.COM)(9910737518)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

IMRAN KHAN(IKBURNEY24@GMAIL.COM)(9212786141)(PETITIONER)

RAVINDER DHAKA ADITYA SINGH DESHWAL
V/s CENTRAL BUREU OF INVESTIGATION

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
ADITYA SINGH (INFO@LEGALVENTURESLAWOFFICES.COM)(9536367061)(PETITIONER) :(CBI-003-2024-A-0021)
CBI (DLACBIDHC@GMAIL.COM)(0)(RESPONDENT) BAIL APPLN. 2621/2024 FILED BY RAVINDER

DHAKA (DISPOSED ON : 2024-07-29 )

W.P.(CRL) 2421/2024 FILED BY RAVINDER DHAKA
(D. OF HEARING : 2025-03-28 )

BAIL APPLN. 3889/2024 FILED BY RAVINDER
DHAKA (DISPOSED ON : 2024-11-12)

BAIL APPLN. 1050/2025 FILED BY RAVINDRA
DHAKA (D. OF HEARING : 2025-03-21)

P.S.-FIR NO. :(CBI-003-2024-A-0021)

SHIVAM KUMAR SINGH BHAGWAN JHA
V/s THE STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(SARITA VIHAR-651/2023)
BHAGWAN JHA(JHA4ALAW@GMAIL.COM)(9953944840)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

MANISH MISHRA HARISH CHAND
V/s STATE GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
ARYA ()(7838217753)(PETITIONER) :(GOVIND PURI-474/2022)

KAPIL SHARMA BAIL APPLN. 1738/2024 FILED BY AKBAL ANSARI
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER) (DISPOSED ON : 2024-08-21 )

BAIL APPLN. 4158/2024 FILED BY GEETA @NAZMA
(DISPOSED ON : 2024-12-23 )

P.S.-FIR NO. :(GOVIND PURI-474/2022)

SURAJ RAJPUT JATIN RAHEJA
V/s STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(AMBEDKAR NAGAR-458/2024)
JATIN

RAHEJA(BRIGHTSINGHTLEGALCHAMBERS@GMAIL.COM)(9599360694)(PETITIONER)

JATIN

RAHEJA(BRIGHTSINGHTLEGALCHAMBERS@GMAIL.COM)(9599360694)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

SHAMIKH SHAHBAZ SHAIKH SOUGAT MISHRA

V/s STATE GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(CYBER POLICE STATION ROHINI-
SOUGAT (SOUGAT@SMISHRALAW.IN)(9953932440)(PETITIONER) 30/2023)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SANDEEP RAJESH PATHAK
V/s THE STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(SHAHDARA-422/2024)
A.K DANISH (ADVOCATEAZEEMKHAN1@GMAIL.COM)(9810706377)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

MOHD NASIM MOHD SHARIQ
V/s THE STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(AMAR COLONY-94/2024)
GHUFRAN AHMAD (GHUFRANADV@GMAIL.COM)(9958558234)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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14 BAIL APPLN.-984/2025
CRL.M.A. 7471/2025

15 BAIL APPLN.-997/2025
CRL.M.A. 7555/2025
CRL.M.A. 7556/2025

SUSPENSION OF SENTENCE

16 W.P.(CRL)-109/2025
CRL.M.(BAIL) 77/2025

PAROLE/FURLOUGH
17  \W.P.(CRL)-5/2025

ADVANCE CAUSE LIST

SONU @ VIKRAM
V/s STATE (NCT OF DELHI)

KRITI RANJAN

OTHER DETAILS OF ADVOCATES:

KIRTI RANJAN (VISHALSAINIADV1@GMAIL.COM)(8930266504)(PETITIONER)
KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT)

SWARANIJIT SINGH BAJA) SAHIL MONGIA
V/s STATE NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

SAHIL MONGIA(CHAMBERNO.220@GMAIL.COM)(9818656542)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

HARI SINGH
V/s STATE NCT OF DELHI & ORS.

KANHAIYA SINGHAL

OTHER DETAILS OF ADVOCATES:

KANHAIYA SINGHAL (ADV.SINGHAL@GMAIL.COM)(0)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SHAHID NASIR
V/s NATIONAL INVESTIGATION AGENCY AND
ANR

SAIPAN DASTGIR SHAIKH

OTHER DETAILS OF ADVOCATES:
SAIPAN DASTGIR(ADVOCATESAIFAN@GMAIL.COM)(9923973915)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
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P.S.-FIR NO. :(MAYUR VIHAR-777/2021)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ADARSH NAGAR-229/2023)

CRL.M.C. 9179/2023 FILED BY NEERAJ KUMAR
SHARMA (DISPOSED ON : 2023-12-14)
CRL.M.C. 8071/2024 FILED BY GANESH R (D. OF
HEARING : 2025-07-24 )

BAIL APPLN. 48/2025 FILED BY GANESH R
(DISPOSED ON : 2025-02-24 )

P.S.-FIR NO. :(ADARSH NAGAR-229/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NIA-14/2022)

W.P.(CRL) 2333/2022 FILED BY MOHAMMAD
YUSUFF (DISPOSED ON : 2022-11-11)

BAIL APPLN. 3057/2022 FILED BY ABUBACKER E
THROUGH HIS SON AMAL THAHSEEN (DISPOSED
ON : 2022-10-13 )

CRL.A. 605/2022 FILED BY ABOOBACKER E.
(DISPOSED ON : 2023-04-06 )

W.P.(CRL) 789/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF IN JC (DISPOSED ON :
2023-09-13 )

CRL.A. 278/2023 FILED BY IBRAIM
PUTHANATHANI @ IBRAHIM MK (DISPOSED ON :
2023-04-24)

CRL.A. 18/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF & ORS. (DISPOSED ON :
2024-01-25)

CRL.A. 140/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF A11 & ORS. (DISPOSED ON
: 2024-01-25)

CRL.M.C. 3130/2023 FILED BY IBRAHIM
PUTHANATHANI @ IBRAHIM MK (D. OF HEARING
: 2025-04-29 )

W.P.(CRL) 505/2023 FILED BY OMA SALAM
(DISPOSED ON : 2025-03-04 )

CRL.A. 623/2023 FILED BY ABUBACKER E
(DISPOSED ON : 2024-05-28 )

CRL.A. 486/2023 FILED BY IBRAHIM
PUTHANATHANI @ IBRAHIM MK (DISPOSED ON :
2023-06-14 )

W.P.(CRL) 3786/2023 FILED BY ABDUL WAHID
SAIT. (DISPOSED ON : 2024-09-19 )

CRL.A. 184/2024 FILED BY ABDUL WAHID SAIT
(DISPOSED ON : 2024-04-02 )

CRL.A. 564/2024 FILED BY O.M.A. SALAM
(DISPOSED ON : 2024-08-30 )

CRL.A. 849/2024 FILED BY ABDUL WAHID SAIT @
NAVEED (D. OF HEARING : 2025-04-08 )

CRL.A. 873/2024 FILED BY A. S. ISMAIL (DISPOSED
ON : 2024-10-16 )

CRL.A. 922/2024 FILED BY MOHAMED ALI JINNAH
(D. OF HEARING : 2025-04-08 )

CRL.A. 950/2024 FILED BY IBRAHIM
PUTHANATHANI (D. OF HEARING : 2025-04-08 )
CRL.A. 947/2024 FILED BY JASEER K P @ BABU (D.
OF HEARING : 2025-04-08 )

CRL.A. 960/2024 FILED BY SHAHID NASIR (D. OF
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18

W.P.(CRL)-596/2025

ADVANCE CAUSE LIST

RANIJEET SINGH@ SONI @ BAAZ DHRUVA BHAGAT (DHCSLC)
V/s STATE OFNCT OF DELHI

OTHER DETAILS OF ADVOCATES:

ABHAS MISHRA (ABHAS.MISHRA@GMAIL.COM)(0)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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HEARING : 2025-04-08 )

CRL.A. 963/2024 FILED BY MOHAMMED FAROOQ
REHMAN (D. OF HEARING : 2025-04-08 )

CRL.A. 1011/2024 FILED BY AQUIL AHMED (D. OF
HEARING : 2025-04-08 )

CRL.A. 1144/2024 FILED BY ANIS AHMED (D. OF
HEARING : 2025-04-08 )

CRL.A. 1164/2024 FILED BY WASEEM AHMAD @
BABLU (D. OF HEARING : 2025-04-08 )

CRL.A. 1195/2024 FILED BY SHAFEER K.P. (D. OF
HEARING : 2025-04-08 )

CRL.A. 1197/2024 FILED BY YASIR HASAN @ YASIR
ARAFAT @ YASIR (D. OF HEARING : 2025-04-08 )
CRL.M.C. 10165/2024 FILED BY ANIS AHMED &
ANR. (D. OF HEARING : 2025-04-04 )

CRL.A. 32/2025 FILED BY E M ABDUL RAHIMAN
(D. OF HEARING : 2025-04-08 )

CRL.A. 100/2025 FILED BY A. S. ISMAIL (D. OF
HEARING : 2025-04-07 )

CRL.A. 147/2025 FILED BY MOHAMMED SHAKIF
(DISPOSED ON : 2025-02-27 )

W.P.(CRL) 448/2025 FILED BY ANIS AHMED &
ANR. (D. OF HEARING : 2025-04-04 )

CRL.A. 253/2025 FILED BY AFSAR PASHA (D. OF
HEARING : 2025-05-06 )

CRL.A. 287/2025 FILED BY O.M.A. SALAM (D. OF
HEARING : 2025-05-06 )

CRL.M.C. 1749/2025 FILED BY P KOYA (D. OF
HEARING : 2025-04-03 )

CRL.A. 304/2025 FILED BY A.S. ISMAIL (D. OF
HEARING : 2025-05-09 )

CRL.A. 318/2025 FILED BY MOHAMMED SHAKIF
(D. OF HEARING : 2025-03-19 )

P.S.-FIR NO. :(NIA-14/2022)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ADARSH NAGAR-31/2010)

CRL.A. 633/2014 FILED BY JASBIR KAUR @
CHINDER PAL KAUR & ANR (DISPOSED ON : 2015-
05-22)

CRL.A. 1413/2014 FILED BY RANJEET SINGH @
SONI @ BAAZ SINGH (DISPOSED ON : 2015-05-22 )
CRL.A. 1040/2014 FILED BY SUKHPAL SINGH @
DEEP SINGH (DISPOSED ON : 2015-05-22 )
W.P.(CRL) 2863/2015 FILED BY SUKH PAL SINGH
@ DEEP SINGH (DISPOSED ON : 2017-02-16 )
W.P.(CRL) 2245/2015 FILED BY JASBIR KAUR @
CHANDERPAL KAUR (DISPOSED ON : 2016-01-13 )
W.P.(CRL) 2244/2015 FILED BY RANJEET SINGH @
SONI @ BAAZ (DISPOSED ON : 2016-03-02 )
W.P.(CRL) 1048/2016 FILED BY MALKIT (DISPOSED
ON : 2016-11-07 )

W.P.(CRL) 2355/2017 FILED BY JASBIR KAUR @
CHANDERPAL KAUR (DISPOSED ON : 2018-02-20 )
W.P.(CRL) 1527/2017 FILED BY RANJEET @ SONI
@ BAAZ SINGH (DISPOSED ON : 2018-03-19 )
W.P.(CRL) 3755/2018 FILED BY JASBIR @
CHINDERPAL (DISPOSED ON : 2018-12-11 )
W.P.(CRL) 3721/2018 FILED BY JASBIR @
CHINDERPAL (DISPOSED ON : 2018-12-07 )
W.P.(CRL) 1837/2019 FILED BY JASBIR KAUR
(DISPOSED ON : 2019-07-15 )

W.P.(CRL) 1687/2019 FILED BY RANJEET SINGH @
SONI @ BAAZ SINGH (DISPOSED ON : 2019-07-11 )
W.P.(CRL) 595/2019 FILED BY MALKIT (DISPOSED
ON : 2019-03-06 )

W.P.(CRL) 3077/2023 FILED BY RANJEET SINGH @
SONI @ BAAZ SINGH (DISPOSED ON : 2023-10-18 )
W.P.(CRL) 276/2025 FILED BY JASBEER KAUR (D.
OF HEARING : 2025-03-24 )

P.S.-FIR NO. :(ADARSH NAGAR-31/2010)
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FOR ADMISSION
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22

23

24

25

26

REVIEW PET. 146/2025
In CM(M)-595/2017(Disposed off
case)

CRL.M.C.-3593/2024

CRL.M.C.-7369/2024

CRL.M.C.-7739/2024
CRL.M.A. 29523/2024
WITH CRL.M.C. 7801/2024
CRL.REV.P. 1032/2023

CRL.REV.P.-1032/2023
CRL.M.A. 26575/2023

CRL.M.C.-7801/2024
CRL.M.A. 29766/2024

CRL.M.C.-8837/2024
CRL.M.A. 33795/2024

CRL.M.C.-9805/2024

ADVANCE CAUSE LIST

SRI RAM GUPTA
V/s LALIT KUMAR AND ORS

SC SINGHAL, UTKARSH BHARGAVA,
VIPIN NANDWANI, DEEPAK GUPTA,
SURENDER GUPTA, MANU NAYAR,
RAJESH BANATI, UTKARSH
BHARGAVA

OTHER DETAILS OF ADVOCATES:
JYOTI GUPTA()(7300658228)(PETITIONER)

UTKARSH
BHARGAVA(UTKARSHBHARGAVAINDIA@GMAIL.COM)(9910572261)(PETITIONER)
SUMIT GUPTA()(9899450460)(PETITIONER)

JAWAHAR GUPTA()(9654546747)(RESPONDENT)

SURENDER GUPTA(SURENDERGUPTA.ADV@GMAIL.COM)(9811196644)(PETITIONER)

MANU NAYAR(LAWMANUNAYAR@GMAIL.COM)(9811331106)(RESPONDENT)
RAJESH BANATI(RAJESHBANATI@YAHOO.CO.IN)(9810294894)(PETITIONER)
UTKARSH
BHARGAVA(UTKARSHBHARGAVAINDIA@GMAIL.COM)(9910572261)(RESPONDENT)

MOHAMMAD ZESSHAN JAIBHAGWAN
V/s THE STATE (GNCT OF DELHI) & ANR.

OTHER DETAILS OF ADVOCATES:

THAKUR JI (UMAJIVPRALAPSINGH@GMAIL.COM)(9878700202)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SUBHASH CHAND GARG RISHABH GULATI
V/s STATE OF NCT OF DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:

RISHABH GULATI ()(9873709995)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RAKESH KUMAR VIKRAM GUJRAL
V/s STATE OF NCT OF DELHI AND ANR.

OTHER DETAILS OF ADVOCATES:

ANIL K. GUJRAL(VG.GUJRAL@GMAIL.COM)(9999439869)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

RAKESH KUMAR
V/s STATE & ANR.

VIKRAM GUJRAL

OTHER DETAILS OF ADVOCATES:

VIKRAM GUJRAL(VG.GUJRAL@GMAIL.COM)(9818054284)(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

MANOJ KUMAR AND ORS
V/s STATE OF NCT OF DELHI AND ORS.

ROHIT

OTHER DETAILS OF ADVOCATES:
BRAHAM SINGH (VIDHUDIBRAHAM68@GMAIL.COM)(9871546878)(PETITIONER)
BRAHAM SINGH (VIDHUDIBRAHAM68@GMAIL.COM)(9871546878)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ARUN GUPTA @ LALLA & ANR. ADITYA SWAROOP
V/s STATE GOVT.NCT OF DELHI THROUGH 1.0
P.S. SAGARPUR & ANR.

OTHER DETAILS OF ADVOCATES:

HIMASHU PAL (PALHIMANSHU6@GMAIL.COM)(9910422971)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

DR VIKRAM SHARMA & ANR. ANANAY CHOPRA
V/s THE STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
ANIL ATKHAAN(ATKAANANIL153@GMAIL.COM)(9873593459)(PETITIONER)

174

P.S.-FIR NO. :(KAMLA MARKET-96/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SARITA VIHAR-422/2008)

CRL.REV.P. 1032/2023 FILED BY RAKESH KUMAR
(D. OF HEARING : 2025-03-21)

CRL.M.C. 7801/2024 FILED BY MANOJ KUMAR
AND ORS (D. OF HEARING : 2025-03-21)

P.S.-FIR NO. :(SARITA VIHAR-422/2008)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SARITA VIHAR-422/2008)

CRL.M.C. 7739/2024 FILED BY RAKESH KUMAR (D.
OF HEARING : 2025-03-21)

CRL.M.C. 7801/2024 FILED BY MANOJ KUMAR
AND ORS (D. OF HEARING : 2025-03-21 )

P.S.-FIR NO. :(SARITA VIHAR-422/2008)

P.S.-FIR NO. :(SARITA VIHAR-323/2008)

P.S.-FIR NO. :(SAGAR PUR-298/2017)

P.S.-FIR NO. :(S.B.DAIRY-1319/2014)


mailto:ATKAANANIL153@GMAIL.COM)(9873593459)(PETITIONER)
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27 CRL.M.C.-10193/2024

28 CRL.M.C.-1239/2025
CRL.M.A. 5575/2025

AFTER NOTICE MISC. MATTERS
29 CRL.A.-593/2009

30 |CRL.M.C.-9513/2023

CRL.M.A. 35564/2023

31 CRL.M.C.-422/2024

32 CRL.M.C.-502/2024

ADVANCE CAUSE LIST

LINSON P A
V/s STATE GOVT. OF NCT OF DELHI

SHINOJ K NARAYANAN

OTHER DETAILS OF ADVOCATES:

SHINOJ K
NARAYANAN(SHINOJKNARAYANAN@YAHOO.COM)(9711943928)(PETITIONER)
KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT)

NITI TIWARI
V/s SERIOUS FRAUD INVESTIGATION OFFICE

GAURAV LOMES

OTHER DETAILS OF ADVOCATES:
GAURAV LOMES(GAURAVLOMES2@GMAIL.COM)(0)(PETITIONER)
SHIVA LAKSHMI SINGH(SINGH.SHIVALAKSHMI@GMAIL.COM)(0)(RESPONDENT)

SURENDER SINGH & ORS. O.P. GOGNE & VIKRAM SINGH,
V/s STATE KARANJAWALA & CO

OTHER DETAILS OF ADVOCATES:
()O(PETITIONER)

CENTRAL BUREAU OF INVESTIGATION RIPUDAMAN SINGH BHARDWAJ,

V/s SH. PALANIAPPAN CHIDAMBARAM @ P.  |SANJEEV SHARMA, JAI ANANT

CHIDAMBARAM & ORS. DEHADRAI, KANISHK, ROHIT
KHURANA

OTHER DETAILS OF ADVOCATES:
CBI (DLACBIDHC@GMAIL.COM)()(PETITIONER)
MANOJ KUMAR ()(9818030700)(PETITIONER)

SANJEEV SHARMA(SANJEEVSHARMA.ADV@GMAIL.COM)(9873363523)(PETITIONER)

JAI ANANT DEHADRAI(OFFICE@DEHADRALIN)(9999933511)(PETITIONER)
KANISHK (KUMARKANISHK72@GMAIL.COM)(9725599459)(RESPONDENT)
KANISHK (KUMARKANISHK72@GMAIL.COM)(9725599459)(RESPONDENT)

ROHIT KHURANA(ADVROHITKHURANA@GMAIL.COM)(9873727659)(RESPONDENT)

JAI ANANT DEHADRAI(OFFICE@DEHADRALIN)(9999933511)(PETITIONER)

VARUN KWATRA
V/s STATE (GOVT. OF NCT OF DELHI) AND ANR.

LOKESH KUMAR MISHRA

OTHER DETAILS OF ADVOCATES:
LOKESH KUMAR MISHRA(ADVLKMSC@GMAIL.COM)(9899392325)(PETITIONER)

MANISH KAUSHIK(MANISHKAUSHIK.LAW@GMAIL.COM)(9818218885)(PETITIONER)

LOKESH KUMAR MISHRA(ADVLKMSC@GMAIL.COM)(9899392325)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KARAN GOEL & ANR. PRABHIJIT JAUHAR
V/s STATE & ANR.

OTHER DETAILS OF ADVOCATES:

PRABHJIT JAUHAR(PJAUHAR2009@GMAIL.COM)(9811139939)(PETITIONER)
PRABHJIT JAUHAR(PJAUHAR2009@GMAIL.COM)(9811139939)(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(1.G.1.AIRPORT-640/2023)

BAIL APPLN. 465/2024 FILED BY MANU THOMAS
(DISPOSED ON : 2024-05-21 )

CRL.M.C. 10092/2024 FILED BY ANUP MENON (D.
OF HEARING : 2025-03-21)

P.S.-FIR NO. :(I.G.I.AIRPORT-640/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SERIOUS FRAUD INVESTIGATION OFFICE
MINISTRY OF CORPORATE AFFAIRS-CC 1484/2021)
W.P.(CRL) 444/2023 FILED BY SANJAY KUMAR
JAIN & ANR. (DISPOSED ON : 2024-12-13)
CRL.REV.P. 454/2023 FILED BY UMESH GOYAL &
ORS. (D. OF HEARING : 2025-03-19 )

CRL.M.C. 4688/2023 FILED BY MAHENDER SINGH
PARMAR AND ORS (DISPOSED ON : 2024-09-12)
CRL.M.C. 8989/2024 FILED BY ANKITA HUDIYA (D.
OF HEARING : 2025-04-30)

P.S.-FIR NO. :(SERIOUS FRAUD INVESTIGATION
OFFICE MINISTRY OF CORPORATE AFFAIRS-CC
1484/2021)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DABRI-614/2002)

CRL.M.C. 3961/2002 FILED BY SURENDER SINGH
NEGI (DISPOSED ON : 2003-01-22 )

CRL.M.C. 325/2003 FILED BY SURENDER SINGH
(DISPOSED ON : 2003-02-19 )

P.S.-FIR NO. :(DABRI-614/2002)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-DAI-2011-A-0022)

CRL.M.C. 3531/2016 FILED BY SOUTH ASIA
ENTERTAINMENT HOLDINGS LTD (DISPOSED ON :
2016-10-17)

CRL.REV.P. 381/2017 FILED BY CB I (D. OF
HEARING : 2025-04-24 )

P.S.-FIR NO. :(CBI-DAI-2011-A-0022)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SHAKARPUR-521/2023)

BAIL APPLN. 3569/2023 FILED BY VARUN KWATRA
(DISPOSED ON : 2024-03-04 )

CRL.M.C. 6072/2024 FILED BY VARUN KWATRA
(DISPOSED ON : 2025-02-17 )

P.S.-FIR NO. :(SHAKARPUR-521/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(1.G..AIRPORT-151/2022)

CRL.M.C. 2215/2022 FILED BY KARAN GOEL &
ANR. (DISPOSED ON : 2023-03-29 )

P.S.-FIR NO. :(I.G.I.AIRPORT-151/2022)
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33

34

35

36

37

38

39

40

CRL.M.C.-1201/2024
CRL.M.A. 4780/2024

WITH CRL.M.C. 4145/2024

CRL.M.C.-4145/2024

CRL.M.A. 15736/2024
CRL.M.A. 15737/2024
CRL.M.A. 15738/2024

CRL.M.C.-1780/2024
CRL.M.A. 6798/2024
CRL.M.A. 7709/2024
CRL.M.A. 18859/2024

CRL.M.C.-1975/2024
CRL.M.A. 7581/2024
CRL.M.A. 7582/2024

CRL.M.C.-3505/2024

CRL.M.C.-4990/2024
CRL.M.A. 19083/2024

CRL.M.C.-5181/2024
CRL.M.A. 19792/2024

CRL.M.C.-6863/2024

ADVANCE CAUSE LIST

RAKESH & ORS.
V/s THE GOVERNMENT OF NCT OF DELHI &
ANR.

OTHER DETAILS OF ADVOCATES:
NARESH PANWAR

(ADVOCATE.NARESHPANWAR@GMAIL.COM)(9810008482)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT)

NAGENDER.
V/s THE GOVERNMENT OF NCT OF DELHI &
ANR.

OTHER DETAILS OF ADVOCATES:
NARESH

PANWAR(ADVOCATENARESHPANWAR@GMAIL.COM)(9810008482)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

SHISHIR CHAND
V/s JAIl ANANT DEHADRAI & ANR.

OTHER DETAILS OF ADVOCATES:

SHISHIR CHAND (CHANDSHISHIR@GMAIL.COM)(9810919282)(PETITIONER)

NARESH PANWAR

NARESH PANWAR

SHISHIR CHAND, SIDHARTH ARORA,
SAMYAK GANGWAL, JAI ANANT

DEHADRAI

SIDHARTH ARORA (SIDHARTHARORA@GMAIL.COM)()(RESPONDENT)

SIDHARTH ARORA (SIDHARTHARORA@GMAIL.COM)(9999933511)(PETITIONER)
SIDHARTH ARORA (SIDHARTHARORA@GMAIL.COM)(9999933511)(PETITIONER)

CHANDSHISHIR (CHANDSHISHIR@GMAIL.COM)(

)(RESPONDENT)

SHISHIR CHAND (CHANDSHISHIR@GMAIL.COM)()(RESPONDENT)

SAMYAK GANGWAL(SAMYAKGANGWAL@GMAIL.COM)(9827024444)(PETITIONER)
JAI ANANT DEHADRAI(OFFICE@DEHADRAI.IN)(9999933511)(RESPONDENT)

M/S SATMAN CAR PVT. LTD.
V/s M/S JUPITOR ADMINISTRATIVE AND
SECURITY SERVICES P. LTD.

OTHER DETAILS OF ADVOCATES:

VARUN DHINGRA (VARUN_DHINGRA@YMAIL.COM)(9899547705)(PETITIONER)
RUPIN DHAMA(RUPIN.LAWLAWJUNCTION@GMAIL.COM)(9999122111)(PETITIONER)
VARUN DHINGRA(VARUN_DHINGRA@YMAIL.COM)(9899547705)(PETITIONER)
DE JURE CONSULTANTS(VARUN_DHINGRA@YMAIL.COM)(9899547705)(PETITIONER)

JUPITER SECURITY(INFO@JUPITERSECURITY.IN)(

ANNU
V/s STATE (NCT OF DELHI) & ANR.

OTHER DETAILS OF ADVOCATES:

SATYAM THAREJA(SATYAM@STHAREJA.IN)(9711097015)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
AVADH BIHARI KAUSHIK

AKHILESH KUMAR SINGH
V/s PAUL SALES PRIVATE LIMITED

OTHER DETAILS OF ADVOCATES:

AVADH BIHARI KAUSHIK(ADADHKAUSHIK@GMAIL.COM)(9811455431)(PETITIONER)

NITESH SAREEN
V/s MANISH JAIN

OTHER DETAILS OF ADVOCATES:
KARAN SUNEJA

(JEETLALKHURANAANDSONS@GMAIL.COM)(9650944714)(PETITIONER)

RUPIN SINGH DHAMA

)(RESPONDENT)
SATYAM THAREJA

KARAN SUNEJA

CHANDERKANT TALWAR(CKT254@GMAIL.COM)(0)(RESPONDENT)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SHAHID
V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

AAMIR CHAUDHARY(MACLEXIS1@GMAIL.COM)(9650537236)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

AAMIR CHAUDHARY
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OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(JAFFARPUR KALAN-17/2012)

CRL.M.C. 7001/2022 FILED BY BIJENDER SINGH
(DISPOSED ON : 2023-02-14 )

CRL.M.C. 4145/2024 FILED BY NAGENDER . (D. OF
HEARING : 2025-03-21)

P.S.-FIR NO. :(JAFFARPUR KALAN-17/2012)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(JAFFARPUR KALAN-17/2012)

CRL.M.C. 7001/2022 FILED BY BIJENDER SINGH
(DISPOSED ON : 2023-02-14 )

CRL.M.C. 1201/2024 FILED BY RAKESH & ORS. (D.
OF HEARING : 2025-03-21)

P.S.-FIR NO. :(JAFFARPUR KALAN-17/2012)

P.S.-FIR NO. :(UTTAM NAGAR-153/2017)

P.S.-FIR NO. :(I.G.I.AIRPORT-347/2022)


mailto:DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
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41 CRL.M.C.-7209/2024
CRL.M.A. 5966/2025

42 CRL.M.C.-7604/2024
CRL.M.A. 29024/2024
CRL.M.A. 1929/2025

43 CRL.M.C.-7979/2024
CRL.M.A. 30452/2024
WITH CRL.M.C. 7982/2024
CRL.M.C. 8003/2024

44 CRL.M.C.-7982/2024
CRL.M.A. 30462/2024

45 CRL.M.C.-8003/2024
CRL.M.A. 30548/2024

46 CRL.M.C.-8120/2024
CRL.M.A. 31076/2024
CRL.M.A. 31077/2024

47 CRL.M.C.-8205/2024
CRL.M.A. 31338/2024

48  |CRL.M.C.-9528/2024

ADVANCE CAUSE LIST

SHRIKANT YADAV
V/s GOVT OF NCT OF DELHI & ANR.

SIDDHARTH SINGH, SIDDHARTH
SINGH, ANIL KUMAR DHUPAR

OTHER DETAILS OF ADVOCATES:

SIDDHARTH SINGH(ADV.SIDDHARTH007@GMAIL.COM)(9958969007)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
SIDDHARTH SINGH ()(9958969007)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT)

ANIL KUMAR DHUPAR(ADVOCATE.DHUPAR@GMAIL.COM)(9810263766)(PETITIONER)

ANJALI BHARDWAJ
V/s STATE NCT OF DELHI AND ANR

GORANG GUPTA, DIGVUJAY SINGH

OTHER DETAILS OF ADVOCATES:
SHEMA(CREDOADVOCATES@GMAIL.COM)(9971686852)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
DIGVIJAY(DIGVIJAY@LEXJURISTS.COM)(9711886355)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

VINAY AWASTHI
V/s STATE GOVT. OF NCT OF DELHI AND ANJR.

AAROHI MIKKILINENI

OTHER DETAILS OF ADVOCATES:
CHANDAN BHATIA (CICERO@CICEROFIRM.IN)(7065970666)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

SANTOSH KUMARI SINGHAL AAROHI MIKKILINENI
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
CHANDAN BHATIA (CICERO@CICEROFIRM.IN)(7065970666)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

MANOJ KUMAR AAROHI MIKKILINENI
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
CHANDAN BHATIA (CICERO@CICEROFIRM.IN)(7065970666)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

ANUBHAV CHAWLA AND ORS. HEMANT GULATI
V/s STATE NCT OF DELHI AND ANR.

OTHER DETAILS OF ADVOCATES:

JITENDRA SETHI(SETHIASSOCIATESDELHI@GMAIL.COM)(9810062191)(PETITIONER)
JITENDRA SETHI (SETHIASSOCIATESDELHI@GMAIL.COM)(9810062191)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

JASWANT KUMAR SRIVASTAVA RAJEEV KUMAR JHA
V/s THE REGISTRAR OF COMPANIES & ANR.

OTHER DETAILS OF ADVOCATES:
RAJEEV KUMAR JHA (RAJEEVJHA1831974@GMAIL.COM)(9350022621)(PETITIONER)
SANDEEP BHATIA (SANDEEP.BHATIA@SMITHSDETECTION.COM)(0)(RESPONDENT)

BHASKAR SINGHA SUHIL BOSE, SHWETANK TYAGI
V/s STATE GOVT. OF NCT DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
177

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(MOTI NAGAR-278/2017)

CRL.M.C. 6268/2024 FILED BY SURENDER YADAV
(DISPOSED ON : 2024-08-13 )

CRL.M.C. 7114/2024 FILED BY SURENDER YADAV
(DISPOSED ON : 2024-09-09 )

P.S.-FIR NO. :(MOTI NAGAR-278/2017)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ECONOMIC OFFENCE WING-40/2010)

W.P.(CRL) 1301/2011 FILED BY C S AGAWAL
(DISPOSED ON : 2011-11-11)

CRL.M.C. 5348/2022 FILED BY KOHLI ONE
HOUSING DEVELOPMENT PVT. LTD (DISPOSED ON
:2022-12-21)

CRL.M.C. 5367/2022 FILED BY KOHLI ONE
HOUSING DEVELOPMENT PVT. LTD (DISPOSED ON
:2022-12-21)

CRL.M.C. 4016/2023 FILED BY KOHLI ONE
HOUSING DEVELOPMENT PVT. LTD. (DISPOSED
ON : 2023-05-30 )

CRL.M.C. 4017/2023 FILED BY KOHLI ONE
HOUSING DEVELOPMENT PVT. LTD. (DISPOSED
ON : 2023-05-30 )

CRL.M.C. 6949/2023 FILED BY CHANDER SHEKHAR
AGGARWAL (DISPOSED ON : 2023-09-25 )
CRL.M.C. 9690/2024 FILED BY CHANDER SHEKHAR
AGGARWAL (DISPOSED ON : 2024-12-10 )

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
40/2010)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(PASCHIM VIHAR WEST-106/2013)

CRL.M.C. 386/2017 FILED BY MUKESH KUMAR &
ORS. (DISPOSED ON : 2017-07-26 )

P.S.-FIR NO. :(PASCHIM VIHAR WEST-106/2013)
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49 CRL.M.C.-9621/2024

50 |CRL.M.C.-9722/2024
CRL.M.A. 37290/2024

51 CRL.M.C.-9819/2024
CRL.M.A. 37649/2024

52 CRL.M.C.-10052/2024

53 CRL.M.C.-10092/2024

54 CRL.M.C.-10177/2024
CRL.M.A. 39025/2024

ADVANCE CAUSE LIST

SUHIL BOSE(ADVSUHILBOSE@GMAIL.COM)(0)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

SHWETANK TYAGI(SHWETANKAADV@GMAIL.COM)(8595677707)(PETITIONER)

SANDEEP KHULLAR TANISHQ KHURANA
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

G.K BHARTI (TANISHQKHURANA@YAHOO.COM)(8800122422)(PETITIONER)
KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT)

POOJA AGGARWAL & ORS.
V/s THE STATE GOVT OF NCT OF DELHI & ANR.

DIPESH SINGHAL

OTHER DETAILS OF ADVOCATES:

DIPESH SINGHAL(ADVDIPESHSINGHAL@GMAIL.COM)(8130068859)(PETITIONER)
DIPESH SINGHAL(ADVDIPESHSINGHAL@GMAIL.COM)(8130068859)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

VIJAY PANDEY AND OTHERS
V/s STATE GOVT. OF NCT OF DELHI

ASHWIN VAISH

OTHER DETAILS OF ADVOCATES:

ASHWIN VAISH(ASHWIN.VAISH@GMAIL.COM)(9971582100)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SARFARAJ AND ORS
V/s THE STATE GOVT. OF NCT OF DLEHI AND
ANR.

VIKAS KAMAL

OTHER DETAILS OF ADVOCATES:
AAMER AHMED ()(9650676178)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ANUP MENON SHINOJ K NARAYANAN
V/s STATE GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
SHINOJ K NARAYANAN
(SHINOJKNARAYANAN@YAHOO.COM)(9711943928)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

DAKSH NAGPAL
V/s THE STATE GOVT. OF NCT OF DELHI & ANR.

SAHIL TAGOTRA

OTHER DETAILS OF ADVOCATES:

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(KIRTI NAGAR-167/2019)

CRL.M.C. 295/2020 FILED BY SANDEEP KHULLAR
(DISPOSED ON : 2020-01-21 )

P.S.-FIR NO. :(KIRTI NAGAR-167/2019)

P.S.-FIR NO. :(SAFDARJUNG ELCLAVE-988/2015)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SEEMA PURI-302/2011)

BAIL APPLN. 457/2013 FILED BY VIJAY KUMAR
PANDEY (DISPOSED ON : 2013-05-22 )

CRL.REV.P. 456/2019 FILED BY SHRI VIJAY KUMAR
PANDEY (DISPOSED ON : 2019-05-02 )

CRL.A. 498/2024 FILED BY INDER KUMAR @ TITU
(DISPOSED ON : 2024-11-26 )

CRL.A. 518/2024 FILED BY NARENDER KUMAR
(DISPOSED ON : 2024-11-26 )

CRL.A. 471/2024 FILED BY VIJAY PANDEY
(DISPOSED ON : 2024-11-11)

CRL.A. 611/2024 FILED BY RAJU SINGH (DISPOSED
ON :2024-11-11)

P.S.-FIR NO. :(SEEMA PURI-302/2011)

P.S.-FIR NO. :(MALVIYA NAGAR-101/2019)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(I.G.LAIRPORT-640/2023)

BAIL APPLN. 465/2024 FILED BY MANU THOMAS
(DISPOSED ON : 2024-05-21 )

CRL.M.C. 10193/2024 FILED BY LINSON P A (D. OF
HEARING : 2025-03-21 )

P.S.-FIR NO. :(I.G.I.AIRPORT-640/2023)

P.S.-FIR NO. :(CHITTRANJAN PARK-189/2023)

SUNIL SHARMA(SUNILSHARMA20192019@GMAIL.COM)(9560621230)(PETITIONER)
SUNIL SHARMA(SUNILSHARMA20192019@GMAIL.COM)(9560621230)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

CENTRAL BUREAU OF INVESTIGATION RIPUDAMAN SINGH BHARDWAJ
V/s HARBIR SINGH HARNOTIA @ HS
HARNOTIA AND ORS

55 CRL.M.C.-10185/2024

OTHER DETAILS OF ADVOCATES:
RIPUDAMAN BHARDWAJ
(RIPUDAMAN.BHARDWAJ@GMAIL.COM)(9818030700)(PETITIONER)
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P.S.-FIR NO. :(CBI-4-A-1993)
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56 CRL.M.C.-214/2025
CRL.M.A. 1146/2025

57 CRL.REV.P.-1329/2024
CRL.M.A. 36004/2024

58 |TR.P.(CRL.)-82/2023

HIGH COURT OF DELHI
19.03.2025

ADVANCE CAUSE LIST

RIPU DAMAN (CGSC.RIPUDAMAN@GMAIL.COM)(9818030700)(PETITIONER)
RIPU DAMAN
BHARDWAJ(CGSC.RIPUDAMAN@GMAIL.COM)(9818030700)(PETITIONER)
RIPU DAMAN
BHADWAJ(CGSC.RIPUDAMAN@GMAIL.COM)(9818030700)(PETITIONER)

MRS PAWANJOT KAUR SAWHNEY EESHA BAKSHI
V/s UNION OF INDIA AND ANR

OTHER DETAILS OF ADVOCATES:
EESHA BAKSHI(EESHABAKSHI.LEGAL@GMAIL.COM)(7706864222)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

DIRECTORATE OF ENFOCEMENT
V/s AMANATULLAH KHAN & ANR.

ZOHEB HOSSAIN

OTHER DETAILS OF ADVOCATES:

ZOHEB HOSSAIN (OFFICEZHOSSAIN@GMAIL.COM)(9999711099)(PETITIONER)
ZOHEB HOSSAIN(OFFICEZHOSSAIN@GMAIL.COM)(9999711099)(PETITIONER)
RAJAT (RAJAT.LAWYER@GMAIL.COM)(0)(RESPONDENT)
RAJAT(RAJATLAWYER@GMAIL.COM)(0)(RESPONDENT)

AMITABH SINGH
V/s CHANDER SHEKHAR AND ANR.

AS DIRECTED, KABIR KUMAR
HAZARIKA

OTHER DETAILS OF ADVOCATES:

KABIR KUMAR HAZARIKA(ADV.HAZARIKA@GMAIL.COM)(9810059808)(PETITIONER)
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P.S.-FIR NO. :(SERIOUS FRAUD INVESTIGATION
OFFICE MINISTRY OF CORPORATE AFFAIRS-CC
746/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DIRECTORATE OF ENFORCEMENT-ECIR 35/2022)
W.P.(CRL) 2479/2023 FILED BY JAWED IMAM
SIDDIQUI & ANR. (DISPOSED ON : 2023-10-20 )
W.P.(CRL) 322/2024 FILED BY AMANATULLAH
KHAN (DISPOSED ON : 2024-02-07 )

BAIL APPLN. 1091/2024 FILED BY DAUD NASIR
(DISPOSED ON : 2024-07-01 )

BAIL APPLN. 795/2024 FILED BY AMANATULLAH
KHAN (DISPOSED ON : 2024-03-11 )

BAIL APPLN. 1864/2024 FILED BY JAWED IMAM
SIDDIQUI (DISPOSED ON : 2024-11-13 )

BAIL APPLN. 1606/2024 FILED BY ZEESHAN
HAIDER (DISPOSED ON : 2024-07-01 )

CRL.M.C. 5091/2024 FILED BY DIRECTORATE OF
ENFOCEMENT (DISPOSED ON : 2024-10-15 )
CRL.M.C. 6442/2024 FILED BY AMANATULLAH
KHAN (D. OF HEARING : 2025-07-17 )

W.P.(CRL) 2897/2024 FILED BY AMANATULLAH
KHAN (D. OF HEARING : 2025-05-21)

P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 35/2022)

REGISTRAR (LISTING)
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CLICK TO JOIN VC: https://delhihighcourt.webex.com/meet/dhcecourtvcl

ADVANCE CAUSE LIST OF COMPANY SIDE

COURT NO.26
HON"BLE MS.JUSTICE NEENA BANSAL KRISHNA

MEETING NUMBER: 2512 399 8226
PASSWORD: 1234

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO cmpankaj.dhc@gov.in

ITEM

NUMBE |CASE NUMBER

R

CONNECTED MATTERS (ANMM)

CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.

1

61/2013
133/2014
1334/2014
2674/2014
2981/2014
2984/2014
59/2015
60/2015
3139/2016
3140/2016
3142/2016
3143/2016
3144/2016
3167/2016
1075/2017
341/2018
1299/2018
585/2019
715/2019
81/2020
627/2020
629/2020
147/2021
148/2021
575/2023
209/2024
210/2024
215/2024
507/2024
508/2024
1/2025
17/2025
18/2025
19/2025
20/2025
74/2025
75/2025

In CO.PET.-28/2013

PARTY NAME ADVOCATE NAME

M/S SRS ADVERTISING & MARKETING |M/S DURGESH PAL 7 CO, DEBAPRIYO BHATTACHARYA,

PVT LTD SAURABH KANSAL, RAJIV MANGLA, SHASHWAT

\//s LAKSHMI VATIKA LTD &ANR TRIPATHI, RAJIV MANGLA, NITI JAIN, KRISHNA
KUMAR, ATRYEE GAUTAM, AMIT VASWANI, R. K.
SAINI, MALLIKA MENDHIRATTA, RAVI PRAKASH,
ARVIND SHARMA, PRADEEP KATARIA, RAJ KUMAR

SINGH, CHANDRA SHEKHER DELHI, KRISHNA KUMAR,
KUNAL TANDON, SONAM SHARMA, SHANTANU KUMAR,
LEXPORT, VINAY JAIDKA, HIMANSHU AHUJA, PARVEEN

KUMAR NAGPAL, TATHAGATA MITRA, INDERJEET K
SIDHU, DAVINDER SINGH MENDHIRATTA, ARJUN
SANJAY, ARUN KHATRI, RONNIE SINGH BRARA,

ARVIND SHARMA, PRADEEP KATARIA, DHEERENDRA

KUMAR YADAV

OTHER DETAILS OF ADVOCATES:

SAURABH KANSAL(SK@PSAASSOCIATES.IN)(9958378565)(PETITIONER)

RAJIV MANGLA(SATYALEGAL@GMAIL.COM)(9350144840)(PETITIONER)

KRISHNA KUMAR(KRISHNAKUMAROFFICE305@YAHOO.COM)(9810032891)(PETITIONER)
KUNAL TANDON(IKUNALTANDON@GMAIL.COM)(9818442226)(PETITIONER)

KRISHNA KUMAR(KRISHNAKUMAROFFICE305@YAHOO.COM)(9810032891)(PETITIONER)
SONAM SHARMA(BALLURAM987@GMAIL.COM)(9818274049)(PETITIONER)
SHANTANUKUMAR(SHANTSONU@GMAIL.COM)(9999899416) (PETITIONER)

VINAY JAIDKA(VINAYJAIDKAS5@GMAIL.COM)(9873557258)(PETITIONER)

MALLIKA MENDHIRATTA(MALLIKA.MENDHIRATTA@GMAIL.COM)(9971741844)(PETITIONER)
PARVEEN KUMAR NAGPAL(PKNAGPAL16@GMAIL.COM)(9810041637)(PETITIONER)
SAURABH KANSAL(SK@PSAASSOCIATES.IN)(9958378565)(PETITIONER)

TATHAGATA MITRA(TAT23@REDIFFMAIL.COM)(9873690482)(RESPONDENT)

INDERJEET K SIDHU(1JKSIDHUASSOCIATES@GMAIL.COM)(9810587998)(PETITIONER)
DAVINDER SINGH MENDHIRATTA(LEGALEAGLE.DS@GMAIL.COM)(9810261818)(PETITIONER)
KRISHNA KUMAR(KRISHNAKUMAROFFICE305@GMAIL.COM)(9810032891)(PETITIONER)
ARJUN SANJAY(ARJUNSANJAY24@GMAIL.COM)(9899500164)(RESPONDENT)

RAJIV MANGLA(SATYALEGAL@GMAIL.COM)(9350144840)(PETITIONER)

ARUN KHATRI(ARUNKHATRILAWYER@GMAIL.COM)(9811821180)(PETITIONER)

RONNIE SINGH BRARA(ADV.RSBRARA@OUTLOOK.COM)(8882228686)(PETITIONER)

OTHER
INFORMATION


https://delhihighcourt.webex.com/meet/dhcecourtvc1�

ARVIND SHARMA(ARVINDVATS86@GMAIL.COM)(9999168332)(PETITIONER)
PRADEEP KATARIA(KATARIA5449@GMAIL.COM)(9717656653)(PETITIONER)
DHEERENDRA KUMAR YADAV(ADVOCATEDHEEREBDRA0210@GMAIL.COM)(9871861442)

2 CO.PET.-428/2013 M/S BD KHANNA PUBLICITY KAMLESH ANAND, LEXPORT, HIMANSHU AHUJA,
CO.APPL. 1416/2013 V/s LAKSHMI VATIKA LTD & ANR TATHAGATA MITRA
CO.APPL. 1617/2014
OTHER DETAILS OF ADVOCATES:

HIMANSHU AHUJA(HIMANSHUAHUJA@HOTMAIL.COM)(9810310373)(PETITIONER)
TATHAGATA MITRA(TAT23@REDIFFMAIL.COM)(9873690482)(RESPONDENT)

R R T e

21-03-2025 ADVANCE CAUSE LIST OF COMPANY SIDE

COURT NO.51
HON"BLE MS.JUSTICE TARA VITASTA GANJU

NOTE: “NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST”

NOTE: “PASSOVERS WILL BE TAKEN UP IMMEDIATELY AFTER LUNCH”

NOTE: “ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM WHILE
APPEARING THROUGH VIRTUAL MODE, I.E, ENSURE THE VIDEO IS ON WHEN THE MATTER IS

TAKEN UP, APPEAR IN COURT ATTIRE AND BACKGROUND NOISE/DISTURBANCE.

COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.

COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR FROM A PUBLIC

PLACE.
NOTE: “REGULAR MATTERS WILL BE TAKEN UP EVERY THURSDAY AT 03:30 P.M”

CLICK HERE TO JOIN VC:

https://virtualcourtdhc.webex.com/meet/virtualcourtdhcl

MEETING NO. 2512 822 186.
NOTE FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

Bhupesh.kumar@dhc.nic.in

ITEM
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME
BATCH MATTERS
1 CCP(CO.)-7/2012 M/S SINGH CONTRACTORS(I) PVT LTD  |[SANJAY YADAV, RISHABH SHUKLA
WITH CO.PET. 87/2004 |V/s SMT BALJINDER BAL & ORS.
OTHER DETAILS OF ADVOCATES:
RISHABH SHUKLA(RISHABH.SHUKLA@RSBLAW.IN)(9764884806)(PETITIONER)
2 CO.PET.-87/2004 RE-SINGH CONTRACTORS (I) P. LTD. MR.RAHUL GUPTA, SANJAY YADAV, OFFICIAL
CO.APPL. 1209/2013 V/s ... LIQUIDATOR, MR.RAKESH MAKIJA, SANJEEV BAKSHI,
OLR 438/2014 MR.LN JOSHI, MR.SK SHARMA, MANPREET,
OLR 197/2015 MANLPREET, MS.MANISHA TYAGI, MR.SACHIN
OLR 118/2024 CHOPRA, AMARCHAND & MANGALDAS, RAKESH
WITH CRL.O.(CO.) MAHAJAN, AJAY PRATAP SINGH, LAXMI CHAUHAN,
35/2005 RISHABH SHUKLA
OTHER DETAILS OF ADVOCATES:
RAKESH MAHAJAN(DVOCKETRAKESH.M@GMAIL.COM)(9818294241)(PETITIONER)
LAXMI CHAUHAN(LAXMICHAUHANMALHAN@GMAIL.COM)(9810112000)(PETITIONER)
AJAY PRATAP SINGH(AJAY15382@GMAIL.COM)(9582591791)(RESPONDENT)
RISHABH SHUKLA(RISHABH.SHUKLA@RSBLAW.IN)(9764884806)(PETITIONER)
3 CRL.0.(C0.)-35/2005  |SINGH CONTRACTORS (I)P.LTD. MR.SUDHIR KR. SHARMA, SUDHIR KUMAR SHARMA,
CO.APPL. 550/2006 V/s BALJINDER BAL & ORS. MR.SACHIN CHOPRA, MS. MANISHA TYAGI,
CO.APPL. 942/2016 MR.SANJEEV, MR.BN SHARMA, RAHUL GUPTA, LAXMI
CO.APPL. 659/2018 CHAUHAN, RISHABH SHUKLA

WITH CO.PET. 87/2004

OTHER
INFORMATION


https://virtualcourtdhc.webex.com/meet/virtualcourtdhc1�
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OTHER DETAILS OF ADVOCATES:

SUDHIR KUMAR SHARMA(SUDHIRKSHARMA29@GMAIL.COM)(9811232930)(PETITIONER)
LAXMI CHAUHAN(LAXMICHAUHANMALHAN@GMAIL.COM)(9810112000)(PETITIONER)
RISHABH SHUKLA(RISHABH.SHUKLA@RSBLAW.IN)(9764884806)(RESPONDENT)

AFTER NOTICE COMPANY MATTERS

4

10

11

CO.PET.-

174/1992(Disposed off |V/s ....

case)
CO.APPL. 594/2018
CO.APPL. 596/2018

CO.PET.-433/2002
CO.APPL. 97/2021
OLR 115/2024
CO.APPL. 154/2025

CO.PET.-349/2004
CO.APPL. 724/2024

CO.PET.-206/2010
CO.APPL. 532/2012
OLR 369/2015

OLR 17/2016
CO.APPL. 970/2016
OLR 16/2017
CO.APPL. 1507/2017
CO.APPL. 1508/2017
CO.APPL. 512/2024
CO.APPL. 540/2024

CO.PET.-497/2013
CO.APPL. 1667/2013
OLR 388/2015

OLR 314/2018

OLR 13/2024

OLR 113/2024

CO.PET.-508/2014
OLR 49/2023

OLR 107/2024
CO.APPL. 609/2024
CO.APPL. 1003/2024

CO.PET.-541/2015
OLR 190/2016

OLR 137/2019
CO.APPL. 157/2025

CO.PET.-770/2015
CO.APPL. 528/2019
CO.APPL. 464/2024

RE-SAMRAT BICYCLES LTD S VAIDYALINGAM, P. S. SUDHEER, SHANKAR KUMAR
JHA, YK JIAN, B MOHAN, OL, M TAIYAB KHAN, ARORA
MEHRA ANDNASSO., JOY BASU, R.P.AGRAWAL, SUMIT

PARGAL, RUCHIRA GUPTA

OTHER DETAILS OF ADVOCATES:

P. S. SUDHEER(PSSUDHEER1@GMAIL.COM)(9873334102)(PETITIONER)

SHANKAR KUMAR JHA(SHANKAR_KUMARJHA@REDIFFMAIL.COM)(9810400515)(PETITIONER)
RUCHIRA GUPTA(RUCHIRAGUPTA2010@GMAIL.COM)(9810350333)(RESPONDENT)

RE-MATRIX PAGING INDIA P. LTD. MS.MANISHA TYAGI, OFFICIAL LIQUIDATOR, ALI
V/s ... NAQVI, JATIN ZAVERI, RAY FIRM, RANJAN DOSHI

OTHER DETAILS OF ADVOCATES:
RANJAN DOSHI (RANJAN.DOSHI@GMAIL.COM)(7011312145)(PETITIONER)

RE-MAPLE LEAF TRADING VIBHA MAHAJAN SETH, OFFICIAL LIQUIDATOR,
INTERNATIONAL P.LTD. MR.M.SINGH, MR.RAJIV BAHL, MR.KIRTI,
V/s ... MS.PRATIBHA, RAVI PRAKASH

OTHER DETAILS OF ADVOCATES:
RAVI PRAKASH(ANKITSINGHBHADAR@GMAIL.COM)(8368861101)(RESPONDENT)

ALKA EXIM PVT. LTD. R C PATHAK, OFFICIAL LIQUIDATOR, SHEKHAR

V/s M/S CREST EXPORT PVT LTD KUMAR, AJAY KUMAR, DUA ASSOCIATES, TARUN
NARAYAN TYAGI, AAKASH NAVAL

OTHER DETAILS OF ADVOCATES:

TARUN NARAYAN TYAGI(TARUNNARAYANTYAGI@GMAIL.COM)(9313303203)(PETITIONER)
AAKASH NAVAL(AAKASHNAVAL@NAVALANDASSOCIATES.COM)(9999424323)(PETITIONER)
SEVENSEAS GLOBAL EXPRESS P. B SURESH, OFFICIAL LIQUIDATOR, ANSHUMAAN
LOGISTICS PVT LTD BAHADUR

V/s M/S DELTA COMNET PVT TD

OTHER DETAILS OF ADVOCATES:

ANSHUMAAN BAHADUR(ANSHUMAAN.BR@GMAIL.COM)(7042113431)(PETITIONER)

HSH NORDBANK AG RAHUL SHARMA, OFFICIAL LIQUIDATOR, ANIL SONI,
V/s GOODWILL HOSPITAL AND RAKESH KUMAR, HARSH RAGHUVANSHI, PIYUSH
RESEARCH CENTRE LIMITED BERIWAL

OTHER DETAILS OF ADVOCATES:

RAKESH KUMAR(RAKESHKUMARADV13@GMAIL.COM)(9810631017)(PETITIONER)
HARSH RAGHUVANSHI(RKANT251@GMAIL.COM)(9911558907)(PETITIONER)
PIYUSH BERIWAL(BERIWAL.LAWYER@GMAIL.COM)(9910396352)(PETITIONER)

HIRTENBERGER DEFENCE SYSTEMS SUMEET LALL, OFFICIAL LIQUIDATOR
GMBH & CO KG
V/s SAT COSULTANTS PRIVATE LIMITED

OTHER DETAILS OF ADVOCATES:

RST SEMICONDUCTORS PRIVATE
LIMITED
V/s MAKE INDIASMART PRIVATE
LIMITED

PRANAYNATH JHA, SHIVOM GARG, OFFICIAL
LIQUIDATOR, SHIV MANGAL SHARMA

OTHER DETAILS OF ADVOCATES:
SHIVOM GARG(SHIVOMKUMAR84@GMAIL.COM)(9650920980)(PETITIONER)
SHIV MANGAL SHARMA(AURALEAGUE@GMAIL.COM)(7042700133)(PETITIONER)

R e e



21-03-2025

ADVANCE CAUSE LIST OF COMPANY SIDE

COURT NO.16
HON"BLE MR.JUSTICE DHARMESH SHARMA

1. CLICK HERE TO JOIN VC https://virtualcourtdhc.webex.com/meet/virtualcourtdhclO
MEETING NUMBER: 25127330441

2. NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO faisal.zaki@dhc.nic.in.

ITEM
NUMBER CASE NUMBER

PART-HEARD MATTERS
1 CCP(CO.)-8/2023

2 [CO.A(SB)-47/2014
CO.APPL. 138/2021
CO.APPL. 708/2023
CO.APPL. 712/2023

OTHER

PARTY NAME ADVOCATE NAME INFORMATION

VILAS GUPTA & ORS. RAJEEV KUMAR
V/s MR PAWAN SINGHAL & ORS.

OTHER DETAILS OF ADVOCATES:
VILAS GUPTA & ORS. RAJEEV KUMAR, ANKIT SINGAL, JITENDER
V//s TAURUS INDIA LTD. & ORS. SINGH

OTHER DETAILS OF ADVOCATES:
ANKIT SINGAL(ANKIT@ASADVOCATES.COM)(9899914370)(RESPONDENT)
JITENDER SINGH(JDSADVOCATE@GMAIL.COM)(9582136880)(RESPONDENT)

R R T e
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21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

HIGH COURT OF DELHI AT NEW DELHI

No.: 123/Rules/DHC Dated: 03.10.2024

PRACTICE DIRECTIONS

In order to ascertain from each party whether he/she admits or denies the allegations of
facts made in the plaint and to be able to explore the possibilities of settlement and disposal of
the main matter at the initial stage itself, Hon’ble the Chief Justice, on the recommendations of
the Hon’ble Judges of the Original Side has been pleased to issue following Practice Directions
for information and compliance by all concerned:-

1. Advance copy of fresh Civil Suits {i.e.,CS(0S)andCC}, together with documents therewith, if
any, shall be served upon each opposite party, as is also done for Arbitration petitions under
the Delhi High Court (Original Side) Rules, 2018.

2. Plaintiff shall also intimate all opposite parties, in the matter, about the filing and likely date
of listing of the said suit.

3. Plaint shall be accompanied by written proof of such intimation and their respective service,
besides indicating name(s) of all opposite parties in the matter.

4. Earlier Practice Directions regarding the manner and mode of Service of Notice of Motion,
advance copy, etc., will remain the same.

These Practice Directions shall come into force with immediate effect.

By Order
Sd/
(KANWAL JEET ARORA)
REGISTRAR GENERAL



21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

HIGH COURT OF DELHI: NEW DELHI

CIRCULAR

No.:DHC(OS)-Filing
Date: 27.08.2024

It is circulated for information of all the concerned that the Hon’ble IT
Committee has been pleased to direct that the impugned order should be made
first Annexure with the Main Case. Hence, the impugned order/award shall be the
first Annexure with the Main Case (wherever applicable) and the same shall reflect
in the concerned part of the Main Case accordingly.

Sd/-
Registrar (Original)



21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

CIRCULAR

PRIORITY HEARING OF CASES OF LITIGANTS/ADVOCATES WITH
DISABILITY (UNDER THE RIGHTS OF PERSONS WITH DISABILITY
ACT)

“All the Litigants/Advocates with disabilities and Advocates
dealing with the cases pertaining to persons with
Disabilities are impressed upon to apprise the office of
Joint Registrar/ Deputy Registrar (Original) about their
ongoing cases before the concerned Bench of this Court so
that they can be identified and be 1listed categorically in
the Cause List and disposed of on priority.”




21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO. 42
HON’BLE MS. JUSTICE PRATHIBA M.SINGH
[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, PLEASE CONTACT, MS.

SAPHALTA BHATI (MOB:-7428238686) COURT MASTER TO HON’BLE MS. JUSTICE PRATHIBA M. SINGH.]

CLICK HERE FOR VC https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourté6
Meeting No. 1669 92 0249

Join from a video conferencing system or application Dial:
dhcvirtualcourt6@dhcvirtualcourt.webex.com

You can also dial 210.4.202.4 and enter your meeting number.

Join by phone

Access Code: 1669 92 0249

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO
courtmaster@pmsingh.in

NOTE: Counsels and Litigants may send their apperances through the following link/form. This form
shall be available during Court hearing days from 09:00 A.M - 04:30 P.M.
https://forms.gle/LszUZHy9YMBfTrAu7

ITEM OTHER
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

1 I.A. 46304/2024 RADHEY SHYAM KAMAL MEHTA, SUMIT
REVIEW PET. 439/2024 V/s SALIG RAM THAKUR, LFILE RECVD
In CS(0S)-588/2021 FROM TIS HAZARI
(Disposed off case) COURTS IN COMPLIANCE

OF ORDER DT. 27.9.2021
IN FAO 36/2021 - LCR
NO. SCJ NO., 27/2021,
SUMIT THAKUR

%k %k %k %k %k k
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21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO. 4

HON'BLE MR.JUSTICE NAVIN CHAWLA
Click below to join the VC:
https://delhihighcourt.webex.com/join/dhcecourtvc5
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO
rajesh.malhotra@dhc.nic.in

ITEM
NUMBER

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

1 I.A. 48930/2024 SHRI RAKESH KUMAR RENU NARULA,

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

In TEST.CAS.- GHEI & ANR. AMIT PAL SINGH,
77/2018 V/s STATE & ORS. ANUJ KAPOOR
(Disposed off
case)
PART-HEARD MATTERS

2 CS(0S)- KRISHAN KUMAR ANURADHA DUTT,
3316/2015 WADHWA & ORS SANJEEV MAHAJAN,
I.A. 5362/2025 V/s ARJUN SOM DUTT SARIKA VARMA,

& ORS KARANJAWALA &

CO, ABHISHEK
KUMAR, RAJENDER
KUMAR AGGARWAL,
ACHAL GUPTA,
SAMAR BANSAL &
VINAYAK
MEHROTRA

%k %k %k kk ok
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21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO.5
HON'BLE MR. JUSTICE C.HARI SHANKAR

NOTE : Learned Counsel are requested to provide electronic copies of compilations of
judgments/written at least 24 hours in advance of the hearing, by way of email to the Court
Master [cmpraveenkumar.dhc@gov.in]. The compilations should be indexed (alongwith
relevant para numbers of judgments specifically mentioned), bookmarked and OCR
compatible. They should not be marked or highlighted.

To join hearing please click the link given below:-
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt19
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO
cmpraveenkumar.dhc@gov.in

ITEM OTHER
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

1 I.A. 16716/2022 BOXING FEDERATION ABHIGYA, VISHNU
[.A. 1022/2023 OF INDIA SHARMA, PHALPHER,
I.A. 13540/2023 V/s INDIAN AMATEUR PARTH GOSWAMI,
REVIEW PET. BOXING FEDERATION VISHNU SHARMA, PARTH
146/2021 & ORS. GOSWAMI

In CS(0S)-226/2021

% %k ok %k %k
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21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO. 43
HON'BLE MR. JUSTICE PRATEEK JALAN

CLICK HERE FOR VC NOTE:
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt3

FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO
sanjoyojha73@gmail.com

ITEM OTHER
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME INFORMATION
PART-HEARD MATTERS
1 0.M.P. (COMM)- M/S DELHI MSW KUNAL VAJANI,
6/2020 SOLUTIONS LIMITED MATRUGUPTA MISHRA
I.A. 200/2020 V/s NORTH DELHI
WITH O.M.P. (COMM) MUNICIPAL
21/2020 CORPORATION
OMP (ENF.) (COMM.)
65/2022
2 0.M.P. (COMM)- NORTH DELHI KUNAL VAJANI,
21/2020 MUNICIPAL MATRUGUPTA MISHRA,
I.A. 557/2020 CORPORTION SANJAY VASHISHTHA,
V/s DELHI MSW SUNIL GOEL
SOLUTIONS LTD.
3 OMP (ENF.) (COMM.)- M/S DELHI MSW MATRUGUPTA MISHRA
65/2022 SOLUTIONS LIMITED
EX.APPL.(OS) V/s NORTH DELHI
366/2022 MUNICIPAL
EX.APPL.(OS) CORPORATION
367/2022
EX.APPL.(OS)
415/2022
EX.APPL.(OS)

3576/2022


https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt3
mailto:sanjoyojha73@gmail.com

21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

4  0.M.P. (COMM)- M/S SIS LIVE RAJEEV SHARMA, UDDYAM
555/2020 V/s PRASAR BHARATI MUKHERJEE, NAVIN
WITH O.M.P. (COMM) KUMAR
217/2021
OMP (ENF.) (COMM.)
33/2021

5 0.M.P. (COMM)- PRASAR BHARATI UDDYAM MUKHERJEE
217/2021 V/s M/S SIS LIVE

WITH OMP (ENF.)
(COMM.) 33/2021

6  OMP (ENF.) (COMM.)- M/S SIS LIVE UDDYAM MUKHERJEE,
33/2021 V/s PRASAR BHARATI INAVIN KUMAR, NAVIN
EX.APPL.(OS) KUMAR
681/2021
EX.APPL.(OS)

1383/2021

%k 3k %k %k %k k



21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO. 36
HON'BLE MR.JUSTICE ANUP JAIRAM BHAMBHANI

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO
cmvijaypal.dhc@gov.in

CLICK HERE TO JOIN VC
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt13

ITEM
NUMBER
SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES
1 O.M.P. (COMM)- SURENDER PAL SINGH C.S.PARASHER,
168/2020 V/s HINDUSTAN MANISHA SINGH,
I.A. 12126/2014 |PETROLEUM MOHIT KUMAR
CORPORATION LTD

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

%k 3k %k %k %k ok
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21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO. 26
HON'BLE MS.JUSTICE NEENA BANSAL KRISHNA

CLICK TO JOIN VC:

MEETING LINK: https://delhihighcourt.webex.com/meet/dhcecourtvcl
MEETING NUMBER: 2512 399 8226

PASSWORD: 1234

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO
cmpankaj.dhc@gov.in

:II‘lTUEI\I:IBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
PART-HEARD MATTERS
1 O.M.P. (COMM)- AIRPORTS AUTHORITY VIKAS MEHTA, AT 3.30 P.M
348/2019 OF INDIA ANKIT A SHAH,
I.A. 11991/2019 V/s URC DIGVIJAY RAI

I.A. 524/2025 CONSTRUCTION (P)
LTD.

kkkkkk
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21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO. 49
HON'BLE MR.JUSTICE DINESH KUMAR SHARMA

CLICK TO JOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvc2

MEETING ID : 1766397421

NOTE : ALL COUNSELS FOR THE PARTIES,LITIGANTS ARE REQUESTED TO KEEP THEIR MIC IN
MUTE MODE TILL THEIR MATTER IS CALLED OUT.

NOTE: PLEASE GIVE YOUR APPEARANCES IN THE CHAT BOX OF VC AS FOLLOWS
ITEM NO:-

CASE NO:-

NAME OF COUNSEL APPEARING FOR :-

MOB. NO:-

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO
pramod.kumar@dhc.nic.in

ITEM
NUMBER

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES (TIME FIXED MATTERS)

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

1 O.M.P. (COMM)- STATE OF UTTAR BUSHRA WASEEM, AT 2.30 P.M
428/2022 PRADESH RENU GUPTA,
I.A. 16846/2022 \V/s M/S RELIANCE HASAN MURTAZA,
I.A. 16847/2022 POWER LTD ANIL MITTAL,
I.A. 19496/2023 BUSHRA WASEEM

I.A. 24164/2023
I.A. 34371/2024

%k 3%k 3k 3k 3k %k %k


https://delhihighcourt.webex.com/meet/dhcecourtvc2
mailto:pramod.kumar@dhc.nic.in

21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO. 48
HON'BLE MS. JUSTICE MINI PUSHKARNA

NOTE: FOR MOVING 'ADJOURNMENT SLIP' PLEASE MAIL TO:
n.shubhankar@dhc.nic.in

MEETING LINK
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc2

II\ITUEI*I:I'IBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
PART-HEARD MATTERS
1 IL.A.22003/2023 |NOKIA TECHNOLOGIES |SAIF RAHMAN AT 03.30 PM
In CS(COMM)-  OY ANSARI,
800/2023 V/s AMAZON SELLER  ABHIMANYU
SERVICES PRIVATE  CHOPRA,
LIMITED & ORS. ABHILASHA
NAUTIYAL
2 W.P.(C)-IPD-  |ASOCIACION DE DEEPAK GOGIA,
17/2021 PRODUCTORES DE  PRITHVI SINGH
CM 139/2022  PISCO A.G.
CM 59/2023 V/s UNION OF INDIA &

ORS

kkkkk


mailto:n.shubhankar@dhc.nic.in
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc2

21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO. 21
HON'BLE MR.JUSTICE VIKAS MAHAJAN

NOTE: SUPPLEMENTARY PASS OVER SHALL BE TAKEN UP IMMEDIATELY AFTER THE SUPPLEMENTARY LIST IS
OVER.

NOTE: PARTIES SHOULD BE READY WITH SHORT SYNOPSIS IN THE FINAL HEARING/DISPOSAL MATTERS.
CLICK HERETO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc3

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO:

dhcanilkumar@gmail.com

ITEM OTHER
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

1 CS(0S)-118/2007 DAYAL D. SHAHDADPURI DEEPAK KUMAR,
CRL.M.A. 11787/2011 V/s C.N.A. EXPORTS PVT. ABHINAV VASHISHT,

I.A. 2448/2013 LTD & ORS. LOKESH KR.

I.A. 17588/2013 CHAUDHARY, SURESH

I.A. 3328/2020 SARAN, NEERAJ M,

I.A. 3329/2020 ALHOTRA, ANSHU

I.A. 3330/2020 MAHAJAN, VIKAS

I.A. 3331/2020 AGGARWAL, TARA,

I.A. 3349/2020 SANJAY GUPTA,

I.A. 3351/2020 SHROFF AND CO.,

I.A. 3353/2020 FERADA

I.A. 3355/2020 SATARAWALA,

I.A. 4114/2020 SUDHIR MAKKAR,

I.A. 5372/2020 MANISH KR, NAYAR

I.A. 17487/2023 AGRAWAL, DIYA

I.A. 17488/2023 KAPOOR, GURMEHAR

I.A. 23496/2023 SINGH SISTANI,

WITH CS(OS) NIKHIL ROHATGI,

1113/2007 ASHISH RANA, MS.
NEELIMA TRIPATHI,

RISHI KUMAR SINGH
GAUTAM, AAYUSHI
JAIN, DHRUV GUPTA,
ABHINAV SHARMA,
RAJIV TALWAR & CO.,
SURESH SINGH,
FILED IN


https://virtualcourtdhc.webex.com/meet/virtualcourtdhc3
mailto:dhcanilkumar@gmail.com

21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COMPLIANCE OF
ORDER DT.
26.02.2020, DEEPAK
KHOSLA, ANAND
DATWANI, DHRUV
GUPTA, FERIDA

2 |CS(0S)-1113/2007  JANAK DATWANI NEERAJ, MALHOTRA,
CRL.M.A. 17400/2010 V/s C.N.A. EXPORTS PVT. ABHINAV VASHIST,
I.A. 16309/2011 LTD. AND ORS. SURESH SINGH,

1.A. 472/2020 ANSHU MAHAJAN, L.P.
1.A. 473/2020 SINHA, JEEVESH

I.A. 5057/2020 NAGRATH, SANJEEV
1.A. 26213/2023 PURI, TARA GANJU,
1.A. 33518/2024 SANJAY GUPTA,

1.A. 42046/2024 C.M.SHROFF, FERIDA
1.A. 47939/2024 SATARAWALA,

1.A. 49692/2024 QUANTUM LEGAL,
0.A. 23/2025 DIYA KAPUR, SUDHIR

K MAKKAR, MANISH
KR, NAYAR AGRAWAL,
DIYA KAPOOR,
ASHISH RANA,
GURMEHAR SINGH
SISTANI, DEEPAK
KHOSLA, RISHI
KUMAR SINGH
GAUTAM, AAYUSHI
JAIN, DHRUV GUPTA,
VISHVENDRA SINGH,
BHUMI AGARWAL,
ABHINAV SHARMA,
GAGANDEEP KAUR,
ANAND DATWANI,
VINIT TREHAN,
DEEPAK KHOSLA, S.N
GUPTA & CO,
ABHINAV SHARMA



21.03.2025

ADVANCE CAUSE LIST (ORIGINAL SIDE)

PART-HEARD MATTERS

3

CS(COMM)-1056/2018 ELECTROPARTS (INDIA)  WADIA GHANDY,
I.A. 10206/2018 PVT. LTD. & ORS. SHIKHER DEEP
I.A. 16071/2023 V/s VEENA INVESTMENTS AGGARWAL, RAHUL

PVT. LTD. & ORS.

I.A. 370/2024 CHANDEEP SINGH

I.A. 2503/2025 BHATIA

In CS(COMM)-15/2024 V/s M/S ASIAN HOTELS
WITH CS(COMM) (NORTH) LTD.

16/2024

CS(COMM)-16/2024  CHANDEEP SINGH

I.A. 374/2024 BHATIA
I.A. 375/2024 V/s M/S ASIAN HOTELS
I.A. 376/2024 (NORTH) LTD.

I.A. 10357/2024
I.A. 43134/2024
I.A. 2502/2025

%k %k %k %k %k k

KRIPALANI, ANANT
GARG, APOORV
SHUKLA

SIDHANT KUMAR,
RAJESH PATHAK,
SIDHANT KUMAR

SIDHANT KUMAR,
RAJESH PATHAK,
SIDHANT KUMAR



21.03.2025

ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO. 8
HON'BLE MR.JUSTICE SACHIN DATTA

CLICK HERE TO JOIN V.C.

https://virtualcourtdhc.webex.com/meet/virtualcourtdhcé

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sachin.sharma@dhc.nic.in

ITEM
NUMBER CASE NUMBER

PARTY NAME

OTHER

ADVOCATE NAME INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING

OF ISSUES

1 |0.M.P. (COMM)-
380/2021
I.A. 17356/2021
I.A. 7488/2023
WITH OMP (ENF.)
(COMM.) 64/2022

2 |OMP (ENF.) (COMM.)-
64/2022

3 [LA. 4314/2025
In 0.M.P. (COMM)-
180/2024

4  LA.4671/2025
I.A. 5361/2025
In O.M.P. (COMM)-
183/2024

SONA CORPORATION
INDIA PVT LTD

V/s INGRAM MICRO
INDIA PVT LTD & ANR.

INGRAM MICRO INDIA
PVT LTD & ANR.

V/s SONA
CORPORATION INDIA
PVT LTD

PUBLIC WORKS
DEPARTMENT
EDUCATION WEST
DIVISION N THROUGH
EXECUTIVE ENGINEER
V/s M/S SVK
INFRASTRUCTURES
FORMERLY M/S SATYA
NARAIN THROUGH ITS
DIRECTOR

PUBLIC WORKS
DEPARTMENT,
EDUCATION WEST
DIVISION N THROUGH
EXECUTIVE ENGINEER
V/s M/S SVK
INFRASTRUCTURES
FORMERLY M/S SATYA
NARAIN THROUGH ITS
DIRECTOR

SUDHIR KUMAR,
NISHTHA JAIN, DHIR
AND DHIR ASSOCIATES,
AMAN GUPTA

AMAN GUPTA, NISHTHA
JAIN, SUDHIR KUMAR

AVINASH KUMAR
TRIVEDI, LALLTAKSH
JOSHI

AVINASH KUMAR
TRIVEDI, LALLTAKSH
JOSHI


https://virtualcourtdhc.webex.com/meet/virtualcourtdhc6
mailto:sachin.sharma@dhc.nic.in

21.03.2025

ADVANCE CAUSE LIST (ORIGINAL SIDE)

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING

OF ISSUES (TIME FIXED MATTERS)

5  0.M.P. (COMM)-
343/2022
I.A. 18268/2023
I.A. 4471/2025

PART-HEARD MATTERS

6  |0.M.P. (COMM)-
328/2016

7 |0.M.P. (COMM)-
406/2016

LTD

V/s MR. TARUN GOEL

8  0.M.P. (COMM)-

16072020 ELECTRICALS LTD

WITH O.M.P. (COMM) V/s BHASIN

210/2020 ASSOCIATES

0.M.P. (COMM)

382/2020

9  |0.M.P. (COMM)- M/S BHARAT HEAVY

210/2020 ELECTRICALS LTD
V/s BHASIN
ASSOCIATES

10  0.M.P. (COMM)-
382/2020

ITALIAN THAI
DEVELOPMENT
V/s NTPC LTD

M/S Y.D BUILDERS &
HOTELS PVT LTD
V/s UOI & ANR

THE KUNJ VIHAR
COOPERATIVE GROUP
HOUSING SOCIETY

M/S BHARAT HEAVY

M/S BHARAT HEAVY
ELECTRICALS LTD

V/s BHASIN
ASSOCIATES

11 |0.M.P. (COMM)-
441/2024

SANJAY IRON AND
STEEL LIMITED

V/s STEEL AUTHORITY
OF INDIA LTD. & ANR.

%k k k%

TARKESHWAR NATH, AT 2.30 P.M.

ADITYA MISHRA

BIPIN KUMAR PRABHAT,
DR G LAL

ABHINAV RAMKRISHNA,
SWETANK SHANTANU

PARV GARG, J C SETH &
CcO

PARV GARG, J C SETH &
CO

PARV GARG, J.C SETH &
CO

PRAVEEN CHAUHAN



21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO. 44
HON'BLE MR.JUSTICE SUBRAMONIUM PRASAD

NOTE: IN CASE LEARNED COUNSELS FOR THE PARTIES WISH TO RELY UPON SOME
PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGMENTS, THEY ARE DIRECTED TO FILE THE SAME DURING THE
COURT WORKING HOURS ATLEAST A DAY PRIOR TO THE DATE OF LISTING OF SUCH MATTERS. ANY
PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGEMENTS FILED BEYOND THE AFORESAID PRESCRIBED PERIOD
SHALL NEITHER BE FORWARDED TO THE COURT NOR BE ENTERTAINED.

NOTE: ANY URGENT MENTIONING FOR LISTING THE APPLICATION IN THE MAIN SUIT/PETITION WHICH IS
PENDING BEFORE THE CONCERNED COURT, THE SAME SHALL BE MENTIONED BEFORE THE BENCH
CONCERNED. IN CASE THE APPROPRIATE BENCH IS NOT HOLDING THE COURT, THEN IT SHOULD BE
MENTIONED BEFORE THE JUDGE-IN-CHARGE (ORIGINAL SIDE).

NOTE: COUNSEL APPEARING THROUGH VIDEO CONFERENCING ARE REQUESTED TO GIVE THEIR APPERANCES
IN THE CHAT BOX ALONGWITH THEIR MOBILE NUMBERS.

TO JOIN VC:
https://delhihighcourt.webex.com/meet/dhcecourtvcl3
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO
pankaj.shukla@dhc.nic.in

ITEM OTHER
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES
1 ARB.P.-622/2024  M/S. LVS BRAJESH R PANDEY,
FINANCIAL DEVENDER KUMAR JAIN
SERVICES PVT LTD
V/s M/S. STAAT
EXPO PVT LTD

2 ARB.P.-1199/2024 RINKOO DHRUV MADAN, ARUSH
AGGARWAL BHANDARI
V/s GAURAV
SABHARWAL &
ANR.

3 ARB.P.-1543/2024 |ADARSH KAUL GAUTAM KUMAR DUTTA
(PROP.)
V/s PARNIKA
COMMERCIAL AND


https://delhihighcourt.webex.com/meet/dhcecourtvc13
mailto:pankaj.shukla@dhc.nic.in

21.03.2025

ARB.P.-1661/2024

ARB.P.-1729/2024
I.A. 43963/2024

ARB.P.-1901/2024

ARB.P.-1902/2024

ARB.P.-51/2025

0.M.P. (COMM)-
89/2018
I.A. 2635/2018

ESTATE PVT LTD

M/S PAISALO
DIGITAL LIMITED
(FORMERLY
KNOWN AS M/S S.
E. INVESTMENTS
LIMITED)

V/s MRS. PRIYANKA

CHAHAL & ORS.

VSJ FINCAP
PRIVATE LIMITED
V/s SCIKNOW
TECHNO
SOLUTIONS
LIMITED

SNAP ON TOOLS

PRIVATE LIMITED
V/s MS US TOOLS
AND HARDWARES

SNAP ON TOOLS
PRIVATE LIMITED
V/sMSGS

MARKETING & ORS.

ADVANCE CAUSE LIST (ORIGINAL SIDE)

AYUSH KUMAR

KARMANYA DEV SHARMA

RAKESH KUMAR OJHA

RAKESH KUMAR OJHA

SURJIT SINGH AND RITIKA PRIYA

BROS

V/s AFCONS
INFRASTRUCTURE
LIMITED

AIRPORTS
AUTHORITY OF
INDIA

V/s M/S B.R.
ARORA
ASSOCIATES (P)
LTD.

VAIBHAV DANG, DIGVIJAY

RAI



21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

10 O.M.P. (COMM)- MMTC LIMITED AJOY ROY, SAMEER JAIN,
191/2018 V/s M/S VALENCY PRAVEEN KUMAR JAIN,
I.A. 4866/2023 INTERNATIONAL ~ ANURADHA DUTT, SIMRAN
I.A. 8536/2023 TRADING PTE. LTD. BRAR

11 O.M.P. (COMM)- BGM CONSORTIUM DIGVIJAY RAI, PARISH

81/2023 LIMITED KUMAR, RACHIT MITTAL
I.A. 3351/2023 V/s AIRPORT
I.A. 5745/2024 AUTHORITY OF

INDIA THROUGH

AUTHORIZED

REPRESENTATIVE

MR. AANCHAL

PRAKASH

12 O.M.P. (COMM)- HINDUSTAN GAUHAR MIRZA, AGARWAL
300/2023 CONSTRUCTION LAW ASSOCIATES, GAUHAR
I.A. 14774/2023 COMPANY LIMITED MIRZA
I.A. 20951/2023 V/s NHPC LIMITED
I.A. 25935/2023

13 O.M.P. (COMM)- UNION OF INDIA  ABHIGYAN SIDDHANT,
373/2023 V/s INDERJIT PRAVEEN CHAUHAN
I.A. 17833/2023 MEHTA
I.A. 19526/2023 CONSTRUCTIONS
PRIVATE LIMITED

14 O.M.P. (COMM)- VRS NATARAJAN  SHASHANK SHEKHAR

517/2023 V/s OYO HOTELS
I.A. 4006/2025 AND HOMES PVT
LTD
15  OMP (ENF.) M/S NTPC LIMITED ANIMESH SINHA

(COMM.)-195/2024 V/s M/S SPML
INFRA LIMITED

16  |OMP (ENF.) TIRF INDIA REALITY UDDHAV KHANNA WITH
(COMM.)-52/2025 I LIMITED OMP(COMM)92/2025
EX.APPL.(OS) V/s ANSAL
372/2025 PROPERTIES AND

INFRASTRUCTURE

LIMITED & ANR.



21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

17 O.M.P.(I) (COMM.)- M/S ENGINEERING SUMEDHA DUA, SONAKSHI
357/2023 PROJECTS INDIA  SINGH
LIMITED
V/s SOUTHERN
RAILWAY & ANR.

18 O.M.P.(I) (COMM.)- ENVIRO ENABLERS SIDDHARTH NATH
54/2025 INDIA PRIVATE
I.A. 4187/2025 LIMITED
V//s NEERPATI
BIOFUELS PRIVATE
LIMITED

19 CS(0S)-847/2011  IKRAMUDDIN DEEPAK KUMAR & PRAMOD
I.A. 5554/2011 V/s RAHISUDDIN  SINGH

20  CS(0S)-1437/2015 RAVINDER KAUR D K DEVESH, KUMAR
V/s JAGMOHAN RUPAK, SURJEET SINGH

SINGH & ORS MALHOTRA, NAMAN
SABHARWAL, AMARIIT
SINGH BEDI
21 CS(0S)-81/2017 JAMIA MILLIA FUZAIL AHMAD AYYUBI,
I.A. 2328/2017 ISLAMIA SAKSHI SHAIRWAL,
I.A. 2329/2017 UNIVERSITY SANJEET, ZEBA KHIR,

I.A. 8607/2017 V/s GOVT. OF NCT \GAURANG KANTH
I.A. 9678/2017 OF DELHI & ORS.

22 CS(0S)-112/2019  SMT. NEENA ANUNAYA MEHTA, ARVIND
I.A. 2850/2019 MALHOTRA NAGAR, TAJINDER VIRDI
V/s SH. KRISHAN
KUMAR & ORS.

23 I.A. 39845/2024 COL. SINGHRAJ ATUL KUMAR, SACHIN

In CS(0S)-391/2019 VERMA SOOD, BHARAT SINGH,
V/s HANSRAJ SIDDHARTH GILL, RAHUL
VERMA & ORS. RATHORE, RAHUL

RATHORE, VIKAS SHARMA

24 I.A. 49007/2024 NAVEEN SAINI T C SHARMA, MADAN LAL
In CS(0S)-412/2019 V/s OM PRAKASH  SHARMA, NISHANT
SAINI & ORS. RAJORA, ASHUTOSH
KUMAR SINGH, RUBI



21.03.2025

25

26

27

28

29

I.A. 40022/2024

ADVANCE CAUSE LIST (ORIGINAL SIDE)

KUMARI, VIJAY DATT
GAHTORI, MUKESH KUMAR
SAINI, VIPUL SRIVASTAYV,
J.K. JAIN, RUBI KUMARI,
PRIYA CHOUBEY

MS. GEETA DEVI & NEERAJ DEORA, HARBANS

In CS(0S)-429/2019 ORS. SINGH, RAJEEV KHANNA,
V/s SH. GEETA MEHROTRA, GEETA
DHARMENDER MEHROTRA
HOODA & ORS.

CS(0S)-448/2019
I.A. 12025/2019
I.A. 13515/2021
I.A. 13516/2021
I.A. 13517/2021

CS(0S)-458/2019
CC 35/2019

I.A. 12284/2019
I.A. 6790/2020
L.A. 6792/2020
I.A. 13486/2021
I.A. 17386/2022
L.A. 17387/2022
I.A. 20037/2022
I.A. 11722/2023
I.A. 11723/2023
I.A. 30364/2024

CS(0S)-154/2024
I.A. 4478/2024

CS(0S)-561/2024
I.A. 33822/2024
I.A. 33823/2024
I.A. 33824/2024
I.A. 47465/2024

SHRI VIVEK JAIN  BHUPINDER MEHTANI,
V/s JINENDRA BHUPINDER KUMAR
KUMAR JAIN &

ORS.

MANJARI AGRAWAL VIJAY K GUPTA, VIJAY K.

& ORS. GUPTA, TARANG GUPTA,

V/s BRAJENDRA SHAILENDER SINGH

KUMAR AGRAWAL | DAHIYA, ITI AGRAWAL,

& ORS. BHARAT GUPTA, FILED IN
COMPLIANCE OF ORDER
DT. 25.11.2019, BHARAT
GUPTA

SANDEEP GUPTA  RAJINDER WALI, RAJESH
AND ANR KUMAR GOSWAMI

V/s MS CONSUMER

SERVICE

CORPORATION AND

ORS

R K JAIN RAJESH JAIN
V/s ANURADHA
JAIN & ANR.



21.03.2025

30

31

32

33

I.A. 47466/2024

CS(COMM)- SANCHI CEREALS

274/2024 PVT.LTD

I.A. 7426/2024 V/s KHAS FOOD

I.A. 744/2025 PVT.LTD

I.A. 797/2025

I.A. 1042/2025

I.A. 1043/2025

I.A. 6132/2025

I.A. 1916/2025 M/S. QUALITY

In CS(COMM)- INDUSTRIES

574/2024 THROUGH ITS
PARTNER PIYUSH
JAIN
V/s SHENZHEN CHK
CO. LTD. & ANR.

I.A. 1915/2025 VARDHMAN

In CS(COMM)- APPLIANCES

575/2024 LIMITED
V/s SHENZHEN CHK
CO. LTD. & ANR.

EX.P.-96/2017 AKHILESH

EX.APPL.(OS) CHANDRA & ORS

491/2021 V/s SHRI ISHPAL

CCP(0) 24/2022  BHARADWAJ

EX.APPL.(OS)

311/2022

EX.APPL.(OS)

274072022

EX.APPL.(OS)

2963/2022

EX.APPL.(OS)

3011/2022

EX.APPL.(OS)

3130/2022

EX.APPL.(OS)

3735/2022

CCP(O) 45/2023

EX.APPL.(OS)

2093/2024

EX.APPL.(OS)

ADVANCE CAUSE LIST (ORIGINAL SIDE)

NAUSHAD AHMAD KHAN,
RAJAT MANGLA, VIKASH

KUMAR, PREETPAL KAUR
BENIPAL, VIKASH KUMAR

RAHUL SHUKLA, RAHAT
AFRIDI, ROHIT JAIN, ROHIT
JAIN, RAHUL SHUKLA

RAHUL SHUKLA, RAHAT
AFRIDI, ROHIT JAIN, ROHIT
JAIN, RAHUL SHUKLA

VISHVIEET YADAV,
SRINIVASAN RAMASWAMY,
URVI MOHAN, RAI & RAI
PARTNERS, MOHIT KUMAR
SHARMA, HIMANSHU
SHARMA, SRINIVASAN
RAMASWAMY, SYED HASAN
ISFAHANI, KRITIKA GUPTA



21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

3/2025

34  TEST.CAS.-3/2019 ANURAG UMRE PRAMIT CHHETRI
I.A. 17103/2023 V/s STATE & ORS.
I.A. 17104/2023

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES (TIME FIXED MATTERS)

35 CS(0S)-2528/2015 RAJEEV SAUMITRA RAJESH KUMAR, HARISH AT 3.00 P.M
I.A. 2947/2016 V/s NEETU SINGH & MALIK, DIVYA JYOTI

I.A. 5979/2018 ORS SINGH, JASMINE

I.A. 10064/2018 DAMKEWALA, AMOL SINHA,
I.A. 16231/2018 DILSHANT, RAHUL KUMAR,
I.A. 9758/2019 KUMAR SUSHOBHAN,

I.A. 10231/2019 MURARI TIWARI, SWAPNIL
I.A. 12737/2021 GAUR, RAVI CHANDRA,

I.A. 14726/2021 SWAPNIL GAUR

I.A. 14727/2021
I.A. 5294/2022
I.A. 7739/2022
I.A. 7741/2022
I.A. 8960/2022
I.A. 8961/2022

FOR COMPLIANCE
36 CS(0S)- RAJ KUMAR BATRA MOHIT CHAUDHARY,
3171/2015(Disposed V/s GULSHAN HIMANSHU PATHAK,
off case) KUMAR BATRA &  AISHWARYA KAUSHIQ),

ANR ADITYA PRAKASH ARORA,
AYUSHI VERMA, ANUBHA
SINGH & SIDHANT KUMAR

%k %k %k k ok



21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO. 46
HON'BLE MS.JUSTICE JYOTI SINGH

NOTE:"SUPPLEMENTARY PASS-OVER SHALL BE TAKEN UP IMMEDIATELY AFTER COMPLETION OF
SUPPLEMENTARY LIST.”

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO

cmnijeshnair@gmail.com

CLICK HERE TO JOIN VC
https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f

ITEM OTHER
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

1 C.A.(COMM.IPD-PAT)- OSAKA UNIVERSITY SANJEEV TIWARI
390/2022 V/s ASSISTANT
CONTROLLER OF
PATENTS AND DESIGNS

2 C.A.(COMM.IPD-TM)- INNOCENTI SA SHEETAL VOHRA,
76/2024 V/s EXAMINER OF DINESH JOTWANI
I.A. 45128/2024 TRADEMARKS & ANR.
I.A. 45132/2024
3 C.0.(COMM.IPD-CR)- M/S BLUE HEAVEN SANJAY AGGARWAL
3/2025 COSMETICS PVT LTD
I.A. 1391/2025 V/s ASHOK KUMAR
BHATIATRADING AS
M/S KANIKA IMPETUS &
ORS.
4 C.0.(COMM.IPD-CR)- M/S BLUE HEAVEN SANJAY AGGARWAL
4/2025 COSMETICS PVT LTD
I.A. 1396/2025 V/s ASHOK KUMAR
BHATIATRADING AS

M/S KANIKA IMPETUS &
ORS.


mailto:cmnijeshnair@gmail.com
https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f
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10

C.0. (COMM.IPD-TM)-
8/2021

I.A. 11843/2021
WITH CS(COMM)
393/2021

CS(COMM)-393/2021
I.A. 10745/2021

C.0. (COMM.IPD-TM)-
74/2021

WITH C.O.
(COMM.IPD-TM)
164/2021

C.0. (COMM.IPD-TM)-
164/2021

C.0. (COMM.IPD-TM)-
108/2021

C.0. (COMM.IPD-TM)-
391/2022
I.A. 8296/2024

ADVANCE CAUSE LIST (ORIGINAL SIDE)

WAKO INDIA ROHAN ROHATGI,
KICKBOXING ROHAN ROHATGI
FEDERATION

V/s WAKO INDIA

KICKBOXING

FEDERATION & ANR.

WAKO INDIA AMIT PODDAR, ROHAN
KICKBOXING ROHATGI, ROHAN
FEDERATION ROHATGI

V/s WAKO INDIA

KICKBOXING

FEDERATION & ANR.

B.K. STEEL INDUSTRIES JASPREET SINGH
HUF KAPUR, J.P. SHARMA
V/s HINDUSTAN

TECHNOCAST PVT. LTD.

AND ANR.

DEWAN ENGINEERING PRAKHAR SHARMA,
AND ALLIED JASPREET SINGH
INDUSTRIES KAPUR, J P SHARMA
V/s HINDUSTAN

TECHNOCAST PVT LTD

AND ANR

CHANPREET SINGH SACHIN, NISHI RANJAN
CHAWLA SINGH, RAHUL RAJPUT
V/s SUNIL THAKRAL

AND ANR

COFFEE BOARD

V/s FULKANT JHA
TRADING AS JFK
INTERNATIONAL AND
ANR.

NAMRATA LANGADE,
PRATIK G, SONAM
NANDA



21.03.2025

11

12

13

14

15

16

C.0. (COMM.IPD-TM)-
400/2022

WITH C.O.
(COMM.IPD-TM)
441/2022

C.0. (COMM.IPD-TM)
505/2022

C.0. (COMM.IPD-TM)
612/2022

CS(COMM) 675/2018

CS(COMM)-675/2018
I.A. 15618/2010

I.A. 2023/2011

I.A. 4164/2011

I.A. 14080/2014

I.A. 6128/2024

I.A. 7443/2024

I.A. 7653/2024

I.A. 49059/2024

C.0. (COMM.IPD-TM)-
441/2022

C.0. (COMM.IPD-TM)-
505/2022

C.0. (COMM.IPD-TM)-
612/2022

C.0. (COMM.IPD-TM)-
195/2024
I.A. 41100/2024

ADVANCE CAUSE LIST (ORIGINAL SIDE)

WRANGLER APPAREL

GURPREET SINGH

CORP. 3411 SILVERSIDE MONGA, ARUSHI SINGH,

ROAD,

V/s 1.RAMESH CHAWLA,

ATIKA CHAWLA
TRADING AS M/S.

M/S H.S KISHORI LAL &

ORS

V/s WRANGLER
APPAREL
CORPORATION & ORS

WRANGLER APPAREL
CORP.

V/s RAMESH CHAWLA,
ATIKA CHAWLA & ANR

WRANGLER APPAREL
CORP.

V/s RAMESH CHAWLA
ATIKA CHAWLA
TRADING AS M/S H.S.

KISHORI LAL AND ANR.

WRANGLER APPAREL
CORPN.

V/s RAMESH CHAWLA
M/S H.S. KISHORE LAL

MODERN SNACKS PVT.
LTD.

V/s BABU LAL
AGGARWAL TRADING
AS MODERN NAMKEEN
UDYOG & ANR.

ANUPAM PANDEY

AKHILESH KUMAR RAI
(CAVEATOR), NAVNET
MONI, GURPREET
SINGH MONGA,
SUGANDHA BHATIA,
ARUSHI SINGH,
AMARJIT &
ASSOCIATES,
SUGANDHA BHATIA,
ARUSHI SINGH

GURPREET SINGH
MONGA, ARUSHI SINGH,
ANUPAM PANDEY

GURPREET SINGH
MONGA, ARUSHI SINGH,
ANUPAM PANDEY

GURPREET SINGH
MONGA, ARUSHI SINGH,
ANUPAM PANDEY

SHANTANU MISHRA, S K
BANSAL
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17

18

19

20

21

22

CS(COMM)-90/2021
I.A. 19686/2022
WITH CS(COMM)
320/2021

CS(COMM)-320/2021
LA. 4641/2022

CS(COMM)-132/2021
I.A. 6820/2021

I.A. 9642/2021

I.A. 24979/2023

CS(COMM)-716/2021
I.A. 17569/2021

CS(COMM)-488/2024
I.A. 31087/2024
I.A. 31088/2024

CS(COMM)-901/2024
I.A. 42315/2024

I.A. 42317/2024

I.A. 45095/2024

I.A. 45103/2024

I.A. 45658/2024

I.A. 49088/2024

I.A. 4510/2025

ADVANCE CAUSE LIST (ORIGINAL SIDE)

SUPER CASSETTES
INDUSTRIES PRIVATE
LIMITED

V/s MUSIC BROADCAST

LIMITED

SUPER CASSETTES
INDUSTRIES PRIVATE
LIMITED

V/s RAJASTHAN
PATRIKA PRIVATE
LIMITED

SUPER CASSETTES
INDUSTRIES PRIVATE
LIMITED

V/s DB CORP. LTD.
(RADIO DIVISION)

HERMES
INTERNATIONAL &
ANR.

V/s MACKY LIFESTYLE
PRIVATE LIMITED &
ANR.

BENTLEY SYSTEMS
INCORPORATED &
ANR.

V/s ASHOK KUMAR &
ANR.

WORLDQUANT, LLC
V/s ALPHAGREP
SECURITIES PRIVATE
LIMITED & ANR.

SAGAR CHANDRA, NEEL
ANJAN MASON

ABHISHEK MALHOTRA,
NEEL ANJAN MASON

ABHISHEK MALHOTRA,
NEEL ANJAN MASON

AMIT GAURAV SINGH,
RICHA BHARGAVA

SHRUTI BAID

NIRUPAM LODHA,
ANANNYA GHOSH,
NIRUPAM LODHA



21.03.2025

23

24

25

26

27

CS(COMM)-1019/2024
I.A. 45140/2024

CS(COMM)-1208/2024
LA. 49867/2024

LA. 49868/2024
CCP(0) 20/2025

I.A. 5180/2025

L.A. 5679/2025

CS(COMM)-42/2025
I.A. 1268/2025
I.A. 1270/2025

W.P.(C)-IPD-92/2021

W.P.(C)-IPD-100/2021
CM APPL. 18876/2012

ADVANCE CAUSE LIST (ORIGINAL SIDE)

M/S BLUE HEAVEN SANJAY AGGARWAL
COSMETICS PVT LTD

V/s MR RAM NATH

THAKUR TRADING AS

MISTI PRODUCT

TWENTY FOUR SEVEN KATRAGADDA AMITA
RETAIL STORE PRIVATE CHOUDARY, SIMRAN
LIMITED & ANR. LAKHWINDER SINGH
V/s GODFREY PHILIPS

INDIA LIMITED

WATERWAYS LEISURE KANGAN RODA, PRABHU
TOURISM PRIVATE TANDON

LIMITED

V/s MR. MUKESH

PRASAD THAPLIYAL

AND ORS.

M/S MANKIND PHARMA RAJESHWARI H,

LIMITED DASWANI & DASWANI,
V/s CHAIRMAN, ANURAG AHLUWALIA,
INTELLECTUAL AKASH NAGAR,

PROPERTY APPELLATE DASWANI & DAWANI
BOARD & ORS

VIDYA BHUSHAN JAIN WITHOUT GENERATE,
V/s MOHAMMED RAJESH GOGNA,
YOUNUS SHEIKH AND  AKSHAY KUMAR,
ANR N.K.KANTAWALA

%k %k 3k ok %k %k k
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ITEM
NUMBER

CASE NUMBER

PARTY NAME

ADVOCATE NAME

ADVANCE CAUSE LIST (ORIGINAL SIDE)

OTHER
INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

1

ARB. A. (COMM.)-
11/2025

1.A. 4910/2025
1.A. 6645/2025

ARB.P.-258/2024

ARB.P.-522/2024
I.A. 4355/2025

ARB.P.-701/2024

ARB.P.-1041/2024

NATIONAL SKILL
DEVELOPMENT
CORPORATION
V/s SURYA WIRES

PRIVATE LIMITED & ORS.

M/S EDUCOMP

SOLUTIONS LIMITED
V/s PUNJAB EDUCATION
DEVELOPMENT BOARD

M/S. SINOEA
TECHNOLOGICAL

ENGINEERING INDIA PVT.

LTD.

V/s M/S. AARON ENC

PRIVATE LIMITED

IIFL HOME FINANCE

LIMITED

V/s ANAND CHAGANLAL

THAKKAR & ORS.

M/S ENERO EXPORTS PVT.

LTD

SHWETA BHARTI

VINOD FULARA,
AAYUSH AGRAWAL

RAJ KUMAR

TEJ PRATAP, NIRAJ
KUMAR

PRAVAL ARORA,
RISHUB KAPOOR,

V/s M/S GLOBAL KNITFAB PRAVAL ARORA

LTD


https://delhihighcourt.webex.com/meet/dhcecourtvc8
mailto:pramod@dhc.nic.in

21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

6 ARB.P.-1044/2024  MANJIT MANN ABHIMANYU TEWARI

10

11

12

13

ARB.P.-1045/2024

ARB.P.-1326/2024

ARB.P.-1338/2024

ARB.P.-1386/2024

ARB.P.-1428/2024

I.A. 6410/2025

V/s MS BHANU
INFRABUILD PRIVATE
LIMITED

SANDEEP MANN AND
ANR.

V/s M/S BHANU
INFRABUILD PRIVATE
LIMITED

CARS 24 FINANCIAL
SERVICES PRIVATE
LIMITED

V/s MANISH PROPRIETOR

OF A.H. MOTORS AND
ANR.

MR. MOHD. KHALID
V/s M/S JAI MATA DI
PACKAGING & ORS.

TATA CAPITAL LIMITED
V/s FRISCO FAB DYEING
AND PRINTING PRIVATE
LIMITED & ORS.

M/S BONNY POLYPLAST
PVT. LTD.

V/s THE NEW INDIA
ASSURANCE COMPANY
LTD.

GAURAV KUKREJA

In ARB.P.-1486/2024 V/s M/S EARTHZ URBAN

(Disposed off case) SPACES PRIVATE LIMITED

ARB.P.-1567/2024

& ORS.

TATA CAPITAL LIMITED
V/s SHREE RAM
ASSOCIATES & ORS.

ABHIMANYU TEWARI

RIT ARORA

MUKESH RANA

RAJ KUMAR

JAI PRAKASH
NARAYAN SHAHI,
KARAN MEHRA

MAHIMA ARORA,
ARJUN MALIK,
MAHIMA ARORA

RAJ KUMAR



21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

14  |ARB.P.-1597/2024  CARS 24 FINANCIAL RIT ARORA
SERVICES PRIVATE
LIMITED
V/s RAJENDRA KUMAR &
ANR.

15 |ARB.P.-1609/2024  BIORX VENTURE MOHD SHAKEIB
ADVISORS PVT.LTD. NARU, SHEEPALI
V/s HUM ASPEN PATIAL

WELLNESS PVT LTD

16  ARB.P.-1619/2024 EXTRAMARKS EDUCATION ANKIT PARASHAR
INDIA PVT LTD
V/s G D GOENKA PUBLIC
SCHOOL & ORS.

17  |ARB.P.-1748/2024  VIKAS GOEL AMIT DUBEY
V/s SEEMA SEJWAL

18  |ARB.P.-1809/2024  AXIS FINANCE LIMITED = RAVEESH THUKRAL
V/s SUNIL KUMAR BADAYA
& ORS.

19 |ARB.P.-1951/2024 HAYATULLAH KHAN FAZLI BHARAT MALHOTRA,
LIMITED AKSHIT GADHOK
V//s DKC TRADEX PRIVATE
LIMITED AND ANR

20  ARB.P.-1984/2024 CNHINDUSTRIAL INDIA  NIRAJ SINGH
PRIVATE LIMITED
V/s SHRI BHARAT
MACHINERY STORE &
ANR.

21  ARB.P.-149/2025  ANIL KUMAR WADHWA  ASHISH CHAUHAN
WITH O.M.P.(I) V/s M/S M2M BUILDTECH
(COMM.) 72/2024  PVT LTD & ORS.

22 O.M.P.(I) (COMM.)- ANIL KUMAR WADHWA MANISH KHURANA,
72/2024 V/s M2M BUILDTECH PVT VIJAY KASANA,
LTD & ORS. ASHISH CHAUHAN



21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

23 ARB.P.-238/2025 NARESH KUMAR & ANR.  HIMANSHU GUPTA
WITH O.M.P.(I) V/s SUSHIL KUMAR
(COMM.) 262/2024

24  0O.M.P.(I) (COMM.)- SMT BIMLA DEVI & ORS. KUMAR ANKUR,
262/2024 V/s SH SUSHIL KUMAR & HIMANSHU GUPTA
I.A. 36790/2024 ANR.
I.A. 3008/2025

25  |ARB.P.-332/2025 TATA CAPITAL LIMITED  SAVYASACHI KUMAR
V/s DEOKI SAHAIL
TECHNOCRAFTS PRIVATE
LIMITED & ORS.

26  /ARB.P.-359/2025 BHARATI BHAWAN NIKHIL TRIPATHI
PUBLISHERS AND
DISTRIBUTORS
V/s CHITWAN SHARMA
PROPRIETOR OF KVS
AGENCY

27  ARB.P.-407/2025 UDAYAN CHAUDHARI AND GAUTAM KUMAR
ASSOCIATES PVT LTD DUTTA
V/s ANUSH FINLEASE AND
CONSTRUCTION PVT LTD
(THROUGH ITS MANAGING

DIRECTOR)

28 EX.P.-368/2010 M/S B.M.C BANK LTD RAMESH KUMAR, A.A
EX.APPL.(OS) V/s VED PRAKASH & ORS & ASSOCIATES, AMAN
729/2019 AHMAD, IN
EX.APPL.(OS) COMPLIANCE OF
1585/2024 ORDER DT.

13.09.2024 (IA
PREVIOUSLY FILED BY
COUNSEL VIDE E DY
NO. 2303047/20224)

29 O.M.P. (COMM)-  AIRPORTS AUTHORITY OF |DIGVIJAY RAI, MOHAN
410/2016 INDIA KRISHNA GHOSH
I.A. 11363/2016  V/s BRITE-ARICON
(CONSORTIUM)



21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

30 O.M.P. (COMM)-  |DELHI JAL BOARD KARUNESH TANDON,
475/2016 V/s KHUB CHAND TYAGI, LAKSH KHANNA,
I.A. 16335/2019 SURESH CHANDRA
WITH O.M.P. TRIPATHY, SUMEET
(COMM) 498/2016 PUSHKARNA
OMP (ENF.) (COMM.)
178/2024

31  0.M.P. (COMM)-  |KHUB CHAND TYAGI, SUMEET PUSHKARNA,
498/2016 THROUGH ITS PARTNER  KARUNESH TANDON,

SH. DEVENDER TYAGI LAKSH KHANNA,
V/s DELHI JAL BOARD & VIVEKANAND

ANR.
32 OMP (ENF.) M/S KHUB CHAND TYAGI LAKSH KHANNA
(COMM.)-178/2024 V/s DELHI JAL BOARD
EX.APPL.(OS)
1283/2024
33  0.M.P. (COMM)-  |M/S MALU HOUSING SURINDER GOEL, K.K.
92/2020 PRODUCTS TEWARI, S. GOEL & V
V/s BHARAT PETROLEUM GOEL
CORPN LTD
34 0.M.P. (COMM)-  |GAIL(INIDA) LTD N L GANAPATHI,
99/2020 V/s PUNJ LLOYD LTD MRINAL BHARTI,
I.A. 9370/2023 AISHWARYA MODI,
WITH O.M.P. NAVIN KUMAR, NL
(COMM) 100/2020 GANAPATHI
0.M.P. (COMM)
102/2020
0.M.P. (COMM)
103/2020
35 0.M.P. (COMM)-  PUNJ]LLOYD LTD N L GANAPATHI,
100/2020 V/s GAIL INDIA LTD MRINAL BHARTI,
AISHWARYA MODI, J
SAGAR ASSOCIATES
36 0O.M.P. (COMM)-  |GAIL(INDIA) LTD N L GANAPATHI,
102/2020 V/s PUNJ LLYOD LTD MRINAL BHARTI,
1.A. 9376/2023 NAVIN KUMAR, NL
GANAPATHI
37  0.M.P. (COMM)-  [PUNJ]LLOYD LTD N L GANAPATHI,
103/2020 V/s GAIL INDIA LTD MRINAL BHARTI,

AISHWARYA MOD], J
SAGAR



21.03.2025

38

39

40

41

42

43

44

45

0.M.P. (COMM)-
261/2020

0.M.P. (COMM)-
312/2020

0.M.P. (COMM)-
316/2020

WITH O.M.P.
(COMM) 402/2020

0.M.P. (COMM)-
402/2020

I.A. 3065/2020
1.A. 3066/2020
WITH OMP (ENF.)
(COMM.) 259/2018

OMP (ENF.)
(COMM.)-259/2018

0.M.P. (COMM)-
41/2021

0.M.P. (COMM)-
315/2021

1.A. 13416/2021
1.A. 13417/2021
1.A. 42891/2024
WITH OMP (ENF.)
(COMM.) 201/2022

OMP (ENF.)
(COMM.)-201/2022

KRISHAK BHARATI

ADVANCE CAUSE LIST (ORIGINAL SIDE)

SUREKHA RAMAN, M/S

COOPERATIVE LTD
V/s M/S V1]
CONTRACTS(P) LTD

UOI
V/s M/S RAMA

CONSTRUCTION COMPANY

SHIV NARESH SPORTS
PVT. LTD.

V/s ENGINEERS INDIA
LTD. & ANR.

UNIVERSITY OF DELHI

V/s SHIV NARESH SPORTS

PRIVATE LIMITED & ANR.

SHIV NARESH SPORTS
PVT. LTD

V/s UNIVERSITY OF DELHI

OSAKA ALLOYS AND
STEELS PVT LTD
V/s MSTC LTD

NATIONAL HIGHWAYS
AUTHORITY OF INDIA
V/s M/S. DAELIM
INDUSTRIAL CO.LTD

DIC-NCC(JV)
V/s NATIONAL HIGHWAYS
AUTHORITY OF INDIA

K.J JOHN

SAQIB

ANUSUYA SALWAN

AAKANKSHA KAUL

ANUSUYA SALWAN

SHIV GUPTA,
YOGENDRA ALDAK,
AVIRAL DHIRENDRA

AMIT GEORGE,
SANTOSH KUMAR
KUMAR, VIBHOR
MATHUR, VIBHOR
MATHUR

VIBHOR MATHUR,
SANTOSH KUMAR
KUMAR, AMIT
GEORGE



21.03.2025

46

47

48

49

50

0.M.P. (COMM)-
378/2021
1.A. 17228/2021

0.M.P. (COMM)-
202/2022

1.A. 6305/2022
WITH OMP (ENF.)
(COMM.) 64/2023

OMP (ENF.)
(COMM.)-64/2023
EX.APPL.(OS)
424/2023
EX.APPL.(OS)
1035/2023

WITH O.M.P.
(COMM) 202/2022

0.M.P. (COMM)-
305/2022

1.A. 4727/2024
1.A. 6600/2024
1.A. 38367/2024
WITH O.M.P.
(COMM) 306/2022

OMP (ENF.) (COMM.)

234/2022

OMP (ENF.) (COMM.)

235/2022

0.M.P. (COMM)-
306/2022

1.A. 4728/2024
1.A. 38497/2024

ADVANCE CAUSE LIST (ORIGINAL SIDE)

PWD, GOVERNMENT OF  AMIT GEORGE,
KARNATAKA SHUBHRANSHU PADHI
V/s BANGALORE

ELEVATED TOLL WAY

PRIVATE LIMITED & ANR.

TELECOMMUNICATIONS  K.P. S. KOHLI, P.K.
CONSULTANTS INDIA BANSAL
LTD.

V/s SHRI BHAGWAN
PROJECTS PVT. LTD.

SHRI BHAGWAN SURENDRA NATH

PROJECTS PVT LTD PANDEY

V/s TELECOMMUNICATION

S CONSULTANTS INDIA

LTD

MYPREFERRED RAKESH KUMAR

TRANSFORMATION AND
HOSPITALITY PRIVATE

DHAWAN, GAURAV
SHARMA, JEEVAN

LIMITED BALLAV PANDA
V/s EMBEE PLAST PRIVATE

LIMITED

MYPREFERRED RAKESH KUMAR

TRANSFORMATION AND
HOSPITALITY PRIVATE
LIMITED

V/s VINEET DHINGRA &
ANR.

DHAWAN, GAURAV
SHARMA, JEEVAN
BALLAV PANDA



21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

51 OMP (ENF.) VINEET DHINGRA RAKESH KUMAR
(COMM.)-234/2022 V/s ALCOTT TOWN DHAWAN, VINOD
EX.APPL.(OS) PLANNERS PVT LTD KUMAR, GAURAV
1395/2023 SHARMA
EX.APPL.(OS)

1396/2023
EX.APPL.(OS)
1397/2023
EX.APPL.(OS)
1487/2023

WITH OMP (ENF.)
(COMM.) 235/2022

52 OMP (ENF.) EMBEE PLAST PVT LTD  RAKESH KUMAR
(COMM.)-235/2022 V/s ALCOTT TOWN DHAWAN, VINOD
EX.APPL.(OS) PLANNERS PVT LTD KUMAR
1399/2023
EX.APPL.(OS)

1400/2023
EX.APPL.(OS)
1401/2023

53 O.M.P. (COMM)- GOVT. OF NCT DELHI YOGESH CHHABRA
352/2022 V/s M/S GAWAR
I.A. 13415/2022 CONSTRUCTION LIMITED
I.A. 13417/2022
I.A. 13418/2022

54 O.M.P. (COMM)- MR. HARCHARAN SINGH ANANGA

212/2024 RANAUTA & ANR. BHATTACHARYYA,
I.A. 10606/2024 V/s MRS. BHARTI P. PATEL ANIKET JAIN, ARUN
I.A. 10607/2024 & ANR. SHARMA

WITH OMP (ENF.)
(COMM.) 167/2024

55 OMP (ENF.) BHARTI P PATEL & ANR.  SHIV GUPTA
(COMM.)-167/2024 /s HARCHARAN SINGH
RANAUTA & ANR.
56 O.M.P. (COMM)- UNION OF INDIA AMIT GEORGE,
345/2024 V/s M/S VISHWA BVSR APOORV KURUP

I.A. 36165/2024 (V)
1.A. 36166/2024
1.A. 36168/2024



21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

57  0.M.P. (COMM)-
357/2024

NTPC LIMITED
V/s SUBHASH

SAJAL GOEL, ANIL
KUMAR, PUNEET

I.A. 36803/2024 INFRAENGINERS PV. LTD TANEJA
I.A. 36805/2024
58 O.M.P. (COMM)- UNION OF INDIA AMIT GEORGE,

375/2024

I.A. 38278/2024
I.A. 38279/2024
I.A. 38285/2024

59  0.M.P. (COMM)-
376/2024
1.A. 38280/2024
LA. 38281/2024
I.A. 38283/2024

60 0.M.P. (COMM)-
27/2025
1.A. 1011/2025

V/s M/S VISHWA-BVSR JV APOORV KURUP

UNION OF INDIA
V/s M/S VISHWA-BVSR 1V

AMIT GEORGE,
APOORV KURUP

FUTURE UDAY
COMMUNICATION PVT.
LTD.

V/s RAPID NUTRITION
PVT. LTD. AND ORS.

RAHUL SHARMA

61  OMP (ENF.)
(COMM.)-14/2022

SSANGYONG
ENGINEERING AND
CONSTRUCTION CO. LTD.
V/s NATIONAL HIGHWAYS

NAVIN KUMAR

62

OMP (ENF.)

AUTHORITY OF INDIA

UMESH GUPTA

(COMM.)-127/2022 /s YOGESH GUPTA

KRIPA SHANKAR
PRASAD, SOURABH

EX.APPL.(OS) GUPTA, VIBHU JAIN,
3083/2022 ANIMESH RASTOGI,
CRL.M.A. AYUSH PURI, MOHIT
23128/2022 CHAUDHARY,
EX.APPL.(OS) SAMMAN VARDHAN
265/2023 GAUTAM, VARUN
EX.APPL.(OS) KUMAR CHOPRA,
267/2023 VINOD KUMAR, AMAN
EX.APPL.(OS) NAQVI, PRAPHULL
829/2023 KUMAR, SONU
EX.APPL.(OS) KUMAR, SOURABH
1398/2023 GUPTA, VIBHU JAIN,
EX.APPL.(OS) ANIMESH RASTOGI,
1409/2023 RIPUDAMAN SHARMA,

EX.APPL.(OS)

IN COMPLIANCE OF



21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

1410/2023 ORDER DATED
EX.APPL.(OS) 05.08.2024
1504/2023
EX.APPL.(OS)
1732/2023
EX.APPL.(OS)
196/2024
EX.APPL.(OS)
789/2024
EX.APPL.(OS)
1211/2024
EX.APPL.(OS)
1240/2024
EX.APPL.(OS)
1241/2024
EX.APPL.(OS)
1257/2024
EX.APPL.(OS)
1542/2024
EX.APPL.(OS)
1611/2024
EX.APPL.(OS)
1912/2024
EX.APPL.(OS)
1982/2024
CCP(0) 3/2025

63 |0.M.P.(I) (COMM.)- [FINECURE ASHUTOSH NAGAR
366/2024 PHARMACEUTICALS
WITH O.M.P.(I) LIMITED
(COMM.) 420/2024  V/s SPIRIT
PHARMACEUTICAL LLC
AND ORS. & ORS.

64 0O.M.P.(I) (COMM.)- [FINECURE ASHUTOSH NAGAR
420/2024 PHARMACEUTICALS
LIMITED
V/s SPIRIT

PHARMACEUTICAL LLC
AND ORS
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65

66

67

68

69

0.M.P.(I) (COMM.)-
32/2025
1.A. 2644/2025

0.M.P.(MISC.)(COM
M.)-2/2025

0.M.P. (T) (COMM.)-
5/2025

0.M.P. (T) (COMM.)-
6/2025

0.M.P. (T) (COMM.)-
7/2025

ADVANCE CAUSE LIST (ORIGINAL SIDE)

M/S CLIX CAPITAL RAVI SHANKAR GARG
SERVICES PVT LTD

V/s M/S AMMA AJIT

HEALTH CARE PVT LTD &

ORS.

BALESHWAR SHARMA MOHIT SETH
V/s MRS CHANDRAWATI
PANDEY AND ORS.

M.V. OMNI PROJECTS AKASH SWAMI
(INDIA) LTD.

V/s UNION OF INDIA

THROUGH DY CHIEF ENGG

NORTHERN RAILWAY &

ANR.

M.V. OMNI PROJECTS AKASH SWAMI
(INDIA) LTD.

V/s UNION OF INDIA

THROUGH DY CHIEF ENGG

NORTHERN RAILWAY &

ANR.

M.V. OMNI PROJECTS AKASH SWAMI
(INDIA) LTD.

V/s UNION OF INDIA

THROUGH DY CHIEF ENGG

NORTHERN RAILWAY &

ANR.

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES (TIME FIXED MATTERS)

70

0.M.P. (COMM)-
451/2022

I.A. 18209/2022
I.A. 18212/2022
WITH OMP (ENF.)
(COMM.) 236/2022

MTNL MD QUAMAR ALI, AT 3.30 P.M
V/s GLOBAL TRADERS, PRASHANT SHARMA

THROUGH ITS

PROPRIETOR SH. PANKAJ

SACHDEVA
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71

ADVANCE CAUSE LIST (ORIGINAL SIDE)

OMP (ENF.) GLOBAL TRADERS
(COMM.)-236/2022 THROUGH ITS
EX.APPL.(OS) PROPRIETOR
1045/2024 V/s MAHANAGAR
EX.APPL.(OS) TELEPHONE NIGAM LTD
49/2025

PART-HEARD MATTERS

72

0.M.P.(EFA)(COMM.) AMBRA IMPEX
-3/2022 V/s WHITEFIELDS
EX.APPL.(OS) OVERSEAS LIMITED
1235/2023

* % %k %

MD QUAMAR ALI,
JAVED AHMAD,
PRASHANT SHARMA

AVIMUKT DAR,
YOGINDER HANDOO

AT 3.30 P.M
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ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO. 45
HON’BLE MR. JUSTICE AMIT BANSAL

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

devender@dhc.nic.in
CLICK HERE TO JOIN VC:-

https://delhihighcourt.webex.com/meet/dhcecourtvcl?2

NOTE: MENTIONING OF MATTERS BY THE COUNSELS PRESENT IN THE COURT SHALL BE ENTERTAINED
FIRST AND COUNSELS PRESENT THROUGH VC MODE THEREAFTER.

ITEM
NUMBER

CASE NUMBER

PARTY NAME

ADVOCATE NAME

OTHER
INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING

OF ISSUES

1 C.A.(COMM.IPD-PAT)-

142/2022

2 C.A.(COMM.IPD-PAT)-

55/2024

I.A. 35075/2024

3 C.0.(COMM.IPD-TM)-

380/2022

4 |C.0. (COMM.IPD-TM)-

384/2022

MATI THERAPEUTICS
INC

V/s CONTROLLER OF
PATENTS AND DESIGNS

AGRO INNOVATION
INTERNATIONAL

V/s THE CONTROLLER
OF PATENTS

M/S. MEENU ELECTRIC
COMPANY

V/s M/S. GOLDEN CAB
INDUSTRIES 447,

M/S. MEENU ELECTRIC
COMPANY

V/s M/S. DYNAMIC
ELECTRICALS AND THE
REGISTRAR OF
TRADEMARKS

SANUJ DAS,
SUBRAMANIAM AND
ASSOCIATES

DEBASHISH BANERJEE

SHAILEN BHATIA,
HARVINDER PAUL
SINGH, RAHAT BANSAL,
DHARMENDRA KUMAR
YADAV, HARIKRISHNA
HOLLA

RAHAT BANSAL,
DHARMENDRA KUMAR
YADAV, SHAILEN
BHATIA, GS RIJHWANI


mailto:devender@dhc.nic.in
https://delhihighcourt.webex.com/meet/dhcecourtvc12
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10

11

12

C.0. (COMM.IPD-TM)-
509/2022

C.0. (COMM.IPD-TM)-
536/2022

C.0. (COMM.IPD-TM)-
647/2022

WITH CS(COMM)
226/2018

CS(COMM) 285/2018

CS(COMM)-226/2018
I.A. 15571/2019
I.A. 16959/2019

CS(COMM)-285/2018
I.A. 15572/2019

C.0. (COMM.IPD-TM)-
146/2023

I.A. 8027/2023

WITH C.O.
(COMM.IPD-TM)
147/2023

C.0. (COMM.IPD-TM)-
147/2023
I.A. 8030/2023

C.0. (COMM.IPD-TM)-
253/2024
I.A. 47602/2024

ADVANCE CAUSE LIST (ORIGINAL SIDE)

SANSAR GRAMODYOG HIMANSHU DEORA,
MANDAL INDUSTWRIAL SHIVENDRA PRATAP
AREA, BIWANI, SINGH

HARYANA

V/s ARORA GRAM

YDYOG VIKAS MANDAL,

INDUSTRIAL AREA,

BHIWANI, HARYANA

HARI OM GARG M/S
STARLINE INDUSTRIES
V/s AGGARWAL CABLES
PVT LTD.

SATISH KUMAR

TIME INC
V/s BENNETT, COLEMAN
AND CO. LTD.

FIDUS LAW CHAMBERS

BENETT, COLEMAN &
CO LTD
V/s TIME INC & ANR

FIDUS LAW CHAMBERS,
KRIPA PANDIT, SACHIN
GUPTA, NANCY ROY

TIME INC
V/s SAMIR JAIN & ORS

S.HARIHARAN, SACHIN
GUPTA, INTTAL, KRIPA
PANDIT, SINGH &
SINGH, FIDUS LAW
CHAMBERS, NANCY ROY

MARICO LIMITED SHASHWAT TRIPATHI,
V/s GENERAL MILLS INC MUGDHA MILIND
& ANR. PALSULE

MARICO LIMITED SHASHWAT TRIPATHI,
V/s GENERAL MILLS INC MUGDHA MILIND
& ANR. PALSULE

ASICS CORPORATION  SHRAVAN KUMAR
V/s ASICS HEALTHCARE BANSAL
& ORS.
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13

14

15

16

17

18

19

ADVANCE CAUSE LIST (ORIGINAL SIDE)

C.0. (COMM.IPD-TM)- WILHELMSEN SHIPS

258/2024

I.A. 47884/2024
I.A. 47885/2024
I.A. 47886/2024

CS(COMM)-380/2019
L.A. 10089/2019
LA. 15351/2019

CS(COMM)-595/2019
I.A. 14922/2019
CCP(0) 58/2022

LA. 37607/2024
In CS(COMM)-
333/2022

CS(COMM)-830/2022
I.A. 20174/2022
I.A. 3987/2023

CS(COMM)-63/2023
I.A. 2941/2023

CS(COMM)-140/2023
I.A. 4816/2023
I.A. 4818/2023

SERVICE AS

V/s VISHAL ANAND
TRADING AS SBA &
ANR.

TITAN COMPANY
LIMITED

V/s ROHIT KUMAR JAIN
AND ORS.

JINDAL STAINLESS
(HISAR) LTD.
V/s MUKESH DALMIA

M/S HARI DARSHAN
SEVASHARAM PRIVATE
LIMITED

V/s M/S NATUREEXPERT

AYURVEDIC PVT LTD &
ANR.

NOVAMAX INDUSTRIES
LLP

V/s SANJAY KUMAR &
ORS.

SAMRIDHI
ENTERPRISES

V/s FLIPKART
INTERNET PRIVATE
LIMITED & ORS.

MARKETS AND
MARKETS RESEARCH
PRIVATE LIMITED
V/s METICULOUS
MARKET RESEARCH
PRIVATE LIMITED &
ORS.

GAURAV MUKHERJEE

NEEL A MASON, SUNIL
KUMAR SHARMA, VIVEK
AGARWAL, AKSHAY
AGARWAL, ACHUTHAN
SREEKUMAR

AKSHAY AGARWAL,
ACHUTHAN SREEKUMAR

VARUN DHINGRA,
HARISH KUMAR, SANJAY
AGGARWAL

MANOJ CHOUHAN,
UMESH MISHRA

SACHIN, AWNISH
MAITHANI, NAMAN
TANDON, ABHINAV
GARG, JEEVESH MEHTA

SUSHANTA KUMAR
NANDA, ARMAAN
BHARDWAJ, NISHCHAL
ANAND
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21

22

23

24

25

26

CS(COMM)-481/2023

CS(COMM)-636/2023
I.A. 17635/2023
I.A. 17636/2023

CS(COMM)-727/2023
I.A. 20150/2023
LA. 5502/2024

CS(COMM)-186/2024
L.A. 4912/2024

I.A. 37310/2024

I.A. 3417/2025

CS(COMM)-403/2024
I.A. 11190/2024
I.A. 43061/2024

CS(COMM)-644/2024
LA. 35242/2024

I.A. 35245/2024

I.A. 3102/2025
WITH CS(COMM)
762/2024

CS(COMM)-762/2024
I.A. 38559/2024
I.A. 38671/2024

ADVANCE CAUSE LIST (ORIGINAL SIDE)

ALLIED BLENDERS AND
DISTILLERS LIMITED
V/s EMPIRE ALCOBREV
PRIVATE LIMITED

M/S TEJ RAM DHARAM
PAUL

V/s SUNDER LAL GOYAL
& ANR.

TV TODAY NETWORK
LIMITED

V/s CAPITAL TV AND
ANR.

FASHION DESIGN
COUNCIL OF INDIA
V/s FEF GLOBAL
PRIVATE LIMITED &
ORS.

CASTROL LIMITED
V/s SATISHKUMAR
SHIVLAL GUPTA AND
ANR.

MANISH KUMAR JAIN
V/s JJRS ENTERPRISE

MANISH KUMAR JAIN
V/s MS. J J ELECTRICAL
INDUSTRIES & ORS.

NAGENDRA PRATAP
SINGH, ACHYUT TEWARI

VIRENDER KUMAR PURI,
SHAILEN BHATIA

MAMTA RANI, DEEPAK
GOGIA, NISHANT
KUMAR SRIVASTAVA,
KUMAR
SHASHWATSINGH
SAWNO, VIJAY KUMAR
SINGH, VARUN PATHAK,
RADHIKA GUPTA

LEXORBIS, N MAHABIR

RAKESH KUMAR OJHA,
URFEE ROOMI

ANKUR SANGAL, KARTIK
MALHOTRA, S K
BANSAL, SIDHANT GOEL

ANKUR SANGAL, SAAKET
JAIN, KARTIK
MALHOTRA
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27 CS(COMM)-647/2024 ABBOTT PRODUCT NAQEEB NAWAB

I.A. 35407/2024 OPERATIONS AG &
ANR.
V/s UNIZA HEALTHCARE
LLP
28 I.A. 48326/2024 KENT RO SYSTEMS LTD NAMAN JOSHI, SWAPNIL
In CS(COMM)- & ANR. GAUR, NAMAN JOSHI
681/2024 V/s KANCHAN SINGH &
ORS.
29 CS(COMM)-745/2024 MOONSHINE R MAYA, LZAFEER
I.A. 37981/2024 TECHNOLOGY PRIVATE AHMAD B.F., SUBHASH
LIMITED BHUTORIA
V/s WHITE STAR BV &
ORS.
30 CS(COMM)-1120/2024 M/S TRDP HAPPY SHAILEN BHATIA
I.A. 48290/2024 WORLD PVT LTD
V/s M/S AMAR BISCUITS
PVT LTD & ANR.
31 W.P.(C)-IPD-25/2024 RICKY RUBBER GAURAV ARORA
INDUSTRIES

V/s THE REGISTRAR OF
TRADE MARKS & ANR.

PART-HEARD MATTERS

32 CS(COMM)-568/2023 EUREKA FORBES SWAPNIL GAUR,
I.A. 15583/2023 LIMITED (FORMERLY  CHANDAN MISHRA,
I.A. 20232/2023 FORBES ENVIRO AMOLAK, AYUSH SINGH,
I.A. 20233/2023 SOLUTIONS LIMITED) HEMANT DASWANI,
I.A. 29694/2024 V/s NITESH SWAPNIL GAUR,
I.A. 6575/2025 ENTERPRISE AND ORS CHOTHE SAWANI
SUBHASH

FOR FINAL HEARING

33 C.A.(COMM.IPD-PAT)- GENENTECH INC AND  DEBASHISH BANERJEE,
205/2022 ANR JITESH KUMAR
V/s CONTROLLER OF
PATENTS AND ANR

%k %k %k k ok
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COURT NO. 47
HON'BLE MR. JUSTICE PURUSHAINDRA KUMAR KAURAV

NOTE: AS DIRECTED, ADVOCATES/LITIGANTS APPEARING THROUGH VIDEO CONFERENCING IN THE
COURT OF HMJ PURUSHAINDRA KUMAR KAURAV ARE TO MENTION ITEM NUMBER BEFORE THEIR
NAME & SHALL STRICTLY ADHERE TO VIDEO CONFERENCING RULES OF THE HIGH COURT OF DELHI,
DATED 26.10.2021 & BAR COUNCIL OF DELHI CIRCULAR NO. 602/GEN/SF/2024 DATED: 12.11.2024
FAILING WHICH THE MATTER SHALL BE REFERRED TO THE BAR COUNCIL OF DELHI FOR APPROPRIATE
ACTION.

NOTE: FOR MOVING ADJOURNMENT SLIP LATEST BY 6.00 P.M. PLEASE MAILTO
daya.nidhi@dhc.nic.in

CLICK HERE TO JOIN VC:-
https://virtualcourtdhc.webex.com/meet/virtualcourtdhcl1

ITEM OTHER
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

1 CS(COMM)- RAJESH ARORA & ORS.
1218/2018 V/s KAMALJEET SINGH
[.A. 16671/2019 AHLUWALIA & ORS.
I.A. 18271/2019

PREETPAL SINGH, PALASH
AGARWAL, SAURABH KALIA,
VIKAS ARORA

0.A. 17/2020

2 [CS(COMM)- MS ALLIANCE TECH SIDDHANT BUXY, RAKESH
10/2024 SOLUTION PVT LTD KUMAR SHUKLA, SIDDHANT
CC(COMM) V/s MS HITACHI SYSTEM BUXY, IN COMPLIANCE OF
29/2024 MICRO CLINIC PVT LTD ORDER DT. 29.08.2024
1.A. 37681/2024

3 [cS(0S)- SHRI PREM GROVER V.K.MISHRA, RAHUL, S.S.
1875/2006 V/s SHRI MUKUL JAUHAR, ARUN FRANCIS,
CRL.M.A. TRIVEDI SIDDHARTH YADAYV,
13113/2019 DHANANJAY GROVER,
1.A. 16008/2022 PAWANJIT SINGH BINDRA,

DHANANJAY GROVER

4  |cs(0S)- PRADEEP GODHWANI 'S K BHADURI, RAHUL LAL

1628/2010 V/s PARTHO ROY AKHRIYA, VAIBHAV KUMAR,

I.A. 10540/2010
[.A. 7689/2014

CHOWDHRY & ANOTHER JAGDEV SINGH, S.K.
BHADURI


mailto:daya.nidhi@dhc.nic.in
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc11
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10

CS(0S)- SUBHASH ARORA
1033/2013 V/s KISHAN SHARMA &
1.A. 7728/2020  ORS

1.A. 24427/2023

I.A. 46465/2024 BHAGWAN DAS KEWAL
REVIEW PET. RAMANI

440/2024 V/s ISHU RAMANI & ANR

In CS(0S)-

2096/2013

(Disposed off

case)

CS(0S)- KUSHAL INFRAPROJECT

2113/2013 INDUSTRIES INDIA LTD
V/s CHARAN SINGH &
ORS

CS(0S)- CHARANJEET KAUR

2126/2013 KHURANA

ADVANCE CAUSE LIST (ORIGINAL SIDE)

RAVI DATA, ATUL T N,
DAMINI CHAWLA, ARUN
BIRBAL, SANJEEV SINGH &
ASSOCIATES, SANTOSH
KUMAR ROUT

QAMARUDDIN &
ASSOCIATES, AMBAR
QAMARUDDIN

VISHAL SINGH, RIKESH
SINGH, ABHEY NARULA, B.S
MAAN

S S LINGWAL, MANSIMRAN
SINGH, MANPREET KAUR,

I.A. 17644/2013 V/s S MANMOHAN SINGH TANMAYA MEHTA, SANJEEV

I.A. 25231/2015 OBEROI AND OTHERS
I.A. 4330/2019

CS(0S)-145/2020 DELHI DEVELOPMENT

CC 16/2020 AUTHORITY

I.A. 4586/2020  V/s M/S BADARPUR
CRL.M.A. TRADERS UNION
14816/2020

I.A. 8681/2021
[.A. 6481/2022
I.A. 9338/2022

CS(0S)-187/2020 APEEJAY SCHOOL

I.A. 5975/2020  V/s NAYA SAMAJ

I.A. 5977/2020  |PARENTS ASSOCIATION
& ANR.

BHANDARI, ANIRBAN
BHATTACHARYA, HARSHAD
V HAMEED, KARAN GAUR,
R.S CHAUHAN, DINESH
GARG & RACHNA AGRAWAL

AMISH TANDON, ANSHUL
RAI, SHASHI PRATAP
SINGH, RAJESH CHHETRI,
VINAYAK SHRIDHAR
CHITALE, ANISHA
UPADHYAY, NEERAJ YADAV,
PUSHPA SINGH, FAISAL
NASEEM, PUSHPA SINGH,
AS PER COURT ORDER DT
TWELTH OCTOBER TWO
THOUSAND TWENTY

YASHMEET KAUR,
YASHMEET KAUR
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11 CS(0S)-320/2020 BT (INDIA) PVT. LTD BANI DIKSHIT, BANI
[.A. 9849/2020  V/s MS. BHAWNA BUTTA DIKSHIT
I.A. 10323/2020

12 CS(0S)-241/2021 SIRAJ UL HAQ PRACHA  NAVNEET, AMAN BHALLA,
I.A. 6247/2021  V/s NASIMUDDIN & ORS. AMIT VOHRA, SIDHARTH

[.A. 6248/2021 CHOPRA, NEHA JAIN, MOHD
I.A. 16754/2021 RAIS FAROOQUI,

CCP(O) 3/2022 SAMIULLAH MIRZA, RAJESH
[.A. 1423/2022 TYAGI, NEERAJ KUMAR,

I.A. 7136/2022 AFSHAN PRACHA, SUNIL
I.A. 13397/2022 KUMAR, GAURAV SONI

I.A. 37481/2024
I.A. 42948/2024

13 CS(0S)-333/2021 ASHISH KUMAR BAGGA SANDEEP CHOUDHARY,
I.A. 8768/2021  V/s ANUP BAGGA & ORS. PRIYANKA BHATLA, ANUJ

I.A. 8769/2021 GUPTA, JAYA TOMAR,

I.A. 8770/2021 AMAN LEEKHA, VIKASH

I.A. 11105/2021 KUMAR, SURENDRA, AYUSH
CC 5/2022 KUMAR, VIPIN V, ANISH

BHOLA, YASHVIR KUMAR,
ANUJ GUPTA, FILED IN

COMPLIANCE OF ORDER DT
TWENTY FOURTH OF
JANUARY TWO THOUSAND
TWENTY TWO
14 CS(0S)-413/2021 SH. KRISHAN ADARSH CHAMOLI, MINATI
[.A. 11112/2021 V/s SH. H. VIKRAM MURARI, MINATI MURARI,
I.A. 14852/2021 ADARSH CHAMOLI
I.A. 1690/2022
0.A. 57/2023
I.A. 12879/2023
15 CS(0S)-631/2021 SUMITRA DEVI NIKHIL MALHOTRA, NEERAJ]
CRL.M.A. V/s PRADEEP SINGH & = KUMAR GUPTA, KUMAR
15530/2022 ORS. DEEPRAJ, NIKHIL
[.A. 8023/2024 MALHOTRA

I.A. 31844/2024

16 CS(0S)-693/2021 NANDITA CHAUDHARY  PRITHA SRIKUMAR, JAI
I.A. 11782/2023 V/s LT COL RETD ATUL GUPTA, SANYAM
CHAUDHARY & ORS. KHETARPAL, HARISH
MALIK, JAHNVI SHARMA,
LALIT GUPTA, ARJUN PANT,
HARISH MALIK
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17  |CS(0S)-183/2024 SMT. MUKHTIARI & INDER SINGH DAHIYA
I.A. 5045/2024  ORS.
I.A. 5046/2024  V/s SMT. ROSHNI & ORS.
[.A. 5047/2024

18 CS(0S)-227/2024 ANJU SINGH PARMOD KUMAR SHARMA,
I.A. 6242/2024  BHADAURIA RISHI SEHGAL
V/s KRISHAN GOPAL
GUPTA & ANR.

19 [.A. 5170/2025  SHRI SUMEET SAHNAN PARMOD KUMAR SHARMA,

In CS(OS)- V/s SHRI SANDEEP SWEETY SOOD, GAGAN
365/2024 SAHANAN MATHUR

20 CS(0S)-415/2024 REKHA AGGARWAL NIPUN GUPTA, HARSHIT
I.A. 29453/2024 V/s MANIKANT AGARWAL

[.A. 29455/2024 AGGARWAL & ANR.
I.A. 29456/2024
I.A. 37249/2024
I.A. 49058/2024

21 CS(0S)-478/2024 MISS SAMAIRA SURI MOHD AKRAM, DHEERAJ
[.A. 31312/2024 MINOR THROUGH HER  SHARMA, AMIT CHANDEL
[.A. 7117/2025  MOTHER NATURAL
GUARDIAN
V/s SHRI MUKESH SURI
& ORS.

22 CS(0S)-917/2024 HARSH BENIWAL & ORS. MAMTA RANI, VARUN
I.A. 45728/2024 V/s AJAZ KHAN & ORS. PATHAK, DEEPAK GOGIA,

ANKIT GUPTA
23 [EX.P.-160/2014 ANIL VARMA KISHORE M GAJARIA,
EX.APPL.(OS)  V/s SUNITAVERMA &  SIDDHARTH BAMBHA, MALA
111/2018 ORS GOEL, MALA GOEL, CHIRAG
EX.APPL.(OS) AHLUWALIA, SIDDHARTH
1095/2021 BAMBHA
EX.APPL.(OS)
164/2022 (CROSS
OBJ.)
EX.APPL.(OS)
3094/2022
EX.APPL.(OS)
3426/2022
EX.APPL.(OS)

557/2024
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24

25

26

27

28

29

30

EX.P.-23/2018
EX.APPL.(OS)
295/2019
EX.APPL.(OS)
351/2019
EX.APPL.(OS)
352/2019

OMP (ENF.)
(COMM.)-
129/2024
EX.APPL.(OS)
935/2024

OMP (ENF.)
(COMM.)-
130/2024
EX.APPL.(OS)
936/2024

OMP (ENF.)
(COMM.)-
131/2024
EX.APPL.(OS)
937/2024

I.A. 36371/2024
I.A. 36372/2024
In TEST.CAS.-
8/1995
(Disposed off
case)

TEST.CAS.-
16/2013

I.A. 1525/2014
I.A. 18396/2022
I.A. 36934/2024

MEENU MALHOTRA &
ANR
V/s NEELAM SEHGAL

VISHWA- BVSR(JV)
V/s UNION OF INDIA

VISHWA- BVSR(JV)
V/s UNION OF INDIA

VISHWA- BVSR(JV)
V/s UNION OF INDIA

C S AGGL
V/s STATE

VISHVANIDHI DALMIA
V/s THE STATE & ORS

TEST.CAS.-2/2021 VIPUL CHANANA

[.A. 2503/2021

I.A. 13640/2023
I.A. 13641/2023
I.A. 13643/2023
I.A. 13990/2023
I.A. 30225/2024

V/s STATE OF NCT OF
DELHI & ORS.

ADVANCE CAUSE LIST (ORIGINAL SIDE)

RAJENDER AGARWAL,
KAVERI GUPTA, RAVI
KRISHAN CHANDNA,
MADHAV KHURANA,
HARISH KR. SHARMA,
HARISH K. SHARMA

KARTIK YADAV, AMIT
GEORGE

KARTIK YADAV, AMIT
GEORGE

KARTIK YADAV, AMIT
GEORGE

S K PURI, AJAY DAHIYA,
S.R. YADAV, C.S.ASHRI, H.S
KOHLI, PARAS CHAUDHARY,
KAPIL KHER, ANIL
CHANDEL, YASHPREET
SINGH, NEEL MANI PANT,
ANIL K KHER

RAJAT NAVAT, VIVEK
CHAUDHARY, ASHIM
SHRIDHAR, ARJUN SYAL,
APOORV KURUP, MANISH
VASHISHT, AMITABH
CHATURVEDI

ARBIND KUMAR, KANISHK
AHUJA, ANIL KUMAR
VERMA, SAMBIT NANDA,
DEEKSHA LADI KAKAR,
SATYENDRA KUMAR,
KANISHK AHUJA,
SATYENDRA KUMAR



21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

FOR DIRECTION

31 I.P.A.-9/1979 JUGAL KISHORE ARJUN BHANDARI
V/s ARBOR ACRES FARM
INDIA LIMITED

kkkkk



21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO. 50
HON'BLE MS.JUSTICE MANMEET PRITAM SINGH ARORA

1.NOTE: AS DIRECTED BY THE HON'BLE JUDGE, ONE PROXY COUNSEL WILL ALSO JOIN THE COURT BESIDES
THE ADJOURNMENT SLIP AND ADJOURMENT SLIP MUST ACCOMPANY THE “NO OBJECTION” OF OTHER SIDE
AND BE SENT LATEST BY 6 P.M. ON THE LAST WORKING DAY ONLY BEFORE THE DATE FIXED.

2.NOTE: FILE THE RELEVENT DOCUMENTS IN THE REGISTRY ONLY. NO DOCUMENTS WILL BE ACCEPTED
WHICH ARE SENT THROUGH E-MAIL/WHATSAPP.

TO JOIN V.C.: https://virtualcourtdhc.webex.com/meet/virtualcourtdhc5

Meeting number 25184205783

FOR ADJOURNMENT SLIP : courtmaster09@gmail.com

FOR SENDING APPEARANCE : https://forms.gle/vauowA4aiTxPqcBh9 from 10:00A.M.-4:30 P.M.

ITEM OTHER
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

1 ARB.P.-2121/2024 WANNAMO MARKETING TUHIN BATRA
PRIVATE LIMITED
V/s CHATPAY
COMMERCE PRIVATE
LIMITED

2 ARB.P.-144/2025 91 SPRINGBOARD SAGAR SHIVAM
BUSINESS HUB PRIVATE
LIMITED
V/s ORGANI BOTANIKA
INDIA PRIVATE LIMITED

3 ARB.P.-156/2025 M/S MONEYWISE PREETI
FINANCIAL SERVICES
PVT. LTD
V/s M/S VIDRI TEXTILES
ENGINEERING WORKS
AND ANR


https://virtualcourtdhc.webex.com/meet/virtualcourtdhc5
mailto:courtmaster09@gmail.com
https://forms.gle/vauowA4aiTxPqcBh9

21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

4 ARB.P.-161/2025 ADITYA BIRLA FINANCE AJAY UPPAL
LTD
V/s M/S SHARMA
ENTERPRISES & ORS.

5 EX.P.-4/2022 HIMANT KAPUR ANANT NIGAM,
EX.APPL.(OS) 54/2022 |V/s CHETANYA ASHUTOSH RANA,
CCP(O) 34/2024 BUILDCON PVT LTD KARAN KUMAR

6 EX.APPL.(OS) AL AHLI BANK OF POORVI ASWANI,
1067/2024 KUWAIT KSCP AALAM BIR SINGH
In EX.P.-17/2022 V/s HARJEET SINGH NIJJAR

SACHAR
7 EX.P.-27/2022 EDELWEISS ASSET KHAITAN & CO.
RECONSTRUCTION

COMPANY LIMITED
V/s TASHEE NIRMAN
PRIVATE LIMITED &

ORS.

8 EX.P.-76/2022 SMT POONAM MITAL PRIYANKA SHARMA,
EX.APPL.(OS) V/s SHRI VINAY KUMAR RITIKA CHOUBEY,
3385/2022 GARG & ORS. AVICHAL MISHRA,
EX.APPL.(OS) 437/2023 KABIR DIXIT,
EX.APPL.(OS) PRIYANKA SHARMA
1251/2023

9 EX.P.-12/2023 CANARA BANK MANOHAR MALIK,
EX.APPL.(OS) 225/2023 V/s ASHUTOSH SHARMA JURIXIN, MANOHAR
EX.APPL.(OS) 178/2025 MALIK

10 EX.P.-8/2025 RAJAT PRASAD AND SHRUTI SHARMA,
EX.APPL.(OS) 85/2025 |ORS. SUREKH KANT BAXY
WITH TEST.CAS. V//s ROHIT PRASAD AND
42/2021 ORS.

11 TEST.CAS.-42/2021 ADITYA MITTAL LAVKESH BHAMBHANI,
I.A. 45811/2024 V/s STATE OF NCT OF  MANJU NANDA,

I.A. 5929/2025 DELHI & ORS. SHRUTI SHARMA,
I.A. 5930/2025 SHIKHER DEEP
I.A. 5931/2025 AGGARWAL, SUREKH

KANT BAXY, MANJU
NANDA



21.03.2025

12

13

14

15

16

17

I.A. 39343/2024

I.A. 41982/2024

In TEST.CAS.-20/2022
(Disposed off case)

TEST.CAS.-45/2023

CS(COMM)-535/2019

CS(COMM)-868/2022
I.A. 21158/2022
I.A. 21160/2022
I.A. 21162/2022
I.A. 14627/2023

I.A. 29722/2024
I.A. 42724/2024

ADVANCE CAUSE LIST (ORIGINAL SIDE)

SAMEER PAUL
CHAUDHARY & ORS.
V/s STATE & ORS.

SUNIL KUMAR
V/s THE STATE

S.S. AGGARWAL
V/s M/S BAISIWALA
BROS.(P) LTD. & ORS.

MAX VENTURES
INVESTMENT HOLDINGS
PVT LTD

V//s CATALYST
TRUSTEESHIP LTD &
ORS.

SHIV SHAKTI
INTERNATIONAL

In CS(COMM)-417/2024 PRIVATE LIMITED

CS(COMM)-1142/2024
L.A. 48687/2024
L.A. 48688/2024
L.A. 48689/2024

V/s P.K. TIMBER
PRIVATE LIMITED &
ORS.

DELHIVERY LIMITED
V/s MR RAKESH ITALIYA
PARTNER OF ONE DAY
COURIER SERVICES &
ANR.

ANIL KUMAR SHUKLA,
RAGHAVENDRA
MOHAN BAJAJ,
PAVITRA KAUR,
SANTOSH KUMAR
ROUT, ATTIN
SHANKAR RASTOGI,
AMIT GUPTA

TRIPTI, AS PER ORDER
DT. 22.03.2023 IN
TR.P.(C) 47/2023, THE
PETITION PC NO.
30/2022 PENDING
BEFORE ADD DISTT
JUDGE, NORTH WEST,
ROHINI TRANSFERED
TO DHC

AKSHIT MAGO,
WITHOUT GENERATE,
TANVIR NAYAR,
GAYATRI GULATI,
SHALINI KAPOOR

MOULSHREE SHUKLA,
ATUL SHARMA, KARTIK
NAYAR, CHARU
SUBHASH BANSAL

PRADEEP SINGH
RANA, FANISH KUMAR
JAIN

NAMAN JOSHI



21.03.2025

18

19

20

21

CS(0S)-195/2018
I.A. 5750/2018

I.A. 12233/2018

I.A. 10421/2019
CRL.M.A. 12022/2019
I.A. 20044/2022

CS(0S)-568/2018
I.A. 15312/2018
CC 36/2019

I.A. 1656/2019
I.A. 5782/2019
I.A. 45900/2024
I.A. 45901/2024

CS(0S)-192/2022
[.A. 5192/2022
I.A. 7709/2022
I.A. 9366/2022
I.A. 9710/2022
I.A. 11726/2022
I.A. 14625/2022
I.A. 14639/2022
I.A. 16670/2022
I.A. 18554/2022
I.A. 479/2023
I.A. 487/2023
I.A. 7175/2023
[.A. 7176/2023
I.A. 7237/2023
I.A. 14232/2023
I.A. 14249/2023
I.A. 10849/2024
I.A. 36739/2024
I.A. 36740/2024
I.A. 36741/2024
I.A. 3751/2025
WITH CS(OS) 345/2022

CS(0S)-345/2022
L.A. 9231/2022
L.A. 9232/2022
1.A. 40590/2024

ADVANCE CAUSE LIST (ORIGINAL SIDE)

ANSH CHADHA
V/s SANGEETA CHADHA
& ORS.

BSES YAMUNA POWER
LTD.

V/s DELHI STATE
ELECTRICITY WORKERS
UNION & ORS.

AMIT SAXENA.
V/s NITIN SAXENA.

NITIN SAXENA
V/s AMIT SAXENA

MUKESH GUPTA, JYOTI
TANEJA, APURYV,
SAURABH KANSAL,
RISHABH KAPUR,
NIKHILESH KUMAR,
ABHISHEK SHARMA,
UTKARSH KOKCHA

HEMANT SINGH,
SARILINA ROY, J.
SAGAR ASSOCIATES,
SALIM INAMDAR,
SALIM A INAMDAR,
ABHISHEK S. PUNBIR,
ANUPAM VARMA

VIKHYAT OBEROI,
EKTA CHOUDHARY,
RAHAT BANSAL,
VIKHYAT OBEROI,
NITIN WADHWA, EKTA
CHOUDHARY

NITIN WADHWA,
VIKHYAT OBEROI,
NITIN WADHWA



21.03.2025

22

23

24

25

26

27

CS(0S)-225/2022
L.A. 6201/2022

I.A. 6202/2022

L.A. 20074/2022

1.A. 9027/2023

WITH CS(OS) 200/2023

CS(0S)-200/2023
I.A. 5858/2023
I.A. 5860/2023
L.A. 22063/2023

CS(0S)-408/2022

CS(0S)-474/2022

CS(0S)-786/2022
I.A. 21137/2022
I.A. 21139/2022
I.A. 16508/2023
I.A. 39622/2024
I.A. 4472/2025

CS(0S)-816/2022
I.A. 21834/2022
I.A. 21835/2022
[.A. 1533/2024
[.A. 1534/2024
[.A. 1535/2024
[.A. 1536/2024
I.A. 31392/2024
I.A. 31393/2024
I.A. 31395/2024

ADVANCE CAUSE LIST (ORIGINAL SIDE)

ASHA JAIN
V//s SAJJAN PASARI AND
ANR

ASHA JAIN
V//s SANDEEP KATARIA
AND OTHERS

ANIL AGGARWAL
V/s MANISH AGGARWAL
AND ORS.

SMT.SHABNAM KAUR
RAHEJA & ANR.

V//s BHUPINDER SINGH
KALSI & ORS.

SHAKUNTLA SHARMA
V/s JETEINDER SHARMA
& ORS.

MRS. NEERAJ
V/s MR. GANGA RAM
AND ORS

SONIA DUBE,
PRAVEEN KAPOOR,
SHIVAM NIRBHAY,
KARANJAWALA & CO,
PRAVEEN KAPOOR,
SONIA DUBE

VIVEKANAND,
KARANJAWALA & CO,
SHIVAM NIRBHAY,
SONIA DUBE

ARUN KUMAR BATTA,
VISHAL TEWARI,
PRIYANJALI SINGH

KULDEEP KUMAR,
AKSHIT SACHDEVA

GANESH CHANDRA
PANDEY, SURESH
CHAND SINGHAL,
KUNAL RAWAT,
PRASHANT
MENDIRATTA,
AMARJEET SINGH
SAHNI, ARJUN SINGH
KHURANA, ATUL
KHARBANDA,
PRASHANT
MENDIRATTA

RAJ BAHADUR SINGH,
KARTIK DABAS,
JAIDEEP SINGH,
KARTIK DABAS



21.03.2025

28

29

30

31

32

33

34

35

36

CS(0S)-170/2023

CS(0S)-462/2023
I.A. 14546/2023

CS(0S)-613/2023
I.A. 19539/2023
I.A. 3653/2024

CS(0S)-632/2023
1.A. 19982/2023
1.A. 36257/2024
1.A. 36330/2024

CS(0S)-635/2023
1.A. 20154/2023
1.A. 20155/2023
1.A. 21531/2023
1.A. 3175/2024

CS(0S)-783/2023
I.A. 23546/2023
I.A. 23548/2023
[.A. 1334/2024
[.A. 4424/2024
I.A. 4801/2024

CS(0S)-810/2023
I.A. 24372/2023
I.A. 1062/2025

CS(0S)-36/2024
I.A. 893/2024
I.A. 895/2024

CS(0S)-31/2025
I.A. 1258/2025
I.A. 1259/2025
I.A. 1260/2025

ADVANCE CAUSE LIST (ORIGINAL SIDE)

MRS ANITA MALHOTRA
V/s SATISH KUMAR
SOOD AND ORS

KANCHAN KAPOOR &
ANR.

V/s AJAY CHOPRA &
ORS.

POONAM
V/s KULDEEP AND ORS.

DEEPAK ARORA & ANR.
V/s MAHESH CHANDER
ARORA & ORS.

SHIVANI SOBTI
V/s KULDIP SOBTI

VIRENDRA NARANG HUF

& ANR.
V/s SAMSHER KALRA &
ORS.

DR KIRAN DUA
V/s BIKRAMIIT SINGH
DUGGAL AND ORS

SAHEBDEI AND ORS

V/s SANTOSH DEVI AND

ORS

KARTIK NAGARKATTI,
VIKAS MISHRA, VIVEK
SINGH

MADHUR PRABHAT
BHARGAVA, JITENDER
CHAUDHARY, RAJIV
BAJA]

VISHAL SONI,
VATSALA CHAUHAN,
VISHAL SONI

PANKAJ VIVEK

MANISHA, RAJAT
JOSEPH

VINOD KUMAR, RAJIV
K GARG, VINOD
KUMAR

ANIL KUMAR TRIPATHI

SIDDHARTH
CHAUDHARY, ROHIT
KUMAR, RAMIT
SEHRAWAT, AKIL
RATAEEYA

SHRI HARJINDER SINGH BALDEV SINGH

THROUGH SPA SHRI
AMARJEET SINGH

V/s SHRI JASWINDER
SINGH
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37

38

39

40

41

42

43

44

CS(0S)-62/2025
I.A. 2389/2025
I.A. 2390/2025
I.A. 2391/2025

CS(0S)-123/2025
I.A. 5102/2025
I.A. 5103/2025
I.A. 5104/2025
I.A. 5105/2025
I.A. 5106/2025

CS(0S)-153/2025
1.A. 41998/2024
L.A. 42000/2024
I.A. 3375/2025

0.M.P.-9/2024

I.A. 47472/2024
I.A. 47473/2024
I.A. 47474/2024

0.M.P. (COMM)-
133/2019

1.A. 4724/2019
I.A. 13143/2019
1.A. 14587/2019

0.M.P. (COMM)-
175/2019

I.A. 6475/2019
1.A. 49412/2024

0.M.P. (COMM)-
222/2019

1.A. 14609/2019
1.A. 2310/2021

0.M.P. (COMM)-
525/2019

I.A. 17995/2019
I.A. 17996/2019
1.A. 17997/2019

ADVANCE CAUSE LIST (ORIGINAL SIDE)

NAVEEN BHATIA & ORS. SACHIN MISHRA

V/s RAJ BALA

ADARSH RANDHAWA
V/s DELHI
DEVELOPMENT
AUTHORITY & ORS.

SMT. AANCHAL
AGGARWAL AND ANR
V/s SMT. PRABHA
AGGARWAL AND ORS.

ARVIND KUMAR JAIN
V//s PARVEEN KUMAR
GARG & ORS.

VIJAY KUMAR MUNJAL &

ORS.
V/s PANKAJ MUNJAL &
ANR.

UNION OF INDIA

V/s M/S BCC
DEVELOPERS &
PROMOTORS PVT.LTD,

STATE OF HARYANA
ROAD & BRIDGES
DEVELOPMENT
CORPORATION LTD.

V//s KCC BUILDCON PVT.

LTD. THROUGH ITS
DIRECTOR SHRI SHIV
RAJ KUNDU

UNITED INDIA
INSURANCE COMPANY
LIMITED

V/s OLAM AGRO INDIA
PRIVATE LIMITED

AKSHIT MAGO

SHAHBAZ AHMAD
NAIK, SHAANTANU
DEVANSH

SAMEER SIDHAR,
KARTICKAY MATHUR,
JMRK LEGAL
ASSOCIATES

PRIYA DEEP, KHAITAN
& CO., AGARWAL LAW
ASSOCIATES,

AAYUSHMAAN GAUBA,
AAYUSHMAAN GAUBA

RIPUDAMAN SINGH
BHARDWAJ, RAHUL
MALHOTRA

ATUL KUMAR, ANIL
GROVER, ANIL
GROVER

AAYUSHI KHURANA,
VISHAL GOHRI



21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

45  |OMP (ENF.) (COMM.)- IRCON MERCY HUSSAIN
10/2025 INFRASTRUCTURE
EX.APPL.(OS) 53/2025 SERVICES LTD
V/s MADURAI MULTI
FUNCTIONAL COMPLEX
PRIVATE LIMITED

46 0.M.P.(MISC.)(COMM.)- SP SINGLA ANIRUDH WADHWA
4/2025 CONSTRUCTIONS PVT
I.A. 96/2025 LTD

V//s STATE OF WEST
BENGAL THROUGH ITS
SUPERINTENDING
ENGINEER PW ROADS
DIRECTORATE

* % %k %



21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

AT 11.30 A.M.

COURT NO. 121, FIRST FLOOR BLOCK (A)
BEFORE MR. KANWAL JEET ARORA,REGISTRAR GENERAL

Click TO Join The VC
https://dhcdja.webex.com/meet/dja.dhc.vc4

ITEM
NUMBER

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

1 EX.APPL.(OS) BCC DEVELOPERS AND RAHUL MALHOTRA

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

1573/2024 PROMOTERS PVT.

In OMP (ENF.) LTD.

(COMM.)- V/s UNION OF INDIA
181/2023

(Disposed off

case)

*kkkkk*k


https://dhcdja.webex.com/meet/dja.dhc.vc4

21.03.2025

ADVANCE CAUSE LIST (ORIGINAL SIDE)

R - 1, NEW COURTS BLOCK (GROUND FLOOR), (0S-C)

BEFORE DR.JAGMINDER SINGH, JOINT REGISTRAR (JUDICIAL)

Click TO Join The VC https://jrdhc.webex.com/join/jrdhc001

ITEM
NUMBER

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING

OF ISSUES
1

CASE NUMBER

CS(COMM)-
138/2023
I.A. 6420/2025

CS(COMM)-
613/2023

I.A. 16782/2023
I.A. 16784/2023
I.A. 42609/2024
I.A. 42610/2024

CS(0S)-870/1986
I.A. 4358/2007
I.A. 6700/2007
I.A. 7518/2007
I.A. 5208/2011
I.A. 17646/2018
I.A. 1358/2019
I.A. 4507/2019
I.A. 11814/2019
I.A. 14216/2019
[.A. 4981/2021
I.A. 4803/2022
I.A. 9096/2022
I.A. 20042/2022
[.A. 8104/2023
I.A. 12278/2023
[.A. 9733/2024
I.A. 30624/2024
I.A. 42539/2024
I.A. 42540/2024

PARTY NAME

RAJ KUMAR JALAN
V/s PRAKSH CHAND
JALAN

ASSETS CARE AND
RECONSTRUCTION

ADVOCATE NAME OTHER INFORMATION

SIDDHARTH SUNIL,
KUNAL ANAND

VANSHA SETHI
SUNEJA, NEERAJ]

ENTERPRISE LIMITED YADAV, KHAITAN &
V/s SUNIL GHORAWAT CO.

& ORS.

MAHARAJA JAGAT
SINGH

V/s LT.COL. SAWAI
BHAWANI SINGH &
ORS

SUBHASH OBEROI,
KN JAIN, F.KAPUR,
SK
BHATTACHARYA,
H.L.RAINA,
P.BANERJEE, M R
RAJU, DR M P
RAJU, IS ALAG, MR.
NS BAJWA, KN
KATARIA, VINAY
BHASIN, RASHMI,
D.D. SINGH, D.K.
MALHOTRA,
NEELAM JAIN,
RAJESH
MALHOTRA, P.
GEORGE GIRI,
HARA, HARA PD,
ANJALI K VERMA,
MANISH KUMAR,


https://jrdhc.webex.com/join/jrdhc001

21.03.2025

I.A. 42541/2024
I.A. 44319/2024
I.A. 47044/2024
I.A. 49018/2024
I.A. 3674/2025
I.A. 5690/2025

CS(0S)-
2631/1999

LA. 15648/2023
WITH TEST.CAS.
7/2016

TEST.CAS.-
7/2016

CS(0S)-354/2023
I.A. 3169/2025
I.A. 5481/2025
WITH CS(0S)
158/2024

CS(0S)-158/2024
LA. 38139/2024
LA. 38142/2024
I.A. 4513/2025
WITH CS(OS)
354/2023

HARISH KALRA AND
ORS.

V/s MADAN KALRA
AND ORS.

ADVANCE CAUSE LIST (ORIGINAL SIDE)

ANJALI K. VEARMA,
SHYAM MOORJANI,
SHYAM, MANISH
SINGHVI, RAHUL
SINGH CHAUHAN,
RAMNI TANEJA,
BHAVYA BHARTI,
AMAN JHA, MOHIT
MUDGAL,
RAJENDRA
SINGHVI, SEERAT
DEEP SINGH,
MANIT MOORJANI,
D. K. DEVESH,
RAJIV BAHL,
TASNEEM AHMADI,
MEERA MATHUR,
RAJENDRA
SINGHVI, BHAVYA
BHARTI, MS.
TASNEEM AHMADI,
D. D SINGH, RAJIV
BAHL

PP AHUJA, TARUN
GUPTA, ABHINAV
KAUSHIK,
K.S.SINGH, RAHUL
SINGH

SHRI MOHAN KALRA & PREM PAUL AHUJA,

ORS
V/s STATE

P P AHUJA

SH. SUSHIL KUMAR & [MAHBOOB ALAM

ORS.
V/s VIJAY KUMAR
GUPTA & ORS.

VIJAY KUMAR GUPTA

AND ANR
V/s SUSHIL KUMAR
GOEL AND ORS

INAYATI, KUNAL
MADAN, KUNAL
MADAN

MAHBOOB ALAM
INAYATI, IN
COMPLIANCE OF
ORDER DT.
19.01.2024 PASSED
IN TR.P.(C)



21.03.2025

10

11

12

CS(0S)-361/2023
I.A. 11002/2023
[.A. 11261/2024
I.A. 36398/2024
I.A. 41016/2024
I.A. 41017/2024
I.A. 47139/2024
I.A. 150/2025

CS(0S)-398/2023
I.A. 11842/2023
[.A. 5758/2024
I.A. 31466/2024
I.A. 47988/2024
I.A. 1125/2025

CS(0S)-422/2023
I.A. 21900/2023
I.A. 21901/2023
CC 2/2024

I.A. 36374/2024
I.A. 36376/2024
I.A. 36377/2024
I.A. 45844/2024

CS(0S)-726/2023
1.A. 22323/2023

CS(0S)-789/2023
I.A. 23712/2023
I.A. 36046/2024
I.A. 43694/2024

SHRI PRAKASH
SHUKLA & ANR.

V/s M/S CHETANYA
BUILDCON PRIVATE
LIMITED & ORS.

KARAN MAHAJAN
V/s RAJESH KUMAR
SHARMA & ORS.

SH MANOJ KWATRA

V/s RAJNISH KWATRA

& ANR.

JAIPREET SINGH
DHEERAN & ORS.
V/s PRADEEP SINGH

DR. NITIN MOHAN
LAL

V/s KANAK NEWS &
ORS.

ADVANCE CAUSE LIST (ORIGINAL SIDE)

140/2020 THE SUIT
NO. CIV DJ
271/2023 PENDING
WITH ADD DISTT
JUDGE, TIS HAZARI
COURTS IS
TRANSFERRED TO
DHC

SHIVANG RAWAT,
AJIT WARRIER,
MEENAKSHI
MIDHA, SHIVANG
RAWAT, AJIT
WARRIER, SERMON
RAWAT

SOMNATH
BHATTACHARYA,
MANISH TANWAR,
SOMNATH
BHATTACHARYA,
MUKESH SHARMA

ATUL BATRA,
KUNAL MADAN,
ATUL BATRA, IN
COMPLIANCE OF
ORDER DT
01.11.2023

ANISH KUMAR
MAGGO, MONICA
ANAND

ATUL BATRA,
GAURAV KHANNA,
ABHISHEK KUMAR
SINGH, DEEPAK
GOGIA, BIRAJA
KANTA
MAHAPATRA,
SUBHASH
CHANDER SHARMA,



21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

ADITYA GUPTA,
RISHI RAJ
SHARMA, TEJAS
KARIA,
HARISANKAR
MAHAPATRA,
AANCHAL TIKMANI,
VARUN PATHAK,
SANYAM
KHETARPAL

13 [.A. 1857/2025 ' MANJU AGGARWAL PRADEEP SINGH
In CS(OS)- ANR & ANR. RANA, VISHAKHA
882/2023 V/s VIPUL AGGARWAL AHUJA, MANBHAR

MITTAL

14 TEST.CAS.- MUKESH KUMAR ARVIND KUMAR
85/2023 SHARMA
V/s STATE (GOVT. OF
NCT OF DELHI) & ORS.

ADMISSION DENIAL

15 CS(COMM)- MR. SUJEET KUMAR  SUMANTA KUMAR
385/2023 GUPTA NAYAK, BHARAT
I.A. 11013/2023 V/s IDEAL PREPAID = ARORA
I.A. 19176/2023 INDIA PVT. LTD. &
I.A. 22224/2023 ORS.

16 CS(COMM)- MOHAMMED ROHIT GANDHI,
805/2023 ABDULLAH THROUGH HITESH, FARRUKH
SPA HOLDER KHAN

CHANGHEZ KHAN
V/s SNNR PRIVATE
LIMITED & ORS.

17 CS(0S)-251/2023 SHRI SUBHASH POOJA KOHLI,
I.A. 7709/2023  CHANDER BHOLA SURESH CHAND
V/s HEMANT MEHTA  SINGHAL

FOR EVIDENCE
18 CS(0S)-736/2004 SANJAY KHANNA DIVYA KESAR, AT 12:30 P.M.
I.A. 12986/2007 V/s DISCOVERY D.B.DIWAL,

[.A. 6953/2011 COMMUNICATIONS A.J.BHAMBANI,
I.A. 18987/2013 INDIA NITIN BHATIA,



21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

0.A. 39/2016 S.N.GUPTA,

1.A. 956/2016 SAURABH KANSAL,

1.A. 2120/2016 PAYAL KAKRA,
ARUN KHOSLA,
SUMITA HAZARIKA,

DINESH SETH,
SAURABH KANSAL
& PALLAVI S
KANSAL, MR. ARUN
KHOSLA, S.N
GUPTA

%k %k %k %k %k %



21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

R - 9, NEW COURTS BLOCK (GROUND FLOOR),(0S-B)
BEFORE MS. TYAGITA SINGH, JOINT REGISTRAR (JUDICIAL)

(NOTE : IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MR. BHASKAR CHANDER
TIWARI, READER TO LD. PRESIDING OFFICER(9868053019)

NOTE : COUNSELS WHILE APPEARING IN MATTER THROUGH (VC) VIDEO CONERENCING ARE
REQUESTED TO LEAVE THEIR APPEARANCE IN CHAT BOX ALONG WITH THEIR MOBILE
NUMBER.

Click TO Join The VC https://jrdhc.webex.com/join/jrdhc9

ITEM ADVOCATE
NUMBER CASE NUMBER PARTY NAME NAME OTHER INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

1 CS(COMM)-806/2016 M/S ARRENA PUNEET RELAN,
1.A. 32928/2024  OVERSEAS PRIVATE B SHANKAR
1.A. 4003/2025 LIMITED BANERJEE,
V/s M/S BATRA ART  VIKAS MEHTA,
PRESS RAJAT ANEJA,
SANGHI & CO,
YOGENDER
KUMAR

2 I.A. 46313/2024 MRS SUNITA & ORS AJAY KUMAR

1.A. 46314/2024  V/s MR BRIJ MOHAN PORWAL,

In CS(0S)-98/2016 |SHARMA & ORS PRAVEEN SURI,
SARVAJEET
KUMAR
THAKUR,
NISHANT
ANAND &
HEMANT ARYA,
PRAVEEN SURI

3 CS(0S)-50/2020  ARUNA AGGARWAL  ATUL SAHI,

I.A. 4453/2023 V/s URMILA BANSAL DINESH
I.A. 4454/2023 & ORS. MONGA,
CHETNA RAI,

RAJAT ANEJA


https://jrdhc.webex.com/join/jrdhc9

21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

4 CS(0S)-135/2020  PATANJALI AYURVED MAMTA RANI,
I.A. 4093/2020 LTD. & ANR TEJAS KARIA,
V/s SOBHAGYA SHRUTTIMA
MEDIA PVT. LTD. EHERSA, ARNAV
(APN LIVE) & ORS.  MITTAL, SMITA

JAIN,
SIMRANJEET
SINGH
5 CS(0S)-260/2024  |JITENDRA SINGH ~ ARCHANA
1.A. 7112/2024 CHOUHAN LAKHOTIA,

I.A. 47119/2024 V//s SBI CARDS AND  NISHANT DAS,
PAYMENT SERVICES ARCHANA
LTD THROUGH LAKHOTIA
SEEMA KAPAHI

6 CS(0S)-306/2024  MAHENDRA SINGH  NAMITA

I.A. 8727/2024 RAWAT CHOUDHARY,
V//s RAJENDER SINGH SIDHARTH
RAWAT & ORS. JOSHI
7 CS(0S)-365/2024  SHRI SUMEET PARMOD KUMAR
I.A. 10213/2024 SAHNAN SHARMA,
I.A. 10214/2024 V/s SHRI SANDEEP  SWEETY SOOD,
I.A. 5170/2025 SAHANAN GAGAN MATHUR
8 CS(0S)-476/2024  SANDEEP SINGH &  ARCHANA
I.A. 31307/2024 ANR. LAKHOTIA,
V/s PRAVEEN BAHL  RAHUL
CHAUHAN
9 CS(0S)-704/2024  H.H. LOKANATH AJAY GARG,
I.A. 38213/2024 SWAMI VARUN PATHAK,

I.A. 47938/2024 V/s MS. SARASWATI RAKESH TANEJA
SARA RICHARDSON

JONES & ORS.
10 CS(0S)-737/2024  MR. AAROHAN HARSHIT
I.A. 39326/2024 TYAGI KEDAWAT,
V/s M/S GREAT VIVEK GAUR

ROCKSPORT PVT.
LTD. & ORS.



21.03.2025

11

12

13

14

CS(0S)-739/2024
I.A. 39355/2024
I.A. 5335/2025
I.A. 5336/2025

CS(0S)-742/2024
I.A. 39381/2024
I.A. 46672/2024
I.A. 1502/2025
I.A. 1555/2025
I.A. 1576/2025
I.A. 1931/2025
I.A. 1932/2025
I.A. 2016/2025
I.A. 2155/2025
I.A. 2156/2025
I.A. 2450/2025
I.A. 2475/2025
I.A. 3011/2025
I.A. 5307/2025

TEST.CAS.-19/2016
[.A. 2113/2023

TEST.CAS.-
27/2020(Disposed
off case)

MRS. SHASHI
SULTANIA

ADVANCE CAUSE LIST (ORIGINAL SIDE)

AJAY JAIN,
MOHAMMAD

V/s MRS. NEENA JAIN HASIBUDDIN

& ORS.

ZAMEER AHMED
JALWA

V/s MRS. FIRDAUS
BEGUM & ORS.

RATANMALA JAIN
V/s STATE OF NCT
DELHI & ORS

VIJAY SINGHANIA
V/s STATE OF NCT
OF DELHI & ORS.

JAVED KHAN,
UZAIR ELAHI,
SAMBIT NANDA,
NAUSHAD
AHMED KHAN,
ANIL KUMAR
BATRA,
ALAMGIR,
SANDEEP
SHARMA,
SAMIULLAH
MIRZA,
MOHAMMAD
ABID, UZAIR
ELAHI, SAMBIT
NANDA, MOHD
TARIQUE,
SANDEEP
SHARMA, NASIR
AZ1Z,
SAMIULLAH
MIRZA

OM PRAKASH
SHEKHAWAT,
AKASH JANDIAL,
RAHUL SHUKLA

SONALI
CHOPRA, AJAY
KUMAR SEJWAL,
ABHIMANYU
JHAMBA,
AMBIKA VOHRA

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES (TIME FIXED MATTERS)

15

EX.P.-50/2020
EX.APPL.(OS)
882/2020
EX.APPL.(OS)
883/2020

LIBERTY SHOES
LIMITED

V/s CROCS INC USA.

N PARVATI, AT 12:30 P.M.

KAPIL WADHWA



21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

ADMISSION DENIAL

16 CS(COMM)-371/2024 MS. SAVITA GUPTA MANOJ TOMAR,
I.A. 10374/2024 V/s M/S KSIM ANAND
SPIRITS LLP & ORS. |SHANKAR JHA

17 CS(0S)-250/2024 CSV NAIR (CS RADHIKA
[.A. 6776/2024 VALASALAKUMRAN KHUSHALDAS
I.A. 6777/2024 NAIR)
V/s MUKESH VERMA
AND ANR

18 CS(0S)-965/2024  SANDEEP PRASAD HARSH NITIN
I.A. 46988/2024 V/s LIVEPURE SMART GOKHALE
HOMES PVT. LTD.

FOR EVIDENCE
19  (CS(COMM)-224/2016 ZENITH CLOTHING ~ AMIT SETHI,
COMPANY RAJIV RANJAN
V/s MV S ENGG LTD DWIVED],
KULJEET RAWAL
20  |CS(COMM)-281/2020/MS KHURMI AKSHIT MAGO, |AT 12:30 P.M.
CC(COMM) 10/2020 ASSOCIATES P LTD  SAGRIKA
V/s MAHARISHI TANWAR,
DAYANAND CO- AKSHAY
OPERATIVE GROUP  MAKHIJA, AS
HOUSING SOCIETY  PER DIRECTION
GIVEN TO
REGISTRY IN
COURT ORDER
DT FORTEEN
DECEMBER TWO
THOUSAND
TWENTY
21 |CS(0S)-578/2016  |SATISH KUMAR ASHISH
V/s SHRI AGGARWAL,
PURSHOTTAM MAHAMAYA
MAHESHWARI & ANR CHATTERJEE,
MANISH
KAUSHIK,
GOURAVE
KUMAR
AGARWAL,

VINAY KUMAR
JAIN



21.03.2025

22 [CS(0S)-268/2020
1.A. 8260/2020
23 TEST.CAS.-4/2016
1.A. 11362/2019
1.A. 1903/2021
1.A. 1912/2021
FOR ORDERS
24 |CS(0S)-36/2020

I.A. 13879/2022

ASHOK KUMAR &
ANR.
V/s B V NIREN &
ORS.

MANIKA MADAN

V/s STATE & ORS.

CMDR. JAGDEEP
SINGH MINHAS
(RETD.)

ADVANCE CAUSE LIST (ORIGINAL SIDE)

SUDEEP SUDAN

VIKRAM SINGH,
MANSI GUPTA,
VINEETA
BANSAL,
NIVESH
SHARMA, PAYAL
JAIN, VIKRAM
SINGH DAHIYA

NIDHI MOHAN
PARASHAR,
SHASHANK

V/s BUREAU OF CIVIL SHARMA

AVIATION SECURITY

THROUGH ITS

DIRECTOR GENERAL

& ANR.

3k % %k %k %k %k *k



21.03.2025

R - 2, NEW COURTS BLOCK (GROUND FLOOR), (OS-H)
BEFORE SH. AJAY GULATI, JOINT REGISTRAR (JUDICIAL)

ADVANCE CAUSE LIST (ORIGINAL SIDE)

(NOTE : IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MS. MANSI ANEJA
NAGPAL READER TO LD. PRESIDING OFFICER (9971595303)

Click TO Join The VC https://jrdhc.webex.com/join/jrdhc2

ITEM

NUMBE CASE NUMBER PARTY NAME

R

ADVOCATE NAME

OTHER
INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

1

CS(COMM)-
700/2022
L.A. 16482/2022

CS(COMM)-
582/2023
I.A. 3699/2025

CS(COMM)-
730/2023
I.A. 20182/2023

CS(COMM)-
37/2024

I.A. 925/2024
1.A. 37739/2024

I.A. 3325/2025
In CS(COMM)-
106/2024

STAR INDIA PVT LTD &
ANR.

V/s SERTIALGHAR.ME & ORS.

KHADI AND VILLAGE

INDUSTRIES COMMISSION

V/s NITISH KUMAR AND
ANR.

VIACOM18 MEDIA PRIVATE

LIMITED

V/s BIGGBOS.LIVE & ORS.

AMERICAN ACADEMY OF

FINANCIAL MANAGEMENT

LAKSHMI KRUTTIKA
VIJAY, ANURAG JAIN,
ANGAD SINGH MAKKAR

NAVEEN KUMAR,
PRITHVI SINGH

PIYUSH BERIWAL,
AKSHAY MALOO

SONALI JAITLEY,
DANIYAL KHAN,

INDIA PRIVATE LIMITED & SIDHANT GOEL

ANR.

V/s PGP ACADEMY PRIVATE

LIMITED & ORS.

ASTRAZENECA AB & ANR.

CHIRAG AHLUWALIA,

V/s AZISTA INDUSTRIES PVT NAMAN JOSHI, R.

LTD & ORS.

SUDHINDER, JASKARAN
SINGH CHAWLA, ROHAN
ROHATGI, VAISHALI
MITTAL, SHIVANG
SHARMA, NAMAN JOSHI


https://jrdhc.webex.com/join/jrdhc2

21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

6 CS(COMM)- NETWORK18 MEDIA AND R MAYA, SHIVAM
449/2024 INVESTMENTS LIMITED &  NARANG, TEJAS KARIA,
I.A. 30575/2024 ORS. DEEPAK GOGIA,
I.A. 45149/2024 V/s WWW.BRAWLERSFIGHTC RIDDIMA SHARMA,
I.A. 4143/2025 LUB.COM & ORS. DEEPSHIKHA SARKAR, R

MAYA

7 CS(COMM)- ZYDUS WELLNESS CHANCHAL SHARMA,

1049/2024 PRODUCTS LTD NAMAN JOSHI, HARISH

I.A. 46229/2024 /s KAVITA GUPTA TRADING KUMAR, NATARAJ]
I.A. 3288/2025 |AS M/S SKS BIOTECH & ORS. GURUSWAMY, NAMAN

I.A. 6138/2025 JOSHI, CHANCHAL
SHARMA
8 CS(COMM)- UNISYS INFOSOLUTIONS R MAYA, ADITYA GUPTA,
1116/2024 PRIVATE LIMITED & ORS. NIKHIL CHAWLA

I.A. 48162/2024 \/s DESICINEMAS.TV & ORS.

ADMISSION DENIAL

9 CS(COMM)- UNDER ARMOUR, INC. SAMIK MUKHERIJEE, S K

843/2023 V/s ANISH AGARWAL & ANR. BANSAL
FOR EVIDENCE

10 C.0. (COMM.IPD- MONA AGGARWAL M.K. MIGLANI

TM)-322/2022  V/s SANDHYA GUPTA AND
ANR.

11 CS(COMM)- VEE EXCEL DRUGS & ANSHUJ DHINGRA,

92/2017 PHARMACEUTICALS(P) LTD. ARCHANA SAHADEVA

I.A. 10181/2009 V/s HAB PHARMACEUTICALS
I.A. 11860/2023 & RESEARCH LTD.

12 CS(COMM)- ZENNER INTERNATIONAL KARTIKE ANAND,
156/2017 GMBH & CO KG AND ANR SAURABH SETH, AMBAR
V/s ANAND ZENNER QAMARUDDIN, KUNAL
COMPANY PVT LTD DUTT, ANJU AGRAWAL
13 CS(COMM)- PANDROL LIMITED & ANR.  \GAGAN GUPTA, ARKAJ
602/2022 V/s PATIL RAIL KUMAR, ARCHANA

INFRASTRUCTURE PVT. LTD. SAHADEVA
& ORS.

3k % %k %k %k %k *k



21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

R - 3, NEW COURTS BLOCK (GROUND FLOOR),(0S-A)
BEFORE MS. SHUCHI LALER, JOINT REGISTRAR (JUDICIAL)

(NOTE : IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MR. D. KUMAR, READER TO
LD. PRESIDING OFFICER(9811041377)

NOTE : PLEASE GIVE APPEARANCE IN THE CHAT BOX WITH ITEM NUMBER AND MOBILE
NUMBER.

Click TO Join The VC https://jrdhc.webex.com/join/jrdhc3

ITEM
NUMBER

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

1 CS(0S)- SURENDER KAMBOJ  ASHISH MOHAN,
1834/2014 V/s VIRENDER SINGH AEQUITAS LEGUM,
I.A. 19678/2014 & ORS MOHIT KUMAR,
I.A. 12000/2015 ROHIT NAGPAL,
I.A. 21525/2015 ASHUTOSH RANA,
I.A. 15088/2016 SHASHANK
I.A. 1907/2018 KHURANA, AAYUSH
I.A. 21061/2022 AGARWALA, ANITA
I.A. 10771/2024 SAHANI,
I.A. 38752/2024 ASHUTOSH RANA

I.A. 48772/2024
WITH CS(0S)

2029/2014
CS(0OS) 526/2015
2 CS(0S)- VIRENDAR SINGH ASHISH MOHAN,
2029/2014 V/s DEVENDER KUMAR MOHIT KUMAR,
I.A. 12573/2014 @ KAMBOJ] PRINCE JAIN
3 CS(0S)-526/2015 VIRENDAR SINGH MOHIT KUMAR,
CC 17/2015 V/s DEVENDER KUMAR CONNECTED
[.A. 3973/2015 @ KAMBOJ] MATTER 1834/2014
I.A. 3974/2015 ORDER DATED
I.A. 3989/2015 25/02/2015

I.A. 3990/2015 MARKING


https://jrdhc.webex.com/join/jrdhc3

21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

4 [.A. 4329/2025  ATUL BANSAL & ANR \GEETA MEHROTRA,
I.A. 4330/2025  V/s ANJALLI BANSALL AJAY DIGPAUL, IN

In CS(OS)- COMPLIANCE OR

3966/2014 ORDER DATE
03.05.2024, AJAY
DIGPAUL &
ASSOCIATES, ARTI
BANSAL

5 CS(0S)-50/2022 | SALASAR IMPEX MOHIT
I.A. 32499/2024 LIMITED CHAUDHARY

V/s SUNSHINE
INTERNATIONAL PVT.
LTD & ORS.

6 I.A. 6595/2025  |SHIV NARAIN SHARMA SATYAM THAREIA,
In CS(OS)- AND ANR. NEERAJ KUMAR,
56/2022 V/s KIRPA RAM AND  KAMAL MEHTA,

ORS. LCR-S-1882/20
RECEIVED FROM
THE COURT OF
SH.NEHA GARG,
CIVIL JUDGE 01,
CENTRAL THC
COURTS DELHI
FILED IN
COMPLIANCE OF
ORDER
DT.14/01/22 IN
FAO-36/21,
SATYAM THAREJA,
HARSH VARDHAN
SHARMA

7 CS(0S)-253/2022 IKHLAS AHMED KRITIKA ANAND,
I.A. 7088/2022  CHAWLA UDIT CHAUHAN,
1.A. 7089/2022  V/s ABDUL RASHEED HARISH SHARMA,
I.A. 16980/2022 AND ORS RAMBHAKT
I.A. 18463/2022 AGRAWAL,

1.A. 18465/2022 SHAHRUKH EJAZ,
I.A. 20047/2022 LALLTAKSH JOSHI,
1.A. 45454/2024 ABHISHEK KUKKAR,
1.A. 48433/2024 FEBIN MATHEW
VARGHESE, UDIT
CHAUHAN,
SHAHRUKH EJAZ



21.03.2025

10

11

12

CS(0S)-387/2022 |AVI MALHOTRA

1.A. 10047/2022 V/s SH SURENDER
I.A. 19264/2023 KUMAR GUPTA & ORS.
1.A. 19265/2023

1.A. 25803/2023

CS(0S)-648/2022 AJAY KUMAR
I.A. 17017/2022 V/s RAJESH
I.A. 39177/2024 AGGARWAL
I.A. 39178/2024

0.M.P. (E)
(COMM.)-8/2025
I.A. 6803/2025

CAMPUS ACTIVEWEAR
LIMITED

V/s MR KULDEEP
PROPRIETOR OF MS

TYAGI TRADNG
COMPANY
TEST.CAS.- RAVI SHANKER
74/2014 LUTHER & ORS
I.A. 5772/2025 V/s THE STATE & ORS
TEST.CAS.- MOHINDAR MOHAN
37/2022 KHANNA

I.A. 6253/2022
I.A. 16088/2022
I.A. 3715/2023
[.A. 3716/2023
I.A. 24512/2023

V/s STATE GOVT. OF
NCT OF DELHI & ORS.

ADVANCE CAUSE LIST (ORIGINAL SIDE)

MRITUNJAY KUMAR
SINGH, RANDHIR
KUMAR, ALKA
CHOJAR, RAJESH
KUMAR MALHOTRA,
RANDHIR KUMAR

HARSH KUMAR
SACHDEVA, JITIN
KUMAR, ABHINAV
KAUSHIK

ANKIT PARASHAR

ROHIT SHUKLA,
MISHAL VIJ, ASA,
ATUL SHARMA

SAURABH DEV
KARAN SINGH,
SHUBHAM SAIGAL,
KUNAL TANDON,
KUMAR SHASHANK
SHEKHER,
SHUBHAM SAIGAL

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES (TIME FIXED MATTERS)

13

[.A. 6529/2023  SMT HEENA ARORA &

In CS(OS)- ANR.

104/2023 V/s SH. MANGAL SAIN
MANOCHA & ORS.

SHANTNU
AGGARWAL,
GURMIT SINGH
HANS, MALLIKA
PARMAR, SEEMA
DOLO, NEERAJ
YADAV, HARISH
MALIK, RAM AVTAR
SHARMA, SAMEER
KULSHRESHTHA, IN
COMPLIANCE OF
ORDER DT
04.09.2023,
SHANTNU
AGGARWAL

AT 2:00 P.M.



21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

ADMISSION DENIAL

14 CS(COMM)- MB POWER (MADHYA RAVI KISHORE,
282/2022 PRADESH) LIMITED  AAKANKSHA
I.A. 6629/2022  V/s STATE BANK OF  BHOLA, AGARWAL
I.A. 7022/2022  INDIA & ORS. LAW ASSOCIATES,
[.A. 7224/2022 RAVI KISHORE

15 CS(0S)-23/2022 RANJAN KUMAR RAY  PRANAB KUMAR
I.A. 787/2022 V/s BIDHAN CHANDRA MULLICK, AZEEM A
ROY & ANR. DOST, IRFAN
AHMED

16  [CS(OS)-456/2022 'SMT. INDRO DEVI AMIT SWAMI,
1.A. 12284/2022 V/s SUNIL KUMAR AND GAUTAM

I.A. 6430/2024 ORS KHAZANCHI,
I.A. 40769/2024 UJWAL GHAI,
I.A. 40770/2024 RICHA SINGH,
NIHAL SINGH
SHEKHAWAT,
UJWAL GHAI
17 CS(0S)-464/2022 RAJESH KHATRI KAMAL KANT
I.A. 194/2025 V/s MS JOHNSON AND TYAGI, PRAVEEN
JOHNSON & ORS. SURI
FOR EVIDENCE
18 CS(COMM)- BRAHMAPUTRA UDIT SETH, SAHIL
9/2022 INFRASTRUCTURE RAVEEN
I.A. 188/2022 LIMITED
V/s DELHI
DEVELOPMENT
AUTHORITY
19 CS(COMM)- M/S TULLIO GIUSI AKSHAY PANWAR,
486/2022 SRL GURSAT SINGH

I.A. 11168/2022 V/s MLS SILENT BLUE VACHHER, TEJPAL
I.A. 13399/2022 APPAREL AND ORS SINGH KANG
I.A. 5129/2023

20 CS(0S)-596/2014 YASH DOMES PVT SUDESH RANJAN
CRL.M.A. LTD SINGH, RAJASREE
17168/2015 V/s TULIP INFRATECH AJAY
[.A. 36397/2024 PVT LTD



21.03.2025

21

22

23

CS(0S)-
2752/2014
I.A. 12986/2019

CS(0S)-
3567/2014

CS(0S)-176/2022
1.A. 1654/2023
1.A. 1446/2024

STERLING AND
WILSON LTD

V/s ARN
INFRASTRUCTURES
INDIA LTD

NAGESH KUMAR
MEHRA & ANR

V/s RAVINDER KUMAR
MEHRA & ANR

AMRITA SINGH KAPUR
& ANR.

V/s VANITA SINGH
MUKERJI

ADVANCE CAUSE LIST (ORIGINAL SIDE)

UPASANA TALWAR, AT 2:00 P.M.
SANJEEV TYAGI,

SANJEEV KUMAR

TYAGI

JITENDER VERMA,
RAJESH RAI,
AYUSH PURI,
SHADMAN AHMED
SIDDIQUI, MANISH
VERMA, HEMANT
KUMAR, B VINODH
KANNA

NISHANT AT 12:30 P.M.
SHOKEEN,

SHUBHENDU

ANAND, AAYUSH

AGARWALA,

NISHANT

SHOKEEN,

SHUBHENDU

ANAND

%k 3k 3k %k %k %k *k



21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

R -5, NEW COURTS BLOCK (GROUND FLOOR),
BEFORE MS. BHAWANI SHARMA, JOINT REGISTRAR (JUDICIAL)

https://jrdhc.webex.com/join/jrdhc5

NOTE : HEARING OF THE FOLLOWING CASES AFTER THE APPELLATE SIDE LIST.

ITEM ADVOCATE OTHER
NUMBER CASE NUMBER PARTY NAME NAME INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

1 OMP (ENF.) (COMM.)- IRCON SINGHANIA &
224/2018(Disposed = INTERNATIONAL PARTNERS LLP,
off case) LTD S.K. CHANDWANI,

V/s GOVERNOR OF  MANOJ KUMAR
U.P THROUGH THE = PANDEY
CHIEF ENGINEER

PWD & ANR.
2 I.A. 12346/2022 INDU BANSAL D.D SINGH,
In TEST.CAS.-70/2014 V/s STATE NAVDEEP SINGH

(Disposed off case)

%k ok %k ok k Kk k



21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

R - 4, NEW COURTS BLOCK (GROUND FLOOR),(OS-E&!)
BEFORE MR. SIDHARTH MATHUR,JOINT REGISTRAR (JUDICIAL)

(NOTE : IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT Mr. SUDHANSHU GUPTA,
READER TO LD. PRESIDING OFFICER(9313414182)

NOTE : ALL COUNSEL/PARTIES, OTHER THAN THOSE WHOSE CASE IS BEING HEARD, PLEASE
KEEP MIC & WEB CAM OFF AND WAIT FOR THEIR TURN.

NOTE : PLEASE GIVE APPEARANCE IN CHAT BOX/ MESSAGE WITH ITEM NUMBER, CASE
NUMBER AND MOBILE NUMBER.

NOTE : LAWYERS APPEARING THROUGH VC SHALL SEND THEIR EXEMPTION TO THE COURT
MASTER ALONGWITH PROPER REASON IN ADVANCE.

Click TO Join The VC https://jrdhc.webex.com/join/jrdhc4

ITEM
NUMBER

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

1 C.0. (COMM.IPD- AMAN ENGINEERING DHRUV GAUTAM,

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

TM)-220/2021  WORKS NIDHI RAMAN,
V/s BM WATER NIPUN SAXENA
METERS AND ANR.

2 I.A. 4475/2025 IVYCAP VENTURES LUV VIRMANI,

In C.O. ADVISORS PVT. LTD. TUSHA MALHOTRA,
(COMM.IPD-TM)- V/s IVY GROWTH LUV VIRMANI
266/2024 ASSOCIATES PRIVATE

LIMITED & ANR.

3 I.A. 4487/2025 IVYCAP VENTURES LUV VIRMANI,

In C.O. ADVISORS PVT. LTD. TUSHA MALHOTRA,
(COMM.IPD-TM)- V/s IVY GROWTH LUV VIRMANI
267/2024 ASSOCIATES PRIVATE

LIMITED & ANR.


https://jrdhc.webex.com/join/jrdhc4

21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

4 I.A. 4488/2025 IVYCAP VENTURES LUV VIRMANI,

In C.O. ADVISORS PVT. LTD. TUSHA MALHOTRA,
(COMM.IPD-TM)- V/s IVY GROWTH LUV VIRMANI
268/2024 ASSOCIATES PRIVATE
LIMITED & ANR.
5 CS(COMM)- MEDIA KARTAR SINGH,
487/2021 INTERNATIONAL RAJIV KUMAR

I.A. 15182/2023 THROUGH SOLE PROP. CHOUDHRY
I.A. 2720/2025 MRS. ACHLA

SABHARWAL

V/s YOUNGERS

DREAM WORLD

PRODUCTION

THROUGH SOLE

PROPRIETOR NARESH

SINGLA
6 CS(COMM)- DABUR INDIA GEETANJALI
135/2022 LIMITED VISVANATHAN,
I.A. 3423/2022 V/s ASHOK KUMAR ALIPAK BANERJEE,
I.A. 1221/2023 AND ORS MOAZZAM KHAN,
RAJESH KUMAR,
VARUN PATHAK,
MD SAZID RAYEEN,
ALIPAK BANERJEE
7 CS(COMM)- DOMINOS IP HOLDER JOGENDRA KUMAR,
357/2024 LLC & ANR. ABHAY PRATAP
I.A. 9839/2024 V/s M/S DOMINIC SINGH, TUSHAR
I.A. 9840/2024 PIZZA & ORS. ALPHONSE JOHN,
I.A. 43519/2024 IMON ROY
8 CS(COMM)- MPCL INDUSTRIES SATISH KUMAR,
44/2025 LIMITED RADHALAKSHMI R,

I.A. 1466/2025 V/s MR ANAND GUPTA SATISH KUMAR
I.A. 6836/2025 AND ORS

9  CS(COMM)- HERO INVESTCORP  KUNAL KHANNA
57/2025 PVT. LTD AND ANR.
I.A. 1868/2025  V/s ASHOK KUMAR
(JOHN DOE)



21.03.2025

ADMISSION DENIAL

10

11

12

13

14

15

16

CS(COMM)-
1146/2018

CS(COMM)-
450/2019

I.A. 11483/2019
I.A. 17818/2019
CC(COMM)
2/2020

I.A. 1590/2021
L.A. 14817/2021

CS(COMM)-
36/2021
I.A. 1115/2021

CS(COMM)-
702/2022

I.A. 10189/2023
I.A. 10190/2023

CS(COMM)-
553/2024

LA. 32621/2024
LA. 44899/2024
CC(COMM)
13/2025

CS(COMM)-
616/2024

LA. 34552/2024
LA. 39969/2024

CS(COMM)-
643/2024
LA. 35231/2024

EICORE
TECHNOLOGIES PVT.
LTD. & ORS.

V//s EEXPEDISE
TECHNOLOGIES PVT.
LTD. & ORS.

MR. VIKESH GUPTA &

ANR.
V/s GUJARAT CRAFT

INDUSTRIES LIMITED

& ANR.

ZENITH DANCE
INSTITUTE PVT. LTD.

V/s ZENITH DANCING

AND MUSIC

ABROS SPORTS
INTERNATIONAL
PRIVATE LIMITED
V/s ASHISH BANSAL
AND ORS

DR. REDDYS
LABORATORIES
LIMITED

V/s REBANTA

ADVANCE CAUSE LIST (ORIGINAL SIDE)

RUCHIKA
WADHAWAN,
RAJAT PRADHAN,
DIVYAKANT
LAHOTI, DEEPAK
KHURANA

N PARVATI,
PRANAV GUPTA,
VAISHALI MITTAL,
JASPREET SINGH
KAPUR, ROHIN
KOOLWAL

JASKARAN SINGH,
AMIT SAXENA,
PRITIKA KOHLI,
PRITIKA KOHLI

SHASHI PRATAP
OJHA

NIKHIL CHAWLA,
RANJAN NARULA,
NIKHIL CHAWLA,
IN COMPLIANCE OF

HEALTHCARE PVT LTD ORDER DT.

AND ANR.

NIRMAL SEEDS
PRIVATE LIMITED
V/s M/S NIRMAL

SEEDS CORPORATION

FALCON AUTOTECH
PRIVATE LIMITED
V/s KENGIC

28.01.2025

JASPREET SINGH
KAPUR, DEEPANK
SINGHAL

AYUSH SAXENA,
SUBHASH
BHUTORIA, AYUSH



21.03.2025

17

I.A. 48925/2024
CC(COMM)
17/2025

CS(COMM)-
858/2024

I.A. 41049/2024
I.A. 6544/2025

FOR EVIDENCE

18

CS(COMM)-
7/2021
CRL.M.A.
6875/2021

ADVANCE CAUSE LIST (ORIGINAL SIDE)

INTELLIGENT SAXENA, IN

TECHNOLOGY CO LTD COMPLIANCE OF
ORDER DT
03.03.2025

KENT RO SYSTEMS AMIT DUBEY, J.

LTD & ANR. SAGAR

V/s KALEEM SARWAT |ASSOCIATES,

& ORS. SWAPNIL GAUR,
CHOTHE SAWANI
SUBHASH

AKTIEBOLAGET RAKESH AGRAWAL,

VOLVO & ORS. VIBHAV MITHAL

V/s WOODOL

INTERNATIONAL &

ORS.

%k % %k %k %k %k *k



21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

R - 8, NEW COURTS BLOCK (GROUND FLOOR),(OS-F)
BEFORE MR.DEVENDER KUMAR GARG, JOINT REGISTRAR (JUDICIAL)

NOTE:- ADVOCATES ARE REQUESTED TO PLEASE GIVE THEIR APPEARANCE IN 'CHAT BOX'
WITH THEM ITEM NUMBER, SUIT NUMBER AND ALSO FOR THE PARTY, THEY APPEARING
FOR.

(NOTE : IN CASE of ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MR. VED PRAKASH,
READER TO LD. PRESIDING OFFICER (9220401146)

Click TO Join The VC https://jrdhc.webex.com/join/jrdhc8

ITEM
NUMBER

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

1 I.A. 40591/2024 VIJAY KUMAR VIPIN KUMAR
In ARB.P.- V/s KESAR DEVI YADAYV, RAAVI
781/2019 KUMAR JOTWANI
(Disposed off
case)

2 CS(COMM)- ACME CLEANTECH TARANG GUPTA,
825/2024 SOLUTIONS PVT LTD SAHIL CHOPRA,
I.A. 43728/2024 & ANR. PRITISH

I.A. 44320/2024 V/s R K CONTAINER = SABHARWAL,
I.A. 45912/2024 LINE PVT LTD & ORS. ADITYA PANDEY,

I.A. 610/2025 ARINDAM DEY,
SAHIL CHOPRA

3 CS(0S)-685/2024 RAJATARANGINI ISMAT CHUGHTAI,
I.A. 37546/2024 INDIA MEDIA PRIVATE MISHIKA SINGH,
[.A. 37547/2024 LIMITED & ANR. POOVAYYA & CO.,
I.A. 40291/2024 V/s ROSHAN RAI & VARUN PATHAK,
I.A. 46800/2024 ORS. MUKESH SHARMA,
I.A. 48350/2024 ISMAT CHUGHTAI,
I.A. 191/2025 VARUN PATHAK

4 CS(0S)-763/2024 GULSHAN DAHARA & DAVINDER NARAIN
I.A. 40264/2024 ORS. GROVER

V/s SITALDAS DAHARA


https://jrdhc.webex.com/join/jrdhc8

21.03.2025

5 CS(0S)-780/2024 M/S LEO ISPAT
I.A. 3327/2025  V/s M/S AMRIT LAL
I.A. 4467/2025  AND SONS & ORS.

6  OMP (ENF.) PEC LIMITED
(COMM.)- V/s WHITEFIELD
178/2019 OVERSEAS LIMITED
EX.APPL.(OS)

903/2019

EX.APPL.(OS)

222/2021
ADMISSION DENIAL

7  [CS(COMM)- VOLTAS LIMITED
458/2019 V/s SHAPOORJI
I.A. 11598/2019 PALLONJI AND
I.A. 7071/2024  COMPANY PRIVATE
I.A. 1750/2025 LIMITED & ORS.

8 CS(0S)-506/2019 PAWAN HANS
I.A. 13574/2019 LIMITED

V/s THE NEW INDIA
ASURANCE CO. LTD.

9 CS(0S)-475/2024 DEEPAK BATRA

I.A. 31305/2024 V/s RAGHU KAPUR &
ANR.
FOR EVIDENCE

10  [CS(COMM)- ALLIANCE QUARRIES
664/2019 MINES PVT. LTD.

V/s NIRANJAN SWAIN
& ANR.

ADVANCE CAUSE LIST (ORIGINAL SIDE)

ANUJA PETHIA

M B RAMA SUBBA
RAJU, SONDHI
NARULA DALAL
AND ASSOCIATES

PALLAV PANDEY,
PARVINDER
CHAUHAN, AMIT
KUMAR MISHRA,
P&A LAW OFFICES

NAVDEEP SINGH,
SALIL PAUL,
PUNEET TANEJA

NARESH K THANAI,
VANSHUL PALI

DINESH KUMAR
CHAWLA, FILED IN
COMPLIANCE OF
ORDER
DT.22/10/2019 IN
TRP C - 98/2018
TRANSFERRED CS
OS- 95/2018 FROM
THE COURT OF SH.
SANJAY SHARMA-II,
ADJ-05, SOUTH
EAST, SAKET
COURTS



21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

11 CS(0S)- SPECTRA PUNJ LLOYD RAJESH PATHAK,
1607/2011 LIMITED VEDANTA VARMA,
V/s GYAN CHAND MRINAL BHARTI,
KHATTAR B+ KARAN LUTHRA,
MODASSIR HUSAIN
KHAN, ANKIT
BANATI, ASHISH
AGGARWAL
12 CS(0S)- RAJWATI & ANR ABDUL SATTAR,
2016/2011 V/s RAJKUMAR R.K. PANDEY,

13

14

I.A. 13405/2018
I.A. 3787/2019
I.A. 3788/2019
CCP(O) 63/2022
I.A. 11601/2022
0.A. 92/2023
I.A. 5369/2023
IA. 17504/2023
I.A. 17971/2023
CS(0S)-
2429/2011

CHAUHAN & OTHERS

ANITA JAIN
V/s SAROJ KUMARI
JAIN & OTHERS

CS(0S)-483/2013 RAJINDER KAUR

I.A. 15446/2018
I.A. 11492/2021
I.A. 13570/2021
[.A. 1122/2023

I.A. 40359/2024

BAGAI & ORS

BAJAJ & BAJAJ, R K
SONKIYA, ARTI
BANSAL &
ASSOCIATES,
PUNEET BAJAJ,
NAVEEN KUMAR
CHAUHAN,
RAJENDRA KUMAR
SONKIYA

ANUSUYA SALWAN,
ANUJ JAIN

AMITESH KUMAR,
VIRENDER

V/s KANWARJIT SINGH GOSWAMI,

& ORS

DHURJATI VERMA,
AJIT DAYAL,
MOHINDER JIT
SINGH RUPAL,
JOSE ABRAHAM,
VARUN NISCHAL,
GITA DHINGRA,
SUBRAT DEB,
JUNHAI
PRABHAKAR,
PURNIMA
MAHESHWARI, MS.
JASMEET KAUR,
BAGAI RAIVIT
KAUR



21.03.2025

15

16

17

CS(0S)-58/2019
WITH CS(0S)
59/2019

CS(0S)-59/2019

CS(0S)-216/2019
1.A. 5840/2019
1.A. 45505/2024
1.A. 4274/2025

ADVANCE CAUSE LIST (ORIGINAL SIDE)

MRS. SEEMA & ORS.  ANIKET JAIN,
V/s PHOOL KUNWAR & PRATHAM SHARMA,

ANR. JASPREET SINGH
RAI, VIJAY K.
GUPTA

M/S UNIWORLD ANIKET JAIN,

PROJECTS PVT. LTD. & PRATHAM SHARMA,

ORS. ARVIND, MOHIT

V/s PHOOL KUNWAR & KUMAR, VIJAY K.

ANR. GUPTA

KANIKA KAINTH SHUBHAM DHYANI,

V/s ANIL KUMAR SHEKHAR

KAINTH & ORS. NANAVATY,

SHUBHAM DHYANI

%k %k %k %k %k %k %k k



21.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

R - 7, NEW COURTS BLOCK (GROUND FLOOR),(0S-G)
BEFORE MR. MANISH SHARMA,JOINT REGISTRAR (JUDICIAL)

(NOTE : IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MR. NARESH KUMAR,
READER TO LD. PRESIDING OFFICER(9911776651)

Click TO Join The VC https://jrdhc.webex.com/join/jrdhc7

ITEM ADVOCATE
NUMBER CASE NUMBER PARTY NAME NAME OTHER INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

1 CS(COMM)- NKG PRAKHAR TIWARI
2/2025 INFRASTRUCTURE
I.A. 79/2025 LTD
I.A. 80/2025 V/s BRILLTECH
I.A. 81/2025 ENGINEERS PVT. LTD.
I.A. 82/2025 AND ANR.

2 CS(0S)- HARINDER GUMAN  |GAURAV DUGGAL,
373/2012 V/s PARAMIIT SINGH AMAN SAREEN
I.A. 12409/2021 DHILLON AND ASSOCIATES
I.A. 16231/2022 (CA, SHIV
1.A. 30704/2024 CHOPRA, RAJPAL
I.A. 593/2025 SINGH, R.K.
AGGARWAL,
MAHESH
AGARWAL
3 CS(0S)- KUNAL SARUP MOHIT KUMAR,
639/2018 V/s KAVERI SARUP  INISHANT DAS,
I.A. 17109/2018 SHWETA SHARMA,
WITH TEST.CAS. SUDHIR SHARMA
24/2019
4 TEST.CAS.- MS. KAVERI SARUP  |ANANT GARG,
24/2019 V/s THE STATE GOVT. SHWETA SHARMA,

I.A. 4433/2019 OF N.C.T. OF DELHI & MOHIT KUMAR
WITH CS(OS)  ORS.
639/2018


https://jrdhc.webex.com/join/jrdhc7

21.03.2025

10

I.A. 119/2025
In CS(OS)-
185/2024

CS(0S)-
725/2024

I.A. 38837/2024
I.A. 38838/2024

CS(0S)-
740/2024

I.A. 39361/2024
I.A. 39364/2024
I.A. 592/2025
CS(0S)-
842/2024

I.A. 42837/2024
I.A. 648/2025

CS(0S)-
1013/2024

I.A. 48699/2024
I.A. 48700/2024
I.A. 113/2025

TEST.CAS.-
2/2025
I.A. 396/2025

ADMISSION DENIAL

11

12

CS(COMM)-
787/2018

CS(COMM)-
1172/2024
LA. 49302/2024

MR. VIKAS V1] &
ANR.

V/s MR. VIKRAM V1]
& ORS.

ADVANCE CAUSE LIST (ORIGINAL SIDE)

MANAV VOHRA,
DEVASHISH
MARWAH

YASHPAL TYAGI AND SUCHARITA

ORS
V/s HIMADRI
SHEKHAR AND ORS

GOVERDHAN LAL
ARORA

GHOSH, ANUROOP
P.S

DEEPAK SAHNI,
SANJEEV

V/s TILAK RAJ ARORA BENIWAL, UMANG

AND ORS

GANGA AJWANI &
ANR.
V/s VIJAY KUMAR
TECKCHANDANI &
ANR.

SMT RAVINDER KAUR

SETHI & ANR.

V/s LALIT SHARMA &

ORS.

SIDDHARTH GAHLOT
V/s STATE GOVT. OF

NCT OF DELHI &
ORS.

DR. KAPIL GANDHI
V/s PERFECT
WELLNESS PRIVATE
LIMITED

UPASANA GUPTA

TYAGI, SANJEEV
BENIWAL

BUSHAN TILAK
KAUL, SAMEER
CHOUDHARY,
ANSHULA L
BAKHRU

KANWAL
CHAUDHARY,
RADHIKA
KHUSHALDAS

PANKAJ VIVEK

SARASWATA
MOHAPATRA,
SAKET GOGIA,
NAVDEEP SINGH,
GINNY J. RAUTRAY

SAHIL SHARMA,

V/s SH ASHOK KUMAR KULDEEP KUMAR

GUPTA AND ANR



21.03.2025

13

14

15

16

17

18

CC 4/2021

In CS(0S)-
1984/2015
(Disposed off
case)

CS(0S)-
2997/2015
I.A. 20614/2023

CS(0S)-
641/2018
I.A. 17156/2018

CS(0S)-
765/2024

I.A. 40328/2024
I.A. 40329/2024
I.A. 45965/2024
CS(0S)-
826/2024

I.A. 42304/2024

CS(0S)-
846/2024
CCP(O)
118/2024

LA. 42962/2024

AJAY BHATIA
V/s ANIL BHATIA &
ORS

NIPUN GOOMER
V/s SANGEETA
GOOMER & ORS

SHRADDHA
SHANDILYAYAN
V/s LIVECITIES
MEDIA PRIVATE
LIMITED & ORS.

MS SAMMAAN
CAPITAL LIMITED
V/s AJAY KUMAR
SINGH AND ORS

SHANTI PRAKASH
TRIPATHI & ANR.

V/s SATYA PRAKASH

TRIPATHI

SH TARUN BANSAL
V/s SH CHETAN
BANSAL

ADVANCE CAUSE LIST (ORIGINAL SIDE)

SAMEER
MENDITATTA,
VARUN DHINGRA,
PANKAJ SHARMA,
GHANSHYAM
JOSHI, NEERAJ
SHARMA, HEMANT
GULATI, RAJAT
ANEJA, ARUN
VOHRA, VARUN
DHINGRA, RAJAT
ANEJA

O.P. FAIZI & CO.,
MANU BERI,
MANISH KUMAR,
ASHISH
AGGARWAL

VIVEK AGARWAL,
MAMTA R JHA, S N
TRIPATHI, PUNIT
BAJAJ, BIRENDER
KUMAR MISHRA,
GULIEET SINGH
CHHABRA, AHMAD
KHAN, SHEETESH
KHANNA, D.
ABHINAV RAO

SANJU KUMAR,
RISHABH TOMAR,
D. K. DEVESH

PAWAN BHUSHAN,
AKSHAY
BHANDARI

VIPIN KUMAR
SAINI, GURMIT
SINGH HANS



21.03.2025

19

20

21

22

CS(0S)-
862/2024

I.A. 43389/2024
I.A. 1622/2025

CS(0S)-
884/2024

I.A. 44407/2024
I.A. 44409/2024

CS(0S)-
938/2024

I.A. 46403/2024
LA. 46404/2024
CS(0S)-
963/2024

I.A. 46942/2024

FOR EVIDENCE

23

CS(COMM)-
728/2024

L.A. 37527/2024
I.A. 37528/2024

SHRI BANSI LAL
KAPOOR

V/s SHRI MANISH
KAPOOR & ORS.

DINESH KUMAR
AGGARWAL

V/s GOVT OF NCT OF

DELHI & ORS.

SHILPA SACHDEVA
V/s PARSEEN LATA
MAINGI & ORS.

SH. JANAK RAJ
V/s SH. TILAK RAJ &
ORS.

CALPRO
SPECIALITIES PVT
LTD

V/s LUCKNOW
PRODUCER
COOPERATIVE MILK

UNION LTD AND ORS

ADVANCE CAUSE LIST (ORIGINAL SIDE)

DEEPAK VOHRA,
SHIVEN BANGA,
DEEPAK VOHRA

SUMAN
MALHOTRA,
UMANG TYAGI,
CHANCHAL KUMAR
JHA, MEHUL
GUPTA

ASHOK KUMAR,
KARTIK GAUR

VIJENDER PAL
SINGH

DIWAN SINGH
CHAUHAN

%k 3k 3k %k %k *k *k



21.03.2025

ADVANCE CAUSE LIST (ORIGINAL SIDE)

R - 6, NEW COURTS BLOCK (GROUND FLOOR),(0S-D)
BEFORE MS. PRIYA MAHENDRA,JOINT REGISTRAR (JUDICIAL)

(NOTE : IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MR. SHAMSHER, READER

(9999292525 )

Click TO Join The VC https://jrdhc.webex.com/join/jrdhc6

ITEM

NUMBER CASE NUMBER

PARTY NAME

ADVOCATE NAME OTHER INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING

OF ISSUES

1 I.A. 7768/2019
I.A. 233/2020
I.A. 8328/2023
In CS(COMM)-
573/2017
(Disposed off
case)

2 CS(0S)-374/2017
I.A. 14533/2019
I.A. 19026/2023

3 |CS(0S)-66/2021
1.A. 1432/2021
1.A. 1433/2021
1.A. 1435/2021
1.A. 14317/2021
1.A. 17334/2021
I.A. 6781/2022
1.A. 6783/2022
1.A. 18847/2022
1.A. 18848/2022
1.A. 24848/2023
WITH CS(OS)
475/2023

RUDRA BUILDWELL
CONSTRUCTION
PRIVATE LIMITED
V/s RKY INDUSTRIAL
PARK PVT. LTD. &
OTHERS

SHP WIRE PRODUCTS
PVT. LTD.

V/s JINDAL POLY
FILMS LIMITED & ORS.

MR. VIRENDRA
SAHLOT

V/s MS. PRITI SURI &
ORS.

RUPAK
SRIVASTAVA,
PRITY, MANISH
SANGWAN, PAWAN
KAWRANI, VINAY
SHANKAR DUBEY,
RAJAT ANEJA,
MANISH KR.

AVA LAW ASSO.
LLP, PANKAJ
GUPTA, DK
RUSTAGI, AMIT
TYAGI

WITHOUT
GENERATE, AWLJIT
PALIWAL, SATYA
SABHARWAL,
NEERAJ GROVER,
DINESH CHANDER,
VIKAS JAIN,
ABHIMANYU ARUN
WALIA, DHRUVA
BHAGAT, DHRUVA
BHAGAT,
DASHRATH
RAGHAV, SATYA
SABHARWAL,
NEERAJ GROVER


https://jrdhc.webex.com/join/jrdhc6

21.03.2025

CS(0S)-475/2023
1.A. 14906/2023
1.A. 14909/2023

CS(0S)-360/2021
I.A. 9654/2021

CS(0S)-412/2021

WITH CS(OS)
666/2022

CS(0S)-666/2022

EX.P.-38/2021
EX.APPL.(OS)
546/2021
EX.APPL.(OS)
550/2021
EX.APPL.(OS)
1015/2021
EX.APPL.(OS)
1016/2021
EX.APPL.(OS)
1023/2021
EX.APPL.(OS)
869/2023
EX.APPL.(OS)
410/2024
EX.APPL.(OS)
60/2025

ADMISSION DENIAL

9

CS(0S)-484/2021
L.A. 13251/2021
L.A. 13253/2021
LA. 17205/2022

ADVANCE CAUSE LIST (ORIGINAL SIDE)

VIRENDRA SAHLOT VIKAS JAIN,

V/s MS PRITI SURI & ABHIMANYU ARUN

ORS. WALIA, SATYA
SABHARWAL

DALIP KUMAR BATRA SIDDHARTH
V/s MADAN MOHAN BAMBHA,
SINGH BATRA & ORS. SIDDHARTH

AGGARWAL,
SIDDHARTH
AGGARWAL

SMT REKHA ARORA  PARVEEN KUMAR

AND ORS AGGARWAL,

V/s SHRI DHIRAJ AAYUSH

ARORA AND ORS. MALHOTRA, ROHIT
OBEROI

DHIRAJ ARORA ROHIT OBEROY,

V/s SMT REKHA AAYUSH

ARORA & ORS. MALHOTRA, SUMIT
AHUJA

S. INDRAVE SINGH  |ABHINAV MUKERJ],

MANN NEHA NAGPAL,

V/s S. GURNIHAL ROHAN YADAV,

SINGH MANN & ANR. RACHITA GARG,
SAIFI AHMAD,
ROHAN YADAV,
SAIFI AHMAD,
MALAK M BHATT

SMT SATVINDER KAUR ROHIT KUMAR,
& ANR. BHARAT ARORA,
V/s SH MOHINDER BHARAT ARORA
SATPAL SINGH & ANR.
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10  [CS(0S)-493/2021

11 (CS(0S)-678/2021
I.A. 16517/2021
1.A. 14253/2022
1.A. 867/2023
1.A. 22873/2023

12 [CS(0S)-21/2024
1.A. 574/2024
1.A. 41693/2024

FOR EVIDENCE

13 [CS(COMM)-
114/2021

14 [CS(0S)-450/2021
1.A. 12259/2021

15  [CS(0S)-644/2021

I.A. 15929/2021

POONAM MITTAL AND
ANR

V/s ADITYA MITTAL
AND ANR

TARUN KUMAR
CHAWLA & ORS.
V/s PREM KUMAR
CHAWLA & ORS.

SHRI MAHESH CHAND
V/s SHRI KAILASH
CHANDER & ORS.

M/S PRABHAT ZARDA
FACTORY (INDIA) PVT.
LTD.

V/s THE NEW INDIA
ASSURANCE CO. LTD.

DAVINDER SHARMA
V/s SUDHIR CHANDER
& ORS.

AKANKSHA SHARMA

ADVANCE CAUSE LIST (ORIGINAL SIDE)

RAJEEV SHARMA,
RAJESH KUMAR
SINGH, ANURAG
JAIN, DEEPAK
BISWAS

AMIT SANDUIJA,
SIDHARTH JOSHI,
SIDHARTH JOSHI,
AMIT SANDUJA

SHIVAM
SACHDEVA,
SURESH CHAND
SINGHAL, ASHIM
VACHHER

P.K. SETH,
AVINASH KUMAR
TRIVEDI

KANWAL
CHAUDHARY,
DHANESH RELAN,
DHANESH RELAN

NADEEM KHAN,

V/s RIZWAN UL HASAN ABHINAV SHARMA

& ORS.

3k % %k %k %k %k %k %

Concluded

BY ORDER
REGISTRAR ORIGINAL
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AT 11:30 A.M.

Advance List

ROOM NO. 121, FIRST FLOOR, BLOCK-A
BEFORE SH. KANWAL JEET ARORA, REGISTRAR GENERAL

https://dhcdja.webex.com/meet/dja.dhc.vc4

ITEM

NUMBER

CASE NUMBER

OTHER

PARTY NAME ADVOCATE NAME INFORMATION

CASES LISTED BEFORE REGISTRARS

1

2

LPA-698/2022
CM APPL. 52461/2022

RFA-373/2023
CM APPL. 23977/2023
CM APPL. 48148/2023

STATE BANK OF INDIA AKSHIT KAPUR
V/s NALINI JEWELLERS & ANR.

OTHER DETAILS OF ADVOCATES:

R.P. KAPUR(RAJIV@RPKLAW.COM)(9990955931)(PETITIONER)
NALINI(NISHANT_DATTA@HOTMAIL.COM,
DATTACOADVOCATES@GMAIL.COM)()(RESPONDENT)
RESERVE BANK OF

INDIA(IKSHITPARIHAR. ADV@GMAIL.COM)()(RESPONDENT)

HITESH ACHRA GAUTAM MANN, NIMISH CHIB
V/s MS CAMPUSEAI INDIA PVT.LTD

OTHER DETAILS OF ADVOCATES:

WHITE PAPER LAW
OFFICES(WHITEPAPERLAWOFFICES@GMAIL.COM)(9899665895)(PETITIONER)
ASHIM(ASHIMAPUNANDASSOCIATES@GMAIL.COM)()(RESPONDENT)

WHITE PAPER LAW
OFFICES(WHITEPAPERLAWOFFICES@GMAIL.COM)(9899665895)(PETITIONER)
RISHABH DAHIYA(RISHABHDAHIYAO7@GMAIL.COM)()(PETITIONER)

ARUN KUMAR(ARUN_KUMAR@CAMPUSEAILORG)()(RESPONDENT)

ARUN KUMAR(ARUN_KUMAR@CAMPUSEALORG)()(RESPONDENT)

NIMISH CHIB(NIMISHCHIB@GMAIL.COM)(9810823566)(RESPONDENT)


https://dhcdja.webex.com/meet/dja.dhc.vc4

21.03.2025 Advance List

ROOM NO. 101, FIRST FLOOR, BLOCK-A
BEFORE SH. PAWAN KUMAR KALRA, REGISTRAR
(PHYSICAL HEARING COURT)

AT 11:00 A.M.

Click TO Join The VC

or

https://jrdhc.webex.com/meet/jrdhc12

ALL COUNSEL/PARTIES, OTHER THAN THOSE WHOSE CASE IS BEING HEARD ARE REQUESTED TO KEEP THEIR
MIC MUTE AND WEBCAM IN OFF MODE.

[NOTE:IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT, MR. AMIT PAUL (JUDL. TRANSLATOR]) (PH:-
9599060966) READER TO SHRI PAWAN KUMAR KALRA, REGISTRAR WRIT].

NOTE: PLEASE GIVE THE APPEARANCE IN CHAT BOX WITH ITEM NO. AND MOBILE NO.

ITEM OTHER
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME INFORMATION

CASES LISTED BEFORE REGISTRARS

1 W.P.(C)-5730/2018  |DIRECTOR GENERAL OF WORKS, CPWD MANISH MOHAN, VARUN PRASAD,
CM APPL. 22239/2018 \V/s MD. EARUL HAQUE AND ORS. GBA LAW OFFICES

OTHER DETAILS OF ADVOCATES:
MANISH MOHAN()(9971003545)(PETITIONER)

2 W.P.(C)-8237/2018  K.V. AROMATICS PVT. LTD. KARAN SACHDEV
WITH W.P.(C) V/s UNION OF INDIA
10973/2022

OTHER DETAILS OF ADVOCATES:
KARAN SACHDEV(KARANSACHDEV@GMAIL.COM)(9560712505)(PETITIONER)

3 W.P.(C)-10973/2022 K. V. AROMATICS PVT. LTD. KARAN SACHDEV, M THEEPA,
V/s UNION OF INDIA ANUSHREE NARAIN

OTHER DETAILS OF ADVOCATES:
M THEEPA(570LAWCHAMBERS@GMAIL.COM)(9818636496)(RESPONDENT)

ANUSHREE
NARAIN(ANUSHREENARAIN@GMAIL.COM)(9910014337)(RESPONDENT)
4 W.P.(C)-2961/2019  |SH. VINOD KUMAR SANJAY PADAM JAIN, MAJEDAR
CM APPL. 13724/2019 \V/s GOVT. OF NCT OF DELHI AND ORS. JANGRA

OTHER DETAILS OF ADVOCATES:
SANJAY PADAM JAIN()(9811112087)(PETITIONER)
MAJEDAR JANGRA(JANGSMD@GMAIL.COM)(8130839698)(PETITIONER)

5 W.P.(C)-3992/2019  |SH. BALRAM DR. M K GAHLAUT
CM APPL. 18095/2019 \V/s STATE OF NCT OF DELHI AND ANR.

OTHER DETAILS OF ADVOCATES:
DR. M K GAHLAUT()(9810283029)(PETITIONER)

6 W.P.(C)-4695/2019 RAM GULAM PRASAD SINGH ASHWINI K. SAKHUJA
CM APPL. 20856/2019 |V/s BENI PERSHAD JAIPURIA PUBLIC
SCHOOL AND ORS.

OTHER DETAILS OF ADVOCATES:
ASHWINI K. SAKHUJA()(9810022136)(PETITIONER)

7 CM APPL. 74354/2024 HARI SINGH AND ORS. AEQUITAS LEGUM ASSOCI, ACHAL
CM APPL. 74355/2024 \V/s NORTH DELHI MUNICIPAL GUPTA, MINI PUSHKARNA


https://jrdhc.webex.com/webappng/sites/jrdhc/meeting/download/df676adcf49b35d1724865e0f7b3b7b6
https://jrdhc.webex.com/meet/jrdhc12

21.03.2025 Advance List

CM APPL. 74356/2024 |CORPORATION
CM APPL. 74369/2024

CM APPL. 9109/2025

CM APPL. 9110/2025

In W.P.(C)-5473/2019

OTHER DETAILS OF ADVOCATES:

AEQUITAS LEGUM ASSOCI()(9891191186)(PETITIONER)

ACHAL GUPTA(ACHALG@AEQLAW.COM)(9891191186)(PETITIONER)
NORTH DELHI MUNICIPAL CORPORATION AND
ANR(LAW.DEPTT.NDMC@GMAIL.COM)(0)(RESPONDENT)

DHANESH RELAN(DHANESHRELAN@YAHOO.CO.IN)(0)(RESPONDENT)

8  |CM APPL. 52637/2023 [EX CONSTABLE MAHABIR SINGH MOHAN KUMAR, NEETU SINGH
CM APPL. 52638/2023 \V/s UNION OF INDIA AND ORS.
In W.P.(C)-9846/2019

OTHER DETAILS OF ADVOCATES:
MOHAN KUMAR (MOHAN.ADVOCATE@GMAIL.COM)(8929201494)(PETITIONER)
SUSHIL PANDEY(LAWYERSUSHIL.PANDEY@GMAIL.COM)()(RESPONDENT)

9 W.P.(C)-13399/2019 R.G. NANGIA M K BHARDWAJ, MAHESH KUMAR
CM APPL. 39770/2022 /s KENDRIYA VIDYALAYA SANGHTHAN & | BHARDWAJ, R GOWRISHANKAR
ANR.

OTHER DETAILS OF ADVOCATES:

M K BHARDWAJ()(9650338365)(PETITIONER)

M.K. BHARDWAJ(MAHESHKB75@GMAIL.COM)()(PETITIONER)
RAJAPPA(RAJAPPA1960@YAHOO.COM)()(RESPONDENT)

R GOWRISHANKAR(ADVRGS1691@GMAIL.COM)(9999046948)(RESPONDENT)

10 W.P.(C)-13821/2019 |SUZUKI MOTOR CORPORATION KAVITA JHA
WITH W.P.(C) V/s ASSISTANT COMMISSIONER OF INCOME
4530/2023 TAX & ORS.

OTHER DETAILS OF ADVOCATES:
KAVITA JHA(KAVITA@VAISHLAW.COM)(9818174307)(PETITIONER)

1 W.P.(C)-4530/2023  |SUZUKI MOTOR CORPORATION KAVITA JHA
V/s DEPUTY COMMISSIONER OF INCOME
TAX & ORS.

OTHER DETAILS OF ADVOCATES:

VINAY VAISH AND KAVITA JHA(KAVITA@VAISHLAW.COM)()(PETITIONER)

DELHI DCIT JUDICIAL
HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

12 CM APPL. 4343/2022 |KAVITA SHIVAM SHARMA, BALRAM, SUNIL
In W.P.(C)-3971/2021 \V/s HARDAYAL MUNICIPAL HERITAGE GOEL
WITH W.P.(C) PUBLIC LIBRARY
4884/2021

W.P.(C) 4054/2021
W.P.(C) 2780/2022

OTHER DETAILS OF ADVOCATES:
SHIVAMSHARMA(SHIVAM.SHARMA2211@GMAIL.COM)(9811454468)(PETITIONER)
SHIVAM SHARMA AND
BALRAM(ADVBALRAMG@GMAIL.COM)(9811454468)(PETITIONER)

HARDAYAL MUNICIPAL HERITAGE PUBLIC
LIBRARY(HARDAYAL_HMPL@YAHOO.COM)()(PETITIONER)

HARDAYAL MUNICIPAL HERITAGE PUBLIC
LIBRARY(HARDAYAL_HMPL@YAHOO.COM)()(PETITIONER)

HARDAYAL MUNICIPAL HERITAGE PUBLIC
LIBRARY(HARDAYAL_HMPL@YAHOO.COM)()(PETITIONER)

HARDAYAL MUNICIPAL HERITAGE PUBLIC
LIBRARY(HARDAYAL_HMPL@YAHOO.COM)()(PETITIONER)

HARDAYAL MUNICIPAL HERITAGE PUBLIC
LIBRARY(HARDAYAL_HMPL@YAHOO.COM)()(PETITIONER)
HARDAYAL(HARDAYAL_HMPL@YAHOO.COM,
HARDAYALMHPL@GMAIL.COM)()(RESPONDENT)

SUNIL GOEL(SUNILGOEL71@GMAIL.COM)(9810215488)(RESPONDENT)

13 W.P.(C)-4054/2021 VIJAY KUMAR TIWARI URVI MOHAN, SUNIL GOEL
V/s HARDAYAL MUNICIPAL HERITAGE
PUBLIC LIBRARY & ANR.
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CM APPL. 15042/2021
CM APPL. 4400/2022
In W.P.(C)-4884/2021

W.P.(C)-2780/2022

W.P.(C)-10196/2021
CM APPL. 31455/2021

W.P.(C)-334/2023

W.P.(C)-2127/2023

Advance List

OTHER DETAILS OF ADVOCATES:
VIJAY KUMAR TIWARI(TIWARI.VIJAY@GMAIL.COM)(9811371808)(RESPONDENT)
VIJAY KUMAR TIWARI(TIWARI.VIJAY@GMAIL.COM)(9811371808)(RESPONDENT)
URVI MOHAN(CHAMBERSURVIMOHAN@GMAIL.COM)(7718992441)(PETITIONER)
NORTH DELHI MUNICIPAL CORPORATION(CLO-
NDMC@MCD.NIC.IN)(7726836879)(PETITIONER)

HARDAYAL MUNICIPAL HERITAGE PUBLIC
LIBRARY(HARDAYAL_HMPL@YAHOO.COM)(7291999008)(PETITIONER)

NORTH DELHI MUNICIPAL CORPORATION(CLO-
NDMC@MCD.NIC.IN)(7726836879)(PETITIONER)

HARDAYAL MUNICIPAL HERITAGE PUBLIC
LIBRARY(HARDAYAL_HMPL@YAHOO.COM)(7291999008)(PETITIONER)
HARDAYAL MUNICIPAL HERITAGE PUBLIC
LIBRARY(HARDAYAL_HMPL@YAHOO.COM,
HARDAYALMHPL@GMAIL.COM)()(RESPONDENT)

NORTH DELHI MUNICIPAL CORPORATION(CLO-
NDMC@MCD.GOV.IN)()(RESPONDENT)

SUNIL GOEL(SUNILGOEL71@GMAIL.COM)(9810215488)(PETITIONER)

RENU CHAUDHARY BALRAM, SUNIL GOEL
V/s HARDAYAL MUNICIPAL HERITAGE
PUBLIC LIBRARY

OTHER DETAILS OF ADVOCATES:

SHIVAM SHARMA AND
BALRAM(ADVBALRAMG@GMAIL.COM)(9811454468)(PETITIONER)
HARDAYAL MUNICIPAL HERITAGE PUBLIC
LIBRARY(HARDAYAL_HMPL@YAHOO.COM)(9868959402)(PETITIONER)
HARDAYAL MUNICIPAL HERITAGE PUBLIC
LIBRARY(HARDAYAL_HMPL@YAHOO.COM)(9868959402)(PETITIONER)
HARDAYAL MUNICIPAL HERITAGE PUBLIC
LIBRARY(HARDAYAL_HMPL@YAHOO.COM,
HARDAYALMHPL@GMAIL.COM)()(RESPONDENT)

BALRAM SINGH(ADVBALRAMG@GMAIL.COM)(9315595676)(PETITIONER)
HARDAYAL(HARDAYAL_HMPL@YAHOO.COM)()(RESPONDENT)
SUNIL(SUNILGOEL71@GMAIL.COM)()(RESPONDENT)

SUNIL GOEL(SUNILGOEL71@GMAIL.COM)(9810215488)(RESPONDENT)

SANJIV GUPTA & ANR. BALRAM, SUNIL GOEL
V/s HARDAYAL MUNICIPAL HERITAGE
PUBLIC LIBRARY

OTHER DETAILS OF ADVOCATES:

SHIVAM SHARMA AND
BALRAM(ADVBALRAMG@GMAIL.COM)(9811454468)(PETITIONER)
HARDAYAL(HARDAYAL_HMPL@YAHOO.COM)()(RESPONDENT)
HARDAYAL(HARDAYALMHPL@GMAIL.COM)()(RESPONDENT)

SUNIL GOEL(SUNILGOEL71@GMAIL.COM)(9810215488)(PETITIONER)

ANAND KUMAR SAXENA ANUJ AGGARWAL, PRIYANKA GARG
V/s SHRI SANATAN DHARAM SARASWATI
BAL MANDIR SR. SEC. SCHOOL & ORS.

OTHER DETAILS OF ADVOCATES:
SAMARTH SHIKHSHA SAMITI(SAMITIS9@YAHOO.COM)()(RESPONDENT)
DIRECTORATE OF EDUCATION(DIREDU@HUB.NIC.IN)()(RESPONDENT)

SHRI SANTAN DHARAM SARASWATI BAL
MANDIR(SHRISBMPBAGH@GMAIL.COM)()(RESPONDENT)

AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(RESPONDENT)
PRIYANKA GARG(GARG6PRIYANKA@GMAIL.COM)(9650636865)(RESPONDENT)

OPPO MOBILES INDIA PRIVATE LIMITED KAMAL SAWHNEY
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

KAMAL
SAWHNEY(SANJAY1SHARMA@LUMIERELP.COM)(9999971690)(PETITIONER)
DELHI DCIT JUDICIAL
HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

ARUNR S ASHWANI BHARADWAJ, RAJESH
V/s UNION OF INDIA AND ORS. KUMAR GOGNA
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20

21

22

23

24

25

W.P.(C)-2391/2023
CM APPL. 9163/2023

W.P.(C)-7363/2023

W.P.(C)-7913/2023

W.P.(C)-8014/2023
WITH W.P.(C)
8138/2023

W.P.(C)-8138/2023

W.P.(C)-257/2024

CM APPL. 8128/2025
CM APPL. 8129/2025
In W.P.(C)-1547/2024

Advance List

OTHER DETAILS OF ADVOCATES:

DR. ASHWANI
BHARDWAJ(DRASHWANIBHARADWAJ@GMAIL.COM)()(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

RAJESH KUMAR GOGNA(OFFICE@GOGNA.CO.IN)(8174843807)(RESPONDENT)

SONALI SHARMA ANUJ AGGARWAL, VIKAS TOMAR
V/s RISING STAR ACADEMY SR. SEC.
SCHOOL & ORS.

OTHER DETAILS OF ADVOCATES:
ANUJ
AGGARWAL(ANUJAGGARWALCOMPANY@GMAIL.COM)(9891403206)(PETITIONER)
RSA SCHOOL(RSASCHOOL@YAHOO.COM)()(RESPONDENT)

AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)
NIYAZI(NIYAZI786@GMAIL.COM)()(RESPONDENT)

VIKAS TOMAR(VIKASLAWYER@GMAIL.COM)(9958002005)(RESPONDENT)

SH. SANJEEV DIWAN AND OTHERS BABU LAL GUPTA
V/s UNION OF INDIA AND OTHERS

OTHER DETAILS OF ADVOCATES:

B.L. GUPTA(BLGUPTA282@GMAIL.COM)(9312049415)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM, DDACHAMBERHC@YAHOO.COM,
DSIIDCLC@GMAIL.COM)()(RESPONDENT)

SH. CHANDER KANT DEWAN AND ORS. BABU LAL GUPTA
V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:
B.L. GUPTA(BLGUPTA282@GMAIL.COM)(9312049415)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
WRITCELL26072022@GMAIL.COM)(9868250806)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM, DDACHAMBERHC@YAHOO.COM,
DSIIDCLC@GMAIL.COM)(1123384193)(RESPONDENT)

SH. KRISHAN KUMAR DEWAN BABU LAL GUPTA, ZEHRA KHAN
V/s UNION OF INDIA AND OTHERS

OTHER DETAILS OF ADVOCATES:

B.L. GUPTA(BLGUPTA282@GMAIL.COM)(9312049415)(PETITIONER)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
YEESHUJAIN@YAHOO.CO.IN, UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
DDA CHAMBER(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
DSIIDCLC@GMAIL.COM,
YEESHUJAIN@YAHOO.CO.IN)(9868250806)(RESPONDENT)

ZEHRA KHAN(KHANZEHRA@GMAIL.COM)(9958114482)(RESPONDENT)

SH. ROSHAN LAL BABU LAL GUPTA, SUNIL KUMAR
V/s UNION OF INDIA AND OTHERS JHA

OTHER DETAILS OF ADVOCATES:

B L GUPTA(BLGUPTA282@GMAIL.COM)(9312049415)(PETITIONER)

DSIIDC LTD()(8745960472)(RESPONDENT)

DR. RAHUL
CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

SUNIL KUMAR JHA(ADV.SUNILJHA@GMAIL.COM)(9711684779)(RESPONDENT)

ATUL KUMAR GARG & ANR. ABHAY PRATAP SINGH
V/s UNION OF INDIA AND ANOTHER

OTHER DETAILS OF ADVOCATES:
GNS LEGAL LLP(ABHAY@GNSLEGAL.IN,
OFFICE@GNSLEGAL.IN)(8527334575)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

SMT. K. DURGA DEVI & ANR. AMIT OJHA, ABHAY KUMAR TAYAL
V/s AIR FORCE NAVAL HOUSING BOARD &
ORS.

OTHER DETAILS OF ADVOCATES:
AMIT OJHA(AMITOJHA@HOTMAIL.COM)(9891511114)(PETITIONER)
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W.P.(C)-3653/2024
CM APPL. 15117/2024

W.P.(C)-4053/2024
CM APPL. 16533/2024

W.P.(C)-5081/2024

W.P.(C)-10809/2024

W.P.(C)-872/2025

Advance List

AIR FORCE NAVAL HOUSING BOARD(MAIL@HANDOOANDHANDOO.COM,
KUSHAGRASINGH12@PROTONMAIL.COM)(9810495483)(RESPONDENT)

AMIT OJHA(AMITOJHA@HOTMAIL.COM)(9891511114)(PETITIONER)
HANDOOANDH AND(MAIL@HANDOOANDHANDOO.COM,
TAYALABHAY6783@GMAIL.COM)(0)(RESPONDENT)

ABHAY KUMAR TAYAL(TAYAL.ABHAY@GMAIL.COM)(9719047830)(PETITIONER)

HEMANT GAUR ANUJ AGGARWAL
V/s MUNICIPAL CORPORATION OF DELHI &
ANR.

OTHER DETAILS OF ADVOCATES:
ANUJ AGGARWAL AND COMPANY(ANUJAGGARWALCOMPANY@GMAIL.COM,
ANUJAGGARWAL1984@GMAIL.COM)(9891403206)(PETITIONER)

COMMISSIONER MCD(COMMISSIONER@MCD.NIC.IN)()(RESPONDENT)
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

HAKEEM ABDUL HAMMEED CENTENARY KV SRIWAS NARAYANAN, ROBIN
HAHC HOSPITAL RAJU, VIKALP MUDGAL
V/s ANJUM JAHAN SHEIKH & ORS.

OTHER DETAILS OF ADVOCATES:
VIKALP MUDGAL AND K V SRIWAS NARAYANAN AND SIKRI LAW
CHAMBERS(ASSOCIATE@SIKRILAWCHAMBERS.IN)(9811933231)(PETITIONER)
MS. JOSNA JOSHY KAZHIPATT()(7838929445)(RESPONDENT)

MS. KUNGLIANMAWI()(9971013173)(RESPONDENT)

MS. LALREMSIAM()(8860484406)(RESPONDENT)

MOHD. SAJID QURESHI()(8376886092)(RESPONDENT)

MS. SHWETA GEHLOT()(8279904704)(RESPONDENT)

MS. SHANAJ KHAN()(9540160565)(RESPONDENT)

MS.ANJUM JAHAN
SHEIKH(RAJUROBIN7@GMAIL.COM)(9899091590)(RESPONDENT)

SH.SABIR ALI()(9760243847)(RESPONDENT)

MOHD. MOHSIN()(9529271279)(RESPONDENT)

SH. AAVESH KHAN()(9649947428)(RESPONDENT)

MOHD. AASIF()(7014182565)(RESPONDENT)

ROBIN RAJU(RAJUROBIN7@GMAIL.COM)()(RESPONDENT)

MS. PRYANKA()(9873402261)(RESPONDENT)

MS. PREMA TETE()(9560675547)(RESPONDENT)

MS. ASMA CHOUDHARY()(8447078974)(RESPONDENT)
MS.ANJALI()(9643122413)(RESPONDENT)
MS.ANKITA()(9650270138)(RESPONDENT)

MS. BUSHRA SADAF()(9811067477)(RESPONDENT)

MS. LALNUNMAWI()(7577051604)(RESPONDENT)

SH. ABDUL MAJIN()(9899091590)(RESPONDENT)

MOHD. ZUNAID CHAUDHARY()(8302810067)(RESPONDENT)

MS. NIRMALA KUMARI()(9718212772)(RESPONDENT)

SH.NAYAM ALI()(9560675547)(RESPONDENT)

ROBIN RAJU(RAJUROBIN7@GMAIL.COM)(9910940402)(PETITIONER)
VIKALP MUDGAL(VIKALPMUDGAL@GMAIL.COM)(9818076203)(PETITIONER)
VIKALP MUDGAL(VIKALPMUDGAL@GMAIL.COM)(9818076203)(PETITIONER)

MOHD ASIF SANGITA BHAYANA, PIYUSH
V/s UNION OF INDIA & ORS. BERIWAL

OTHER DETAILS OF ADVOCATES:
PIYUSH BERIWAL(BERIWAL.LAWYER@GMAIL.COM)(9910396352)(RESPONDENT)

CHETAN JAIN PRADEEP JAIN
V/s COMMISSIONER OF CUSTOMS & ORS.

OTHER DETAILS OF ADVOCATES:

SAMBHAV JAIN AND PRANAVRAJ
SINGH(JAINGLOBUS@GMAIL.COM)(9899152568)(PETITIONER)

HARPREET
SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(0)(RESPONDENT)

M/S PANKAJ METALS RAUSHAN KUMAR
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
RAUSHAN
KUMAR(THEVIRTUALLAWYER@GMAIL.COM)(8130419324)(PETITIONER)



ITEM

21.03.2025

AT 11:00 A.M.

Advance List

SONIA, UNION OF INDIA, CUSDEL(SONIASLAW@HOTMAIL.COM,
UOIDHC@GMAIL.COM, COMMRTKDIMP-CUSDEL@NIC.IN)(0)(RESPONDENT)

ROOM NO. 104, FIRST FLOOR, BLOCK-A
BEFORE MS. PANNA DUTTA, REGISTRAR
(PHYSICAL HEARING COURT)

https://jrdhc.webex.com/meet/jrdhcll

PLEASE PROVIDE YOUR APPEARANCE IN CHAT BOX WITH ITEM NO.
ALL COUNSEL/PARTIES, OTHER THAN THOSE WHOSE CASE IS BEING HEARD ARE REQUESTED TO KEEP THEIR
MIC MUTE AND WEBCAM IN OFF MODE.
[NOTE:IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT, MR. VIJENDER KUMAR (PH:-9871782471)
READER TO MS. PANNA DUTTA, REGISTRAR]

CASE NUMBER

NUMBER
CASES LISTED BEFORE REGISTRARS

1

LA.APP.-7/2013

LA.APP.-127/2016
WITH LA.APP. 174/2016
LA.APP. 176/2016
LA.APP. 178/2016

LA.APP.-174/2016

LA.APP.-176/2016

LA.APP.-178/2016

CM APPL. 50941/2023
CM APPL. 50942/2023
CM APPL. 50943/2023
CM APPL. 50944/2023
CM APPL. 50945/2023
In LA.APP.-501/2023

CM APPL. 58630/2024
In LA.APP.-599/2023

PARTY NAME ADVOCATE NAME
CHAND RAM DEEPAK KHOSLA, JHUN JHUN
V/s UOI AND ANR SARKAR

OTHER DETAILS OF ADVOCATES:

BAL KISHAN SUMAN GUPTA, S.K. JHA, DR
V/s UNION OF INDIA & ANR VIKRANT NARAYAN VASUDEVA

OTHER DETAILS OF ADVOCATES:

BAL KISHAN SUMAN GUPTA, ROHIT LOCHAV
V/s UNION OF INDIA & ANR

OTHER DETAILS OF ADVOCATES:
ROHIT LOCHAV(ROHITLOCHAV96@GMAIL.COM)(8191863360)(RESPONDENT)

MOHINDER SINGH & ANR SUMAN GUPTA, MRINANLINI SEN
V/s UNION OF INDIA & ANR GUPTA, ROHIT LOCHAV

OTHER DETAILS OF ADVOCATES:
ROHIT LOCHAV(ROHITLOCHAV96@GMAIL.COM)(8191863360)(PETITIONER)

MOHINDER SINGH & ANR SUMAN GUPTA, ROHIT LOCHAV
V/s UNION OF INDIA & ANR

OTHER DETAILS OF ADVOCATES:
ROHIT LOCHAV(ROHITLOCHAV96@GMAIL.COM)(8191863360)(RESPONDENT)

JAI BHAGWAN (D) THR LR MANISH & SURESH KUMAR YADAV
ORS.
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

SK YADAV(SURESH1962ADVOCATE@GMAIL.COM)(9810677161)(PETITIONER)
GNCTD(GNCTD.SCLA.SKP@GMAIL.COM)(9910770311)(RESPONDENT)
DDA(DDACHAMBERHC@YAHOO.COM)(9810862947)(RESPONDENT)

SHRI HARDWARI LAL RANA (DECEASED) |RAKESH KUMAR SHARMA,
THROUGH LEGAL REPRESENTATIVES &  |TAJINDER VIRDI

ORS.

V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

OTHER
INFORMATION


https://jrdhc.webex.com/meet/jrdhc11

10

11

12

13

14

15

21.03.2025

LA.APP.-78/2024

RFA-586/2016

CM APPL. 18589/2023
In RFA-30/2018

RFA-294/2019

CM APPL. 15812/2019
CM APPL. 39617/2023
CM APPL. 39618/2023

CM APPL. 10942/2021
CM APPL. 10943/2021
CM APPL. 46739/2023
In RFA-173/2021

CM APPL. 16532/2024
In RFA-574/2023

RFA-4/2024
CM APPL. 471/2024

CM APPL. 7128/2024
CM APPL. 50997/2024
In RFA-94/2024

Advance List

R K SHARMA (RK.SHARMA.ADV1@GMAIL.COM)(9810379033)(PETITIONER)
SANJAY PATHAK(PATHAKSANJAYKUMAR@GMAIL.COM)(0)(RESPONDENT)
TAJINDER VIRDI(TAJVIRDI@GMAIL.COM)(9818834444)(PETITIONER)

UNION OF INDIA SANJAY KUMAR PATHAK
V/s SMT SARITA JAIN & ANR.

OTHER DETAILS OF ADVOCATES:
SANJAY KUMAR
PATHAK(PATHAKSANJAYKUMAR@GMAIL.COM)(9910770311)(PETITIONER)
BRAHMA(BRAHMAPRASAD.ADVI@GMAIL.COM)()(RESPONDENT)
DSIID(DSIIDCLC@GMAIL.COM)()(RESPONDENT)

MADAN LAL & ANR G S SINGH, SONIKA TYAGI
V/s DHARAMWATI & ORS

OTHER DETAILS OF ADVOCATES:
SONIKA
TYAGI(SONICATYAGI198511@GMAIL.COM)(9999290919)(PETITIONER)

DCB BANK LTD SNG & PARTNERS, ASHOK KUMAR
V/s JS SAWHNEY & ANR DEWAN, AMOL SHARMA,
PARMINDER SINGH GOINDI

OTHER DETAILS OF ADVOCATES:
SNG & PARTNERS()(882673452)(PETITIONER)

ASHOK KUMAR DEWAN()(9810134864)(PETITIONER)

AMOL SHARMA , TUSHAR
SAHU(AMOL_SHARMA@SNGPARTNERS.IN)(9958609042)(PETITIONER)
PS GONDI(PSGOONDI@GMAIL.COM)()(RESPONDENT)

PARMINDER SINGH
GOINDI(PSGOINDI@GMAIL.COM)(9811210962)(PETITIONER)
PARMINDER SINGH
GOINDI(PSGOINDI@GMAIL.COM)(9811210962)(RESPONDENT)

RAJ KUMAR SINGH BHADAURIA AMIT KHEMKA, NAMITA ROY,
V/s JAGDISH SINGH BHADAURIA & ORS  |ABHIJIT ACHARYA, NAMITA ROY

OTHER DETAILS OF ADVOCATES:
AMIT KHEMKA()(9891758831)(PETITIONER)

AMIT KHEMKA, SUNIL GUPTA,
ARVIND(KHEMKALAWOFFICES@GMAIL.COM)()(PETITIONER)
NRA(NRA.DELHI@GMAIL.COM)()(RESPONDENT)

NAMITA ROY(NAMITAROY11@GMAIL.COM)(9810748178)(RESPONDENT)

KAMLESH & ORS. ASHOK KUMAR ARYA
V/s RAJESH & ORS.

OTHER DETAILS OF ADVOCATES:
ASHOKARYA(ASHOKARYA981@GMAIL.COM)(9810989682)(PETITIONER)
ASHOK KUMAR ARYA ()(9810989682)(PETITIONER)

ASHOK KUMAR ARYA
(ASHOKARYA981@GMAIL.COM)(9810989682)(PETITIONER)

ROHIT LAMBA MANISH, NARESH K DAKSH
V/s DINA NATH LAMBA

OTHER DETAILS OF ADVOCATES:

MANISH
SHARMA(LOKESH.KUMAR@AMASSOCIATES.INFO)(9971944566)(PETITIONER)
DINA NATH LAMBA(NARESHDAKSH_ADV@YAHOO.COM)()(RESPONDENT)

SATNARAIN, DECEASED THROUGH LRS.  |JINENDER KUMAR JAIN
V/s VINOD KUMAR AND ORS.

OTHER DETAILS OF ADVOCATES:

JINENDER KUMAR
JAIN(JINENDERJAIN@GMAIL.COM)(9811073458)(PETITIONER)
JINENDER KUMAR
JAIN(JINENDERJAIN@GMAIL.COM)(9811073458)(PETITIONER)

PARAMIIT SINGH KHURANA SANJAY S CHHABRA, BHAGAT
V/s DAVINDER SINGH & ORS. SINGH, BHAGAT SINGH, ANUJ
KUMAR, RAJIV BAHL



16

17

ITEM

21.03.2025

CM APPL. 9931/2024
In RFA-117/2024

CM APPL. 26327/2024
In RFA-290/2024

Advance List

OTHER DETAILS OF ADVOCATES:
CNCCONSULTANTS(CNCCONSULTANTS2020@GMAIL.COM)(0)(PETITIONER)
BHAGAT
SINGH(BHAGATSINGHIS@YAHOO.COM)(9810133410)(RESPONDENT)
BHAGAT SINGH(BHAGATSINGHIS@YAHOO.COM)(9810133410)(PETITIONER)
ANUJ KUMAR(ADVANUIK96@GMAIL.COM)(9013008424)(RESPONDENT)
RAJIV BAHL(BAHLRAJIV@YAHOO.COM)(9899000888)(PETITIONER)

AMIT SHARMA PIYUSH SINGHAL, AMANDEEP
V/s M/S ADMART PVT. LTD. & ORS. SINGH

OTHER DETAILS OF ADVOCATES:
AMANDEEP SINGH(AMAN@DEXTERJURIS.COM)(9796843949)(RESPONDENT)

DEVENDER KUMAR KULDEEP KUMAR, TRIBINDH
V/s PANNA LAL KUMAR

OTHER DETAILS OF ADVOCATES:
TRIBINDH KUMAR(TRIBINDH@GMAIL.COM)(9899283185)(RESPONDENT)

J.R. COURT NO. 5, NEW COURTS BLOCK, GROUND FLOOR

BEFORE MS. BHAWANI SHARMA,(DHJS),JOINT REGISTRAR (JUDICIAL)

AT 11:00 A.M.

https://jrdhc.webex.com/meet/jrdhc5

CASE NUMBER

NUMBER
CASES LISTED BEFORE REGISTRARS

1

CM APPL. 18788/2022
CM APPL. 55652/2024
In CM(M)-1270/2016

CM(M)-429/2022

CM APPL. 22209/2022
CM APPL. 59953/2024
CM APPL. 66041/2024
WITH CM(M) 456/2022

CM(M)-456/2022
CM APPL. 59954/2024

CM APPL. 70501/2024
In CM(M)-759/2022

HYBRID MODE
PARTY NAME ADVOCATE NAME
MST QAISAR JAHAN ABHISHEK KUMAR, JITENDER KUMAR
V/s NAFEES AHMED & ORS GARG, S P AGGARWAL

OTHER DETAILS OF ADVOCATES:

JITENDER KUMAR GARG(ADVIITEN@YAHOO.COM)(9810511644)(PETITIONER)
ABHISHEK
KUMAR(ADVOCATE.ABHISHEKKUMAR@GMAIL.COM)(9891138990)(PETITIONER)
SPA(SPA2943@GMAIL.COM)()(RESPONDENT)

M/S KARAN AND CO RAJIV DEWAN, D.K. RUSTAGI, D.K.
V/s S K GUPTA RUSTAGI

OTHER DETAILS OF ADVOCATES:

RAJIV DEWAN(RAJIVDEWAN123@YAHOO.COM)(9811673338)(PETITIONER)
RAJIV DEWAN(RAJIVDEWAN123@YAHOO.COM)(9811673338)(PETITIONER)
DK RUSTAGI(ADMIN@DKRUSTAGI.COM)(0)(RESPONDENT)
RAJ(RAJIVDEWAN123@YAHOO.COM)(0)(PETITIONER)

D K RUSTAGI AND CO(ADMIN@DKRUSTAGI.COM)(0)(RESPONDENT)

D.K. RUSTAGI(ADMIN@DKRUSTAGI.COM)(9210795248)(RESPONDENT)

S. K. GUPTA RAJESH VIG, RAJIV DEWAN
V/s M/S KARAN AND CO.

OTHER DETAILS OF ADVOCATES:

RAJESH VIG(RAJESHVIGO7@GMAIL.COM)()(PETITIONER)
AMBA(AMBACOPI@GMAIL.COM)()(RESPONDENT)

DK RUSTAGI(ADMIN@DKRUSTAGI.COM)(0)(PETITIONER)

RAJIV DEWAN(RAJIVDEWAN123@YAHOO.COM)(9811673338)(RESPONDENT)

LALIMA UMESH SHASHTRI NANDNI SAHNI, AMIT SINGH GULIA
V/s ANUPAM MULLICK AND ORS

OTHER
INFORMATION


https://jrdhc.webex.com/meet/jrdhc5

21.03.2025

CRL.A.-609/2002

WITH CRL.A. 662/2002

CRL.A. 814/2002
CRL.A. 949/2002
CRL.A. 127/2003

Advance List

OTHER DETAILS OF ADVOCATES:

NANDNI SAHNI(NANDNIS@HOTMAIL.COM)()(PETITIONER)
CHAMBER(505CHAMBER@GMAIL.COM)()(RESPONDENT)
VIBANU(VIBANU@AOL.COM)()(RESPONDENT)
SHASHI(SHASHIKBHALLA@YAHOO.COM)()(RESPONDENT)
BHAKKA(BHALLA@BUCKEYE-EXPRESS.COM)()(RESPONDENT)
DEEPAK(DEEPAKSOBTI71@GMAIL.COM)()(RESPONDENT)

NANDNI SAHNI()(9810034205)(PETITIONER)

AMRIT KAUR OBEROI(505CHAMBER@GMAIL.COM)(0)(RESPONDENT)

AMIT SINGH GULIA(AMITSGULIA@GMAIL.COM)(8882837877)(PETITIONER)

FIROZ @ SAGAR SUNIL SHARMA, MD NAUSHAD ALAM,
V/s STATE NAMIT SURI

OTHER DETAILS OF ADVOCATES: OTHER CASE

MD NAUSHAD ALAM(KHANSIPR@GMAIL.COM)(7827737254)(PETITIONER) FILED AGAINST

NAMIT SURI(NAMITSURI1990@GMAIL.COM)(9582410211)(PETITIONER) SAME P.S.-FIR
NO. :(NANGLOI-
751/1997)
CRL.M.C.

315/2000 FILED
BY FAROZ KHAN
(DISPOSED ON :
2001-02-07 )
CRL.A. 662/2002
FILED BY
SHEHZAD (D. OF
HEARING :
2025-03-26 )
CRL.A. 949/2002
FILED BY RAJES
KUMAR (D. OF
HEARING :
2025-03-26 )
CRL.A. 814/2002
FILED BY
SANJAY KUMAR
(D. OF HEARING
: 2025-03-26 )

P.S.-FIR NO.
:(NANGLOI-
751/1997)

CRL.A.-662/2002

WITH CRL.A. 814./2002

CRL.A. 609./2002
CRL.A. 949./2002
CRL.A. 127./2003

SHEHZAD
V/s STATE (NCT OF DELHI)

SUNIL SHARMA, SUMEET VERMA

OTHER DETAILS OF ADVOCATES:
WITHOUT GENERATE ()()(PETITIONER)

OTHER CASE
FILED AGAINST
SAME P.S.-FIR
NO. :(NANGLOI-
751/1997)
CRL.M.C.
315/2000 FILED
BY FAROZ KHAN
(DISPOSED ON :
2001-02-07 )
CRL.A. 949/2002
FILED BY RAJES
KUMAR (D. OF
HEARING :
2025-03-26 )
CRL.A. 814/2002
FILED BY
SANJAY KUMAR
(D. OF HEARING



21.03.2025 Advance List

: 2025-03-26 )
CRL.A. 609/2002
FILED BY FIROZ
@ SAGAR (D. OF
HEARING :
2025-03-26 )

P.S.-FIR NO.
:(NANGLOI-
751/1997)

CRL.A.-814/2002 SANJAY KUMAR SUNIL SHARMA, MUNI LAL YADAV
WITH CRL.A. 609./2002 |V/s STATE (NCT OF DELHI)

CRL.A. 662./2002

CRL.A. 949./2002

OTHER DETAILS OF ADVOCATES: OTHER CASE

MUNI LAL YADAV(MLYADAVADVOCATE3@GMAIL.COM)(9810329394)(PETITIONER) |FILED AGAINST
SAME P.S.-FIR
NO. :(NANGLOI-
751/1997)
CRL.M.C.
315/2000 FILED
BY FAROZ KHAN
(DISPOSED ON :
2001-02-07 )
CRL.A. 662/2002
FILED BY
SHEHZAD (D. OF
HEARING :
2025-03-26 )
CRL.A. 949/2002
FILED BY RAJES
KUMAR (D. OF
HEARING :
2025-03-26 )
CRL.A. 609/2002
FILED BY FIROZ
@ SAGAR (D. OF

HEARING :
2025-03-26 )
P.S.-FIR NO.
:(NANGLOI-
751/1997)

CRL.A.-949/2002 RAJES KUMAR SUNIL SHARMA

WITH CRL.A. 609./2002 |V//s STATE

CRL.A. 662./2002

CRL.A. 814./2002

CRL.A. 127./2003

OTHER DETAILS OF ADVOCATES: OTHER CASE

FILED AGAINST
SAME P.S.-FIR
NO. :(NANGLOI-
751/1997)
CRL.M.C.

315/2000 FILED
BY FAROZ KHAN
(DISPOSED ON :
2001-02-07 )
CRL.A. 662/2002
FILED BY
SHEHZAD (D. OF
HEARING :
2025-03-26 )
CRL.A. 814/2002
FILED BY
SANJAY KUMAR
(D. OF HEARING
: 2025-03-26 )



21.03.2025 Advance List

CRL.A. 609/2002
FILED BY FIROZ
@ SAGAR (D. OF

HEARING :
2025-03-26 )
P.S.-FIR NO.
:(NANGLOI-
751/1997)
CRL.A.-127/2003 NASIM AHMED @ SAGAR MR.V.K. RAINA
WITH CRL.A. 609/2002 V//s STATE
CRL.A. 662/2002
CRL.A. 814/2002
CRL.A. 949/2002
OTHER DETAILS OF ADVOCATES:
CRL.A.-451/2004 SAHISH KHAN SUNIL SHAMRA, RAJENDRA PRASAD
CRL.M.A. 5261/2004 /s STATE (NCT OF DELHI) SWARNKAR
WITH CRL.A. 602/2002
OTHER DETAILS OF ADVOCATES: OTHER CASE
RAJENDRA PRASAD FILED AGAINST
SWARNKAR(JURISTZONE@YAHOO.COM)(9301367027)(PETITIONER) SAME P.S.-FIR
NO. :(NANGLOI-
759/1997)
CRL.A. 565/2002
FILED BY
PRITHPAL
SINGH
(DISPOSED ON :
2002-07-10 )
P.S.-FIR NO.
:(NANGLOI-
759/1997)
CRL.L.P.-325/2016 THE STATE GOVT OF N.C.T OF DELHI HIREIN SHARMA
V/s SURAJ TIWARI
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.
:(BHALSWA

DAIRY-14/2013)

CRL.L.P.-642/2016 SOMADITYA KAPOOR RAJESH KUMAR PASSEY
CRL.M.A. 19019/2016 V/s M/S HONEYWELL RO SYSTEM (P) LTD &
ANR

OTHER DETAILS OF ADVOCATES:

CRL.L.P.-414/2018 SHRI PRADEEP JAIN RAJESH KUMAR JAIN
V/s M/S VENUS STEEL PRODUCT & ANR

OTHER DETAILS OF ADVOCATES:
RAJESH KUMAR JAIN()(9868028932)(PETITIONER)

CRL.L.P.-93/2020 INTEC CAPTAL LTD VIKRAM PANWAR, VIPUL TALWAR,
CRL.M.A. 1507/2025 V/s CHANDEGARA NAVINCHANDRA M. DIVYANSH ARORA, VIPUL TALWAR

OTHER DETAILS OF ADVOCATES:

VIKRAM PANWAR()(9725846160)(PETITIONER)

DIVYANSH ARORA(LEGAL.DIVYANSH@GMAIL.COM)(8860612710)(PETITIONER)
DIVYANSH ARORA(DEVYANSHARORA16@GMAIL.COM)(8800565804)(PETITIONER)
VIPUL TALWAR(VIPULTALWAR18@GMAIL.COM)(9654793998)(PETITIONER)

CRL.L.P.-271/2023 PRAKASH CHAND GOYAL SOMNATH CHAKRABORTY
V/s DILEEP GUPTA

OTHER DETAILS OF ADVOCATES:
MANBIR SINGH & ASSOCIATES(ADVCHAK@GMAIL.COM)(9810643431)(PETITIONER)
KAPIL SHARMA
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17

18

19

20

21

22

23

24

21.03.2025

CRL.M.C.-2943/2019
CRL.M.A. 11846/2019
CRL.M.A. 2383/2020
CRL.M.A. 22262/2024
CRL.M.A. 33113/2024

CRL.M.C.-123/2025

CRL.M.C.-308/2025
CRL.M.A. 1604/2025

C.R.P.-104/2022
CM APPL. 33052/2022

CUSAA-88/2024
CM APPL. 73826/2024

CUSAA-1/2025
CM APPL. 119/2025

FAO-477/2018
CM APPL. 41947/2018
CM APPL. 41948/2018

FAO-517/2019
CM APPL. 55523/2019
CM APPL. 55525/2019

MAC.APP.-138/2018
CM APPL. 4393/2018

Advance List

(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

PRADEEP KUMAR AGGARWAL R.K. SAHNI, RAJ KUMAR SAHNI
V/s THE STATE OF NCT OF DELHI & ANR

OTHER DETAILS OF ADVOCATES:

R.K. SAHNI()(9811114348)(PETITIONER)

R.K. SAHNI()(9811114348)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
R.K. SAINI(RASALAWOFFICE@GMAIL.COM)(9811114348)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

ZOBIYA TAJ & ANR. ARJUN NARANG
V/s STATE GOVT. OF NCT OF DELHI AND AN

P.S.-FIR NO.
:(SHAHEEN
BAGH-274/2024)

OTHER DETAILS OF ADVOCATES:

ARJUN NARANG(ADVARJUNNARANG@GMAIL.COM)(8130993565)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

MANOJ KUMAR & ORS. SANDEEP JAIN
V/s THE STATE GOVT. OF NCT OF DELHI AND

ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.
SANDEEP JAIN (LEGALHEIGHT@GMAIL.COM)(9999044200)(PETITIONER) :(SULTAN PURI-
KAPIL SHARMA 435/2019)

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SANTOSH BAHADUR SAXENA ROHIT BHAGAT
V/s AARTI & ORS.

OTHER DETAILS OF ADVOCATES:
SAURABH CHADDA (SCALAWDEL@GMAIL.COM)(7835091453)(RESPONDENT)

DILIP SINGH JAIN REENA RAWAT
V/s COMMISSIONER OF CUSTOMS
(PREVENTIVE)

OTHER DETAILS OF ADVOCATES:
SHIKHA SAPRA & REENA(PKADVOCATE@GMAIL.COM)(9654400862)(PETITIONER)
HARPREET SINGH(HARPREETGSTANDINGCOUNSEL@GMAIL.COM)(0)(RESPONDENT)

VIJAY KUMAR SHARMA REENA RAWAT
V/s COMMISSIONER OF CUSTOMS
(PREVENTIVE)

OTHER DETAILS OF ADVOCATES:
SHIKHA SAPRA , REENA
RAWAT(PKADVOCATE@GMAIL.COM)(9654400862)(PETITIONER)
CUSDEL(COMMRPREV-CUSDEL@NIC.IN)(0)(RESPONDENT)

HARPREET (HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(0)(RESPONDENT)

SANJEEV SURI AVTAR SINGH
V/s THE STATE & ORS

OTHER DETAILS OF ADVOCATES:
AVTAR SINGH()(9810910333)(PETITIONER)

FUTURE GENERALI INDIA INS CO LTD
V/s ANURADHA & ORS

AMIT KUMAR MAIHAN, SUMAN
BAGGA

OTHER DETAILS OF ADVOCATES:
AMIT KUMAR MAIHAN()(9871897844)(PETITIONER)
SUMAN BAGGA (BAGGASUMAN@GMAIL.COM)(9810167439)(PETITIONER)

HDFC ERGO GENERAL INSURANCE CO LTD NANDWANI, PALVINDER SINGH, D K
V/s RAM KUMAR & ORS SHARMA, NEERAJ DHAIYA,
SOMNATH PARASHAR

OTHER DETAILS OF ADVOCATES:
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31
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MAC.APP.-
22/2019(Disposed off
case)

CM APPL. 51842/2023
CM APPL. 51843/2023
CM APPL. 51844/2023

MAC.APP.-63/2019
CM APPL. 1179/2019

MAC.APP.-755/2019
CM APPL. 38228/2019
CM APPL. 38229/2019
WITH MAC.APP.
778/2019

MAC.APP.-889/2019
CM APPL. 50052/2019
CM APPL. 2946/2020

MAC.APP.-41/2021
CM APPL. 2499/2021
CM APPL. 41320/2022

WITH MAC.APP. 34/2022

MAC.APP.-34/2022

WITH MAC.APP. 41/2021

MAC.APP.-38/2022
CM APPL. 7418/2022
CM APPL. 7419/2022
CM APPL. 19792/2024

Advance List

NANDWANI()(9810528802)(PETITIONER)
SOMNATH PARASHAR(SOMPARASHAR@YAHOO.COM)(9811185863)(RESPONDENT)

THE NEW INDIA ASSURANCE CO LTD S P JAIN, SYED AJMAL HASAN,
V/s DINESH KUMAR VERMA & ANR MANAK CHAND

OTHER DETAILS OF ADVOCATES:

S P JAIN()(9873304064)(PETITIONER)

RAHUL ROHTAGI(HASSANN176 @GMAIL.COM)(9873987884)(PETITIONER)
RAHUL ROHTAGI(HASSANN176@GMAIL.COM)(9873987884)(PETITIONER)
SUNDER PRAKASH(SPJAIN.ADV@GMAIL.COM)()(RESPONDENT)

SUNDER PRAKASH(SPJAIN.ADV@GMAIL.COM)()(RESPONDENT)

SURESH CHAND JAIN PRASHANT SHARMA
V/s REENA & ORS

OTHER DETAILS OF ADVOCATES:
PRASHANT SHARMA()(9818802329)(PETITIONER)

IFFCO TOKIO GENERAL INSURANCE CO LTD |SUMAN BAGGA & ASSOCIATES
V/s JAG MOHAN & ORS

OTHER DETAILS OF ADVOCATES:
SUMAN BAGGA & ASSOCIATES()(9810167439)(PETITIONER)

IFFCO TOKIO GENERAL INSURANCE CO LTD |SHANTHA DEVI RAMAN, BRIJESH
V/s KAVITA & ORS BAGGA, AJAY SINGH

OTHER DETAILS OF ADVOCATES:

SHANTHA DEVI RAMAN()(9810973546)(PETITIONER)

BRIJESH BAGGA(BRIJESHBAGGA@GMAIL.COM)(9810278229)(PETITIONER)
AJAY SINGH(CHETANALAW@GMAIL.COM)(9873788480)(RESPONDENT)

THE ORIENTAL INSURANCE CO.LTD P.K. SETH, P.K. SETH, VARUN SARIN
V/s NAVEEN AND ORS

OTHER DETAILS OF ADVOCATES:

THE ORIENTAL INSURANCE
CO.LTD(SETHPANKAI74@GMAIL.COM)(9811213768)(PETITIONER)

THE ORIENTAL INSURANCE
CO.LTD(SETHPANKAJ74@GMAIL.COM)(9811213768)(PETITIONER)

THE ORIENTAL INSURANCE
CO.LTD(SETHPANKAJ74@GMAIL.COM)(9811213768)(PETITIONER)
P.K.SETH(PREMKISHORESETH@GMAIL.COM)(9811055345)(PETITIONER)
PANKAJ SETH(SETHPANKAJ74@GMAIL.COM)(9811213768)(PETITIONER)
VARUN SARIN()(9910160045)(PETITIONER)
SETH(SETHPANKAJ74@GMAIL.COM)()(RESPONDENT)

NAVEEN VARUN SARIN
V/s AVINASH VERMA & ORS.

OTHER DETAILS OF ADVOCATES:
VARUN SARIN(VARUNSARIN4@GMAIL.COM)(9910160045)(PETITIONER)
PRADEEP GAUR(PRADEEPGAUR1@REDIFFMAIL.COM)(9810081811)(RESPONDENT)

RELIANCE GENERAL INSURANCE CO LTD ASHWANI KUMAR SONI, VARUN
V/s ABHISHEK & ORS. SARIN

OTHER DETAILS OF ADVOCATES:
A K SONI(ASHWANIKUMARSONI@GMAIL.COM)(9811404055)(PETITIONER)
GANESH(ADVOCATEGANESH651@GMAIL.COM)(9818066523)(RESPONDENT)
A K SONI(ASHWANIKUMARSONI@GMAIL.COM)(9811404055)(PETITIONER)
A K SONI(ASHWANIKUMARSONI@GMAIL.COM)(9811404055)(PETITIONER)
VARUN SARIN(VARUNSARIN4@GMAIL.COM)()(RESPONDENT)

VARUN SARIN(VARUNSARIN4@GMAIL.COM)()(RESPONDENT)

VARUN SARIN(VARUNSARIN4@GMAIL.COM)(9910160045)(RESPONDENT)
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MAC.APP.-190/2022
CM APPL. 19173/2024
CM APPL. 19174/2024

MAC.APP.-297/2024
CM APPL. 34523/2024

MAC.APP.-321/2024
CM APPL. 37175/2024

RSA-24/2024
CM APPL. 5249/2024
CM APPL. 58819/2024

W.P.(CRL)-553/2025
CRL.M.A. 5009/2025
CRL.M.A. 5010/2025
CRL.M.A. 6519/2025

Advance List

ABHISHEK
V/s RAHUL AND ORS

VARUN SARIN, VARUN SARIN

OTHER DETAILS OF ADVOCATES:

VARUN SARIN(VARUNSARIN4@GMAIL.COM)()(PETITIONER)
ASHWANI(ASHWANIKUMARSONI@GMAIL.COM)()(RESPONDENT)

VARUN SARIN (VARUNSARIN4@GMAIL.COM)(9910160045)(PETITIONER)
VARUN SARIN(VARUNSARIN4@GMAIL.COM)(9910160045)(PETITIONER)
ASHWANI (ASHWANIKUMARSONI@GMAIL.COM)()(RESPONDENT)

A K SONI(ASHWANIKUMARSONI@GMAIL.COM)(9811404055)(RESPONDENT)
VARUN SARIN(VARUNSARIN4@GMAIL.COM)(9910160045)(PETITIONER)

RELIANCE GENERAL INSURANCE CO LTD

V/s MUNNI BEGAM & ORS. PAL SINGH

OTHER DETAILS OF ADVOCATES:
JAINDER PAL SINGH(JEETUFN@GMAIL.COM)(9811695921)(RESPONDENT)

RELIANCE GENERAL INSURANCE CO. LTD. BRIJESH BAGGA
V/s SH. SHEKHARA NAND AND OTHERS

OTHER DETAILS OF ADVOCATES:

RAZIA BEGUM & ORS.
V/s SATISH KUMAR JAIN & ORS.

RAJAT ANEJA, ANUJ JAIN

OTHER DETAILS OF ADVOCATES:

ANEJA & ANEJA(RANEJA@ANEJAANDANEJA.COM)()(PETITIONER)
GARIMA SAXENA (RANEJA@ANEJAANDANEJA.COM)(0)(PETITIONER)
ANUJ JAIN(AAJ2700@GMAIL.COM)(0)(RESPONDENT)

ANUJ JAIN(AAJ2700@GMAIL.COM)(9212196159)(PETITIONER)
ANUJ JAIN(AAJ2700@GMAIL.COM)(9212196159)(PETITIONER)

GAURAV SHARMA VIPUL LAMBA, ARJUN SYAL
V/s STATE NCT OF DELHI AND ANR

OTHER DETAILS OF ADVOCATES:

VIPUL (VIPUL_LAMBA@HOTMAIL.COM)(9911725864)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
ARJUN SYAL(SYALANDCOMPANY@GMAIL.COM)(9873136938)(PETITIONER)
KAPIL

ASHWANI KUMAR SONI, JAINDER

OTHER CASE
FILED AGAINST
SAME P.S.-FIR
NO. :(GREATER
KAILASH-
302/2023)

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |W.P.(CRL)

3664/2023
FILED BY
MEDHATITHI
JHA & ANR. (D.
OF HEARING :
2025-04-04 )
W.P.(CRL)
819/2024 FILED
BY GAURAV
SHARMA & ORS.
(DISPOSED ON :
2024-05-20 )
W.P.(CRL)
1727/2024
FILED BY
PLATINUM
HOTELS AND
RESTAURANTS
LLP (D. OF
HEARING :
2025-04-04 )
W.P.(CRL)
3706/2023
FILED BY M/S
PLATINUM
HOTELS AND
RESTAURANTS
LLP & ORS.
(DISPOSED ON :
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2024-03-14)
CRL.M.C.
16/2025 FILED
BY
KANWARJEET
SINGH
KOCHHAR (D.
OF HEARING :
2025-04-02 )
P.S.-FIR NO.
:(GREATER
KAILASH-
302/2023)
R-111, GROUND FLOOR LC -,
SHRI SUMEET ANAND, Joint Registrar (Judicial)
AT 11:00 A.M.
https://irdhc.webex.com/meet/jrdhc10
ITEM OTHER
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME INFORMATION
CASES LISTED BEFORE REGISTRARS
1 CRL.M.C.-133/2025 |MANISH KUMAR AND ORS AJESH KUMAR
CRL.M.A. 721/2025 |V/s STATE NCT OF DELHI AND ANOTHER
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.
AKSHAT SHARMA(AKSHATKATIYAN@GMAIL.COM)(7678379427)(PETITIONER) :(SADAR BAZAR-
KAPIL 397/2016)
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
2 CRL.M.C.-327/2025 |SHEHZAD KHAN @ MOHSEEN & ORS. MANOJ KUMAR SHARMA
CRL.M.A. 1631/2025 |V/s STATE GOVT OF NCT OF DELHI & ANR.
CRL.M.A. 1632/2025
OTHER DETAILS OF ADVOCATES: OTHER CASE
MANOJ KUMAR SHARMA(FIRMDELHILAW@GMAIL.COM)(9213613448)(PETITIONER) |FILED AGAINST
KAPIL SAME P.S.-FIR

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |NO. :(JAGAT
PURI-147/2024)
CRL.M.C.
328/2025 FILED
BY RESHMA &
ORS. (D. OF
HEARING : 2025-
03-21)

P.S.-FIR NO.
:(JAGAT PURI-
147/2024)
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3

CRL.M.C.-328/2025
CRL.M.A. 1633/2025
CRL.M.A. 1634/2025

CRL.M.C.-625/2025
CRL.M.A. 2992/2025
CRL.M.A. 2993/2025

CRL.M.C.-920/2025
CRL.M.A. 4258/2025

CRL.M.C.-968/2025
CRL.M.A. 4453/2025
CRL.M.A. 4454/2025

CRL.M.C.-1027/2025
CRL.M.A. 4664/2025
CRL.M.A. 4665/2025

CRL.M.C.-1060/2025
CRL.M.A. 4838/2025

CRL.M.C.-1096/2025

Advance List

RESHMA & ORS.
V/s STATE GOVT OF NCT OF DELHI & ANR.

MANOJ KUMAR SHARMA

OTHER DETAILS OF ADVOCATES:

MANOJ KUMAR ()(9213613448)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

OTHER CASE
FILED AGAINST
SAME P.S.-FIR
NO. :(JAGAT
PURI-147/2024)
CRL.M.C.
327/2025 FILED
BY SHEHZAD
KHAN @
MOHSEEN & ORS.
(D. OF HEARING :

2025-03-21)
P.S.-FIR NO.
:(JAGAT PURI-
147/2024)
SUDHEER MENON SATYA BHUSHAN, SATYA BHUSHAN
V/s STATE GNCT OF DELHI AND ANR
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.
SATYA BHUSHAN (STBHUSHAN72@GMAIL.COM)(9810631754)(PETITIONER) :(SOUTH

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SATYA BHUSHAN(STBHUSHAN72@GMAIL.COM)(9810631754)(RESPONDENT)

SUSHIL KUMAR & ANR. JYOTI TEWARI, JYOTI TEWARI
V/s STATE NCT OF DELHI & ANR.

AVENUE-56/2021)

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.
JYOTI TEWARI ()(9958150008)(PETITIONER) :(NAJAFGARH-
KAPIL SHARMA 237/2022)
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

JYOTI TEWARI(JYOTITEWARI18@GMAIL.COM)(9958150008)(PETITIONER)

HARISH SATI RAGHAV MEHDIRATTA

V/s STATE NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.
SHAHID RAZA(SAYYEDSRNAQVIADV110@GMAIL.COM)(8860251862)(PETITIONER)  |:(SHALIMAR

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

HARISH SATI RAGHAV MEHDIRATTA
V/s STATE NCT OF DELHI & ANR.

BAGH-41/2020)

OTHER DETAILS OF ADVOCATES:

SHAHID RAZA(SAYYEDSRNAQVIADV110@GMAIL.COM)(8860251862)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SUNIL KUMAR JHA & ORS. CHEENA SHARMA
V/s STATE GOVT. OF NCT OF DELHI AND

P.S.-FIR NO.
{(SHALIMAR
BAGH-40/2020)

ANR.
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.
YOGESH CHOUDHARY(ADVYOGESH29@GMAIL.COM)(9990074132)(PETITIONER)  |:(KHYALA-

KAPIL 938/2021)
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

IRFAN AHMAD TARSHITH BHARDWAJ, RUDRA

V/s STATE OF NCT OF DELHI AND ANR VIKRAM SINGH

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.
RUDRA VIKRAM(RUDRAVIKRAMS@GMAIL.COM)(9873425354)(PETITIONER) :(SHASTRI PARK-
KAPIL 179/2024)

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
RUDRA VIKRAM SINGH(RUDRAVIKRAMS@GMAIL.COM)(9873425354)(RESPONDENT)
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14

CRL.M.C.-1174/2025
CRL.M.A. 5220/2025

CRL.M.C.-1179/2025
CRL.M.A. 5226/2025

CRL.M.C.-1217/2025
CRL.M.A. 5430/2025

CRL.M.C.-1218/2025
CRL.M.A. 5431/2025

CRL.M.C.-1260/2025
CRL.M.A. 5638/2025
CRL.M.A. 5639/2025

Advance List

PRIYANK GUPTA RONAK KARANPURIA, AYUSH KUMAR
V/s STATE (NCT OF DELHI)
OTHER DETAILS OF ADVOCATES: OTHER CASE
RONAK FILED AGAINST
KARANPURIA(RONAK.KARANPURIA@GMAIL.COM)(9312058331)(PETITIONER) SAME P.S.-FIR
KAPIL NO. :(RAJINDER
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) INAGAR-
AYUSH KUMAR(AYUSH24THAKUR@GMAIL.COM)(9205317161)(RESPONDENT) 175/2018)

BAIL APPLN.

2866/2018 FILED
BY SH. PRIYANK

GUPTA
(DISPOSED ON :
2019-05-16 )
P.S.-FIR NO.
:(RAJINDER
NAGAR-
175/2018)

NILAMBUJ SHRIVASTVA & ORS. ROOP CHAND TIWARI

V/s THE STATE NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.

R.C TIWARI (RCTIWARIADV@GMAIL.COM)(9868118015)(PETITIONER) :(CHANKYA PURI-

KAPIL SHARMA 77/2022)

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RAJESH AND ANR SANJAY

V/s STATE GOVT. OF NCT OF DELHI AND

ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.

PARNAY ABHSIHEK(PARNAYABHSIHEK@GMAIL.COM)(7011981342)(PETITIONER)  |:(RANHOLA-

KAPIL 788/2020)

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

SANJAY (SANJAYADV1988@GMAIL.COM)(7838723072)(RESPONDENT)

ROHIT SEHRAWAT RAHUL SHARMA

V/s STATE NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.

RAHUL SHARMA (SSKM_RAHUL@YAHOO.COM)(9811547955)(PETITIONER) :(KANJHAWALA-

KAPIL SHARMA 192/2023)

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

YASH PANDEY & ORS. PARVEEN KUMAR, DIKSHANT KUMAR

V/s STATE GOVT. OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES: OTHER CASE

PARVEEN KUMAR DUHAN(PK0067@GMAIL.COM)(9268140258)(PETITIONER) FILED AGAINST

KAPIL SAME P.S.-FIR

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) NO. :(BEGAM

DIKSHANT PUR-417/2024)

KUMAR(ADV.DIKSHANTKUMAR@GMAIL.COM)(9555009308)(RESPONDENT) BAIL APPLN.

3423/2024 FILED
BY YASH PANDEY
(DISPOSED ON :
2024-09-23)
BAIL APPLN.
4020/2024 FILED
BY ANSH PANDEY
(DISPOSED ON :
2024-12-12)
BAIL APPLN.
150/2025 FILED
BY YASH PANDEY
(DISPOSED ON :
2025-01-30 )
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CRL.M.C.-1359/2025
CRL.M.A. 5978/2025

CRL.M.C.-1361/2025
CRL.M.A. 5980/2025

CRL.M.C.-1555/2025
CRL.M.A. 6963/2025
CRL.M.A. 6964/2025

CRL.M.C.-1689/2025
CRL.M.A. 7581/2025

W.P.(CRL)-249/2025
CRL.M.A. 2125/2025

W.P.(CRL)-253/2025
CRL.M.A. 2138/2025
CRL.M.A. 2139/2025

W.P.(CRL)-282/2025
CRL.M.A. 2451/2025

W.P.(CRL)-437/2025
CRL.M.A. 3933/2025

Advance List

P.S.-FIR NO.
:(BEGAM PUR-
417/2024)

AJAY SAHNI & ANR. MUKESH AGGARWAL

V/s THE STATE, GOVT. OF N.C.T. OF DELHI &

ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.

ABHISHEK GAUTAM(AGAUTAM115@GMAIL.COM)(9818010339)(PETITIONER) :(RAJOURI

KAPIL GARDEN-

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 563/2016)

SHRI NARENDER KUMAR & ORS.
V/s THE STATE NCT OF DELHI AND ANR

ARVIND CHAUDHARY

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.
RAJIV HOODA (RAJIVHOODA.ADV@GMAIL.COM)(9811867559)(PETITIONER) :(NAJAFGARH-
KAPIL 841/2020)
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

SH SURENDER & ANR. GURMIT SINGH HANS

V/s THE STATE GOVT. OF NCT OF DELHI &

ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.
LAWGICAL ()(9810209575)(PETITIONER) :(SULTAN PURI-
GURMIT SINGH HANS(LEGALASK@GMAIL.COM)(9810209575)(PETITIONER) 904/2003)
KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

GURMIT SINGH HANS(LEGALASK@GMAIL.COM)(9810209575)(PETITIONER)

PAWAN SINGH NEGI & ORS. MEGHA MALHOTRA

V/s STATE (NCT OF DELHI) & ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.
BEER SINGH (BSNEGIADVOCATE@GMAIL.COM)(8851001312)(PETITIONER) :(BURARI-
KAPIL SHARMA 904/2021)
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

MAHENDER SINGH & ORS. MAYANK SHARMA

V/s THE STATE (NCT OF DELHI) & ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.
MADAN LAL (MADANLALNASSOCIATES@GMAIL.COM)(9891202376)(PETITIONER)  |:(JAIT PUR-
KAPIL SHARMA 60/2023)
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

IRFAN AHMED @ IRFAN & ORS. MANOJ KUMAR SHARMA

V/s THE STATE OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.

MANOJ KUMAR SHARMA (FIRMDELHILAW@GMAIL.COM)(9213613448)(PETITIONER) |:(KHAJOORI
KAPIL SHARMA KHAS-529/2024)
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SURJEET KUMAR JATAV & ORS. NITIN BANSAL
V/s THE STATE (NCT OF DELHI) & ANR.

OTHER DETAILS OF ADVOCATES:

MADAN KUMAR JHA (MKIHA84@REDIFFMAIL.COM)(9871397540)(PETITIONER)
MADAN KUMAR(MKIHA84@REDIFFMAIL.COM)(9871397540)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

MUKUL YADAV AND ORS. RAKESH CHAHAR
V/s STATE GOVT. OF NCT OF DELHI AND

P.S.-FIR NO.
:(MALVIYA
NAGAR-55/2024)
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23 |W.P.(CRL)-499/2025
CRL.M.A. 4444/2025

24 W.P.(CRL)-538/2025
CRL.M.A. 4842/2025

25 W.P.(CRL)-858/2025
CRL.M.A. 7980/2025

Advance List

ORS.

OTHER DETAILS OF ADVOCATES:

RAKESH CHAHAR &
ASSOCIATES(ADV_CHAHAR@YAHOO.COM)(9910411577)(PETITIONER)
KAPIL

OTHER CASE
FILED AGAINST
SAME P.S.-FIR
NO. :(SUBHASH

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) PLACE-813/2024)

SATYA DEV SHARMA AND ORS.
V/s STATE GOVT. OF NCT OF DELHI AND
ANR.

RAKESH CHAHAR

OTHER DETAILS OF ADVOCATES:

JAYANT KAUSHIK (ADV.JAYANTKAUSHIK@GMAIL.COM)(9654376469)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

TARUN SHARMA
V/s THE STATE GOVT. OF NCT OF DELHI AND
ANR.

OMKAR

OTHER DETAILS OF ADVOCATES:

ANUP KUMAR
SRIVASTAVA(ADV.OMKARSHARMA@GMAIL.COM)(9718006200)(PETITIONER)
KAPIL

W.P.(CRL)
499/2025 FILED
BY SATYA DEV
SHARMA AND
ORS. (D. OF
HEARING : 2025-
03-21)

P.S.-FIR NO.
:(SUBHASH
PLACE-813/2024)

OTHER CASE
FILED AGAINST
SAME P.S.-FIR
NO. :(SUBHASH
PLACE-813/2024)
W.P.(CRL)
437/2025 FILED
BY MUKUL YADAV
AND ORS. (D. OF
HEARING : 2025-
03-21)

P.S.-FIR NO.
:(SUBHASH
PLACE-813/2024)

OTHER CASE
FILED AGAINST
SAME P.S.-FIR
NO.

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |:(SHAKARPUR-

ANKIT GUPTA & ANR.
V/s THE STATE & ANR.

ARCHIT MITTAL

OTHER DETAILS OF ADVOCATES:

ARCHIT MITTAL (ARCHITM510@GMAIL.COM)(8800284951)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

358/2024)

BAIL APPLN.
4384/2024 FILED
BY TARUN
SHARMA
(DISPOSED ON :
2024-11-29)

P.S.-FIR NO.
:(SHAKARPUR-
358/2024)

P.S.-FIR NO.
:(BEGAM PUR-
675/2023)
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